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LOK SABHA DEBATES

LOK SABHA

Tuesday, May 2, 1995/ Vaisakha 12, 1917 (Saka)

(The Lok Sabha met at Eleven of the Clock)

[Mr SPFAKhit in the Chaii]

W E L C O M E  T O  P A R LIA M EN TA R Y  D E L E G A TIO N  
FR O M  S E Y C H E L L E S

[EnglishJ

MR SPEAKER Honourable Members, the outset, 
I have to make an announcement

On my own behalf and on behalf of the Hon 
Members of the House. I have great pleasure m 
welcommg Hon Mr Shelton Macmillan Jolicoeur, 
Deputy Speaker of the National Assembly of Seychelles 
and the Hon members of the Parliamentary Delegation 
from Seychelles who are on a visit to India as our 
honoured guests

The other Hon Members of the Delegation are ■

1 Mr Daniel Belle
2 Mr Charles de Comniarmond

3 Ms Ginette Gamatis

4 Rev Wavel Remkalawan

5 Mr. Michael Rene

The Delegation arrived Delhi on 30 April, 1995 
evening Of course, we have seen that they are now 
seated in the Special Box We wish them a happy and 
fruitful stay in our country Through them we convey our 
greetings and best wishes to His Excellency the 
President, the National Assembly, the Government and 
the friendly people of the Republic of Seychelles.

O R A L A N S W E R S  T O  Q U E S T IO N S

11.03 hr*.

[English]

National Monuments

•381 SHRI PRABHU DAYAL KATHERIA :
SHRI DATTATRAYA BANDARU :

Will the Minister of HUM AN R E S O U R C E  
DEVELOPM ENT be pleased to state ;

(a) the number of monuments/sites/templas declared 
as National Monuments so far by the Archaeological 
Survey of India in each State;

(b) the amount of funds utilized for maintenance and 
repair of these National Monuments during 1994-95 in 
each State and the amount alhicated for the purpose 
during the current year;

(c) the numbar of monumants which are undar 
consideration for daclaratlon as National Monuments

(d) whether excavation has baan ciirrlad out at 
these places; and

(a) If so, the details of valuable archaaologicai finds 
in each State, particularly In tribal areas?

TH E  D EP U TY M INISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPM ENT (DEPARTM ENT 
OF EDUCATION AND DEPARTM ENT OF CULTUR E) 
(KUMARi S E L J A ): (a) to (a). A Statamant is laid on tha 
Table of the House.

STATEM EN T

(a) State-wisa number of monumants/sHas/lomplas 
declared as national Importance is appended at 
Annexure-I

(b) Details* of funds utilized for maintenance and 
conservation during 1994-95 and the allocation for the 
current year is appended at Annexure-li.

(c) Eighty nine monuments, sites and arehaaotoglcal 
remains are under consideration for declaration as of 
national importance.

(d) Excavations have been carried only at a few 
such places.

(e) Details of valuable archaeological finds from 
such sites where excavations have been undertaken 
are appended at Annaxure-lil.

Annaxura*l

State-wise Number of Monumenta/S^ea/Templea 
Declared as Nathnal Monuments

State/Union TerrKoriea Number of Monuments 
SKes/Tempies

1 2

Andhra Pradesh 134
Assam 49
Arunachai Pradesh 6
Bihar 77
Delhi 166
Daman and Olu (U.T.) 10
Qoa 25
Gujarat 199
Harayana 88
Himachal Pradesh 35
Jammu and Kaahmir 63
Kamataiia S03
Kerala 28
Madhya Pradesh 32ft
K4aharaahtra 284
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Manipur 1
MeghVMaya 6
Nagaland 4
Orissa 69
Pondlcharry (U.T.) 8
Punjab 24
Rajasthan 151
Sikkim 3
Tamil Nadu 403
Tripura 5
Uttar Pradash 783
West Bengal 113

Annuxure-ll

Staf-wi89 Exp9dltura Incurred Towards MaintanancB 
and Consarvatlon of tha Monuments Declarad to be 

of National Importance

1994-95
Name of the State Funds utilised

1 2

Andhra Pradesh Rs 38,91.351 00
Assam Rs. 04,66,633 00
Arunachal Pradesh Rs 02,80,507 00

1 2

Bihar Rs 28,88,997 00
Delhi Rs. 1,76,61,869 00
Daman and Diu (U.T.) Rs. 08,62.014 00
Goa Rs 17,73,634 00
Gujarat Rs 55,02,349 00
Harayana Rs 46,87.939 00
Himachal Pradesh Rs 33.00 141 00
Jammu and Kashmir Rs 43,29,269 00 .
Karnataka Rs 70,00,099 00
Kerala Rs 15,31,524 00
Madhya Pradesh Rs 82,59,157 00
Maharashtra Rs 30,28,379 00
Meghalaya Rs 26.000 00
Orissa Rs 51,66,347 00
Pondicherry Rs 02,60,989 00
Punjab Rs 19.90.321 00
Rajasthan Rs 53,50,817 00
Sikkim Rs 01.59 987 00
Tamil Nadu Rs 56,19.570 00
Tripura Rs 02,39 829 00

Uttar Pradesh Rs 1,56,54 891 00

West Bengal Rs 48,88.267 00

1995-96
An amount of Rs 1430 

for the purpose during the
26 lakhs has been allocated 
current financial year

Annexure-lll

DBtaUs of Valuable Archaeological Finds from f/ie Excavated Sites Under Consideration for Protection

1 2 3

1. Andhra Pradesh Nil No she under consideration for declaration as national 
monument has been excavated

2. Assam -do-

3. Arunachal Pradash -do-
4. Bihar -do-

5. Delhi -do-

6. Daman and Diu (UT) -do-
7 Goa -do-

8. Gujarat Two sites are under conskleratidn for declaratton as national 
monuments whteh have been excavated.

(1) LOTHAL, DISTRICT AHMEDABAD, GUJARAT.
Lothal an Indus valley site on the Bhogavo has revealed two 

periods. A' and B', with the first period further sub<divMed into tour 
phases. The excavations have revealed a fortified settlement with houses
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ware-house and other structures of trade value. The most important 
discovery from the site is a doci(*yard with a provision of a wharf. The 
Oock-yard showing siuice-gates and a splH^ay was connected to the 
sea with a long navigabie channei. Discovery of a joint burial was 
another important discovery.

Besides the characteristic Indus ceramics and local wares, the 
outstanding finds included a terracota model of an Egyptian mummy, a 
circular Bahrain type seal, terracotta model boat, bun shaped copper 
ingot, gold ornaments etc.

(ii) DHOLAVIRA, DISTRICT KUTCH, GUJARAT

Dholavira, a large Indus valley site has revealed through its 
excavations, rectilinear town planning with trip artite divisions secured 
from ail sides by a stone-vaneered defence wail. The highest and most 
strongly fortified division was a citadel located towards south-east 
direction within the settlement; the other divisions were the ‘middle 
town' and ‘lower town’. Each division had its own gateway, provided 
with the flanking square bastions. Generally, the arterial streets followed 
the cardinal direction, meeting each other at right angles, lined on 
either side with series of house blocks. Much of the area inside the 
fortified town was left open for making the habitation airy and speacious.

Most elaborate of all the gates was north gate complex which ht̂ d 
a passage way with a chamber on the east and west. It was from the 
floor of the west chamber that a unique IHarappan inscriptton of 10 large 
Indus signs, made of small stone pieces was discovered. Towards 
north, the gate had a large terrace whksh was joined^from the east by 
a processional path and which, on Its north, an open space maintained 
meticulously as a ceremonial ground. The north gate as well as the east 
gate has shown its passageway chambers provided with exquisite, 
polished architectural members. A large storm-water drainage system 
provided with manholes in the citadel was yet another outstanding 
feature of Dholavira. Smaller bunds across the Manhar and the Mansar 
vallah on east and west of the settlement were raised to harness and 
channelise the water.

On the south-west lies the Harappan cemetry. From one grave was 
reported a clay bench associated with grave furniture but without 
evidence of any skeleton. The grave rectangular on plan was excavated 
into the natural soil, lined and covered with stone slabs. The whole 
construction was secured by a cairn of rubble. There are other burial 
mounds as well wh.ich in terms of conception, might prove the 
forerunners of later day sculptural mounds devekjped as stupa.*

important discoveries from the excavations included a wkle range 
of ceramics such as ‘S' shaped jars, dlsh-on-stand and other 
characteristk; l-iarappan pot forms in red ware, perforated Jar, reserve 
slipped ware, poly tonned and poly chrome ware, Jhukar and black and 
red wares, steatite seals and sealings, terracotta mother goddess 
figurines, semiprecious stone and steatite beads, copper knife, spear 
heads etc.

9. H aryana Nil. No site under consideration for declaration as national monument 
has been excavated.

10. Himachal Pradesh -d o -

11. Jam m u and Kashmir -d o -

12. Karnataka -d 0 ‘

13. Kerala -d o -
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14. Madhya Pradash

15. Maharashtra

16. Manipur
17. Maghalaya
18. Nagaland
19. Orissa
20. Pondicherry

21. Punjab

22. Rajasthan

23 Sikkim
24 Tamil Nadu
25. Tripura
26. Uttar Pradash
27. Wast Bengal

There are two ancient sites under consideration for protection which 
have been excavated.

(i) ANCIENT MOUND. KHAJURAHO, DISTRICT CHATTARPUR. MADHYA 
PRADESH

Besides remains of a brick temple, a Vamana figure, a door jomb. 
decorated pillars, a femable figure with folded hands. Mahishasura 
mardani figure in relief and other m iscellaneous antiquities were 
discovered.

(ii) NANDER. DISTRICT SEHORE. MADHYA PRADESH

Bells and ear rings of copper, terracotta beads and discs, iron 
sickles and arrowheads and shell bangles were the important finds of 
the excavations.

Nil. No site under consideration for declaration as national 
monument has been excavated.

-do-

-do-

-do

-do-

‘do-

Only one site which has been excavated ts under consideration for 
protection as national monument.

(i) SAN G H O L. D IS TR IC T LUDHIANA P UN JAB

Sanghol was occupied by the Harappans around 2000 B C 
followed by the painted greware using people in the first half of the first 
millentum B.C. The next habitation at the site was that of the Black 
Slipped Wareusing people who occupied the site between Circa 700 
B.C - 200 B.C During the period ot Indo-Parthian King Gondopharness 
in the first century AD. Sanghol was probably an important outpost of 
the Kingdom In the Kushan period (1st and 3rd century AD ) the township 
wab enlarged enormously and made a great centure of trade and traffic 
as well as religion and art A large citadel with internal and external 
moats was constructed to protect the interests of the people from outside 
attack as well as to provide status and dignity to the settlement

A variety of points, seals and sealings of the Kushan rulers bearing 
inscriptions in Kharoshthi and Brahmi scripts were discovered at trie 
site in large numbers.

During excavations at the stupa complex. 117 stone sculptures of 
Kushan period stocked in a pit were discovered. The most important 
excavated remains of Kushan period of at Sanghol was the cylindncHi 
btupa. 16 mt. in diameter, built over a raised platform The architectuial 
plan of the stupa is like the Dhramchakra or spoked wheel. A monastic 
complex was also exposed during excavations.

Nil No site under consideration for declaration as national monument 
has been excavated

•do-

-do-

-do-

-do-

-do -
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[Tr»n»l»ttonJ

SHRI PRABHU OAYAL KATHERtA : Mr. Speakar, 
Sir. th* Hon. Minister has stated in repiy to part (a) of 
the question that a total of 783 monuments and temples 
of Uttar Pradesh have been declared national 
monuments. Sir, I would liiie to Icnow from the Hon. 
Minister, through you, the number of monuments, 
temples, sites separately out of this and where are 
these located in Uttar Pradesh?

[English]

MR. SPEAKER : You can send a written reply to
him

[Translation]

It IS difficult to remember all these things. She would 
send you in writing.

KUMARI SELJA ; The total number is 783, we will 
send you in writing in this regard

SHRI PRABHU DAYAL KATHERtA All right, she 
may give it in writing Sii, what amount has been 
piovided for the maintenance of monuments of Agra 
and Firozabad out of the funds provided for the 
maintenance of national monuments of Uttar Pradesh 
lot the year 1994-95 and 1995-96?

KUMARI SELJA . It is very important question and 
theie aie no two opinions about that but this information 
will also be furnished later.

SHRI PRABHU DAYAL KATHERIA : Then what 
pieparedness do you do before coming here?

MR SPEAKER . No. you are deviating from a 
general to a specific question 1 will not allow to ask 
such a question

SHRI PRABHU DAYAL KATHERIA Mr Speaker, 
Sir. this IS not the way.

MR SPEAKER . She will send it to you in writing.

SHRI PRABHU DAYAL KATHERIA The part (b) of 
my question is. as to what is the value of the precious 
archaeological finds obtained during the excavation 
earned out in, the tribal areas of each state conducted 
by the Archaeological Survey of India and which are 
the safe places where these have been kept?

MR SPEAKER It is a very good question? What 
are you doing to protect such archaeologic finds?

KUM ARI S E L JA  : Either site museums are 
constructed for such valuable finds or these are taken 
to other Central Museum where these are exhibited 
and protected.

SHRI RAM VILAS PASWAN : Mr. Speaker, Sir, Baba 
Saheb Ambedkar was the framer of the Constitution. 
The Government has also made an announcement to 
convert 26, Alipur Road house into a national monument 
where he stayed, but the house is yet to be acquired. 
When will it be done? My next question is, that there

has been a tong-standing demand to declare three 
places. I.e., Mahu in Madhya Pradesh where Baba 
Saheb was born; a place in Nagpur where he had 
received ‘deekaha* and Chaitanyapur in Bombay where 
he had been cremated, aa nattonal monumente. Have 
the Government conaldered it? If not, will the 
Government consider It and declare these places as 
national monuments?

[English]

KUMARI SELJA ; Sir, we can certainly explore the
possibility.

[Translation]

SHRIMATI GIRIJA DEVI ; Mr. Speaker, Sir, several 
historic sites have been identified in Patna circle.

MR. SPEAKER : This Is a general questton and if 
you ask about Patna, no reply will be given

SHRIMATI GIRIJA DEVI ; I have asked a related 
question. I am asking about the Buddhist circle 
monuments included in it, as I have asked the Hon 
Minister on earlier occasion also that there is a place 
called Khori in Hazaribagh where the remains of statues 
belonging to four religions have been discovered but In 
the absence of Ex-site museum, the statues continue to 
be stolen. It is often mentioned In the newspapers also. 
Just now there was a mention about Baba Saheb that 
he had become a Buddhist. The Buddhist circuit includes 
the 'Eoria Laat' also. All there things are gradually 
perishing. Will the Government give attention for their 
resursection?

MR. SPEAKER ; Will they give attention towards, 
protecting the archaeotogical finds? It does not relate 
to Patna only.

KUMARI SELJA : I am noting it down.

TH E  M IN IS TER  O F HUM AN R E S O U R C E  
DEVELOPMENT (SHRI MADHAVRAO SCINOIA) : The 
Government is spending Rs. 80 lakh on the devetopment 
of Buddhist circuit. The Buddhist circuit in Nalanda, 
Sarnath, Vaishali in Bihar and Eastern Uttar Pradesh 
will be upgraded with the Japanese akJ.

[English]
SHRI BUOY KRISHNA HANDIQUE : Mr. Speaker, 

Sir. it apperars from the statement of the Hon. Minister 
that there is paucity of funds for maintaining and repairing 
the national monuments. The Archaeological Survey of 
India has taken over many hlatorlcal sites all over the 
country, partteularly In Assam, without being provided 
funds. Many of the monuments and these sites have 
deteriorated and are in a deplorable atate and are often 
subjected to encroachments.

Sir, may I know from the Minister • in order to find 
a way out of this resource crunch - whether Govemmem 
would consider Involving of the private •eetor in 
maintaining and repairing these monumente ami
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litotorieal tilM  and for attracting tourists by providing 
tham adaquata faeilitias and avan salactivaly, craating 
suitabia divaralon amusamant outsida tha protectad 
area- ail in a Pacicaga so that with tha funds thus 
ganaratad, thaaa monumants and historical sites could 
ba maintained at tha desired ieveP

KUMARI SELJA ■ As the Hon. Member has very 
correctly pointed out, ASI too Is facing some financial 
crunch. Though the protected monuments are quite large 
In number, 3563 to be precise, resources are rather 
limited and sometimes it becomes difficult to give as 
much money as we would lli(e for the protection of our 
cultural heritage For this very reason we are now 
attempting to involve the private sector into this kind of 
an activity and for which we are going to float a National 
Cultural Fund in which we will invite fund from the 
private aactor and individuals also. Modalities for this 
are being woriced out We would ilice to worit out this 
fund to the satisfaction of all We would utilize this fund 
to protect the cultural heritage. We would Invite private 
funding alao. I am sure when that is in place we will 
have a much better environment for these monuments 
In thia way, the country and the people will feel more 
Involved In the protection of these monuments

[Tranalatton]

SIHRI RABI RAY * Mr. Speaker. Sir. the monuments 
declared by the Archaeological Survey of India are 
country's heritage and the chemical used in the statues 
Installed In the temples of our country is reducing the 
ascetic value of these statues I would like to ask the 
Hon. Minister whether such complaints have been 
received? Sir, my second question is that we get 
assistance from UNESCO for the maintenance of our 
nattonal monuments so that they could be preserved 
Will the Hon. Miniater tell us whether any assistence 
has been received from UNESCO and when was it 
received and please furnish all the concerned details

KUMARI SELJA : MT<6peakar, Sir. we protect the 
statues mentioned by the Mont Member, wherever the 
need arises and we make itVure that the chemicals 
used are good and tested whlcli would not mar the 
statues. If the Hon. Member has received any specific 
complaint then he may bring it to our attention and we 
then we will took Into it and

[Engllah]

We will take corrective measures

[Tranalatton]

So far aa the UNESCO aid is concerned we have 
received Japanese aid The Japanese Work! Heritage 
Monuments has extended assistance The monuments 
of SanchI and Satadhara are not included under world 
heritage monuments yet the Japanese Trust Fund is 
provMing aki and UNESCO has provided 5 lakh dollars 
for three year atarting from 1993-94.

SHRI JASW ANT SINGH Mr Speaker. Sir. the 
question has two sides First, the archaeological finds 
and monuments of national Importance So far as the 
archaeological finds are concerned, a criteria has been 
fixed for that as to if the monuments are these many 
years old then they will be considered national 
monuments They do not have funds I feel in view of 
the monuments mentioned in the list, the funds provided 
aie inadequate I would like to know as to what is the 
criteria to declare the monuments of national importance 
and when it is done on the basis of a criteria then on 
what basis is allocation of funds done tor each Statp 
and hoViT monuments of one state are compared with 
that of another state‘s Foi example, Rajasthan has been 
provided only Rs 53 lakh and it does not even include 
the monuments ot national importance, as Chittoigaih 
Fort If Chittnrgarh Fort is not a monument of national 
importance then the question arises as to what criteiia 
IS followed in manking a list of monuments of national 
importance*’

[English]

KUMARI SELJA Sir a lot of factors go into declaiiRq 
a monument as a national protected monument The 
Central Government aftei a monument oi a site oi 
remains are brought to its notice through some chance 
discovery or systematic aichaeological investigations 
or It a recommendation from the State Government i>- 
received undertakes an examination as to whethei the 
same is of immense historical archaeological or aitistic 
importance or not following which a monument i<> 
declared as that of national importance

But Sii a lot of othei factors also go into it 
Sometimes we might have othei monuments of the same 
historical age belonging to the same period Then Sii 
as I said in the beginning oui resources aie limited 
we have to make a choice whether 'A oi B oi C 
requires p/otection In tho&e cases we have to decide 
whether we will take up A as national protected 
monument, or ‘B or 'C But. sometimes some of them aie 
taken up by the State Governments also and then they 
are taken up as State protected monuments Needless to 
say, though we have about 3563 nationally protected 
monuments, oui country with its vast national cultural 
heritage, surely has many more monuments which could 
be taken up but it is not possible to take up all such 
monuments as national protected monuments

[Translation]

SHRI JASWANT SINGH Mr Speaker, Sir, if I say 
that I am not satisfied with the reply given by the Hon 
Minister then such a Statement would be improper made 
in regard to such an efficient Minister How can I say 
that the reply given does not answer the question

[English]

KUMARI SELJA Sir, I would like to satisfy the Hon 
Member
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MR. SPEAKER : I think, she did give some criteria 
which are used.

KUMARI S E LJA  . All right. Sii. In order to give 
respect and honour to the

MR. SPEAKER ' I thinic they are in a mood to give 
more money, you asl( for it Parliament is in a mood to 
give more money

KUMARI SELJA Thanl< you 

[Translation]

SHRI DAU DAYAI JO SHI Pleasp tell us about 
Chittore whether it will be made a nationally protected 
monument or not‘»

MR SP E A K E R  . She has said that it will be 
considered when it is given in writing.

[English]
KUMARI SELJA  Sii. I would lik« to amend my 

previous answar. Chittorgarh is a national protected 
monument

[Tn inslation]

SHRI UPENDRA NATH VERMA Whether Aria's 
oldest Catholic chuich is in Kc>iala and not a single 
paisa IS being spent on it by the Aichaeological Survey 
of India'^

[E n g lis h ]

KUMARI SELJA Sir I am in a little bit of difficulty 
today because questions aie beinq asked about 
paiticulai monuments and I do not hnve immediate 
information about each ot these monuments In fact at 
the moment I cannot even say whether this is a national 
protected monument or not Sii. if the Hon Member 
knows whethei it is a national piotected monument..

MR SPEAKER • You please find out and inform

KUMARI SELJA . I can find out and inform. Sii.

SHRI LOKANATH CHOUDHURY Many of those 
monuments which are alieady declared as national 
monuments are fast decaying. Has any assessment 
been made by the Government as to how many of them 
ate fast decaying, and what are the necessary steps 
that are required to be taken to preserve them‘s It so, 
which aie the monuments, m Governments view, that 
are in need of immediate preservation in the absence 
of which they might disappear.

My next questton is how many proposals has the 
Government received..

MR. S P E A K E R  ; A good question is being 
unnecessarily diluted.

SHRI LOKANATH CHOUDHURY : from different
quarters to declare a particular monument or site as a 
national monument and how does the Government 
examine such proposals? What is the methodology 
through which the Government comes to the conclusion 
that a particular monument should be a national 
monument, or a particular proposal shouM be rejected?

SHRI MAOHAVRAO SOINDIA ; Sir, I think, •« of us. 
as Indians are very proud of our cultural hsrttaga and 
all beautiful monuments that this country is replat* w i^ . 
are extremely worried about the state of affairs In thasa 
monuments purely because there are hundreds and 
thousands of such monuments. We may have declared 
only 3500 as nationally important archaeological 
monuments But the fact remains that there are 
thousands and lakhs of such monuments.

Secondly, since a large number of monuments have 
come to our notice we have to prioritize those 
monuments

Therefore, Sir, I wouki be extremely happy If I could 
beseech the House, if I could request the House to add 
weight to our request to increase the grant for the 
protection ot these monuments. Fourteen-and-a-half 
crores of rupees is hardly, to use a very common term, 
is peanuts There is very little one can do. I think you 
well understand that however good our Intentions may 
be. where does that Rs. 14.50 crore go when it is 
meant for over 3500 monuments? So, I really think that 
there should he collective voice.. (Interruptions)

MR SPEAKER Mr Minister, the question was, do 
you have a plan, do you know what is the amount of 
money you need, and what is to be done to protect 
those monuments'’

SHRI MADHAVRAO SCINDIA ; We could certainly 
have a plan for each of the 3500 monuments. We know 
how much money we need

MR SPEAKER I think we should.

SHRI MADHAVRAO SCINDIA W « should certainly 
have a plan I would like the wisdom of the House to 
be applied to it I would like to have the collective voice.

SHRI LOKANATH CHOUDHURY : We will accept 
this (Interruptions)

MR. SPEAKER I think they have indicated that 
they want to support you

SHRI MADHAVRAO SCINDIA ; Certainly, we will be 
now working overtime and come up before the House. 
There are 89 proposals ..(Interruptions)

SHRI LOKANATH CHOUDHURY ; We are ready to 
support them. But they must come up their proposals.

[Translation]

MR. SPEAKER : They have accepted everything
you had said

[English]

SHRI MADHAVRAO SCINDIA : There are 89 such 
pioposals which we have received from various quarters 
are under our consideration.

SHRI AMAL DATTA ■ I am prompted to ask a 
question in view of what the Minister has Just saM. Ha 
said that it is only money which is preventing them from 
maintaing the monuments.
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SHRI MAOHAVRAO SCINDIA I have not said only 
monay

SHRI AMAL DATTA Tha greatast monutnant of this 
country is Taj Mahal Thay are not able protect it from 
environmental pollution which Ts causing damage to 
the maibles This has been happening not now but for 
the last fourteen years There have been systematic 
outcries and seminars It had been diacussed in various 
forums. The main thing that has to be done is this The 
H6J pipeline passes through this refinery The pollution 
from IMathura Refinery should be reduced by using 
some icind of fuel v i z , compressed natural gas or 
something like that. But they did not do it It is not only 
this Ministry but the whole Government did not have 
any move to do It

Secondly in Agra, there is a Trapezium There are 
a large number of industries which are polluting They 
have to be moved out or they have to be put on a 
different worl( That has not been done for the last 14 
years What is the reason‘d

SHRI MADHAVRAO SCINDIA All I can say is that 
a dialogue war is on between us and the Ministry 
concerned It is the cooperation of various Ministries 
which IS required for solving this problem We are also 
doing It (Interruptions)

SHRI LOKANATH CHOUDHURY It is only lack of
will

Navodaya Vidyaiaya Scheme

*383 SHRI RAJENDRA AGNIHOTRI 
SHRI ANKUSHRAO RAOSAHEB TOPE

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether some of the States have not accepted 
the Navodaya Vidyaiaya Scheme

(b) It so the explanations given by them

(c) the steps taken by 'the Government to bnng 
these States under this scheme and

(d) the present progress in this regard‘>
THE DEPUTY MINISTER IN THE MINISTRY OF 

HUMAN RESOURCES DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) (a) Yes Sir The Government of West 
Bengal and Tamil Nadu have not accepted the Navodaya 
Vidyaiaya Scheme so far

(b) The Government of West Bengal feels in 
Navodaya Vidyalayas too much money is spent on very 
few students. It favours use of these resources for 
general schools The Government of Tamil Nadu has 
expressed reservation about the medium of instruction 
and teaching of language in Navodaya Vidyalayas

(c) and (d) The rattonale of the scheme has been 
explained to these two States from time to time and

they have been requested to participate in the Scheme 
The two States have not yet accepted the Scheme

[Translation]

SHRI RAJENDRA AGNIHOTRI (Jansi) Hon Mr 
Minister the Governments of West Bengal and Tamil 
Nadu have expressed their discordance over the issue 
of setting up Navodaya Vidyalayas and it is the reason 
for which the Government of India could not set up 
Navodaya Vidyalayas in those States I would like to 
know from you as to what are the reasons for theii 
discordance and what efforts have been made by you 
to get concurrence of both the Governments for setting 
up Navodaya Vidyalayas there and what is the outcome 
thereof“>

KUMARI SELJA Mr Speaker Sir though I have 
replied to this question earlier also and I would like to 
tell that efforts have been made time again and we had 
a continuous dialogue with these Government right trom 
the beginning Not only this but the Prime Minister alfo 
had discussed the issue with both the Governments at 
the time when he was the Ministei of Human Resouic 
Development

[English}

As Pnme Minister also he has spoken to the Chift 
Minister of Tamil Nadu But the two Governments I 
have said in the mam answer have not accepted thk 
scheme at all though the dialogue is going on And tht> 
last time we wrote to them was in March this year to 
both the Governments at the official level

[Translation]

SHRI RAJENDRA AGNIHOTRI Hon Mi Speakei 
Sir I would like to ask a question trom the Ministei 
Mine and your Parliamentary Constituency is adjacent 
to each other Navodaya Vidyalayas aie in Barua Saqar 
and Lalitpui districts At times State Governments have 
commented on ideals fixed for setting up Navodaya 
Vidyalayas and present conditions prevailing in them 
In view oi the iiregularities in Navodaya Vidyalayas o1 
Jhansi and Lalitpui and an atmospheie of chaos ib 
prevailing in them which is ruining the educational 
system the instructions and orders issued by you are 
not being followed Members of Parliament have no 
representation in any committee constituted for it and 
thus situation is going bad to worse, I would like to 
know from you as to whether you will order an inquiry 
into the matter and try to implement the ideal schemes 
under which these schools have been set up’’

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) -Mr 
Speaker, Sir, I wouki like to tell the Hon Member that 
there are approximately 350 Navodaya Vidyalayas in 
the country and many of them are functioning very well 

(Interruptions)
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SHRI UPENORA NATH VERMA : Mr. Minister posts 
of teachers and lying vacant In 75 per cent Navodaya 
Vidyalayas... (Interruptions)

[English]

SHRI MADHAVRAO SCINDIA : Sir, I would like to 
complete my answer.

MR. SPEAKER ; Yes. please, You need not reply to 
the interruptions.

[Translation]

SHRI MADHAVRAO SCINDIA : I was going to say 
that conditions prevailing in several Navodaya 
Vidyalayas is dissatisfactory and there is ^cope for 
impiovement in it. The facility of Navodaya Vidyalaya 
has been extended up to an extent. These have been 
set up in 350 districts and lllcely to set up at 25-30 more 
places So time has come to pay attention towards 
these and the quality of education imparted by them 
and educational system should be Improved we are 
also not fully satisfied with them

SHRI RAJENDRA AGNIHOTRI ; Please also tell 
about the irregularities prevailing in Navodaya 
Vidyalayas set up at Jhansi and Laiitpur.

SHRI M A D H A V R A O  S C IN D IA  : In respect of 
iriegularitles in Navodaya Vidyalayas of Jhansi and 
Laiitpur I would like to say that you shoukJ send it to me 
in writing. I will definitely send a group inquire into it.

[English]

MR SPEAKER : What you get from him Is purely 
distilled

SHRI GOVINDA CHANDRA MUNDA Mr Speaker. 
Sir, now I heard from the Minister that there are 351 
Navodaya Vidyalayas. May I know from the Minister 
whethei the students admitted in these schools are 
Adivasis, Tribals, SCs or anybody and whether they are 
paying fees and getting free food'>

MR SPEAKER ■ H is understood.

SHRI GOVINDA CHANDRA MUNDA May I know 
what are the facilities given to these students in the 
Navodaya Vidyalayas’’

KUMARI SELJA Fiistiy. may I inform the Hon. 
Membei thiough you that the Hon Minister did not say 
that theie were 351 Navodaya VUyalayas? He said that 
there are more than 351 Navodaya Vklyaiays

Secondly, these schools are purely residential and 
theie is free boarding, lodging, uniform, etc. There is 
not fee structure at all.

SHRIM ATI MALINI B H ATTACH AR YA : Sir, the 
Navodaya Vidyalayas are meant to be the centres of 
excellence. But it is quite true so far as the development 
of infrastructural facilities are concerneo ->r so far as the

perfbrmance of the Navodaya Vidyalayaa ara CQnownad, 
the rasults are not to aneouraging that tha Stataa wMeh 
have not yet accepted K can be persuaded to ^loeapl K.

But my quaatton ia that ona of tha raaaona why 
these two States have ra|aetad thia aehama ia baeauaa 
of medium of instruction. So far as tha madium of 
instruction is concarnad, tha madium In Navodaya 
Vidyalayas Is Hindi and Engliah, but thara ia no placa 
for regional language. Because thara ia no placa lor 
regional language there and ainca tha madium ia only 
Hindi and English...

MR. SPEAKER : Ybu are not asking the question, 
you are explaining it.

SHRIMATt MALINi BHATTACHARYA : No, Sir, tny 
question is coming.

MR. SPEAKER ; Let it come qukskly.

SHRIMATI MALINI BHATTACHARYA : Since, i saw 
you nodding your head in negatk>n, I thought i wouki 
better explain my question.

MR. SPEAKER : It shouM have been a sufficient 
hint for you to come to the question.

SHRIMATI MALINi BHATTACHARYA : I will aak my 
question, Sir. My question is will the Government 
reconsider the question of medium of instruction in 
Navodaya Vidyalayas and give a placA to regional 
language as an alternative medium of instructton In 
Navodaya Vidyalayas so that the States whteh have not 
so far accepted this scheme may, in fact, be persuaded 
to do so?

KUMARI SELJA : May I, first of all, inform tha Hon. 
Member that the results of these schools ara quit» 
good. As per March 1994 results of Class X, 93 per 
cent of the children have passed; in Class XII, 78 per 
cent of the children have passed and about 44 per cent 
have secured first division.

SHRIMATI MALINI BHATTACHARYA : That is no 
better than any other ordinary achool.

KUMARI SELJA : Secondly, as far as tha madium 
of Instruction is concerned, these schools ware 
supposed to be pace-setting schools and also keeping 
in view the national values, nattonal intagratton and 
uniformity in the whole country, we follow tha three 
language formula In these schools.

As far as the medium of instructton is concerned, till 
the Eighth Standard, the medium of instruction Is 
regional. Then from Ninth to IWeifth, it Is both English 
and Hindi and it is keeping in view the nattonai character 
of this country. We feel there is nothing wrong in this 
and we feel that It is a very good way of Imparting 
Instruction to the chlklren. All the States, I must say, 
have accepted this fbrmula. This proMam cama up on^ 
with Tamil Nadu; West Bengal dU not comment on ttifs. 
They felt that they couM tw apanding thair raaourcaa on 
other general schools rather than on thaae aehoels.
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Ofl. R. MALLU : Sir, thsra is an entranc* 
•xaminatlon for taking children into Navodaya 
Vidyalayaa. Aftar aelacting students through the entrance 
examination, some of the students are not taken into 
Navodaya Vidyalayaa aaying they had not produced 
three yeara' continuous airal certificate from a partteular 
achool.

There are children who have not gone to the 
Qovemment schools in the third class. If such children 
are there, what are the discretionary powers given to 
the Deputy Director or to the Principal or to any other 
officer? There aVe students who are denied entry into 
Navodaya Vidyalayaa even after qualifying the 
examlnatton.

I want to know from the Hon Minister whether they 
are thinking of giving some concession by way of some 
exemption to such students on looking into the case 
thoroughly.

Secondly, there are.a number of Kendriya Vidyalaya 
achools, which have been sanctioned. But the minimum . 
transportation facilities are not given to Navodaya 
achools in Andhra Pradesh. I just want to know from the 
IHon. Minister whether they are going to provide 
minimum transportation facilities to the Principal and 
other staff members In Navodaya schools.

KUMARI SELJA : As regareis the first part of the 
Hon. Member's question, Sir, at least three years' 
certificate from the rural area is necessary for Classes
III, IV and V. It is compulsory for 75 per cent of the 
students who come from the rural background, from the 
rural »n»...(lnt»rruptions)

SHRIMATi MALINI BHATTACHARYA : We cannot 
hear you. Kindly use your mike. ...(Interruptions)

MR. SPEAKER : They are asking you to raise your 
voice.

KUMARI SELJA ; Sir. about 25 per cent of the 
chihlren are from the open quota and they need not 
have thia kind of three years' certificate from the rurai 
area. Seventy-five per cent has to be from the rural 
areaa... (Interruptions)

MR. SPEAKER : What about transportation facilities?

KUMARI SELJA : Sir, about transportation facilities, 
these are mainly residential schools. We try to see that 
w* give quarters to staff members.

pfan$l»tlon]

SHRIMATI SAROJ DUBEY ■ Mr. Speaker, Sir, the 
concspt of setting up Navodaya Vidyalayas was 
envisaged wHh a view of overall development of rural 
children and for providing better educational facilities 
to them, so that they could play a vital role in national 
iPlegrWy. But moat of the Navodaya VMyalayas in rural 
areaa are situated at secluded places and it seems as 
these were punlahment cella. Building of Navodaya 
VMyalayaa do not have boundry walls and there is no 
one to took after the chiMren who have come here from

outaide for studies. As a result of it students are dropping 
out of these schools and their number is decreasing. I 
would like to know from the Hon. Minister as to what 
is the criteria for identifying places for Navodaya 
Vidyalayas so that these could be maintained and 
educational system couki be supervised properly.

KUMARI SELJA ; In the context of boundry walls. I 
would like to say that we have sanctioned 250 boundry 
walls.

SHRIMATI SAROJ DUBEY : It has not been 
sanctkined for Allahabad.

KUMARI SELJA We will do that at the earliest

SHRIMATI SAROJ DUBEY ; Navodaya Vidyalaya at 
Allahabad has been closed for foui months

KUMARI SELJA The situation regarding Allahabad 
would be toid after getting the information I agree with 
the Hon. Member on this issue and we will try out best 
to cover ail the place at the earliest

[English]
Keeping in view the secuiity of the students and 6t 

the school, we wili try to organise this as soon as 
possible. .(Interruptions)

[Translation}
MR SPEAKER . Only two questions have been 

raised during the last 40 minutes

[English]

•384

Foodgraine

+
DR. K.VR CHOWDARY 
SHRI S.M. LALJAN BASHA

Wili the Minister of FOOD be pleased to state
(a) the procurement of foodgranis by the Food 

Corporation of India dunng 1993-94 and 1994-95, item- 
wise season-wise,

(b) whether this procurement will meet the demand 
of Public Distributton System;

(c) the amount spent on these procurements during 
the above period;

(d) the stock of foodgrains both buffer and' 
operational at the end of March, 1995, foodgrain-wise,

(e) whether the foodgranis reserve position is likely 
to be improved during 1995-96;

(f) the steps taken by the FCI to meet the shortage 
of storage capacity and the disposal of existing stock, 
and

(g) the details of the quality control laboratories 
maintained by FCI through out the country?

THE MINISTER OF FOOD (SHRI AJIT SIN G H): (a) 
to (g). A Statement is laid on the Table of the House.
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STATEM ENT

(a) Quantities of foodgrains procured by the Food 
Corporation of India for Centrai Pool during 1993-94 
and 1994-95 marinating seasons are as under :

(In million tonnes)

Procurement (Marketing) 
Year/Season

1993-94 1994-95

Khartt (1st bct.-30th Sept.) 
(Rice) 13.6 11 7

Rabi (1st April-31 st March) 
(Wheat) 12.8 11 8 

(As on 
17 4.1995)

Coarsegralne :

Kharif (1st Oct.-30th Sept) 0.25 Less than 
500 tonnes.

Rabi (1st April-31 st March) 0.01

(b) Yes. Sir

(c) A sum of Rs.13,288 crores was spent in 1993-94 
on the procurement by the Food Corporation of India 
The revised estimates for 1994-95 is Rs 14,023 crores.

(d) The stoci( of foodgranis in Central Pool stands 
at atwut 26 8 million Metric Tonnes as on 31.03.1995.

(e) Yes, most liicely Sir.

(f) Out of 27.3 million tonnes storage capacity with 
the Food Corporation of India. 15.6 million tonnes 
capacity exists ia Northern wheat growing States and 
out of which 2 million tonnes space was vacant as on 
01.02.1995. Further, about 1.5 thillion tonnes of Cover 
and Plinth (CAP) storage space would-become available 
by custom milling of paddy stocks before monsoon/ 
during Rabi Season for storing the wheat purchased. 
Another 3 to 4 million tonnes of vacant storage space 
would be available by despatching foodgrains to other 
consuming States during procurement period Aprii, 
1995 to June, 1995.

The field officers of Food Corporation of India have 
been authorised to hire additional storatge capacity of 
about 5 million tonnes in Northern States to meet 
emergent situattons. in additton, the Food Corporatton 
of India has arranged cover and plinth storage capacity 
of about one millton tonnes.

As regards disposal of stock, efforts are made to 
create more storage space by open sale of paddy, wheat 
and rkse.

(g) A network of 182 Quality Control Laboratories 
are maintained by Food Coiporatton of India throughout 
the country including the oen Centrai Laboratory at the 
Food Coiporatton of India Headquarters at New Delhi.

DR. K.V.R. C H O W D A R Y : Mr. Speaker, Sir. 
foodgrains production is increasing more than the 
demand. Will the Hon. Minister alk>cate more funds tor 
procurement or purchase from the farming community 
as they fear that there will be a glut? Sometimes nobody 
comes forward to purchase it as they always tell that 
the targets have already been reached, by the FCi. I 
would like to know from the Hon. Minister, through you, 
sir, if th: targets are Increased or not.

SHRi A JIT SINGH . The idea behind procurement 
is that we provide a minimum support price and we are 
bound to buy whatever foo'dgrain is offerred at that 
price. So, there is no question of Increasing the target 
or anything. We will buy at the minimum support price 
whatever foodgrain is offerred. ...(lnt»rruptlons)

DR. K.V.R. CHOWDARY : My second Supplementary 
is; What steps the FCI has taken to avoid shortage of 
storage space which is more in the Southern States as 
already given out by the Minister and to encourage 
construction of storage space on priority to private 
bodies or whether the Government through the PCI will 
construct more godowns etc? Will the Hon. Minister 
reply to this?

SHRI A JIT SINGH : This year, our buffer stock is 
almost, in fact, more than twice of what we need, and 
we also expect about 13 million tonnes procurement for 
the raZ)/season. We are taking all steps to increase the 
storage for FCI, Central Warehousing Corporatton, State 
warehousing Corporation and wherever else it is 
available.

DR. K.V.R. CHOWDARY : What about the position 
in Southern States?

SHRI A JIT  SINGH : The procurement and the 
shortage thereby is mostly in the Northern States, in 
Andhra Pradesh also, we are planning to increase the 
storage space by more than six lakh tonnes this year.

SHRI SOBHANADREESWARA RAO VADDE : Mr. 
Speaker, Sir, the Food Corporation of India is procuring 
huge quantities of rice and paddy in Punjab and 
Haryana in the Northern region. While Andhra Pradesh 
is one of the largest paddy producing States where 
consklerable quantities are given to FCI, the FCI is not 
purchasing paddy directly from the farmers. Even with 
great efforts and lot of representations, they started it  
the eleventh hour and they do not supply necessary 
gunnies. Many a time the Quality Control Centrea which 
are mentioned in your reply, help the mkldlemen, the 
traders. When the paddy was taken by the farmer, they 
had imposed two or three cuts. But when the same 
paddy comes through a mUdien:ian or a broker, they do 
not allow any cut. Like that it has been happening tor 
a long time. Will the Hon. Minister get this matter 
examined, and take necessary steps so that paddy is 
procured from the farmers in Andhra Pradesh directly 
without any middlemen?
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SHRI A JIT 8INQH : Sir, th« paddy is procurad in 
dMtorwit States through mandls and dirsctly, ths Stats 
•gsndss also proeurs it and ws continuously monitor
H. If ths Hon. Msmbsr has any probism at ons particular 
esntr* or Stats, ws ars availabis and ws will do 
whattvsr ws can.

ptmnalathnj
SHRI DAU DAYAL JO SHI ; Hon Mr Spsaksr, 

fortunatsly thsrs had bssn a bumper crop of whsat this 
ysar. In spKs of ssvsral efforts the Government is not 
purchasing wheat in Rajashtan. FCI officials have not 
turned up for purchasing wheat even after I have drawn 
the attsntion of District Magistrate Five days ago I have 
telephoned from here and only three ‘tolies* of wheat 
were purchased after It, ths rsst of wheat is being sold 
at the rate of Rs 320 to 325 and farmer is being exploited. 
FCI and Qovemmental agencies are meelt spectator to 
M. Hon. Mr Jaithar the rate of wheat has come down to 
300 which was 320 five days earlier. Balramji you are 
a wsH wishsr of farmsrs and Hon. Ajit Singh is following 
his father's footstep and has been advocating the cause 
of farmers. What steps are you going to tal<e for those 
farmsrs of Rajasthan. Whether the Minister of Food and 
Jakharji will maite arrangements for proper procurement 
of foodgrain to provide relief to the explotted farmers 
Please issus clear instructions and satisfy my query.

SHRI RAJVEER SINGH : Mr. Speaker, Sir, this 
problem is not confined to Rajasthan atone but relates 
to the whole country...(Intarruptlons)

SHRI AJIT SINGH : Mr. Speaker, Sir. one complaint 
centre is functioning here for 24 hours

SHRI DAU DAYAL JOSHI : I am saying that you can 
ask about It. What Is this complaint cerntre. Whether the 
wheat will be sold for Rs. 300.

SHRI AJIT SINGH : Before coming to this House I 
have asksd whsthsr any such complaint has been 
received... (Merruptlorts)

SHRI DAU DAYAL JOSHI I, myself have k>dged 
the complaint.

SHRI AJIT SINGH Please, listen to me 

[Engllah]
MR. SPEAKER : Mr. Joshi, this is very wrong on 

your part. I mean both the Joshis

[TrBMlathn]

SHRI AJIT SINGH ; I am glad to know that Hon. 
Member is concernsd over the cause of farmers. You 
would have informed me If the complaint was not 
received by the complaint centre. I would have inquired 
the matter. I am always rsady to conduct an inquiry into 
tt. I am ready to take any step and go there to check it. 
I am ready to take Hon. Member with me for checking 
K.

SHRI DAU DAYAL JOSHI : I am ready to go today 
Has If... (Int»nuptk>n»)

[English]

MR. SPEAKER ; I do not expect the Minister to 
reply to this.

[TranslatlonJ

MR. SPEAKER : Do you not understand what has 
been said by him. He is ready to take you with him

(Interruptions)

MR. SPEAKER . Even then you are continuing youi 
speech

[English]

Please sit down You do not understand anything 

[Translation]
SHRI DAU DAYAL JOSHI I am ready to go today 

[English]

MR SPEAKER No please I do not expect the 
Minister to reply to these interruptions Otherwise it will 
be unending The Minister may call him and talk to him

SHRIMATI SUSEELA GOPALAN Considering the 
frequent disruption of traffic in the bordei of Tripura and 
Assam, will the Govemment consider creating enough 
storage capacity in Tripura to prevent disruption of the 
distribution of rations'  ̂ It is frequently happening and 
the storage capacity in Tripura is not at all enough So 
will the Government step It up?

SHRI AJIT SINGH Recently, we have discussed 
this problem of the North-East in general because of 
the disruption of traffic and we are taking appropriate 
steps to make sure that enough foodgrains are available 
there.

[Translation]
SHRI RAM NAGINA MISHRA Mr Speaker. Sir. it is 

a fact that farmer produces foodgrain by toiiong hard 
Govemment have fixed the minimum procurement price 
for his produce which means, that it will be purchased 
by the Govsrnmsnt If markst prkses go tower than this 
minimum price level. I am saying this about Deoria and 
Padrauna districts of eastern Uttar Pradesh. Hon 
Minister was saying Rs. 320 whsrsas In my area grocers 
are buying wheat for Rs. 250 to 300 only. There is-no 
Govemmental agency which can buy wheat on the fixed 
Governmental rates. I woukl liks to tell the Minister that 
people are not so enlightsnsd that they- may register 
their complaint. Do you not have any information about 
the number of Govemmental shops In every districts for 
purchasing foodgrains and ths quantity of foodgrain 
purchased by thsm. Eastsrn districts ars in deptorabie 
condition. Your Department should inquire about the 
number of shops opened for procurement of foodgrains 
in Gorakhpur, Padrauna and Deoria. If no auch shop 
has been opened, thess.shoukl bs opsnsd immediately 
Farmers ars being cheated there.
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SHRI A JIT  SINGH : Mr. Speaker. Sir. setting up of 
shops is a different issue of tlie moment we are tallting 
about procurement. Several Governmental and State 
Governmental agencies are there to procure foodgrain. 
State Government also procure foodgrain through FCI.

As I have already told you that it is our collective 
duty to create awareness among farmers. If you will 
point out Its shortcomings. I will try to remove them.

SHRI RAM NIHOR RAI ; Mr. Speaker. Sir. the 
messiah of farmers. Chaudhari Charan Singh was of 
the opinion that farmers should get rid from the clutches 
of middlemen The Hon Minister is the son of such a 
great father. The hon. Minister has just stated that many 
godowns are being established. I would like to know 
whether small godowns will be set up in blocks so that 
farmers are saved from the clutches of middlemen, so 
that the dream of Chaudhari Charan Singh may be 
fulfilled.

SHRI A JIT  SINGH ; There are the Central and State 
Warehousing Corporations besides the F.C.I. They are 
setting up godowns at various places. We also propose 
to introduce a Bill in this regard. In which there should 
be a provision where the farmers can store their 
foodgrains. It is also being considered that it should be 
brought under the Negotiable Instrument. The issue 
raised by the Hon. Member is being considered by the 
Government

SHRI RAJVEER SINGH . Mr. Speaker, Sir, the Hon. 
Minister has stated that complaint centres are being set 
up If the complaint regarding purchase will be lodged 
at Delhi. What will be its outcome? I would like to ask 
another thing. The other agencies of States are buying 
wheat or other foodgrains. Moreover, they purchase 
wheat or other foodgrains from FCI godowns also. The 
trucks or foodgrains in the FCI godowns are intercepted 
and allowed to unload theii goods only after greasing 
their palm. The same process starts m fair price shops 
while getting wheat or sugar. Neither wheat nor sugar 
is made available without greasing palms. I would like 
to know from the hon. Minister whether he proposes to 
conduct comprehensive enquiry thereof. This issue has 
been raised umpteen times in the august House. Mr. 
Speakei, Sir. you may recall that it was raised in this 
august House that FCI godowns are attacked by rodents. 
These lodents have two legs and two hands. I would 
like to know from the hon. Minister as to how many cats 
will be engaged to do away with these rodents and 
whethei it will be investigated.

SHRI A JIT  SINGH ; Mr. Speaker, Sir, for this purpose 
there is vigilance department. Sometimes we also 
conduct raids. If hon. Member wants I can give him 
details. If hon. Members will bring any case of 
corruptions into my notice, and enquiry will be certainly 
conducted there in.

SHRI RAJVEER SINGH : Mr. Speaker. Sir, such 
cases are happening in every district. Hon. Minister.

such cases are happening everywhere. Before hoUing 
the post of hon. Minister, he himself used to say so what 
I am saying now.

SHRI A JIT  SINGH : Now I am trying to eradicate 
corruption. Ybu please, help me is this regard.

SHRI VIJOY KUMAR YADAV : Mr. Speaker. Sir. quality 
control was mentioned here. The foodgrains are kept in 
stock distributed to through Pubik: Distribution System 
to fair price shops. So many complaints are received In 
this regard. I would like to know from the hon. Minister 
as to how many laboratories are in Bihar and whether 
the foodgrains testing capacity Is sufficient and if not 
the action being taken In this regard.

SHRI A JIT  SINGH ; Mr. speaker. Sir, there are 182 
laboratories. But I do not know the number of such 
laboratories in Bihar. So far as storatge is concerned, 
procurement is very low in Bihar. But we have sufficient 
storage capacity to the extent of the procurement.

SHRI UM R AO S IN G H  : Mr. Speaker. Sir. the 
procurement of superfine paddy had been reduced on 
technical ground. It caused huge loss to the farmers of 
Punjab. The Government of Pubjab and all hon. 
Members from Punjab have brought this fact into the 
notice of the hon. Minister that the reasons behind the 
downfall in procurement was technical and it should be 
made up. I would like to know from the hon. Minister 
whether he proposes to make any arrangement to make 
good loss caused to farmers.

SHRI A JIT  SINGH ; Mr. Speaker. Sir. this question 
IS related to procurement and storage. We are 
acquainted with the problem raised by the hon. Member. 
This issue is being discussed with the Government of 
Pubjab and other Ministries also. We will try to provide 
facilities for the farmers to the best of our capacity.

[English]

Price of Edible Oils

*387 SHRI RAM NAIK :
SHRI SULTAN SALAHUDOIN OWAISI :

Will the Minister of CIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state ;

(a) whether the Government have been able to 
check prices of edible oils by bringing them under Open 
General Licence;

(b; If so, whether this deciston has helped in not 
only checking the rise of prices but has also stabilised 
prices without any imports;

(c) If so. whether the import will be costlier after 
assessing the cost of refining and handling;

(d) if so, whether the prices had touched an all time 
peak of 40,000 per tonne In February last; and
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(0) the steps taken or being taken to ensure 
avatlabiltty of edible oils at reasonable prices'^

TH E  M IN ISTER  O F CIVIL SUP P LIES C O N SU M ER  
A FFA IR S AN D  P U B LIC  D IS TR IB U TIO N  (SHR I BUTA  
SING H ) (a) to (e) A Statement is laid on the Table of 
the House

STATEMENT

(a) and (b) The import ot selected edible oils has 
been placed under O G L  w e f  1 3  19*^5 During the 
period 11 3 1995 to 8 4 1995 d declining trend has 
generally been observed in the price levels of various 
edible oils The idea of O G L itself is to tree impoits to 
stablise prices

(c) The landed cost of imported ediblp oils is arrived 
at taking into account the international piicp GIF value 
and other charges including service marqm oveih€»ads 
clearing handling storage etc which vaiy from time to 
time

(d) The wholesale price index of edible oiK sub 
group stood at 301 9 on 25 2 1995 as against *̂ 00 7 on 
8 4 1995

(e) Apart from O G L the State Trading Corporatiom 
(S T C ) IS importing on Government Account edible oil 
(Palmolein) at concessional duty of 20 per cent foi 
supply to the consumers through the Public Distribution 
System  (P D S ) at lower than open market prices 
Besides imports are also being made by the NDDB at 
concessional duty of 20 per cent A quantity o1 1 07 
lakh tonnes of palmolein was imported by the S TC  for 
the PDS during 1994^95 During the current financial 
year 1995-96, S T C  has been authorised to import
1 5 lakh tonnes of palmolein foi the PDS

[Translation]

SHRI RAM NAIK Mr Speaker Sir i& it not a fact 
that today the prices of oil in market have gone up 
higher than its precious* prices'^ It so what measures 
have been taken by the Government to bring down its 
prices'? •

SHRI BUTA SING H Mr Speaker Sir this is wtong 
to say that today prices of oil are higher than previous 
ones If the hon Member is talking about previous years 
prices of oil it is different I can claim that the prices of 
oil have come down during last five or six weeks and 
now the prices are stable The  steps taken by the 
Governm ent have already been mentioned in the 
Statement Some of the measures taken in this regard 
are import of oil. implementation of long term policy 
raising production of oil seeds and distribution edible 
oil to every nook and corner ot the country through the 
Public Distribution System

SHRI RAM NAIK Mr Speaker, Sir it seems to me 
that the infonnation, which the Hon Mini&tei possesses 
is not correct because when we go to purchase oil from 
market we find that the^prices are high I would like to

know from the Hon Minister that if he has information 
about retail prices of oil of any market whether it may 
be Calcutta or Delhi or Madras, he can furnish that 
information, on the basis of which you are saying that 
oil IS not costly If you will furnish this information I will 
treat it a favour done to me

SHRI BUTA SINGH Mr Speaker Sir I can only say 
this much that the oil supplied to consumers through 
■"jblic Distribution System  in the Country 

(Interruptions)

SHRI ANNA JO SH I Please do mention the retail 
prices (Interruptions)

SHRI BUTA SINGH They are slable The price ot 
unpacked edible oil is Rs 24 per kilogram and the 
consumers are supplied at Rs 29 per kilogram after 
adding local taxes thereto So far as general prices are 
concerned I read out the information that I have

[English]

A deciminq trend has generally been observed in 
the prices of edible oils during the period from 1ith 
March 1995 to 8th ot April 199S

Therefoie it will be an over statement to say that 
the prices of edibles oils have been ri&ing constantly 
Precisely we have allowed the import of edible oil«̂  
under the O G L to maintain the supply and the price 
level of edible oils in the country

SHRI A CH AR LES Sir the mainstay of the economy 
of Kerala coconut and coconut oil being used as 
edible oil But there is a big lobby against the coconut 
oil being used as edible oil saying that the containb 
cholesterol content The recent results have shown it 
has come in the Press - that the coconut oil does not 
contain cholesterol and that it can be used as edible 
oil So may I know from the hon Minister whether thih 
aspect will be borne in mind and coconut will also be 
distributed in all the States through the PDS so that the 
price ot coconut oil can be kept at par with the other 
edible oils which will help the economy of Kerala*?

SHRI BUTA SINGH Sir coconut oil as an edible 
oil IS mainly used in some of the southern States 
percisely Kerala Other States have not shown any 
inclination to use coconut oil as edible oil In Kerald 
there is no restriction and the Kerala Government is 
free to distribute the coconut oil as edible oil through 
the PDS In case the other States also want to do so 
It could be considered

[Tianslation]

SH R I SATYA PAL SIN G H  YADAV Mr Speaker. 
Sir, the Hon M inister has m entioned that the 
implementation of long term policy and the import of 
oil are measures 4aken to bring down the prices of 
oil Mustard oil is used the most of all in India I 
would like to know from the Hon Minister whether 
the oil proposed to be imported has been imported 
or It IS likely to be imported Moreover. I woufd like
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to know whether its present price is lllcely to come 
down or it will remain stable in near future.

[English}

Si-IRi BUTA SINGH Sir, it is an on-going process. 
Edibie oil is imported as and when the need Is felt to 
bridge the gap between supply and demand. Therefore, 
It the hon. Member wants to know the precise quantity 
imported by Government at any particular time, I am 
prepared to give the figure.

So far as the question of mustard oil is concerned, 
most of the States, specially the States in the^eastern 
sector use musterd oil as such, as edible oil. Therefore, 
theie IS no question of forcing other States to use 
mu.<=:tard oil People are free to use it and this is being 
done by the States concerned We have no objection to
It

MR SPEAKER Question IHour is over

(6) the details of tehsm M  bsing Implt i

W R IT T E N  A N S W E R S  T O  Q U E S T O N S

*3e:>

Rice and Wheat

SHRI PETER  G MARBANIANQ 
SHRI PROBIN DEKA

Will the Minister of AGRICULTURE be pleased to

(■1 ) whether the production of rice and wheat In 
States of the North Eastern region has declined during 
the last three years.

(b) It so. the details thereof;

(c) if* not. whether the production of these two 
commodities is enough to meet the requirements of 
these States,

(d) If so, the quantity required to meet domestic 
demand of these States during the above period, State-
wise. and

these States to maka tham aalT sufHcimit In th» iwortucMon 
of rice and wheat?

TH E  MINISTER O F AGRICULTURE (SH ni M LR M I* 
JAKHAR) : (a) and (b). Production of rfea In 9m  
of North Eastern ragion as a wtiola has nat 
during the last thraa yaara. Soma doeHM  In rtM  
production has baan racordad In t h «  S l « ( M  of 
Meghalaya and Tripura during this period wNeh may ba 
attributed to unfavourabla waathar condWona. Howawar, 
wheat Is not a significant crop of thia ragion. W rtawflsa 
production of rice and whaat In North Eaalam ragion lo 
given In the Statement*! ancloaad

(c) The production of rlca and wheat In tha Slataa 
of North Eastern ragion is not enough to moat tha 
requirement of these Stataa.

(d) The requirement of rlca and whaat as rafloctad 
by demand made by the North Eastern Stataa WMlar 
Public Distribution System (PDS) from ttw cantrat pool 
during the last three years i.e. 1992, 1983 and ig t4  is 
given in the Statement'll anctosad.

(e) For increasing production and productivity of 
Cereal Crops (rice, wheat and coarse caraal) in North 
Eastern Region, a Centrally Sponaorad ‘ intargratad 
Cereals Development Programma In Rica Baaad 
Cropping Systems Areas (ICO P  - Rlca)” la being 
continued Programme components under the scheme 
Include organisation of field demonstrationa and tanners' 
trainings fOr effective transfer of technology. Under the 
scheme, provision is also there to provide incentive to 
the farmers on use of location specific high yielding 
variety seeds and Identified farm Implements. Efforts 
through the scheme also include making available 
certified seeds of rice varieties specific to problem areas, 
seeds of green manuring crops and soli amellorants for 
improving soil health etc.

STATEMENT-1

Production of Rice and Wheat m North Eastern States During 1990-91, 1991-92. 1992-93 and 1993-94

(In '000* tonnes)

State Rice Wheat
1990-91 1991-92 1992-93 1993-94 1990-91 1991-92 1992-93 1993-94

1 2 3 4 5 6 7 8 9

Arunachal Pradesh 142 5 143 1 116.9 144.0 6.7 6.8 6.4 8 5
Assam 3270 2 3197‘2 3299.7 3361 1 114 8 111.2 78.7 100 8
Manipur 274.2 340 5 269 3 348.8 - - - -
Meghalaya 119.8 121 1 114.0 114 0 5.9 5.6 6.2 6 2 '
Mizoram 63.8 71.0 84.0 96.7 - - -
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1 2 3 4 5 6 7 8 9

Nagatond 1S2.2 154.0 176.0 180.0 1.3 1 6 0 3 1 P
Tripura 501.3 474.5 438.1 438.1 6 9 4.7 9 1 9 1

Total 4524.0 4501.4 4498.0 4682.7 135.6 129.9 100.7 125 6
Noith Eaatam Stataa •

STATEMENT-II

Dmmand of Rice and Wheat Under PDS System in North-Eastern States

(In '000' tonnes)

State
1992

Rice
1993 1994 1992

Wheat
1993 1994

Arunaehal Pradeah 96.0 109.6 103 2 12 0 14 0 ?4 Q
Aasam 768 0 762 0 470 8 504 0 504 0 328 (.1
Manipur 111.0 146.0 120 0 36 0 37 7 32 4
Mafhaiaya 180 0 185 0 230 5 46 8 47 1 41 0
Miioram 96 0 116 5 130 6 17 5 18 2 26 0
Nagaland 161 0 139.2 92 0 94 4 . 63 9 73?
Tripura 198.2 194 4 194 4 30 4 31 5 34 8

Total 1610.2 1652 7 '1341.5 741 1 7164 560 3

Loss Du* to Floods

*MS DR. AMRITLAL KALIDAS PATEL .
8HRI DHARMANNA MONDAYYA SADUL .

WIN tlw MinlMsr of AGRICULTURE b« plaased'to 
•tat* -

(a) whoMtor dovMtating floods played havoc during 
1994 In aoma parte of country;

(b) It ao, tita namaa of diatricts in aach State which 
have baan moaUy affected,

(c) the extent of StateAwlaa damage caused by the 
floods;

(d) the details of apecial assistance, if any, provided 
by tha Government to the affected States particularly to 
Aasam during 1984; and

(a) the detalla of other steps taken by the 
Oovemmant in this ragerd*’

THE MINISTER OF AGRICllLTURE (SHRI BALRAM 
JAKHAR) (a) to (e) According to the reports received 
from the State Governments, parts of 258 districts in 18 
States were affected by heavy rains and floods during 
the South West Monsoon, 1994 42 districts in 3 States 
and one Union Territory were affected by cyclone/tloods 
in October/November, 1994 Extent of State-wise 
damage is given in the enclosed Statement-1 and I! The 
list of affected districts is given in the enclosed 
Statement-Ill and IV

2 Under the existing scheme of financing telief 
expenditure, the State Governments undertake reliet 
and rehabilitation measures in the wake of natural 
calamities utilising the corpus of the Calamity Relief 
Fund (CRF) The Central share of CRF released to the 
flood affected States during 1994-95 is given in the 
enclosed Statement-V.

STATEMENT-1

Damage due to Heavy Rains, Floods etc during South-West Monsoon, 1994

8.N0. Slate Dlstrlcto affected 
(No)

Damage to crop 
area (in lakh ha.)

Damage to Houses
(No.)

Human Lives 
Lost (No.)

1 2 3 4 5 6

1. Andhra Pradaah 7 0.13 1190 8
2. AriNMehal Pradeah 8 0.01 14 18
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1 2 3 4 5 6

3 Assam 5 0.09 700 3
4 Bihar 21 3.31 28073 83
5 Delhi 1 7 4
6 Goa 1 5
7 Guiarat 16 10 SO 271324 345
8 Haryana 10 0 ie 2495 12
9 Himachal Pradesh 12 4 76 7637 179

10 Jammu and Kashmtr 6 3788 58
11 Karnataka 16 1 57 41998 71
12 Kerala 14 1 98 86598 179
13 Madhya Pradesh 29 3 77 244700 288
14 Maharashtra 24 3 22 145647 303
15 Orissa 25 4 65 10738 88
16 Puniab 13 0 62 958 41
17 Rajasthan 13 1 00 8809 36
18 Uttar Pradesh 37 5 98 65816 317

Total 25B 41 77 920492 2038

STATEMENT-II

Damage due to Cyclone/Floods dunng October/November, 1994

S No State Distficts Affected Damage to Crop Damage to Houses Human lives
(Number) Area (in lakh ha ) (Number) lost (Number)

1 Andhra Pradesh 8 3 38 79172 144
2 Karnataka 10 0 004 2431 34 •
3 Tamil Nadu 21 0 02 48128 69
4 Pondicherry 3 0 003 1000 -

Total 42 3 407 130731 247

STATEMENT-III (5) Changlang
• (6) Tirap

List of the Districts Affected by Floods Dunng 
Monsoon 1994

1. ANDHRA PRADESH

(7)
(8 )

3. ASSAM

East Slang 
LohK Dist.

(1) Khammam
(2) Warangal
(3) East Godavari
(4) West Godavari
(5) Adilabad
(6) Kurnool
(7) Mehboobnagar

2. ARUNACHAL PRADESH

(1) West Kameng
(2) Tawang
(3) Lohit
(4) Upper Subansirl

( 1 )
(2)
(3)
(4)
(5)

4. BIHAR 

( 1 )
(2 )
(3)
(4)
(5)
(6)

Ohsmaji
Lakhlm pur

Barpeta
«ibsagar
Jorhat

W«8t Singhbhum
Patna
Bhojpur
Qopalganj
Katihar
Samaatipur



3S WwiiUmn n̂mWWwW MAY 2, 199S

(7) Khcgarla (12) Lahaul and SpitI
(8) Btgusarai 9. HARYANA
(9) Vaithali

(1) Paniput
(10) Saran

(2) Sirsa
(11) Supaul

(3) Hisar
(12) Bhagalpur (4) Kaithal
(13) Sahab Gan)

(5) Yamunanagar
(14) Mungar

(6) Karnal
(IS ) Buxar (7) Kurukshatra
(16) Purnaa (8) Rohtak
(17) Lakhwarai (9) Gurgaon
(18) Eaat Champaran (10) Sonipat
(19) Wast Champaran

10. JAMMU AND KASHMIR
(20) Muzaffarpur
(21) Madhapura (1) Jammu

5. DELHI (2) Kathua
(3) Udhampur

Dalhi (4) Doda
6. QOA (5) Poonch

Goa (6) Rajouri

7. GUJARAT 11 KARNATAKA

(1) Bharuch (1) Uttara Kannada
(2) Surat (2) Dharwad
(3) Valsad (3) Mysore
(4) Dangs (4) Kolar
(5) Janagadh \5) Dakshina Kannada
(6) Amrall (6) Kodagu
17) Jamnagar (7) Shimoga
(8) Rajkot (8) Hassan
(9) Kutch (9) Balgaum

(10) Bhavnagar (10) Chicmagalur
n i ) Surandranagar (11) Chitradurga
(12) Mahsana (12) Ballary
(13) Sabarkantha (13) Biiapur
(14) Khada (14) Gulbarga
(15) Panchmahal (15) Mandya
(16) Vadodara (16) Raichur

« . HIMACHAL PRADESH 12. KERALA

(1) Kangra (1) Kasargod
(2) Shlmla (2) Idukki
(3) Mandl (3) Cannanora
(4) Bilaapur (*y Kazhikoda
(5) Kullu (5) Thrisaora
(8) Solan (6) Wyanad
(7) Una (7) Thiruvananthapurar
(8) Sirmour (8) Kottayam
T9) HImarpur (9) Kollam

(10) Chamba (10) Palghat
(11) Kinnaur (11) Malapuram
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(12) Ernakulam (15) Than*

(13) Pathanamthttta (16) Ralgad

(14) Alappuzha (10) Ratnaglri

1. MADHYA PRADESH •(19) Slndhudurg
.(19) Bombay (MatropolKan)

(1) Rajnandgaon (20) Bombay (City)
(2) Durg (21) Akola
(3) Raigarh (22) Dhula
(4) Balaghat (23) Jalgaon
(5) Mandia (24) Buldhana
(6) Raipur 15. ORISSA
(7) Bitaspur

(1) Jagatsinghpur
(8) Bastar (2) Cuttack
(9) Jabalpur (3) Jajpur

(10) Chhindwara (4) Puri
M l) Seoni (5) Kendrapara
(12) Narsinghpur (6) Khurda
(13) Hoshangabad (7) Balasore
(14) Rajgarh (8) 'Phuibani
(15) Sagar (9) Boudh
(16) Chhattarpur (10) Sonepur

(17) Tikamgarh (11) Bliadrak

(18) Mandsour (12) Sambalpur

(19) Gwalior (13) Nayagarh

(20) Rewa (14) Sundargarh

(21) Vidisha (15) Koraput

(22) Shadol (16) Angul

(23) Ratlam (17) Ganjam

(24) Indora (18) Kalahandi

(25) Ohar (19)
(20)

Bolangir
Malkanagiri

(26) Khargona
(21) Bargarl^

(27) BetuI (22) Dehnkanal
(28) Jhabua (23) Jharsuguda
(29) Surguja (24) Nowrangapur

1. M AHARASHTRA (25) Keonjhar

(1) Amrawati 16. PUNJAB
■ (2) Yavatmal (1) Jalandhar

(3) Kolhapur (2) Kapurthala
(4) Satara (3) Gurdaspur

(5) Sangli (4) Hosiarpur

(6) Puna (S) Patiala

(7) Solapur (6) Ropar

(8) Gadchiroli (7) Sangrur

(9) Bhandara (8) Farldkot

(10) Chandarpur (9) Manaa

(11) Wardha (10) Ludhiana

(12) Nagpur (11) Ferozapur

(13) Naaik (12) Amrltaar

(14) Ahmadnagar (13) Bhatlnda
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17. RAJASTHAN

(1) Nagour
(2) BanasWara
(3’) Bhilwara

(4) Kota
(5) Baron

(6) Pali

(7) Jodhpur
(8) Jhalwara
(9) Jaisalmer

(10) AJmar

(11) Bikaner
(12) Ganga Nagar
(13) Hanumangarh

(35) Gorakhpui

(36) Mau
(37) Sonbhadra

STATEMENT-IV

List of Districts Affected by Cyclone/Floods Dunnq 
October/November, 1994

1. ANDHRA PRADESH

1
2
3
4
5

Nellore
Prakasham

Guntur
Krishna
East Godawari

1. UTTAR PRADESH 6
7

West Godawari 
Chittoor

(1)
(2)
(3)

Almora
Dehradun
Banda

fi Nrtlaonda 

2. KARNATAKA

(4) Chamoli 1 Dakshina Kannada

(5) Tehri Garnwal 2 Tumkui

(6)- Uttarkashi 3 Chikkamagalut

(7) Kheri 4 M;indya

f8) Meerut ■i Shimoga

19) Haridwar 0 Mysore

(10) Muzaffarnagar 1 Belgaum

(11) Badaun 8 Raichut

(12) Kanpur Dehat 9 Ohaiwad

(13) Pilibhit 10 Bangalore (R)

(14) Bijnor 3. TAMIL NADU

(15) Hamirpur 1 Madras
(16) Ballia 2 Chengai - MGR
(17) Gazipur 3 South Arcot Vallalar
(18) Shahjhanpur 4 Villupuram (VRP)
(19) Mirzapur 5 Tiruvannamalai - Sambuvarayar
(20) Baati 6 Thanjavur
(21) Allahabad 7 Tiruchirapalli
(22) Varanasi 8 Pudukkottal
(23) Bulandshahar 9 Sivaganaga (PMT District)
(24) Ghazlabad 10 Tamanathapuram
(25) Behraich 11 Dindigul'Anna
(26) Faizabad 12 Madurai
(27) Farrukhabad 13 Nellai-Kattabomman
(20) Unnao 14 Chidambaranar
(29) Azamgarh 15 Kanniyakumarl
<30) Barabanki 16 Coimbatore
(31) Deoria 17 The Nllgirls
(32) Jaunpur 18 Periyar
(33) Mahrajganj 19 Salem
(34) Padrauna 20. Dharmapuri
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21. Velk>r« (N.A.A.) 

PONDICHERRY 

1 Pondicherry^
2
3

Karaikal.
Yanam

STATEM ENT-V

Statement Showing the Central Share of CRF  
Released to Flood Affected States During 1994-1995

SNo State Amount Released 
(Rs. in Crores)

1 Andhra Pradesh 49.21
2 Arunachal Pradesh 1.50
3 Assam 22.50
4 Bihar 1*3 12
5 Goa 0 75
6 Gujarat 63.75 ■
7 Haryana 6 37
8 Himachal Pradesh 10 12
9 Jammu and Kashmir 9.00

10 Karnataka 10.12
11 Kerala 23.25

Madhya Pradesh 27 75
13 Maharashtra e

14 Oiissa 29.78
Punjab 10.50

1h Rajasthan 93 00
17 Tamil Nadu 14.62
1b Uttar Pradesh 39 96

Total 425.30

Rs 33 00 crorss for the year 1994-95 released in 
■idvance during 1993-94 in event of Earth-quake of 
September. 1993

[Translation]

Summer Special Train

•386 SHRI PANKAJ CHOWDHARY
SHRI D VENKATESWARA RAO :

Will the Minister of RAILWAYS be pleased to state;

(a) whether the Government have any proposal to 
run special Trains to clear rush in summers;

(b) If so, the details thereof, zone-wise and the 
routes on which these trams are proposed to be 
intioduced;

(c) when these trains would be introduced;

(d) the number of tourists liitely to be benefited 
therefrom;

(e) whether any special arrangamanta for 
reservations, lllte more counters Including apacial 
counters for ladiaa and old paopla hava baan prapoaad 
for these trains; and

(f) if so, the details thereof?

TH E MII^ISTER OF RAILWAYS (SHRI O.K. JAFFER 
SHARIEF) : (a) Yes, Sir.

(b) and (c). Details are given belovr :

S.No. Route Pertod Total No.of 
Spaclala

1 Kurla-Patna 14.4-16.6 126
2. Kuria-Goralthpur 14. 4-13.6 90
3 Bombay VT-Trivandrum 15.4-10.6 18 .
4 Bombay VT-Pune 15.4-11.6 28
5. Bombay Central-Hazrat

Nizamuddin. 11 4-13.6 20
6. Bendra Terminus-Jaipur 09 4-11.6 54
7 Bombay Centrai-Ahmadabad 10.4-12 6 58

8,, Bombay Centrai-Qandhidhami 1.4-09 6 36
9 Bombay Centrai-Hapa 09 4-11 6 20

10 Ahmedabad-Varanasi 11.4-06.6 18
11. Howrah-Delhi-Jammu Tawi 01.5-14.6 28
12 Howrah-Oehradun 04.5-08.6 12
13 Seaidah-IMew Alipurduar 15 4-30.6 22
14 H Nizamuddin-Jammu Tawi 14 4-30.6 68*
15 Madras-Quiion 07 4-13.6 118
16. Madras-Cannonore 12 4 07 6 18
17. Bangalore City-Quiion 12.4-07 6 18
18. Secunderabad-Madras 17.4-29 5 14
19. Tirupati-Visalchapatnam 16.4-30.5 28
20 Barauni-Oeihi-Jammu Tawi 16.4-25.6 24
21 Howhar-Bombay V T 29.4.13:6 28
22 Howrah-Madras 28.4-14.6 28*
23 Madras Egmore-Madurai 14.4-09.6 51
24. Mangaiore-Trivandrum 12.4-07.6 48
25 Howrah-Deihi-Kalica 06.5-10.6 12
26. Secunderabad-Rajkot 14.4-26.5 14
27 New Delhi-Kathgodam 

(Shatabdi) 30.4-25.6 18
28. Secunderabad-Howrah 01.4-30.6 48

29. Gorakhpur-Oelhl 01.5-22.6 1 32
30. Baraunl-Ludhiana 01.5-27.6 34

(d) These Special Trains will cariV approximetely 
1.18 million Passengers.

(e) and (f). Additional reservation and booking 
Counters have been opened to olaar the aummar rush 
at various stations wherever necessary.
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PrtcM of EMcntlal CommodHlta

. 8HRI SHIVLAL NAQJIBHAI VEKARIA : 
SHRI HARI KEWAL PRASAD :

W n ttM Minister of CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
•tat* :

(a) wtMthar thara has bean a steep rise in the 
^rtoaa of aaaantlal consumer Kerns like pulses, kabull 
Ghana, riea, sugar, edible oils, pure ghee, coffee, butter 
etc. during the recent months;

(b) the extent of rise in prices during the last one 
year, month-wise, Hem-wise;

(e) the reasons for increase in prices of these items;

(d) the steps taken by the Government to check 
prices:

(e) the steps taken for effective distribution of these 
items and the strengthen the Public Distribution System; 
and

(f) the number of guilty traders, hoarders, black- 
marketeers punished during each of the last two years. 
State-wise?

THE MINISTER OF CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINQH) : (a) and (b). The monthwise variations in the 
WPi of essentisi consumer Items like pulses, kabuli 
ehana, rice, sugar, edible oils, pure ghee, coffee, butter, 
etc.' for the last one year is given in the Statement-1 
enctosed.

(c) The main reason for the rise in the prices of 
essential consumer items is the gap in the demand and 
supply of these Items snd rise in the cost of their inputs.

(d) Qovernment has accorded the highest priority to 
control the prices of all essential commodities. Apart 
from certain long term measures taken by the 
Government to increase the production of essential 
goods which are in short supply, other measures taken 
by the Government include Imports of items like pulses, 
sugar, edible oils, butter, etc. to augment the total 
availability of essential commodities. Some of these 
commodities are also being supplied through the' Public 
Distribution System at below market prices, and also 
through Cooperative stores, etc. Stringent actions an' 
being taken against hoarders, blackmarketeers and 
those indulging in unfair trade practices under th<> 
Essential Commodities Act etc., by the State 
Governments/UTs

(e) Strengthening and streamiining ot Put^lic 
Distribution System (PDS) is a continual process Thr> 
operational responsibility for actual distribution ot PD S 
commodities to the consumers is that of the 
Governments/UT Administrations. State Governments 
have been advised to keep strict watch over supply of 
essential commodities and piice situation and 
remedial action under various Acts so that the common 
man does not suffer. The Central Government provides 
financial assistance to States/UTs for construction of 
godowns and purchase of.vans to augment titeir storage 
and deiivey system The Government had launched 
Revamped Public Distribution System (RPDS) in 1P9?

(f) During 1994, the number of persons convicted 
under the Essential Commodities Act was 4078 as 
against 3569 in 1993. The Statewise details of convicted 
persons are given in the Statement-ll enclosed

STATEMENT-1

Month-Wise Percentage Variation in the Whoiesale Price Indices of Selected 
Essential Consumer Items during Recent Months

(BASE 1981-82 • 100)
ITEM S

Month Ending Pulses
(sub-group)

Gram Rice Sugar Edible
oils

(sub-group)

Pure
Ghee

Coffee Butter

1 2 3 4 5 6 7 8 9

Maich,9S -3.6 -7.9 +1.1 -0.6 -0.4 -1.1 +4.1 +1.2
February, 95 -0.4 -6.4 +0.2 -1.1 +2.6 -0.2 +0.5 -1.6
January 95 -1.2 -7.8 -1.5 +0.1 +2.7 +0.4 +2.6 Steady
December 94 -2.0 -6.7 +0.8 +0.9 +2.0 -2.5 -13.2 Steady
November 94 +1.8 -1.6 +1.1 -3.8 +1.1 +2.0 -4.2 +2.4
October, 94 +7.1 +6.2 +0.7 •2.7 -1.6 +8.3 -1.1 +5 3
September, 94 +2.1 +3.4 +2.8 +1.6 +0.4 +8.7 +4.3 +9.7
August, 94 +3.1 +6.6 -2.0 -2.9 +3.6 +2.2 +1.9 ■1.6
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1 2 3 4 5 6 7 8 0

July 94 +2.3 +4 3 +2.4 -3.6 +2.2 +11.0 +54.6 +4.3
Jun©. 94 +0 7 +0 1 +4.7 +1.7 +0.8 +1.8 +28.2 +5.7
May. 94 +0 4 +1 2 -0 9 +4 8 +2.0 +3.5 +26.6 +1.7
April 94 -1 6 7 7 Steady +1.8 +2.8 -0.3 +8.3 +1.5

Suurce. Office of Economic Adviser. Ministry of Industry

STATEM ENT-II

Action Taken Under Essential Commodities Act, 1955 
by StatsAJTs During the Years 1993 and 1994

S Mo State/UTs No of Persons 
1993

Convicted
1994

1 Andhra Pradesh 229 4

2 Assam - -

3 A tunachal Pradesh - -
4 Bihar -11 2

S Guiarat - -
6 G o a - -

7 H a rya na 3 -

B Him achal Pradesh 16 -

9 Jam m u  and Kashmir 11 30

10 Karnataka 7 6

11 Kerala - 1

12 M adhya Pradesh 23 13

13 M aharashtra 12 45

14 M anipur 2 -

16 M eghalaya - -

16 M izoram - -

17 N a ga lan d -

18 Orissa 32 11

19 Punjab - 2

20 Rajasthan 91 25 5

21 Sikkim - -

22 Tamil Nadu 2901 3459

23 Tripura 1 -

24 Uttar Pradesh 150 2 0 0

25 W est Bengal 4 -

26 A  and N Islands - 1

27 Chandigarh - -

28 D and N Havell - -

29 Delhi 52 39
30 Dam an and DIu - -

31 Lakshadweep - -

32 P ondicherry 24 10

Total 3569 4078

[English]

•389

Wagon Inductry

DR ASIM BALA :
SHRIMATI VASUNDHARA RAJE ;

Will the Minister of RAILWAYS be pleased to state:
(a) whether the wagon industry is at the verge of 

closure from April 1, 1995;
(b) the number of wagons ordered during last year 

and till date;
(c) If so, whether wagon industry had made number 

of requests to the Government in this regard but no 
action plan has been challced out by the Railway Board,

(d) whether the Railway Ministry is not releasing 
orders to the wagon industry in time;

(e) whether the delay in the release of orders is 
causing a lot of hardship to the wagon industry as also 
adversely affecting the performance of the Railways.

(f) if so, the reasons for the delay in releasing 
order;

(g) whether Railway Board has placed any fresh 
orders for supply of wagons;

(h) if so, the details thereof; and

(I) the steps taken by the Government to remove 
the crisis of wagon industry?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER  
SHARIEF) (a) to (I) During 1994-95, 12,000 wagons 
in terms of four wheeler units were ordered out of which 
10,800 were ordered on the Industry and 1200 on 
Railway Woritshops.

For 1995-96 also, acquisition of 12,0Q0 wagons in 
terms of four wheelers has been provided for In the 
Budget. Out of these, 1200 four wheeler units are for 
Railway Worlwhops and the balance will be ordered on 
wagon industry. The orders are being released shortly.

[Translation]

Agrieuttural Unhrerettlee

‘390. SHRIMATI SHEELA GAUTAM :
SHRI RAJESH KUMAR :

Will the Minister of AGRICULTURE b «  ptoM td to 
state :

(a) whether any review lias been conducted about 
the capabilities of the agricultural unlversitiea in Am
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country In regard to achieving the latest modern research 
technology In consonance with the provisions regarding 
agriculture research envisaged in the General 
Agreement on Tariffs and Trade (G A TT)

(b) if so, the details thereof.
(c) if not. the reasons therefor, and

(d) the steps taken or porposed to be undertaken 
to ensure that latest modern agriculture research works 
are under-taken in these Universities in the country*?

TH E  MINISTER O F AGR ICULTURE (SHRI BAL RAM 
JAKHAR) (a) No, Sir

(b) Does not arise

(c) and (d) Agriculture is a state subiect and the 
State Agriculture Universities (SAUs) functioning in the 
state, are autonomous No specific review of SAUs has 
been made by the Government in connection with 
G A TT The requirements and commitments of agriculture 
in relation to G A TT are being assessed by industries, 
traders and growers

The Indian Council of Agricultural Research has 
contributed significantly in the creation of infrastructural 
facilities in the SAUs through development grants and 
adhoc projects in front-line and strategic areas

[English]

Integrated Dairy Development Scheme

‘391 SHRI P KUMARASAMY
SHRI VILASRAO NAGNATHRAO 
GUNDEW AR

Will the Minister of AGR ICULTURE be pleased to
state

(a) the amount sanctioned and released under the

Integrated Dairy Development Scheme in Non-operation 
Flood Hilly and Backward Areas during 1993-94 and
1994-95, State-wise,

(b) the targets fixed and achievements made under 
the scheme during the above period, year-wise and 
State-wise

(c ) whether several proposals from State 
Governments seeking financial assistance under the 
scheme are pending with the Union Government and

(d) If so the details thereof and the action proposed 
to be taken tor early clearance thereof*?

TH E M INISTER O F AGR ICULTUR E (SHRI BALRAM 
JAKHAR) (a) Statement-! indicating the total approved 
cost of the various projects approved during 1993 94 
and 1994-95 under the Integrated Dairy Development 
Project in Non-Operation Flood, Hilly and Backward 
Areas and the details of funds released is enclosed

(b) Statem ent-ll indicating the targets and 
achievements of key components of the projects is 
enclosed

(c) and (d) Proposals redeived from the States of 
Andhra Pradesh Jammu and Kashmir Union Territory 
of Andaman and Nicobar and additional proposals from 
Madhya Pradesh have been circulated to various 
Appraisal Agencies tor their comments

STATEMENT-1

Statement Showing the Approved Cost of the Projects and Funds Released under the Central Sector Schema* 
Integrated Dairy Development Profect in Non-Operation Flood Hilly and Backward Areas

Rs in lakhs

S N o State

1
(A) Projecte Approved During 1903-94

1 Arunachal Pradesh 
Gujarat

Madhya Pradesh 

Central Bastar 
Guna
Narsinghpur 
Manipur 
Mizoram 
Nagaland 
Orissa - i Project

2
3

4

5
6 
7

Approved cost of 
the projects

458 50 
679 95

781 06

224 10 
367 99 
337 71 
631 00

Funds released during 
1993-94 1994-95

100 00 
150 00

225 00

25 00 
100 00 
100 00 

50 00

150 00

290 00

100 00 
146 00 

150 00 
142 00
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1 2 3 4 5

8 Sikkim
Sikkim (Nortii) 678.47 125.00 200.00
Sikkim (East, West. South)

9 Tripura - 1st Project 304 90 25.00 100.00
10 Uttai Pradesh

Bundelkhand Region
Purvanchai Region 1242.89 190.00 200.00
Tara! Region

(B ) Projects Approved During 1994-95
1 Assam 1260.76 400.00
2 Bihar 158 61 75 00
3 Meghalaya 141 29 75 00
4 Orissa II Pro)ect 443 21 150 00
5 Tripura II Project 319 51 113 00
6 West Bengal . 498 88 200 00

STATEM ENT-li

SUitement Indicating the Targets and Achievements of Key Components of Integrated Dairy Development Projects
m Non-Operation Flood Hilly and Backward Areas of Various States (Provisional)

1993 94 1994-95

S N ■ state DCb DCS Daily Proce­ DCS DCS Daily Proce-
Organ'■ Member- Average ssing Organi- Member Average ssing
i&ed ship Milk ~ Milk Capacity sed ship Milk Milk Capacity
(Cum) (Cum) Procur- Market (Cum) (Cum) Procur- Market*

eni«>rit ing emant ing
(Ltrs) (Ltrs) (Ltrs) (Ltrs)

1 2 4 5 6 7 8 9 10 11 12

1 A lu n a ch a l P iadesh T 2b 690 760 2990 5000 35 1010 1350 3470 5000
A Th e  State Governm ent is first concentrating on setting on Dairy plant.

Plant construction work and field work m progress •
? Assam  T — —  —  — — 182 12170 8870 22280 5000

A Project approved towards end of 1994-95

3 Bihar T — —  —  — — 35 1050 1366. 1353 —
A Project approved towards end of 1994-95

4 Gujarat T Project approved in March. 1994 80 4000 5000 . 60000
A 80 5369 6902 42300 —

5 Madhya Pradesh T 105 3417 4117 4078 12000 210 7489 9330 9235 16000
A Project approved in March, 1994 77 2707 2975 2975 —

6 Manipur T 30 1530 2270 3240 10000 40 2080 3130 4370 1000
A 15 N A N A N A 10000 20 1000 1300 2000 10000

7 Meghalaya T _ —  —  — 15 810 3000 2860 loop
A — —  —  — Project approved towards end of 1094*95

8 Mizoram T 26 2860 2760 4500 10000 26 3120 3280 6000 1000
A 26 not available 26 622 3000 3000 N.A

(upto 0«C'94)

9 Nagaland T 50 1790 2470 3280 12000 65 2410 3560 4360 12000
A 21 691 578 682 N.A 21 691 533 528 N.A
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1 2 • 3 4 5 6 7 8 9 10 11 12

10. Orissa T — — — — 175 3900 14000 14000 8000
(Project-I) A 39 1000 1000 1000 — 169 3900 13884 13884 8000
(Project-ll) T 150 18000 20000 20000 10000

A Project approved towards end of 1994-95

11. Sikkim T 155 5085 6443 7323 155 5085 8327 8637 25000
A 143 3550 5270 5122 — 143 3606 5848 6000 —

12. Tripura T 70 5100 3610 7590 10000 85 6530 4900 9110 15000
(Project-1) A 65 3800 2500 3500 10000 70 3950 2200 4000 15000
(Project-ll) T — — — — — 10 710 510 510

A Project approved towards end of 1994-95

13. Uttar Pradesh T First year of the Project starts in 1994-95 300 59400 30750 15270 40000
A .282 68750 26160 13840 40000

14. West Bengal T — — — — — 80 4000 4000 4000 —

Project approved towards end of 1994-95

T  - Targets, A- Achievements
A - Targets for Orissa-ll project are end of tfte project targets, to t>e split into yearly targets

Women Studies Centre Operation Bleck Board

‘392. SHRI UDDHAB BARMAN : Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state ;

(a) whether the University Grants Commission had 
set up some centres and cells in some Universities and 
Colleges for women studies between 1986-90;

(b) if so, the objectives laid, sown tor setting op 
these centres;

(c) whether the U.Q.C. has ordered to close down 
some cells;

(d) if so, the reasons therefor; and

(e) the steps proposed to be taken by the 
Government to augment the availability of funds for 
women studies' centres?

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) . (a) 
Yes, Sir.

(b) The basic objective of these centres is to bring 
■dbut a change in the present attitude and values in 
society about the role of women in social, economic 
and political IHe, and to promote gender equality by 
education, researcli and extension.

(c) No, Sir.

(d) Does not arise.
(e) Plan grants are given by the Government to the 

UGC for a variety of schemes and programmes. The 
UGC provides assistance to women's Study Centres/ 
Cells having regard to Its Quidelines on the subject and 
prioritisation of Its schemes.

‘393 SHRIMATI BHAVNA CHIKHLIA 
SHRIMATI DIPIKA H TOPIWALA

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether Operation Black Board is regulaily 
monitored and evaluated;

(b) if so, whethei any feedback is received tegulaiiy 
on the implementation of the scheme,

(c) if so. what are the evaluation reports received 
during the last three years,

(d) whether Government propose to introduce 
evaluation by external agencies, and

(e) if so. the details thereof?

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI MADHAVRAO SCINDIA) (a) 
Yes, Sir. The programme has been periodically 
monitored. Further seven evaluations were conducted 
over the last three years.

(b) and (c) The evaluation reports indicate that 
where implemented Operation Black board has a 
positive impact on learning levels The programme 
implementation was also reviewed at a Conference of 
State Education Ministers on April 4, 1995; It was jointly 
decMed that concrete action plans wouM be prepared 
by the States to improve implementation.

(d) Yes, Sir.

(e) A system of concurrent evaluation by 
Independent agencies would be In plac»in 1995*96.
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S * lzu i« of Edible Oils

‘394. SHRI M.V.V.S. M URTHY :
SHRI SANAT KUMAR MANDAL :

Will the Minister of AGRICULTURE be pleased to 
state :

(a) whether the State Government of Gujarat had 
seized all the edible oils from the possession of NDDB 
in April. 1995;

(b) if so. whether the Union Government objected 
to the action initiated by the State Government;

(c) if so, the main ob)ections raised by the Union 
Government;

(d) the quantum of edible oils seized by the State 
Government from the NDDB godowns;

(e) whether this has resulted in a downward trend 
of edible oil prices in the market:

(f) it so. the steps taken or proposed to be taken to 
see that the future capability of not only NDDB, an apex 
body for market in teiyention operations (MIO) authorised 
by the Centre but other such Central Government bodies
IS not affected as a result ot the laids conducted by the 
Gujdiat State Government's Civil Supplies Department; 
and

(g ) the total edible oil available in the godowns of 
N D D B  at present after the seizure?

TH E MINISTER OF AGRICULTURE (SHRI BALRAM 
JAKHAR) ; (a) The Government of Gujaiat seized 22.119 
MT of edible oils stock from the godowns ot NDDB 
loc.ited at Kandia. Rajkot. Jagudan and Anand on 4th, 
5th and 6th April, 1995.

(b) to (d). The edible oils stocks ot NDDB were 
withm the stock limits permissible undei the edible 
oilseeds and edible oils (Storage ControlV Order. 1977 
issued by Ministry of Civil Supplies as amended on 
27 f> 94 and 30.6.94 Undei this storage control order, 
the stock limits for the domestic oil was fixed at 7700 
MT tor NDDB and the stock of the imported vegetable 
palmolein oil were exempted from the purview of the 
storage control order, 1977. The stock ol 22,119 MT of 
edible oil, of which 16,963 M T of imported palmolein 
and 5156 M T of domestic oil were within the stock limits 
imposed by the Government .Therefore, the Government 
of Gujarat was requested to release the stock of edible 
oil of NDDB immediately.

(e) There Is no repprt on. any significant price 
variation In the edible oil market

(f) Market Intervention Operations fMIO) ot NDDB 
came to an end on 31.3.94. NDDB is now marketing 
Dhara brand of edible oils on its own account on 
commercial basis.

Union Mlnistiy of CivH Supplies has further amended 
the storage control order, 1977 on eth April, 1995 under 
which all the corporattons of the State and the Central 
level cooperath/es have been exempted from the stock 
limits imposed under the edible oilseeds and edible 
oils (storage control) order, 1977. The Unton Ministry of 
Civil Supplies has also given Instructions to State 
Governm ents that the provisions of Essential 
Commodities Act and control order shouW not be used 
to harass traders and cooperatives for minor 
discrepancies etc;

(g) At present NDDB has about 26,250 M T of edible 
oil in its godown in Gujarat which includes both imported 
as well as domestic edible oil.

[Translation]

Drip Irrigation

*395. SHRI CHHEDi PASWAN ;
SHRI BALRAJ PASSI :

Will the Minister of AGRICULTURE be pleased to 
state

(a) the details of the action taken so .far by the 
Govemment to provide drip irrigation technology to the 
faimers of drought prone areas;

(b) the financial assistance provided under the 
scheme for these areas during 1994-95, State-wise;

(c) whether such assistance is being provided 
equally in all parts of the country;

(d) if liot the reasons therefor; and

(« ) the estimated number of farmers who availed of 
this facility during 1993-94 and 1994-95, State-wise?

THE MINISTER OF AGRICULTURE (SHRI BALRAM 
JAKHAR) ' (a) Government of India is implementing <a 
Centrally Sponsored Scheme of “Promotion ot use of 
plastics in Agriculture” covering inter-alla promotion of 
drip irrigation technology in the country, including 
drought prone areas, at a proposed outlay of Rs. 200 
crores during 8th Plan Period. Ttie scheme provides for 
assistance for installatton of drip irrigatton systems on 
the farmer’s fields, laying demonstrattons in Government 
farms and training in the use of this technology.

(b) The financial assistance provided uner the 
scheme to various states during 1994-95 is indicated 
as per Statement enctosed.

(c) and (d). No Sir. the allocations differ on the 
basis of the potential for adoption of drip irrigation 
technology and the level of awareness about the 
technotogy in each State/UT

(e) T*he state-wise information about the exact 
number of farmers who have availed the facHity during
1993-94 and 1994-95 is being coHeoted.
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STATEMENT

SUtt»m0nt Showing State-wlae Details of the Funds 
for th0 Component of Drip Irrigation During 

the Year 1994-85 (In Lakh Rupees)

1994-95 Actual Release

Andbara Pradesh 420 10
Arunachal Pradesh 3.30
Assam 9.90
Bihar 0.00
Qoa 3.38
Gujarat 253.47
Haryana 53.18
Himachal Pradesh B.26
Jammu and Kashmir 8.25
Karnataka 479.75
Kerala 338.25
Madhya Pradesh 134.25
Maharashtra 1203 37
Manipur 3.30
Meghalaya 3.30
Mizoram 0.00
Nagaland 3.30
Orissa 129.75
Punjab 0.00
Rajasthan 59.50
Sikkim 6.60
Tamil Nadu 382.50
Tripura 0.00
Uttar Pradesh 90.75
West Bengal 0.00
A and N Islands 3.30
Chandigarh 3 30
Daman and DIu 5.10
Delhi 4.95
D and N Havell 3.30
Lakshadweep 0.00
Pondicherry 0.75

Total 3615.15

[English]

Fer««t ReMarch and Training Centre*

‘396. SHRI PHOOL CHAND VERMA ;
DR. VASANT NIWRUTTI PAWAR :

Will tha Mlnistar of ENVIRONMENT AND FORESTS 
ba plaasad to stata :

(a) tha dataHa and obiactlves of the Central Forest 
Reaaarch and Training Centres working in the country, 
State-wise;

(b) the total amount spent on setting up of these 
centres and the amount of assistance provided by the 
Government during 1992-93, 1993-94 and 1994-95. 
centre-wise;

(c) the various jobs undertalcen by these centtes 
during the aforesaid period;

(d) whether there is any proposal to jsstablish more 
such centres; and

(e) it so, the details and location thereof?

TH E  M IN ISTER OF S TA TE  O F TH E  M INISTRY OF 
EN V IR O N M EN T AND F O R E S TS  (SHRI KAM AL NATH); 
(a) to (c). There are five main central forestry research 
and training mstitutlons in the country A Statement 
containing details and objectives of these centres as 
well as reply to part (b) and (c) of the Question. Is 
enclosed

(d) and (e;. A decision ha?, been taken in principl« 
by the Ministry ot Environment find Foiests to establish 
a "R esearch and Ttaining %.«>ntre lo i N u is t'iy  
Developmenr with financial ii.sf>in;«nce tiom Japanese 
Government. Th e  project proposal inter aha alm.s .it 
augmenting the availability ot impioved planting maten.ii 
in the country through dissemination ot technical know­
how to the grass root level people

Th e  centie is proposed to be established at 
Chhindwara in Madhya Pradesh.

STATEMENT

Following Institutions under the Government of India
Located in Different Parts of the Country are 

Engaged in Forestry Research and Training Activitn^

1. Indian C ouncil ot Forestry Research iind 
Education (IC FR E). Dehradun.

2. Indian Plywood Industries Research and Training 
Institute (IPIRTI), Bangalore.

3 Indian Institute ot Forest Management (IIFM ; 
Bhopal.

4. Indira Gandhi National Forest Academy (IGNFA), 
Dehradun.

5. Directorate of Forest Education, Dehradun.

1. INDIAN C O U N C IL  O F  F O R E S TR Y  R ESEA R C H  
AN D  E D U C A TIO N  (IC FR E, D EH R AD UN . Uttar 
Pradaeh:

It is an autonomous organisation of the Ministry of 
Environment and Forests and Is the apex forestry 
research organisation of the country. Its main objective 
is to undertake, aid, promote and coordinate forestry 
research, education and extension Programmes in the 
country, and to act as a clearing house for research 
activities related to forestry and allied sciences.
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ICFRE under Its umbrella has 10 Instltutas and 1 
centre to cater to varied forestry research needs of the 
States of the country. These are

(I) Forest Research Institute, Dehradun, Uttar 
Pradesh ;

It caters to forestry research needs of the lndo> 
Gangetic Plains of Punjab, Haryana. Chandigarh, 
Western Uttar Pradesh and Uttar Pradesh Himalayas. 
Research activities of the institute focus on quality seed/ 
planting material production, eco-rehabilitation, 
development of non-wood forest products, afforestation 
of stress sites including wastelands, cultivation 
techniques of bamboos and production of biofertilizers.

( II ) Institute of Social' Forestry and Eco- 
rehabilitation, Allahabad, Uttar Pradeeh .

It deals with ecological problems of Gangetic Plain. 
Vindhyan region and North Bihar Primary objective of 
the Centre is to develop technology for ecological 
lehabilitation of refractory and degraded sites in the 
Gangetic Plain and Vindhyan forests with a view to 
enhancing productivity Thrust areas of research include 
reclamation of wasteland/saline-alkaline land, 
agrotorestry and tree improvement.

(III) Temperate Forest Research Institute. Shimla, 
Himachal Pradeah '

It IS responsible for forestry needs of Himachal 
Pradesh and Jammu and Kashmir Major research 
activities relate to regeneration of temperate forestes, 
attoiestation/rehabilitation of Himalayas and cold desert 
afforestation

Ov) Arid Foiest Research Institute. Jodhpur, 
Raiaethan

It loolts aftei turestry lesearch neecis of Rajasthan, 
Gujarat and Dadra and Nagai Havell Its reseaich areas 
include desert afforestation with high yielding tuelwood 
and fodder species, .development of agrisiivipastorai 
models for arid and semi and regions, afforestation of 
saline cilkaline lands etc

IV) Tropical Forest Rese.in ii Institute, Jabalpur, 
Madhya Pradesh

It takes care of forestry research ne»>ds of Madhya 
Pradesh Maharashtra and Orissa Its research activities 
include eco-restoration o1 Vindhyan. Satpura hills and 
Western Ghats, rehabilitation of mined areas, 
agroforestry, tree improvement and use of biofertilizers.

(V i) Institute of Forestry and Human Resource 
Development Chhindwara, Madhya Pradeah:

It has been established very recently to carry out 
research related to forestry products in the tribal belt of 
central India. It also aims at providing forestry related 
professional and vocattonal training for human resource 
development.

(vii) Institute of Forest Productivity, Ranchi, Bihar:
It caters to foreatry research needs of South Bihar, 

West Bengal and Union Territory of Andaman and

Nicobar Islands. It is mainly engaged in devaiopment 
and extension of programme packages for lac 
cultivation. Other research activities include hydrological 
studies, agroforestry etc.

(vili) Institute of Rain and Moist Deciduous Forest, 
Jorhat, Aeaam :

Its area of operation comprises humld^ zones of 
country in North Eastern States of Assam,*Arunachal 
Pradbwii, Manipur, Meghalaya, Mizoram, Nagaland, 
Tripura and Sikidm. Its mandate includes research on 
control of shifting cultivation, multifaceted use of 
mangrove forests without distrubing ecological balance, 
energy flow in tropical forest ecosystem, mycorrhlza 
etc.

(ix) Institute of Forest Genetics and Tree 
Breeding, Coimbatore, Tamil Nadu '

It is responsible for overall forestry research needs 
of Tamil Nadu, Kerala, Lakhadweep and Pondicherry. 
Besides this, it is entrusted with the responsibility of 
developing application oriented technology for 
upgradation of existing genetic resources through 
appropiiate breeding and propagation techniques.

(X ) Institute of wood Science and Technology. 
Bangalore, Karnataka

It takes care of research needs of toiestry and forest 
products in respect of States of Karnataka, Andhra 
Pradesh. Goa, Daman and DIu. Thrust areas of research 
include tree improvement, wood properties and uses, 
wood seasoning and preservation, chemistry of forest 
products and wood biodegradation.

(xi) Forest Research Centre, Hyderabad, Andhra 
Pradeeh ;

It has been set up very recently Its mandate includes 
research on agroforestry in lainfed, ^coastal and 
degraded lands, management of mangrove forests, joint 
forest management etc

ICFRE was established in 1986 and was given the 
status of an autonomous organisation in 1991. Since 
ICFRE and its constituent institutes and centra have 
been under continuous evolution and expansion from 
time to time, it will not be possible to give the amount 
spent on setting up of ICFRE or tts institutes. Financial 
assistance provkied by Government of India for the last 
three years Is as under ;

Year Financial Assistance (Rs. in lakhs)

1992-93 2792.00
1993-94 3608.00

1994-95 4811.00

During the laat three years ICFRE and its inatitutea 
and centre carried out imfwrtant reaaareh aetivitiaa 
raiatad to foraat productivity, t r « «  iniprovMNtnt, 
vagatativa propagation, tiasua euitut*. aaad taehnetogift,.
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multipurpose tra« spoclcs. biotortiiizcrs, biopcsticidM, 
social forsstry, agroforsstry, nursary and plantation 
disaaaas, utilisation of timbar and non>wood foraat 
products, afforaatation of cold/hot dasart, sallna-alkallna 
and minad sitas, control of shitting cultivation, 
biodlvarsity consenration etc.

2. INDIAN PLYWOOD INDUSTRIES RESEARCH 
AND TR A IN IN G  IN S TIT U TE  (IP IR TI), 
BANGALORE, Kamatoka ;

It is an autonomous organisation of tlie Ministry of 
Environment and Forests. It was originally set up as the 
Indian Plywood Manufacturers Research Association In 
1962 and later on renamed as Indian Plywood Industries 
Research and Dvining Institute. Administrative control 
of the institute was transferred from Ministry of industry 
to the Ministry of Environment and Forests in 1990.

Its oblectivea include (I) research to enlarge service 
life of wood and wood products, reduce wastage in 
conversion and application with the overall aim to reduce 
pressure on natural forests, (II) training to improve sidlls, 
upgrade product quality and optimise production cost, 
and (ill) advice on standardisation of products and policy 
Issues relating to mechanical wood industries.

Since the institute was set up in 1962 and has 
expanded since then, from time to time, it will not be 
possible to give the amount spent on its establishment. 
However, the financial assistance provided by the 
Govemment of India during the last three years is as 
under ;

Year Financial Assistance (Rs. in -lakhs)

1992-93 ‘ 86.57

1993-94 105.00

1994-95 109.50

Activities undetaken by the institute during the last 
three years include conducting short term vocatkinai 
training programmes of 1-2 week duration in critical 
areas of manufacutre for factory' personnel, conducting 
one year certificate course in Mechanical Wood 
Processing Technotogy, implementation of a project on 
development of bamboo mat board manufacturing, 
research and development work on testing of timbers 
and adhesives, engineering appiteattons of plywood, 
rendering of service related to plywood manufacture to 
Industry etc.

3. INDIAN IN S TITU TE  OF F O R E S T  
M ANAGEM ENT (IIFM), BHOPAL, Madhya 
Pradesh -

IIFM Bhopal is an autonomous organisatton of this 
Ministry established in 1981. its objectives include

providing training in management and related subjects 
to personnel of state forest departments, foiest 
devetopment corporations and forest based industries 
with a view to equipping them to practise art and 
profession of forest management, selectkjn and training 
of young talented persons for careers in management 
position in private and non<govei’nmental sector.

Since the institute was set up in 1981 and has 
expanded since then, from time to time, it will not be 
possible to give the expenditure Incurred on its 
establishment. However, the financial assistance 
provMed by Govemment of India during the last three 
years Is as under -

Year Financial Assistance (Rs. in lakhs)

1992-93 225.00

1993-94 300.00

1994-95 292.00

During last three years activities udertaken by IIFM 
include conducting regular two year Post Graduate 
Diploma in Forest Management, starting of an M. Phil, 
level course in Resource Management in 1994. 
organising of 25 management development 
programmes, 8 woricshops, 3 seminars on various topical 
subjects of forestry management and work on 43 
research projects.

4. INDIRA GANDHI NATIO N AL FORES.T 
ACAD EM Y (IG N FA), D EH R AD UN , Uttar 
Pradesh .

IGNFA came into being In 1987 by upgradatnn of 
the erstwhile Indian Forest College (IFC) Its mam 
function is to impart training to the probationers of Indian 
Forest Service. Since IGNFA was set up by conversion 
of the IFC (established 1938). and since then there h is 
been expansion of the College/Academy. It will not lie 
possble to give the amount spent on setting up ot tlie 
Academy.

The amount of assistance piovided hy the 
Government is as under

Year Financial Assistdiu.tf'iRs in lakhs)

1992-93 209 10

1993-94 196 07

1994-95 258.63

5. DIRECTORATE OF FO R E S T EDUCATION, 
DEHRADUN, Uttar Pradeeh ;

This Directorate oversees the training of State Forest 
Service Offteers and Range Officers in the country. It Is 
reaponaibia for admlnlatering an identical syllabus for 
the training of theae offtoers. At present it has three 
State Forest Service CoHeges and one Rangers CoHege
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und«r iU  admintotrativtt control. T h «  dotaite of the 
collagas ara as undar :

(I) Stata Foraat Sarvica Collaga (8 F S C ), 
Oahradun, Uttar Pradaah ;

This collaga was startad in 1981. Since tliara has 
baan expansion of the college since its inception, from 
time to time, It will not be possible to give the amount 
spent on setting up this college.

The financial aasistanca given to the college during 
last three years is* as under ;

No regular two year counie haa baan held during 
the laat three years. However, 8 refreeher ooursee each 
of 2 weak duration ware held during the period.

(iv) Eastern Forest Rangers College (E FR C ), 
Kurseong, Weat Bengal :

This college waa started in 1974. Since then 
expenditure haa been incurred eontinuouaiy on its 
development and, therefore, it will not be poaaible to 
give the amount spent on its establishment. ,

Financial asaistanee given to the College during

Year FInanaclal Assistance (Rs. in lakhs) laat three yeare la aa under :

1992-93 38.31 Year Financial Aaaiatance (Re. in lakhs)

1993-94 72.83 1992-93 10.92

1994-95 90.10 1993-94 17,61

57 Officers were trained in- the two year regular 1994-95 29.32

course during the last three years. 9 refresher courses 
each of 2 weel< duration and two courses (on computers) 
each of 3 week duration were hakf during the period.

(ii) State Forest Service College (S F S C ), 
Coimbatore, Tamil Nadu .

This college started functtoning in 1980. It has since 
been expanded from time to time and, therefore, it will 
not be possible to give the amount spent on its 
establishment.

Financial assistance given to the college during 
last three years is as undar ;

Year Financial Assistance (Rs. in lakha)

1992-93 32.00

1993-94 68.18

1994-95 42.43

During last three years, 93 officers were trained In 
the regular two year cources. Beaides, 10 refresher 
courses each of 2 week duration and two courses (on 
computers) each of 3 week duration were organiaed 
during the pertod.

(ill) State Forest Service College (S F S C ), 
Bumihat, Aaeam ;

This collage was opened in 1976. Since then 
expenditure has been incurred continuously on Its 
development and, therefore, it will not be poaaible to 
give the amount* apent on its eatabliahment.

Financial aaaiatance given to the college during 
the laat three years is as under :

Year Financial Aaaiatance (Ra. In lakhs)

1992-93 20.82

1993-94 28.07

1994-95 33.00

During the last three years, 62 officers have been 
trained in the College.

leaue Price of Foodgralna

*397. SHRI RAM KAPSE ;
SHIR MOHAN SINGH (Deoria)

Will the Minister of FO O D  be pleased to stata

(a) whether the Government propoae to Increase 
reduce the issue prices of .LPG, kerosene, sugar, rkM 
and wheat being aoid through Public Oiatribution 
System;

(b) If so, the criteria adopted for the same and by 
when a final declston is likely to be taken by the 
Government In this regard;

(c) the extent to which the aubsMy has increaaed, 
following the increase In prices; and

(d) whether even after increaaa In aubakly, the PDS 
is not functioning smoothly?

TH E  MINISTER O F FO O D  (SHRI A JIT  S IN G H ). (a) 
and (b). Issue Price of wheat, rice and sugar soM through 
Public Distribution System are fixed by the Gtovemment 
after taking into account the relevant conaideratlons 
like the procurement price paid to the farmera. 
procurement incidentala incurred by/the procuring 
agencies; the Interest on the capital for a Ibnllad period, 
and tranaportatlon cost upto the FCI* godowna.

Shnllarly, iaaue Prieea of LPQ  and Keroaene are 
decMed by the Ministry of Petroleum and NaUital Oaa 
after conaUarino tha ralavani faotoia.

No decision to change the current Iaaue prices ot 
the afOreaakf commodltlM haa ao far bean takea

(c) Iaaue Pileea of wheat and rice have net been 
alnca February, 1994 raauMng Id tha Increaaa 

In tha aubfhfy to tha tune of fte. M 2  eiofaa in
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So far as sugar is concamad, tha systam of dual 
pricing Is In vogua; and normally tha Cantral Gkivammant 
does not ralaasa any subsidy for sugar threugli tha 
Public Diatributlon Systam.

So far as Karosana and LPG ara concamad, tha 
pricaa of Kaioaana hava not baan incraasad since 1991 
and LPG alnea January 1994. During 1994-95 the 
estimated burden of subsidy has gone up by Rs. 116 
erores as compared to 1993*94 on tha Oil industry Pool 
Account.

(d) Strengthening and streamlining of tha Public 
Oistrbution Systam la a oontlnuous process. Tha 
Operational responsibility for distribution of PDS 
Commoditias Is that of tha State Oovamment.

bido-China Agreement

*398. SHRI BOLLA BULLi RAMAIAH : Will the 
Minister of AGRICULTURE be pieaaad to state :

(a) whether India has urged tha China to cooperate 
in Agriculture;

(b) If so, whether China has accepted tha Indian 
offer;

(e) if so, whether any agreement has been reached;
and

(d) if so, the details of the agreement signed?
THE MINISTER OF AGRICULTURE (SHRI BALRAM 

JAKHAR ); (a) to (d). A Memorandum of Understanding 
(MoU) has baan signed between India and China in 
Bailing on 11 April, 1992 with tha ob|actlves of enhaijcing 
scientific, technical and economic cooperation in tha 
field of agriculture. A Work Plan to give effect \o the 
Memorandum of Understanding, haa also been aigned 
between the two countries which is valid upto 31st 
December, 1995.

The MoU includes tha following ;

(I) Exchange of scientific and technical 
information and matarlala.

(il) Exchange of germ-plasm, seeds, seedlings 
and breeding materials.

(ill) Exchange of trainees, delegations of 
scientists and spaciaHata.

(iv) Joint agricultural reaaarch programmes.
(V) Exchange of results of research and 

Mtparlmanta.
(vl) Organiaation of lectures, workshops, 

symposia and exhibitions etc.

Subsidy In Itanapert Ceata

‘399. PROF. UMMAREOOY VENKATESWARLU : 
Will tha Mlnialar of RAILWAYS pieaaad to atata :

(a) whether the Raihvays propose to withdraw 
subsidy in transport costs of moving fartHlzers and maaa 
Hams of consumption;

(b) tha present amount of subsMy on above items 
par year; and

(c) tha detalla thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No. Sir.

(b) and (c). Railways have been transporting some 
commodities of mass consumptton below the cost ot 
oparatton. tha estimated toss Incurred by the Railways 
on this account for tha year 1994-95 Is Rs. 142.38 
crores.

Survhral Rate of Plantation

*400. SHRi SHIV SHARAN VERMA ;
SHRI PARAS RAM BHARDWAJ ;

Will the Minister of ENVIRONMENT AND FORESTS 
be pleased to state ;

(a) whether any avaluatton has ever been made as 
how many saplings are able to survive after the second 
or third year of their plantation;

(b) if so, the details thertof, State-wise;

(cVwhether it is a fact that there is no body to see 
whether the saplings so planted do survive or not after 
two to three years or even after one year of their 
plantation; -

(d) If so, the reasons therefor; and

(e) the remedial steps taken or proposed to be 
taken by the Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRQt«IMENT AND FORESTS (SHRI KAMAL NATH),
(a) and (b). State Governments and Union Territory 
Administrations have their own systems and mechanisms 
to monitor and evaluate the survival rate of plantations. 
The National Afforestatton and Eco-Devetopment Board 
In the Ministry of Environment and Forests, as the 
Central Nodal Agency for Point number 16 under tha 
Twenty Point Programme, commiaalons survival rate 
atudies of the plantations through independent experts, 
organiaationa and institutions. These studies are 
undertaken In about 50 randomly aalected districts in 
the country in a year. Dataila of the survival rata atuditfs 
for the year 1991-92 and 1992-93 are given in tha 
Statemanta-I and II ancloaad. Thaaa atudiaa ahow that 
though there ara locatlon*wise, epaeias>wiae variattons 
in aurvival paroantagaa of traaa, tha general survival 
rata of plantatlona after one year of planting varies from 
55% to 80%.

State Foraat Dapartmanta monitor tha suivlval rate 
up to tfie third year after tha planting and undaitaka 
oaauaKy rapiacamants aa raqulrad.

(c) No, Sir.

(d) and (a). Do not arlae.
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STATEMEITN
Results of Survival Rats Studies Conducted Through 

Independent Experta/Agenelea In Reapect of 
Plantation Carried out during 1991-92

S.No. Name of District Averag« Survival
Parcsntaga*

_ _  _  _  _

1. West Tripura
2. West Kameng
3. West Khasi Hliis
4. Mehsana
5. Koraput
6. IMartdi
7. Alwar
8. Sangrour
9. Jalaun

10. Bareilly
11. Sarguja
12. Jorhat
13. Mokakchurtg
14. Manipur
15. Bahraich
16. Chandrapur
17. Chindwara
18. Kapurthala
19. Midnapur
20. Nadia
21. Sambalpur 
22’. South Slklclm
23. IMedak
24. Goa
25. IddukI
26. Kasargod
27. Jalgaon
28. Thanjavur
29. East Qodawarl
30. Kathua
31. Kolar
32. Bastar
33. Pauri Garhwai
34. Jamnagar
35. Banner
36. Mandsaur
37. Churu
38. Dungarpur
39. Bhiwani

70.6
80.3 
65.8

70.0 above
85.0 - 90.0- 

78.34 
88.22

86.4 
82.85

1 2 3

40. Ne4lor« 82.7
41. Nilgiris. 70 to 90
42. Guibarga 2 2 .
43. Mangatore 

(South Kaannara)
87

44. Dhatampuri 69

* Subject to apeoleMrisa/looatiQnwiM variations.

STATEMENT-11

Results of Survival Rate Studies Conducted through 
Independent Experts/Agencies in Respect of 

Plantation Carried out during 1992-93

S.No. Name of District Average Survival
Percentage*

74.25 1 2 3

75.48 1. Mahabubnagar 67.17
40.0-50.0 2. Trissur 44.53
80.0-90.0 3. Shimoga 67.39
70.0-80.0 4. Khammam 63.73

85.2 5. iHoshangabad 72.34

64.5 6. Quiton 84.78

64.5 7. Baran 79.00

91.7 8. Bikaner 68.25

49.2 9. Udaipur 72.75

79.6 10. Singhbhum 84.85

81.4 11. Jalpaiguri 55.5

50.6
12. Dhule 74.92
13. West Sikkim 51.13

62.8
14. Salem 72.5

68.0 15. East Khasi Hills 59.5
71.78 16. West Manipur 79.7
84.83 17. North Tripura 73.3
77.71 18. Karbi Angtong 60

81.2 19. Aizawal 55 to 65
68.28 20. Kohima 70 to 80
62.17 21. West Slang 60 to 70
70-90 22. Phulbani 85 to 95
82.07 23. North Arcot 84

77.72 24. Periyar 79

and above 25. ehamba 59 48

72.0, 26. Rohtak 83.6

51.43 27. Bhatinda 80

72 to 87 28. Ambaia 67 to 78

65 to 85 29. Hoahiarpur 62 to 86

60 to 98 30. Gorakhpur 63.31
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1 2 3

31. PRhoragarh 60
32. Mirzapur 65
33. Shlvpuri 78.4
34. Cuddapah 60
35. Junagarh 70 8
36. Bhandara 65.93
37. Udhampur 82.1
38. Puruiia 0 to 90
39. Weat Champaran 82
40. Sirmaur 67.17
41. Sundergarh 86.7
42. Dhankanal 80 to 93
43. Kolhapur 85
44. BUaapur 75

* Subjact to «(MCI«wif«/loo«ilonwta» vwiattona.

Education tor TMbal Psople

3930. SHRI JITENDRA NATH DAS : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT b* 
plMS«d to stat* :

(a) whathar thara Is any spacial programma to 
adueata tha tribal paopla; and

(b) If so, tha datalls tharaof?
THE DEPUTY MINISTER IN THE MINISTRY OF 

•iUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(K U M AR ISEU A): (a) and (b). In addition to tha ganaral 
schamas for tha davalopmant of aducatlon in tha country, 
lha Ministry of Walfara Is admlnlstaring tha following 
schemas tor tha education of IVIbal PaopW:

(I) Hoatals tor Scheduled T^lbe Boys and Qlrls;

<il) Aahram schools In Itlbal Sub-Plan Araaa;
(ill) Vocational Tlrainlng InaHtutas In Dlbal Areas;

(iv) Educattonal Complexes In tow Literacy Areas 
for devetopment of female literacy among 
T^Kml Areas;

(V ) Post-matric scholarships and

(vl) Coaching cantraa for competitive 
examlnattona.

DeuMIng of Railway Una

3931. SHRI MULLAMLLY RAMCHANDRAN 

SHRI V.S. VUAYARAOHAVAN
wm tha MMatar of RAILWAYS be pleaaed to state:
(a) whafhar tha work for tha doubling of railway Hna 

between Sheranur and Mangatora liaa actually atartad 
and mehidad under BOLT Sctiama;

(b) If so, tha datalla thereof and the amount altocated 
for the project;

(c) the quantum utilised tor this project,
(d) whether land has been acquired for the project;
(e) If so, the details thereof;
(f) whether the participation of the State Government 

in land aquisltton for this project has bean satisfactory; 
and tha reason for not entrusting this work to the Konkan 
Railway Corporatton to which the Kerala Government 
has already contributed Rs. 36 crores; and

(g) If so, the datalls thereof?
THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 

SHARIEF): (a) to (g) Tha tntormation Is being collected 
and will be laid on tha Table of the Sabha. I

Dieael Locoa

3932. SHRI SUKHENDU KHAN :
SHRI HARADHAN ROY ■

Will the Minister of RAILWAYS be pleased to state:

(a) the number of goods trains running between 
Howrah and Asansol with diesel locos;

(b) the number and names of passenger, mall and 
express trains are being hauled by diesel locos between 
Howrah and Asansol both up and down directtons;

(c) the expenses Incun-ed for running of trains with 
(^sel tocos on the above section during the last three 
years, year*wise;

(d) the reasons tor utilisation of diesel engine on 
this electrified route;'

(e) whether there is any proposal to run all the 
trains Including 2305/2306 with electric locos on the 
section; and

(f) If so, the details thereof?
, THE MINISTER OF RAILWAYS (SHRI C.K JAFFER 

SHARIEF); (a) All through goods trains between Howrah 
and AsanspI are run with electric tocomotlves. Trains to 
and from Khana/Salnthla and Jhajha running with diesel 
engines are taken to their destination on Howrah- 
Asansol sectton through by diesel.

(b) The details are as given betow :
3005/3006
3073/3074

3025/3026
2303/2304

Howrah'Amritsar Mail. 
HImglrl Express 

Poorvanchal Express 
Poorva Expraas

DAILY’
TRIWEEKLY

WEEKLY
4 days a 
week

2305/2306 • Rajdhani Express BIWEEKLY
(Via Patna)

(c) Such Informatton is not maintained.
(d) Oparattonal convanienoe.
(a) At present there Is no such proposal.

^) Doas not arise.
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{Trat»lmtlonJ

Railway Pro|ecta

3933. 8HRI K H ELA N  RAM JA N G D E  ; Will the 
Minister of RAILWAYS be pleased to state :

(a) the targets fixed for the completion, of various 
ongoing Railway projects in Madhya Pradesh;

lb; the progress made so far in this regard:

(c) the steps taken to complete them eocpedMously;
and

(d) the increase In the coat of thase projects?

TH E  MINISTER O F RAILWAYS (SHRl C.K. JAFFER  
SH A R IEF) : (a) and (b). The details of the various 
ongoing projects renting to new lines, gauge 
conversions, doublings and electrification, currently in 
progress in the State of Madhya Pradesh are as under:

Name of Project Target date for Completion Percentage Progresf

NEW  LINES

I. Guna-Etawah rail line

ii Godhra-Dahod-indore 
and Dewas-Maksi

GAUGE CONVERSIONS

I. Neemuch-Ratiam

ii. Parasia-Chhindwara

DOUBLINGS
i. Bilaspur-Akaltara 

Third Line

ii. Anas Bridge

ill. Pirumrod-Bercha

IV. Bairagarh-Phanda

V. Akaitara-Champa 
Third Line with OHE

ELECTR iFiCATiO N
i. Bina-Katni

ii. Katni-Anuppur- 
Biiaspur

On G^ina-Gwalior route, the remaining portton 
for Khajuri-Mohana-Panihar will be completed in 
1997-98 and the portion from Nonera to Bhind and 
Etawah in the Ninth Pian

The work which had been frozen is under 
consideration for defreezing

Ninth Pian period

1995-96

1995-96

1997-98

The complete section has been 
energised for electric traction 
services. Some residual works ara 
in hand
-do-

5 5%

3 6%

8 %

1 %

7 6 %

5 0%

50%

7 5%

0.2%

The projects have been 
completed. RAsUual 
works are in hand.

(c) Adequate funds and materials are being made 
available to the concerned Zonal Railways for 
completion of the vartous ongoing projects in Madhya 
Pradesh, as per the scheduled programme for 
progressing these projects.

(d) Out of the above projects, increase has so far 
been reported only in the cost of Guna-Etawah and 
Godhra-bahod-lndore and Dewas-Maksi new rail line 
projects and Is mainly on account of price escalation. 
The details are gh/en beh>w ;

Name of Project Original Cost 
(Rs. in Crores)

Latest Cost 
(Rs. in Crores)

i. Quna-Etawah 158.77 256
II. Godtira*Oahod- 297.14 327

indore and .
Dewas-Maksi

Dielribution of Keroaen*

3934. SHRI MAHESH KANODIA : Will the Minister 
of CIVIL SUPPLIES, CONSUM ER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state :

(a) whether the Union Qovernm«nt have received 
some suggestions from various State Governments 
particularly from Gujarat Government for distribution of 
kerosene to the backward claaaea In rural aitd tribal 
areas;

(b) If so, the details thereof; State-wise:

(c) the actton taken on these auggestions; and

(d) if not, the reasons therafor?
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THE MINISTER OF CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH) : (a) to (d). Central Govamment makes bulk 
allocation of keroaana lor tha Public Distribution Systam 
to ttia Stataa/UTa. Sub-allocatton to dlffarant ragtons 
within a Stata and daclstons on antitlamant critaria and 
acaias of antitlamant ara matters within the 
administrative jurladictton of the State Governments. The 
Central Government has not recehred any apecific 
suggestion from any State/UT including Gujarat for 
distiibution of keroaene to the backward claaaes in rural 
and tribal areaa.

(English]

DMU IVaina

3935 SHRI DHARAM PAL SINGH MALIK ; Will the 
Minister of RAILWAYS be pleased to atate :

(a) whether the Government propose to Introduce 
DMU trains from Bahadurgarh/Rohtak to Shakurbasti/ 
Delhi daring the peak hours for the convenience of 
daily commuters;

(b) If so, the details thereof; and

(c) if not, tha reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) ; (a) There is no proposal at present.

(b) Does not arlae.

(c) Operattonai and resource constrainta.

Road Over>bridge

3936 PROF SUSANTA CHAKRABORTY : Will the 
Minister of RAILWAYS pleased to state

(a) whether the Government have any scheme of 
constructing a road over-bridge near Santragachi 
Railway Station in the South-Eastbrn Railway aectton 
at Howrah in West Bengal;

(b) if so, whether any time bound programme has 
been chalked out in this regard, and

(c) if so, the details thereof^

THE MINISTER OF RAILWAYS (SHRI g.K.'JAFFER 
SHARIEF) ; (a) Yes, Sir.

(b) and (c). Bridge is expected to be completed In 
March '97.

Goode Sheda and Railway SMInga

3937 SHRI AJOY MUKHOPADHYAY • Will the 
Minister of RAILWAYS be pleaaed to state ;

O) the total number of gooda aheds and railway 
sidings, ctosed during the last three years, State-wise;
and

(b) the quantum of traffic and earnlnga of theae 
cloaed aheda while in operation at the curmnt tariff 
rate?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHAREF) : (a) A Statement la enctoaed.

(b) Theae gooda aheda were cloaed because their 
earnings were less than Ra. 5 lakha per annum at the 
time of their ctoaure. It la not feaalble to quantify the 
eambiga at the preaent tariff rate.

STATEMENT

589 Goods Sheds and Railway Sktlnga have bsan 
Closod tor Goods Traffle during ths Last Thres Vbars 

Stata-wlsa Position is as uhdsr •

No. of gooda aheda and railway aldinga closed

Maharaahtra 55
Madhya Pradesh 53
Uttar Pradesh 144
Haryana 15
Rajasthan 60
Karnataka 11 .
West Bengal 36
Bihar 64
Tamil Nadu 24
Kerala 5
Andhra Pradesh 34
Orissa 16
Punjab 27
Himachal Pradeah 9
Jammu and Kaahmir 1
Gujarat 10
Goa 2
Aaaam 23

589

[Translation]

Sale of Fertlilzera

3938. SHRI N.J. RATHVA : Will the Minister of 
AGRICULTURE be pleaaed to state ;

(a) the amount allocated to the Government of 
Gujarat* for aale of decontrolled fertilizers on 
concessional ratee to the farmera during 1992-93 and
1993-94;

(b) whether the Government have received any 
complaints in regard to the' mlauae of the aforeaald 
funda;



78 WU8AKHA 12. 1917 (Stk/0 UMttta Aamtm’s 74

(9) If BO. ttM d«UiHs th«r»of; «n d

(d) th « totloti t«k «n  by tti« Qovem m »nt In this 
regard?

TH E  M INISTER O F  STATE IN TH E  MINISTRY OF 
A G R IC U LTU R E (SHRI ARVINO NETAM ) : (a) Funds 
amounting to Rs. 1469 lakhs during 1992-93 and Rs. 
3645.70 lakhs during 1993-94 war* ralaased to Gujarat 
for concessional sale of decontrolled phoaphatic and 
potassic fertilizers to the farmers. In addition, an amount 
of Rs. 374.63 lakhs was releaaed to Gujarat during
1994-95 to clear the outstanding dues *0;  1993-94 under 
this scheme.

(b) No, Sir.

(o) and (d). Ooea not ariae.

(English!

Sugarcane Pricee

3939. SHRI HARISH NARAYAN PRABHU ZANTYE: 
Will the Minister of FO O D  be pleased to state :

(a) whether attention of the Government has been 
drawn to the news item captioned 'National Board for 
cane pricing mooted' appeared in the "Economic Times" 
dated April 4, 1995,

(b) if so, the reactton of the Government to the 
obsen/ations made therein and facts of the matter;

(c) the status of the proposal; and

(d) the details of the steps taken/proposed to be 
taken to ensure that remunerative prices to the cane 
growers and establish farmers friendly Marketing 
Networic in sugar growing areas'’

TH E  MINISTER OF FO O D  (SHRI A JIT  S IN G H ): (a) 
Yes, Sir.

(b) to (d). A Conference of Sugar Ministers of ail the 
sugar producing StatesAJTs has been convened on 6th 
May, 1995 to consider among other thinga, the 
recommendations made by the Committee of five 
Ministers relating to pricing policy fOr sugarcane

TH E  MINISTER O F  RAILWAYS (SHRI C  K-. JA FFER  
SHARIEF) : (a) and (b). The detalla are aa under

(Trantlatlon]

Railway Stations

3940. SHRI MOHAMMAD ALI ASHRAF FA TM I: Will 
the Minlater of RAILWAYS be pleased to state :

(a) the major railway stations in Bihar which are 
being expanded and developed at present; and

(b) the amount proposed to be spent, station-wise 
and the amount already spent thereon and the time 
limit fixed for completion of work on each station 
separately?

Station Antount Amount 
Proposed already 

to be spent apent 
(in lakh of Rupees)

Target

Muzaffarpur 82.50 52.50 1995-96
Hazipur 7.50 5.00 1995-96
Samastipur 34.16 0.72 1995-96
Saharsa 5.20 2.11 1995-96
Motihari 2.30 NIL 1995-96
Siwan 19.93 14.10 1995-96
Chhapra 21.84 0.33 1995-96
Bokaro Steel City 43.03 32.98 1995-96
Chakradharpur 42.25 9.27 1996-97'
Hatia 83.36 0.24 1996-97
Ranchi 43.35 31.00 1996-97
Tatanagar 40.42 27.12 1995-96
Murl 2.86 NIL 1995-96
Katihar 329.81 201.23 1996-97
KishanganJ 46.01 29.61 • 1996-97
Barsoi 12.22 6.45 • 1996-97
Patna 523.24 449.45 1995-96
Dhanbad 143.00 95.86 .1995-96
Gaya 45.92 44.92 1995-96
Kiul 22.97 16.97 1995-96

[English}

Great Indian Bustard

3941. SH R I S Y E D  S H A H A B U O D IN  : Will the 
Minister of ENVIRONM ENT AND FO R E S TS  be pleased 
to state :

(a) whether any study has been undertaken recently 
about the population of Great Indian Buatard;

(b) If so, whether the study has reported a declining 
trend in its population;

(c) the steps taken to check thia trend;

(d) whether any caaes of poaching have come to 
the notice of the Government during 1994-95;

(e) whether any ahooting has been authorised by 
the Government during 1994-95; and

(f) if so. the reasons therefor?

TH E  M INISTER O F STATE O F  T H E  MINISTRY OF 
ENVIRONMENT AND FO R E S TS  (SH R IK A M A L i W H ) .
(a) to (c). A study on ecotogy of certain endangered 
species of wildlife and their habitats including the Great 
Indian Bustard was conducted by Bombay Natural 
History Society (8N HS) in 1982-64. According to the 
report published by BNHS in 1987, there were 1500 to
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2000 bird* In th «  whoto country. T h «  study has not 
reportMi any dacllning trand In'th* population of this 
spaelas. T h « following maasuras hava baan takan to 
ansura consan^atlon of tha Qraat Indian Bustard ;

(I) A network of national parks and sanctuaries 
have baan established in varjous states 
which are known habitats of the bird to 
protect the species and its habitat.

(II) Central assistance is given to the States 
whenever requested for improved 
management of these Sanctuaries and 
national parks.

(ill) The bird is placed in Schedule I of Wild Life 
(Protection) Act, 1972 thereby giving the 
species maximum legal protection.

(iv) Trade in acheduied species and its products 
is totally banned by law.

(v) India' la a signatory to the Convention on 
International Trade in Endangered Species 
of Wild Fauna and Flora (C ITE S ) which 
regulates the International trade in 
endangered species. This species is placed 
in Appendbc I of the CITES.

(Vi) State Governments take up awareness 
programmes for educating people about the 
importance of the wikj life of the country and 
necessity of protecting it.

(d) and (a). No, Sir.

(f) Does not arise.

pTranslatlon]

Indian Veterinary Reaearch Inatltute

3942. SHRI SANTOSH KUMAR GANGWAR ; Will 
the Minister of AGRICULTURE be pleased to state :

(a) the percentage of .the total annual budget of the 
Indian Veterinary Reaearch Institute being spent on 
salaries of the emptoyees and on research separately; 
and

(b) the number of techniques developed by the 
institute for the benefit of the farmers during the last 
three yeara and the efforts made to make them available 
to the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF 
N G N -C O N V E N TIO N A L EN ER G Y S O U R C ES  AND 
M INISTER OF STA TE IN TH E  M INISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUM AR): (a) Salary 
of Employees 52%

Research activities 48%

(b) Four types of techniques viz new strains of 
pigs; immunodiagnostlcs/vaccines against foot and

mouth disease, thelleria, babesla, infectious bursal 
disease; processing meat and bone meal and evolving 
non-conventlonai feed rations have been developed.

The techniques were made available to the farmers 
through extension activities of the institute including 
publication of pamphletes and organisation of health 
camps.

[EngUshJ

Railway Line

3943. DR. RAM CHANDR A DOM E : Will the 
Minister of RAILWAYS be pleased to state :

(a ) whether the Governm ent propose to lay an 
additional railw ay line b etw een B a rd dha m a n  and 
Howrah via H.B. Chord;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No, Sir.

(b) Does not arise.

(c) Constraint of resources.

Paaaenger Amenities

3944. SH R I P IU S  T IR K E Y  : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether the New Jalpaiguri Railway station of 
North Frontier Railway Is lacking in civil amenities like 
toilet, drinking water, stalls at platform and other 
passenger facilities;

(b) if so, the details thereof; and

(c) if not. the reasons therefor?

T H E  M IN IS TE R  O F  RAILWAYS (SH R I C .K. JA F F E R  
S H A R IE F ) ; (a ) No, Sir.

(b) and (c). Do not arise.

[Translation]

Over-Bridge

3945. SHRI BHUBANESHWAR PRASAD MEHTA : 
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to construct 
over4>rklge on Gurpa and Gajhandi stations on Gaya- 
Koderma section under Eaatern Railway;

(b) if so, the details thereof; and

(c) If not, the reasons therefor?
THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 

SHARIEF): (a) to (c). No, Sir. These stattons are dealing 
with meagre volume of passenger traffic. Proviskin of 
foot-over*bridges at the stattons will be conaklered when 
so warranted by Increase In volume of passenger traffic.
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[EngUthJ

Train Ticket Examimirs

3946. S H R I R A M C H A N D R A  M A R O TR A O  
QHANQARC : WIN the Minister of RAILWAYS be pleased 
to state :

(a) the sanctioned strength of the Train Ticket 
Examiners for the Nagpur Division of the Central 
Railway;

(b) the number of vacancies of TTE 's  exist in the 
Nagpur Division at present;

(c) whether the Qovernment are contemplating to 
fill up the vacancies;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

TH E  M INISTER O F RAILWAYS (SHRI C.K. JAFFER  
SHARIEF) : (a) to (b). The sanctioned strength and the 
number of vacancies of TTE s  on Nagpur Division are 
425 and 70, respectively.

(c) to (e). The vacancies will be filled up through 
promotion and recruitment through Railway Recruitment 
Board.

Beautification«cum>Maintenanee Sehenw

3947. SHRI ANNA JO SH ! : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether a beautificatlon-cum-maintenance 
scheme has been Introduced at some stations under 
the privatisation programme;

(b) If so, the details thereof;

(c) the norms and conditions for granting the worlts;

(d) the estimated cost to be incurred thereon, 
stationwlse;

(e) whether the Government propose to introduce 
this scheme at all the stations in the country; and

(f) if so, the details thereof;

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
S H A R IEF) : (a) to (f)..W ith the objective of better 
beauWlcatlon/malntenance and Increasing revenue from 
commercial advertisement, zonal railways have been 
advised to Identify the stations and enter Into 
agreements with the Interested parties. The salient 
features of the schemes are as under :

(I) The contract will normally be for a period of
3 years.

(II) The  lleeneee will be given sole right for 
exhibiting prescribed number of commercial 
adveitleements at the station, with the prior 
approval of the competent authority.

(ill) The  licensee will beautify the station by 
painting platfonn/roof, main building, ticicet 
window area etc.

(iv) The licensee will pay a lumpsum fee as fixed 
by the railways.

(v) The licensee will keep a security deposit as 
fixed by the railways for the due and 
satisfactory fulfilment of the terms and 
conditions of the agreement. At present the 
scheme has been introduced at 22 stations. 
The scheme will be extended at other stattons 
also. Consequent upon Introductton of this 
scheme, a total earning/saving of Rs. 122.42 
lakhs per annum is expected.

Super Bazar

3948. SHRI RAJNATH SONKAR SH A STR I : Will 
the Minister of CIVIL SUPPLIES, CON SUM ER  AFFAIRS 
AND PUBLIC DISTRIBUTION be pleased to state : ‘

(a) details of the benefits of decentralisation of the 
accouf)tlng system in Super Bazar which surfaced as to 
its continuance or othenwise;

(b) the reasons for the accounts officer not reporting 
to the Manager, Regtonal Distribution Centre and making 
him independent;

(c) the steps taken to make the A.O. answerable 
and accountable to the Manager R.D.C.;

(d) whether there is any proposal to make the 
Manager R.D.C. accountable and responsible fOr the 
availability of ail items on the inventory of the Super 
Bazar in the mini branches under that Regional 
Distribution Centre; and

(a) if so, the details thereof and If not, the reasons 
therefor?

TH E  MINISTER O F CIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC D ISTR IB U TIO N  (SHRI BUTA 
S IN G H ): (a) Decentralisation of accounting system is in 
operation since September, 1994. Account Officers and 
other staff has been deputed at all the Regional 
Distribution Centres as per decentralisation accounting 
manual/system. Accounts are under finalisation for the 
year 1994-95

(b) and (c). Responsibilities and duties to Assistant 
Accounts Officer/Accounts Officers have been assigned 
as per decentralisation manual/system. They are in the 
same grade as the Regional Distribution Centre 
Managers are and enjoy equal status. Accountmg • 
system is observed by the Accounts Officers/Assistant 
•Account Officers as per direction of Controller of 
Accounts and Finance under whom they are working, 
as it is a specialised nature of work.

(d) and (e). No, Sir. Initially new introduction are 
sent to the mini branches and thereafter the procurement 
of items is as par the demands of the respecth/e areas 
according to which indenta are raised by the Regtonal 
Dlatrlbutton Centre Manager after consoiklatton and the 
orders for the same placed by the procurement Cell.
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[Tnnaitthn]

External A«»iatane« for EnvlronmMit

3949. SHRI RAM PRASAD SINQH ; Will th« 
Minlstar of ENVIRONMENT AND. FORESTS be pleassd 
to stat* ;

(a) tha names of the world organisations which have 
given financial assistance to the Government for various 
environmental programmes during the last three years;

(b) the total amount received therefrom during the 
said period project-wise, and

(c) the progress made in implementing the projects, 
project-wise?

THE MINISTER OF STATE OF THE MINI8TRV OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) The world organlsationa such aa Wbrld Bank, United 
Natlona Development Programme (UNDP), United 
Nations Industrial Development Organiaationa (UNIDO), 
United Nations Environment Programme (UNEP). Aslan 
Development Bank (ADB), European Economic 
Community (EEC) have given financial aaalatanee to 
various environmental programmea.

(b) and (c). A Statement giving details of the external 
assistance received for various environmental projects 
and their progress Is enclosed.

STATEMENT

8
No.

Name of the Project Aid
Agency

Amount Project
period

Remarks

1 2 3 4 5 6

1. National Programme for 
Environmental Management 
of Coal fired Power Gene'ration.

ADB US $6,00,000 1993-94 The Study was completed 
in Ma ,̂ 1994.

2. lndia>Environment Actiop 
Programme.

UNDP US $3,90,000 1992-95 Environment Action Progra­
mme jjocument was prepared 
In December, 1993.

3. Eco-Devek>pment Project 
(Project preparation of 
India's Eco-Development 
Project for eight sites and 
pilot eco-development projects).

UNDP US $2,13,000 1994-95 Project document prepared 
and sent to World Bank.

4 Formulation of National 
Forestry Action Programme. .

UNDP' US $7,16,000 1994-95 Many studies have been 
undertaken on varloua 
subjects. Forest sector 
studies have been carried out 
for States and Union 
Territories.

5. Forestry Research, Educa­
tion & Extension Project(FREE) 
of Indian Council of Forestry 
Research & Education(iCFRE)

Worid
Bank

Rs. 129 crores 1994-98 Project under implementati-; 
on. Rs. 18.13 crores spent in 
1994-95.

6 Ganga Action Programme(GAP) World
Bank

Rs. 47 crores 1987-96 Project under Implementation.

(a) Uttar Pradesh UOP 
Project:

(I) Uttar Pradesh Rs. 11.84 crores spent 
during the last three years.

(ii) West Bengal Rs. 427  crores spent.

7. Devetopment of Environmental World 
Resource Management Network Bank 
Management Network ERMN 
together with a Supporting 
Environmental Resource 
Information System - WiUlife 
Institute of India.

US $413,000 1994>96 Project under implementation.
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8.

9.

10.

11.

Strengthaning Wildlife UNO P
Manag«m«nt and Eco- 
d«valopm«nt Planning 
Capabilities • Wiidlifa 
Instituta of India.

Industrial Poliution Control World
Project Phase-1 (Strengthening Bank
Pollution Control Boards of 
Gujarat, Maharashtra, Tamil *
Nadu and Uttar Pradesh).

Industrial Pollution Control World
Project Phase-ll (Strengthen- Banic
ing Pollution Control Boards* 
of Madhya Pradesh, l^ajasthan, 
Karnataka and Andhra Pradesh).

Rs. 4.03 erores 1993*96 Project under implementation.

Montreal Protocol Projects 
to phase out Ozone depleting 
substances.

12. Forestiy Development Project, 
West Bengal.

13 Forestry Sector Project, 
Maharashtra.

14. AravalH Hills Afforestation 
Project, IHaryana.

15 Forestry Project, Andhra 
Pradesh.

16 Projects approved under 
Global Environment Qacility 
(Q EF) :

(a) Alternate Energy Project.

(b) Optimising Development 
of Small Hydel Resources 
the Hilly Regtons of India.

(c) Development of High 
Rate Biomethanatton 
Process as a means of 
reducing QHG emissions.

(d) Cost Effective Options 
for limKing Q HG 
emisstons.

World
Bank/
UNDP/
UNIDO/
UNEP.

World
Bank

World
Bank

E E C

World
Bank

World
Bank

UNDP

UNDP

World
Bank

US $155.6 m. 1991-97

US $168 m. 1995-2001

US $11,435,511 1993-
(upto present) 2010

US $34 m. 1992-97

US $124 m. 1992-98

ECU  23.20 m. 1990-98

US $77.4 m. 1994-2000

US $30 m. 

US $7.5 m.

US $5.4 m. 

US $1.5 m.

Project under impiamentatton. 
US $125 m. spent.

Project under implementation

30 projects sancttonea so 
far, are under impiementatiop. 
As more projects are pre­
pared and submitted the 
amount of assistance will 
proportionately go up.

Project under implementa­
tion. Rs. 29 crores spent 
during the last 3 years.

Project under implementa­
tion. Rs. 30.84 crores spent 
during the last 3 years.

Project under implementation 
Rs. 25.08 crores spent during 
the last 3 years.

Project under implementation 
Rs. 41.27 lakhs spent during 
the last year.

Project under Implementation.

Project under impiementatton

Project under implementation.

Project under implementathin.
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[English]

Production of Soyabean

3950. SHRi AMAR ROYPRAOHAN : Will th« 
Ministar of AGRICULTURE be pleased to state :

(a) the actual demand and production of soyabean 
during 1994-95 in the country and the target fixed for
1995-96;

(b) whether the target set for 1994-95 has been 
achieved;

(c) if not, the reasons therefor;

(d) the steps proposed to be taken to achieve the 
tarnet during 1995-96;

(e) whether the Government have decided to import 
the soyabean to meet the domestic demand;

(f) If so, whether the Government have assessed 
the HKely adverse impact of such import on domestic 
growers; and

(g) if so, the outcome thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES AND 
MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) to (c). 
The target for soyabean production during 1994-95 fixed 
on the basis of requirements, was 40.00 lakh tonnes; 
against this a production of 36.80 lakh tonnes Is 
expected This Is because of less area covered under 
the crop In the ma]or soyabean producing States due 
to excessive rains. The target for the year 1995-96 has 
been fixed at 43.00 lakh tonnes.

(d) in order to increase the productivity and 
production of soyabean in the country, a Centrally 
Sponsored Scheme of Oilseeds Production Programme 
is being implemented in th9 major soyabean growing 
States under which financial assistance is provkled for 
production and distribution of seeds,demonstratlons to 
transfer technology, distribution of sprinkler Irrigation 
systems and improved, farm implements. distrlbuUon of 
Gypsum, Pyrites and micro-nutrients, etc

(e) to (g). In view of the shortfall In production in the 
year 1994-95, some solvent extraction units under the 
Soyabean Processors Association have been permitted 
to import soyabean under certain conditions.

fTranslatlon}

Tk'ain between Jind and Delhi

3951. SHRI NARAIN SINGH CHAUDHRI : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to introduce a 
new train from Jlnd to Delhi lr\ the morning; and

(b) If so, the details thereof and U not, the reasons 
therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) ; (a) No, Sir.

(b) Due to operational constraints and lack of 
resources.

[English]

Agricultural Unlveraitiea

3952. SHRI R. SURENDER REDDY ; Will the 
Minister of AGRICULTURE be pleaaed to state ;

(a) the State-wise details of the Agricultural 
Universities functioning presently in the country and 
details of their funding/rinancing;

(b) whether the Government have undertaken any 
study/assessment in recent years which has revealed 
that the number of agricultural universities/colleges 
functioning presently in the country far exceeds our 
needs;

(c) if so, the details thereof;

(d) whether there is any body like the University 
Grants Commissnn at the Unton Government level or 
othenvise to regulate setting up funding, recognition, 
evaluating of quality of educatton and training Imparted, 
standard of educatton etc.;

(e) if so, the details thereof;

(f) if not, whether there is any proposal to set up the 
same In consultation with State Governments; and

(g) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
NON CONVENTIONAL ENERGY SO URCES AND 
MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) . (a) 
Information has been given In the Statement enctosed.

(b) No, Sir.

(c) Does not arise.

(d) and (e). Yes, Sir. The Indian Council of 
Agricultural Research acts as University Grants 
Commission for Agricultural Univeraitlee In the country. 
However, agricultural educatton being a State Subject, 
setting up of colleges and univeraitlee faUe wKhln the 
pun l̂ew of states. As far as development and research 
grants, recognition, evaluatton of quality of educatton 
and training Imparted, atandard of education etc. are 
concerned, the Council perfonns these functions' through 
committees set up for the purposes.

(f) and (g). Does not arise.
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STA TEM EN T

(Rupees In lacs)

8.N0. State Agricultural Universities Funds Released as Developmental Grants by ICAR
1992-93 1993-94 1994-95 Total

1. APAU, Hyderabad (AP) 60.00 - 33.00 93.00
2. AAU, Jorhat (Assam) 60.00 50.00 67.00 177.00
3. BCKVV, Mohanpur (W.B.) 33.00 - - 33.00
4. BAU, Ranchi (Bihar) 25.00 - - 25.00
5. CSAUA&T, Kanpur (UP) 23.00 - - 23.00
6. Dr. YSPUH&F, Solan (HP) 54.00 25.00 - 79.00
7. GAUj- Anand (Qujarat) 33.00 - 67,00 100.00
8. GBPUA&T, Pantnagar (UP) 53.00 42.00 61.00 156.00
9. HAU, Hisar, (Haryana) 63.00 70.00 72.00 205.00

10. HPKVV, Paiampur (HP) 54.00 50.00 - 104.00
11. IQKVV, Raipur (MP) 27.00 - 83.00 110.00
12. JNKVV, Jabalpur (MP) 27.00 - - 27.00
13. KAU, Trichur (Kerala) 66.00 163.50 44.00 273.50
14. KKV, Dapoii (Maharashtra) 20.00 - 70.00 90.00
15. MPAU, Rahuri (Maharashtra) 20.00 • 66.50 86.50
16. MAU, Parbhani (Maharashtra) 20.00 - 44.01 64.01
17. NOUA&T, Faizabad (UP) 43.00 44.00 28.00 115.00
18. NDUA&T, Bhubaneswar (Orissa) 33.00 - - 33.00
19. PAU, Ludhiana (Punjab) 60.00 70.00 56.50 186.50
20. PKV, Akola (Maharashtra) 20.00 - 20.00 40.00
21. RAU, Bikaner (Rajasthan) 33.00 - 27.00 60.00
22. RAU, Pusa, Samastipur (Bihar) 27.00 - - 27.00
23. SKUAS&T, Jammu (J&K) 30.00 - 60.00 90.00
24. TNAU, Coimbatore (T.N.) 28.00 49.00 50.67 127.67
25. TNVASU, Madras (T.N.) 27.00 28.00 117.00 172.00
26. UAS, Bangalore (Karnataka) 56.00 30.00 136.37 222.37
27. UAS, Dharwad (Gujarat)

CEN TR R A L AGRICULTUR AL UNIVERSITY

25.00 * 70.00 95.00

1. CAU, Imphal.
(Deemed Universities)

1. lARI, New DelM.
2. IVRI, Izzatnagar.
3. CIFE, Bombay.
4. NORI, Kamal.

[TIraMlathnJ

Milk Production In Uttar Pradesh

3953.SHRI S U R EN D R A  PAL PATHAK ; WUI the 
Minister xfl AQRICULTURE be pleased to state :

(e) the national average production of mHk at 
present and the contribution of Uttar Pradesh therein;

(b) the measures being taken by the Governmant to 
bring the milk productton In Uttar. Pradesh at par with 
the nattonal average;

(c) whether the Qovernment propose to promote 
co-operative in Uttar Pradesh to increase milk productkui 
in the State;

(d) H so, the detaila thereof; and

(e) If not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM ). (a) As p«r th« 
provisional MtlmatM of milk production, the national 
averag* of milk production during 1992-93 was 181 
grams par haad par day and tha contribution of Uttar 
Pradash in it was 203 grams par haad per day.

(b )'The  milk production In terms of per capita 
availability of milk In Uttar Pradeah is already more 
than the nattonai average.

(c) Yes, Sir.
(d) By December. 1994 about 8607 village dairy 

cooperative societies covering 4.68 lakh farmer 
members have been organised in the State.

(e) Question does not ariae.

lEnglieh]

Vehicular Emiasion Standaida

3954. SHRI JAGM EET SINGH BRAR : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state ;

(a) whether the Government have advanced the 
enforcement of vehicular emisston standards in the four 
metropolitan cities by one year;

(b) If so, the reasons therefor;
(c) whether the Government propose to extend 

enforcement previstons of vehicular emisston standards 
to other cities of countiy in phases; and

(d) M so, the details thereof with names of cities to 
be covered, phase-wise?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). While the enforcement of vehicular emission 
standards in the four metropolitan cities of Bombay, 
Delhi, Calcutta and Madras, was not advanced by one 
year, unleaded petrol and catalytic converter fitted four- 
wheeler petrol vehicles has been introduced in these 
four cities with effect from'1.4.1995.

(c) and (d). Vehicular emission standards for on­
road vehicles are already beinjg enforced under tha 
provisions of the Central Motor Vbhicies Rules, 1969, 
by the respective State T^nsport Directorates. Further, 
actkMi has been Initiated to introduce unleaded petrol 
and catalytic converter fitted vehicles throughout the 
country from the year 2000

Railway BrMgea

3955. SHRI SUSHIL CHANDRA VERMA : WIN the 
Minister of RAILWAYS be pleased to state :

(a) the name and number of railway bridges in 
Madhya Pradeah selected for repairing/renovation 
during last three years;

(b) the amount alkicated for the above work; and
(c) the ateps taken by the Government in this 

regard^

THE MINISTER OF RAILWAYS (SHRi C.K. JAFFER 
SHARIEF) : (a) 183. Normally, railway brMgea are not 
named.

(b) Accountai of expenditure ia not malntaine'd 
State-wise.

(c) Railways have an elaborate system of inspection 
of Railway bridges for assessing and monitoring their 
condition and MantKying.need Ibr repairs. The requisite 
repairs are carried out timely and bridges are maintained 
In aafe condltton.

Touriet Thilns
3958. SHRI J. CHOKKA RAO.: Will the Minister of 

RAILWAYS be pleased to refer to the reply given to 
Starred Question No. 6 dated 14 February, 1995 and 
state :

(a) the terms and conditions on which contracts for 
running of tourist trains were awared;

(b) the extra facilities to be provMed In such trains;
and

(c) whether the existing fare structure will be 
applicable to these trains?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER 
SHARIEF) : (a) The terms and condittons of award of 
contracts for five tourist trains provWe that the successful 
bidders will be required to bear the (I) cost of 
construction of the train estimated at Rs. 20 crores (il) 
cost of Haulage and Mamtenance estimated between 
Rs. 10-12 lakhs par trip; and (ill) to pay a percentage 
of Gross Turnover above 15% to Indian Railways for the 
use of their ground faclWies and Infrastructure.

(b) Extra facilities In each tourist train include 13 air 
condlttoned satoons having four cabins with attached 
bathrooms, a mlni-Pantry and a amall' family tounge Jn 
each satoon, 2 air condlttoned dining cars and one air 
condlttoned Lounge car.

(c) No, Sir.

Super Bazar
3957. SHRI JEEWAN SHARMA : Will the Minister 

of CIVIL SUPPLIES. CONSUMR AFFAIRS AND PUBLIC 
DISTRIBUTION be pleaaed to state ;

(a) whether the attention of the Government has 
been drawn to the newsitem captioned "Much ado over 
steel trunks* appeared In the 'Pioneer” dated 
January 9, 1995;

' (b) If so, the actton taken against the guilty offtoiai 
and the outcome thereof; and

(c) the meaaures that Government propose to take 
to tamove the rampant corruptton from the Super Bazar?
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TH E  M INISTER O F  CIVIL SUPPLIES, CONSUM ER 
A FFAIR S AN D  PUBLIC D IS TR IB U TIO N  (SHRI BUTA 
SINQH) : (•) Ym » Sir.

(b) T li«  matter was r«ferr«d to the Chl«f Vlglfanea 
Offloar for kWMtigatlon. White th« IrtvMtlgatlon was on, 
th« Csntral Buraau at Invastlgatlon (CBI) also rsgtotarad 
a cass In tha mattar and tha sama la baing htvMtlgatad 
by It.

(c) Any specific complaint received Is properly 
investigated and appropriate action is talcen by Super 
Bazar.

National Watarahed' Davelopinant Pro|eet 
for Ralnfed Areaa

3958. SHRI SUOHIR SAW ANT : WIH the Minister 
of AGRICULTURE be pleased to state :

(a) the details of work carried out under the National 
Watershed Development Project for Ralnfed Areas 
Programme ( I^ D P R A )  in Maharashtra particularly in 
Slndhudurg and Ratnagiri districts;

(b) the areas covered under the programme so far 
in these two districts; and

(c) the details of banefita derived therefrom?
TH E  M INISTER O F STATE IN TH E  MINISTRY O F 

AGRICULTURE (SHRI ARVIND N E TA M ); (a) A Statement 
indicating the range of activities being carried out under 
National Waterahed Development Project'for Ralnfed 
Areas in Maharashtra including two districts, namely 
Slndhudurg and Ratnagiri is enclosed.

(b) and (c). The total number of watersheds, area 
covered and estimated cost of the Projects In Ratnagiri 
and Slndhudurg Districts of Maharashtra is given below:

Name of the Total number Area Estimated
District of watersheds covered cost

• (in ha.) (Rs. In lakh)

1. Ratnagiri 8 12390 512.37
2. Slndhudurg 7 12952 445.59

The Integrated Rain Water Conaervatlon measures 
and diversified production systems taken up under 
NWDPRA will enaure enhanced availability of water for 
human and livestock drinking purposes, domestic 
consumption, life saving irrrlgation and raising of 
appropriate crops and thus Increase supply of food, 
fuel, ftodder, mHk etc. to Watershed Community.

STATEMENT ,
Ranga of AetMU»» f tn g  carrM out under National 

Watmnhod Dovmlopmant ^ / e c f  for Ralnfad Anas 
(NWDPRA) In D m n n t Watanhm/s

I  BASIC A C TIV ITIE S  :
1. Survey and projaetlsatkM), cartagraphic equipment 

and material, mapa, photography and data
C O fW m O n  V IC .

2. EatabUahment of nuraeites, oommunNy nuiaerles, fts<_____________________________

3. Training of farmers, landtess labourers, staff, kisan 
melas, reward to panchayats, etc.

4. Establishment and management cost for full time 
staff.

5. Reaearch support for integrated farming system 
development field research around research 
etattona by farmers and fleM functkinarles wHh 
guMance from reaearch stattona, socto-economlc 
and other research.

6.' Innovative reserve fund

7. Formation of MItra Krishak Mandals, Self Help 
Groups of beneficiaries including Mahlla Mitra 
Krishaks.

II. P R O JE C T ACT<iVITIES - FIELD A C TIV ITIES  :

1.
A.

A .

2.

1 .

2.
(«)

(II)

Conservation 

ARABLE LANDS

Conservation Measures ; Vegetative filter strips in 
place of diversion drains contour vegetative 
hedges, repair of existing conservation measures, 
gully control wtth vegetative system, incentives 
for opening dead furrows, contour cuKivatton

Production System : Demonstratton, Agro forestry. 
Alley cropping, boundary planting, dryland 
horticulture, organic farming system such as 
compost pits bio-fertilizers and integrated nutrient 
management system. Home stead gardens, 
kitchen gardens/backyard horticulture. Househokf 
production system for marginal farmers and 
landless labourers such as small livestock system, 
bto-mass/agro process service sectors.

N O N -A R A B L E  L A N D S  A N D  D R A IN A G E  
TR EATM EN T :

Conservation Measures : Vsgetative filter strip in 
place of diversion drains live - fencing, vegetativa 
contour hedges with furrous gully contrrol 
measures mostly vegetative.

Productton System :

Over seeding of grasses and legumes, planting 
of trees.

Treatment of drainage lines - bank stabilisation 
mostly with vegetative measures, treatment of 
upper reaches, treatment of middle reaches and 
treatment of k»wer reaches.

III. LIVESTO CK D EVELOPM EN T

A. Castration of scrub bulls, breed improvement 
through natural service and promotion of fodder 
production.

Vacant Poet

3959. SHRI SOMJIBHAI DAMOR ■ WHI the Minister 
of RAILWAYS be pleased to state :

(a) whether the Government are aware that the 
work tor settling compensation claims is suffering on
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account of tha fact that a targ« number of posts of 
Mambsr Taehnieal are lying vacant In various railway 
claims tribunals;

(b) whether applications were Invited from the 
eligible railway officers for selection as Member 
Technical in claims’ tribunals this year;

(c) if so, whether rules of reservation applicable to 
Scheduled Castes/Scheduled Tribes Officers were 
obsen/ed while maidng such direct open selections;

(d) if so, the details thereof with particular reference 
to Jaipur claims' tribunal;

(e) if not, the reasons therefor;
(f) the number of officers selected as Member 

Technical who have not been relieved so far to taKe up 
the assignment in tribunals; and

(g) the action talcen by the Government in this 
regard?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF): (a) Out of the 19 posts of Member, Technical, 
only S posts are vacant at present. Efforts are being 
made to fill these posts. During the last seven months 
from August, '94 to February, '95, 10354 claim cases 
have been settled, as against 6858 new cases filed.

(b) No, Sir.
(c) Rules do not provide for reservation In respect 

of any category.
(d) and (e). Do not arise.
(f) and (g). Orders for posting in respect of two 

officers have been issued. They are liltely to join shortly. 
Orders In respect of the remaining three are under 
process.

[Englkh]

Refining Miile in ICiinpur

[Translation]

Gandhi Vidya Sanethen

3960. SHRI MANGAL RAM PREMl ; Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state ;

(a) whether the Government have formulated any 
special scheme for centenary celebrations of Jal Prakash 
Narayan;

(b) if so, the details thereof;
(c) whether there Is any proposal to declare Gandhi 

Vidya Sansthan, an institute of national Importance;
(d) if so, the details thereof; and
(e) the steps being taken in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) No, Sir.

(b) Does not arise.

(c) No, Sir.
(d) and (e). Do not arise

3961. SHRI JAQAT VIR SINGH DRONA : WIH the 
Minister of FOOD be pleased to state ;

(a) whether the Government are aware of the fact 
that some of the refining mills In various States 
particularly in Ij^anpur are selling rice husks oil In the 
name and under the brand of mustard oil; and

(b) If so, the details thereof,and the steps taken or 
being taken by the Government to avoid such Illegal 
trade?

THE MINISTER OF FOOD (SHRI AJIT S IN G H ): (a) 
and (b). No such complaints have been received in 
matter.

Dairy industry
3J962. SHRI VIJAY NAVAL PATIL . Will the Minister 

of AGRICULTURE be pleased to state :

(a) whether the Indian Dairy Induetry has shown 
anxiety over the move by the dairy multinationals to 
capture the dairy market in the wake of economic 
liberalisation in India;

(b) If so, the nature of representations received by 
the Government from the private and the co-operative 
dairy sectors over the move of entering multinationals; 
and

(c) the steps the Government contemplate to 
safeguard the Interests of Indian Dairy Industry?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM ): (a) Government 
has not received any representatton from the Indian 
Dairy Industry expressing anxiety over the move by the 
dairy muKlnattonals to capture the dairy market in the 
wake of economic liberalisation .in India.

(b) Does not arise.

(c) With a view to maintain and Increase the supply 
of Ikfuld milk of the desired quality and for the orderly 
growth of the Indian Dairy Industry, Government issued 
the Milk and Milk Product Order 1992 which provides 
for regulating the productton, supply and distribution of 
milk and milk products.

pyanalatlon}

Gauge Conversion

3963. SHRI GIRDHARI LAL BHARGAVA : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to Ikik Udaipur* 
Bhilwara with broad gauge line; and

(b) If ao, the details thereof?
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TH E  M INISTER O F RAILWAYS (8HRI C.K. JAFFER  
8 H A R E F ) : (a) and ijb). T h «  survsy for eonveralon of 
ChHtaurg«fh*Bhilw«ra-A|m«r rail tin* is in prograss. 
Furthar oonaManitlon of tha projact would dapand upon 
tha raautts of tha aurvay and availability of tha rasoureas 
in tha oomlng yaars.

iEngllshJ

Taiaphona in TTains

3964. SHRi TARA SINQH ;
SHRI BALRAJ F%8i :
SHRI V. SREENiVASA PRASAD :
SHRiiy^ATI VASUNDHARA RAJE ;
SHRI SANAT KUiVlAR MANDAL :

Will the IMinlstar of RAILWAYS be pleased to state:

(a) whether tha Government have signed MOU with 
a British firm for providing telephone facilities in trains 
in the country;

(b) it so, the details and terms and condttions laid 
down;

(c) whether the Government have identified the 
trains in which such facility wouid be introduced in the 
first instance; and

(d) if so, the details thereof?

TH E  MINISTER OF RAILWAYS (SHRi C.K. JAFFER 
SHARIEF) : (a) A Memorandum of Understanding has 
been signed by Ministry of Communications with 
Internationai maritime Satellite Organisation 
(INMARSAT) for conducting the pilot project for providing 
telephone communication sen^ices on fast trains.

(b) The pilot project shall be conducted jointly be 
Indian Railways, Internationai Maritime Satallfte 
Organisation (INMARSAT) and Vidaali Sanchar Nigam 
Ltd. (VSNL) for 3 montlia duration. Nothing in .this MOU 
shall be deemed to constitute a joint venture or 
partnership or to create legal rights and obligations 
among tha partiaa and no party shall incur any financial 
Uabiiity to another aa a result of activities it carries 
under the project. This MOU is valid for one year.

(c) and (d). TIrlala are proposed to be carried on the 
Naw Dalhl-Bombay Central Rajdhani Express and tha 
Broad Gauge "Palace on Wiipels*.

Import of Toxic Subatancea
3965. SHRIMATi Q E E TA  M UKHERJEE : Will the 

Minister of ENVIRONM ENT AND FO R E S TS  be piaaaed 
to ateta :

(a) whathar toxlp aubataneaa such as plastic waste, 
lead aah and aerap battariaa are baing imported fram  ̂
Waatam countries by pertain tnduatrial and fousinaas 
hotjiaaa aitpoalini our eountfy to aartoua health hazards;

(b) if so, tha namaa of tha thaaa importers and 
quantity imported of these Itams; and

(c) tha atapa baing taken to ban auch importa?

TH E  M INISTER O F STA TE O F  T H E  M INISTRY OF 
ENVIRONM ENT AND FO R E S TS  (SHRI KAMAL NATH);
(a) and (b). Hazardoua waataa auch aa lead aah and 
scrap batteriM are imported into the country 'eaaentlally 
aa raw material for recycling and recovery of materials 
These wastes are uauaHy available at more economicai 
ratea than the virgin raw materiaia. A large number of 
secondary manufacturing units in India are dependent 
upon auch wastes as*raw materials. A Statement of 
some major secondary lead processing units Is 
enclosed. As per the Information published in the 
Minerals and Metaia Review Annual 1994 about 13,575 
M T of lead containing wastes have been imported into 
the country during 1993-94 Plastic wastes are not 
included In the categories of hazardous of toxic wastes.

(c) According to Rule 11 of Hazardous Wastes 
(Management and Handling) Rules, 1989 notified under 
the Environment (Protection) Act, 1986, import of 
hazardous wastes is not allowed for dumping and 
disposal and is only allowed if required tor proceaaing 
or re-use as raw materials after examination of each 
case on merit. According to these Rules, tha State 
Pollution Control Board is required to grant permission 
for the importers while the exporter/exporting country s 
competent authority seeits permission of the Ministry of 
Environm ent and Forests for the transboundary 
movement of such wastes.

STA TEM EN T

1. Ashok Metal Industries, Bombay.
2. Eyre Smelting Ltd., Calcutta.
3. Indian Lead Ltd., Thane, Maharashtra.
4. Jupiter Tube Corp. Pvt. Ltd., Bombay.
5. Udyogin Metal Inda., Bombay.
6. Chlorkie Industries Ltd., Calcutta.
7. Amco Batteries Ltd., Bangatore.
8. Andheri Metal Ref., Bombay.
9. Premier Smelting & Refining, Calcutla.

10. Hooaani Matal RoHing MiH Ltd., Bomtwy.
11. Indian Smelting A Refining Ltd., Bombay.
12. Nattonai Raflnary (P) Ltd., Bombay.
13. Punjab Metal Works (P) Ltd., Naw Delhi.
14. Standard Battariaa Ltd., Bombay.
15. UB-MEC Battaifaa Ltd.. Bangak>ra.
16. HInduatan AMoya Mfg. Co. Ltd., Bombay.
17. N a ^ a l  Pipaa andllil>ea Ltd., Calcutta.
18. WaWlaa Ltd., Caleuttaf
19. Arun MataHurgieals (P) Ltd., Narandrapur.
20. Aaaoalalad Ptgmanta LM.« Caleiitta.
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Ttehnleal Cottages
3966. SHRI K. PRADHANI : WIN th« Minister of 

HUMAN RESOURCE DEVELOPM ENT bs pisassd to 
stats :

(a) tlis fund spsnt on tha opening of Technical 
Colleges during laat tliree years;

(b) whether there Is a need to establish more 
number of such Institutes; and

(e) If sor-the steps talcen to enhance allocation fOr\ 
the purpoae and alao to increase the number of such 
institutions during the current plan period?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) to (c). During the last three 
academic years, the All India Council for Technical 
Education (A iC TE) approve.d opening of about 250 
Engineering Colleges and 700 Polytechnics: Funding 
for opening of these Institutes has mostly come from 
Private Sector and from State Qovemments concerned. 
Establishment of Technical Institutions depends upon 
the manpower needs and Is assessed by the AICTE 
through the prescribed rules, regulations and procedure. 
The question of maicing any financial allocation by the 
Central Qovemment or AICTE does not arias.

pranalatton]

Centml Pollution Control Board
3967. SHRI ARVIND TRfVEDI : Will the Minister of 

' ENVIRONMENT AND FORESTS be pleased to state :

(a) whether Central Pollution Control Board was 
not entrusted with adequate powers to check pollution 
at the time of Its constitution;

(b) if so, the reasons therefor;

(c) whether the Government propose to give more 
powers to the Central Pollution Control Board to checic 
Increasing pollution effectively;

(d) if so, the details thereof, and

(e) If not, the reasons thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). The Central Pollution Board (CPCB) was 
constituted in September, 1974, under the Water 
(Prevention and Control of Pollution) Act, 1974. it has 
to perform functions at the natbnai level as a^Central 
Board and has to discharge the functions as a State 
Board In reapect of the State Qovemments. At the initial 
stage of the constitution of the CPCB, It had no powers 
to exercise over Industries/State Pollution Control 
Boards in other States. At the national level, the C.P.C.B. 
was functioning as a co-ordinatinf| body to ansurs the 
implementation of the Act. However, the Water 
(Prevention and Control of Pollution) Act, 1974, was

amended In 1988, whereby powers have beenr conferred 
on CPCB to issue directions to the State Boarda in the 
event of their not taking action, to ensuni compliance of 
the provlakins of the Act. In 1981, the Parttament has 
passed the Air (Preventton and Control of f^Hutlon) Act 
and similar proviatons have been incorporated In 1987 
by amending the Air Act.

(c) No, Sir.

(d) Doea not ariae.

(e) The C.P.C.B. is already empowered suitably to 
check pollutton In the country under the provlstons of 
the Water (Preventton and Control of Pollution) Act, 
1974 and Air (Prevention and Control of Pollutton) Act, 
1981.

[Engluh]

Week-ender Tour Programme
3968. SHRI SUBRATA M UKHERJEE : Will the 

Minister of RAILWAYS be pleased to state .

' (a) whether the Railways have formulated any plan 
to introduce Week-Ender tour programme;

(b) H so, the details thereof; and

(c) the routes on which the abeve programme has 
beert or proposed to be implemented?.

THE Mll^iSTER OF RAILWAYS (SHRI C K JAFFER 
SHARIEF) : (a) to (c). Indian Railways have introduced 
the following Rail Weekender Package Tours to nereby 
tourist destlnattons In coilaboratton with the Tourism 
Development Corporations of the concerned State 
Qovemments :

(1) Pilgrim’s Progress

(2) Sabamtati Revisited:

(3) Shrine and Sarovar:

(4) East-Weat Tour

(5) Pandyan Tour

(6) Sakthi Tour

(7) Yercaud Servocoyan:

(8) Sethu Yatra

From Delhi to Mata Vaishno 
Devi via Jammu

From Bombay/Deihi/Jaipurto 
Ahmedabad.

From Delhi/Ahmedabad/ 
Indore to Ajmer.

^rom madras to Coimbatore- 
Ooty-Mudumalal

From Madtaa Egmore to 
Madural-Kodalkanal-PalanI

From Madras Egmore to 
TrIchy-ThanjavUr.

From Madras to Saiem- 
Yercaud-Hoganekkal.

; From Madras Egmore to 
Rameshwaram-Tiruppulanl- 
Devipattinam-Mandapam.

The package tours Inclusive of rail travel, 
accommodation and sight seeing at destination st«tk>n. 
It la proposed to Introduce 38 Rail Week-ender tours on 
a phased iiaaia.
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fn-anafatlonj

Ov«r BridgM

[EngUah]

Smuggling of AntiqiMS

3969. SHRI DATTA MEQHE : Wilt the Minister of 
RAILWAYS b* plM 8«d to state :

(a) the number of over-brldges under construction 
in Maharashtra with World BanK assistance;

(b) the progress made In this regard so far;

(c) the steps talcen to expedtte the construction of 
those bridges; and

(d) the details thereof?

TH E MINISTER OF RAILWAYS (SHRI O.K. JAFFER 
SHARIEF) : (a) Nil.

(b) to (d). Do not arise.

Mint (Pudina)

3970. SHRI RAMESHWAR PATIDAR ■
SHRI RAMASHRAY PRASAD SINGH : 
SHRI RAJESH KUMAR :

Will the Minister of AGRICULTURE be pleased to 
state :

(a) the total annual production of mint (Pudina) in 
the country;

(b) the details of various uies of mint in the country;
and

(c) the measures being taken or proposed to be 
taken by the Government to Increase its production?

TH E  MINISTER O F STATE l<4 TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) (a) The annual 
production of mint In the country is about 5000 tonnes 
per annum.

(b) Mint Is widely used in the country in medicine, 
cosmetics, tolletarles, perfumery and confectionery 
industries.

(c) To increase the production of mint research 
support is being provided by Indian Council of 
Agricultural Research through All India Coordinated 
Research Project at Rs centres tocated at Solan (H.P.), 
Ludhiana (Punjab) and Falzabad (U.R). One variety of 
Japnese mint '*EC<4l9ir and one variety of spearmint 
*P by” have been developed and released to cultivators 
so far.

To boost Its production, Government of India Is also 
implementing a Centrally Sponsored Scheme for 
Intensifying reeearch and development of medicinal and 
aromatic plants including mint. Under this scheme 
fbwncJal suppoit Is provided to StateAJT Qovemment 
for mumpNeatton and distribution of quality planting 
materlai ate.

3971. SHRI SUDHIR GIRI ; Will the Minister of 
HUMAN R ESO U R C E D EV ELO P M EN T be pleased to 
state ;

(a) the detaOs of the anth|ues and other materials 
seized at the Indo-Bangladesh Border by the Border 
Security Force during 1994 and 1995;*

(b) the fate of the articles seized: and

(c) the concrate steps taken/proposed to be taken 
to prevent the smuggling of antk|ues?

TH E  D E P U TY  M INISTER IN TH E  M INISTRY O F 
HUMAN RESOURCE DEVELO PM EN T (DEPARTM ENT 
OF EDUCATIO N AND D EPAR TM ENT O F C U LTU R E) 
(KUMARI SELJA) : (a) Details of the antk|ultles and 
other materials seized by the Border Security Force 
during 1994-1995 are furnished as udner :

Idols of touched stone and black stone statues of 
Goddess ParvathI, Goddess Saraswati, Goddess Durga. 
Goddess Lakshmi, Goddess Mahakali, Goddess 
Mahamaya Radha, Lord Krishna, Lord Ganesh, Lord 
Vishnu, Lord Narayan and Lord Buddha.

(b) All the antiquities seized have been handed 
over to the Customs officers In North and South Bengal.

(c) BSF has taken the foltowing steps to prevent 
smuggling on Indo-Bangladesh* Border :

(I) Additional Batallions have been sanctioned 
under expanston plan to reduce the gaps 
between the Border out Posts. (However, few 
Battaltons have been withdrawn from border 
for internal Security durltes).

(II) Petrolllng/Nakas have been increased/ 
Intensified.

« O(ill) Border petrolling have been Intensified by 
provkJing jeeps and Motor Cycles.

(Iv) Obsen^atton posts towers have been erected.

Binoculars, Goggles, Twin Telescopes. PNV 
blnoculers and hand heki search lights have 
been provUed for enhanced vlgHance on the 
border.

(vi) Border fence are being erected.

(Vli) Border roads/tracks are being constructed/ 
developed.

(viii) Boats/motor boats are being provMed lo f  
petfoNing ilverlne areas.

(IX) The Intefligence set up of the Border Security 
F o rc e ‘lias been geared up and further 
strengthened for keeping close survelHance 
on tlie border.

\jv)
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(X) Alongwith thsse measuras, Archasological 
Survey of India Is also kseplifg a vigil through tta offlears (of the rank of Superintending 
Archaeologist and Deputy Superintending 
Archaeologist) posted at Customs exit points 
In India.

Allocation of Fertlllzere
3872. SHRI GABHAJI MANQAJI THAKORE : Will 

the Minister of AGRICULTURE be pleased to state ;
(a) the details of requirement/altocatlon of fertilizers 

for the year 1993-94 and for the oun-ent year, State- 
wise; and

(b) the criterion adopted for the allocation of 
fertilizers?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b). 
The allocatton of fertilisers, which are under statutory 
price control, are made separately for each cropping

season namely Khartf and Rabi in consultation with the 
State Government and the fertiliser Industry keeping in 
view the foltowing criterkm;

(I) consumption during the previous season.

(II) irrigated area under different crops;

(ill) cropping pattern;

(Iv) area covered under high yielding variety 
seeds.

Consequent on decontrol of Phosphatic and Potassic 
fertilizers with effect from 25.8.1992, requirement of 
Urea, Ammonium Sulphate (AS), Ammonium Chloride 
(AC), and Calcium Ammonium Nitrate (CAN) only is 
allocated. With the decontrol of AS,AC and CAN with 
effect from 10.6.1994, urea is the only fertileser which 
is being alk>cated to States at present. Statement-! to IV 
indicating the State-wise assessed requirement and 
consumption of area, AS, AC and CAN for 1993-94.
1994-95 and for current Kharif, 1995 season are enctosed

STATEMENT-1 

AssMsiBd Raqulrament and Consumption of A n a

('000' tonnes)

1993-94 1994-95 Kharif 95
S.

No.
State Assessed

requirement
Consumption Assessed

requirement
Consumption

(Estt)
Assessed

requirement

1 2 3 4 5 6 7

1. Andhra Pradesh 1,740.00 1,717.18 1,830.00 1,747 15 840 00
2. Karnataka 622.67 683.33 r i 6.80 732.26 430.00
3. Kerala 110.00 105.76 121.00 110.60 66.23
4 Tamil Nadu 740.00 640.82 740.00 735.21 240.00
5 Gujarat 850 87 777.44 840.00 ' 941.98 480.00
6. Madhya Pradesh 985.00 958.46 1.059.00 983.17 610.00
7. Maharashtra 1,355.00 1,435.98 1,575.00 1,512.48 980.00
8 Rajasthan 760.00 675.08 780.00 898.09 390.0(S

, 9. Goa 5 02 4.01 5.10 4.98 3.50
10. Haryana 1.040 00 997.59 1,090.00 1,047.09 490.00
11. Punjab 1,880.00 1,797.13 • 1,945.00 1,989.73 1,050.00
12. Uttar Pradesh 3,859.00 3.790.85 4,010.00 4,118.72 1,840.00
13. Himachal Pradesh 37.00 33.01 45.00 45.93 30.00
14. Jammu and Kashmir 81.49 70.87 81.00 81.25 65.00
15. Delhi 24.50 25.47 26.00 27.79 8.00
16. BJhar 1,050.00 911.56 1,070.00 1,038.18 570.00
17. Oriaaa 277.00 245.08 300.00 262.30 200.00
18. West Bengal 770.00 762 79 830.00 838.16 380.00
19; Assam 44.36 42 82 48.16 45.86 30.00
20. Tripura 15.11 10.13 15.56 10.51 7.78
21. Manipur 16.72 17.27 22.00 .18.20 18.50
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1 2 3 4 5 6 7 •

22. Meghalaya 3.50 3.51 4.70 '4.34 2.50
23. Nagaland 0.85 0.69 0.50 0.32 0.40
24. Arunachal Pradesh 0.43 0.47 0.50 0.50 0 30
25. Sikkim 1.60 1.13 1.65 1.36 1 00
26. Mizoram 0.55 0.40 0.85 0.41 0.45-

All India 16,353.75 15,810.35 17,252.05 17.279.72 8,766.58

STATEMENT<il -

Ass0ss»d  Raquinment and Consumption of Ammonium Sulphmtt

• ('000' tonnes)

1993-94 Kharlt 94
S.No. State Assessed Consumptton Assessed Consumption

requirement requirement (Estt)

1 Andhra Pradesh 161,00 143.57 67.00 . 62.74
2. Karnataka 55.00 46.34 25.00 15.78
3 Kerala 32 00 32.85 18.50 10.19
4 Tamil Nadu 68.10 60.71 24.00 24.39
5 Gujarat 165.00 160.86 90.D0 62.33
6 Madhya Pradesh 18.00 19.77 15.00 14.28
7 Maharashtra 60.00 54.95 27.00 19.39
8 Rajasthan 7.00 3.82 3.00 1.65
9 Punjab 7.84 6.15 4.50 4.34

10 Uttar Pradesh 39.00 16.93 10.00 9.03
11 Himachal Pradesh 0.53 0.51 O.TO 0.22
12 Delhi 0.50 1.62 0.30 1.07
13 Bihar 45.00 16.33 10.00 7.60
14 Orissa 17.15 8.40 10.00 4.20
T5. West Bengal 35.00 15.20 10.00 B.80
16. Assam 1.00 - - -

17. Meghalaya 0 73 m

All India 745.02 591.42 .315.60 246.30

STATEMENT-III
Assessed nqulnnw nt and consumption of Ammonium Chk>rtd9 .

- (‘000 tonnr

d 993-94 Khaiff94
S.No. State Assessed Consumptton Assosssd ConsumpHtor

• requlrsment requiremeni (E»«)
1 2 3 4 5 6

1. Andhra Pradesh 20.00 12.51 10.00 2.77
2. Karnataka 11.00 11.25 5.0d 2.77
3. Kerala 0.92 0.70 041 0.17
4. Tamil Nadu 52.40 44.83 19.00- 14.06
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1 2 3 4 ' 5 6

5. Mahaniafttra 2.50 1.01 1 2.00 0.10
6. . Puniab 61.48 54.74 28.00 • *'24.54
7. Uttar PradMh 8.50 8.85 5.00 -
8. Delhi 0.50 - 0.30 -
9. W Mt Bengal m 3.61 3.00 -

All India 159.80 138.24 73.60 44.88

STATEMENT-IV

Assessed Requirement and Consumption of CAN

('000 tonnes)

1883-84 Kharif 84
S.No. State Assessed Consumption Assessed Consumption

requirement requirement

1 Andhra Pradesh 168.00 126.00 66.00 57.66
? Karnataka 42.00 24.81 25.00 15.24
3 Tamil Nadu 14.00 - 4.50 -
4. Gujarat 70.00 76.63 44.00 28.82
5 Madhya Pradesh 1.50 2.22 2.50 0.96
6 Maharashtra 40.00 35.25 20.00 12.24
7 Rajasthan 30.00 13.38 8.00 6.79
8 Haryana 36.00 24.00 12.00 8.32
9. Punjab 100.00 77.77 46.00 19.62

10. Uttar Pradesh 88.60 58.73 26.00 22.80
11. Himachal Pradesh 34.00 34.62 28.00 14.96
12 Delhi 0.90 - 0.88 0.40 0.21
13 Bihar 80.00 58.38 25.00 21.20
14 Orissa 60.00 57.25 30.00 19.23 '
15. West Bengal 40.00 38.62 20.00 16.17

All India 805.22 628.10 357.50 245.34

Vehicular Pollution

3973. SHRI N. DENNIS :
SHRI V. SREENIVA8A PRASAD 
SHRI TARA SINGH

Will th« Minister o( ENVIRONMENT AND FORESTS 
be pleased to state :

(a) whether the Qovernment have received 
representations from different organisations to put a 
check on vehicular pollution in the country, partlculariy 
in Delhi; _

(b) If so, the details thereof; and

(c) the concrete steps the Government propose to 
take to check Increasing vehicular pollution in the 
country?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) and (b). Yes. Sir. Several representations have been 
received for checking vehicular pollutton in the country, 
including Delhi. These have been received from a 
number of persons in various Government and non­
governmental organisattons.

(c) The action taken and proposed to be taken by 
the Government to control pollutton from vehicles Include 
the following :

(I) Gross-emlssion norms for alj categories of 
on-road petrol and• diesel-driven vehicles 
have been notified under the Central Motor 
Vehicles Rules, 1888. More stringent 
emission norms for all categories of petrol 
and diesel-driven vehlclee at the 
manufacturing stage have been notified In



105 VAISAKHA 12, 1917 (S«fc«) MMHM An»W0n 106

th» Central Motor V«hlclM  RuIm , 1989 on 
S«ptomb«r, 15« 1983 to baooma •ftoctiva from 
1.4.1996. Th *  manufaetu/«rs hava baan 
aakad to Imptova tha angina daaign of thair 
vahiclaa to comply with tightar amiasion 
nonna.

(II) Stata franaport Authoritlaa hava baan aakad 
to anforca tha atandarda atipulatad for on­
road vahlclas.

(ill) Intanaiva awaranaaa campaigna hava baan 
iaunchad by Transport Dapartmanta of citias 
Including Dalhl, to aducata paopla about tha 
statutory punitive provisions ralatad to 
vahlcular pollution, health hazards and about 
tha measures for keeping the emission levels 
low.

(iv) Vark>us Government Departments hava.been 
asked to get the vehicles In. thair 
admlnlatratlva control checked regularly and 
suitable measures be taken to ensure, that 
the emissions are within the prescribed limits.

(V )  Surveys are carried out on the ambient air 
quality of tha major cities and towns through 
the establishment of 290 ambient air quality 
monitoring stations set up under the National 
Ambient Air Quality Monitoring Programme 
of the Central Pollution control Board.

(vi) A majpr survey was canied out by the Central 
Pollution Control Board on the pollution 
caused by automobiles in tha major citiea 
and towns in the country. The findings of the 
Survey have been used to prepare 
comprehensive programmes for control of 
polkition in the major cities.

(vii) City planners have been advised to 
Incorporate in their plan the long-term 
requirements .of mass transportation.

(viii) Lead level in petrol is planned to be reduced 
to a maximum of 0.15 grammes per litre in 
petrol to be supplied throughout the country 
by December 1996

(ix) The Government has launched a major 
programme of Introduction of unleaded petrol 
In the four metropoliton cities of Delhi, 
Bombay, Calcutta and Madras to cater to the 
requlrementa of new catalytic converter fitted 
four-wheeler petrol vehicles sold and 
registered in these metroa from 1.4.1995.

(X ) Actton has been initiated to notify vehicular 
amission standards for the year 2000.

OerailnMnta

3974. D R . R. M A LLU  : Will the Mlnlatar of 
RAILWAYS be pleaaad to atata ;

(a) whether tha Rallwaya hava sought any foreign 
technteal aaaiatance to detect and rectify the Increaaing 
ktckianta of daraUmenta; and

(b) V ao. the datalla thereof?

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER  
SHARIEF) : (a) No, Sir.

(b) Doaa not ariaa.

Freight and Paaaangar TVafflc

3975. SHRI BASUDEB ACHARIA' : Will the Minister 
of RAILWAYS be pleaaed to atata tha comparative share 
of Rallwaya In tha total freight and passenger traffic 
movement In the countiy during the last three years?

TH E  MINISTER O F RAILWAYS (SHRI C.K. JA FFER  
S H A R IE F ); Regular compilation of rail and road aharaa 
in total'traffic movement la not done. However, on the 
basis of Infomtatlon contained In the iaat three years' 
Economic Survey, the share of rallwaya in tha total 
freight and passenger traffic movement m the country 
wouM broadly work out as under

Year Freight Passenger

1992-93 50% 20%
1993-94 40% 2 0%
1994-95 40% 20%  .

New Univaraitlaa

3976. SHRI LOKANATH CH O UDH UR Y ; Will the 
Minlater of HUMAN R ESO UR CE D EV ELO P M EN T be 
pleased to state :

(a) the number of proposals received by the Union 
Government for setting -up universities In States during
1995-96; and

(b) the number out of them which have been granted 
permission by University Grants Commisston in th<s 
regard?

TH E  D E P U TY  M INISTER IN TH E  M INISTRY O F 
HUMAN RESO URCE DEVELO PM EN T (DEPARTM ENT 
OF EDUCATIO N AND DEPAR TM ENT O F C U LTU R E ) 
(KUMARI S E L J A ): (a) and (b). Tha htlbrmatton la being 
collected and will be laid on tha Table of the House.

Mahlia Samakhya Scheme

3977. SHRIMATI KRISHNENDRA KAUR (DEEFA) 
SHRIMATI DIPIKA H. TOPIW ALA ;

Will the Mlnlatar of H U M A N  R E S O U R C E  
DEVELOPM ENT be pleaaed to Stata ;

(a) tha number of voluntary organlaatlons 
implementing Mahila Samakhya Schama;

(b ) whether any monitoring la done on the 
performance of voluntaiy organlaatlona; and

(c) if ao, 'the ^etalla In thla regard?
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THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI S E U A ); (a) Thr«« Voluntary Organisations ar« 
implamentlng'Mahlla Samakhya Programme at present.

(b) Yes, Sir. Evaluations of voluntary organisations 
In Mahlla Samakhya are conducted regularly.

(c) In 1991*92 five and In 1993-94 seven voluntary 
oiganisattona were evaluated In Mahlla Samakhya. The 
evaluation reports found that the performance of the 
voluntary organisattons was satisfactory.

[TranslatlonJ

Non Availability of Sugar

3978. SHRI VISHWESHWAR BHAQAT ; Will the 
Minister of FOOD be pleased to state .

(a) whether it is a fact that now*a-days sugar Is not 
available on the Ration Shops;

(b) if so, the details thereof; and

(c) the action taken or being taken by the 
Govemment in this regard?

THE MINISTER OF FOOD (SHRI AJIT SINGH) • (a) 
to (c). The Central Government makes monthly 
alk>cations of levy sugar to StatesAJnlon Territories for 
Distribution through the Public Distribution System The 
operational responsibility for ensuring distribution 
through the Ration Shops Is that of the State 
Governments/Union Territories

[English]

Production/Cuitlvatlon of Pineapple

3979. SHRI PC. THOMAS ; Will the Minister of 
AGRICULTURE be pleased to state :

(a) whether pineapple cultivation is increasing in 
India;

(b) if so, the State-wise details of production, 
productivity and area under cultivatton as on date; and

(c) the steps being taken t6 ensure remunerative 
prices to Pineapple growers?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) The Stale-wlee details of p^uctton, productivity 
and area under cultivation are given in the Statement 
enclosed for the year 1992-93 (latest information 
available).

(c) The Qovernment of India through National 
Horticulture Board is providing assistance for the 
promotion of marketing facilities under the following 
schemes :

(I) Integrated pre|eet on management of post- 
han/eat lnfni*etrue!tupe of horticultural crops.

(ii) Development of marketing of hortlcuKurat 
produce through paftlclpatk>n ofaoft loan; 
and

(ill) Alternate structure for marketing of fruit 
jukses/fruK based beverages.

Beskles, the Ministry of Food Processing Industry 
is also providing assistance for setting up of processing 
units.

STATEMENT

Ana, Production and Productivity of PInaappla 
(1992-93)

Area In Hectare 
Production in MT 

Productivity in MT/ha

S.No. State/UTs Area Productton Productivity

1. Arunachai Pradesh 3686 13^90 3.71
2. Assam 13906 184485 13.30
3. Bihar 2705 67625 25.00
4. Goa 460 6700 14.50
5. Karnataka 3082 107562 34.90
8. Kerala 5000 47000 9 40
7. Manipur 6450 60500 9 38
8. Meghalaya 8450 72500 8.58
9. Mizoram 810 4189 5.17

10. Nagaland 1017 2415 2.37
11. Orissa 561 9000 16 00
12. Tamil Nadu 702 28782 41 00
13. Tripura 3706 32000 8.63
14. West Bengal 8900 222500 25.00
15. Pondicherry 1 30 30.00

Total 59436 858978 14.45

Source ■ 'DATABASE' published by National 
Horticulture Board.

Italn from Qandhlnagar to Delhi

3980. SHRI HARIBHAI PATEL : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether the Government of Gujarat has 
submitted any proposal for introduction of direct train 
from Gandhinagar to Delhi on the Ahmedabad-Delhl 
via Mehsana line;.

(b) If so, whether any action has been taken on the 
proposal;

(e) If SQ, by when this train la likely to be introduced;
and

(d) If not, the reasons therefdr?
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TH E  MINISTER OF RAILWAYS (8HRI.C.K. JAFFER 
S H A R IE F ) : (a ) to (d ). T h « r «  hav* baan soma 
raprasantatlona/propoaala in this ragard Including from 
Gujarat Qovam m ant. On gauga convarslon of 
Ahmadabad*Mahaaana-A|mar-Dalhl routa direct B.G. 
aarvlcaa wHI ba avallabla batwaan Ahmadabad and 
Dalhl Wa Mahaaana. Howavar, direct' train from 
Gandhinagar would not be feasible on account of 
operational Including terminal constraints.

Coaching Unlta

3981. SHRI RAMASHRAY PRASAD SINGH : 
SHRI SURAJ MANDAL ;

Will the Minister of HUM AN R E S O U R C E  
DEVELOPM ENT be pleased to state :

(a) whether there is a great' gap between demand 
and supply of teachers In physical education and sports 
in the country;

(b) whether the Government are aware that there is 
not even a single coaching unit in India for coaches 
qualified enough to be appointed in schools, colleges 
or universtties in the regular teachers scales of present; 
and

(c) if so, the steps taken by the Government in this 
regard?

TH E MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPM ENT (DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF 
STATE IN THE MINISTRY OF WVRLIAMENTARY AFFAIRS 
(SHRI MUKUL WASNIK) : (a) Yes, Sir.

(b) and (c). Nataji Subhaa National inatitute of 
Sports, Patiala and its Regional Centraa at Bangalore, 
Calcutta and Ahmadabad are conducting regular 
diploma and maatara couiaaa for coaches in different 
sports diselpiinea. Thaae coachea are qualified to be 
appointed In the acalea meant for coaches. However 
the schools, colleges and Universities prefer to appoint 
quaiified Phyaical Education Taachara, who are trained 
in colleges aH Physical Education and have knowledge 
about a number of aports diaclpllnaa.

P i’anslattonJ

Railway Projacta

3982. SHRI HARIN PATHAK :
SHRI N.J. RATHWA :

Will the Mlnlatar of RAILWAYS be pleased to state:

(a) the details of the progress of the current Railway 
projects in Gujarat till date;

(b) the Railway Projects started or proposed to be 
started in Gujarat during the Eighth Five Year Plan;

(c) the amount earmarked for these projects;

(d) the time by which these Projects are likely to be 
started and completed; and

(e) the action taken by the Government in this 
regard?

TH E  MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) ; (a) to (d). A Statement is enck>sed.

(e) Adequate funda and materials are being 
provided to the Railway for progressing of the above 
projects as per targets.

STATEM ENT

(a) to (d). The details of the Railway projects which are In progress in Gujarat State are as under

S.Ntf. Projeeta Year of inclusion 
in the budget

Progress as on 31.3.95 Funds 
allotted 

for 95-96 
(Rs. In crs)

Target
Date

1. Phulara>Marwar-Ahmadabad 
gauga convaraton

93-84 Phulara to Ajmer and 
Khodlyar-Mehsana already 
converted to B.G. Work Is 
In full swing on remaining 
aaction.

226.43 1996-97

2. Viramgam*Mahaana gauge 
convaraion (BhlMI-Viramgam route)

90-91 Preliminary an'angements 
to start the work are being 
made.

40.00 1995-96

3. RaJkot'Varaval gauge converalon 94-95 -do- 3.00 1998-99

4. Wankanar-Mallya Mlyana 
gauga conversion

95-96 -do- 36.00 1996-96

5. Qandhldham-BhuJ gauga 
eonvarakin

95-96 -do- 2.00 IX plan

6< Kapadvttf^HModaaa naw BG Una 78-79 Work haa bean raaumad. 2.00 tX plan
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[English}

Shiiwh* Karmi Prefaet

3983. DR RAMKRISHNA KUSMARIA .
SHRI RAM SINQH KA8HWAN :

Will th« Minlstsr of HUMAN R ESO UR CE 
DEVELOPMENT b» ptoaswl to state :

(a) whathar the first phase of the Shiksha Karmi 
Project has completed;

(b) if so, when the project was started attd when H 
was completed,

(c) the targets fixed and the achievements made 
therein: and

(d) the total amount spent on the project till date?
THE DEPUTY MINISTER IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI S E U A ) : (a) Yes, Sir.

(b) 1 he Phase>l of Shiksha Karmi Project was from
1.7 1987 to 30.6.1994.

(c) The targets fixed for Phase-I were to set up 
1050 Day Centres, 2506 Prehar Pathshalas, and enroll 
65400 learners In Day Centres and 49300 in Prehar 
Pathshalas In 1050 villages of 70 Bkicks in Rajasthan. 
By the end of Phase-I 1066 Day Centres, 2414 Prehar 
Pathshalas were set up and the enrolment In Day 
Centres was 80063 and 21,000 in Prehar Pathshalas. 
Total villages covered were 1066 in 67 Bk>cl(s.

(d) The total amount spent so far on the project is 
Rs 21 20 crores

Conaunwr Courts

3984. SHRI SHANTARAM POTDUKHE : Will the 
Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS 
AND PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Qovemment have taken any steps 
to strengthen and modernise Consumer Disputes 
Redressal Commissions and District Forums;

(b) If so, the details thereof; and

(c) whether any financial assistance has been given 
to these courts during 1994 and likely to be sancttoned 
duting 1995-96, for clearing, massive arrears in 
consumer courts Statewise and District Forum-wise?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH) ■ (a) and (b) An amount of Rupees sbcty one 
crores has been agreed to. In principle, by the Planning 
Commisston for disbursement as one time assistance 
to the State Qovernments and Union Territories for 
strengthening the infrastructure of Consumer Courts.

(c) This assistance will be released In four 
Instalments in financial years 1995*96 and 1996-97.

survejf on W M iM M a

3985. SHRI MANIKRAO HOOLYA OAVtT ;
SHRI SHIV SHARAN VERMA :
SHRI RARAS RAM BHARDWAJ :

Win the Minister of ENVIRONMENT AND FORESTS 
be pleaaed to state :

(a) whether a survey to klentify the nature of 175 
millton acres of waateland in the country and adoption 
of modern techniques in selecting suitable*plant 
varietiea for specific reglona waa heM recently;

(b) whether the report of the aurvey haa been 
submitted to the Qovemment;

(c) if so, the outcome thereof;

(d) the major recommendattons and suggestions 
made in the report to increase the forest over; and

(e) the reaction of the Government thereon?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)-
(a) to (e). The Natk>nal Waatelands Devetopment Board 
then in the Ministry of Environment and Forests had 
launched the Nattonai Wastelands Identification Project 
(NW iP) in 1986. This project was for mapping 
wastelands In districts having more than 5% of their 
geographical area under wastelands. The details for 
229 diatricta mapped under the project are given in the 
Statement enctosed. Recommending the species to be 
planted in the Mentlfied wastelands was not a part of 
the project.

STATEMENT '

WastBlanda ld»ntlfl»d undar National Wastalands 
IdentUleatlon Profaet

(Details of 229 Districts)

S.
No.

Category Area in
Sq. Kms.

Area in 
Acres

1 2 3 4

1 Ounied ajpd or 
Ravinous Land 19433.64 4600109 08

2 Upland with or 
without Sorub 124997 70 30726231 so

3 Water Logged and 
Marshy Und 4266.17 106S743 99

4. Land AlfactMl by 
SaHnlty/Alkallnity- 
Coastal/lnland 12427.96 3069706.12

5 Undw utilized 
DagradMl NotlflMj 
Forest Land 95499.04 23666262 66

e Shifting Cultivation Area 16542.76 4560061.72
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1 2 3 4

7. Degraded Land under •

Plantation Crops 4931.65 1216117 55
8 Degraded Pastures/ 

Grazing Land 13146 69 3247726.43
9. Mlntng/lndustrlai

Wastelands 874.73 216056.31
10. Sands-Desertlc Coastal 15241.64 3764685 06'
11. Steep slopping Area 4121.07 1017904.29
12. Barren Rocky/Stony 

Waste/Sheet Rock Area 25722.60 6353462.20
13. Snow covered and or 

Glacial Area 2973.16 . 734370.52

Total 341580.81 84370460.07

P ’ranslattonJ

Foraat Cenacrvatien

3986. SHRI BIR SINGH MAHATO : Will the Minister 
of ENVIRO NM ENT AND FO R E S TS  be pleased to state:

(a) the areas selected for forest conservation in 
West Bengal;

(b) the extent of land brought under forest land 
during each of the last three years;

(c) whether any foreign institution is also wori<ing in 
this field in the State;

(d) if so, the details of the Central as well as 
externally aided projects, and

(e) the amount Involved in each case and progress 
made so far?

TH E  MINISTER O F STATE OF TH E  MINISTRY OF 
ENVIRONM ENT AND FO R ES TS  (SHRI KAMAL NATH):
(a) 19 areas have been selected for forest conservation 
in West Bengal covering ev>proximately 4000 sq. km.

(b) Compensatoiy afforestation has been done over 
an area of 604 ha. against the stipulation of 1,114 ha. 
till 1991-92. However, no afforestation has been done 
during the period from 1992-93, 1993-94 and 1994-95.

(c) to (e). A project with the assistance of the World 
Bank Is under Implementation since 1992-93 in West 
Bengal with a total cost of U S  dollar 39.0 mlllton (IDA 
credK U S  34.00 millkxi dollar) equivalent to Rs. 114 
crores to be utHlsed over five years. An expenditure of 
Rs. 35.90 crores was incurred up to September, 1994 
and about 108680 ha. were covered under plantation.

Oevelepmefit of Rail Route

3987. SHRI SHANKERSINH VAQHELA : Will the 
Minister of RAILWAYS be pleased to state ;

(a) the rail route per thousand square kltometre In 
the Gujarat State at present;

(b) whether It Is adequate;

(c) y not. the reasons therefor; and

(d) the steps taken by the Government to increase 
the route during the-remaining period of the Eight Five 
Year Plan In the State?

TH E  M INISTER O F RAILWAYS (SHRI C.K. JA FFER  
S H A R IE F ); (a) and (b). The rail route kms. per 1000 Sq. 
km. of area as on 31.3.94 In Gujarat was 26.9, which 
is much higher than the All India average of 19.0.

(c) Does not arise.

(d) There will be no Increase In the remaining two 
years of the 8th Plan. However, when Indore-Dahod 
and KapadvanJ-Modasa lines, now in progress, get 
completed, the rail route kms. In the State would 
increase.

[English]

Operation Biaelt Board

3988. SHRI BRAJA KiSHORE TRIPATHY : Will the 
Minister of HUMAN R ESO U R C E D EV ELO P M EN T be 
pleased to state :

(a) total amount of grant given to Orissa under 
Operation Blackboard Programme during each of the 
last three years;

(b) the amount of grant utilised, year-wise; and

(c) the percentage of primary schools in Orissa 
covered by the programme?

TH E  D E P U TY  M INISTER IN TH E  M INISTRY OF 
HUMAN R ESO UR CE DEVELO PM EN T (DEPARTME^^T 
O F EDUCATIO N AND D EPAR TM ENT O F C U LTU R E) 
(KUMARI SELJA) : (a) and (b). The details of release 
and utilisation of funds during the last three years as 
per infbrmatton available are given below *

Year

Funds

Released Utilised 
(Rs. in lakhs)

1992-93 2496.68 1029.24
1993-94 868.12 1164,31
1994-95 1743.92 1880.90

(c) Central assistance has been released for all 
primary schools originally targetted to be covered by 
the programme.

[TYanalattonJ

ProcurenMiit Centraa

3989. SHRI LALLBABU RAi ; Will the Minister of 
FO OD be pleased to state :

(a) whether the Governm ent have receive.d 
complaints regarding cheating of farmers at various 
wheat procurement centres:
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(b) If 80, th« dstalls th«r«of, S tat»w »«; and

(c) the action taken by the Qovernment in this 
regard?

THE MINISTER OF FOOD (SHRI AJIT SiN Q H ); (a) 
No such complaint has been received so far during the 
current Rabi Marketing Season 1995*96.

(b) and (c). Does not arise.

Price* of Foodgraine

3990 OR. MAHADEEPAK SINQH SHAKYA ■

SHRI QUMAN MAL LODHA

Will the Minister of FOOD be pleased to state .

(a) whether the Government have reduced the 
prices ot foodgralns being sold in the open market by 
the Food Corporation of India;

(b) If so, the foodgralns whose prices have been 
reduced and the extent of reduction made in prices 
thereof,

(c )  whether the Governmertt have estimated the 
financial loss to be suffered by the Corporatton due to 
this reduction,

(d) If so, the extent of loss suffered during the last 
three years till date;

(e) whether the Qovernment have taken any steps 
to curtail the administrative expenditure of the 
Corporation to check Its toss;

(f) ir so, the details in this regard?

THE MINISTER OF FOOD (SHRI AJIT S IN Q H ). (a) 
and (b). The prices of wheat and rice for sale in open 
market are fixed by a High Level CommMtee of Food 
Corporation of India constituted for the purpose, state- 
wise and on month to month basis. No reduction in 
prices of rice have been done since January, 1995, but 
In respect of wheat the prices in Maharashtra and four 
Southern States have been reduced fmm the month of 
April, 1995. Statements i and II Indicating state-wise 
prices of wheat and rice are enctosed

(c) and (d). The prices of wheat and rice fbced for 
open sale are above the Central Issue Price for PDS or 
RPDS The realisation of cost under open sale is more 
than what wouki have been realised if the quantity had 
been Issued under PDS/RPDS. Hence, In fact there Is 
some reduction in food subsidy During 1993-94 
estimated subsidy saving provisionally was Rs. 160 
crores The estimated saving In subskiy during 1994-95 
is Rs. 125 crores (provwionaliy).

(e) The Food Corporation of India draws up annual 
action plans aimed at reducing its costs including 
administrative over heads.

(f) The Annual Actton Plan fbr 1994-95 had set a 
target to reduce the staff strength by 1050 thereby 
making an estimated total saving of Rs. 5.92 crores

STATEMENT-1

Pmes Fixed for tha Opan Sale of Wheat for each Region from October, 1993 to April, 1995

Rate RsVPMT

Name of the 
State

Oct.93 Nov 93 Dec93 Feb.94 
and and 

Jan.,94 March,94

Aprll,94 Aug.94 Oct.94 Dec.94 Jan.95 
to July and and to 
1994 Sept.94 Nov.94 March,95

Aprll,
1995

1 2 3 4 5 6 7 8 9 10 11

Punjab/Haryana/ 
Uttar Pradesh

Sale for 
the month 3850/- 3850/- 4100/- 4100/- 4150/- 4200/- 4150/- 4100/- 4100/-

Delhi of Oct. 4050A 4050/- 4250/- 4250/- 4250/- 4300/- 4200/- 4150/- 4150/-

Rajasthan 1993 was 4000/- 3950/- 4150/- 4150/- 4200/- 4260/- 4200/- 4150/- 4150/-

Jammu and Kashmir conducted 4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-

Himachal Pradesh on the 4000/- 4000/- 4200/- 4200/ 42S0/- 4300/- 4200/- 4150/- 4150/-

Maharashtra basis of 4450/- 4400/- 4650/- 4500/- 4550/- 4600/- 4550/- 4500/- 4350/-

Qujarat tender 4300/- 4250/- 4450/- 4350/- 4400/- 4450/- 4400/- 4350/- 4350/-

Madhya Pradesh enquiry 4100/- 4000/- 4200/-
•4100/-

4100/- 4150/- 4200/- 4150/- 4100/- 4100/-■
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1 2 3 4 5 e 7 8 9 10 11

West Bengal
and Orissa 4400A 42S0/- 4400/- 4350/- 4400/- 4450/- 4400/- 4350/- 4350/-
Bihar 4300A 4190/- 4350/- 4300/- 4350/- 4400/- 4350/- 4300/- 4550/-

Tamil Nadu 4500A 4500/- 4750/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/-

Andhra Pradesh 4450/- 4450/- 4700/- 4550/- 4600/- 4650/- 4600/- 4550/- 4550/-

Karnataka 4550A 4550/- 4750/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/-

Kerala 4600/- 4600/- 4800/- 4600/- 4650/- 4700/' 4650/- 4600/- 4550/-

Price of wheat under open sale for Madhya Pradash reduced to 4100/- p/MT w.a.f. 4.3 1994.

STATEM ENT-ll

The Prices Announced by F C l for Open Sale of Rice During January, 94 to April, 1995

Rate fte. per M T

Name of the 
State

Jan., 94 *Feb.,94 
to 

May,94

June,94 
to 

July,94

Aug.,94 and 
Sept.,94 

•* 1.10.94 
16.10.94

17th
Oct.

to
Dec.,94

Jan.,95 
to 

Apr .95

Punjab The Sale was conducted 6600/- 6550/- 6550/- 7150/' 7050/' 7000/-

Haryana on the basis of tender 6600/- 6550/- 6550/- 7150/- 7050/- 6950/-
Uttar Pradesh enquiry 6600/- 6550/- 6550/- 7150/' 6800/- 6800/-
Delhi . 6700/- 6600/- 6600/- 7200/' 6900/- 6700/-
Rajasthan 6600/- 6550/- 6550/- 7150/' 6900/- 6800/-

Jammu and Kashmir 6600/- 6550/- 6550/- 7150/- 6900/- 6800/-
Himachal Pradesh 6600/- - - - •
Maharashtra 6800/- 6700/- 6650/- 7250/- 6800/- 6600/-
Guiarat 6800/- 6700/- 6650/- 7250/- 6800/- 6600/-

Madhya Pradesh 6600/- 6550/- 6550/- 7150/- 6700/- 6600/-

Bihar 6600/- 6550/- 6550/- 7150/' 6800/- 6600/-

West Bengal 6600/- 6550/- 6550/- 7150/' 6800/- 6600/-

Orissa 6600/- 6550/- 6550/- 7150/- 6750/* 6650/-

Tamil Nadu 7000/- 6700/- 6650/- 7250/- 6800/- '6600/-

Andhra Pradeeh 6600/- 6550/- 6550/- 7150/- 6700/- 6600/-

Karnataica 7000/- 6700/- 6650/- 7250/- 6800/- 6600/-

Kerala 7100/- 6700/- 6650/' 7250/- 6600/- 6600/-

Tlw prIoM for fiM rlo* both raw and parabolM <■ R« 200/- P/MT Ims than tha that of supar fine rica In Andhra Pradash 
It to IM* by Ra. 100A par MT tor FMruary, 1994.
Priea for flna rlea ia Rs. 900/- laaa than that of suparflna rica

Natienat Edueatlen Policy

3801. SHRI NAWAL KISHORE RAI :
8HRI QUM AN MAL LOOHA :

Will tho M ini»t«r of HUMAN R ESO U R CE 
DEVELOPMENT b « piM M d to state :

(a) wttolhor a committoa wa» eonstitutad by tha 
Qovammant to ravtamr tha National Education PbHcy In

1992 and to give suggestions In regard to 
dacantraiisation of ttie management of education 
system;

(b) If so, tf)e composition of tite said committee and 
tha data on which tha commMaa was eonstitutad and 
the item by which the said committee was asi(ed to 
submit Its report;

(c) whether the said commlttea has submitted its 
raport to the Government;
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(d) If so, wh0th«r the Qov«mm«nt have taken steps 
on the suggestions made by the committee;

(e) if so, the details thereof; and

(f) if not. the reasons therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI S E L JA ): (a) to (f). Yes Sir. A Central Advisory 
Board-of Education (CABE) Committee on Decentralised 
Management of Education was constituted on 2nd 
February, 1893 under the Chairmanship of ShrlVeerappa 
Moiley, the then Chief Minister of Karnataka. The 
composition of the committee Is at Statement > I. The 
CommWee submitted Its report to the Chairman of CABE 
on 16th September, 1983. The gist of the main 
recommendations is at Statement-ll. The report of the 
Committee was considered by the CABE In its meeting 
held on 15th October, 1993 and subsequently by the 
Chief Ministers in their Conference heM in New Delhi 
on 15th February, 1984 whteh endorsed the report and 
commended It for appropriate adaptatton and effective 
Implementation by the States and Union Territories 
keeping in view their specific sHuatton as well as the 
spirit of the 73rd and 74th Constltutton amendments.

STATEMENT-i

CABE Committee on DecBntralisad Management of 
Education Members and Permanent Invitees

Members

1 Shrl M Vearappa Molly 
Chief Minister 
Karnataka.

2 Dr (Smt.) Chitra Nalk 
Member (Education)
Planning Commission 
New Delhi.

3 Shti E T. Mohammed Basheer 
Education Minister
Kerala

4 Professor K. Ponnuswamy* 
Education Minister
Tamil Nadu.

5. Shri S.S. Chakraboity 
Education Minister 

' West Bengal.

6 Shrl Prafulla Chandra Qhadai* 
Education Minister 
Orissa.

7. Shri Q.C. Rajkanshi*”  
Education Minister 
Assam.

Chairman

8. Shrl Narhari Amin****
Education Minister 
Qujarat.

. 9. Dr. Sudhir Ray, M.R 
(Member CABE)

10. Dr. Syed Hasan
Director, Insan School/College 
Kishanganj, Pumea (Bihar)
(Member, CABE)

11. Professor Mrlnal MIri 
Department of Philosophy 
North Eastern Hill University,
Shillong.
(Member, CABE)

12. Shri PK. Uma Shanker 
Former Director, lIRA 
New Delhi
(Chairman, Task Force on 
(Management of Educatton)

13. Shrl S.R. Sankaran 
Fonner Secretary
Department of Rural Development

14. Shri V.B.L. Mathur
Adviser to Governor of Rajasthan 
Jaipur

15. Shri R.D Sonkar
Adviser to Governor of Uttar Pradesh 
Lucknow

16. Secretary
Department of Legal Affairs 
Ministry of Law, Justtee 
and Company Affairs 
New Delhi

17. Secretary
Ministry of Rural Development 
New Delhi

18. Secretary
Ministry of Urban Devetopment 
New Delhi

19. Secretary 
Ministry of Labour 
New Delhi

20. Dr. R.V. VkMyanatha Ayyar 
Joint Secretary 
Department of Education 
Ministry of Human Resource 
Development 
New Delhi

PERMANENT INVITEES
1. Dr. P.V Ranga Rao 

Education Minister 
Andhra Pradesh

Member-Seeretary
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2. 8«cr«tary 
D*p«rtm«nt of Education 
MlnMry of Human Rasourca 
Davalopmant
Naw Dalhl

3. Additional Saeratary 
Dapaitmant of Education 
Mlniatry of Human Raaourea 
Pavalopmant
Naw Dalhl

4. Advlaar (Education)
Planning Commlaslon 
Naw Dalhl

' 5. Dlractor
National Council of Educational 
Rasaareh and Training 
Naw Dalhl

6. Joint Dlractor
National Inatltuta of Educational 
Planning and Administration 
Naw Dalhl

7. Dr. S.C. Nuna 
Fallow
National Inatltuta of Educational 
Planning and Admlnlatration 
New Dalhl

* In plaea of Or. C. Arrangarayagam w.a.(. 30th July, 
1998

** In plaea of Shrt ChaiUtfiya Pratad Mi^M w.a.f. 17tti 
August, 1993

*** In pUua of Dr. Karshmda* Sonari w.a.r. 2ard April, 
1993

'*** In plaoa of Dr. BhumI Dhar Barman w.a.f. 30lh July,
1993

STATEMEimi
iWam RBGom m niM ons MMd» by th9 CABE  
CommHtM on D»e0ntnfk»d ,Manag0mMt of 

EduetHon

1. Saparata Education Commtttaaa to ba aat up at 
Panchayat, Panchayat Samlti and ZiNa Parlahad 
lavala.

2. Tha Panchayat Standing Commlttaa will axarclaa 
auparviaion ovar aarly childhood .cara^and 
«dueM on, non4ormaf aducatlon, primary aducatlon 
and adult aducatlon programmmaa In its 
JurMietion. It wM alao axarclaa aupanrlaton ovar 
oempoalta uppar primary achoola undar dalagation 
of powAfs Ifom ttia Panchayat SanriU.

3. Tha Panchayat Samiti Standing Commlttaa on 
EdueattoA wiN ba raaponalMa for managamant of 
adutt adwftatlon, non>formal aducatlon, aarly

chUcMood cara and aducatlon and schools ot the 
Panchayati Raj bodlaa up to uppar primary level, 
undar tha overall auparviaion of tha ZWa Pariahad

4. Tha  powers of tha Zllla Parlshad Standing 
CommRiae on Education witi Include establiahmant 
and maintanoe of achools up to secondary level 
including recruitment and appointment of staff and 
payment of aalarias, aubjact to Qovernment 
guidelinea. All exiating schools up to secondary 
level will ba tranaferred to the control of Zilla 
Parlahad. In furture all aacondary schoolf In the 
atata sector wHI be eatabllahad only by tha Zilla 
Parlshad. Tha Commlttaa wilt also ohannaiize 
granta to aided schools subject to Government 
rules, it wiH alao axarclaa academic supervision of 
all schools including private schools up to 
secondary level.

5. The Government primary, upper primary and 
aacondary schools in the municipal areas alongwlth 
their staff may ba transferred to different 
Municipalitiaa. They will have control over the staff 
axept in matters of recruitment which will be done 
by an organiaation dealgnated for this purpose by 
the State Government.

6. The State Government may provide adeqata grants 
to these bodies for managing tha institutions 
transferred to them as well as development granto.

7. Tha State Government or an appropriate State 
level body would exerciae overall auparviaion and 
retain residuary powers.

Chuelty to Aniihala

' 3992. KUMARI UMA BHARTI :
SHRI MOHAN RAWALE .

Will the Minister of ENVIRONMENT AND FO R ESTS 
be pleased to state :

(a) tha number of buffaloea/animala that can be 
loaded in one truck aa par law;

(b) whether the Government are aware of the cases 
of over loading of animala whMa transporting them,

(c) H so, the details thereof;
(d) the action talwn by the Government in this 

regard;

(e^ whether the Government propoaa to amend the 
Prevention of Cruelty to Animals Act. 1960 to impose 
stringent penally for auch erbnea; and

(f) If ao, tha datalla thereof?
TH E  MINISTER OF STATE OF TH E  MINISTRY OF 

ENVIRONMENT AND FO R ESTS (SHRI KAMAL NATH);
(a) Tha number irf buflaloaa/aniifMilB that can ba baded 
In gooda vahiclaa undar tha provfaiona of Tranaport of 
Animala Rulaa, 1878, r>otified undar the provialons of 
Prevention of Cruelly to Animala Act, I960, are given 
in the Stalamant ancloaad.
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(b) to (d). The concernMl law •ntoicing D«partm»nt 
of the State Qovammant or any parson authorlsad by 
tha Stata Qovammant in thia bahatf ia compatant to 
initiata action in caaaa of ovar loading of animals whila 
transporting tham. Caaaa of ovar loading brought to tha 
notice of tha Central Govemmant are fonvarad to State 
Governments for taking action aa par tha provlaions of 
the Rules.

(e) and (f). Qovemment have received suggestions 
for maidng tha panaltiaa for the offences committed 
under tha provisions of the Prevention of Cruelty of 
Animals Act. I960 mora stringent. The suggestions are 
under consideration to make the Prevention of Cruelty 
to Animals Act, 1960 more effective.

STATEMENT

Norms and Standanis tor Loading Animats In Goods 
Vahlclas lor Ttvnsportlng.

Animal Number Space required

(a) cows/buffaloes 
bulls/bultocks/ 
yaks/calvea

(b) Equines

6 2 square metres 

4-6

In case of Sheep and Goat the norms are as under:

Approximate weight 
of animal in kilograms.

Space required in 
square metres 

Wool0d Shorn

Not more than 20
More than 20 but 
not more than 25
More than 25 but 
not more than 30 
More than 30

0.18 0.16 
0.20 0.18

0.23 0.22

0.28 0.26

[English]

Subsidised Footf Qraina

3993. SHRI V. DHANANJAYA KUMAR ;
SHRI J. CHOKKA RAO •

Will the Mlnstter of CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state :

(a) whether some State Government have made a 
special request to the Union Govemment to allocate 
additional quantity of food grams for distribution under 
PDS at subsidised rates;

(b) if so, the details thereof, State<wlse;

(c) the response of the Government in this regard;
and

(d) the popuiatton likely to be benefited under the 
subsidised rice scheme in Andhra Pradesh?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH) : (a) to (d.). The Central Govarnmant had 
received a requeat from the Government of Andhra 
Pradesh for allocation of additional quantity of 
20,000 MTs of rice per month over their normal monthly 
allocation of 1,90,000 MTs, for their schema for 
distributing rice at Rs. 2/- par kg. Govemment of Andhra 
Pradesh has reported that the monthly entitlement of 
eligible househoida under tha scheme haa been 
Increaaed from 20 kg to 25 kg. Tha State Government 
has reported that 4.56 crore people are covered under 
the acheme. The Central Government had. enhanced 
the monthly aliocatton of rice to 2,10,000 MTs per month 
as requested by Andhra Pradesh Government w.e.f. 
Feb 95. Govemment of Gujarat had also requested for 
altocatton of one lakh MTs of wheat per month as against 
their normal monthly allocation of 53,500 MTs of wheat 
per month, for distribution under their new scheme of 
supplying wheat at Rs. 2f- per kg to poor families. The 
Central Government had enhanced the monthly 
altocation of wheat to 75,000 MTs for four months with 
effect from May, 1995.

[TransiattonJ
Foodgrains

3994. OR. CHINTA MOHAN ;
SHRIMATI BHAVNA CHIKHLIA ;
SHRI GUMAN MAL LODHA ;

Will the Minister of AGRICULTURE be pleased to 
state ;

(a) whether 192 million tonnes has been fixed as 
the target for foodgrain productwn in the country for the 
year 1995-96;

(b) if ao, the target fixed for the productton of each 
of the foodgrains;

(c) whether the Govemment have Identified such 
foodgrains whose production is less than the 
requirement of domestic consumption in the country 
while fixing the targets for comparath^ely more production 
of foodgrains;

(d) If so, the names of such foodgrains ; and
(e) the percentage of increase made in the target 

as compared to the production of these foodgrains 
during the year 1994*95?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) Foodgrain-wise targets of production for 1995> 
96 are as follows :

Crops Targets in Million Tonnes

Rice 80.00
Wheat 60.00
Coarse cereals 36.50
Pulses 15.50

Total Foodgralna 192.00
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(c) and (d). Yas, Sir. The production of pulses Is 
•omewhat short of the requirament.

(a) Tha parcantaga incraasa In tha targat flxad for 
foodgralns for 1995-06 is about 3 par cant ovar tha 
llkaly production of total foodgralns In 1994-95. However, 
In caaa of pulaas whoae present production Is short of 
requirement, flie proposed increase in the target is 8.2 
per cent.

(English]
Qauge Conversion

3995. PROF. SAVITHRI LAKSHMANAN : Will the 
Minister of RAILWAYS be pleased to state .

(a) whether the Qovernment have constituted a 
“Qauge Conversion Task Force”;

(b) If so, the achievements' made by this “Task 
Force” on the gauge conversion projects since It come 
Into existance;

(c) the details of composition to this “Task Force” 
and monthly expenses thereupon;

(d) whether the Qovernment have given time limit 
to this Task Force to submit its report; and

(e) if so, the details thereof?

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
SH A R IEF) : (a) A Task Force functioned between 
February, 1992 and December, 1993 for monitoring the 
progress of gauge 9onversion work.

(b) The Task Force monitored movement of materials 
and progress of works in the first year of project- 
Unigauge.

(c) The Task Force consisted .of the following ;

(1) Shri Raj Kumar, then GAO
(C), Southern Railway : Leader

(2) Shri A. Mittal, then Executive 
Director/ CC  Railway Board

(3) Shri P. Rajagopalan, then 
Executive Director
F (L and F), Railway Board

(4) Shri S.K. Choudhary, then 
DIrector/TT (POL)
Railway Board

(5) Shri U.R. Chopra, SAG,
IRSE/ Northern Railway

Dy. Leader

Member

Member

Member
Secretary

Members of the Task Force except Member 
.Secretary worked In addition to their normal duties and 
no extra expenses were therefore, involved. Expenditure 
incurred on the salary and allowances of Member 
Secretary during the tenure of the Task Force came to 
Rs. 1,90,890.

(d) and (e). The Task Force was entrusted with 
monitoring functiona and no Report waa required to be 
submitted.

Expert Oroup on Capital Structure

3996. PROF UMAREDOY VENKATESW ARLU : Will 
the Minister of RAILWAYS ba pleased to state :

(a) whether and Expert Qroup had been conatltuted 
by the Railways to study the Capital Structure in 1978;

(b) the major recommendattons of this Expert Qroup;

' (c) whether the Government have accepted its 
recommendations and the number of recommendations 
Implemented: and

(d) If so, details thereof?

TH E  MINISTRY O F RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) Yes, Sir. .

<b) to (d). A Statement is enclosed.

STATEM EN T

(b) to (d) : The details are given below:

Recommendations of the Expert Group Actton Taken

1 2

1. The* amount representing the element of over-capitaiisation
(Rs. 122.54 ctores) should be written off without financial adjustment.

Accepted and implemented.

2. The Capttal-at-charge to the extent of Rs. 475 crores, representing 
the elememt of contribution, as distinct from dividend pakl by the 
Railways to General Revenues, should be written off.

' Not accepted.

3. There Is an Imperative need for stepping up allocations to the 
Oepreciatton Reaerva Fund.

Accepted and implemented.*

4. The HablNty of the Railways in respect of their unremunerative' 
assets should be klentified separately and relief therefor provided by * 
the Nattonal Exchequer so that intereat-l>earing short term loans are not 
unneceaaarlly accumulated on the Railways' account for a k>ng period of 
time. In this framework, then, the profitable part of tlM Railway bualneaa

Accepted and Implemented.
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5.

Should generate enough resources not only to pay the normal dividend to 
the Exchequer on what would be the really productive part of the Railway 
assets but also to finance the various Funds (OeprecMkm Reserve Fund 
and Development Fund) from which alloeatlons can be made to tepiace, 
modernise and also, if so desired, expand the Railways productlva capacity.

The more important components of capital costs relating to unproductive 
assets should be made eligible for dividend concessions, as an extension of 
the concessions already granted by the succeessive Railway Convention 
Committees. These are -

7.

9.

(i) Capital cost of all new lines taken up after 1-4-1955 on other 
than financial considerations. The Capital cost is about Rs. 182,13 
crores and it should be exempted from payment of dividend. If any 
such Una becomes remunerative for a period of five years the 
capital cost of such a iine should attract dividend liability.

(ii) Capital cost of uneconomic branch lines which is already exempted 
form payment of dividend should be on the basis of annual reviews 
and not on the basis of the figure determined in one of the earlier 
years.

(ill) The provision about malung over of surpluses, If any, to General 
Revenues in respect of National Investments (losses being 
absorbed by Railways) may be deleted or alternatively there 
should be a provision for losses also being passed on to 
General Revenues.

(h<) The capital cost of suburban services (Rs. 114.64 crores) should 
be exempted from payment of dividend.

(V ) The capital cost of ferries (Rs. 5.05 crores) should also be 
exempted from dividend liability.

(V i) The capital cost of welfare buildings Nice hospitals, dispensaries, 
health units, clubs, institutes, schools and Colleges, hostels and 
Other welfare centres (Rs. 3.43 crores) should also ^  exempted 
from dividend liability.

On the capital cost of residential buildings (Rs. 96.21 crores) dividend 
should be charged only at 3.5%.

All the existing indebtedness to-date should be written off.

in future temporary bonowings should be confined to malting up the 
shortfall in Development Fund, and such loans should be repayable 
ovef a period of 10 yearn, and should carry interest at a 
subsidised rate of 3%.

There should be no system of temporary borrowings for making up 
shortfalls In dividend payments. Any shortfalls in dividend shoukl be 
carried over for 20 years, at the end of which unlk|ukiated iiabillties 
shoukl be extinguished.

Accepted and implemented

Accepted and implemented.

This item has been brought 
under the purview of Hem 5(i).

Not accepted.

Accepted and inplemented. 

Accepted and implemented.

Accepted and implemented. 

Not accepted.

Partially accepted. Temporary 
borrowings are confined to 
making up shortfalls In 
Devetopment Fund but the rate 
of interest at present payable 
on such loans is the current 
divMend on Capitai-at-charge.
Partially accepted and 
Implemented. The shortfall 
In dividend payments is carried 
In a defen^d dividend iiabilHy 
account which is to be 
iiqukiated from future 
surpluses.

10 10% of the dividend reliefs accruing from the recommendattons of the
Expert Group shoukl be set apart every year In a separate Amortization 
Fund, which when built up to a respectable size over a period of 10

Not accepted.
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1 2

years should b« utilissd to amortiss that portion of capital which has baan 
proposad for axamption from payment of dividend. If after 30 years of 
operation of the fund there Is still a balance of the capital to be amortised, 
that should be dropped from the booics without financial adjustment, as has 
been recommended in the case of elements of over-capitallsatlon.

•

1. The Expert Group also recommended that ;

(0 The cost of new lines considered necessary, but are 
unremunerative, should be charged to Development Fund as was 
the ease prior to 1-4-SS. The group do not, however, recommend 
the reversal of the adjustments already carried out. This recomm­
endation about change in allocation may be made applicable from 
1-4-1979 in respect of the on-going projects as also new projects 
taiten from that date.

Not accepted.

(ii) The limit of Rs. 25,000/- for new minor worlcs chargeable to 
Revenue may be raised to Rs. 1 lalch.

Accepted and implemented.

(iii) The limit of Rs. 3 laKhs for charging the cost of unremunerative 
operating improvements to Open Line Worlw-Revenue may 
be raised to Rs. 5 lakhs.

Accepted and Implemented

(IV) At present the cost of ail land is charged to Capital. This may 
be changed. The allocation of the cost of land should follow the 
allocation of the work for which land is acquired.

Not accepted.

(V) Capital cost of works charged to capital initially on the basis 
of their remunerativeness shoukl be written back to DF/OLWR etc., 
If on the basis of productivity tests, they become unremunerative.

Not accepted.

(VI) At present ail costs of Gauge converstons and Electrificatton are 
charged to Capital. Whenever, such projects are in view, 
replacements of signalling equipment, track renewals etc. are 
postponed. But for the Gauge Conversion or Electrlficatton, such 
equipment couM have been replaced or track renewed In the normal 
course by charge'to ORF In cases where such replacements are 
defen-ed in view of the Impending Gauge Converston or 
Electrification on the basis of deliberate declstons, the cost of such 
items of works should be estimated and charged to DRF instead of 
to Capital.

Not accepted.

(vii) Production Units should also be allowed to operate DF/OLWR/ 
Revenue to avoid every item of expenditure in those units going 
to Capital and subsequently getting transferred as part of cost of 
Rolling Stock.

Not accepted.

(viii) Inventory balances and balances in Workshop Manufacture 
Suspense shoukl be spilt up into "Capitar and "Revenue' and 
two sets of balances under these classifications shouM be 
maintained.

Not accepted.

(ix) Overburdening Capital through transfer prices of Rolling Stock 
(alHn-coats) manufactured In the Production Units should be 
avoided (Proforma on-cost, including depreciation and interest 
Is an instance in point).

Not accepted.

(X) At present losses of cash and stores relating to Capital'tranaactkwis 
are adjuated to Capltal-eSOO. This shoukl be charged to Revenue 
to avoid double debit to Capital.

Net accepted.

(XI) Restoration of assets tost/damaged due to patural calamities, 
during conatructioo. should be adjusted to Revenue Aeeeunt.

Not accepted.
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1

(yii) Adjustm*nt8 to Ctpltal of cost of maintenance and operation and Not accepted
eamlnga in respect of lines not opened for traffic may be given up.
Ttiese may be cliarged to-Revenue.

(xiii) Para 903 (5)*Qi provides.that the originai cost at debit of Capital Not accepted, 
(estimated If not imown) of an asset (falling within the categories
mentioned in note 2 to paragraph 910) replaced at the cost of DRF 
be transfSrred to DF In terms of item 6 of Para 910<GI. The said 
note 2 under para 910-QI, however, restricts that capital be relieved 
only when such worlcs are undertalwnd ‘t>y themselves''. The words 
I jy  themselves* may be deleted so that Capital can be relieved 
while replacing such of these worlcs even though they fonned part' 
of a scheme when they were created

(xiv) Para 902 (5)>QI provides that full cost of replacement of an asset Not accepted,
where original cost was charged to Revenue, being within the
new minor works limit but is now mors than Rs. 25,000/- provided 
it is not chargeable to OF or OLWR be charged to Capital In these 
cases also the cost of replacement may be charged to DRF 
instead of to Capital as the assets were originally created from 
Revenue.

(X V ) For works of yard remodelling etc the return on Investment Is Not accepted.
Worked out reckoning savings In detention which are not 
susceptible of precise determinatton The return on such projects, 
to be deemed as remunerative, may be ralssd from 10% to 15% 
under DCF tochnk|ue.

(xvl) Provision of over-head electrte traction equipment for Private/ Not accepted.
Assisted sMIng is an Hem of Railway Capital even for portion 
falling within private land In terms of para 2010-E. Such costs 
may be debited to the Siding owner or DF.

(xvll) Expenditure on Surveys Is Initially charged to Revenue.* but when Not accepted,
the projects are taken up, these costs are capitalised. Such 
costs may not be written back from Revenue.

(xvlll) At present spares, beyond certain monetary values In Diesel Not accepted.
Sheds, Steam Sheds and Electric Sheds are capKalised.
Since these spares are primarily meant for maintanance 
purposes and are actually used for repairs, the same need 
not be aitocated to Capital.

UnhrereHy in National Caplttii Region

3907. SHRI QOPi NATH QAJAPATHI ■ Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state ;

(a) whether Qovemment have a proposal to set up 
a separate university for the National Capital Region;

(b) whether the proposed university is likely to be 
set up during 1995-96 academic year;

(c) If so, the site selected for the purpose; and

(d) the fund earmarked for this purpose?

THE D EPU TY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI S E U A ) : (a) No, Sir. However, the National 
Capital Region Planning Board had set up, in

September, 1994, an Inter-State Task Force for an 
indepth examlnatton of the various issues Involved m 
the creatton of a separate university for the National 
Capital Region.

(b) to (d). Do not arise.

fOranalatlon]

Paeeenger FaclHllea

3998. SHRI CHHITUBHAI GAMIT :
SHRI N.J. RATHVA :
SHRI CHANDRESH M TE L  :

Will the Minister of RAILWAYS pleased to state :

(a) whether the basic passenger amenities and 
facilities provkjed at Jamnagar, Hapa, Dwarka, Okha
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and (Mher reRway stations on Rajkot and Bhavanagar 
divisions, Surat Station and In trains of Wastsrn Railway 
ar« Inadequate;

(b) If so, the reasons therefor;

(c) the time and manner in which -all the basic 
passengets and other amenities are likely to be provided;

(d) the amount spent on each of the stations of the 
above divisions during January 1, 1994 and March 31, 
1995, and

(e) the amount likely to be spent during the current 
year?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
S H A R IE F ) : (a ) to (c). Passenger amenities 
commensurate with the volume of traffic handled have 
already been provided at these stations. Further 
amenities will be provided when so warranted by 
increase In traffic.

(d) and (e). Details for each ‘of the divisions are as 
under ■

(figures In lakh of Rupees)

Diviston Expenditure in the period 
1/94 to 3/95

Ailocatton
1995-96

Rajkot 35 15
Bhavnagar 25 13

[English]

Production of Puleee

3999. DR. KRUPASINOHU BHOI :
SHRI K. PRADHANI .
SHRI ANNA JOSHI :

Will the Minister of AGRICULTURE be pleased to 
state ;

(a) the target set for the production of pulses for the 
Eighth Plan;

(b) the achievements made in that direction so far;

(c) the spscial measures being taken to achieve 
the target set for Eighth Plan;

(d) whether production of pulses during the year 
1950*51 wa« accounted for 16.5 per cent of the food- 
grains which dropped to 7.6 per cent by 1992-93;

(e) whether because of the drop In productton there 
has been a decline in per capita dally availability from 
peak 75 gms in 1959 to 37 gms in 1993;

(f) whether as a result of this situatton, the prices 
of pulses have risen beyond any calculation since many 
yean and putoM have gone 1)eyond the reach of the 
poor )>eople; and

(g) If so, the corrective measures proposed to i»e 
taken In this regard?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
N O N -C O N V E N TiO N A L  E N E R G Y  S O U R C E S  AND  
M IN IS TER  O F S TA TE  IN T H E  M IN IS TR Y  O F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) The 
target of productton of pulses for the terminal year of 
Eighth Plan ie  1996-97, Is 17.00 million tonnes.

(b) The production achieved in 1993-94 waa 13.10 
million tonnes.

(c) The Centrally Sponsored National Pulses 
Development Project (NPDP) Is In operation in the 
country to increase productivity and production of pulse 
crops for achieving the targeta.

(d) The percentage of pulses to the total foodgrains 
production in 1950-51 and 1992-93 was 16.548 and
7 14 respectively.

(e) There has been decline in per capita per day 
availability of pulses which has come down from 75* 
grams in 1959 to 34.8 grams in 1993. There are many 
other sources of protein supply, HKe cereals, milk, fish, 
meat, fruits, vegetablea etc., productton of which has 
increased many foM. The over all protein availability 
has increases per capita per day.

(f) and (g). Prices of Pulses have gone up as there 
has been general inflation In prices of all commodities 
which are also decided by the market forebs. Steps 
have been taken to Increase the production of pulses 
through increase In area and productivity.

Centrally Sponsored Schemes

4000 OR. SA K S H IJi : Will the Minister of 
AGRICULTURE be pleased to state :

(a) the amount of‘ allocation made for Centrally 
sponsored schemes relating to white revolution, animal 
husbandry and fisheries Implemented in Utter Pradesh 
during 1994*95, scheme-wise; and

(b) the targets fixed and actually achieved in respect 
of these schemes during the said period?

TH E MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND N E TA M ); <a) The details 
of various central^ eponeored achemes relating to white 
revokttton, animal husbandry and fisheries implemented 
In Uttar Pradesh alongwith the funds released dunng 
1994^5 are given in the Statement encloaed.

(b) Aa a reauit of the Implementation of various 
schemes, the taroets fixed and achievements made in
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respect of milk, egg and wool production and areas 
covered under the scheme of development of fresh 
water aquaculture during 1994*95 are as under ;

1994-95
Target Achievements

(Ant.)

(!) Milk 11.4 11.4
(million tonnes)

(ii) Egg (miUion) 1309 1309

(ill) Wool (OOO'kg) 2400 2400

(IV) Water area 6000 5900
brought under
fish culture (ha)

STATEMENT

Details of Various Csntrally Sponaorsd Schamas 
Relating to Whita Ravolutlon. Animal Husbandry and 

Fistienes Implemented In Uttar Pradesh Atongwith 
the Funds Released during 1994‘9S.

(Rs. in lakhs)

S.No. Name of the Scheme 1994-95

1 2 3

1. Assistance to States for Feed 
and Fodder Development 86.65

2 National Project on rinderpest 
eradicatton 46.50

3 Assistance to States for control ' 
of animal diseases 33.60

4 Professional Efficiency 
Development Programme 6.42

5. Assistance to States for 
modernisatton/improvement of 
abattoirs and establishment 
of carcass and by products 
Utilisation centres and 
hide flaying units 179.748

6. integrated Sample Suryey 24.09

7. Natnnal Bull Production 
Programme 25.75

8 National Ram/Buck Production 
Programme 20.525

9. Development of Pack Animals 10.40

10 Assistance to States for Integrated 
Piggery Development 15.00

11. integrated dairy development in 
non<operation, hilly and backward 
areas 200.00

1 2 3 ,

12. Development of fresh water
aquaculture 170.00

13. Welfare of fishermen 36.66
14. Strengthening of infrastructure for

Inland fish marketing 50.00

Circular Railway

4001. SHRi NIRMAL KANTi CHATTERJEE : Will 
the Minister of RAILWAYS be pleased to state ;

(a) whether any time bound programme has been 
chalked out for the electrificatton of Circular Railway:

(b) If so, the details thereof; and

(c) the steps taken by the Government to fulfil the 
persistent demand of running of DMU rakes and 
complete their missing link of circular raHway at Calcutta 
between Princep Ghat and Majerhat section?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No, Sir.

(b) and (c). Single line, non-electrified circular 
railway from Oum-Dum to Princep Ghat has already 
been commlsstoned for commuter traffic, its extension 
to Ma)erhat and also for doubling and electrificatton of 
the entire length will be considered on finaiisatton of a 
fresh Techno-Economic Report and Cost Benefit Analysis 
Study at present in hand. Taking up of the project 
depends upon result of the survey and availability of 
resources in the coming years.

At present, there is no proposal for introductton of 
DMU trains on Circular Railway.

Unnatural Deaths of Animals

4002. SHRI K.H. MUNIYAPPA ; Will the Minister of 
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether the Government have taken note of the 
unnatural deaths of endangered animals kept in zoos 
and safaris;

(b') if so. the details thereof;
(c) whether the Government have taken any action 

against the officers who are guilty of negligence for the 
death of these animals;

(d) if so, the details, thereof; and

(e) the present number of tigers and lions in both 
zoos and safaris?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) Government have taken note of deaths of animals 
reported by Zoos/Safaris to Central Z!oo Authority.

(b) Central Zoo Authority has received reports of 
deaths from various zoos/safaris. 1699 animals died 
during 1993-94 in vartous zoos.
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(c) «nd (d). ZoM  «r* own«d by Central Qov«mment, 
State Qovammanta, Municipal Coiporations, Socistlas, 
TVusts and Public Sactor Undartakings*. Action aa par 
ruiaa for nagllganea for any apacific daraliction of duty 
laading to daath ia takan by tha controlling authority.

(a) Praaant numbar of tigara and Itona In zoos ara 
344 and 547 raapactlvaly.

Promotion/1>«inlng Policy in NCOC

4003. SHRI KABINDRA PURKAYASTHA : Will tha 
Minister of AGRICULTURE ba plaaaad to state ;

(a) whether any policy of promotion/training has 
been formulated In NCDC;

(b) If not, the reaaons for not formulating such policy 
even after 30 yeara of Its eatablishment;

(c) whether the Qovemment propose to start the 
process;

(d) if so, the time by which final decision Is likely 
to ba taken in this regard; and

(a) If not, the reaaons therefor?

THE MINISTER OF STATE IN TH E MINISTRY OF 
AGRICULTURE (SHRI ARViND N E TA M ). (a) The Service 
Regulations of National Cooperative Development 
Corporatton (NCOC) have been notified on 25.5.1968. 
These Regulationa include recruitment rules which 
Include promottonal policy as an In-built component. In 
so far as provkiing training to the officials of NCOC are 
concerned, the NCOC deputes Its officials under various 
training programmes depending upon the requirements, 
relevance of the subject matter and suKabiilty of the 
officials concerned.

(b) to (e). Do not arlaa.

[Translation]
DouMina of Railway line

4004. SHRI BHAWANI LAL VERM A ; Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the aurvey pertaining the doubling the 
railway line from Champa to Korba under Bliaspur 
Division of South-Eaatem railway haa been completed; 
and

(b) If ao, the time by which approval In thia regard 
ia likely to be aocordad and the eatimated cost to be 
incurred on thia work?

THE MINISTER O F RAILWAYS (SHRI O.K. JAFFER 
SHARIEF) : (a) No, Sir. The aurvey Is still in progress.

(b) Does not arlaa.

New Sugar Mllla

4005. SHRI FVSWAN OIWAN :
SHRI CHINMAYANANO SWAMI :

WIU the Miniater of FOOD be pieaaed to atate :

(a) whether production of augarcane haa been 
diacontiiiued due to Im Hc of auger mWa m varfoua Statea

where good quality augaicane uaed to be produced;

<b) if ao, the details thereof; State-wise and the 
reaction of the Government thereon;

(c) whether Government propose to conduct a 
survey for setting up sugar mills in these regions:

(d) number of proposals received by the 
Government for aetting up of new sugar mlHs at present, 
State-wlae;

(e) the number of proposals cleared so far, State- 
wise; and

(f) the reasons for delay In clearing the remaining 
proposala?

THE MINISTER OF FOOD (SHRI A JIT  SINGH) : (a) 
and (b). No, Sir, According to the information available 
with the Ministry of Agriculture, the production of sugar 
cane haa increaaed during the current season 1994-95 
as compared to the previous season 1993-94.

(c) The Unh>n GovernmerA does not set up Sugar 
Mills In any part of the Country. It, however, grants 
letters of intent/industrial licences In accordance with 
prevailing licensing policy guidelines for setting up of 
the new sugar mills It is for the entrepreneurs to conduct 
sun/eys for the setting up of new sugar mills.

(d) to (1) Out of 938 pending proposals for setting 
up of new sugar mills in vartous States of the Country. 
813 proposals have already been scrutinised by the 
screening Committee till 31 1.1995. After examination, 
recommendations of the Ministry of Food were sent to 
the Ministry of Industry for consideratk>n by the Licensing 
Committee. As on 3i 1.1995, 74 letters of intent have 
been Issued by the Ministry of Industry. The State-wis'e 
number of pending proposals, number of proposals 
considered and letters.of intent issued is given In the 
Statement enclosed.

STATEM ENT

StatB-wlse Position of Proposals Rscsivod, 
Consktsrad and Lettais of Intont Issuod for Sotting 

up of New Sugar Mills (as on 31.1.199S)

S. Name of State No. of No. of No of
No. Proposals Proposals Letters

Pending Considered of
by the intent

Screening
Committee

Issued

1. Uttar Pnideah 346. 274 25
2. Maharashtra 241 225 17
3. Gujarat 13 13 2
4. Bihar 27 27 1
5. Hatyana 18 18 4
6. Punjab 34 30 '
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1 2 3 4 S

7. Andhra Pradesh 100 97 15
8. Karnataka 69 60 5
9. Tamil Nadu 47 41 2

10. Madhya Pradesh 26 14 2
11. Rajasthan 2 2 -
12. Orissa 8 7 1
13. Kerala 1 1 ■
14 Himachal Pradesh 2 1
15. Assam 2 2
16 Arunachal Pradesh 1 ■ 1
17 Nagaland 1 ■

Total 938 813 74

[English]

Prict of Molatse*

4006. SHRI SOBHANADREESWARA RAOVADDE: 
Will the Minister of FOOD be pleased to state .

(a) the price of one tone of molasses prior to de­
control;

(b) the price per ton of molasses as on December
31. 1994, State-wise;

(c) the additional pr^its being earned by the sugar 
mills by crushing one lakh ton of sugarcane, State- 
wise;

(d) whether the Government have issued 
instructions to pass on SO per-cent of this profit to the 
cane growers;

(e) If so. the details thereof;

(f) the States where these instructions have not 
been followed; and

(g) the reaction of the Government thereto?

THE MINISTER OF FOOD (SHRI A JIT  SINGH) : (a) 
Before decontrol, the price of molasses was regulated 
under the Molasses Control Order, 1961. The prices of 
various grades of mojasses existing before decontrol 
were as follows:

Rs. 144Aonne 
Rs. IISAonne 
Rs. 89Aonne 
Rs. 86Aonne

Grade I 
Grade II 
Grade III 
Below Grade III

(b) As per information received from the sugar 
factories, a Statement showing the average realisation 
made by the sugar factories during the sugar season
1993-94 (October-September) Is enclosed.

(c) Profit/loss of sugar factories depends on various 
factors, such as adequate cane availability, size age 
and condition of Plant and machinery, technical and 
managerial competence, cane price, sales realisation

from sugar and by-products, etc. Thus the additional 
profits being earned by sugar mills by crushing one 
lakh tonne of sugarcane cannot be separately identified.

(d) to (g). Income derived from sale of by*pioduets, 
including molasses, is taken into account while 
computing the notified cost of productton of sugar. Excess 
realisation by sugar factories based on the aforesaid 
cost of- production is to be shared between the cane 
growers and the sugar factories as provided under 
Clause SA of the Sugarcane (Control) Order, 1966.

4

STATEMENT

AvBrage Realisation Made by the Sugar Factories on 
the Sale of Molasses During the Sugar Season

1993-94 (Oct-September)

S.No. Zone Average Rate 
(Rs/Quintal) 

(1.10.93 to 30.9.94)

1. Punjab 101.48
2 Haryana 90.94
3. Rajasthan 80 56
4. West Uttar Pradesh 66.07
5. Central Uttar Pradesh 74.51
6. East Uttar Pradesh 88.57
7. Madhya Pradesh 209.38
8 South Gujarat 159.06
9. Saurashtra 191.93

10 South Maharashtra 141.41
11. North Maharashtra 123.27
12. Central Maharashtra 150.92
13. North Bihar 92.10
14. South Bihar
15. Orissa-Assam-Nagaland-

West Bengal 281.14
16. Andhra Pradesh 132.89
17. Karnataka 115.72
18. Tamil Nadu and Pondicherry 133.81
19. Kerala, Goa and Costal Karnataka 150.00

All India 110.57

Centrally Sponsored Schemee Id Gufarat

4007. SHRI DILEEP BHAI SANGHANI : Will the 
Minister of AGRICULTURE be pleased to state . .

(a) the detalla of the Centrally sponsored schemes 
Implemented in Gujarat State during the years 1093-94, 
1994-95 till date with a view to boost agricultural 
production;

(b) the achievements made under theee schemes 
'during the above period;

(c) the expenditure Incurred thereon, so far;
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(d) th« inoMitlvM b«ing provid«d to 1«rm«ra In the 
8 U t»  to boost th« agriculturaVhortieulturai production; 
and

(•) th« furthar stops proposad to ba takan by tha 
Govammant to aneouraga tha famiats of tha State?

TH E  M INISTER O F STATE IN TH E  MINISTRY OF 
AGRICULTUR E (SHRI ARVIND NETAM ) : (a) and <b). 
Tha following Important Cantral/Cantrally sponsored 
schemas hava baan Implemented In Gujarat during 
1993*94 and 1994-95 :

(1) Integrated Cereal Development Programme
• Rica (During 1993-94).

(2) Integrated Cereal Development Programme
- Wheat (During .1993-94).

(3) Intensive Cotton Development Programme.
(4) National Pulaas Development Programme.
(5) Oilseeds Production Programme.
(6) National Watershed Development Project for 

Rainfed areas.
(7) Soil Conservation In the catchment of River 

Valley Projects.
(8) Promoting use of Plastics In Agriculture.
(9) Integrated Development of Tropical and 

Temperate zone fruits.
(10) Development of spices.
(11)- Balanced and Integrated use of fertilizers.

The jmpiementation of the schemes has helped in 
substantial Increase in production of foodgrains, 
oilseeds and cotton over the production in 1991-92.

(c) An amount of about Rs. 52 crores waa raleasad 
to the State Government in respect of these schemes 
during 1993-94 and 1994-95.

(d) and (a). Tha incentives provided under the crop 
development schemes during this period to the farmers 
included distribution of certified seeds, herbicides, Plant 
Protection chemicals and equipments, improved farm 
implements, production technology demonstrations, 
farmers training, etc. Under Horticulture Development 
Programmaa, assistance was provided for new 
Nuraaries and tissue culture units, supply of planting 
material, distribution of minHdts, training of farmers, etc. 
Assistance was alao provld.ed under the scheme for 
use of plastics In agriculture for installation of drippers, 
mulching and setting up of green houses. This 
aasistanca under various programmes will be continued 
during tha remaining period of the Eighth Plan.

'Upflradatiorr of Railway Junction

4008, SH R I D W AR AK A NATH  D AS : Will tha 
Minister of RAILWAYS ba pleaaed to atate :

(a) whether Government Ijave any proposal to 
upgrade tha Badarpur Railway Junction in Karimganj 
dMitet of Aaaam aa RaHway diviaion; and

(b) if not, tha reaaons therefor?

TH E  MINISTER O F RAILWAYS (SHRI O.K. JAFFER  
SHARIEF) : (a) and (b). A study of Issues relating to 
reorganisation of zones and divisions has recently been 
completed by this Ministry. Further processing for 
formulation of proposals and other related matters Is 
being undertaken.

Denotification of Foraat Land

4009. S H R I RABi RAY : Will the Minister of 
ENVIRONM ENT AND FO R E S TS  be pleased to state ;

(a) whether the Government of Punjab has deckled 
to identify a large chunk of forest land near Chandigarh;

(b) if so, tha details thereof;

(c) whether the decision of the Government of 
Punjab has violated the provisions of the Forest 
(Conservatton) Act, 1980; and

(d) if so, tha concrete steps taken by the 
Govemment in this regard?

TH E  MINISTER O F STATE O F TH E  MINISTRY OF 
ENVIRONM ENT AND FO R E S TS  (SHRI KAMAL NATH):
(a) to (d). A report was received from Regional Office 
of this Ministry at Chandigarh that a news Mem had 
appeared in a vernacular news paper ‘Ajif on 12th 
March, 1995 that a deciston had been taken by the 
Punjab State Government to de-notify private areas 
closed under Section-4 and 5 of the Punjab Land 
Preservation Act, 1900 in the State. The report further 
stated that this wouki be in vhiiatton of the oroviaions 
of tha Forest (Conservatk>n) Act, 1980. Accoramgly. tha 
Mlniatry had writtai  ̂ to the State Government on 3rd 
April, 1995 requesting them to keep the decision of the 
State Government in abeyance. The State Government 
has since informed that no such decision has bean 
taken.

(Translation]

Prioaa of Onion

4010. SHRI JANARDAN MISRA : WHI the Minister 
of AGRICULTURE be pleased to state ;

(a) whether the prices of onion have again 
Incraaaed in tha country as a result of lifting the ban on 
export of onk>n; and

(b) if so, the stapa propoaad to be taken by the 
Govemment to control Ita price?

TH E  MINISTER O F STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) ; (a) No, Sir. 
The export of onion was suspended for a brief period 
from 22.10.1994 to 3.11.1994. With the arrival of late 
Kharif crop and than summer crop, the wholesale Price 
Indax of onion exhibited a declining trend. The price 
altuatton of onton is at praaant satMaotory.
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(b) Sinca tha pricM of onion at presant ara ruling 
at a raaaonabla laval, no apacific atap ia raqulrad.

[English}

Taj Mahal

4011. SHRI SREENIVASA PRASAD :
SHRI TARA SINGH :

Will tha Minister of ENVIRONMENT AND FORESTS 
ba plaasad to atata :

(a) whether the Supreme Court has held hia Ministry 
responsible for violating the directivea on the pollution 
to Taj Mahal;

(b) if so, the details of the guidelines/directives 
issued by the Supreme Court to his Ministry for 
Implementation;

(c) whether the Government propose to implement 
directives of the Supreme Court In letter and spirit; and

(d) if so, by whan and If not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). The Hon'ble Supreme Court of India, in Hs 
order dated 24.02.1995, in W.R (Civil) No. 13381/84 • 
M.C. Mehta Vs. Union of India and Others, regarding 
the effect of pollution on the Taj Mahal, has asked the 
Government to lasua strict instructions to the effect that 
anviranment protection matters be dealt with on a war- 
footing. Further, the Hon'ble Court expressed 
dissatisfaction regarding the delay in granting 
environmental clearance for setting up of a 
Hydrocracker unit in the Mathura Refinery. It has aiao 
been directed that Increasing poNutton of air and waters 
of the country haa to be viewed wKh utmost anxiety and 
given top-moat attention specially by the Ministry of 
Environment and Forests.

(c) and (d). Consequent to the directions of the 
Hon'ble Supreme Court, the Government have given a 
greater thrust for the implementatton of certain prtority 
programmes. These Include the following ;

(I) Unleaded petrol has been made available 
from 01.04.1995 in the four metros of Delhi, 
Calcutta, Bombay and Madras for use with 
new four<wheeler petrol vehicles required to 
be fitted wtth catalytic converters to control 
toxic vehicular emiaaton In these cities.

(II) Several stepa have been inttlatad Including 
a ten point package programme to save the 
Taj Mahal from the deleterious effects of air 
pollution. A Committee under the 
Chairmanahip of Dr. & Varadarajan has been 
set up for, Inter-alla, identifying the control 
maaaurea to decreaae poiiutton In the Agra- 
Mathura Tl'apezium. The Committee has 
accelerated Its work.

(Ill) Steps have b««n inttlatad for devetopnwnt of 
National Master Plan for Solid Waste 
Management.

(hr) Additional amphasla haa been given to 
Induatrial pollution oontrol and oompHance 
by the induatrlea of the consent requirements 
of the State RsHutton Control Boards to limit 
the diacharge of affluenta and emiasions 
wHMn the praacribed atandards,.

(v) With the laaue of the Environment Impact 
Aaaeaament Notification in January 1994 
(amended In May, 1994), carrying out 
environmental Impact aaaessment and 
formulating an effective environmental 
management plan have been made 
mandatory for projects with a significant 
pollution potential.

(vl) Through a Central initiative, upgradation of 
the facilltlea of the Pollution Control Boards 
in aeveral States has been undertaken.

[TnnalathnJ

Over Bridgec

4012. SHRI CHETAN RS. CHAUHAN : Will thp 
Minister of RAILWAYS be pleased to state :

(a) whether the Government have received any 
proposal from the Government of Uttar Pradeah for the 
construction of over-bildges on raihway crossings during 
the last three years;

(b) if so, the details thereof;

(c) whether the Government propose to construct 
over-bridges on such railway crossings which are 
situated on Important and overcrowded placea;

(d) If so, the details thereof;

(e) the locations were conatructton work of over- 
brMgea is going on; and

(f) the time by which thla work la likely to complete?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF); (a) and (b). The State Government desired 
replacement of foltowing level croaalngs by Road over/ 
under bridges.

(I) Road under bridge in lieu of level erossing 
No. 154-C at Km. 16/31-33 on Delhi- 
Ghazlabad aection of Gauahala Road at 
Ghazlabad.

(II) Road over bridge in lieu of level erossing 
No. 109-A at Km. 1325/35-37 on Ghazlabad- 
Kanpur section Ramghat Road near Aligarh 
Junction.
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(iii) Road ovar bridg* in Ilou of lev«l crossing 
No. 95-A St Km. 1206/29-31 at Hathrss.

(iv) Road over bridge, in replacement of levei 
crossing No. 74/Spi. at Km. 105/8-9 on 
Qhaziabad-Moradabad section.

(v) Road over bridge in replacement of level 
crossing No. 41/Spi. at Km. 64/10-11 near 
Hapur.

(vi) Road over bridge in replacement of level 
crossing No. 40-B at Km. 91/8-9 near Sakoti 
Tanda.

(vii) Road over bridge in lieu of level crossing 
No. 404/A-3 at Km. 1376/1-2 on National 
Highway No. 24 near Rampur.

(viil) Road over bridge in lieu of level crossing 
No. 413/A-3 at Km. 91/8-9 on National 
Highway No. 24 near Moradabad.

(Ix) Road under bridge in lieu of level crossing 
No. 29 at Etawah.

(x) Mau-lndara Road over bridge in lieu of level 
crossing No. 2A at SIkatia.

(c) and (d). Busy level crossings those having more 
than 1 lakh train vehicle units a figure obtained by 
multiplying number of trains and number of road traffic 
units passing over the levei crossing in 24 hours are 
consMered for replacement by road over/under bridge 
if proposal is sponsored by the State Qovemment duly 
consenting to sharing of cost as per njles.

(e) and (f). A Statement Is enclosed.

STATEM ENT

(e) and (f). R The details are given below

S.No. Location Target
Railway
Portion

State Qovemment Remarks 
Portion

1 2 3 4 5

1. Road over bridge in lieu of level 
crossing No. 34-B at Km. 58/15-16 
at Suitanpur

Work heki up due to 
non-acquisition of land, 
Railway portion of work 
will t>e completed in one 
year after acqulsltton of 
land

Not available

2. Road over bridge in lieu of level 
crossing No. 12-A at Km. 877/26-27 
at Subedarganj. 12/95 Not fixed

3. Road over bridge in lieu of level 
crossing No. 73-A at Km. 143/11-12 
at Phaphamau. Completed 9/95

•

4. Road over bridge in lieu of level 
crossing No. 26-A/E2 at Km. 187/8-12 
Rai-Barieily. Completed 3/96

5 Road over bridge in lieu of level 
crossing No. 279-B3 at Km. 1175/6-7 
at Hardol. 12/96 12/96

■

6. Road over bridge in lieu of level 
■ crossing No. 116-A at Km. 6868/0-1 

on Ahraura Road-Jeonathpur sectton. Completed 9/9*5

7. Road under bridge in lieu of level 
crossing No. 29<A at Etawah. 12/96 Not fixed.

8. Road over bridge between MaU'Indara 
in lieu of level crossing No. 0/Spi.

Bridge commlsstoned.

9. Road over bridge In lieu of level 
crossing* No. ‘6 near eye/haliet hospj^l 
at Kanpur. Not fixed Not fixed

Work woukl be taken up 
after State Government 
starts work on approaches.
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1

DEPOSIT WORKS

10 Road over bridge In Balamau by 
pass road at Km. 55/126 at SItapur.

11. Road over bridge 3 Nos at Faizabad.

State Government has 
made only part payment.

Sporte Facilities

4013. OR. LAL BAHADUR RAWAL ; Will the 
Minister o1 HUMAN RESOURCE DEVELOPMENT be 
pleased to state :

(a) whether the Qovernment have formulated any 
scheme for providing sports facilitias to the poor children;

(b) If so. the details thereof; and

(c) the places where sports centres are located in 
Uttar Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTRY AFFAIRS 
(SHRI MUKUL WASNIK) : (a) and (b). No, Sir. However, 
facilities for sports are provided through following 
schemes of the Government and Sports Authority of 
India (SAI) :

(I) Scheme of Grants for Creation of Sports 
Infraetrueture :
Central assistance on matching basis Is 
provided to State Governments and voluntary 
sports bodies tor construction of infrastructure.

(II) SehenM of Grants to Rural Schools :
A lump sum grant up to Rs. 1.00 lal(h can be 
availed of by a rural secondary/senior 
secondary school for development of play 
ground and purchase of sports equipment.

(HI) Aseietance to Rural Sporte Club :
Under the scheme of Rural Sports 
Programme, a rural sports club can be given 
assistance for sports equipment with one time 
grant up to Rs. 30,000/-. In case of tribal 
blocK, assistance up to Rs. 45,000/- 4nay be 
given. This may be followed by a grant of 
Rs. 5,000/- per annum for subsequent two 
years.

(Iv) National Sports Talent Contest Scheme :
Selected children are admitted for training in 
sports in SAI adopted schools where their 
board, lodging, tution fees etc. are met by 
SAI.

( V )  Special Area Games Centree :

The scheme aims at identifying groups and 
regions where natural* talent and aptitude for

a particular sport exists. Selected children 
are given training In sports, in addition, 
educational and vocatlonartralnlng facilities 
are also provided.

(vl) Sports Profects Development Area (SPDA)
The scheme aims at providing baaic sports 
facilities at selected locattona through a 
comprehensive and integrated system of 
coaching and training.

(vil) Sports Hostel Scheme :
The scheme aims at establishing and running 
sports hostels for sportspersons who have 
been successful In State and national level 
championship.

(vlii) Boys Sporte Companies tot Army :

SAI and Army are jointly operating this 
scheme for scouting talented boys and 
training them In sports.

(c) In Uttar Pradesh, SAI Sports Centres are located 
at Dehradun, Varanasi, Lucknow, Roorkee, Ranikhet, 
Bareilly, Kashipur and Ra-Barellly.

[English]

Raja Rammohan Roy Library Foundation

4014. SHRI CHITTA BASU : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state :

(a) whether the Government had'ordered an enquiry 
into the functioning of the RAJA RAMMOHAN ROY 
LIBRARY FOUNDATION;

(b) If so, whether the enquiry has since 1>een 
concluded;

(c) If so, the findings thereof; and

(d) action taken in this regard?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) A review Committee has been 
appointed by the Qovernment.

(b) No, Sir.

(c) and (d). Do not arise.
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Vthicular Polhition
4015. SHRI AMAL OATTA : Will th« Minister of 

ENVIRONM ENT AND FO R ES TS  b « ptoasad to state :

(a) tha datalls of dlractions givan by the Supreme 
Court regarding raduetion of pollution by motor vehicles;

(b) the steps taken by the Government for carrying 
.out the directions;

(o) whether the Qovernment have been able to 
comply with the directions fully and in time; and

(d) if not, the reasons therefor?

TH E MINISTER O F STATE O F TH E  MINISTRY O F 
ENVIRONM ENT AND FO R E S TS  (SHRI KAMAL NATH)
: (a) The Supreme Court had directed‘vide its Order 
dated 21.10.94 that from 1.4.1995, unleaded petrol 
should be sold In the four hnetropoliton cities of Delhi, 
Bombay, Calcutta and Madras through selected retail' 
outlets to cater to the requirements of new catalytic 
converter fitted four-wheeler petrol' vehicles sold In 
these metros from this date.

(b) The Qovernment has implemented the Court’s 
directive by Introducing unleaded petrol which is being 
supplied in the four metros through 154 retail outlets 
from this date, for use of new catalytic converter fitted 
four>wheeler petrol vehicles sold and registered in these 
metros from 1.4.95.

(c) Yes, Sir.

(d) Does not arise.

Induetrial Licence to Sugar Mills

4016. SHRI SHIV SHARAN VERMA :
SHRIMATI BHAVNA CHIKHLIA :

Will the Minister of FOOD be pleased to state :

(a) the number of entrepreneurs/companles/miiis 
that have applied for Industrial licences for setting up 
of new sugar mills and expansion In the existing units 
during 1994-95, State-wise;

(b) the stops being talcen to clear the applications 
which have already been forwarded by the State 
Qovemments, State-wise;

(c) whether the Qovernment have withheld the issue 
of industrial licences for setting up of sugar mills 
particularly In Qu)arat;

(d) if 80, the details thereof; and

(e) the estimated time by which these licences are 
lli(eiy to be issued to the applicants?

TH E  MINISTER O F FO OD (SHRI A JIT  S IN Q H ): (a) 
During tfie Sugar Year 1994-95 (October-September) 
up to 31.1.1995, 25 proposals for grant of letters of 
Intent for setting up of new sugar nitills, and 8 proposals

for expansion in the existing sugar units have betfn 
received through the Department of Industrial 
Development, Ministry of Industry. The State-wise detaiis 
are given below :

S. Stete 
No.

No. of proposals No. of proposals 
recehred for received for 

setting up of expansion 
new sugar mHis in the existing 

Unite

1. Utter Pradesh 13 4
2. Madhya Pradesh 2 1
3. Maharashtra 2 1
4. Karnataka 2 -
5. Andhra Pradesh 2 1
6. Tamil Nadu 3 1
7. Nagaland 1 -

Total 25 8

(b) The Central Government is at present reviewing 
the licensing policy for sugar Industry. A decision on the 
pending applications for grant of letters of intent for 
setting up of new sugar mills would be taken thereafter.

(c) As on 31.1.95, no proposals for setting up of 
new sugar mlHs in the State of Gujarat were pending 
consMeratton In the Ministry of Food.

(d) and (e). Questton does not arise.

[Tnns/atlon]

Indo-Gemian Collaboration

4017. SHRI RAMPAL SINQH : Win the Minister of 
HUMAN R ESO UR CE D EV ELO P M EN T be pleased to 
state :

(a) whether any agreement has recently been 
signed between India and Germany to give assistance 
to those universities that promote education and 
technique transfer;

(b) if so, the details thereof; and

(c) the data from which the said agreement would 
be implemented?

TH E  D E P U TY  M INISTER IN TH E  MINISTRY O F 
HUMAN RESO URCE DEVELOPM ENT (DEPARTM ENT 
OF EDUCATION AND DEPARTM ENT O F  C U LTU R E) 
(KUMARI SELJA ) : (a) According to the informatton 
furnished by the University Grante Commission add 
Department of Culture, no agreement is reported to 
have been signed for assistance to those universities 
that promote educatton and technique iranstor. However, 
a Cultural Exchange Programme for the period 199^- 
96 was signed on October 13,1993.

(b) and (c). Do not arise.
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lyH.av*! Ratorm Agaticy
4018. 8HR1 RAM KRIPAL YADAV ;

SHRI KASHIRAM RANA*:

Will th« Ministsr of CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION b« pl«as0d to 
stats :

(a) ths dstalis of ths work dons during ths prsvlous 
ysar to constttuts ths trl*lsvsl rsform agsnciss at District 
Isvsl, Stats levsl and National Isvsl to strsngthsn ths 
Consumsr Protsctlon Act; and

(b) ths dstalis of ths work complstsd so far In this 
rsgard?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH) ; (a) and (b). Ths Consumsr Protsctton Act, 
1986 sn«/isagss sstting up of thrss-tlsr machlnsry for 
ths rsdrsssal of consumsr grisvancss. A National 
Consumsr Disputss Rsdrsssal Commission (National 
Commission) has bssn sst up by ths Csntral Govsrnmsnt 
at ths national isvsl. 31 Stats Consumsr Disputss 
Rsdrsssal Commisstons (Stats Commissions) and 457 
Consumer Disputss Rsdrsssal Fora (District Forum) 
havs bssn sst up by ths Stats Govsrnmsnts/UTs. 
Bssidss, two Divistonai Fora and ons Stats Commisston 
is functioning In Jammu and Kashmir under ths Jammu 
and Kashmir Consumsr Protsction Act, 1987. The 
Planning Commission has agrssd to provMs Rs. 61 
crores as one-time financial assistance to the State 
Govsrnments/UTs for strsngthsning infrastructurs of the 
consumer fora.

[English]
Centrally Sponsored Sehsmes

4019. SHRI SHARAD DIQHE : Will the Mlnistsr of 
HUMAN RESOURCE DEVELOPMENT bs pisassd to 
state :

(a) whether a number of schsmss of ths Dspartmsnt 
of Education ars either not executed or are 
implemented partially by the States while funds allocatsd 
for thsm remain unussd;

(b) if so, the details thereof; and

(c) whether Government have taken any steps to 
get the centrally sponsorsd schsmss fully Implsmented 
by ths States?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) to (c). Csntrally Sponsored 
Schsmss havs In-built mschanisms for continuous 
monitoring to snsurs propsr utilization of funds snd 
Implsmantatlon. Ths systsmic dsficiencies in ths 
Implementation of the Centrally Sponsored Schemes In 
Primary sducatton wsrs rsviewed in the spscial mssting 
of ths State Educatton Minlstsrs convsnsd In Nsw Dslhl

on 4th April, 1995 and it was dscklsd to maks mors 
systsmatic arrangemsnts for monitoring and evaluation.

Admission in Kendriya Vidyalayas

4020. SHRI MUHI RAM SAIKIA ; Wm ths Mlnistsr 
of HUMAN RESOURCE DEVELOPMENT bs pisassd to 
rsfsr to ths rsply given to Unstanvd Ousstion No. 1124 
on March, 21, 1994 and stats ;

(a) ths dstalis of ths guldsllnss rsfsrrsd to thsrsin;
(b) whsthsr ths Commlttss mads any rscom- 

msndattons about ths sizs of ths class/ssctton;
(c) If so, ths dstails thsrsof; and
(d) ths numbsr of admissions mads undsr spscial 

dispensation ordsred in excess of 10% limit during
1994-95?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCES DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI S E L JA ): (a) to (c). Ths main rscommsndations 
of ths Committss ars :

(I) Total No. of admiasions In all Kendriya 
Vidyalayas on spscial dispsnsation should 
not exceed 10% of the total admissnns of 
the previous acadsmic ysar.

(II) The class strsngth shoukl bs limitsd to 35 
studsnts psr ssction and svsn aftsi 
admission on spscial dispsnsation this 
should not sxcssd 45.

(ill) Whsrsvsr ths class strsngth hss sxcseded 
the other limit of 45 the Government should 
provide additional Infrastructurs like 
additional class rooms, addKtonai sections, 
additional tsachers and additional schools 
whsrsvsr nscsssary.

(Iv) A Msmbsr of Parllamsnt can rscommsnd two 
namss for admisston in sach acadsmic year 
and consultativs committee members and 
Ministsrs can rscommsnd 5 sach.

A Monitoring Committss comprising soms Msmbsrs 
of Parllamsnt from ths Consultativs Committss of th'b 
Ministry of Human Rssourcs Dsvslopmsnt may bs 
constltutsd to rsvisw such admissions on spscial 
dispsnsation ssch ysar.

(d) Ksndriya Vidyalaya Sangathan has informsd 
that 667 admlsstons have been ordered in excess of 
10% limit during 1994-95.

Procurement Price of Foodgrains

4021. SHRI GEORG E FERNANDES : Will ths 
Mlnistsr of FOOD bs pisassd to stats :

(a) ths procursmsnt pries, sconomlc pries, issue 
pries snd sate pries of foodgrslns In opsn marksts in 
ths country during 1993-94 and Aprll-Septsmbsr,
1994-95; and
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<b) th* ftxport prtctt of whsat and rica markatod by 
tha Food Corporation of India abroad during 1993-94 
and April'Saptambar, 1994-957

THE MiNISTEn O F FOOD (SHRI AJfT S IN G H ): (a) 
Statamanta I to IV giving raquialta Information ara 
ancioaad.

(b) No commarcial axport of foodgraina waa mad« 
by Food Corporation of India during 193*94 and .1994- 
95. Howavar, amaii quantitiaa of rica wara auppliad to 
Napal on no-prafit*no-loaa baala l.a. at FCI'a aeonomic 
coat aa a gaatura of goodwill to a nalglii>ourlng country

STATEMENT-1

Pmeunm »nt Priea, Centrat Issue Price (Ex-FCI Qodovms) and Eeonomte Cost of 
Wheat and Paddy/Rice During 1993-94 and 1994-95.

(Rs. par quintal)'

Procurement Price Central Issue Price Economic Coat

Markating Whaat Paddy Effective Wheat Rice
Year Common Fine Super From 

Fine
Common Fine Super 

Fine
Year Wheat Rica

1993-94 330* 310 330 350 11.1.93 330 437 497 518 1993-94 532.03 665 10

1994-95 350 340 360 380 1.2.94 402 537 617 648 1994-95
(RE)

562.45 724 00

Marketing Yaar i for wheat ; April -  March 
for Paddy/Rica : Oct. - Sept.

* Including bonu* of R«. 25/- par quintal

STATEMENT-lf

Procurement Pricea of Levy Rice for 1993-94 and 1994-95 Khartf Marketing Season

S.No. Statea Common Fine Super Fine
1993-94 1994-95 1993-94 1994-95 1993-94 1994-95

1 . Andhra Pradeah 518.90 565.45 550.40 596.95 581.90 ■ 628.45
2 Assam 514.70 545.25 554.30 584.30 586.00 615 10
3 Bihar 500.20 535 90 - 566.50
4. Qujarat 484.45 - 513.80 - 543 15 -

5 Haryana 529.20 579.80 578.25 630 30 616.00 668.50
6. Delhi 526.20 553.85 578.25 602.05 616.00 638.50
7. Karnataka 494.05 538.35 524.00 568.25 553.95 598.20
8 Madhya Pradeah 512.85 546.05 543.95 576.40 575.10 606 75
9 Orlaaa 528.80 576.15 560.90 608.30 593.05 640 40

10. Rajaathan 521.30 556.15 565.35 611.10 606.75 653 10
11. Punjab 533.40 582.55 582.00 633.40 620.90 671 85
12. Uttar Pradeah 1501.45 556.35* • 531.75 587.20 * 574.75 631 90*
13. Weet Bengal 1483.25 531.95 530.90 575.55 561.20 605.85
14. Maharashtra 501.65 546.30 531.90 576.60 562.20 606 85
15. Pondicherry 489.05 - 518.70 - 548.30 -
18. Chandigarh 524.25 566.35 572.90 615.70 610.25 653.05

* U,R prioaa of rlea up to 15.12.1994 ara ghwn abovs and wWi aftoot frem ia.l2.l994 lha lavy prloa* w«l 
ba aa Mtawt ;

Common - Ka. 558.85 FIna • Rs. 588.85 Suparflna - R*. 834.75
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STATEMENT-tll

RATE R*yPMT

Nw m  of 
IlM State

Oet.93 Nov.93 Oac.93 ft Feb.94 ft 
Jan 94 Mar94

Apr.94 to 
Jul94

Aug.94 & Oct94 ft 
Sap.94 Nov.94

Dac.94 Jan.9S Id 
Mar.95

Apr.95

Punjab Sals 
Hatyana for 
Uttar Pradash tha

3850/- 3850/' 4100/- 4100/- 4150/. 4200/- 4150/- 4100/- 4100/-

Dalhi month 4050A 4050/- 4250/- 4250/- 4250/- 4300/- 4200/- 4150/- 4150/-
Rajasthan of 4000/- 3950/- 4150/- 4150/- 4200/- 4250/ 4200/- 4150/ 4150/-
Jammu and 
Kashmir

Oct.,93 
was

4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-

Himachal
Pradash

conducted 
on the

4000/- 4000/- 4200/- 4200/- 4250/- 4300/- 4200/- 4150/- 4150/-

Maharashtra basis 4450/- 4400/- 4650/- 4500/- 4550/- 4600/- 4550/- 4500/- 4350/-

Gujarat of 4300/- 4250/- 4450/- 4350/- 4400/- 4450/- 4400/- ' 4350/- 4350/-
Madhya
Pradash

tender
enquiry

4100/- 4000/- 4200/- 
*4100/-

4100/- 4150/- 4200/- 4150/- 4100/- 4100/-

Wast Bengal 4400/- 4250/- 4400/- 4350/- 4450/- 4450/- 4400/- 4350/- 4350/.

Bihar 4300A 4190/- 4350/- 4300/- 4350/- 4400/- 4350/- 4300/- 4300/-

Tamil Nadu 4500/- 4500/- 4750/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/-

Andhra
Pradash

4450/- 4450/- 4700/- 4550/- 4600/- 4650/- 4600/- 4550/- 4550/-

Karnataka 4550/- 4550/- 4750/- 4600/- 4650/- 4700/- 4650/- 4600/- 4550/-

Kerala 4600/- 4600/- 4800/- 4600A 4650/- 4700/- 4650/- 4600/- 4550/-

* P riM  of wheat undor opon aaio for Madtiye Pradoth roducod to 4100/- P/MT w.o.f. 4.3.1984.

. STATEMENT-IV

Pr/e«s Announced by FCI for Open Sale of Rice During January, 94 to April, 199S
Rate Rs. per MT

Name of the State January Feb. 94 
94 to

May. 94 *

Jun. 94 
to 

Jul 94

Aug. 94 
and 

S e p . 94 **

17th Oct 
to

Dec. 94

Jan. 95 
to 

Apr. 95

1 2 3 4 5 6 7

Punjab The 6600/- 6550/- 6550/- 7050/- 7000/-

i-laryana sale was 6600/- 6550/- 6550/- 7050/- 6950/-

Uttar Pradesh conducted 6600/- 6550/- 6550/- 6800/- 6800/-

Delhi on the 6700/- 6600/- 6600/- 6900/- 6700/-

Rajasthan basis of 6600/- 6550/- 6550/- 6900/- 6800/;

Jammu and Kashmir tender 6600/- 6550/- 6550/- 6900/- 6800/-

l-limachal Pradesh enquiry 6600/- - - -

Maharashtra 6800/- 6700/- 6650/- 6800/- 6600/-

Gujarat 6800/- 6700/- 6650/- 6800/- 6600/-

Madhyji Pradesh 6600/- 6550/- 6550/- 6700/- 6600/-
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1 3

Bihar

W M t Btngat 

Orissa 

TamU Nadu 

Andhra Pradash 

Karnataka 

Karala

6600/'

6600A

6600/-
7000/-

6600/-

7000/-

7100/-

6550/-

65S0/-

6550/-

6700/-

6550/-

6700/-
6700/-

6550/-

6550/-

6550/-

6650/-

6550/-

6650/-

6650/-

6800/-

6800/-

6750/>

6800/-

6700/.

6800/-

6800/-

6600/-

6600/-

6650/-

6600/-

6600/-

6600/-

6600/-

T h «  prIo M  for (in* rlea both raw and parboHad in Rs. 200/- P/M T i « M  than tha that of aupartna itaa. In  Andhra 
P ra d M h  it is i* M  iiy Ra. ICO/- par M T  for Fab., 94.

Prica lor f im  tic* is R s. 300/- iass than that of supsrflns rlca.

Rai ih on Coconut

4022. SHRI RAMESH CHENNITHALA ; Will the 
Ministar of AGRICULTURE ba pleased to state :

(a) whether ICAR has done any research on 
coconut; and

(b) If ao. the details of research done on coconut 
dunng the last three years?

TH E MINISTER 0F> STATE IN TH E  MINISTRY OF 
N G N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND  
M IN IS TER  O F S TA TE  IN T H E  M IN IS TR Y O F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) ; (a) Yea, 
Sir. Indian Council of Agricuitural Reaaarch la conducting 
Research on coconut at Central Plantation Crops 
Research Institute, Kaaaragpd (l<«iala) and Its regional 
station Kayangulam (Kerala), Kldu (Karnataka), 
Andamans and Lakaha dweep isianda. Under All India 
Coordinated Research Project on Palms, the coconut 
research Is being done at 10 centrea located in the 
State Agricultural Universities.

(b) The ma)or achlavaments during the last three 
years are :

(I) TWO high yielding coconut varietlea viz. 
Veppankulam 3 (Tamil Nadu) and Doubia 
Cantuary (Andhra Pradeah) were relaaaed.

(ii) Hot Spot aurveya in root (wilt) diaeaae 
affected areaa of Kerala have helped to 
identify dlaeaaa free high yieMing palma and 
the hybrids devetoped uaing these palma are 
under avaluatton.

(ill) Coconut based cropping systems have been 
developed for Kerala, Karnataka, Assam. 
Andhra Pradeah which have substantially 
IncrMaed the yIeM of coconut and created 
addMonal afflptoyment opportunities.

(ivj Oavalppmant and damonatrated the 
fntagratad peat management for black 
h eiQ M  catarpOler. *

(V )  Sound management practlcea were 
developed i^nd damonatrated for managing 
ganoderma wilt and stem bleeding diseases 
of coconut.

(V i) Several drought tolerant Unas ware idMiiHed 
and are being utliiaad for developing drougltt 
tolerent varletiaB.

(vii) A protocol for field collection of coconut 
embryos, their storage up to six months and 
succeaaful cutturing has bean davekipad.

(vlii) The technoWgy of uaIng cocMut by pioduets/ 
wastee Ilka laavea and apadbc afiar 
degradatton to culUvata oyalar niuahraem tMa 
been aueceaafully'uaed and la bafng 
tranaferred through regular training 
programmee.

[ThutalatktnJ

4023. OR. LAXMINARAYAN f^KNOEYA ;

SHRI 8ARAT m TTAHAYAK :

wni the Minister of RA(IMMY8 ba piaatad to atala:

(a) whathar the RaNwa/ MMatry/Beaid propoae to 
create new RaMway zonae;

(b) whathar a oommlttaa haa alao l>*an oonatltuted 
tor the purpose; and

(c) If ao. the dataHa of rapoit of tha eomrnMaa? .

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
S H A R E F ): (a) to (e).Tha study group, which had been 
conatHutad for examining tha axlating geographical 
dIatitHition of zonea and divistons In tha wake of Praiaet 
Unigauga and the construction of Konkan RaMiMy; haa 
auggeatad a need tor ita ratlonailaation. Further 
pmcaaaing for tha formutartkMi of piopoaala and other 
rotated matteis Is being undertaken.
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4024. SHRI RARAS RAM BHARDWAJ : Will the 
Minister of AGRICULTURE be pleased to state : '

(a) whether any proposal is under consideration of 
the Qovernment for linking to prices of agricultural 
products with the price-lndex of agricultural inputs to 
defuse the likely Impact on fertilizers etc , arising out of 
the cut made in subsMy;

(b) If so, the details thereof; and

(c) the time by which final decision is likely to be 
taken and implemented?

THE MliSIISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVINO NETAM) (a) to (c). The 
Government announces minimum support prices ol 
major agricultural commodities on the basis of the 
recommendations made by the Commission for 
Agricultural Costs and Prices (CACP), views of State 
Governments and concerned Central Ministries and 
other relevant factors While formulating Its 
recommendations on price policy the CACP considers 
a number of Important factors like cost of production, 
Input/output price parity, changes in input prices, trends 
In market prices, parity between pnces paid and prices 
received by farmers (Terms of Trade), etc. Thus, changes 
in input prices are duly taken into account in the 
formulation of agricultural price policy According to the 
existing methodology tor recommending minimum 
support prices, there is a provision for adjustment of 
minimum support prices announced before sowing 
season in case of increase in input cost turns out to be 
higher than an anticipated rwe.

Touting Operatlone

4025. SHRI MOHAN RAWALE :

PROF. SUSANTA CHAKRABORTY :

SHRI RAM PRASAD SINGH :

SHRI SANAT KUMAR MANDAL ■
Will the Minister of RAILWAYS be pleased to state*

(a) whether attention of the Qovernment has been 
invited to the news Item captioned Touts corner railway 
tickets for making big bucks during summer rush” 
appearing In the Indian Expreaa, New Delhi dated the 
March 30, 1995;

(b) if so, the facts pf the matter reported therein as 
gathered by the Northern Railway and his Ministry, and

(c) the drastic measures the Government have taken 
or propose to take not only in the capital but in other 
metro cities also and particularly against the railway 
staff found acting in collusion with -such touts and curb 
travelling on improper tickets?

Prle»4ncl«x of AgricuHural Inputs

THE MINISTER OF RAILWAYS (SHRI C K JAFFFf: 
SHARIEF) . (a) Yes, Sir.

(b) Cases of touts and anti-social etements 
Indulging In cornering of berths/seats have come to the 
notice of the Railway.

(c) Surprise checks are conducted regularly to 
check the persons Indulging in such activities jointly by 
the Commercial and Vigilance Departments with the 
help of GRP/RPF and action is taken against them 
under the Railways Act. These checks have been 
intensified during summer rush to curb their activities in 
this busy pertod. The staff found invoh^ed in or abetting 
such activities are severely taken up for penal action

Gauge Convereion

4026. SHRI PURNA CHANDRA MALIK ■ Will the 
Minister of RAILWAYS be pleased to state

(a) whether the Government have any proposal for 
conversion of Barddhaman-Katwa Narrow Gauge line 
into Broad Gauge line;

(b) a so, the details thereof, and

(c) the steps taken by the Qovernment in this 
regard'’

THE MINISTER OF RAILWAYS (SHRI C K JAFFER 
SHARIEF) : (a) No, Sir

* (b) and (c). Do not arise. 

pyanslatHjn]
(

Agrieuftural Development Projects

4027. SHRI N.K. BALIYAN : Will the Minister of 
AGRICULTURE be pleased to state :

(a) the details of the projects proposed to be 
implemented under Agriculture Development 
Programmes in Uttar Pradesh and Madhya Pradesh 
during the next three years; and

(b) the details of the* amount likely to be spent on 
each project?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) . (a) and (b). 
Major agricultural development programmes 
implemented by the Qovernment of India in the States 
of Uhar Pradesh and Madhya Pradesh are gh/en betow

1 Integrated Cereal Development Programme
- Wheat (U P only)

2. Integrated Cereal Development Programme
• Coarse Cereals (M.P only)

3 Integrated cereal development programme
• Rice

4. intensive Cotton Development Programme

5. Oilseeds Productton Programme
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6. National Pulsas 0«valopm«nt Projact.

7, National Watarshed Oavalopmant 
Presramma for ralnfad Areas

8 Uaa of Plaatles in Agriculture

9. Development of spices.

10. Soil Conservation in Catchment of River 
Valley Projects.

11. Integrated Watershed Management in 
Catchment of Flood Prone Rivers.

12. Reclamation of Alkali soils (U.P. only)

These programmes would be continued during the 
next three years. The amount likely to be spent on each 
programme wouM depend upon the proposals received 
from the States and the progress of utilisation of funds 
already released by the Central Government.

[English]

Agricultural Univereities

4028. SHRI SANDIPAN BHAGWAN THORAT Will 
the Mmister of AGRiCULTURE b« pleased to state

(a) whether the Government have reviewed the 
performance of Agricultural Universities recently to 
improve the quality of education and problem oriented 
research;

(b) if so, the details of the fresh initiatives taken/ 
schemes launched and resuits achieved thereunder 
during the past three years and details of action plan 
for 1995-96 State-wise in general and Maharashtra in 
particular;

(c) the steps proposed to strengthen the Agricultural 
Universities in the country and upgrade the research 
work through meaningfui collaborations/joint ventures 
etc, and

(d) the requirement of trained agricultural scientists 
of vartous levels for the next five years and actual 
capacity of educational institutions?

THE MINISTER O F STATE IN THE MINISTRY OF 
N O N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F S TA TE  IN T H E  M IN IS TR Y O F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) to (d). 
No, specific review has been made recently by Indian 
Council of AgrlouKurai Research about the performance 
of Agricultural Universities to improve the quality of 
education and problem oriented research. However, 
matters related to agricultural educatton and research 
are discuaaed in the Annual Conference of Vice 
Chancellors of Agricultural Unlversftles and broad policy 
daeielona taken with regard to the implementatton of on 
going projects like Natkinal Agrksuitural Research Project 
which has been imptemented in all the Agricultural 
UniveraKiaa of the oountiy including Maharaahtra. No 
new achemea have been launched during the last 3

years. However, funda allocated to different atates, 
including Maharaahtra, under ongoing project. National 
Agricultural Research Project, are given In the Statement 
enclosed. Recently an Agricultural Human Resourc.e 
Devaiopment Project with Wortd Benk assistance has 
been approved. Moreover, agriculture is a State subject 
and concerned State Governments and State 
Agriculturai Universities are to assess and reoruit the 
required trained agricultural scientists. Specific 
information attout the recruitment of trained agrlcuttural 
scientists for next 5 years and actual capacity of 
educattonal instituttons is being sought from the State 
Agriculture Universitlea/State Government.

STATEMENT

Y»ar-wiaB and Srato-Mr»e Funda Rmlamaad 
under World Bank Aidad Projact on National 

Agricultural Research Project.

(Rs. in lakhs)

S.No State 1992-93 1993-94 1994-95
(Tentative)

1. Haryana 94.30 89.30 77.98

2. Andhra Pradesh 232.98 79 82 ‘ 88.50

3. Gujarat 66 53 148 08 98 SO
4 Karnataka 177 14 91.08 185.59

S. Punjab 115.62 72 34 81 73

6 Tamil Nadu 296.77 41.35 102.53

7. Orissa 88.28 119 32 130.64

8. Himachal Pradesh 181.31 48.07 154.11 *

9. Madhya Pradesh 204 54 308.92 216.14

10. Uttar Pradesh 245.84 303.90 304.14

11. Maharashtra 264.93 230.01 275.40

12. Kerala 75.90 75.73 131 41

13. Rajaathan 156.38 224.24 1*56.38

14. Assam 87.89 85.81 87 89

IS. Bihar 66.63 105.30 117.00

16. West Bengal 114.61 218.57 133 41

17. Jammu and 
Kashmir

168.21 87.06 340.47

Total 2637.46 2328.90 2681.82

Nizam’e Jewellery

4029. SHRI M ANORANJAN BHAKTA . Will-the 
Minister of HUMAN RESO URCE D EVELO PM EN T be 
pieaaatf to stata :

(a) whether Jewellery itema of former Nteam of
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Hydvrabad ar« propoaad to ba displayed in the National 
Museum; and

(b) it not, what steps are being talten for the 
complete protection of the valuable items?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARl SELJA) : (a) Yes, Sir.

(b) Does not arise.

Compeneation for Damage Goode

4030. MAJ. QEN. (RETD). BHUWAN CHANDRA 
KHANDURI ;

DR. LAXMINARAYAN PANDEYA 

SHRI ATAL BIHARI VAJPAYEE ■

Will the Minister of RAILWAYS be pleased to state-

(a) the number of claims for damaged goods 
pending till date;

(b) the main reasons for these claims, and

(c) the time by which these claims are likely to be 
settled‘7

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) . (a) 16651 Claims cases for loss/damaged 
goods are pending as on 31.3.95 on ail Railways

(b) The main reason is non-submission of relevant 
documents etc. In time.

(c) The claims are settled on the merits of each 
individual caae. Every effort is made to settle the cases 
as early aa posalbte.

The following measures have been taken to 
expedite settlement of pending claims cases -•

(I) Monetary power for settlement of claims 
officers has been increased

(li) Authority to settle time barred claims has 
been delegated to Qeneral Managers

(lii) Financial limits for prtor internal Accounts 
check has been increased

Gauge Converalon

4031. SHRI C.P. MUOALA GiRiYAPPA . Will the 
Minister of RAILWAYS be pleased to state .

(a) whether the Government have any proposal to 
provkle a direct broad gauge Hne between Biy^gatore 
and Hyderabad;

(b) If so, the details thereof, and

(c) the time by which the work la likely to 
commence?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF): (a)to(c). Gauge conversbn of Secunderabad* 
Dronachallam section with a new line from Gooty to 
Pendekallu Is In progress and Is targetled for completion 
by 31.3.97. With this, a direct BG line will become 
available between Hyderabad (Secunderabad) and 
Bangalore via Guntakai and Kumool.

ShataMi ExpraM

4032. SHRI GURUDAS KAMAT ; WiH the Minister 
of RAILWAYS be pleaaed to state :

(a) whether the Government proposed to allow 
private sector to run Shatabdl Express trains; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No, Sir

(b) Does not arise.

[Translation]

Seede Production

4033. SHRI GUMAN MAL LODHA : Will the Minister 
of AGRICULTURE be pleased to state :

(a) whether several public sector institutes are 
engaged In seed productton in the country;

(b) if so, the names of the institutes engaged therein 
during 1994*95,

(c) the tdtal quantity of seeds of wheat, rice, pulses 
and edible oils produced by them during 1992*93, 
1993-94 and 1994-95 respectively;

(d) whether the Government have made additional 
capital Investment in these Institutes during these years,

(e) if so, the amount of addittonal capKai Investment 
during these years separately; and

(f) the total losses suffered by these Institutes during 
the above years?

THE MINISTER OF STATE IN THE MINISTRY OF 
NON C O N V EN TIO N A L EN ER G Y SO U R C ES AND 
M INISTER OF STA TE IN TH E  M INISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUM AR); (a) to (c). 
Department of Agriculture and Cooperation has no 
public sector institute under its control which is engaged 
in seed production. Certain reaearch institutes under 
the control of Indian Council of Agricultural Reaearch 
(ICAR ) and State Agricultural Universities ara 
undertaking Breeder Seed Production besides their 
other activities. List of these institutes Is enctosad as 
Statement-1. Total quantity of Breeder Seed of Wheat, 
Rice, Pulses and Oilseeds produced during 1982-93,
1983-94 and 1994-95 was respectively 21249.23, 
16444.39 and 7636.01 (Kharif 1994 only) qulntato. 
However, there are two natlonai level organieations
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namttiy. National Saada Corporation Llmttad (NSC) and 
Stata Farma Gorporatlon of India Llmltad'(SFCI) and 13 
Stataa Saad Corporatlona aatahHalied under tha 
Companlaa Act, which are angagad hi saad production 
In tha country. Llat of Statas having Saadi Corporations 
la ancloaad aa Statamant*il. Stata Oapartmants of 
Agricultura and privata aaad organisations are also 
engaged in seed production. The  total quantity of 
certifiad/quaUty aaada of Wheat, Rice, Pulses and Edible
Oil seeds made available during the year 1992'93 was 
51.98 iaith quintals in 1993-94. 56.95 iakhs quintals 
and in 1994-95, 62.40 lalch quintala.

(d) and (e). Under the National Seed Project-Ill 
during 1992-93, 1993-94 and 1994-95 an amount of 
Rs. 4729.63 lakhs, Rs. 3742.07 lakhs and Rs. 2013.96 
lakhs respectiveiy was released to NSC, SFCI and State 
Seed Corporations and ICAR  for aOgmenting 
infrastructural facilities under these organisations for 
seed productton.

(f) Losses suffered by NSC and SFCI during these 
years are as under :

PR OFIT (+) / 
LO SS (■) 
N.S.C.

(Rs. in lakhs) 

S.F.C.I.

1992-93 (-) 587.26 (-) 603.88

1993-94 (-) 337.25 (-) 176.44

1994-95 Not yet available Not yet available

Position about Profit/Loss suffered by various State 
'Seeds Corporations is being collected and will be laid 
on the Table of Sabha.

STATEMENT-!

A  L M  of ICAR Insmutaa, SAUs and 
Other InsUtutlons Engagad In Braadar 

Saad Production.

L ICAR INSTITUTES

1. Indian Agrlcuitural Research Institute, New 
Delhi.

2. Central Rtee Reaearch institute, Cuttack.

3. VIvakananda Parvatiya KrIshI Anusandhan 
Sala, Almora.

4. Central Inatitute of Cotton Research, Nagpur.

5. National Reaearch Centre for Sorghum, 
Hyderabad.

6 .' Directorate of Rice Research, Hyderabad.

7. Indian Institute of Pulses Research, Kanpur.
8. Olreetorate of Oilseed Research, Hyderabad.

9. National nasearch. Centre for Qroundnut, 
Junagarh.

10. Central Arid Zone Reaearch Inatlluta, Jodfipur

11. Central Reaearch hiatltuta of Jute and Allied 
FIbrea,' Barrackpora

12. Indian Inatltuta cf Hortlcultura Reaearch, 
Bangalore.

13. Directorate of Vegetable Reaearch, Varanasi.

14. Central Tobacco Reaearch Inatltuta, 
Rajahmundry.

15. Sugarcane Breeding inatitute, Coimbatore.

16. National Research Centre for Soyabean, 
Indore.

17. National Reseaich Centre for Rapeaaed and 
Mustard, 6hara^>ur.

H. AGRICULTURAL UNIVERSiTIES .

18 Andhra Pradesh Agricultural Unh^eralty, 
Hyderabad

19. Rajendra Agricultural Univeraity, Samaatlpur 
(Bihar)

20. Qujarat Agricultural University, Ahmedabad, 
Gujarat

21. Haryana Agricultural University, HIsaar.

22. University of Agricultural Sciancaa, 
Bangalore.

23. University of Agricultural Sciencea, Oharwad.

24. Jawaharial Nehru Kriahl Viahwa Vidyalaya, 
Jabalpur.

25. Indira Gandhi Kriahl Viahwa Vidyalay*, 
Raipur.

26. Punjabrao Kriahl VMyapeeth, Akola.

27. Marathwada Agricultural University, Part>hani.

28. Mahatma Phule Kriahl VMyapeeth, Rahuri.

29. Punjab Agricultural Univeraity, Ludhiana.

30. Rajasthan Agricultural UnhrersKy, Udaipur.

31. Tamilnadu Agricultural Univeraity, 
Coimbatore.

32. 6  B Pant University of Agriculture and 
Technology, fantnagar.

33. Narendra Dev UnWeralty of Agricultura and 
Technok>gy, Faizabad.

34. Konkan Krishi VMyapeeth, Dapoll.

35. Assam Agricultural Univeraity. Jortwt.

36. Himachal Pradeah Agricultural Univeraity, 
Palampur.

37. Jammu and Kaahmir Univeraity of Agricultural 
Science and' TachnoMgy, Srinagar.

38. Kerala Agricultural Untvaialty, Thrlaura.
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39. Orissa University of Agriculture and 
Technology, Bhubneswar.

40. Bidhan Chandra KrIshI VIshwa VIdyalaya, 
Killyani (W.B.)

HI. OTHER INSTITUTIONS

41. Nationai Seeds Corporation, New Delhi.

42. State Farms Corporation of India Ltd., New 
Delhi.

43. international Crop Research institute for Semi 
Arid and Tropicais (ICRISAT). Hyderabad.

44. Maharashtra Association for Cultivation of 
Science, Pune.

45. Area Agronomic Centre (NDDB), Amiaha.

46 West Bengal Government Rice Research 
Station, Chinsurah.

STATEMENT-II

Name of States Having Seed Corporation

1. Andhra Pradesh

2 Assam

3. Bihar

4. Gujarat

5. Hatyana

6. Karnataka

7. Maharashtra

8. Madhya Pradesh

9 Orissa

10. Punjab

11. Rajasthan

12. Uttar Pradesh

13. West Bengal

[English]

Pollirtiort Control

4034. SHRI UDAYSINQRAO QAiKWAD ; Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state .

(a) whether the Government have implemented all 
the recommendations of the High Powered Committee 
which was constituted to study the causes of heavy 
pollution in Delhi;

(b) if so, the details thereof; and
(c) if not, the reaaons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) to (c). The Government of National Capital Territory 
of Delhi have constituted a committee under the 
Chainnanship of the Chief Secretary td Implement the 
recommendations of the High Powered Committee 
Several meetings of this committee have been hxid 
wherein the action points tor compliance have be-jii 
prioritised. The concerned departments have been 
asiced to draw up time-targetted action plans to control 
pollution in Delhi.

Environmental CQurto

4035. OR. RAMESH CHAND TOMAR ; Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state ;

(a) whether the Government have set up 
Environmental Courts in each State and at the Centre;

(b) if so, the details thereof;

(c) If not, the reasons therefor; and
(d) the time by which these Courts are likely to be 

set up?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH),
(a) to (d). A Bill to provide for strict llabiiity for damages 
arising out of any accident occurring while handling 
any hazardous substance was introduced in the  ̂Ldi( 
Sabha on 18th August, 1992 and is due for consideration 
and passing. The Bill also seeks to establish a Nationai 
Environment Tribunal for effective and expeditious 
disposal of cases arising from such accklent, with a 
view to giving relief and compensation for damages to 
persons, property and the environment and for matters 
connected therewith or incidental thereto.

[Translation]

Tele Time update Service

4036. SHRI SATYA DEO SINGH ;
SHRI RAM PAL SINGH :

Will the Minister of RAILWAYS be pleased to state;

(a) whether the Northern Railway has launched 
Tele Time update Service” recently;

(b) if so, the details and main features thereof;

(c) whether the Government have received several 
complaints in regard to this service; and

(d) if so, the action taken by the Government for 
redressai of these complaints?

THE MINISTER OF RAILWAYS (SRRI C.K. JAFFe 'r  
SHARIEF) ; (a) Yes, Sir.

(b) This service gives information regarding arrival/ 
departure of trains and late running position of trains 
and reservatton status of the passengers on telephone
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to the flubscrlbvr through comput«rte«d tntmietiv* Vole* 
Respons* Sy»t«m.

(c) Som* complaints ware received regarding non- 
furniahing of reply to enqplfies regarding passenger 
resenratjon status.

(d) The reason for non-furnishing of reply by the 
system was due to some technical flaw In the newly 
Installed system which has since been rectified and all 
the enquiries are now being replied to properly.

iEngttth]
m

Pension Scheme in Kendrlya Vjdyalpyae

4037. DR. SUOHIR RAY ; Will the IMInlster of 
HUMAN RESOURCE DEVEL0PMEI4T be pleased to 
state :

(a) the details of cases of settlement of pension 
and other terminal benefits pending in Kendrlya 
VIdyalaya Sangathan as on date, category-wise and 
region-wise;

(b) whether the usual period spent by Kendrlya 
VIdyalayas In settlement of such cases is Inordinately 
long and leads to litigation; and

(c) M so, the steps taken or proposed to be taken 
by the Goverrtment in this regard?

THE D EPU TY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTM ENT OF CULTURE) 
(KUMARI SELJA) : (a) Kendrlya VIdyalaya Sangathan 
has furnished details of 51 cases pending as on date, 
which are given in the enclosed Statement.

(b) and (c). No, Sir. Kendrlya VMyalaya Sangathan 
follows Qovemment instructions regarding payment of 
penston In time. However delays .occur In certain caaes, 
due to Incomplete Information received from the 
pensioner like bank option, status report In family 
penston cases etc. Regular monitoring is done by the 
Kendrlya VIdyalaya Sangathan to ensure expeditious 
finallsatton of pension cases.

STATEMENT

P»ndlng Pens/on Cases 
(R»gion-w lt» and Category-wise)

S.No. Name of the 
Region

Category of employees 
(droup)

•A- 'B* 'C  ‘D ’
Total

1 2 3 4 5 6 7

1. Bombay • - 1 - 1

2. Hyderabad - - - 1 1

a. Delhi - - 2 1 3

1 2 3 4 5 6 7

4. Patna 2 1 6 • 9
5. Lucknow - 1 - 1 2
6. Madraa - -1 1
7. Bhopal - m 1 1
8. Cateutta 2 • 1 4
9. Jabalpur 1 m 1 2
10. Ahmedabad - m 1 1
II.Quwahati - 5 4 11
12. SItehar - 1 - 1
13. Jaipur 3 2 2 7
l4.Dehradun 1 1 2
15. Bhubaneshwar 1 1 - 1 3
16. Chandigarh - 2 2

•
51

[Tranalathn]

Foodgrains
4038. SHRI CHINMAYANAND SWAMI 

DR. LAL BAHADUR RAWAL .

Will the Minister of AQRICULTURE be pleased to 
state :

(a) whether the Qovemment have assessed the 
requirement of foodgrains In the countiy for the year
1995-96;

(b) if so, the details thereof; and

(c) the production target fixed for the current year 
and the targets fixed for Uttar Pradesh, Rajasthan and 
Punjab separately?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b). 
The gross requirement of foodgrains during 1994 has 
been estimated at 175.11 million tonnes. Requirement 
of total foodgrains may be higher by 2 to 2.75% 
depending on the Increase in the per capita income, 
level of prices, etc. during 1995.

(c) The target of production of foodgrains In the 
country for the year 1995-96 has t>een envisaged at 
192 million tonnes. The targets envisaged for Uttar 
Pradesh, Rajasthan and Punjab are 39.5 million tonnes, 
10.2 million tonnes and 20.5 million tonnes respectively.

[EngHah]

Ocone Fund
4039. SHRI SHRAVAN KUMAR fVkTEL : Will the 

Minister of ENVIRONMENT AND FO RESTS be pleased 
to state :

(a) whether Montreal protocol for phasing out the 
Chloro Fluoro Carbons (CFCs) and Ozone Depleting
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Si^SeliiWWi (OOS), conumplatod ccitaln amount of 
objĵ NbiiMtofw to th« tntamatiomi Mon«t«ry Fund t/f th« 
d«v«iop«d counlriM tor tho purpoM;

(b) If so, tiM lUputetion in th» Protocol In thte regard 
and tha fflaetianlam provldad for monitoring tha 
contrtbutlona; and

(c) the poaWon of thia Fund as on January 1,1995?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b). Tha Montraal Protocol under its article 10 
has set up a Multilateral Fund (MLF) with contributions 
from the developed countries. The Fund meets all agreed 
Incremental costs of ODS phase out of developmg 
countries to enable their compliance with the schedule 
for phasing out ODS. The Meeting of the Parties decide 
the overall contributions (pledges) to be paid by the 
developed countries for three years at a time and also 
separately for each of tha three years. Tha Meeting of 
the Parties, its Executive Committee and United Nations 
Environment Programme, acting as treasurer of the 
Fund, monitor these contributions.

(c) Total pledged contributions for the years 1991- 
95 were US $ 537 million out of which US $ 327 million 
were paid as on March 15, 1995 and US $ 210 million 
were outstanding of which an amount of US $ 140 
million was outstanding for the calender year 1995.

Raihway line

4040 SHRI KODIKKUNNIL SURESH Will the 
Minister of RAILWAYS be pleased to state .

(a) whether the Government proposes to conduct 
any survey work to the Extension of Kayamkulam 
Railway line upto Trivandrum via Kottar-Vakkara and 
extension of Kottayam-Punalur Sabari Railway line 
survey upto Trivandrum; *

(b) if so, the time by which the survey work is likely 
to be started and completed;

(c) whether the Government have given additional 
money for the aurvey extenston: and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF): (a) to (d). Survey for Kayankulam-Trivandrum 
new line via Kottarakara had been carried out in 1987 
which revealed that the cost of this 128 kms. line would 
be Rs. 115.24 crs. with a return of 7.94% This project 
could not be taken up because of Its unremunera- 
ativeness and constraint of resources

Survey for extension of Kottayam-Punalur-Sabari 
railway line to Trivandrum at a cost of Rs 10 lakhs has 
been included in the Budget for 1995-96 and is being 
taken u»

•wwkrlt M  m  Eiaetlva 8ttb|cet

4041. SHRI ATAL BiHARI VAJPAYEE :
OR. USMINARAYAN PANDEYA :

Will tha Minister of HUMAN R E S O U R C E 
DEVELOPMENT be piaaaad to atata ;

(a) whether Government have taken any ataps for 
the Inclusion of Sanakitt aa an elactlva aubjact in the 
syllabus of Navodaya Vldyalayaa in tha waka of 
Supreme Court judgement;

(b) If 80, the detalla thereof and the conaequent 
arrangementa made for the teaching of Sanakrtt in these 
Vldyalayaa;

(c) whether the Government wouM, keeping In view 
the perspective of this judgement and tha importance of 
sanskrit in our national athoa Incluaton of Sanakrtt In 
the syllabe of the education boaida of vartoua atatea; 
and

(d) If so, the time frame therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) ; (a) and (b). Tha Navodaya Vidyalaya 
Scheme follows the Three Language Formula which is 
linked with Its migration policy In Hindi speaking States, 
apart from Hindi and Engllah, all the students study a 
regional language of the State where they have to 
proceed on migration and In non-Hindi speaking States 
all the children study their regional language, English 
and Hindi to facilitate their migration to Hindi speaking 
States. Sanskrit Is not being taught as one of the 
subjects in the Navodaya Vldyalayaa.

(c) and (d). The Education boards of various States 
are under the purview of the State Government and the 
syllabi of their boards are decUed by the boards/State 
Governments concerned.

Thekicady Tiger Raearve

4042. SHRI V.S. VIJAYARAGHAVAN : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state ;

(a) whether the Government have cleared the 
Thekkady Tiger Reserve in Kerala;

(b  ̂ If so, the detalla thereof; and

(c) It not the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH);
(a) and (b) The Tiger Reserve at Thekkady in Kerala is 
known as Periyar Tiger Reserve and waa brought under 
Project Tiger during the financial year 1978-79.

(c) Does not arlae.
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P"r»n»fMUoni

Coal

4043. 8HRIM AHEN0RA KUMAR SINGH THAKUR: 
WUI th« .Mhttetor of RAILWAYS be plaased to state :

(a) whothar the Govarnmant ara awara that 
unloading of coal having poliutad eontants and dust in 
thickly popuiatad araa la hazardoua for anvironmant 
and public haalth;

(b ) whothar coal is unloaded on the thickly 
popuiatad Kaahl atatton;

(c) if so, whether the Government wouki consMer 
the unloading of coal at Vyas Nagar in place of Kashi; 
and

(d) if so, the time by which the work is likely to be 
done and if not, the reasons therefor?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
S H A R IE F): (a) Unloading of coal in very huge quantities 
in a thickly populated area may cause poliutton.

(b) to (d). At present coal for Varanasi area Is 
unloaded at three places viz. Kashi, Shivpur and Vyas 
Nagar according to the capacity available at each of 
these three points. Since It Is not feasible to handle the 
entire coal traffic of Varanasi area at Vyas Nagar, there 
is no proposal at present to shift the untoadlng of coal 
presently being done at Kashi to Vyas Nagar.

Over Bridgea

4044. SHRI SHIVRAJ SINGH CHAUHAN ; Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the Union Government have received- 
any request from the Government of Madhya Pradesh 
for construetton of over bridges on the raiiwiy crossings 
during the last three years; and

(b) the reaction of the Government thereto?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) and (b). Yes, Sir. For constructton of 
Road under bridge In lieu of level crossing No. 386/A 
at Satna Kotwaii. H was included in the Railway's Works 
Programme 1994-95.

lEngUah]

Arsenic Pollution

4045. SHRI SANAT KUMAR MANOAL : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state :

(a) whether while launching a programme to deal 
with Arsenic. Pollution in ground water in at least fhre 
diatrk^. the West Bengal Government haa approached 
the Union Government for atartirtg a dialogue with

countries like the USA, Japan and Taiwan which had 
faced a aimHar problem;

0}) If so, the reaction of the Government thereto;
and

(c) the action initiated by the Government in this 
behalf?

THE MINISTER OF STATE O F TH E  MINISTRY OF 
ENVIRONMENT AND FO R ESTS (SHRI KAMAL NATH):
(a) No. Sir.

(b) and (c). Do not arise.

Wilt the Minister

Compirterleatlon

4046. SHRI SUKHENDU KHAN 
of RAILWAYS be pleased to state :

(a) whether the Railways statistical evaluation ia 
yet to be computerised fully despite the fact that railways 
have a large computerised net-work;

(b) whether the railways do not bring out reliable 
and authentic details of their peiformance in physical 
and financial term for a particular month in foltowing 
fortnight; and

(c) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) ; (a) The existing computer systems on the 
Railways are basically job apecific and have not as yet 
been integrated through a Computer network. However, 
a sizeable proportion of statistics relating to financial 
performance and to some extent physical performance 
are generated by processing data on computers

(b) and (c). Due to the vastness and compiexitiea 
of the Indian Railways system, the lead time for 
processing the performance data, both physical and 
financial, is such that It Is not presently possible to 
obtain these results by the following fortnight for a 
particular month.

World Bank Aaaietance

4047. SHRI RAM NAIK ; Will the Min later-of 
RAILWAYS be pleased to refer the reply given to starred 
Question No. 99 dated December 13, 1994 and atate :

(a) the time upto which World Bank loan will 
materialiae; and

(b) the time by which the projects under this scheme 
is likely to be completed?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SH A R IEF) : (a) and (b). Five atudiea have been 
undertaken by Indian Railwaya with the aaaistanoe of 
Work! Bank to klentify vartous rail related projects and 
prepare and formulate BUTP-II pioject. Theae atudiea 
are likely to take one year to complete. The time schedule 
for mateilalisatton of loan and comptetton of projects 
wouM depend ui>on the outcome of the studies.
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'n’ancll Tim*
4046. 8HRI HANNAN MOLLAH : Will the Minister 

of RAILWAYS foe pleased to state :

(a) Item-wtse average transit time ot piece meal/ 
small traffic and how it corresponds with the road traffic; 
and

(b) the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) and (b). The Railways have abolished 
booking of 'smalls' traffic. Transportation of piecemeal 
wagons in a reasonable transit time depends on 
availability of adequate wagon loads for a particular 
direction Parcel traffic Is largely cleared in the brake- 
vans S L Rs of passenger trains and/ or by attaching 
parcel vans The average transit time of such traffic 
depends on various operating factors like speed, 
distance Involved, density of traffic on a particular 
corrkJor etc Special parcel trains are also run wherever 
traffic justifies The average transit time by rail is not 
comparable with that of road transport where different 
transportatton parameters operate.

Buffer Stock

4049. SHRI SYED SHAHABUDDIN : Will the 
Minster of FOOD be pleased to state .

(a) average daily level of buffer stock during 
1993-94 and 1994-95, year-wise in metric tonnes in 
respect of wheat, rice and sugar;

(b) the estimated value of the average buffer stock 
at minimum support price item-wise;

(c) the total carrying, cost of the buffer stock 
including handling charges, loss in storage and 
dehydration; and

(d) the unit cost, unit issue price, item-wise for the 
last year?

THE MINISTER OF FOOD (SHRI AJIT SINGH): (a) 
According to existing buffer-stocking policy, Buffer Stock 
In the Central Pool is reviewed on monthly basis and 
regulatled on quarterly basis on 1st April, 1st July, 1st 
October, and 1st January. Buffer Stocks maintained 
during 1993-94 and 1994-95 quarterly on these dates 
are as foltows :

Oty. In Million Tonnes
Date 1993-94 1994-95

Rice Wheat Rice Wheat

1st April 9.9 2,7 13.5 7.0
1st July 9.3 14.9 133 17.5
1st October 7.2 13.7 10.9 15.6
1st January 11.2 10.8 17.4 12.9

During the Financial Year 1993-94, a buffer stock of 
sugar of 5 lakh tonnes was maintained from 1.4.1993 
to 30.9.1993 with the sugar mills on behalf of the 
Government.

(b) The estimated value of the average buffer stoeks 
(wheat and rice) Item-wlae Is as under ;

Oty. Lakh Tonnes 
Value RayCiorea

Wheat Rice
Oty. Wlue Oty. Value

1993-94 66.94 2860.32 99.34 5378.27
1994-95 (RE) 83.37 3854.94 145.03 3669.32

The estimated value of 5 Lakh Tonnes of buffer 
stocks of sugar taking Into account alMfKlla average ex­
factory levy price of Ra. 670.99. per quintal for 1992-93 
aeason works out to Rs. 33S.50 crores.

(c) The carrying cost of buffer stock per quintal was 
as under :

Year Canrying Cost Carrying Cost
Rs. per quintal Rs. Crores

1993-94 117.16 1245.34
1994-95 (RE) 103.60 1719.00

The buffer stock of sugar was maintained with the 
sugar mills themselves. For this purpose they s m  
reimbursed storage intereat and Inaurance charges from 
the Sugar-Development-Fund. The expenditure on this 
account is estimated at Rs. 42.5 crores for a perk>d of 
e months, i.e. 1.4.1993 to 30.9.1993.

(d) The economic cost and average issue prices 
realised under vartous schemes for 1994-95 (RE) for 
wheat and rice were as under ;

Rs. per quintal

Wheat Rice

Pooled cost of grain. 343.96 553.20
Procurement Incidentals. 100.53 044.36
DIstrlbutton Cost. 117.96 126.44
Economic Cost 562.45 724.00
Sales Realisation 398.98 598.98
Subskly 163.47 125.78

The unit costs of sugar are as under :

Rs. per quintal

All India Av. ex-factory unit cost Rs. 668.21
for 1992-93 season.

All India Av. ex-factory levy Rs. 734.08
price for 1993-94 season.

All India Av. ex-factory levy 'Rs. 700.92
price revised from 16.9.1994 
for the season 1993-94.

All India Av. ex>factory levy Ra. 785.45
price for 1994-95 season.



177 Wfitlan Anawmn VAI8AKHA 12. 1017 (5Mr«) Wrttfn Answars 178

Pertorag* ChargM

4050. SH R I JITE N D R A  NATH  OAS : Will the 
Minlstar of RAILWAYS plaasad to state :

(a) whathar thara la a persistent complaint that there 
Is no monitoring or control over the exhorbltant and 
artiltrary porterage charges at Mowrah, Sealdah, New 
Delhi, Oaihi and other Important stations; and

(b) If so, the action taken by the Government to 
deal with auch complaint?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
S H A R IE F ): (a) and (b). A few cases of overcharging by 
licensed porters have come to notice.

Porterage charges prescribed by the Railways are 
displayed on the notice boards at the stations and these 
are also announced over public address system for the 
information of the travelling public so that they pay the 
prescribed charges. Complaints of overcharging by 
porters are Investigated and the licenses of the porters 
are suspended or terminated considering the gravity of 
the complaint. Surprise checl(s are also conducted by 
the Railways to apprehend the licensed porters 
Indulging In malpractices.

National Creche Fund

. 4051. SHRIMATI VASUNOHARA RAJE : Will the
IMinister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state ;

the amount allocated to organisations for setting up 
Creche and Anganwadl-cum-creche centres in each 
state during 1895-967

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATI 
BASAVA RAJESWARI) : No amount has been allocated 
to organlsatton for setting up Creche and Anganwadl- 
cum-creche centres in any-State during 1995-96 as yet. 
However, amounts of Rs. 101.16 lakhs and Rs. 18.15 
lakhs have been earmarked for allocation to 
organisatk>ns In states and union terrKones for setting 
up creches and Anganwadl-cum-creche centres 
respectively during 1995-96.

Raglalratlon of Cooliea

4052. SHRI PIUS TIR KEY : Will the Minister of 
RAILWAYS be pleaaed to state :

(a) whether the Allpurdwar Division and various 
other statlona ilka New Jalpaigurl, Kishan Qunj etc. of 
Katihar Otvlaton have no system of registration of coolies/ 
porters; and

(b) If so. tha details thereof, specifying the rules 
and reguiationa laid down by the railways In this 
ponnwtlon?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SH A R IEF): (a) and (b). There is no sytem for registration 
to work as cooiies/|?orters at any atatlon on the Indian 
Railways including In Alipurdwar and Katihar DMsten 
including New Jalpalguri, Kishan GunJ stattons etc. The 
licensed porters are selected after calling ior 
applications by giving advertisement in the local 
newspapers and on statksn notice boards as and when 
the vacancy arises. The applicants are then screened 
by a Screening Committee consisting of railway non­
railway officials and persons selected are issued 
licences subject to medical and police verifteations.

Hindi Univeniity

4053. SHRI R AM CH AND R A M A R O TR A O  
GHANGARE ; Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state :

(a) whether Government have decMed to eatabiish 
a Hindi University at Rashtra Prachar Samit, Wardha;

(b) if so, the main objectives behind the said 
deciston;

(c) the progress made so far in implementing the 
above decision; and

(d) the funds altocated for the purpose?

TH E  DEPUTY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPM ENT (DEPARTMENT 
OF EDUCATION AND DEPARTM ENT OF CULTURE) 
(KUMARI SELJA) : (a) The Government have decided 
to establish a Central University named Antarrashtriya 
Hindi Vishwavidyaiaya at Wardha. However, the exact 
site of the proposed University has not yet beeii decided 
and the Government is contemplating to constitute a 
Site Selection Committee for the said University.

(b) The main objective of the proposed University 
would be promotion and devek>pment of Hindi, through 
teaching and research, with a view to enabling It to 
achieve greater functional efficiency and recognition as 
a major international language.

(c) The Government have constituted an Expeit 
Committee to prepare a draft Bill for establishment ot 
the proposed University and all efforts are being made 
to finalise the legislative proposal for early introduction

(d) As in ease of other Central Universities, the 
funds for the proposed University, when established, 
would be made available through University Grants 
Commission which is provkled lump-sum Plan and Non- 
Plan grants by the Government annually.

Open Box Rail Wagone

4054. SHRI SULTAN SALAHUDOiN OWAISI : Will 
the Minister of RAILWAYS be pleaaed to state :

(a) whether the prolonged and acute shortage of 
open box rail wagons has brought the movement of
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goal from th« coal floM to th« Induatiy In upeountry 
■IMS almott to a «tand«tiH;

(b) whathor tha ralcaa allottad in January hava yat 
to ba plaecd In tha yards of various eolUsrIas for 
loading;

(e) tha main raaaon for shortage of wagons for coal 
movamanta; and

(d) If ao, whathar tha Mlnlatry has baan urgad to 
provda aufflclant wagons on a priority basis to ansurs 
aariy coal movomant in tha country?

TH MINISTER OF RAILWAYS (SHRI O.K. JAFFER 
8HARIEF) ; (a) No, Sir. *

(b) All tha rakas allotted In January'95 for upeountry 
destinations hava been supplied.

(c) During buay aeasons demand of wagons touches 
peak due to increaaed aetlvtty of all sectors of economy 
stretching rail infraatructure causing time lag in meeting

tha demand.

(d) Yae, Sir.

Oauga Convaraion

Will tha Minister of4055. SHRI ANNA JOSHI 
RAILWAYS be pleased to state :

(a) whether the Gtovemment of Maharaahtra has 
recommended proposals for converston of narrow/metre 
gauge railway line to broad-gauge for inclusion in the 
Action Plan of Railways; and

(b) If so, the details of railway lines proposed for 
converston and the actton taken thereon?

THE MINISTER OF RAILWAYS (SHRI O.K. JAFFER 
SHARIEF) : (a) Yes, Sir.

(b) The following are the lines proposed for 
converston and their current status :

Name of Project Current status/Targetted data for Comptotion

1 Parbhani-Mudkhed-Adilabad (246 kms)

1. Parbhani-Puma (20 kms.) Completed.

II. Puma>Nanded (32 kms) Comptoted.

iii. Nanded-Mudkhed (23 kms.) 1995-96

Iv. Mudkhed-Adiiabad (162 kms.) 1995-96

2 Gndia-Chanda Fort (242 kms.)

i. Gondla-Wadsa (104 kms.) Completed

ii. Wadsa*Chanda Fort (138 kms.) 1996-97

3 Solapur-BIJapur (109 kms.) Approval of the Planning Commission 
to the Project has been received.

4 MiraJ-Latur (359 kms) Prallmlnary arrangements for taking up 
the work are on hand.

5 Daund’Baramati (42 kma.) Completed.

Suppliers in Super Bazar

4056. SHRI RAJNATH SONKAR SHASTRI . Will 
the Mintster of CIVIL SUPPLIES, CONSUMER AFFAIRS 
AND PUBLIC DISTRIBUTION be pleased to state’:

(a) the number of complaints/representations 
received from the suppliers for not getting adequate 
purchase orders by the Super Bazar dunng the last one 
year

(b) the details thereof and the actton taken thereon;

(c) the ayatam of placing purchase orddrs to the 
suppliers and how la It anaurad that the system Is fair 
and conducive in the Intaresta of the conaumers;

(d) number of allaged irragularities whtoh came to 
light in the placement of the purchase orders and over

stocking of arttoles In the Super Bazar during the last 
three years;

(e) the details thereof and the actton taken thereon;

(f) whether the Managers Regional Distribution 
Centres are responsibto to ensure placement of proper 
indents on the Head Offtoe for issue of purchaae orders; 
and

(g) if so, the details thereof, H not, the raaaona 
thereof?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGhi) : (a) and (b). One complaint waa received for 
not getting adequate purohase orders from Super Bazar. 
M/s Mittal Enterprises distributors of Charkha Soapa 
and Detergents had been writing to Super Bazar about
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IMS pttfchiM  o r d « »  bafng plaead on him. T h «  puichas* 
orders w  placMl according to th« md»nt$ rac«lv«d 
from th» branehM.

<c) Mini bimnchM sand tli«lr indents to the Regional 
OiatrNMitfon Cantras. Ragional Distribution Cantraa 
eonsoMata tha Hidanta of ait their mini branches and 
the saias>areas under them and send their indent to tha 
Purchase Department. Purchase Department piaces the 
Purchase Order on the concerned suppliers for the 
indents receh^ed fiom Regional Distribution Centres.

(d) and (e). No irregularities have come to light.

(f) and (g). Ysa, Sir. The Regional Distribution Centre 
{Managers raceh^e the indents from the mini branches, 
consolidate them in one indent and sends it to the 
Purchase Department at headquarters.

Numerical Machine in Super Bazar

4057. SH R I AM AR R O YPR AD H AN : Will the 
IMInister of CIVIL SUPPLIES. CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION be pleased to state :

(a) whether Super Bazars have installed Alpha 
Numerical Machine which give the names of the items 
and their ratea in all their branches,-

(b) whether number of complaints have been 
received about overcharging during the last three years;

(c) if so, the details thereof, year-wise branch-wise;
and

(d) the action taken by the Government iri this 
regard?

TH E MINISTER OF CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH) ; (a) No, Sir. Super Bazar, Delhi has installed 
55 Alpha Numerical machines so far.

(b) 13 compiainta were received from 1992-93,
1993-94 and 1994-95.

(c) and (d). Detaila and the action taken by Super 
Bazar in each caae ia given in the Statement enclosed.

STATEM ENT

B n n o lh w if  CompMnta R te ttv d  About
of Rat»s Purfng th» Last Thno Y»an

1.0. 1992-93, 1993-94 and 1994-95.

1992-93

1. Motl Bagh Warning Issued to Branch
Incharge and Sales Assistant.

2. Mayur Vihar Caae was filed.

3. INA R.O.C. Warning issued to Sales
Aaaiatant

4. Maalkl Moth

5. Mayur Vlhar

6. PNB R.D.C.

1. Kamla Nagar 
Branch

2. Anand Niketan 
Branch

3. Anand Vlhar

4. East of Kaiiash

5. Pallka Bhavan

6. J.P.N. (Drugs)

1. New Friends Cotony

Warning iaauad to Branch 
Incharge.

Caaa axaminad and eioaMi 
by tha Qeneral Managar. 
Reply aant to oualonwr.

Chargeahaet of minor penally 
issued on 30.6.92. TbereaHer 
case waa fflad.

1M3-94
Warning iaaued to Branch 
Manager and Saiaa Aaaiatant.

Strict warning iaaued to all 
staff.

Warning issued to Branch 
Incharge and Helper.

Case filed.

Warning to Branch Incharge 
and Helper iaaued.

Warning Issued to Junior 
Sales Assistant.

1 9 9 4 ^

Case w «s  
investigation.

filed after

[Translation]

Raihvay Line

4058. SHRI NARAIN SINGH CHAUDHRI : WUI the 
Minister of RAILWAYS be pleased to state :

(a) whether the Government have conducted any 
survey in the past to construct a railway line l>etween 
Jind and Hansi;

(b) if so, the details thereof;

(c) whether the Government have received any 
representations to start the constructton of raihvay line 
between Jind and Hansi and betwaen Uklana and 
Narwana;

(d) if so, the reactton of the Government thereto:
and

(e) the reasons for delay in commencing work on 
these projects?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) Yes, Sir.

(b) A Techno Economic Survey for Jind-Hanai-Hiaaar 
railway line caried out In 1992 revealed ttiat Ibr a langOi 
of 69.24 kms the cost wouM be Rs. 41.92 crores wUh 
negative return.

(c) Yea. Sir.

(d) and (e). The work could not 'be taken' up due to 
constraint of resources and tha unremunerative nature 
of the work.
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Pollution Control Prafoet

4059. 8HRI SURENORA PAL PATHAK ; Will thft 
Minister of ENVIRONMENT AND FORESTS bs pleas«d 
to stato ;

(a) whether th« Gov«rnment hav« r«vl«w«d the 
progress of the programmes included in the first phase 
of pollution control project aided by the World Bank;

(b) If so, the main features of the said review;

(c) whether the World Bank has been appraised of 
the progress pertaining to the programmes Included in 
the lirst phase of the sakl project; and

(d) the reaction of the World Bank thereon?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (d). Yes, Sir. The Qovernment have reviewed the 
progress of different components of the project which 
Include the foltowing :

(i) Institutional component

(II) Investment component

(iii) Technical assistance

The major component of the project Is for providing 
bans towards the Installation of pollution control devtees 
for large and medium scale industries in the public and 
private sector. The entire amount allocated for this 
purpose has been utilised The expenditure related to 
the two minor components would be used by 1997, 
which IS the completion period of the project.

(c) and (d). Yes, Sir. The World Bank has been 
appraised of the progress of the first phase during the 
recent visit of their supervisory mission The Worki Bank 
has expressed their overall satisfaction on the progress 
of the project

[English]

Palm Oil

4060. SHRI K.VR CHOWDARY ; Will the Minister 
of CIVIL SUPPLIES. CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state :

(a) the details of the places allotted for the lifting 
the palm oil of the State of Andhra Pradesh;

(b) the details of the transportatton cost per MT 
palm oil from the lifting place;

(c) whether the State Government has submitted 
any proposal to the Union Qovernment requesting to 
Increase the transportatton cost per MT,

(d) If so, the action taken by the Qovernment In this 
regard; and

(e )  If not the  re a so n s therefor?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI 8UTA 
SINQH) : (a) Imported edible oil (Palmolein) Is made 
available to the Government of Andhra Pradesh for 
Public Distribution Syctem from the nominated delivery 
point of the State Trading Corporation (STC) at VIzag 
Port. However, during 1994-95, the State Qovernment 
was also authorised to IHt Palmolein from Mangalore 
and Bombay since there was no stock of Palmolein at 
Vizag.

(b) Government of Andhra Pradesh is being provMed 
road freight reimbursement at the rate of Rs. 33S/> per 
MT for movement of edible oil stocks from Vizag to 
Hyderabad, in the case of palmolein allotted from 
Mangatore and Bombay, the actual expenditure incurred 
on transportation was reimbursed by Central 
Government.

(c) to (e). No Proposal has been received from 
Qovernment of Andhra Pradesh for increasing road 
freight charges payable by the State Trading Corporation.

Gauge Conversion

4061. SHRI OHARMANNA MONDAYYA SADUL 
Will the Minister of RAILWAYS be pleased to state -

(a) whether there has been some imbalances in 
allocation of funds for the Railway Budget 1995*96 for 
proposals of conversion of single lines into double lines 
falling under different zones; and

(b) if so, the criteria laid down for the proposals for 
conversion?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF); (a) and (b). Doubling of single tine sections 
is taken up when their carrying capacity gets saturated, 
freight intensive sections being given prtority. As such 
doubling of saturated lines is taken up on all-India 
basis and not on Zonal basis. Therefore, the question 
of imbalance does not arise.

Vehicular Emiaeien Standards

4062. SHRI S.M. LAUAN BASHA : Will the Minister 
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government have given exemption 
to Government vehicles from enforcement of vehicuiar 
emission standards;

(b) if so, the reasons therefor;

(c) the steps taken by the Government to avoid dual 
standanls for private vehicles and Government vehicles?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT OF FORESTS (SHRI KAMAL NATH) :
(a) No, Sir.

(b) and (c). Do not arise.
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Aacfstane* to Vdluntaty OrganlcatioM

4083. SHRIM/in'l BHAVNA CHIKHLIA :
OR. RAMKRISHNA KUSMARIA :

Will th« Mlniatar of CIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC DISTRIBUTION b «  pleased to 
state :

(a) the number of proposals received for financial 
assistance from Consumer Welfare Fund from various 
voluntary organisations worlcing in the field of Consumer 
Education for promotion of the Official Languages in 
the field of Law, State*wlse;

(b) the number out of them cleared so far;

(c) the steps taken by the Government for quick 
disposal of the eased; and

(d) the amount of assistance released so far, State- 
wise?

TH E  M INISTER O F CIVIL SUPPLIES. CONSUM ER 
AFFAIRS AND PUBLIC DiSTRIBLtJION (SHRI BUTA 
SINGH) : (a) Promotton of the official languages in the 
field of law is not covered under the guidelines for 
seeking financial assistance from Consumer Welfare 
Fund.

(b) to (d). Does not arise.

Industrial Waete Water

4064. SHRI HARISH NARAYAN PRABHU ZAN TYE: ■ 
Will the Minister of ENVIRONM ENT AND FO R ESTS be 
pleased to state :

(a) whether the Government have formulated 
effective measures to prevent spread of industrial waste 
water;

(b) if so, the details thereof alongwith the preventive 
steps already taken/|>roposed to be taken and package 
of incentives/ disincentives formulated to deal with the 
problems; and

(c) the details of areas Identified for tackling the 
problem on priority basis?

TH E  MINISTER O F STATE OF TH E  MINISTRY OF 
ENVIRONM ENT AND FO R ESTS (SHRI KAMAL NATH):
(a) and (b). Yiss, Sir. The important measures taken in 
this directkin Include :

(i) Standards for discharge of effluents from 
major categories of polluting industries have 
been evolved. Industries have been directed 
to comply with the prescribed standards on 
a tim«4)ound basis. Monitoring of compliance 
is carried out by task forces.

(II) It has been made compulsory for major 
specified Industrial and* other activities to 
obtttn environmental clearance based on 
impact aaaeaament stocHM> prior to site 
•etaetlon.

(ill) A scheme for provkling aasistance setting up 
of common effluent treatment plants in 
clusters of small acale industrial unitt has 
been taken up.

(Iv) Industries have been asked to comply with 
the consent requirements of the State 
Pollution Control Boards and have been 
directed to Install necessary pollution control 
equipment on a time bound basis. Legal 
action is taken against the defaulting units.

(V ) Exciae and custom duty exemption are 
provided for procuring pollution control 
equipment.

(V i) Soft loan Is provided for installing pollution 
control/|}revention equipment by large and 
medium scale units

(vii) A network of water quality monitoring statl is 
have been set up. Data from these statione 
help in understanding the trends of pollution 
levels in the area.

(c) The Government have identified 24 criticalty 
polluted areas and actions have been undertaken to 
tackle the environmental degradatton in these areas on 
priority basis. These include the following ‘

1. Chembur . Maharashtra

2.. Durgapur West Bengal
3. Korba : Madhya Pradesh
4. Manali I Tamil Nadu

5. Singruali ; Uttar Pradesh
e« Angul-Talcher ■ Orissa
7. Bhadravati 1 Karnataka
8. Visakhapatnam : Andhra Pradesh
9. Cocf'n ; Kerala

10. Digboi . Assam
11. Nagda-Ratlam : Madhya Pradesh
12. Dhanbad : Bihar

13. Najafgarh 
Drain Basin

* De4hi

14. North Arcot : Tamil Nadu
15. Govindgarh . Puniab
18. Vapi • Gujarat
17. Pali • Rajasthan
18, Howrah : West Bengal
19. Bollaram Pattancheru : Andhra Pradesh
20. Parwanoo Himachal Pradesh
21. Kale Amb : HimachaJ Pradesh
22. Jodhpur . Rajasthan

23. Tarapur ; Maharastitra
24. Ankleswar Gttjarat
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Waltar* of WomMi
4065. SHRI PHOOL CHAND VERMA ; Will the 

Mlnistor of HUMAN RESOURCE DEVELOPM ENT be 
pleaeed to state ;

(a) whether the Government have increased the 
ailoeatlons for the schemes meant for the welfare of 
women during the Eighth Five Year Plan; and

(b) If so, the extent of increase In comparison to 
those in the Seventh Plan?

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEFVVRTMENT 
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATi 
BASAVA RAJESWARI) : (a) and (b). As against an 
allocation of Rs. 542.20 crores for the Vllth Plan, the 
altocation for the major schemes in the sectors fo Rural 
Development, Labour, Education. Health, Women and 
Child Development, Welfare and Science and 
Technology in the Vlllth Plan is Rs. 1974.84 crores The 
extent of increase is 264.22% over the Vllth Plan outlay.

National Talent Search Examination

4066. SHRI PRABHU DAYAL KATHERIA : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state :

(a) whether NCERT propose to make an appraisal 
of the National Talent Search Programme;

(b) if so, whether the appraisal has been started;
and

(c) the time by which It Is llicely to be completed?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) ; (a) to (c). The National Council for 
Educational Research and Tralnign (NCERT) has been 
appraising the National Talent Search (NTS) Scheme 
from time to time on the basis of the feed back received 
from tl\e Liaison Officers looking after state level NTS 
Examinations. Appraisals are a contmuous process 
and changes are Incorporated in the scheme as and 
when required.

Enrolment of Female Students

4067. SHRI ANKUSHRAO RAOSAHEB TOPE : Will 
the Minister of HUMAN RESOURCE DEVELPMENT be 
pleased to state :

(a) the targets fixed for enrolling female students by 
Indira Gandhi National Open University during
1984-95;

(b) whether the targets have been achieved; and

(c) if not, the reasons therefor?

TH E D EPU TY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND D E M R TM EN T O F CULTURE) 
(KUMARI S E L J A ): (a) In an Open University system, 
fbdng of targets for enrolling the female students Is 
neither possible nor necessary because such 
Universities admit all thoae who fuHli the eligibility 
criteria,.

(b) and (c). Do not arise.

Foodyniln#

4068. DR. AMRIT LAL KALIDAS PATEL :
SHRI BOLLA BULLI RAMAIAH :
SHRI NAWAL KISHORE RAI ;
DR. CHINTA MOHAN :
SHRI GUMAN MAL LODHA :
SHRI RATILAL VARMA :
DR. RR. GANGWAR :
SHRI D. VENKATESWARA RAO ;
SHRI C.R MUDALA GIRIYAPPA ;
SHRI K.G. SHIVAPPA :
SHRI V. KRISHNA RAO ;

Will the Minister of. AGRICULTURE be pleased to 
state :

(a) the target fixed for production of foodgrains In 
each State for 1994-95, foodgralns-wlse;

(b) the State-wise and foodgrains-wise actual 
productnn achieved during the period;

(c) whether the targets set for foodgrains production 
have not been achieved since 1991 In spite of record 
production;

(d) if so, the State-wise details thereof and the 
reasons therefor; and

(e) the Incentives being provided to the State 
Governments to boost the production of foodgrains?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) ; (a) State-wise 
and foodgralns-wise targets for 1904-95 are given in 
the Statement encioaed.

(b) Final Estimates of foodgrains productton for 
1884-95 have not yet become due from the States.

(c) Yes, Sir.

(d) The targets of foodgrains production were 
achieved In most of the years for some of the States like 
Haryana, Punjab, Karnataka, Himachal Pradesh, Jammu 
and Kashmir and Tamil Nadu. The targets coukl not be 
achieved In other States due to unfavourable rainfall 
and weather conditione in theae years.

(e) For increasing the produeHvllf and productton 
of foodgrains, crop oriented produetlon programntes viz.
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Intsgrated Cttraals Development Programmc— Rice, 
Wheat and Coarse Cereals; and National Pulses 
Developm ent Program m e (N P O P ) are being 
Implemented. Besides, programmes for increasing the 
use of fertiliser In low consumption area and extension

of irrigation facilittes are being implemented to improve 
the production of crops. Sufficient incentives are being 
provided through minimum support prices/adequate 
maricet support and supplying important inputs at 
reasonable prices.

STA TEM EN T

State-Wise and Crop-wise National Production Targets for 1994-95

(Lalch tonnes)

State Rice Wheat Coarse Cereals Pulses Total
Foodgrains

Andhra Pradesh 108 00 0 01 21.85 7.50 137.36
Assam 32.00 1 25 0.20 0.80 34.25
Bihar 66.00 42 50 15.65 9.00 133.15
Gujarat 9.00 17 00 24.85 7.00 ^ .8 5
Haryana 19 00 65 00 8.50 7.00 99.50
Himachal Pradesh 1.30 5 50 7.06 0.20 14.06
Jammu and Kashmir 6.50 3.20 4.74 0.30 14 74
Karnataita 28.00 1 00 43.73 6.40 79.13
Kerala 11 00 - 0.04 0.30 11.34
Madhya Pradesh 58.80 51.00 39.10 31.00 179.90
Maharashtra 27.00 9.00 82.85 20.00 138 85
Orissa 65.00 0.80 5.89 11 30 82 99
Punjab 6B 00 123 00 6.13 1.50 198 63
Rajasthan 1 45 43.00 39.28 16.50 100.23
Tamil Nadu 62.00 0.10 15.98 5.00 83 08
Uttar Pradesh 100.00 215 00 45.00 28.70 388 80
West Bengal 105 50 6.00 1.67 2.00 115.17
Others 16.45 1.64 2.38 0.50 20 97

All India 785.00 585.00 365.00 155.00 1890.00

[Translation]

Gauge Converelon

4069. S H R I P A N K A J C H O W O H A R Y  ;WIII the 
Minister of FMiLWAYS be pleased to state :

(a) whether funds were allocated In the previous 
Budget for conducting a survey to lay metre gauge 
railway line in Ghuguli and MaharajgunJ (Uttar Pradesh);

(b) if so, whether no progress could be made in this 
woric during the last year; and

(c) if so, the purpose for which the amount was 
diverted and utUlsed and the reasons for non-completion 
of this work?

TH E  MINISTER O F RAILWAYS (SHRI C. K. JAFFER 
SHARIEF) : (a) No, Sir.

(b) and (c).' Do not arise.

Decontrol of Jaggery
4070. SHRI SAN TO SH  KUMAR QANQW AR Win 

the Minister of FO O D  be pleased to state

(a) the benefits iliteiy to accrue to the consMiners 
as a result of decontrol of Jaggeiy;

(b) whether any response has been received from 
various States In this regard; and

(c) if so, the details thereof?

TH E  MINISTER O F FO O D  (SHRI A JIT  8 IN Q H ): <•) 
to (c). The Qur (Control) Order 1994 fMe lieen reeclnded 
with effect from 21.3.1996. The removal of reatrletlons 
on gur traders haji liberalised gur trade with 
consequential benefits to the consum ers. No 
representation has been received against the rescisaion 
of the aforesaid Order.
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{English]

Gauge ConvMvien
4071. DR. ASIM BALA . Will the MlnisUr of 

RAILWAYS b« plsased to state :

(a) whathar thara la any proposal for broad gauge 
conversion of Shantlpur-Nabadwlp Ghat rail link, and

(b)'if so, the detaila thereof?

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER 
SHARIEF) . (a) No, Sir.

(b) Does not arise.

[Thinslatlon]

Education Minietere' Conference

4072 SHRIMATI SHEELA GAUTAM .
SHRI RAIMESHWAR PATIOAR .
SHRI RAJESH KUIMAR :

Will the Minister of HUMAN R ESO UR CE 
DEVELOPMENT be pleased to state:

(a) whether one day conference of Education 
Ministers of States was held recently;

(b) If so, the details thereof;

(c) whether the OovernnDent have taicen any step to 
formulate a woricing plan in consultation wtth the various 
State Governmenta and private educational Institutions, 
and

(d) If so, the details thereof ?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) - (a) and (b) Yes, Sir A conference of 
Education Ministers of States/UTs was held at New 
Delhi on April 4, 1995 to discuss various aspects of 
Elementary Education programmee including the 
problem of dropout, resource mobilisation, 
decentralization of management, implementation of the 
Centrally Sponsored Schemas of Operation Blackboard, 
Non-Formal Educatton and District institutes of Educatton 
and Training and School Nutrition Programme.

(c) and (d). It was )ointly dacWed to foraiulate 
area-apeclfki and category-specific action plans to 
inereaae enrolment and reduce drop out, particularly among girla and disadvantaged secttons, to extend 
strong support to decentralisation of educational 
management, to sort out systemiti problems affecting Mte implemenlatien of Operation Blackboard (OB), Non- 
Formal Education (N FE ) and Diatrict Inatitutes o f, 
Etfucttion and Tk'ammg (DIETs), to prepare time-bound action plan for Operationalising DIETa befbre the next 
aeadeaMc yeer to eMplor» poaalbilKlea of uaing aatelUte wanapoeder for tMcher training, to wMely disseminate

informatton on tax concessions extended to contrOsutions 
to Ziiia Sakasharata Samitis for primary and adult 
education, to organlae Penston Adaiats to settle pension 
problems of teachers expeditiously, to make more 
systematic an«ngements for monltdring and evaluation 
and to prepare a speelai package on educatton for the 
North-East within the existing schemes

[Engliah]

Coal Wagona
4073. SHRI DATTA MEQHE : Will the Minister of 

RAILWAYS be pleased to state ■

(a) whether the coal wagons aitottad to Maharashtra 
are Inadequate to meet the requirement of the State,

(b) whether the Government would cope up with 
the requirement of wagons for coal for the industnes of 
Maharashtra, and

(c) if so, the deciston taken in this regard'^

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER 
SHARIEF): (a) No, Sir.

(b) Yes, Sir.
(c) Railways have withdrawn ail ceiling limits for 

movement of coal to Industnes and State Governments' 
have been advised to sponsor the programme according 
to the requirement of the industries

Will the Minister

mterclty Tralna

4074. SHRI R KUMARASAMY 
of RAILWAYS be pleased to state ■

(a) the routes on which Interclty/sub-urban trains 
are running in Tamil Nadu;

(b) whether the Government propoae to increase 
the number of such trains and paiticulariy on the routes 
linked with major agricultural productton markets during 
harvesting time;

(c) K so, the detkiis thereof; and

(d) if not, the reaaona therefor?
THE MINISTER OF RAILWAYS (SHRbC.K. JAFFER 

SHARIEF) : (a) Mall/Express tralna including intercity 
tralna are not planned State-wtoe. However, the routes 
on which Intercity services are available in Tamil Nadu 
include :

(I) Madras-Jolarpettal-Coimbatore
(ii) Madraa-Tlruehchirappalli-Madurai

(iii) Madras-Thanjavur/Tlruchchirappaiii

Suburban EMU trains in Madras areaa are 
available on:

Madras Central-Qummldlpundi 
Madraa Central-Arakkonam-Tiruttani 
Madraa Cantrai-Tambaram-Chengalpattu 
seetlona.
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(b) to (d). T h «  following traina plannod to bo 
Intreduead during 1995-96 will aarva tha Stata of Tamil 
Nadu alao.

(I) Madraa-Colmbatora Shatabdi
(II) Bombay-Nagorcoil Expraaa (waakly) via 

Madurai
(ill) Bangalora-Quilon Expraaa (waakly)

Thara la no propoaal to run additional train during 
harvast tima. Howavar, to claar aummar and faatival 
ruah apacial traina ara organlaad.

Gauga Convafalon
4075. SHRI UODHAB BARMAN : WIN tha Miniatar 

of RAILWAYS ba plaaaad to stata :

(a) whatliar a aurvay for Lanka-Ramnagar B.G. line 
in North'Eaat Frontiar Railway was conducted and the 
Expert Committee Report submitted;

(b) if so, the salient features of the report;

(c) the estimated cost to be incurred ^n this work;

(d) whether the Railway is going to construct this 
B.G. line;

(e) if so, the details thereof;- and

(f) if not, the reaaons therefor?

TH E  MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) to (f). The oM survey done in 1983-84 
revealed a cost of Rs. 658 crores with a negative rate 
of return. Updating of the survey for Lanka-Sllchar 
(Ramnagar) Railway line has just been sanctioned. 
Further consideration of the project would be possible 
once the survey report becomes available.

[Tranalatton]

Low Coat Tachnlquaa
4076. ^HRI CHHEOI RASWAN : Will the Minister 

of AGRICULTURE be pieaaed to atate :

(a) whether any low cost techniquaa have been 
developed by the Indian Council of Agricultural 
Research;

(b) if so, tha datalia thereof for the last three years;

(c) whether thaaa techniques are being adopted by 
Indian farmers; and

(d ) If so, tha namea of States where these 
technkfues ara being adopted ?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
N O N -C O N V E N T IO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F  S TA TE  IN T H E  M IN IS TR Y O F  
AGRICULTURE (SH ^I S. KRISHNA KUMAR) : (a) Yea. 
Sir.

(b) A  Statement & anctoaad.

(c) arid (d). Technologiaa ganaratad ara tranafarred 
to tha farmara in tha Stataa whara tha inatltuiaa and

Cantraa of Coordinated Projacts ara located. 
Oiaaamftiatkin of taohnok>gy to tha farming community 
ara alao undertaken through Kriahl Vlgyan Kapdras/ 
Trainers Training Centrea and Frontline Dembnstration 
Programmaa. Tha farmara ara drh^ing tha banafH of these 
teehniquea almoat In every atate.

STATEM EN T

Low Cosf TBohnohgfes Dwttopad Und^r ICAR  
During Last Thram

ICAR through Ita raaaarch programmes have 
developed - the following low coat techniques and 
equipment for adaptation by tha farmers; in the 
preceding three yeara.

LOW C O S T EQUIPMENT/TECHNIQUES :

—  Hand tools for sowing, tranapianting, weeding, 
decord ication

—  Bulk>ck drawn tillage implements for upland and 
lowland puddling, multipurpose tool frame, drills 
and planters for irrigated and dry land farming

—  Threshing equipment of varying capacity

—  Improved storage structures and practices for rural 
level including Mentlflcatlon of non-chemlbal plant 
origin grain protectants

—  Identification of energy-afflclant crop production 
equipment

—  Dryers (renewabia/non-renewabla energy based) 
for dehydratton of fruits and moisture control of * 
grains

—  ^annual/power operated cleaning and grading 
equipment, grain flour separator for use at rural 
threshold

—  General purpose grain mill, flour mill decorticatoi 
green pea peeling machine, mango peeler and 
decorticator, potato peeler, oil axpeller for rural agro- 
processing

—  Gur processing and packaging taohnkiuaa

—  Techniques for propagation of hoat plant for 
breeding of lac Inaact with ra d u c^  maturity period 
from 15 to 5-7 yaara

—  Tachnotogy for praparath>n of Iae4}aaad products

—  Farm level renewable energy based gadgets as 
solar dryer, solar water heater, aolar cooker, 
domeatic blogaa plant jind  appliances, etc.

—  4 blada propailor dasignad and fabricated for 
Inatallatlon in medium aiza fiahJng veasei which 
reauitad fuel saving to tha extant of 20-35% as 
compare to the conventk>nal 3 blada propallor

—  Kaplan piopaUor nozzle combinatton designed and 
fabrlbatad for InataRatlon tn flahing craft which 
raducea fuel conaOmplion to tlia aoctant of 25%
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—  Lost cost crab pots and fish traps dssignsd and 
fabricatad for operation in the inshore waters for 
the artisanai sector.

LOW-COST TECHNOLOGIES IN CROPS

Varieties and hybrids combining resistance to major 
pests and diseases have been d'eveioped in aii 
crop plants. Adoption of such resistant varieties is 
the cheapest means of minimising crop losses due 
to pests and diseases. There is a great demand for 
resistant varieties/hybrids among farmers 
throughout the country.

Treatment of seed in a number of crops wKh 
fungicide/insecticide against several disease and 
insect pests can be controlled by these technology. 
This is a very cheap method of controlling the pest 
and being adopted mainly in rice and groundnut 
growing areas.

Sowing at the right time-every crop has specific 
recommended duration during which the sowing 
result in the highest possible yields and appropriate 
utilisation of various inputs.

Maintenance of appropriate crop stand-each crop 
has specified planting density to achieve high yields, 
use of low quairty seeds, inappropriate sowing 
method and other management practices can 
reduce the plant stand and cause yield losses

Use of balanced fertillzers-appropriats production 
of major and minor nutrients should be used to 
derive the maximum benefits of fertilizer application.

Use of bio-fertilizers-Appiication of bio-fertilizers 
including the use of appropriate Rhaoblum culture 
in pulses, Aspergillus and Azospynlllum in millets 
and blue green aigae/azoila in rice are very useful

Timely harvest of the crop-heavy losses due to 
shattering soaking, birds attacit occur If the crops 
are not harvested In time. Harvesting should be 
undertai(en as early as possible after the 
physiologieal maturity is reached.

Growing merrlgold within tomato crop reduces the 
infestation by Hellothis. This technology is being 
practiced by Gujarat fanners.

Random planting of maize in irrigated cotton helps 
in conserving natural enemies of cotton pests which 
helps in reducing pest Infestation in cotton. This 
practice Is being followed by the farmers of the 
Gujarat.

To ward off the depredatory birds like Rose ringed, 
parakeet, myna and house and house crow from 
the crops such as sunftower, maize, sorghum bajra, 
wheat and fruit orchards etc. by using «eflecting 
metailk: ribbon is In great demand among farmers 
in different regions. The cost of reflecting ribbon 
comes around Rs. 250/- ha. and practice la being 
widely adopted aH over the country.

Integrated Pest Management technology for 
sugarcane, cotton and rice pests has been 
developed successfully. The technology is mainly 
based on the conservation, augmentation and 
release of natural enemies, need based use of soft 
chemical pestickie or plant based pesticides and 
use of resestant varieties.

HORTICULTURE

One low cost technotogy for raising potato crop 
using True Potato Seed (TPS) has been devetoped 
Under this technology two population of TPS namely 
C-3 and HPS 1/13 were Mentified for commercial 
cultivatton. This technotogy has several advangage 
viz reduced pathogen transmission. Inexpensive 
long term, tong storage and easy transport.

Bamboo method of rapid muKlpiication of black 
pepper devetoped at Nattonai Research Centre for 
Spices, at Calicut envisages multiplicative rate of
1 . 40 annually. One hectare of nursery can produce 
about 2.0 million rooted cuttings. This technology is 
being adopted by all the Government nurseries in 
pepper growing regions.

Low cost, 'Zero Energy Cool Chamber' with double 
brick wall has been designed and constructed for 
storage of fruits and vegetables at I.A.R.I., New 
Delhi. The Cool Chamber maintains about 10-12**C 
less temperature than outside field with about 90% 
RH. The Cool Chamber has found to be useful in 
many parts of the country.

PROMOTION OF BIO-FERTILIZER FOR SUBSTITUTING
INVESTMENT OF FERTILIZER

Certain micro-organisms like bacteria and blue 
green algae have the ability to use atmospheric 
nitrogen and supply these nutrients to crop plants 
The most wkJeiy used bk>-fertilizer is Phizobium 
which in legume association can fix substantial 
amounts of nitrogen per hectare. The nitrogen fixed 
per year by different legumes is 100-150 kg. for 
ctover, 40 kg. for cowpea, 100-150 kg. for alfalfa, 
90-100 kg. for lentil, 150-300 kg. for lupins, 40 kg. 
for groundnut, 60-80 kg. for soyabean, 40 kg for 
mungbean and 100-150 kg for pasture legumes.

Azospirillum application will also increase grain 
productivity of cereals by 5-20 per cent. The third 
group includes free-living nitrogen fixers such as 
blue-green algae and Azotobactor. The application 
of Azotobacter bio-fertilizer has been found to 
increase the yiekj of wheat, rice, maize, pearl-mlllet 
and other crops.

APPLICATION OF ROCK PHOSPHATE

The experiment conducted in acid soils at 
Bhubneshwar, Ranchi, Jorhat, Shillong and 
Pantnagar have indicated that the Indigenous rotfk 
phosphate In combination with 50% of water soluble 
rock phosphate can be used in case of paddy.
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PROM OTION O F ENRICHED COM POST

The •xparlm«nto have indicated that .addition of 
small amounte of rock-phosphata plays a significant 
role in promoting organic decdmposltldn and 
enriching the compost with the • available 
phosphorus. Further it also helps to improve 
nitrogen content of rockphosphate-enriched 
compost and phospho*compost as it has been 
named by addition of small amounts of mineral 
nitrogen and other materials like pyrites. Pyrites 
help in nitrogen conservation during composting 
and enrich the compost wKh sulphur and iron also.'

The use of phosphorus compost prepared by using' 
2.5 per cent to 5.0 per cent Pg Og as Mussorle rock- 
phosphate when applied at equal phosphorus- 
based was equal to or slightly better than the 
application is superphosphate.

VEGETATIVE BARRIERS AS MEANS FOR SOIL 
CONSERVATION

To cater to the needs of small and marginal farmers 
vegetative barriers (also known as live-bunds) for 
rainwater conservation and to regulate siltless 
overland flows have been emphasised during the 
last few years. Although maximum attention has 
been placed on yetiver or khus (Vetiveria 
zizanioides). It has hardly shown any distinct 
superiority over other vegetative barriers generated 
from anjan grass, lemon grass, broom grass, subsoul 
etc.

INTEGRATED W EED MANAGEM ENT

Weeds cause enormous losses and suffering to 
human beings by way of reduction of crop yields 
and quality, wastage of human energy and 
resources and increased expenditure to alleviate 
the problems caused by time.

Major components of integrated weed management 
systems (IW M S) have been identified as non- 
chemkial methods with tow cost input as under :

1. Stale seed bed technkfues
2. Use of weed competK/e crop and cultivars
3. Crop rotation
4. Intercropping
5. Plant geometry and plant density
6. Water management
7. Soil solarlzation

AG RO-FO RESTRY PROMOTION

MuKi purpose tree species of fodder, fuel have been 
identified for different agro-ecological regions. For 
example Pro 9opls cineraria and Techomalla 
unduleta for desert ecosystem, Ficus species and 
Alrtus sp. for North-East IHimaiaya Alblzia lebbek 
Poplar for Indo-Qangetic plains, poplar with rice 
and wheat for Gangetic plains. Prosopis cineeraria

with bajra, guar and Til for desert areas and Acacia 
auruoulUormis with Til in humtal and sub-humid areas 
are highly profitable as agri-sltivteulture systems.

L9uel»na ieucocephaia with grasses such as 
chryzopogan and sehlma in semi-arid tract and 
casuarlna with napier in tropical region as 
silvipastural system have been found suitable.

Krishi Vigyan Kendras

4077. SHRI HARI KEW AL PR ASAD  : Will the 
Minster of AGRICULTURE be pleased to state :

(a) the target fixed by the Government for setting up 
of Krishi Vigyan Kendras throughout the country;

(b) the extent upto which the target has been 
achieved tilt March 31, 1995;

(c) whether any year-wise target has been fixed;

(d) if so, the details thereof for the last three years 
and during the remaining years of Eighth Plan;

(a) whether the target fixed for a particular year has 
not been achieved;

(f) if so, whether the Government have hekJ any 
person responsible in this regard; and

(g) If so, the details thereof?

THE MINISTER OF STATE IN TH E MINISTRY OF 
N O N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F S TA TE  IN T H E  M IN IS TR Y -Q F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) . (a) Yes. 
Sir. The ICAR has proposed to establish one KVK m 
each district of the country by end of IXth Five Yeai 
Plan.

(b) Till March 31, 1995, the Indian Council o< 
AgircuHural Research has established 261 Knshi Vigyan 
Kendras In different parts of the country

(c) No, Sir.

(d) During the last three years, the ICAR has 
established 152 KVKs in different districts of the country 
and during the remaining years of Eighth Plan, it is 
proposed to establish additional 119 KVKs in the 
country, subject to the availablity of additional fun^Js to 
the Council for this purpose.

(e) No, Sir.

(f) and (g). Question does not arise.

[Engiish]

Doubling of Railway line

4078. SHRI LOKANATH CHOUDHURY ; Will the 
Minister of RAILWAYS be pleased to state ;

(a) whether the Government have any proposal toi 
laying double railway line between Cuttack and 
Paradeep;
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(b) if 80, th« details thereof;

(c) the steps talcen by the Government in this regard;
and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) Yes, Sir.

(b) and (c). Patch doubling of Cuttaclc-Paradeep 
section from Raghunathpur to Rahama (28.5 kms) has 
been included in the Budget 1995-96 at a cost of 
Rs 25 crs A sum of Rs6 crs has been provided in 
1995-96 for taldng up the work

(d) Does not arise.

Electrification of Railway Line
4079. SHRI RAM KAPSE : Will the Minister of 

r a il w a y s  be pleased to state

(a) the number of railway routes In various parts of 
the country electrified till date. State-wise; and

(b) the routes likejy to be electrified during 
1995-96, State-Wise and Mie estimated cost to be 
incurred on this work?

THE MINISTER>5I: RAILWAYS (SHRI C K. JAFFER 
SHARIEF)' (a) The Sta\ewlse positton of railway routes 
electrified till date are as under *

4. Q U JA R A T

ANDHRA PRADESH Routs

i
li.

ill.
iv.

2 U TTA R  P R A D E S H

3 TAMIL NADU

Makudi-Etayur 
Kazipet-Secunderabad/ 
Hyderabad 
Gudur-Arakonam 
K rlshnacanai-G untur 
Tenaii.

V. Waitalr-Gorapur 
vi. Motumari-Jaggayapet

i. Sahibabad-Saidraja
ii. Hodal-Jaiau.
Hi M a t h u ra -R a n ik u n d  

Rarah.
iv. Datia-Basai, Matatiia- 

Jiron-Dhaura
v. Tundla-Aulenda.

i. Madras-Eiayur 
ii Mjadras-Erode/Salem- 

Metturdam 
ill. Joiarpekttai-Patchur 
iv. Arakkonam-Ponpadi.
V. Madras-Vijjupuram

5. HARYANA

6. RAJASTHAN

7. ORISSA

8. MAHARASHTRA

9. KARNATAKA

ii.

ill.

10. MADHYA PRADESH

Qhohwad-Vadodara-
Ahmedabad-
Qandhinagar-
Sabarmati.
Nahargarh-Godhra-
Anand.
Godhra-Vadodra.

i. Hodai-Tughlakabad.
II. Nareia-Karnai.

I. Jajau-Hetampur.
Ii. Ranikund Rarah- 

Dhourkheri.
III. Bhawani Mandl-Kuriasi 
iv. Chaumahaia-Thuria • 
V. Bayana-Auienda

I. Jaraikela-Jharsuguda- 
Jamga

II. Rourkela-Birmitrapur. 
ill. D e o jh a r -B a n s p a n i ,

Barabil-Bolanikhadhan 
iv. Kotpur Road-Koraput- 

Gorapur.
V Koraput-Damnjodi

I Bombay sub-urban area
ii. Bombay-Burhanpur 

Hi. Kalyan-Pune
iy. Diva'Panvei 
V. Diva-Vasal Raod 

Vi. Virar-Ghoiwad
vii. Trombay-Kuria

viii. B h u s a w a i-W a r d h a - 
Nagpur-Bortaiao

Ix. Makudi-Darimeta 
X. Badnera-Amravati 

xi. Jaiamb'Khamgaon. 
xll. Butibori-Umrer. 
xlli. Tadali-Ghugus. 
xiv. Majri-Rajur.

i. Bisanathan-Bangaiore- 
Kangeri

Bhawani Mandi-Nagda- 
Nahargarh
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II. Hetampur>Datla, Bina> 
Bhopal-Darimata.

(b) Tho following routes ara propoaad to be 
electrified during 1995*96 :

11. W E S T  BENGAL

12. BIHAR

13. DELHI

III. Bhopal-Negda Sectton State Outlay for
iv. Itarai-Burhanpur. 1995-96
v. Blna>Katnl‘Bllaspur. (Rs. in Crs.)

vi. A n u p p u r-B ls h ra m p u r- 1. Part of Sonnagar-Patratu Bihar 40.00
Chlrlmlrl 2. Part of Gumia-Patratu Bihar 10 00

vii. Bartak}>Bllaapur*Jamga. 3. Part of Delhi-Ambala- Haryana 50.00
vil. Champa-Gevra Road. Ludhiana Punjab

IX. KIrandul-Kotparroad. 4. Part of Vljayawada- Andhra 75.91
Visakhapatnam Pradesh

5. Erode-Walyar Tamil Nadu 26.00
1. Howrah'Barakar. Part of Erode-Palghat •

ii. Asansol-Blradlh Incl. section.

Jayachandl-Adra. 6. Jamadoba-Mohuda Bihar 4.77

III. H .o w ra h -K h a ra g p u r - 7. Bandel-Katwa West Bengal 20.20

Chakulia incl. Panskura- 8. Vijayawada-Balharshah Andhra 5.00
Haldia and SantragachI Branch lines Pradesh

•Bargachia.
iv. Howarh-Bandel- Eaeentlal Commodltlee Act, 1976

Burdwan incl. Bandel- **

Naihati and 4080. SHRI BOLLA BULLI RAMAIAH Will the
Sheoraphuli* 
Tarakeshwar 

V. S e a l d a h - R a n g h a t -  
Krlshnanagar Including 
Ranaghat-Shantlpur and 
Dankunl-Dumdum. 

vi. Dumdum-Bangaon
vil. Branch line of Sealdah 

area, Sealdah to Budge, 
Canning, Lakshml 
Kantpur and Diamond 
Harbour.

I. Dhanbad>SaldraJa.
II. Talgarla-Phusro

ill. G o m o h-B h o ju dlh -lncl. 
Tupkadlh-Talgarla.

IV. Sonnagar-Barwadlh.
V. Birmadlh-Jaralkla. 

vi. Rajkharsuan-
Dongaposl. 

vil. Chakulla-Slni-Kandra

I. Delhl-Narela 
il. Deihi-Tughlkabad 
Hi. Delhl-Shakurbaati 
iv. Deihi'Sahibabad and 

Delhi tub-urban area.

Minister of CIVIL SUPPLIES, CONSUM ER AFFAIRS AND 
PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Government propose to invoke the 
provisions of the Essential Commodities Act, 1955 and 
Weights and Measures Act, 1976 for ensuring that t'- 
beneflt of excise duty concessions should reach tl. 
common man;

(b) whether directions have been issued to State 
Governments in this regard;

(c) if so, the report of the State Government* 
implementation of this Act; and

(d) the reaction of the Government thereto'’

TH E  MINISTER OF GIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC D ISTR IB U TIO N  (SHRI BUTA 
SINGH) : (a) The Essential Commodities Act cannot be 
invoked in this regard unless the Item figures in it. We 
have recently removed a number of items to avoid 
harassment. However, the Standards of Weights and 
Measures (Packaged Commodities) Rules, 1977 have 
some provisk>n for this purpose.

(b) to (d) The implementation of the said rules is 
done by the States Enforcement Department and they 
have been activated only recently In this regard.

[Translation]

Reaeareh In Agriculture
4081. SHRI RAM P R A S A D  S IN G H  : Will the 

Minister of AGRICULTURE be pleased to state :
(a) the details of new research undertaken In the 

country during the last four years In the fields of
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foodgrains, puISM, oilseed and horticulture produce for 
increasing their production and for increasing the fertility 
of the soil;

(b) the,steps taken to familiarise the agriculturists 
with the modern research and advanced techniques;

(c) the percentage of farmers In the country familiar 
with these modern technique and research; and

(d) the measures being taken for participation of 
social and private institutions In this work?

THE MINISTER OF STATE IN THE MINISTRY OF 
N O N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND 
M IN ISTER  O F S TA TE  IN TH E  M INISTRY OF 
AG R ICULTUR E (SHRI S. KRISHNA KUMAR) (a) 
Statement Is enclosed.

(b) to (d). Agriculturists are familiarised with 
advance technique through front line demonstiations 
which are organised in various parts of the countiy at 
farmer's field. Trainings are organised through State 
Agricultural Departments/State Agricultural Universities/ 
KrishI VIgyan Kendras/Trainers Training Centres and 
Farmers Training Centres for farmers to disseminate 
modern technique and research. IWo new schemes 
namely, 'Agricultural Extension through Voluntary 
Organlsatton* and ‘Women in Agriculture' have been 
launched. The Extenston Strategy during VIII plan period 
specifically focus on ‘

(i) Involving Non Government Organlzattons in 
agricultural extension;

(11) Strengthening Extensk>n Services for Women 
in Agricultural Devetopment. A large number 
of farmers are familiar with the techniques 
developed.

STATEMENT

D9tail8 of New Rtsearch Undartaken During Last 
Four Yaars.

During the last four years researches were 
undertaken In achieving higher crop productivity and 
sustainability In crops under different agro ecological 
zones. The world's first high-yiekl and Semi-dwarf variety 
of Basmati rtoe ‘Pusa Basmatl 1’ was devetoped which 
matures in 135 days and yields 4.S tonnes/ha. 'Kasturi' 
is another high yiekilng basmatl variety which matures 
In 125 days and yields 4 tonnes/ha. Two rice hybrids, 
APRH-1 (IR 58025 A/Wijram) and APRH-2 (IR 62829 A/ 
MTU 9922) were released by the Andhra Pradesh 
Agricultural University In Hyderabad. The third hybrid 
CORH-1 (IR 62829 A/IR 10198-66-3R) was released by 
Tamil Nadu Agricultural University, Coimbatore Few 
more hybrids are ready to be released shortly. The 
release of hybrids in rice is a very significant break­
through and this wouM help the country to make another 
quantum jump in paddy production. In addition 
(Introduction of improved rice varieties for low land, deep 
water ecosystem in the eastern India has increased the

productivity by 3 per cent/annum as compared to an all- 
India average of 2.5 per cent. A large area in coastal 
Andhra Pradesh used to remain fallow after taking the 
paddy crop. A variety of undbean that fits Into paddy 
crop cycle and utilizes the rice fallow lands has been 
developed. It Is a great breakthrough for the coastal 
Andhra Pradesh.

Wheat variety OT 46 (Triticale) has been released 
for cultivation in medium higher hills of Jammu and 
Kashmir, Himachal Pradesh, U.P., Sikkim and for eastern 
states for rainfed and timely sown conditions.

Seventeen new high yielding varieties of pulses 
(Pigeonpea, mungbean, urdbean, chickpea, lentil and 
fieidpea) have been developed. These are also resistant 
or tolerant to some of the most sertous diseases affecting 
the pulse crop, in pigeonpea-wheat sequential cropping, 
pigeonpea genotypes AL-15 and ICPL 84031 were 
found to be most ideal for north eastern plain zone.

The oilseed crop improvement programme have 
resulted in the identification and recommendation foi 
pre-release multiplication of eignt improved varieties of 
different oilseeds possessing advantage m terms of 
yield, oil content and resistant to biotic and abiotic 
stresses in different agro-climatic regions and crop 
growing situations. These are QAU-SUF-15 in suntk>wer 
TKG-21. TKG-22 sesame; 48-1, DCS-9 and SKT-73 in 
castor, Girnar in safflower; DRG-12 and DRG-17 in 
groundnut. As compared to tradittonal oilseed cultivars 
the new generation of improved cultlvers recommended 
to different agro-ecoiogical situations displayed on .tn 
average 15-30% yield superiority. Seven high yieldinq 
varieties of soybean were also developed.

Fruits
3 promising mango hybrids (Arka Aruna, Arka 

Puneet and Arka Anmol), 6 varieties of grapes, two 
varieties (Arka Amulya and Arka Maridula) of guava, an 
Improved acid lime selection (Selection 49) have been 
developed and recommended Ber cuKivar 'Gola' and 
Kaithll have been found to be promising in South India 
(A P and Tamil Nadu) In Sapota, a hybrid PKM 2 was 
released for Tamil Nadu.

Softwood grafting has been commercially successful 
in mango, sapota and cashew in Maharashtra. Mango 
variety Lakshman Bhog has maximum shelf life of IS ­
IS days and soil drench of 5g of paciobutrazol per 
plant improves flowering and fruit production in mango 
In banana, high density (4444) plants per ha (1.5m x
1.5m) IS possible for Dwarf Cavendish variety.

Vegetable Crops

in vegetable crops 22 high yielding varieties in 10 
vegetable crops namely Brinjai, onion, Garlic, Peas. 
Cowpea, Bitter gourd, Bottle gourd, Carrot, Sponji gourd. 
Tomato; 24 F-1 hybrids In 5 vegetable crops viz. 
Cabbage, Cauliflower, Brinjai, Tomato and Carrot 6 
disease resistant varieties in 4 vegetable'crops namely, 
Brinjai, Tomato pea and Okra were developed and
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recommendad by All India Coordinated Vagatabla 
impiovemant Projact for ralaaaa.

in production taehnoiogy, 17 improved agro­
techniques were standardised and recommended.

Five crop rotations viz. oitra-tomato-bean, tomato- 
bean-oitra, brinjai-onion-bean, oitra-tomato-bottie gourd 
and oi(ra-bean-onion were remunerative for stability in 
yield under Bangalore condition.

In plant protection a disease control measures 
against important diseases in cabbage, tomato, chillies, 
brinjai, oicra were standardized and recommended. 
Effective control of tomato fruit borer has been achieved 
with NomureaBa an entomofungal pathogen.

Mushroom

l-iigh yielding strains namely NCB-6, NCB-13 of 
Agaricus bitorguis and five strains viz. NCS-1, NCS-5, 
NCS-12, P-1 and MS-39 of A. bisporus white button 
mushrooms were identified and recommended. 50 
fleshy fungi collected from vartous parts of H. P. were 
added to the collection. Seven cultivators of Agarteus 
bisporus have out yield the parents by 20-30%.

Potato and Tuber Crops
Three potato hybrids PJ-376 an early variety suitable 

tot indo-Qangetic plains, JEX/C/166 an early bulker 
suitable for. Punjab, iHaryana, UP, Rajasthan, Gujarat, 
Bihar, MP and West Bengal and Ji 5857 for indo- 
Gangetic plains and plateau region of the country were 
recommended for release.

An alternate technology for raising potato crop 
through true potato seed (TP S) has been standardised 
and two population of TPS viz. IHPS 1/13 and TPS-3 
have been recommended for commercial cultivation.

The chemical centres against late blight disease 
and cultural practices against brown rot disease in the 
hillft were developed and recommended. An Improved 
potato grader has been fabricated having rubber 
pedding to minimise the brusing of tubers.

in tuber crops, three varieties of sweet potato viz. 
Kiran for Andhra Pradesh. Rajendra Shal<arkand-47 for 
North Bihar, Bhuvan Gori for Bhubaneshwar and lesser 
yam variety Shree Kaia for Kereia station were 
recommended for release.

[English]

Railway Over Bridge

4082. SHRI PROBIN DEKA ; Will the Minister of 
RAILWAYS be pleased to state :

(a) whether the Government have any proposal for 
construction of a railway over bridge at Agthuri near 
Changsarl in Assam;

(b) If so, the details thereof; and

(c) the estimated cost to be incurred on this work?

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER  
SHARIEF) : (a) to (c). Construction of a Road over 
bridge near Changsarl In replacement of level crossing 
No. SK/2 at Km. 8/0-1 Is under planning.

Alignment, General Arrangement drawing of the 
Bridge have been finalised in consultation with State 

' Government and Mlnisty of Surface Transport. Abstract 
estimate of bridge portion amounting to Rs. 2.93 crore 
has already been sent to the State Government for 
approval.

Vacanclea of Teachera in Kendriya Vidyaiayas

4083. SHRIMATI G E E TA  M U K H ER JEE ; Wilt the 
Minister of HUMAN R ESO U R CE D EV ELO P M EN T be 
pleased to state ;

(a) the different modes of filling vacancies ot 
teachers in Kendriya Vklyalayas on short term basis in 
the absence of regular recruitment; and

(b) total number of teachers recruited thus in 
Kendriya Vidyaiayas in North-Eastern Region during 
the current session?

TH E  D EP U TY  MINISTER IN TH E  MINISTRY OF 
HUMAN RESO URCE DEVELO PM EN T (DEPARTM ENT 
O F EDUCATIO N AND D EPAR TM ENT OF CU LTU R E) 
(KUMARI SELJA) : (a) Kendriya Vidyalaya Sangathan 
has adopted the contractual system of appointment to 
fiil-up short term vacancies.

(b) As intimated by the Kendriya Vidyalny.'i 
Sangathan. 211 teachers were recruited on Contractual 
basis in North-East Region during the current session

[Translation]

Growth Rate of Foodgraine

4084. SHRI NAW AL K IS H O R E  RAI : Will the 
Minister of AGRICULTURE be pleased to state ;

(a) whether the target for increasing the growth rate 
of foodgrains production by 3.6 pet cent per annum 
was fixed for Eighth Five Year Plan;

(b) If not, the facts in this regard;

(c) whether the above target has been achieved 
during the past years (till date) of the Eighth Five Year 
Plan;

(d) if not, the annual growth rate achieved during 
these years; and

(e) the reaction of the Government in regard to the 
growth rate of foodgrains productton as per the target 
fixed for the remaining years of the Eighth Five Year 
Plan?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) . (a) and (b). 
The target rate of growth of foodgrain productton tor the 
eighth Five Year Plan was originally fixed as 4 01 per 
cent per annum.
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(c) No, Sir

(d) The annual growth rate of foodgrain production 
achieved during the first three years of the Eighth Five 
Year Plan is estimated to be about 3.2 per cent per 
annum.

(e) All efforts would be made to achieve the growth 
rate of foodgrain production as per the targets likely to 
be fixed by the Planning Commission for the remaining 
yenis of the Eighth Five Year Plan. For this crop 
production oriented programmes viz. Integrated Cereals 
Development Programme - Rice, Wheat and Coarse 
Cereals, and National Pulses Development Programme 
(NPDP) would continue to be implemented.

Waiving of Loans

4085. KUMARI UMA BHARTI ; Will the Minister of 
AGRICULTURE be pleased to state ;

(a) whether the Government propose to waive the 
loans of poor farmers who are not in a position to repay 
the loan;

(b) if so. the details thereof; and

(c) the amount of losses likely to be suffered by the 
Government in case of each State after such declston?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) No, Sir.

(b) and (c). Does not arise.

[English]

National Open School

4086. SHRI RAJENDRA AGNIHOTRI ; Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state -

(a) the target fixed for enrolling students in National 
Open School during 1994-95;

(b) whether target has been achieved;

(c) If not, the reasons therefor; and

(d) the target fixed for 189S>867

THE DEPUTY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUGAION AND DEPARTM ENT OF CULTUR E) 
(KUMARI SELJA) ; (a) As per the information received 
from the National Open School (NOS), a target of 80.000 
was fixed by the NOS for enrolment of students during 
1994-95.

(b) and (c). About 70,000 students were enrolled by 
the NOS ItseH during 1994-95, atongwith about anothei
15,000 students enrolled during the same pertod by 
Haryana Open School, established in collaboration with 
the NOS provMing education to students through NOS 
curriculum and instructtonal material.

(d) For the year 1995-98, the NOS has fixed a 
enrolment target of 80,000 students.

Exhibitions by National Museum

4087. SHRI BALRAJ PASSI : Will the Minister of 
HUMAN RESOURCE DEVELOPM ENT be pleased to 
state ;

(a) the number of exhibitions proposed to be held 
in 1994-95 and the number of exhibittons actually held 
by Nattonal Museum;

(b) the amount spent on each exhibition;

(c) whether the art pieces sent for exhibitions abroad 
have been brought back in original condition; and

(d) if not, the number out of them which were 
spoiled?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) Nattonal Museum proposed 16 
exhibittons during the year 1994-95 out of which 15 
were actually held.

(b) A Statement is enck>sed.

(c) yes. Sir.

(d) Does not arise.

STATEMENT

Expentiiture Incurred on IS Exhibitions Ortganlsed by the National Museum during 1994-95.

1 2 3

1 Indian Mughal Miniature held at Warsaw Rs. 7,40,802/-

2. Alamkar 5000 years of Indian art heM at Singapore ' Rs. 24,00,000/-

3 Buddha In India Early Indian Sculptures at Vienna Rs. 42,00,000/-

4. Islamic Art of India heki at Dhaka, Bangladesh Rs. 2,30,000/-

5 Paharf Miniature at Bharat Bhavan at Bhopal and Laibhai Rs. 80,000/-
Dalpati Bhai Museum, Ahemedabad
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1 2 3

6. Roci( Art -India and World ~~
7. Indus VaJiey Civillsation
8. Indian Megalith Is Rs. 3,84,646/-
9 Conservation of Monuments _

10. Treasures from Italy ~
11. Wooden Models These Exhibitions were
12. Contemporary Architectural Designs received from Italy
13 Indian Roman Art under C.F.P.
14 Marconi and his Invention to Radio _ Rs. 29,000/-
15. Exhibition on Drawing from Poland was organised 

In the National Museum
Rs. 17,175/-

Commisaion on Monopolistic institutions

4088. DR. CHINTA MOHAN ;
SHRI NAWAL KISHORE RAI :

Will the Minister of CIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state :

(a) whether the Qovernments are contemplating to 
constitute a commission to monitor the working of 
monopolistic institutions functioning in the country;

(b) If so, the details in this regard;

(c) whether it is proposed to cover all Government 
and private monopolistic institutions under the 
jurisdiction of this proposed commission;

(d) if not, the reaction of the Government In this 
regard;

(e) whether the incentives and facilities given by 
the Government time and again to the manufacturers 
are provided to the consurhers by them; and

(f) K so, whether the Government propose to maice 
arrangements for effective and permanent system in 
this regard and if not, the reasons therefor?

TH E  MINISTER O F CIVIL SUPPLIES, CONSUM ER 
AFFAIRS AND PUBLIC DISTR IBUTION  (SHRI BUTA 
S IN G H ) : (a ) to (d ). In accordance with the 
recommendation of the Central Consumer Protection 
Council, the Central Government constituted a Worlcing 
Group to examine the necessity of setting up of a Public 
Utiitties Commission. The Report was submitted by the 
Woridng Group. Public Utilities Commission is a new 
concept for our country and the various ramifications of 
the proposal have to be considered in depth before 
arriving at a decision.

(e) A letter has been written to the Bureau of 
industrial Costs and Prices (BICP) with a request to 
conduct a study on whether the Industries have passed 
on the benefits of tax concessions to the consumers in 
respect of some selected items on sample basis.

(f) This Ministry has brought about a general 
awareness among the consum ers of the duty 
concessions announced by the Government through 
wide publicity and activated the voluntary consumers 
organisations in this regard.

Doubling and Electrification

4089. DR. RAM C H A N D R A  D O M E : Will the 
Minister of RAILWAYS be pleased to state

(a) whether the Railways are considering for laying 
of double line and electrification of Andai*Sainthia 
section of Eastern Railway;

(b) If so, the details thereof; and

(c) if not. the reasons therefor?

TH E  MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) to (c). The preliminary Engineenng-cum- 
Traffic survey for doubling of Andai-Sainthia section 
has been talten up by Eastern Railway and is in 
progress.

Further consideration of the project would depend 
upon results of the survey and availability of resources 
In the coming years.

There is at present no proposal to electrify Andal- 
Samthia section due to low traffic density.

Sugar Quota

4090. PROF SAVITHRI LAKSHMANAN 
SHRI K. PRADHANI :
SHRI MULLAPPALLY RAMCHANDRAN :

Will the Minister of FOOD be pleased to state '

(a) whether the Government have reduced the 
existing quota of sugar from 450 gms. to 400 gms. per 
head in various States;

(b) if so, the reasons therefor;
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(c) whathar, the Qovarnmsnt propose to incraase 
the quota of sugar during 1995-06 financial year;

(d) If so, ttie details thereof;

(e) If not, the reasons therefor; and

(f) whether the Government propose to allocate 
sufficient quantity of sugar for festival to various States 
during 1995-96?

THE MINISTER OF FOOD (SHRI AJIT SINQH) (a) 
and (b). Under the present policy of partial control, the 
monthly allocations of levy sugar to most of the States/ 
Union Territories are being made on uniform norms of 
ensuring 425 gms. per capita availability for the 
projected population as on 1 10 1986 These norms are 
effective from 1 2 1987. However, some States/Union 
Territories are being allowed allocations at higher scales 
in view of the special circumstances prevailing there 
An ad-hoc increase of S'i'o in the levy sugar allocations 
of all States/Union Territories allowed since August, 
1991, keeping in view the increased availability of sugar 
in the country at that time, had been discontinued with 
effect from the levy sugar release for April, 1994 due to 
continuous fail in sugar production In two consecutive 
sugar seasons, le 1992-93 and 1993-94

(c) to (f) Increase in the allocations of levy sugar 
would depend upon the sugar production levels which 
would be achieved during the sugar seasons 1994-95 
and 1995-96

Nutrient Content in Foodgrains

4091 SHRI HARI KEWAL PRASAD ' Will the 
Minister of AGRICULTURE be pleased to state

in) whether nutrient content in foodgrains, fruits 
and vegetables is declining due to unscientific use of 
non-carbonic fertilizers,

(b) if so whether any survey has been conducted 
in this regard.

(c) if so, the outcome thereof, and

(d) the action taken by the Government in this 
regard*>

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) (a) to (c). 
Unscientific use of chemical fertilizers may result In 
altering the nutrient content of the agricultural produce, 
howevei, no specific survey has been conducted in this 
regard

(d) There are 496 Soil Testing Laboratories in the 
country to advise the farmers on the scientific use of 
fertilizers Balance and Integrated Use of fertilizer is 
also promoted through Centrally Sponsored Schemes.

[Translation]

Pollution by IFFCO FertHlzar Plant

4092. SHRI MOHAN SINQH (DEORIA) ■ WHI the 
Minsiter of ENVIRONMENT AND FORESTS be pleased 
to state .

(a) whether it is a fact that the trees are fading out 
by the increasing environmental pollution being caused 
by IFFCO fertiliser plant located near Allahabad;

(b) whether it Is also a fact that thousands of 
persons/children are seeming handicapped on account 
of use of the polluted water being released by the 
fertilizer plant;

(c) whether the Government have found out any 
solution of the problem of environment pollution being 
caused by this fertilizer plant;

(d) if so. the details thereof, and
(e) if not, the reasons therefor?
THE MINISTER OF STATE OF THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)
(a) and (b) There have been several complaints In the 
past aganist the IFFCO fertilizer plant located neai 
Allahabad. The complaints have been with respect to 
the deleterious effects on vegetation and human health 
due to the emissions and effluent from this plant On the 
basis of these complaints, a Central team had inspected 
the plant The unit had been further directed to comply 
with the prescribed standards within a time frame Tht- 
Uttar Pradesh Pollution Control Board has now reporter) 
that presently there is no evidence showing the ill effect' 
of pollution caused by this unit on vegetation anrJ 
human health.

(c) and (d) The Uttar Pradesh Pollution Control 
Board had now reported that the plant Is presently 
equipped with appropriate water and air pollution continl 
systems and is complying with the prescribed effluent 
and emission standards.

(e) Does not arise.

[English]

Capturing of Traffic

4093. SHRI AJOY MUKHOPADHYAY Will the 
Minister of RAILWAYS be pleased to state .

(a) whether the Railways have taken any steps to 
capture non-Government and non-bulk traffic from the 
Road sector,

(b) if so, the details thereof; and
(c) the steps taken by the Railways m this regard'^
THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 

SHARIEF) : (a) to (c). in order to attract additional traffic 
including non-Government and non-bulk traffic from the 
Road sector, the Railways maintain close coorellnation 
with the user industries, besides other steps which 
include quotation of Station to Station rates, door to 
door containerised services, leasing of SLRs/Brake-Van 
space, running at special parcel trains etc.
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Plant Nuraery Schema

4094. SHRI QOPI NATH GAJAPATHI : Will the 
Minister of ENVIRONM ENT AND FO RESTS be pleased 
to state ;

(a) whether the Government have a proposal to 
launch a plant nursery scheme;

(b) if so, the steps taken in that direction during 
1994-95;

(c) whether It Is proposed to be launched in the 
entire country during 1995-96; and

(d) if so, the fund earmarked for launching the 
scheme. State-wise?

TH E MINISTER OF STATE OF TH E MINISTRY OF 
ENVIRONMENT AND FO R ESTS (SHRI KAMAL NATH);
(a) to (d). An "Indtra Kunj Scheme” tor making qualify 
seedlings of forestry, horticultural and floricultural 
varieties of plants from.modern and wall equipped 
nurseries In each district of the country is under 
consideration. The detailed scheme is under formulatton 
and will be implemented after due consideration and 
approval by the Government.

[TranslationJ

Agriculture Growth Rate

4095. SH R I RAM P R A SA D  SIN G H  : Will the 
Minister of AGRICULTURE be pleased to state ;

(a) whether despite several efforts made by the 
Government agricultural growth rate in India is still much 
lesser in comparison to other countries of the *world;

(b) if so, whether efforts are being made by the 
Government to ensure participation of the private 
organisations for the alround development of the 
agricultural sector;

(c) if so, the details thereof; and

(d) if not. the reasons therefor?

* THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVINO NETAM) : (a) Average 
annual growth rate of agricultural production during 
1980-91 was 3.2% which was higher than the world 
average of 2.6%. The agricultural growth rate in India 
was tower than some of the countries but was higher 
than many of the countries in the region.

(b ) to (d ). For allround development of the 
agricultural sector, the private organisations are 
participating in the field of Horticulture. Extension, 
Seeds, Rainfed farming and Soil and Water 
Conservatton etc. Under Horticulture, Small District Level 
Nurseries and Tissue Cufture Units are being developed 
under Public and Private Sectors. Under Agriculture 
Extension, the services of Non-Governmental 
organisations (N Q O ’s) are being utilised for 
advancement of people’s action and rural technotogy 
and to increase the efficacy and coverage of extenston

services. For Implementing the programmes 
Representative Water Sheds (RWS), Non-GovernmeiM 
organisations have been Identified. NGOs are alsu 
being involved under rainfed farming system for creation 
of awareness, training of field functionaries and 
beneficiaries, preparation of training materials, 
preparation of composit nurseries and evaluation and 
monitoring of project activities.

[English]

Maintenance of Forts

4096. SHRI SUDHIR SAWANT ; WiH the Minister 
of HUMAN RESOURCE DEVELOPM ENT be pleased to 
state :

(a) whether Sindhudurg and Vijaydurg forts in 
Maharashtra are* in a bad shape and not properly 
maintained;

(b) if so, the steps being taken to repair and maintain 
these two torts; and

(c) the amount altocated for the purpose?

TH E D EPU TY MINISTER IN TH E MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTM ENT OF CULTURE) 
(KUMAR I SELJA) : (a) No, Sir.

(b) Does not arise.

(c) An allocatton of Rs. 85,000/- and Rs. 80,000/- 
has been made for the maintenance and conservation 
of Sindhudurg and Vijaydurg Forts respectively for the 
year 1995-96.

Gauge Conversion

4097. DR. KRUPASINDHU BHOI : Will the Minister 
of RAILWAYS be pleased to state ;

(a) the total length of metre gauge railway line in 
the country, before the current programme of conversion 
was undertaken. Zone-wise;

(b) the langth of the railway line which was approved: 
for conversion during the current plan. Zone-wise;

(c) the length ot the railway line which has actually 
converted by March 31,1995, Zone-wise;

(d) the length of the railway line which is currently 
under conversion, Zone-wise;

(e) the extent to which the Plan target is likely to b« 
met. Zone-wise;

(f) whether Railways have fixed the target for gauge 
converston till March, 1997;

(g) H so, total kilometre of converston proposed te 
be achieved by the end of March, 1997 as per tha 
target;

(h) the progress made so far; and

(I) the details thereof. State-wise?
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THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) (a) to (I). The information is being collected 
and will be laid on the Table of the Sabha.

Induatrlal Pollution In UtUir Pradesh

4098. OR. SAKSH'lJI ' Will the Mlnieter of 
ENVIRONMENT AND FORESTS be pleased to state ;

(a) whether the Government have received 
complaints regarding industrial pollution in various 
districts of Uttar Pradesh during 1992-93, 1993-94 and
1994-95;

(b) if so, the details thereof,
(c) the action talten by the Government to check 

pollution in the State during the above period; and

(d) the results thereof?
THE MINISTER OF STATE OF THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI KAMAL NATH),
(a) and (b). Yes, Sir. The Central Government have 
received a total of 203 complaints regarding industrial 
pollution in various districts of Uttar Pradesh during 
1992-93, 1993-94 and 1994-95. These complaints 
concerned pollution caused by various industries 
including major, units such as IFFCO, Phulpur; Indian 
Maize and Chemical Limited, Bulandshahar; Khaitan 
Feitilizer, Rampur; HiNDALCO, Renul(oot; Ganesh 
Papei Mills, Budaun and Seksaria Sugar Mills, Sltapur.

(c) The steps taken to check Industrial pollution 
include the following :

(i) Effluent and emission standards have been 
prescribed

(II) Environmental guidelines have been evolved 
for siting and operation of industries.

(III) Industries have been asked to comply with 
consent requirements of the State Pollution 
Control Boards

(IV) Industries have been directed to instal 
necessary monitoring and pollution control 
equipment on a tlme4>ound basis and legal 
action is taken against the defaulting units

(v) A notification on the ambient air quality 
standards has been issued.

(d) As a result of various steps taken, a large 
number of units have installed pollution control 
equipment and are now complying wKh the prescribed 
standards.

AMletanee to Earthquake Victims

4099. SHRI K.H. MUNIYAPPA ; Will the Minister of 
AGRICULTURE be pleased to state :.

(a) whether Government have released any amount 
towards the relief and rehabillatton of earthquake victims 
of 1993 in Gulbarga district of Karnataka; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b) 
Government of India had released an amount of Rs. 
20.25 crores as Central share of Calamity Relief Fund 
(CRF) for 1993-94 to enable the Government of 
Karnataka undertake relief and rehabilitation measures 
in areas affected by natural calamities including 
earthquake. Government of India do not make any 
district-wise aiiocatton of the CRF

Railway Line

4100 SHRI KABINDRA PURKAYASTHA . Will the 
Minister of RAILWAYS be pleased to state .

(a) whether the Government have any proposal for 
renovation of Badarpur and Lumding railway line 
including 37 tunnels existing there;

(b) whether the Government had sanctioned any 
amount in the recent past for the purpose; and

(c) if so, the details thereof and amount utilised till 
date’’

THE MINISTER OF RAILWAYS (SHRI C K. JAFFER 
SHARIEF) . (a) to (c). On Lumding-Badarpur sectton 
Track, Bridges and Tunnels are being strengthened/ 
Renewed as required. BrkJges and Tunnels have already 
been strengthened. Renewal of Track is in hand. Details 
of works sanctioned, their anticipated cost, expenditure 
up to March, 1995 and alk>catk>n during 1995-96 are 
given below :

Description of Work Anticipated cost 
in Rs. lakhs

Expenditure 
up to March 

1995, in Rs. lakhs.

Allocation 
during 1995-9.6 

in R«. lakhs

1 2 3 4

1 WORKS IN PROGRESS
1 Through Rail Renewal

(a) Daotuhaja-Bagatar (34 km ) 542.57 330.58 200.00
(b) Lower Haftong-Bandarkhal (35 km ) 677,57 400.68 250.00
(c) Maibong-Wadrendisa (6.9 km.) 570.46 120.00 300.00

2 Patch Sleeper Renewal
(a) Wadrendise-Jatinga yard, line

(4th station) and Lumding-Wadrendlsa
332.16 167.43 120.00
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II. NEW W ORKS SAN CTIONED DURINQ 1995-96

(i) Through Rail Renewal.
(a) Lumdlng-Langting (37 kms) ‘ 400.75

(II) Through Sleeper Renewal
(a) Malbong-Mlgrondlaa (25.9 kms.) 404.55
(b) Mahur-Bagatar (12 kms.) 239.23

100 00

140.00
50.00

Total 3166.91 1018.69 1160.00

* Fish Cutture
4101. SHRI K. PRADHANI : Will the Minister of 

AGRICULTURE be pleased to state :
(a) whether the Government have reviewed the 

performanoe of different State Governments in the 
implementation of fresh as well as Brackish water fish 
culture programmes;

(b) if so, the period for which, review has been 
made;

(c) the performance of different State Governments 
during that period;

(d) the opinion expressed by different State 
Governments in the matter; and

(e) the steps taken by the Government to Improve 
their performance in the fiekl?

TH E  MINISTER OF STATE IN TH E  MINISTRY OF 
N G N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F  S TA TE  IN T H E  M IN IS TR Y  O F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) and
(b). Yes, Sir. The  performance of' different State 
Governments in the implementatk>n of fresh as well as 
brackish, water fish culture programmes sponsored by 
the Government of India is reviewed periodically on the 
basis of the progress reports received from the States 
and in the Zonal Meetings as also in the meeting of 
Working Group constituted for finalising Annual Plans 
in the Planning Commission.

(c) A Statement showing the performance of 
different States assessed during the latest review In 
respect of various schemes Is enctosed.

(d) The States have been generally indicating 
shortage in adequate trained manpower tor 
dissemination of technology to the farmers, siow ftow of 
credit from the commercial banks particuiariy for the 
small scale sector, non-availability of adequate quantum 
of hatchery produced seed, non-availability ot adequate 
quantity of cheap and acceptable shrimp feed and la­
cunae in indigenous technology.

(e) The steps taken by the Government to improve 
the performance inchide ;

(I) incorporation of new components/changes 
and reviston of assistance, etc. i| the ongoing 
schemes;

(ii) provision of various financial incentives in 
the form of subsidies for setting up of 
hatcheries and provision of other inputs;

(ill) starengthening of the technical skills of State 
Fisheries Departments: and

(iv) devekipment of trained manpower through 
setting up of demonstration-cum-training 
centres, imparting of training to shrimp 
farmers.

STATEMENT
S.No. State Number of 

FFDAs in 
operation*

Water area 
covered by 

FFDAs up to 
1993-94* 

(area in ha.)

Number of 
BFDAs in 
operation**

Water area 
covered by 
BFDAs up to 

1993-94** 
(ha.)

Water spread area develo­
ped up to December 1994& 

Freshwater Brackish- 
water

(area in ha.) (area in ha.)

1 2 3 4 5 6 7 8

1. Andhra Pradesh 22 13417 6 540 8095 Nil
2. Arunachal Pradfsh 2 115 - - -
3. Assam 23 2710 m - -
4. Bihar 49 21858 - - • *

5. Qoa - - 1 128 -
6. Gujarat 17 30099 3 797 -
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1 2 3 4 5 6 7 8

7 Haryana 16 15565 - -

8. Himachal Pradesh 2 244 - -
9. Jammu and Kashmir 2 1555 - -

10. Karnataka 11 18915 2 45
11 Kerala 14 3658 6 863
12 Madhya Pradesh 45 50639 - •
13. Maharashtra 26 9001 4 179
14. Manipur 8 1617 -
16. Meghalaya 1 25 -
16. Mizoram 3 106 -
17 Nagaland 3 1163 -
18 Orissa 27 37667 7 11495 8260 637
19 Punjab 14 11121 •
20. Rajasthan 15 3829 -
21. Sikkim 1 52 -

22. Tamil Nadu 13 11246 5 203
23 Tripura 3 3297 -
24 Uttar Pradesh 56 63694 -
25 West Bengal 18 93272 3 1002 472

Under the scheme, ‘Development of Freshwater aquaculture'.
Under the scheme. Integrated Brackish water Fish Farm Development'

Under the World Bank assisted Shrimp and Fish Culture Project, tielng implemented only In Andhra Pradesh, Orissa. 
West Bengal, Bihar and Uttar pradesh

[Translation]

Over Bridge

4102. SHRI BHAWANI LAL VERMA . Will the 
Ministei of RAILWAYS be pleased to state -

(a) whether any proposal has been received from 
the Bilaspur division of the South Eastern Railway for 
construction of over bridge at Champa railway crossing 
at'Bilaspur-Raigarh highway; and

(b) if so, the time by which this proposal is likely to 
be approved and the estimated cost to be incurred 
thereon?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER 
SHARIEF) ; (a) No. Sir.

(b) Does not arise.

[English}

Sport* Profecte Development Area Centres

4103. SHRI DWARAKA NATH DAS . Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state -

(a) whether there is any proposal to set up a Sports

Projects Development Area Centre in Soutbarn Assam 
at Dullabcherra in Karimganj District, and

(b) if so, when it is likely to be set up'̂

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRI MUKUL WASNIK) ■ (a) No, Sir.

(b) Does not arise.

[Translation]

Railway Projects

4104. SHRI JANARDAN MiSRA : Will the Minister 
of RAILWAYS be pleased to state :

(a) whether big schemes of the railways have been 
affected because of austerity measures adopted by the 
Government;

(b) if so, whether there has been a large scale 
escalation due to delay In completton of these schemes;

(c) if so, whether Government are consfalerlng to 
take any step to complete these schemes at the earliest;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?
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TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
S H A R IE F): (a) and (b). Yes,‘Sir, but because of constraint 
of resources.

(c) ami (d). Efforts are being made to mobilise more 
funds both from internal generation and from budgetary 
support for expediting progress on these projects.

(e) Does not arise.

Research Centres for Milch Animals

4105. SHRI V ILA S R A O  N A G N A TH R A O  
QUNDEWAR : Will the Minister of AGRICULTURE be 
pleased to state :

(a) the names of the places in Maharashtra where 
research centres are located for high yielding milch 
animals,

(b) whether the Government propose to set up more 
such centres in Maharashtra;

(c) if so, the details in this regard; and

(d) If not, the reasons therefor?

TH E MINISTER OF STATE IN TH E  MINISTRY OF 
N O N -C O N V E N T IO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F S TA TE  IN T H E  M IN IS TR Y OF 
A G R IC U L TU R E  (SHRI S. KRISHNA KUM AR) (a) 
Bhartlya Agro Industries Foundation Urii kanchan-Pune.

(b) No, Sir.

(c) Does not arise In view of (b) above.

(d) The proposals of setting up of more research 
centres for high milk yielding animals shall be 
consMered on merit as and when received.

Pertormenee of ICAR .

4106. SHRI MOHAMMAD ALI ASHRAF FATMI ; Will 
the Minister of AGRICULTURE be pleased to state :

(a) whether the Government have assessed the 
work performance of Iridlan Council of Agricultural 
Research;

(b) if so, the date on which assessment was made 
and the results thereof; and

(c) the reaction of the Government thereon?

TH E MINISTER OF STATE IN THE MINISTRY OF 
N O N -C O N V E N T IO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F  S TA TE  IN T H E  M IN ISTR Y O F 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir. The Indian Council of Agricultural Research (ICAR) 
Is a Society raglstered under the Societies Registration 
Act of 1860. The Union Minister of Agrtoulture is Itt 
PresWent. The President, ICAR, appointed a Committee 
In April, 1987, headed by Dr. G.V.K. Rao, Former 
Memb’er, planning Commission, to look Into the 
organlaatlonal Infrastructure, personnel poltoles and 
functional role of ICAR.

(b) and (c). The report of that Committee was 
received In March 1988, which was carefully examined 
in the Council. The Review Committee had made 205 
recommendations on structure, function of I.C.A.R. and 
its Institutes, Its relattonship with State Agril. Universities 
and various other organisations of Government of India. 
It also made recommendations with regard to our 
relationship with Consultative Group of International 
Agrteultural Research (CGIAR). The Council accepted 
alt the recommendations made by the Review 
Committee except nine, either in full or in part, for 
Implementation. Nine recommendations were however, 
not accepted, for reasons of redundancy and 
administrative propriety.

These recommendations have since been ected 
upon and a special Cell has been created in the Council 
Headquarters to follow up the implementation status of 
each recommendation.

[English]

Transfer of Khae Lande

4107 SHRI HANNAN MOLLAH . Will the Minister 
of ENVIRONMENT AND FO R ESTS be pleased to state

(a) whether it is a fact that Forest Khas lands at 
Yakche in Yumthang Valley. Tung-maling, Naga Barfok 
and Reserved-Forest land at Mungo-Thang on India- 
Tibet border in North-Slkklm have been transferred to 
the private parties illegally and in vtolatton of the Forest 
(Conservation) Act, 1980;

(b) If so, the details thereof;

(c) whether K is also a fact that these khas lands 
have now been acquired by the State Forest Department 
at sky-high prices in lieu of the Forest land acquired by 
the Army in North Sikkim;

(d) If so, the actton the Government contemplate to 
take in this regard;

(e) whether the Government have asked the State 
Government for its detailed comments in regard to the 
spot Investigatton Report of 27.5.94 submitted by the 
Regional Chief Conservator of Forests, Bhubaneshwar;

(f) if so, the details of the State Government's 
comments; and

(g) the reactton of the Government thereto?

TH E MINISTER OF STATE OF TH E MINISTRY OF 
ENVIRONMENT AND FO R ESTS (SHRi HAMAl NATM)
(a) to (g). Such an allegation was iec«<vcd <n 
Ministry. The matter was enquired i««tr 
Regional Chief Conservator of Foreeis ftfiutuinoMMkdr 
whose mvestlgath>n report has bo»n >,««« to <He Stats 
Government for detailed commenM

No such proposal for dlverswo e* v  fa»<7 
question under the Forest (Consei vstier Ac * 19«o 
been raeatved by this Ministry fiom ih« Staif 
so far.
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CCS Rules m Ktndriya VMyalayac

4108. SHRI MUHI RAM SAIKIA : Will th« Mlnlstsr 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state .

(a) whether C C S  (Recognition of Service 
Association) Rules 1993, promulgated by Qovemment 
of India have been adopted by Kendriya VIdyalaya 
Sangathan recently;

(b) if so, the details thereof; and
(c) the rules and regulations applicable for 

recognised associations in this regard?
THE DEPUTY MINISTER IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) and (b). Yes, Sir. The Board of 
Governors of Kendriya Vidyaiaya Sangathan in its 58th 
Meeting held on 20.4.95 have decided to adopt the 
revised CCS (RecognHlon of Service Association) Rules 
1993 issued t>y Department of ParsonnsI and Training 
regarding recognition of Service Associations and 
verification of Membership of associations.

(c) The rules and regulations for recognition of 
association of Cenral Government employees are 
governed by the Central Civil Services (Recognition of 
Service Association) Rules 1993, notified in Part It 
Section 3, Sub-Sectlon(l) of the Gazette of India 
extraordinary dated 5.11.1993, as GSR No. 689 (E).

New Varieties of Splcee

4109. SH R I R A M ESH  C H E N N ITH A LA  : Will the 
Minister of A G R IC U LTU R E  be pleased to state •

(a) whether the ICAR has developed high-yielding 
varieties of spice like cardamom, pepper etc.;

(b) If so, the details thereof; and
(c) the details of the per hectare yield of these 

spices In comparison to per hectare of other spice 
productlng countries?

THE MINISTER OF STATE IN THE MINISTRY OF 
NO N-CONVENTIONAL EN ER G Y SO UR CES AND 
M INISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUM AR): (a) to (c). 
Yin, Sir. ICAR Is doing research on cardamom and 
black pepper at National Research Centres for Spices, 
Calicut as well as at the Centres under Ail India 
Coordinated Research Project on Spicee located at 
Pannlyur and Myladumpara (Kerala); Mudigere and Sirsi 
(Karnataka); Yercaud (Tamil Nadu); and Chitapalli 
(Andhra Pradesh)

The varieties developed and the ylekl potential are 
given betow ;

%hnenea Average Maximum
Btfgk Pepper Yield (kg/he) (dry) (potentlel yield)

(kg/ha) (dry)
1 2 3

Kknniyur 1 1242 B800
l^anniyur 2 . 2570 3313

1 2 3

Pannlyur 3 1953 3269
Pannlyur 4 1277 2443
Sreekara 2677 4200
Subhakara 2352 4487
PanchamI 2828 6528
Ottapiackal-i 2333 5356

(PournamI)

CARDAMOM

Mudigere-1 275 1000
PV-I 260 500
Coorg Cerdamom 409 1156

Selectton-I (CCS*I)

However, In countries like Malaysia and Indonesia 
black pepper is grown as pure crop with yield levels of 
2500 kg per hector. This cannot be compared to that of 
India since here this crop Is grown as a mixed crop with 
Coconut, Arecanut as well *as a homested crop.

Marahailing Yerde

4110. SHRI D. VENKATESWARA RAO ;
SHRI SULTAN SALAUHUDDIN OWAISI .

Will the Minister of RAILWAYS be pleased to state:
(a) the expenditure Incurred by Indian Railways for 

construction and devetopment of Marshalling yards;

(b) whether the railways had decMed to ctose down 
27 Marshalling yards as a part of overall economy 
package to seve Re. 540 crores In 1993-94;

(c) whether the ctosure of the yards abne will help 
improve mobility as many as 9,000 broad gauge and
1,000 metergauge wagons besMes 69 Locomotives;

(d) whethei, in addition the reductton of staff will 
also save Rs. 30 crores a year and Involve saving in 
energy; and

(e) if so, whether any final deoision in this regard 
has been taken?

THE MINISTER OF RAILWAYS (SHRI C. K. JAFFER 
SHARIEF): (a) to (e). The tntormatton Is being collected 
and will l>e laid on the table of the Sabha.

Polluting Unite

4111. OR. LAXMINARAYAN RANDEYA : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state :

(a) whether the Government have received 
complainta regarding vtolatlng ol environmenttl laws 
and rutes'by several chemical a;id other Induatrlat units 
In varioue dietttole of Madhya Pradeeh;
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<b) tf 80, th« d«taHs thareof;

(c) w h«th «r Qovsmmcnt have also issuad 
warnings to than and whather hundhads of vHlagas hava 
baan advaraaty affaetad due to pollution by thase units 
and aiao eiopa damagad as a result tharaof; and

(d) If so, tha action taken by the Governmant in this 
regard?

TH E MINISTER OF STATE OF TH E  MINISTRY OF 
ENVIRONMENT AND FO R ESTS (SHRI KAMAL NATH):
(a) and (b>. Yea, Sir. Tha major Industries against whom 
such complaints hava baan received Include, Bhilai 
Steel Plant (Bhilai), Kadia distillery (Bhilai), BALCO 
(Korba), National Thermal Power Corporation (Korba), 
Bindai Agro Chemicals (Raisin), Shiv Shaidi Paper Mills 
(Vidisha), M.P. Board and Paper Mills (Vidlsha), and 
Orient Paper Mills (Amlal). Complaints have also been 
receh^ed against certain large cement plants which 
including those located In Raipur and Mandsaur Districts 
and clusters of small scale units including those located 
in Raisin

(c) and (d ). All these complaints have been 
Investigated. Industries have been directed to undertake 
corrective measures to meet the prescribed emmission 
and effluent standards and implement safety norms 
within a time period. Legal action has been initiated 
against the defaulting units.

Eleetrlfteatton of Raihwaya Linaa

4112. SHRI N.J. RATHVA : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether the Government propose to electrify 
some of the railway routes in Gujarat;

(b) if so, the amount sanctk>ned for this purpose;

(c) tha amount allotted for this purpose during
1995-96; and

(d) tha time by which the* work is likely to be 
completed?

TH E  MINISTER OF RAILWAYS (SHRI O.K. JAFPER 
S H A R IEF): (a) At present, there is no proposal to electrify 
any railway route falling In the State of Gujarat.

(b) to (d). Do not arise.

[SfigUsh]

Delhi Publle Library

4113. SHRI MOHAN RAWALE : WIH the MMatw 
of HUMAN R ESdU R CE DEVELOPMENT ^  plaM id to

(•) whether major porttona of DelN PKHte L in M y ^ 
aetivltiaa ara loeaitod in the affkiant ib e a l iW ^ ^ 'D ^ ;

(b) If «o , tha r«M ona for wMeh-ilN|| 
tmdMdavalopad aratta of D«(ht «ra iMkini"

(c) whether ateps have been taken to spread its 
network of libraries and reading rooms' in the slums 
and underdeveloped areas of the Nattonal Capital;

(d) if so, the details thereof; and

(a) if not, tha rasons therefor?

TH E D EP U TY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPM ENT (DEPARTM ENT 
OF EDUCATION AND DEPARTM ENT OF CU LTU R E) 
(KUMARI SELJA) (a) and (b), Aa the Delhi Publto 
Library is not in a position to construct Its own buikflngs 
due to constraint of funds, the policy has been to open 
a new library wherever auitable free accommodation is 
made available to it. In views of this, the questton of 
neglecting any particular area does not arise.

(c) and (d) The Delhi Public Library has a number 
of libraries and reading rooms in slums and 
underdevetoped areas of Delhi. A list of libraries existing 
in the slums and rural areas Is given in the enclosed 
Statement.

(e) Does not arise

STATEMENT

DELHI PUBLIC LIBRARY

Service Unns of DPL System Convertng Slums and 
Resettlement Colonies

1 .

(I)
(li)

(««)
(IV)
(V) 
(Vi) 

(vli) 
(VIM)

(IX)

(X)
(XI)

(XII)
(XIII) 
(xlv)
(XV)

(XVI)

m

ReaettlenMnt Cotonlea Libraries and Reading
Roome
Aruna Nagar
Dakshin Puri
Haatsal
Inder Puri
Jahangir Puri
Jawaia Puri
Kalyan Puri
Khan Pur
Khlchrl Pur
Khyala
Madi Pur
Mangol Puri(8)
Nand Nagri 
Nangioi (A)
OU Sawna Puri 
Sangam Parti 
Saiira 

' S»f<aiw Pur 
Shakv Pur 

fluNan Puri (C<4) 
SuRail Port (E-7)
'MUk Puri <0leek No. 22}
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2. RMdbig Rooms (Reaottloment Colonlet)

(i) Chaukhandi 
(li) Qokal Puri
(III) Mangel Purl (K. Block)
(IV) Nangloi (Y Block)
(V) Naw Seama Purl

(V I) Raghubir Nagar
(vll) Sultan Puri (A-4 Btock)
(vlll) Tlgrl

(IX) Trilok Puri (B Block)

DELHI PUBLIC LIBRARY 

S»rvk0 Unha of DPL Syatom Covering Rural Areas

1. Sub-Branchaa

(I) Bawana
(ii) Mukhmal Pur

(III) Narala
(IV) Mundaka
(v) Katewara

2 Mobile Library Van Routea (Rural Areas) 

i\) Kutub Qarh 
>.i) Darlya Pur

(III) Bakhtawar Pur
(IV) Buran
(V) l<arala

(VI) ^o th  Kalan
(VII) Libas Pur 
(viii) Khera Kalan

(IX) Oversea* Communication Services Centre • 
(Chhattarpur)

(X) Sultan Pur
(XI) Chitorni

(XII) Fateh Pur Beri
(xiii) Chhattar Pur
(xiv) Mahipal Pur

M8T Facllltiee

4114. SHRI PURNA CHANDRA MALIK : Will the 
Minister of RAILWAYS be pleased to state .

(a) whether king distance passengers are facing 
hardships due to Railway Board's directives in regard 
to Monthly Season Tickets facility up to 150 Kms, and

(b) H so, the ateps being taken to provide such 
facMy beyond 150 Kma.?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) and (b). Based on the recommendatton 
of the Rail Tariff Enquiry CommMea, the seaaon ttekats 
are being lasuad up to 150 Kms. However, season 
tickets are also issued for tonger distances where this

facility existed prior to 1951. The season tickets aie 
highly concessional and are normally meant for use by 
commuters who travel daily between their residence 
and place of work. The Railway Fare and Freight 
Committee which has examined this issue has also not 
favoured extenaton of the existing limit on distance

[TtanalMtonJ

Payment to Sugarcane Growera

4115. SHRI N.K. BALIYAN . Will the Mmister of 
FOOD be pleased to state .

(a) whether the sugar mills owe a large amount to 
sugarcane growers in the country;

(b) If so, the details therof. State-wise,

(c) whether the Government have formulated any 
scheme to ensure the payment of arrears to the 
sugarcane growers by the sugar mills,

(d) If so, the details thereof;

(e) whether the sugar mills are liable to pay interest 
on the outstanding amount due to themi and

(f) if so, the number of the sugar mills whksh have 
not paid interest on the outstanding amount, State-wise?

THE MINISTER OF FOOD (SHRI AJIT SINGH) • (a) 
and (b). As per information furnished by the sugar 
factories, a Statement showing State-wise position of 
cane price arrears due to farmers from the Sugar 
factories, as on 15.3.1995, Is given In the Statement 
enclosed.

(c) and (d). As per the Sugarcane (Control) Order, 
Issued under the Essential CommodKies Act, the Central 
Government fixes the Statutory Minimum Price (SMP) 
for sugarcane beiow which no sugar factory can pay. 
However, in practice, the farmers are being paid State- 
advised prices of sugarcane, which are substantially 
higher ‘than the SMP. The responsibility for ensuring 
timely payments of cane price dues lies with State 
Governments who have the-necessary powers and fieki 
organisatk>ns to enforce sfich payments. The Central 
Govemment, on its part, has been advising the State 
Government from time to time to expedite clearance of 
cane price arrears.

(e) and (f). According to Clause 3 (3A) of the 
Sugarcane (Control) Order, 1966, where a producer of 
sugar or' his agent fails to make payment for the 
sugarcane purchased within 14 days of the date of 
delivery, he shall pay interest on the amount due at the 
rate of 15% per annum for the period of such delay 
beyond 14 days.

The attention of the State Governments has been 
drawn time and again to the aforesaid provision 
However, informatton regarding the number of sugar 
mills, Statewiae, which have not paM interest on the 
outstanding amount Is not available with the Central 
Govemment.
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STATEMENT

State-wlae PosHton of Cane Prtce Arrears due to 
Farmers From the Sugar Factorfes as on 

ISth March, 199S

(Figures in CrorM laf Rs.) 
Cane Price Arrears*

S. state 
No.

Relating to 
1994-95 
Season

Relating to 
Earlier 

Seasons

Total

1. Punjab 11.06 . 11.06
2. Haryana 30.09 2.73 32.82
3. Rajasthan 4.49 - 4.49
4. Uttar Pradesh 221.93 5.38 227.31
5. Madhya Pradesh 10.22 0.01 10.23
6. Gujarat 17.36 0.69 18.05
7. Maharashtra 106.60 0.38 106.98
8. Bihar 65.33 20.44 85.77
9. Assam 0.16 0.02 0.18

10. Andhra Pradesh 47.91 0.00 47.91
11. Karnataka 98 65 0.62 99.27
12 Tamil Nadu 28.90 0.01 28.91
13. Kerala 0.00 0.00 0.00
14 Orissa 2.06 0.00 2.06
15. West Bengal 0.42 0.01 0.43
16. Nagaland 0.00 0.00 0.00
17. Pondicherry 3.51 0.01 3.52
18. Goa 1.30 0.00 1.30

All India 649.99 27.59 677.58

* In fM p s c t of factorie" from whom reports w ars not 
received for>the tortnight ending 15.3 95 up to the 
time of compilation, the information furnished for the 
latest fortnight fias been adopted

[£rtgllsh]

Performance of Research Design and 
Standard Organisation

4 1 1 6 . SHRi SANDIPAN BHAGWAN THORAT ; Will 
the Minister of RAILWAYS be pleased to state :

(a) (Whether the performance of Research Design 
and Standard Organisation during the last three years 
has been assessed, recently;

(b) if so, the details thereof of the major 
achievements of ROSO during the last three years;

(c) the major projects assigned to RDSO as at 
present and their present status; and

(d) the allocation of funds to ROSO during the last 
. three years and provision made for 1985-96 for various
projects?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
S H A R IEF): (a) and (b). Technological development work 
in Research Designs and Standards Organisation 
(RDSO) is on-going process and Its performance is 
reviewed periodically by the Governing Council for 
RDSO. The recent noteworthy achievements of RDSO 
are, amongst others, development of 2 x 25 KV system 
of electrification, 3100 HP diesel loco, Diesel Multiple 
Units, Rail Buses, 3-tler AC Sleeper Coaches, 5000 HP 
Electric Locomotive, roof mounted AC units, fuei effieient 
Diesel Locomotives.

(c) Some of the major projects presently being 
undertaken by ROSO are development of high speed 
freight bogie, development of microprocessor based 
control system tor thyristor kicos, development of high 
capacity coal hopper wagons, diesel and electric engine 
components for higher reliability, development of OHE 
Recordlng-cum-lnspection car etc.

(d) The allocation of funds for RDSC under the Plan 
Head “Railway Research* during the last 3 years and 
for 1995-96 are as under :

Year Budget Grant 
(Raihway Resea'fch)

1992-93 6.58 Crore
1993-94 4.83 Crore
1994-95 10.95 Crore
1995-96 20.00 Crore

Science Centree

4117. SHRI M ANORANJAN BHAKTA ; Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state ;

(a) the number and locations of Science Centres 
set up by Nattonai Council of Science Museum. Calcutta 
so far and during 1994-95; and

(b) the number of such centres proposed to be set 
up during the current year and their locations?

TH E DEPUTY MINISTER IN TH E  MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTM ENT OF CULTUR E) 
(KUMARI SELJA) . (a) A Statement is enctosed.

(b) The following Centres are proposed to be set up 
during the year 1995-96 :

(1) Regional Sceince Centre, Calicut

(2) Digha Science Centre, West Bengal

(3) Planetarium at Raman Science Centw at 
Nagpur.
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STATEMENT

Th» Following Scl»ne» Cantns tmv» b »m  S»t up 
by th» NtUon*! Ceunell of Selonet Munuma, 

Caleutta, to  ter :

(1) Central RMMieh & Training Laboratory, Calcutta
(2) Birla Industrial & Tachnologleal Musaum, Calcutta
(3) Vlsvaavaraya Industrial & Taehnologlcal Musaum, 

Bangalore
(4) Nahru Sclanca Centra, Bombay
(5) National Sclanca Centra, Delhi
(6)‘ Shrlkriahna Science Centre, Patna
(7) Regional Science Centre, Bhubaneswar
(6) Regional Science Centre, Lucknow
(9) Raman Science Centre, Nagpur

(10) Regional Science Centre, Tirupatl
(11) Regional Science Centre, Guwahatl
(12) Olstrlet Science Centre. Purulla
(13) District Science Centre, Quibarga
(14) District Science Centre, Dharmpur
(15) Dlatrict Science Centre, Tlrunelvell
(16) Bardhaman Science Centra, Bardhaman

During 1994-95, th'e foitowlng Centres started 
functioning;

(1) Regional Science Centre, Bhopal
(2) Sub-Regional Science Centre, Dhenkanal
(3) Science Park, Kapllas

External Borrowings

4118. SHRI QURUDAS KAMAT :
KUMARI SUSHILA TIRIYA :

Will the Minister of RAILWAYS be pleased to state;

(a) whether the Railways have decided to go for 
external borrowings; and

(b) If so, the details thereof 7

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) ' (a) and (b). A proposal to permit Indian 
Railway Finance Corporation, a Public Sector 
Corporation under the Ministry of Railways, to explore 
the possibility of raising funds through external 
borrowings through Euro Issue of US $ ISO mlllton 
during 1995-96 is under consideration of the 
Government.

Railway Servlcea

4119 SHRI UDAYSINGRAO QAIKWAD : Will the 
Minister of RAILWAYS be pleased to state :

(a) whethei the Railways have drawn up some 
programmes to Improve their services In near future;

(b) whether theae piograromea propoae to inciuH* 
all villages of the country under project unlgauge;

(c) if so, the details thereof wHh estlmsted amount 
Involved In It;

■

(d) whether these programmes also Include running 
of express trains at 160 kmph;

(e) whether some other programmes are also part 
of this strategy; and

(f) If so, details thereof and If not, reasons therefor?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
S H A R E F ): (a) Improvement of services is a continuous 
process.

(b) No, Sir.

(c) Does not arise.

(d) Yes, Sir.

(e) and if). Yes, Sir Some of the programmes are
(I) Segregation of short distance passenger traffic 
through Introduction of MEMUs and DMU pushpull 
trains : (ii) introduction of rail buses on uneconomic 
branch lines; (ill) Introduction of new Shatabdi Express 
trains between Important citiea; (Iv) Speeding up of 
freight trains.

RelmburaenMnt of Losses of NDDB

4120. SHRI R. SURENDER REDDY : Will the 
Minister of AGRICULTURE be pleased to state :

(a) whether the NDDB has sought cash 
reimbursement of the amount of losses suffered by it 
during its Market Inten/entlon Operations from the Union 
Government;

(b) If so. the reactton of the Government to the 
NDDB’s request;

(c) whether the Union Government Intgr-alia 
propose to institute any enquiry/atudy to evaluate some 
of the market Intervention operations undertaken by the 
NDDB in recent years to locate the lacunae/ 
shortcomings therein, fix responsibility for Inefficient 
handling etc. If any, on the part of NDDB functionaries;

(d) if so, the details thereof; and

(a) If not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 
NON CONVENTIONAL ENERGY SOURCES AND THE 
M INISTER OF STATE IN TH E  M INISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR)': (a) and-
(b). Market Intervention Operations (MIO) In Oilseeds/ 
edible oils by NDDB came to an end on 31>3<94, after
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eompMion of th« 5-yaar psriod. As on 31-3-84, NDOB 
had raportad a loss of Ra. 273. 49 croraa on account 
of MIO.

For reeoupmant of losses, NODB has bean parrnmed 
to Import 1.5 lakh tonnes of adble oil during 94-95 at 
concessional import duty of 20%.

(c) to (a). A committee was appointed in February, 
93 under the Chairmanship of Shri P.V. Dasai, the then 
Chalnnan, Bureau of Industrial costs and prices to 
examine the various aspects of MIO including the tosses 
incurred by NDOB, Empowered Committee on Oilseeds 
Policy examined the report of committee and 
recommended reimbursement of losses Incun’ed by 
NDOB under MIO during 1991-92 and 1992-93.

Farm Reaearch

4121. SHRI M.V.V.S. M URTHY ;
SHRI BOLUK BULLI RAMAIAH :

Will the Minister of AQRICULTURE be pleased to 
state ;

(a) whether the Indian Council of Agricultural 
Research has decided to have a perspective plan that 
would be constantly updated to keep the country’s farm 
research readiness on the global forefront;

(b) if so, whether a request has been sent to all 
farm research Institutes, National Reaearch Centre and 
Directorate to provkle Inputs for the perspective plan 
after assessing their strength, weakness, threats and 
opportunities;

(c) if so, whether any perspecthre action plan for 
the first five years has been declared in thia regard; and

(d) if so, the details of the same and by what time 
it is likely to be implemented ?

TH E  MINISTER OF STATE IN TH E  MINISTRY O F 
N O N -C O N V E N T IO N A L  E N E R G Y  S O U R C E S  A N D  
M IN IS TE R  O F  S TA TE  IN T H E  M IN IS TR Y  O F  
AQRICULTURE (SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir.

(b) A policy and perspective Planning Cell has been 
established at the Headquarters of the Indian Council 
of Agricultural Research to coordinate and provkle much 
needed support In formulatton of the plan by respective 
institutions. ICAR Instts/NRCs/POs have been requested 
to provide their Inputs for preparatton of Perspective 
Plan.

(c) and (d). The detailed plan utilising the best 
expertise available In the country Is contemplated to be 
fdrmuiated by early 1996 and Its five <yearly 
implementation la propoaed to be synchronised jwlth 
the hnplamentirtten of the Ninth Five Year Plan.

U.A.S.B. Technical Engineering Centre

4122. SHRI JAQ AT VIR SING DRONA : Will the 
Minister of ENVIRONM ENT AND FO R E S TS  be pleased 
to state;

(a) whether a proposal waa aent to Netherland 
Governm ent for opening of U .A .S .B . Technical 
Engineering Centre In Uttar Pradesh; and

(b) the further devetopment In this regard 7

TH E  MINISTER O F STATE O F T H E  MINISTRY OF 
ENVIRONM ENT AND FO R E S TS  (SHRI KAMAL NATH);
(a) Th e  Ministry has submitted a proposal to the 
Netherlands Government seeking techntoal asslstftnce 
for transfer of U.A.S.B. technotogy by way of twhtning 
arrangement between the expert Institutes of 
Netherlands and India.

(b) The proposal Is under consideration of the 
Netherlands Government.

Cloeure of Induetriai Units

4123. SHRI SOBHANADREESW ARA RAO VADDE; 
Will the Minister of ENVIRONM ENT AND FO R E S TS  be 
pleased to state ;

(a) Whether the Supreme Court has ordered the 
ctosure of some Industrial units In the country due to 
their failure to tackle pollution problem effectively;

(b) If so, the details thereof;

(c) the details of units which’have been affected by 
these orders;' and

(d) the steps taken by the Government to implement 
these orders ?

TH E  MINISTERF OF STATE O F TH E  M INISTRY'OF 
ENVIRONM ENT AND FO R ESTS (SHRI KAMAL NATH):
(a) to (c). The Supreme Court has given separate orders 
in respect of different writ petitions ckislng down the 
industrial units which were not conforming to. the 
prescribed effluent/emission standarda. Theae orders of 
closure have been .passed based on the reports 
furnished by the different State Pollution Control Boards 
to the Court. As and when the industrial unit Instate the 
pollutton control device and conform to the effluent/ 
emission standards, the Hon’ble Court suspends the 
closure orders. These industrial units are located mainly 
in the States of Utter Pradesh, Bihar and West Bengal 
The industries which have not installed necessaiy 
treatment facilities are still ctosed. The Supreme Court 
is monitoring the statua of the affected injiuatrlal units

(d) The Government has taken atepa to enaure that 
the orders of the Supreme Court are compiled with.
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[T^anslationJ

Association of Indian UnlvaralliM

4124. 8HRI SATYA DEO SINQH :
SHRI RAMPAL SINQH :

Will th« Minlstar of HUMAN RESOURCE 
OEVELOPIMENT b« plaasad to state :

(a) whathar Qovarnmant hava dacldad fo accord 
racognition to foraign degrees recognised by Association 
of Indian Universities; and

(b) If so, the datalla In this regard ?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCES DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
<KUMARI S E LJA ): (a) and (b). The Government of India 
have decided that those foreign qualifications which 
are recognised/equated by Association of Indian 
Universities, New Delhi shall be deemed as recognised 
for the purpose of employment to posts and services 
under the Central Qovarnment. No separate orders for 
the recognition of such foreign qualifications are 
required.

[English}

Gauge Conversion

4125. DR. SUDHIR RAY : Will the Minister of 
RAILWAYS be pleaaed to state :

(a) whether the Government are aware that the 
people of West Bengal are demanding for gauge 
conversion of several railway lines for a long period; 
and

(b) if so, the reaction of the Government thereto ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) . (a) Yes. Sir.

(b) Phase-1 of the Project UNIGAUGE has been 
taken up fer conversion of selected MG/NG lines 
required on operational/strategic consideration. Several 
lines passing through West Bengal have been/are being 
converted- under this programme. Remaining MG/NG 
lines will be considered when Phase-il is taken up.

Commitlee on Shahtooeh

4126 SHRI SHARVAN KUMAR PATEL : Will the 
Minister of Environment and Forests be pleased to 
state :

(a) whether the Government have set up a 
Con "'ittee to inquire Into the procurement and trade of

the prectoua Shahtooah wool as It haa become a matter 
of controversy with Chinese authoritiea demanding a 
complete ban on sale and trade of Items made of 
Shahtoosh;

(b) if so, the preclae circumstancea leading thereto 
and the controversy with China; and

(c) the terms of reference of the Committee f

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH)-
(a) and (b). A team, consisting of officials from the 
Forest Department of Jammu and Kashmir, Scientist 
from the WitdllTe Institute of India and representatives of 
the Kashmir Handicrafts Traders Welfare Associations 
has been asked to visit the Ladakh area in Jammu and 
Kashmir to look into the various issues of the Shahtoosh 
trade.

Shahtoosh is the underwooi obtained from the 
Tibetan antetope. There are two views on the method

- of procurement of this wool. According to one view the 
procurement of Shahtoosh Involves killing of the Tibetan 
antelope. The other view Is that It does not involve 
killing of the animal as the wool is shed by the animal 
and is collected from the area. The Chinese authorities 
have voiced their concern at killing of the antelope for 
Shahtoosh in their country at International meetings 
and have sought support of India and Nepal. This 
species is listed in Appendix I of CITES and thus there 
Is a ban on its internationai trade. The CITES secretariat 
have also brought this issue to the notice of the 
Government of India for taking necessary actton under 
the conventton and national laws

(c) The joint team will attempt to address the Issues 
relating to :

I. alleged killings of the animal;
li. exact species from which the Wool is being 

obtained;
III. ascertaining the method of collection of the 

Wool;
IV. klentlflcatton of the illegal trade route H any.

Cloeure/Shifting of Induetrial Unite

4127. SHRI TARA SINGH ;
DR. P VALLAL PERUMAN ;
SHRI V. SREENIVASA PRASAD ;
SHRIMATI GEETA MUKHERJEE :

Will the Miniater of ENVIRONMENT AND FORESTS 
be pleased to state ;

(a) whether the Supreme Court has recently 
directed to the Government of Delhi to either close or 
shift the industries causing pollutton;
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(b) if 80, th« (totalis 01 the industries which have 
been identified by the Central Pollution Control Board 
for closure in Delhi;

(0) whether any time bound programme has been 
chalked out to shift/close such industries causing air 
pollution and If so, the details thereof;

<d) whether the Government have also received 
complaints regarding pollution by industrial units 
including small scale units in Delhi; and

(e) if so, the details thereof and the action taken 
thereon ?

TH E MINISTER OF STATE OF TH E MINISTRY OF 
ENVIRONMENT AND FO RESTS (SHRI KAMAL NATH):
(a) and (b). In Writ Petition No. 4677/85 M.C. Mehta Vs 
Govsrnment of India and others, the Supreme Court 
has ordered on 24.03.1995 the shifting of 9038 
industries out of Delhi. These consist of 8378 units 
presently located in non-conforming areas, 258 
hazardous units 77 medium and large units and 327 
industries against whom action has been initiated by 
the Delhi Pollution Control Committee. No closure 
orders have been given in this directive. However, these 
industries wouki be required to stop functioning In the 
city of Delhi and be relocated elsewhere based on a 
case by case examination of the objectk>ns filed by 
each unit.

The time by which these industries are required to 
be shifted has not been indicated in the order. However, 
the notices to these industries have to be issued before 
30.04.1985 and the Central Pollution Control Board and 
the Delhi PoHutton Control Committee have been asked 
to submit an affidavit'by 10.05.1995.

(d) and (e). Several Complaints had been made 
against pollution caused by industries, including those 
in the small scale sector. Directton has been issued to 
polluting industries by the Government to take measures 
for compliance of standards. Appropriate actton has 
been taken after examinatton of the complaints.

US Patente

4128. SHRI V. SREENIVASA PRASAD :

SHRI TARA SINGH ;

Will the Minister of AGRICULTURE be pleased to 
state :

(a) whether the attention of the Government has 
been drawn to the news item capth>ned “US Patents 
may hit ItKlian farmers” es reported in 'Statesman' dated 
Ferbnjary 27, 1995;

(b) if so, whether eeveral Indian companies 
developing transgente plants and transferring the B*T 
gone, into the plant are to be affected by US Patents :

(c) If so, whether the farmere at large are likely to 
be affected ; and

(d) If so, the reaction of the Government in this 
regard ?

TH E MINISTER OF STATE IN TH E  MINISTRY OF 
N O N -C O N V E N TIO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  OF. S TA TE  IN T H E  M IN IS TR Y  O F 
a g r i c u l t u r e  (SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir.

(b) The Indian Companies which devetop transgenic 
plants and transfer BT. gone into plants will be affected 
only if the patent is granted in India for the concerned 
gone, and the process.

(c) The Indian farmers are not likely to be affected 
If the patent is not awarded within India.

(d) Government has laready taken initiatives to 
develop capabilities in this area.

[TranalathnJ

Dairy Development in Uttar Predeeh ,

4129. DR. LAL B AH A D U R  RAW AL ; Will the 
Minister of AGRICULTURE be pleased to state :

(a) the details of dairy development projects running 
In Uttar Pradesh with the aasistance of National Dairy 
Devetopment Board;

(b) the extent of assistance given to Uttar Pradesh 
for this purpose during the last three years; and

(c) the details of the dairy development projects to 
be set up in the State and the amount involved there­
in ?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) ; (a) T h « details 
of Operatton Flood-Ill projects ninning in Uttar Pradesh 
with the assistance of Nattonal Dairy Devek>pment Board 
(NDDR) are given inclossed Statment.

(b) Assistance provMed to Uttar Pradash tor this 
purpose during the last three years are as follow ■

Year Rs. in lakh

1992-93 701.28 •

1993-94 1219.67

1994-95 1872.42
(provisional)

(e) Apart from the projects mentioned in answer to 
part(a) above, no dairy development project is likely to 
be set up in the State with the assistance of NDDB.
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STATEMENT

Dearia of Diky Dwtopmant (Opantton Flood-lll) Projects which a n  Running In Uttar Pradaah with Aaslatanea
of Nattonal Dairy Davatopmant Board

(Provisional) 
up to Fob. 1995.

Name of the Dairy Processing
Capacity
(TtPD)

Chilling 
Capacity in 
the mllkshed 

CTl Pd )

Proc.urement
(TKQPD)

Marketing
(TLPD)

Agra 10.00 — 11.65 8.32
Aligarh — — 30.74 7,75
Allahabad 20.00 — 14.63 18.39
Ballia — — 07.10 2.25
Barabanki — 10.00 29.01 0.94
Bulandshar — 30.00 60.92 7.03
Etah — — 04.48 0.46
Etawa — — 06.07 1.77
Farrukhabad — 04.00 10.13 3.76
Fatehpur — 30.00 21.23 2.26
Gaziabad — 30.00 16.00 10.52
Gazipur — — 00.55 1.0(
Hardoi — 06.00 15.67 1.81
Jaunpur — 10.00 05.01 2.96
Kanpur 50.00 10.00 34.94 68.56
Lucknow 40.00 — 24.67 71.74
Firozabad — — 17.01 3.39
Mathura 10.00 — 11.54 2.89
Meerut 350.00 15.00 40.65 42.95
Mirzapur — 10.00 00.46 1.68
Moradabad 150.00 — 35.66 18.63
Muzafarnagar — — 10.65 4 75
Raibaraily — 20.00 05.54 1.55
Saharanpur — — 11.33 2.87
SItapur 20.00 20.00 14.40 55.25
Sultanpur — — 06.67 3.29
Unnao — 04.00 07.50 0.44
Varanasi 100.00 — 11.56 36.02
Noida Dairy 50.00 — — 81 17

Total 780.00 199.00 ■ 471.79 414.46

TL P D  - Thousand liters p«r day.
TKPD - Thousand kilogram (wr day

lEngllsh]

Appointmont on CompassloiMto Qround

4130. SHRI MAHESH KANOOIA : WUI the Minister 
of RAILWAYS ba plaasad to stata:

(a) whether a number of cases of appointment on

compassionate ground are pending with Railways for 
more than two yeas;

(b) If BO, the reasons therefor and the total number 
of such eases;

(c) the steps taken by the Qovernment to provide 
employment in such cases; and
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(d) th« tint* by which th«s« easM ar» Hk*ly to b « 
daeidad 7

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) :

(a) to (d). Tha information 1$ baing collaetad and 
will ba laid on tha Tabla of tKa Sabha. 

t

Ovar Bridgaa/Subwaya

4131. SHRI RAMA8HRAY PRASAD SINGH ; Will 
tha Minlatar of RAILWAYS ba plaaaad to state ;

(a) whathar tha Government have received 
proposals for construction of over bridges and subways

at the railway croaalnga In Southern Railway, South- 
Central Railway and Eaatam Railway during the last 
three years and the proposals sanctionad out of them;

(b) the namea of the places where the work has 
bean taken up and the places where the construction 
work Is nearing completion;

(c) the number of places for which the concerned 
State Governments have not dapoalted their ahare for 
undertaking conatructton woric and

(d) the atepa taken or proposed to be taken by the 
Qovemment in this regard?

TH E  MINISTER O F RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) to (d). The details are given below ;

S.No. Propoaals Sanctioned 
or not

Status of work Where deposit has Steps taken 
not been made by in regard to 
the State Government Col. 5

1 2 3 4 5 6

E. RAILWAY

1. Road over bridge In lieu of level Sanctioned General State Governments are not required
crossing No. 70-A at Fatuah. Arrangement

drawings
approved
estimate is
under
preparation

to deposit money to the Railways 
for conatructton of road over/iinder 
bridge In replacement &f level cross­
ings. State Government are required 
to do conatructton on approaches 
contrRiutIng 50% of the cost of the 
bridge and approaches of specified 
width. Regular efforts are made to 
get the work progressed by the States

SO UTH ER N RAILWAY

2. Road over bridge between 
Madras Beach Royapuram 
North Beach Road at Km. 3/9*10.

Sanctioned Raiiway'a
portion
completed.
State
Government’s
portion-35%

Remarits aa under Item 1.

3. Road over bridge between 
Thanaaandra and Yeiahanka.

Sanctioned Railway's 
poetion comp­
leted. State 
Government's 
portion not 
started.

-do-

4. Road over brkige at Km. 
18/10*11 between Coimbatore 
and Padanur.

Sanctioned
•

'do*

5. Road over bridge at Km. 
120/14*16 between Tiruvalam 
and Sevan

Sanctioned •do*

6. Road ovar bridge at Km. 
198/14-15 between Ulundurpet* 
Meppuliyur.

Sanctioned -do-

7. Road over bridge at Km. 
162/4-5 at Villupuram.

Sancttoned -do*



243 MMHMi Anawwa MAY 2. 1996 MMMwi Anaw»n 244

Road over bridge in lieu of level Sanctioned 
crossing No. 132 at Km. 333/1-2 
between Jolarpettai Bangalore 
section.

9 SanctionedRoad over bridge in lieu of 
existing Road over bridge No.
832 A at Km. 341/14-15 on 
Jolarpettai • Bangalore city 
near Krishnarajapuram.

SOUTH CENTRAL RAILWAY

10 Road over bridge at Hospet Sanctioned

11 Road over bridge at Bellary. Sanctioned

12 Widening of Road over bridge at Sanctioned
Oiiphenta Road, Secunderabad

13 Widening of Road over bridge at Sanctioned 
Rail Nllayam, Secunderabad.

14 Road over bridge in lieu of Sanctioned
level crossing No 301 at
Km 59/7-3

-do-

Overall -do-
Progress-2%

Work will be

taken up. after

State Government -do- 
starts work on 
approaches

-do- -do-

Remarks as under 

Item 1.

-do-

-do-

P ’ranslatlon]

Rice Mill*

4132 SHRI JAGMEET SINGH BRAR 
SHRI NAWAL KISHORE RAI

Will the Minister of FOOD be pleased to state

(a) the number of rice mills set up under the Food 
Corporation of India dunng each of the last three years 
and the number of mills out of them engaged in 
production at present;

(b) whether rice mills being run by the Food 
Corporation of India are closing down in the absence 
ot basic facilities;

(c) if so, the reasons therefor,

(d) the toss suffered by Corporation on this account,
and

(e) the steps taken by the Government to revive 
these mills^

THE MINISTER OF FOOD (SHRI AJIT SINGH) ■ (a) 
and (b) The Food Corporation of India has not set up 
any rice mill during the last three years The Corporation 
had however established 25 Modern Rice Mills during 
the period from 1968 to 1977 of which 13 Mills have 
already been disposed of until 1992 The Board of 
Directors of FCI has decided to close down the 
remaining 12 Mills and dispose of their plants and 
machinery, because the operation of these units had 
become highly uneconomical.

(c) The factors contributing to the uneconomical 
functioning of these mills include .

(I) non-avaHabitity of miilable paddy particularly 
in Andhra Pradesh and Tamil Nadu

(II) obsolete plants and machinery,

(Hi) frequent power cuts;

(iv) labour problems etc.
(d) Food Corporation of India Is not suffering any 

tosses due to the ctosure of these mills
(e) Efforts were made to improve the functioning of 

these mills by undertaking necessary repairs and 
renovations of the plants and machinery. These dkl not 
succeed. Studies were also made to see if the mills can 
be run on commercial lines by purchasing paddy from 
the open market. The findings of the techno-economic 
study carried out in this regard were not encouraging 
Taking all relevant factors into account it was decided 
to ctose down these mills and dispose of their plants 
and machinery

[English]

Puleee

4133. SHRI HARIN PATHAK ■ Will the Minister of 
AGRICULTURE be pleased to state ■

(a) whether the Government have formulated any 
scheme for Increasing production of pulses In less 
irrigated areas;

(b) If so, the details thereof;
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(c) th« araas s«lcct«cl so (ar to bring undar th« 
scheme State-wise; and

(d) Hie funds earmari<ed for the implementation of 
said scheme?

TH E MINISTER OF STATE IN THE MINISTRY OF 
N O N -C O N V E N T IO N A L  E N E R G Y  S O U R C E S  AND 
M IN IS TE R  O F  S TA TE  IN T H E  M IN IS TR Y  OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) (a) and
(b) The pulses are cultivated under rainfed conditions 
as only about 9.8% of the total pulses area is under 
Irrigation. In order to increase the,production of pulses 
Centrally Sponsored National Pulses Development 
Project (NPDP) Is under implementation during the Vlllth 
Five Year Plan in 25 States and U.T. of A and N Island 
in selected districts. Under the scheme some of the Icey 
inputs are supplied to the farmers on subsidised rates. 
For transfer of technology to the farmer's fields, frontline 
demonstrations and block demonstrations are being 
organised by the Indian Council of Agricultural 
Research (IC A R ) and the State Department of 
Agriculture respectively. The cost of the scheme is being 
shared by the Government of India and the States on 
75:25 basis.

(c) A Statement is enclosed.

(d) the Vlllth Five Year Plan outlay is Rs. 189.60 
crores. The year-wise outlay Is as under ;

Year Outlay

1992-93 Rs. 25.80 crores
1993-94 Rs. 28.00 crores
1994-95 Rs. 36.00 crores
1995-96 Rs. 34.40 crores
(proposed)

STATEM ENT

STATE/DISTRICT

I.

II.

ANDHRA PRADESH

1. Guntur
2. Krishna
3. Karlmnagar
4. Khammam
5. Mehboobnagar
6. Nalgonda
7. Rangareddy
8. Warangal 

(Total No. of Districts 

BIHAR

1. Bhagalpur
2. Darblianga
3. Qumla
4. Gaya

8)

5. Katlhar
6. Muzaffarpur
7. MadhubanI
8. Pumea
9. Patna

10. Rohtas
11. Ranchi
12. Saharsa
13. Samestipur
14. Vaishali

(Total No. of Districts : 14)

III. GUJARAT

1. Baruch
2. Baroda
3. Panchamahal 

(Total No. of Districts : 3)

IV. HARYANA

1. Bhiwani
2. HIssar
3. Sirsa

(Total No. of Districts : 3)

V. KARNATAKA ^

1. Bidar
2. BIjapur
3. Bangalore Urban
4. Bangalore Rural
5. Belgaum
6. Bellary
7. Chltradurga
8. Chlkkamangulure
9. Dharwar

10. Dakshina Kannada
11. Gulbarga
12. Hasan
13. Kolar
14. Mysore
15. Mandya
16. Ralchur
17. Shlmoga 

^18. Tumkur
19. Uttar Kannada 

(Total No. of Districts ; 19) 

VI. MADHYA PRADESH
1.
2.
3.
4.

Bllaspur
Bhind
Bastar
Bhopal

S. Balaghat
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6. Chhindwara 8. Ctiandrapur
7. Chhataipur 9. Ohula
8. Durg 10. Jalgaon
9. Damoh 11. Jalna

10. Dhar 12. Latur
11. Datia 13. Nagpur
12. .Oawaa 14. Nandad

13. Quna 15. Naalk

14. Guwalior 16. Oamanabad

IS. Huasangabad 17. ParbhanI

16. Indore 18. Pune

17 Jabalpur 19. Sholapur

18. Khargaon 20. Sangll

19. Jhabua 21. Satara

20. Khandwa 22. Wandha

21. Mandsora 23. Yeotmal

22. Madia (Total No. of Diatrksta : 23)

23. Morana VIII. •ORISSA
24. Narsingpur 1. Balaaore
25. Panna 2. Bolanglr
26. Ralaen 3. Cuttack
27 Ralgarh 4. Chenkanal
28. Rawa 5. Qanjam
29. Rajnandgaon 6. Keonghar
30 Ratlam 7. Koraput
31. Raipur 8. Kalahandl
32. Rajgarh 9. MagurbhanJ
33. Sagar 10. Purl
34. Sajanpur 11. PhulbanI
35. Shivpuri 12 Sambalpur

36. Sahore 13. Sundargarh
37. Satna (Total No. of Diatrlcta ; 13)

38. Sarguja IX. PUNJAB
39 SaonI 1. Farldkot
40. SIdhI (Total No. of DIatrlet : 1)
41. Shahdol X. RAJASTHAN
42. TIkamgarh 1. Alwar
43 UJjain

2. Aimer
44. Vidisa 

(Total No. of DIatricta : 44)
3. Bharatpur
4. Bhllwara

MAHARASHTRA 5. Bundl
1. Aurangabad 6. Banawara
2. Akola 7. Barmer
3. Amravatl 8. Baran
4. Ahmadnagar 9*. Churu
5. Bead 10. Chlttor
6. Buldana 11. Dungarpur
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13. Qanganagar
14. Jhunjhuna
15. Jaipur
16. Jhalawar 

*17. Jodhpur
18. Kota
19. Nagora
20. SIKar
2>1. Sawalmadhopur
22. Tonk
23. Udaipur

(Totai No. of Districts : 23)

XI.. TAMIL NADU

1. Coimbatore
2. Chengai-Anna
3. Dharmapuri
4. Dhlndigal-Anr^a
5. Kattabimman
6. Kamarajar
7. (Madurai
8. North Areot (Ambathkar)
9. Nagapattlham-Ouaid

10. Perlyar
11. Pudukottal
12. Pasumpon
13. Ramanathapuram '
14. South'Arcot Vaikular
15. Salem
16. Tirucji/'apalli
17. Thangavur
18. Tirucelveli
19. Tiruvannamaiai (Sambuvarayar)
20. V.O. Chidamparsnar
21. South Areot Viiiupuram

(Totai No. of Districts : 21) *

XII. UTTAR  PRADESH

1. Allahabad
2. Agra

3. Azamgarti
4. Aligarh
5. Banda
6. BastI
7. Badaun
8. Behralch
9. £tawa

10. Etah
11. <Fat«hpur

12. Falzabad
13. Ferozabad
14. Hamirpur
15. Jalaun
16. Jhansi
17. Kanpur
18. Lalltpur
19. Mao
20. Mlrzapur
21. Ral Bareliy
22. Suitanpur
23. Shahjahanpur
24. Sonbhadra
25. Sldharth nagar
26. Varanasi
27. Gonda
28. Hardoi
29. Sitapur
30. Barabanki
31. Nainital
32. Pithoragarh
33. Parigarhwal
34. Mahoba
35. Bhadoi

(Total No. of Districts : 35)

XIII. W E S T BENGAL

1. Maida
2. Murshidabad
3. Nadia

(Total No. of Districts : 3)

The foitowing StatesAJTs have been taken up as 
one district ;

1. Assam
2. Arunachal Pradesh
3. Andaman and Nicobar Islands
4. Delhi
5. Goa
6. Himachal Pradesh
7. Jammu and Kashmir
8. Kerala
9. Manipur

10. Meghalaya
11. Nagaland
12. Sikkim
13. Tripura

(Total No. of Districts : 13)

All india : 223 district*.
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Support Pric* for Copra

4134. SHRI MULLAPPALLY RAMCHANDRAN : 
SHRI V.S. VtJAYARAQHAVAN ;

Will the Minister of AGRICULTURE be pleased to 
state :

(a) whether the Commission for Agricultural Costs 
and Prices has recommended support price of copra for 
the 1995 season;

(b) If so, whether the price recommended Is same 
as was announced for last season;

(c) Whether the Government have received any 
proposal/request from the Government of Kerala to 
revise the Support price of copra/coconut during 1995 
season; and

(d) If so, the response of the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) Yes, Sir.

(b) to (d). The recommendations of the Commission 
for Agricultural Costs and Prices (CACP) on the price 
policy for copra for 1995 season were forwarded to the 
copra producing States/UTs. Based on the comments of 
the State Governments/UTs as well as that of the 
concerned Central Ministries and Departments, the 
proposal prepared on the price policy for copra for 
1995 season is under active consideration of the 
Government.

Facilitiee In Rajdhani Express

4135. SHRI P.C. THOMAS : Will the Minister of 
Railways be pleased to state :

(a) whether the Introduction of new Rajdhani 
Express trains during the past two years has been 
successful;

(b) if so, the details thereof;
(c) whether catering and other facilities provided In 

all such trains are similar; .

(d) if not, the reasons therefor and what are the 
differences; and

(e) the steps being taken to make uniformity in 
providing catering and other facilities in all such trains?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF ■ (a) and (b).The new Rajdhani Express trains 
introduced during the last two years are as under ;

(I) 2305/2306 New Deihi-Howrah (via Patna)

(li) 2421/2422 New Delhi-Bhubaneshwar

(ill) 2423/2424 New Delhi-Guwahatl

(iv) 2425/2426 Hazrat Nlzmuddin*New Delhi* 
Jammu Tawi

(v) 2431/2432 Hazrat NIzamuddln-Madras* 
Trivandrum

These trains are being adequately patronised.

(c) and (d). Catering facilities In Rajdhani Express 
trains have been evtoved by the Railways keeping in 
view factors like fcod preferences of travelling public, 
regional cuisine In the regions In which the trains 
operate, etc.

(e) Does not arise.

Indian Institute of Management, Kerala

4136. SHRI V.S. ViJAYARAGHAVAN : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state :

(a) Whether Government propose to set up an Indian 
Institute of Management In Kerala;

(b) if so, the present status of the proposal; and

(c) the action proposed to be taken by the
Government to expedite the matter ? >

THE DEPUTY MINISTER IN TWE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
KUMARI S E LJA ): (a) to (c). A proposal for establishment 
of an Indian Institute of Management In Kerala is 
presently with the Central Government which requires 
thorough examination and scrutiny from various angles 
as is necessary while considering such proposals

[TranslatlonJ

Railway Stations

4137. SHRI SHIVRAJ SINGH CHAUHAN ; Will the 
Minister of RAILWAYS be pleased to state ;

(a) the names of the railway stations in Madhya 
Pradesh Modernised during the last three years;

(b) the names of the railway stations where 
modernisation work Is going on;

(c) whether the Government have selected some 
more raHway stattons for modemisatton during 1995-96,

(d) if so, the details threof; and

(e) the time by which the work is likely to be 
completed ?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF ; (a) Anuppur, Ashok Nagar, Bated, Banapura, 
BankhedI, Belghana, Bhitoni, Bhopal, Bljainagar, 
Bllaspur, Blna, Champa, Dagori, Datia, Dewaigaotv, 
Dhamtarl, Durg, Gadanwara, GaneshgunJ, Ganjbasoda. 
Gobrawahi, Guna, Gwalior, Harda, Harrad, 
Hoshangabad, Indore, itarsi, Jabalpur, Jaitwar, 
Khandwa, Ktiirkiya, Kumhari, Lachhipura, Lakshmibai* 
Nagar, Mandasor, Mhow, Morenn, Omkareshwar Road, 
Parasia, Pendra Road, PIpariya, Raipur, Ratlam, 
Ruthiyal, Sallchauka Road, Sanchi, Satna, Undasa 
Madhawpur, Urkura, Usiapur, VMIsha.

(b) AkaHara, Amlai, Banapura, BhIialnagar, Q^opal, 
Bilaapur. Blna, Btrshingpur, Boridand, Brajarajanagar, 
Budnl, Damoh, Dhodramohar, Gevra Road, Gotegaon,
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Qwalior, Habibganj, Harda, Hathbandh, Indora, ftarsi, 
Jabalpur, JaKhari, Jhalwara, Katni. Khandvra, Kharsla, 
KIrodlmainagar, Maihar, Mandasor, Maiauda, Morena, 
Naila. Nasirabad, Nipania, Nowrasabad. Obaidullaganj, 
Omkarashwar Road, Patharia, Pandra Road, Raipur, 
Ratlam, Ruthiyai, Salamtpur, Sanchi, Satna, Shahdol, 
Shajapur, UJjain, Vankatnagar.

(c) Yes, Sir.

(d) and («). Worita of remodeiiing of station buiiding 
at Bhatapara, improvamant to station building and 
circulating araa at Ralgarli and provision/improvements 
of facilities at Ganjbasoda, Itarsi, Omkareshwar Road, 
Ratlam, Satna, Shujalpur and Vidisha are to be talten 
up during tlie current year. Tlie dates of eompletton of 
these works will depend upon the availability of funds 
in the future years.

[English]

Super Express Highways

4138. SHRI SUKHENDU KHAN ; Will the Minister 
of RAILWAYS be pleased to state ;

(a) whether the Railways propose to tackle the 
problems posed by Super Express Highways; and

(b) If so, the details thereof ?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No view has been taken yet in this 
regard.

(b) Does not arise.

Car Rakes

4139. SHRI RAM NAIK : Will the MINISTER OF 
RAILWAYS be pleased to state :

(a) whether the Qovemment have decided to convert 
9*car rakes Into 12-car rakes In Mumbai Suburban 
Sectton during 1995-96;

(b) If so, the details thereof; and

(c) if not, the reasons therefor ?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) and (b). Yes, Sir. Already 5 rakes of 12 
cars each are operating in the suburtian section and 
six 9 car rakes are planned to be converted to 12-car 
rakes In Mumbai Suburban sfction during 1995-96.

(c) Does, not arise.

Expert by Food Corporation of India

4140. SHRI SANAT KUMAR MANOAL : Will the 
Minister of FOOD be pleased to state :

(a) whether the Food Coiporatton of India Is yet to 
get Ita export act together;

(b) If so, the reasons for It not exporting wheat arid 
rice directly,

(c) whether any private traders have also been 
allowed to buy Food corporation of India stocks for 
export; and

(d) If so. the inhibitions lying in the way of the Food 
Corporation of India In exporting food grains directly 
and developing the expertise?

TH E  MINISTER OF FOOD (SHRI A JIT  SINQH) : (a) 
to (d). Government have recently decMed to release an 
export ceiling of 2.5 million tonnes of non-durum wheat 
during the current year 1995-96. The F C T  has also 
been authorised to export/sell for the purpose of export 
non-durum wheat/wheat products from public stocks 
within the export ceiling of 2.5 million tonnes. The FCI 
has been authorised to export/sell for the purpose of 
export of fine and superfine rice also from the Public 
stocks up to 2.00 million tonnes during 1995-96. All 
matters relating to export of foodgralns from Public 
Stocks are to be decided by a High Level Committee 
constituted for the purpose under the Chairmanship ol 
the Chairman, FCI. The High Level Committee has 
already initiated necessary action and has fixed the 
export price.

Dayal Committee Report

4141. SHRI JITE N D R A  NATH DAS : Will the 
Minister of AGRICULTURE be pleased to state ;

(a) whether the Government have received the 
Dayal Committee Report on Foodgralns production and 
consumptton;

(b) if so, the details of main recommendations/ 
suggesttons made therein; and

(c) the follow-up action proposed to be taken on' 
those suggestions/recommendations?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) to ^c) The 
main recommendattons observations of the Working 
Group on Foodgralns Requirements by the year 2000 
A.O. set up under the Chairmanship of Shri M.S. Dayal 
are as under :

(I) Our current foodgralns production exceeds 
the normative requirementa of our popuiatkin 
by about 10%.

(II) Under-nutrition la a matter of Inadequate 
acceas^ of the poor to food.

(ill) In average Indian diets, if calorie 
requirements are met, there is no protein 
inadequacy.

(iv) The normative foodgralns requirement for the 
year 2000 AD assuming a populatton of one 
bllHon, la assessed to be 1B0 million tonnes 
(cereals, millets and pulses).
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(V) InerOTM in foodgr«in« imduetlon would 
raqulr* a strong maiKft puti which can b* 
ppovUMlby «m ix o f«g 9rm lv««(p o tts a n d  
public <toekholdln9.

Zomt Railway Uaara’ ConauNattva Committaa

4142. SHnr PIUS TiRKEY ; WIN tha Ministar of 
RAIUMMYS ba plaaaad to atata -

(a) whathar ttia Zonal Railway Uaara' Consuttativa 
Committaa, North Frontiar RaHway Zona and Oivisionai 
Railway Uaara’ ConauKatlva Committaa of Alipurduar in 
NF Railway hava baan fonmad;

(b) If ao, tha datai^ tharaof;

(c) tha dataHa of tha maatlnga hald In tha last two. 
yaara; and

(d) tha dataila of tha rapraaantativaa of Praaa In tha 
îri»ova committaa?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
HARIEF): (a) to (d). ZRUCC/ N.F. Railway and DRUCC/ 

Abpuiduar Divialon hava baan conatltutad for a 2-yaar 
tarm from 1.10.94 to 30.9.M and 1.9 94 to 31 8.96, 
r«.<(paetlvaly. ZRUCCa ara raqulrad to maat 3 timas In 
a year and DRUCCs onca a quartar but not lass than
3 timas a yaar. No maating of thaaa Committaa has, 
howavar, baan hald ao far. Thara la no prevision In tha 
Constitution of tha ZRUCCs and DRUCCs, to giva 
spaeitie rapraaantation to Praas.

Supar Batar

4143 SHRI RAJI4ATH SONKAR 8HASTRI Will 
tha Mhistar of CIVIL SUPPLIES, CONSUMER AFFAIRS 
AND PUBLIC DISTRIBUTION ba plaaaad to state •

(a) whathar tha Qovammant hava baan holdmg 
ravlaw maatings of tha Supar Bazar ragularly;

(b) if ao, tha numbar of such maaUnga hald during 
tha laat thraa yaars, yaar<wisa and tha saNant points 
amanitHitg tharafrom;

(e) tha action taican on aach of thoaa points by tha 
Supar Bazar and tha banafits accruad tharafrom to tha 
eonaumaia; and

(d) whan was last such a ravlaw maating hald and 
tha raasona for tha dalay in holding tha naxt such raviaw 
maating?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
S IN G H ). (a) to (c) Yas, Sir Though no {avMW maating 
was carriad out in 1992 pvrjodical raviaw and 
assessment of the funct*oni''g sf Super Bazar was 
carried out three times in the Calender Year 1993 and 
‘ive bmes in Calender year 19S4. The Ministry hava 
uggastad maasuras for fiitther improvements in tha 

W'Oridng of Super Bazar for olMaming better operational

Atflaalaa* laaa fa I fI V W IIV i MiOVIVP fVI lUSTwQ O y  iTTw W liH le lfy  IV  IfWQ
conaktaratlon by tha Managamant of tha Sfoif fof batMr 
oparattonat ra«iito-

(d) Last raviaw maating waa held on 28.10,94, 
Raaaon for delay tn holding naxt ravlaw matting la dua 
to change that hava taikan ptaca In tha Minlatry.

National AaaaaaAiant and Accreditation Council
*

4144. SHRI SYED  SHAHABUDDIN : WW the 
Mlniatar of HUMAN RESOURCE DEVELOPMENT ba 
plaaaad to atata :

<a) compoeition of the National Aaaeaament and 
Accreditation Council eat up by tha U O .C ;

(b) major activitlaa undertaken by tha NAAC during 
the period ending 31at March, 1994;

(c) the numtMr of InatKutiona of higher educatton 
which hava baan aaaaaaad and graded during 1994* 
05;

(d) whether the U Q C has decided to take such 
grading into conaidaration in distributing grants to 
various unlvarsltiea and coilagaa; and

(a) if ao, the details thereof?

‘ THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEI^RTM ENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) A Statement indicating the 
composition of the National Asseasment and 
AccredKatton CouncH (NAAC) is enclosed

(b) and (c) The National Assessment and 
Accreditation CounoH (NAAC) was got regiatered on 
16.91994 aa a aociaty under the Kamataica Societies 
Reglstratton Act, 1960, and the Karnataka Societies 
Registration Rules, 1961. The Council has not yet 
become fully operattonaL

(d) and (a). The matter la under consideration of the 
UQC.

STATEMENT
/I

77ie CompotKlon of tht NattoMl AMaaamant and 
AoeradHation GouneU

SMo. Name Designation 
in tha Q.C.

1 2 3

1. J r̂of. Q. Ram Reddy 
Chairman. U.Q.C.
Bahadur Shah Zafar^Marg 
New Delhi.

Chairman

2 . Piof. N.C. Mathur 
Vice-Chairman, U.Q.C. 
Bahadur Shah Jalar Marg 
New Delhi.

ManilMr
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S h f ^  P«lhl.

4. Prctf. O.P. ®nflh . M«mbwr
M«<nt>«r, U.Q.C.
B-e75, 8#etor-A 
MahB(i«0tr. Lucknow (U.P.)

5. Prof. BMh|rucldin Ahmvd Membar
Vlc»-Chane«1lor
Jamia MilHa Islamia 
Jamia Nagar, N«w D«1hl

6. Pr<of. A.S. NIgavalcar Mambar
Dapaitmant of Physics
University of Poona 
Qanashkhind, Puna-411007

7. Prof. K.B. Powar Mambar
Sacrataty Qanaral
Asaociatlon of Indian 
Univareitias,
16, Kotia Marg, Naw Oaihi

8. Shri indarjit Khanna, Mambar
Sacratary,
Bahadur Shah Zafar Marg 
Univarsity Granta Commission 
Naw Oalhi.

9. Pref. N.R. Shatty, Mambar
Vica<Chaneallor,
Bangaiora Univarsity

10. Mr. O.P. Hira, OIraetor, Mambar
UOC, Naw Dalhl.

11. Or. V. Krishna Moorthy, Mainbar
Acadamic Consultant, UGC, . 
G H -1 3 ^8 /8 F S  Flatas,
Pasehim VIhar,
Naw Oalhi • 110049.

•V

Computor Education
414S. SHfti iiULTAN SALAHU0D1N OWAJSf : WOI tha Mifristar of HUMAN RESOURCE DEVELOPMENT 

ba^'Plaasod to f M a . '
(a) w h ^ a r  Ih t ^tovamtnanl Im c sat in motion tha piooaas of stratngtKaning eompoiar aducation In. tNa country;
(b) Jf «e. wlMrthar tha con^rahanaiva noita on ih#

. atati^ :a d ^ 4itor a^ucatioii 4n iha oaimtry ^ a >  
:^ ;in d l«/ a 6 a fd  Of

’ la tha coiii|iutar:̂ adueallon in

TH £  O EIH iTY  M INISTER IN  T H E  MtTHSTRV . 01  ̂
HUMAN R M O U R P E  OevELOPIM ENT .<0£FAim ilEM t 

O F  ED UCATIO N  AND O C P A R TM E I^ O F  ^ T i J R i E )  
(KUMARI SELJA) : (a) to (c). Tita  Ail India Coim «ii l6r 
Tachnieat Educatloo (A tC TE) haa bonatK^atf an Ad tndja 
Board of Coihpdiar Scianea EfH|inaafing/Tachneifij(^ 4tnfil. 
ApplieaMona and haa praparad k c p r n f m b ii^ ^  
on tha atatufli of compuiar aducitlon in tha 
suggaations mada In thia nota Inciuding )ncraaliW(| Oi* 
Intaica capacity of tiM axisting courtas. ahcounitlhj^ 
opanlng of naw inatltutiona/dapartmants, aiteouragbigs 
industry io manufactura hardwara for infrastructur*t 
naads of axpanding computar aducation programmaa 
and ansuring malntananca of propar atandarda of 
computar aducation ate. ara llkaly to go a long way in 
improving tha computar aducation in tha co'urit^.

Raaarvation Norma in Supar Baiar
4146. SHRIMATI BHAVNA CHIKHLIA : Will tha 

Mlnlstarof CIVIL SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION ba plaasad to stata :

(a) whathar tha norms racommandad by Mandal 
Commission for raaarvation to bacicward and mioOfMy 
communitiaa and most bacicward communMas ara baing 
foilowad in tha Supar Bazar salactlons/appointmants; ,

(b) If so, tha datails tharaof; and

(c) If not, tha raaaona tharafor and atapa Mlwn by 
tha Govarnmaht for implamantation of tha aaid norma , in 
tha Supar Bazar?

THE MiNiSTER OF CIVIL SUPPLIES. CONSUM ER 
AFFAIRS AND PUBLIC DiSTRtBUTION (SHRi BUTA* 
SINGH) : (a) No, Sir.

(b) Doas not arisa. '

<c) Supar Bazar, tha Cooparaflva Storaa Limitad , is 
ragistarad undw tha Daihi Cooparativa SociiMiaa A ^  
and has Its own ailas and rigulationa. Ha pay W  DA 
structuras ara also diifarant ftom Govammant.

4147. DR. K.V.R. CHOWDAR\r i MihiiiMrof ENVIRONMENT AMD FORESTS M  p i a a ^  to
(a) fha amount Mfinaittad for tha progiMtma dudng :4S08-dd,Statanw^W;'and
0>) tHa acHifwMBaio. ŵ d̂â ib■liŵ '̂ li~ 

'8ti(ta<^itia7\ \ '•"■■■ ■
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Statamant-I giving th» yor-wit*, 8tat*-wlsa alloeation 
and utilisation of fund* for tlw yaar 1892-93, 1993-94 
and 1994-95 la anciosad.

(b) Tha S ta ta ^ a , yaar^isa achiavamanta undar 
tlia programtna in titia regard ara givan in tiia 
Statamant-N aneloaad.

STATEMENT-1

Statmiiaa Attocatlon »nd UtlHsttion of Funds h r  Afton»latlon/Tr9» Planting AetMth$ Undmr th» 20-Polnt
Prognmm* During 1992-93 to 1994-9S

(Ra. in iakha)

s. StAtaAJTa 1992-93 1993-94 1984-95
No. Allocation Utllisatton Ailbcatton Utillsatton Aliocatton Utillaation

1 2 3 4 5 6 7 8

1 Andhra Pradaah 2510.52 3671.15 3324.70 1966.49 2578.47 NR
2. Arunaclial Pradaaii 434.55 429.23 511.00 1083.53 1324.00 NR
3. Assam 1520.00 703.13 1217.00 267.68 NR
4. Bihar 2112.46 1864.70 3381.46 1533.87 4715.60 NR
5. Goa 156.95 128.23 150.80 148.64 154.66 NR
6. Qujarat 6713.93 6663.94 6684.04 7367.54 6881.12 NR
7 Haryana 4576.57 3940.35 3777.40 4112.20 3668.10 NR
8. Himachal Pradaah 4746.00 4536.73 6063.13 4428.36 NR NR
9. Jammu and Kashmir 1795 95 931.55 1108.02 NR NR.

10. Karnataka 6157.87 5844.53 7548.06 8316.61 11513.51 NR
1.1. Kerala 1215.00 1261.15 695.05 300.00 • 330.00 0 NR
12. Madhya Pradesh 5512.96 5884.01 7350.68 5266.36 5800.88 NR
13. Maharashtra 7624.11 6321.10 8936.45 8044.30 8525.86 NR
14. Manipur 573.65 308.55 234.49 0 402.98 542.61 NR
15. Meghalaya 1164.07 1196.93 1084.20 NR NR
16. Mizoram 870.00 980.00 906.09 936.14 927.44 NR
17. Nagaland 155.38 69.45 150.11 624.46 744.00 NR
l6. Orissa 4208.00 3842.85 4069.50 1015.29 , 978.35 NR
18. Punjab 1159.50 1903.22 1672.70 1015.22 ' 908.35 NR
20 Rajaathan 9583.00 9390.41 12550.44 10883.37 14339.17 NR
21. Sikkim 383^87 436.60 364.82 NR ; n r

22 Tamil Nadu 4640.70 5111.08 5199.39 9849.80 8868.00 NR
i3. Tripura 1156.04 978.15 1163.63 780.12 861.67 NR
24. Uttar Pradesh 6790.16 9174.84 9043.33 ftl 00.42 12983.49 NR
25 West Bengal 2880.00 3618.21 2096.30 0 4250.74 3067.27 NR
26. A and N iaianda 116.25- 112.97 114.85 127.60 127.50 NR
27 Chandigarh 30.00 38.00 170.00 50.00 '  45.00 NR
26 0  and N HaveH 97.20 137.97 200.00 166.90 146.87 NR
28 Daman and Dki 13.00 ISiN) 13.00 14.77 22.50 NR
30 Delhi 2B1.00 1 8 3 ^ 187.00 218.03 193.00 NR*
31. Lakahadwaap 16.00 1«.00 18.80 NR NR
32 Pondlcbarry 91.33 106.81 131.00 69.50 92.00 NR

Total 79288.02 7881144 0 90177.14 • 8209024 91598.21

(P)
NR Nat ItaaahMdr ^ w l  I wW w9Mw W m
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piranslatlon]

Qaug* Convaralon

Mtion for th« ARS examinttion 1964 is alTMdy ovar, 
that* provisioiw wlH be mada app|lcabla to tha ARS 
Examinatton to ba hatd from 1995 omwarda.

(c) Ooas not arisa.
4148. 8HRI PANKAJ CHOWDHARY : Will tha

Mlnlstar of RAILWAYS ba plaasad to stata ;
/

(a) whathar tha raport of tha aurvay work baing 
conductad to lay broadgauga llna from Gorakhpur and 
Nautanwa, Sonauli<Bharhawa railway routas was to be 
submitted by the North-Eastern Railway in September 
last year;

(b) If so, whether this report has not been received 
by the Railway Board.

(c) if so, whether the Qovemment propose to take 
any ateps for ensuring immediate submission of this 
report;

(d) it so, the details thereof; and

(c) If not, the reaaona therefor?

THE MINISTER OF RAILWAYS (SHRi C.K. JAFFER 
SIHARIEF) ; (a) and (b). Survey Report for gauge 
conversion from Gorakhpur to Nautanwa and extenston 
of new BG line from Nautanwa to Sonauli was received 
In Feb.95. Regarding Sonauli-Bharhawa survey the 
sectton falls In the teritory of Nepal and tha survey, in 
a foreign country cannot be taken up without their 
request.

(c) to (e) Do not arise.

Reeervation of Backward Caatee

4149 SHRi SANTOSH KUMAR GANGWAR : Will 
the Minister of AGRICULTURE be pleased to state:

(a) whether Government have Implemented the 
recommendatksns of Mandat Commisston for recruitment 
of Scientists in Indian Council of Agricultural Reasearch;

(b) if so, the detiais thereof; and

(c) If not, the reason tharedr?

THE MINISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTiONAL ENERGY SOURCES AND 
MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) * (a) Yes,
Sir.

(b) Provlstons have been made for 27% reservattons 
to candidates of other backward classes in terms of the 
recommendations of the Mandal Commission for 
recruitment of Scientists in the grade of Rs 2200-4000 
in I C.A.R. in Agricultural Research Service Examination.
1994. Council has also decided to Implement the 
Government of India'a kistructions regarding relaxation 
in maximum age limit prescribed for direct recruKment 
by three years to other backward classes for the 
recruitment of Scientists in ICAR., Since recruitment

[English]

Green Revolution

4150. DR. ASIM BALA : Will the Minister of 
AGRICULTURE be pleased to state :

(a) whether the Green Revolution In the flekj of 
agriculture has reached its maximum;

(b) If so, the details thereof;

(c) whether the agricuiture la being neglected in 
this changed situatton; and

(d) if not, the achievements made in the agricultural 
technoksgy of the country which help in the productton?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) and (b). 
Production and productivity of Wheat and Rice, which 
brought Green Revolution, are still showing an 
increasing trend.

(c) Priority is still being continued for the 
devek>pment of agriculture.

(d) Evolution of location specific high yielding 
varieties of crops and development of production 
technotogies Including plant protection methods are 
helping in increasing the crop productivity and 
production In different parts of the country.

Railway Pre|ecte

4151. SHRi P. KUMARASAMY : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether the Government of TamU Nadu has sent 
proposals during 1993-94 and 1994-95 fOr constructton 
of new railway stationa and also regarding new rail 
routes/extension of existing rail routea;

(b) If so, the details thereof; '

(c) the details of the proposala, out of them 
sanctioned by the Union Government; and

(d) the preaent atatua of each of the remaining 
proposals and the ateps being taken for eaily clearance 
thereof?

THE MINISTER OF RAILWAYS (SHRI C.K JAFFER 
SHARIEF) : (a) and (b). Proposala have been received 
from. Government of Tamil Nadu for taking up the 
following projecta :

(I) New line from Mettupalayam to 
Chamarajanagar via Sathyamangaiam.

(li) Construction of a new Hne from Paramakudi 
to Tuticorin via Mudukuiathur, KadaladI And 
Sayalkudi.



2 «S IMnMifl A m w rs VMSAKHA 12, 19t7 <«■*») Wrlttmt Anmmn 266

(c ) and (d ). Updating *of tha survay from 
Mattupalayam to Chamarajanagar via Sathyamangalam 
and Coifflbatora haa baan takan up, Furthar 
consldaratidon of tha project will ba- possibla once the 
survey report becomea available.

The coat of the proposed Paramakudi-TlJticorin (128 
Kms) new railway line would be Rs. 150 crores. This 
project cannot be taken up at present because of 
constraint of resources.

Vblunftiry Organiaationa

4152. SHRI PHOOL CHANO VERMA ; Will the 
Minister of HUMAN RESO URCE DEVELOPM ENT be 
pleased to state :

(a) whether any financial and other irregularities 
have been detected in the functioning of voluntary 
welfare organisations for women and chlklren during 
the last one year; and

(b) if so, the details thereof and the action taken by 
the Government thereon?

TH E MINISTER OF STATE IN TH E  MINISTRY OF 
HUMAN RESO URCE DEVELOPM ENT (DEPARTMENT 
OF WOMEN AND CHILD DEVELOPMENT) (SHRIMATI 
BASAVA RAJESWARI) : (a) and (b). Yes. Sir. A total of 
five cases of Irregularities in the functioning of voluntary 
organlsattons assisted by the Department of Women 
and Chiki Development have been detected during the 
last one year. The following Is a list of these InstKutions 
and action taken thereon.:

1. Rajendra Shiksha Avam Samaj Kalyan 
Sansthan, Sitamarhi, BIHAR ; Grants 
Stopped.

2. All Manipur Women Development Council, 
Imphal, MANIPUR : Grants Stopped.

3. Samaj Sewa Sangh, Delhi : Grants Stopped.

4. Tripura Adlmjatl Sevak Sangh, Agartaia, 
TRIPURA : Grants Stopped.

5. Lucknow Educational Welfare Society, 
Lucknow, UTTAR PRADESH : Grants Stopped 
and Black-llated.

Commodtty Exchange

4153. SHRI M.G. REDDY : Will the Minister of CIVIL 
S U P P L IE S , C O N S U M E R  A FFAIR S AND PUBLIC  
DiSTRIBUTtON be pleased to state :

(a) whether the trading In commodity futures is 
banned at preaent;

(b).lf 80, the conskieration which weighed with the 
Qovemment In permitting the ITC Agro to set up the 
country's first commodity futures, exchange In Bombay;

(0) tha functions of thla Exchange and the control 
exercised by Qovemment over it;

(d) whether the Government have received the 
Kabra Commission Report:

(e) if so, the salient recommendations thereof; and

(f) the reactk>n of the Government thereto?

THE MINISTER O F CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
SINGH ) : (a) At preaent, trading in commodity futures 
Is not banned. Such trading ia being aitowed In the 
country in reapect of commodities like castorseed, 
pepper, turmeric, gur, heasian and potatoes.

(b) and (c). The Government have not permitted the 
ITC Agro to set up a Commodity Futures Exchange in 
Bombay.

(d) to (f). The Kabra Committee which was appointed 
by the Ministry of Civil Supplies, Consumer Affairs and 
Public Distribution in June, 1993 to review the 
operatmns of the fOnward markets and to assess the 
role of the Forward Markets Commlsston, has since 
submitted its report to the Government. The Government 
has not taken any decision on the recommendations of 
the Report as it Involves ‘ consultations with various 
Government Departments/Organiaattons.

GIrla’ Education

4154. SHRIMATI VASUNDHARA RAJE : Will the 
Minister of HUMAN RESOURCE DEVELOPM ENT be 
pleased to state :

(a) the present position with regard to girls' 
educatton in different States;

(b) whether Government itave any proposal for 
boosting girls’ education;

(c) if so, the State-wise targets and schemes drawn 
therefor;

(d) the specific steps proposed to be taken with 
regard to Rajasthan and Madhya Pradesh; and*

. (e) the details thereof?

THE D EPU TY MINISTER IN TH E  MINISTRY 0*F 
HUMAN RESOURCE D E V E LO P M E I^ (D E M R TM E N T 
OF EDUCATION AND DEPARTM ENT O F CULTUR E) 
(KUMARI SELJA) : (a) In 1993-94, girls account for 
42.9% of enrolment In Primary, 39;3% in Middle. 34.3% 
In Secondary/Hr. Secondary and 33.5%  In Higher 
Education.

(b) and (c). The efforta being made to boost 
education for girla have been apeHed out In the Chapter 
“Educatton for Wbmen'a Equality* of the Annual Repon 
of the Department for the year 1994*95.

(d) and (e). In addltton to other progtammea, apeeial 
programmes like Shiksha Karmi and Lok Jumblah a i« 
Implemented in Rajaathan; and Otairict Primary 
Education Programme In Madhya Pradeah. These 
progmmmes give priority to pitauuy educatkm of girls.
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4155. SHRi SUSHIL CHANDRA VERMA ; Will th« 
Mlnlft»r of JiQRICULTURE b« pisassd to state ;

(a) the extant of assessed loss of crops In different 
affected districts of Madhya Pradesh due to rains and 
•hailstorms during February 15 to April 15, 1995;

(b) the estimated number of farmers affected thereby 
In these districts; and

(c) the amount of compensation proposed to be 
given to those farmers under Crop Insurance Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRi ARVINO NETAM) : (a) Acconling 
to Information received from the Government of Madhya 
Pradesh, based on preHminary assessment, a cropped 
area of 1.19 laith was affected in 30 districts due to 
rains and hailstorms during February 15 • April, 15,
1995.

(b) and (c) It Is for the Government of Madhya 
Pradesh to consider the claim fHed by affected farmers 
for compensation under the Crop Insurance Scheme 
after the assessment of the extent of damage in various 
districts Is completed.

Inatallation nf STD Beetfis

4156. SHRI LOKANATH CHOUDHURY . Will the 
Mmister of RAILWAYS be pleased to state .

(a) whether as per declared policy, the allotment of 
apace for instalialnp of STO/iSD/PCO/FA)( booths at 
Railway stations Is exclusively reserved for handicapped 
persons oijj)';

(b) If so, what are the guidelines in this regard; and
(c) the details' of stations (with names) where this 

facility has been provided in each Zonal Railways?
THE MINISTER OF RAILWAYS (SHRI C K JAFFER 

SHARIEF) : (a) and (b). As per the extant Instructions, 
space for installation of STD/ISD/PCO booths at the 
railway stations Is given to physically handicapped 
persons having handicap of 40% and above. Amongst 
handicapped persons, preference is given to educated 
persons and those belonging to SC/ST and weaiter 
sections.

(c) Information is being collected and will be laid 
on the Table of Sabha.

[Translation]

Admieelon of Scheduled Caste and Backward 
Claes Studente

4157. SHRI TEJ NARAYAN SINGH :
SHRi RAMESHWAR PATIDAR :
SHRIMATi SHEELA GAUTAM 
SHRI RAJESH KUMAR :

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state :

(a) whether some States and Union Territories have

reserved fifty per cent seata for the admiaeion of the 
students belonging to the baolMrard, downtrodden and 
Scheduled Caste communities In prfvata and 
Government aided secondary schools;

(b) If so, the details to thereof;

(c) whether the Union Govenrment propose to asi(
some more States and Union Territories to provide such 
reservation facility; and '

(d) If so, the details thereof?

THE -DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) to (d). Admission PoUcy and 
procedure in schools is a matter decided solely by the 
State/UT Governments within the scope of the powers 
enjoyed by them under the Constitution. States/UTs have 
their own administrative nonna/code for admiaeion In 
educational Institutions. It is, therefore, not feaaible for 
the Central Government to evohre a uniform set of 
admission policy and procedure for various stages of 
school education.

[English]

Enhancement of Foodgrabia

4158. SHRI BOLLA BULLI RAMAIAH ■
SHRI RAM NAIK ;
SHRI RAJENDRA AGNIHOTRI :
SHRI SANDIPAN BHAGWAN THORAT ■ 
SHRI MULLAPPALLY RAMCHANDRAN ■

Will the Minister of FOOD be pleased to state
(a) whether the Government are aware of the 

paucity of wheat and rice in various States;

(b) whether the paucity is due to large scale export 
of food grains by the Food Corporatton of India (FCI),

(c) whether export of fOodgrains affects its prices [n 
the market,

(d) If so, the extent thereof;

(e) whether the > Government have considered the 
requests of the State Governments to provide more 
foodgrains for Public Distribution System/Revamped 
Public Distribution System;

(f) whether any final decision as to how much 
increase will be provided has been talten;

(g) the Items demanded and supplied to each State 
during 1994-95;

(h) how much will be met by the Union Government 
during 1995*96;

(I) whether complaints have been received 
regarding sub<standard quality; and

U) the stepe taicen againat the guilty and to enhance 
the allotment during 1995-96?
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TH E  MINJSTER O F FOOD (SHR( A JIT  SINQH) :
(a) T h «  stock position of Ibodgrains in th« Cantral Pool 
M  on 1«t April, 1995 w u  m  under, as compared to ths 
minbnum stoci(s rsquirsd to be maintained by public 
aBenoiss under buffer stocking policy ;

(In iakh tonnes)

Rice Wheat Total

Stock i^sitton in 
Central Pool (P) 180.82 87.21 268.03

Minimum requirement 
under buffer stocking 
policy (P) lOS.OO 37.00 145.00

(P) - Provisional

IHowever, tiie movement of sponsored foodgrains 
In 1994-95 remained low as compared to 1993-94 on 
account of less demsnd in the consuming States 
because of easy availability of foodgrains in the open 
market. Since January, 1995 the demand for wheat 
picked up in Southern States on account of open sale 
of wheat by FC I and efforts are on to meet the 
requirements. The labour agitation In FCI depots and 
the difficult law and order situation causing frequent 
hinderance in road movement from Guwahati, also 
resulted in low movement of foodgrains to North Eastern 
State. Nevertheless the PDS requirements have been 
met with although a Satisfactory build up of stock level 
has not taken place in that region. In c u e  of Jammu 
and Kashmir, although the PDS requirement are being 
met road movement to Kashmir valley remained tow on 
account of stoppage of road link and less availability of 
trucks due to difficult law and order situation.

(b) No, Sir.

(e) No, Sir.

(d) Question does not arise.

(e) to (h). Due from comfortable stock positton ot 
foodgrains in the Central Pool, there has been no difwutty 
for the Central Government to maintain normal level of 
aitocations of rice and wheat to States/Union Territories 
for Public Distribution System (including RPDS) as well 
as in meeting their demands for additional attocattons 
on account of Natural Calamities, festival specisi 
circumstances as well as for buffer stocking. The 
allocations of foodgrains are made on month to month 
basis, based on the relative demands of StatesAJnion 
Territories, seasonal ava’iiability, trend of offtake and 
other relevent factors. A Statement showing the demsnd, 
aitocation and offtake of rice and wheat in respect of 
each State/Unton Territory during 1994-95 is enctosed

(I) and (j). Only one complaint has been received 
in the recent past regarding quality of foodgrains in fair 
price shops in Deihi.

The Government of N C T Deihi was requested to 
issue instructtons to the Staff of Food and Civil Supplies 
Department, Delhi to thoroughly check the quality ot 
foodgrains at the time of taking delivery from Food 
Corporation of India depots/godowns. They were also 
toki to ensure that sealed type samples are obtained 
from Food Corporation of India and displayed at the fair 
price shops. Food Corporation of India fiave also been 
instructed to ensure that only good quality of wheat and 
rice are delivered by them to the Delhi State Civil 
Supplies Corporation.

STATEM ENT

the DBmand (D) Allotmont (A) and Offtaka (O ) for Rice ABD wheat lor Public Distribution System for the year
1994-95 (Pmvtolonal) (April 1994 to March 1995)

(in iakh tonnes)

S.No. State/UT
D

Rice
A O D

Wheat
A 0

1 2 3 4 5 6 7 8

1. Andhra Pradesh 22.30 22.30 21.68 1.80 1.80 1 10^
2. Arunachal Pradesh 0.91 0.91 0.75 0.24 0.15 0.14'

3, Assam 4.71 4.66 3.11 3.94 3.10 2.7*7
4. Bihar 3.72 3.72 0.40 7.14 7.14 2 22
5. Goa 0.67 0.63 0.39 0.48 0.40 0.17

6. Qujarat 4.14 4.14 1.88 6.42 6.42 3.79

7. Haiyana 0,36 0.36 0.06 1.75 1.52 0 31

8. Himachal Pradesh 1.44 1.08 0.39 1.80 1.36 1.18

9. Jammu and Kashmir 5.20 5.20 1.54 3.50 3.50 1.10

10. Karnataka 13.07 13.07 6.49 6.00 3.60 2.69

11. Kerata 22.94 18.00 11.18 6.75 4.45 3.87
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1 2 3 4 5 6 7 8

12. Madhya Pradesh 5.60 5.60 1.62 5.88 S.61 1.43
13. Maharashtra 8.58 8.58 2.85 12.00 9.60 4.64
14. Manipur 1.20 1.20 0.31 0.32 0.32 0.13
15. Meghalaya 2.40 1.36 1.13 0.45 0.25 0.24
16. Mizoram 1.22 1.00 0.80 ‘ 0.25 0.20 0.17
17. Nagaland 0.89 0.84 0.76 0.72 0.70 0.59
18. Orissa 5.44 5.44 1.93 4.75 4.15 1.82
19. Punjab 0‘.17 0.17 0.01 2.10 2.10 0.02
20. Rajasthan 0.46 0.46 0.15 14.44 14.44 5.28
21. Sikkim 0.56 0.56 0.34 0.10 0.10 0.08
22. Tamil Nadu 12.00 12.00 12.24 3.60 3.60 1.55
23. Tripura 1.94 1.94 1.26 0.36 '0.22 0.08
24. Uttar Pradesh 5.50 5.50 1.97 11.86 11.86 2.03
25. West Bengal 9.32 9.32 4.34 10.05 10.35 7.52
26. A and N islands 0.31 0.31 0.00 0.08 0.08 0.00
27. Chandigarh 0.04 0.04 0.04 0.25 0.22 0.01
28. D and N Haveii 0 06 0.06 0.00 0.02 0.02 0 00
29. Daman and Diu 0.06 0.06 0.02 0.03 0.02 0.00
30. Delhi 2.40 2.40 0.54 9.36 9.36 2.05
31 Lakshadweep 0.06 0.06 0.07 0.01 0.01 0.00
32. Pondicherry 0.24 0.24 0.03 0.09 0.09 0.00

Total 137.92 131.22 78.48 116.54 106.73 46.98

EliglbllNy Raquiraimnte for Ltcturara

4159. SHRI n. SURENDER REDDY . Will tha 
Ministar of HUMAN RESOURCE DEVELOPMENT b« 
pleased to stata ;

(a) whether the Teachers, Organisation have been 
agitating against the eligibility tests;

(b) If so, the view points of the Teachers’ 
Organisation in this regard;

(c) whether some time back the Delhi University 
authorities had forwarded to the UGC the list of 
relaxations sought by the Executive Council and the 
Academic Council of Delhi University In this regard;

(d) if so, the details thereof;

(e) whether the UQC has recently relaxed the 
aforesaid eliglbility requirements for the University and 
college lecturers; and

(f) if so, the details thereof?

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARISELJA): (a)to (f). According to the information 
furnished by the UGC, requests had been made to the 
Commission recently regarding grant of exemption from 
NET (or a number of categories of persons woricing as 
Lecturers on permanent/temporary/ad*hoc basis in the

Delhi University; for persons holding M.Phii/Ph.D. degree, 
and for posts in subjects for which no NET is conducted 
by the UGC/CSIR and for lowering of minimum 
percentage of mari(s at tha Masters’ level from 55% to 
50% for appearing in the NET.

The UGC In its meeting dated 14.2.1995 considered 
the above mentioned demands regarding NET in the 
light of the Supreme Court decision dated e.9.1994 
upholding the UQC Regulation on NET and took the 
following decisions :

(i) Relaxation for M.Phil/Ph.D. degree holders 
who acquired M.Phli by 31.12.1992 or 
submitted Ph.D. thesis by 31.12.1993, has 
already been granted. The UGC did not 
consMer further extension desirable;

(II) Exemption In the case of permanent 
Lecturers appointed prior to the reviston of 
pay scales has already been granted in 
February, 1994. Exemption may also be 
granted to persons working against 
permanent pests from a date prior to 19 
September, 1991, i.e., the date of 
enforcement of UQC Reguiatton on NET;

(ill) Temporary Lecturera -«ppolnted prk»r to the 
enforcement of the UQC Regulation on NET 
may be exempted from the NET, provMed 
that their appointment was made on the
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r«eo m m «n«l«tl6n  of • 
8«t«etlon CommKtM;

duly constituted

(iv) Emmptlen in th* o m «  of ad-hoe appointees 
was. not eonaidarad dasirabla by tha UGC;

(V )  For posts in subjacts for which UGC/CSIR 
may not ba holding NET, prior approvai of 
tha Commiasion may be obtained in 
Individual cases;

(V i) As regards reduction of qualifying percentage 
of marka at the Masters' level from 55% to 
50%, the UGC decided that exemption could 
be given only for: (a) persons who had 
cleared the UGC/CSIR eiigibiiity prior to the 
enforcement of U G C  regulation on NET, 
during a period of time when the minimum 
qualifying marica were 50%  (b) SC /S T 
candidates wKh the prior approval of the 
Commission, in case sufficient number of SC/ 
S T  candidatea with 55% marl(e ware not 
available for reaerved seats; and (c) persons 
regularly appointed through duly constituted 
Selection Committee and worlcing as 
Lecturere from a date prior to the enfbrcement 
of UGC Regulatton on NET. The Commission
did not favour relaxation of the minimum
percentage for all Ph.D./M.Phil degree 
hoidera who acquired such degrees up to 
12.5.1993, as proposed by the Delhi 
University.

12.00 hre.

[TransfationJ

PROF. RITA VERMA (Dhanbad) : Mr Speaker, Sir, 
Often deep concern is expressed to this effect that 
women's participatkin in politics is deereaaing day by 
day. it is also said that the number of women Member
In Lok Sabha and Rajya Sabha Is lessening day by
day. To-day we aee that every noble women and as well 
as her family Is afrakl of entering in political arena to 
aee the speedy criminaiisation of polities. Through you,
I wouM like to apprlae the House of the treatment meted 
out to a woman who muaters enough courage to join 
politlca. Shrimatl Chandramukhi Devi was our party 
oondldate from Khagarla in the recent Assembly 
elections in Bihar. She. (Inttnuptlons)..* defeated a 
candMata named...

^ngHah]

MR SPEAKER ; Name will not go on record. 

[Tiwulathn]
PROF. RITA VERMA : Prtor to elections he had 

warned of eerioua consequences and reprisal if she 
contested elections. He not only repeated hie

* Mot Raoordad.

threatening after the eieetion results were out but also 
reaolved to take reprisal. One day, as the car carrying 
the chfldren for school left the premises of the women's 
house, the brother of the defeated candklate repeatedly 
hit at the car with his Jeep thinking that Chandramukhi 
Devi was boarding Inskle and left K ramshackled. There 
were aome women of the family other than 
Chandramukhi Devi inshJe the car. The women and the 
children were dragged out of the car and beaten and 
when the other membera of the family came to their 
rescue, they, too, were not spared. The assaulters asked 
repeatedly as to who among them was Chandramukhi 
Devi. The poHce statton lay 4*5 kms. away from the 
place of incident but not>ody came to their reacue. The 
police refused to k>dge on F.I.R. even after 12 hours of 
incident. F.I.R. was written only after the national 
highway was Jammed for eight hours and the DSP and 
the SP visited the area and gave assurance that the 
attackers will be apprehended within 24 hours. Three 
days have passed since and nobody has been arrested 
and the officers are busy In brushing the ease under 
the carpet. This whole criminal Manoeuvring Is aimed ̂  
at ahieMing a criminal who is the son of a Memt>er of’ 
Parliament.

SHRi RAM VILAS PASWAN (Rosera) : Kindly 
mention the party be betongs to.

PROF. RITA VERMA : Mr. Speaker, Sir, I will name 
the party If you permit.' I demand that he should be 
arrested without delay and awarded a severe 
punishment so that the women are not given to 
understand that it is the Government's deliberate 
intention to shieki the criminals and also that women 
are meant to be confined to the househoM and the 
kitchen, for upbringing the chiMren. i demand that such 
conspiracy shouM be thwarted and severest punishment 
awarded to those crime mongers.

SHRI SHARAD YADAV (Madhepura) : The demand 
of the hon. Member of arrest and severe punishment in 
this case is very rightful. It is necessary to clarify what 
Paswanji has demanded. But i would like to aay that 
there will be no remissness in it.

SHRI R A JV E E R  S IN G H  (Aonia) : What no 
remissness, four days have already paased aince.

SHRI RAM VILAS PASWAN ; I aay that tha issue 
ralaad by the hon. Member is quite serious. There 
shouM be no misunderstanding. Therefore, I wouU aay 
that when the name of...* waa menttoned, the people 
pointed their fingera towards us.

m ngtfhj

MR. SPEAKER : I removed it from the record. Now 
you have brought It on the record, it will go out of the 
record.___________________________________________  •

* Expunged as or«lsr«cl by the Chat. ~
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prranslatlon]

SHRI RAM VILAS RASWAN ; I would like to 8ay that 
ha waa not a Janata Dal candldata but a Cograaa 
condldata. Congress has been in the habK of doing
this.

SHRI LAL K. ADVANI (Gandhi Nagar); Mr. Speaker, 
Sir, at several earlier occasions, this House has 
expressed concern on the atrocities perpetrated on 
women or on the increasing crfminalisatlon of politics 
and the public life. I do not think that there is any patty 
politics involved in the Incident Ritaji has made a 
mention of hare today. PaswanjI and Sharad jl have 
rightly said that It is a serious matter, in this connection, 
the Central Government should collect pertinent 
Infomnatlon from the Government of Bihar and tell the 
House what action has been taken thereon. There has 
been an occasion earlier when the House has 
expressed its concern on such an incident, be It a 
technkially and strictly speaking case of a state, yet the 
Government has assured the House that It wiH collect 
the informatton and transmit It to the House. I have a 
similar request to make, two women Ministers are sitting 
here who are probably busy In some other 
conv»mi\on...(Interruptions)... they are yet to pay 
attention to it

[Engllstt]

MR. SPEAKER • TiVey are fully engrossed in their 
conversatbn.

[TranslatlonJ

SHRI LAL K. ADVANI ; They are probably 
exchanging some recipe.

[English]

MR SPEAKER ; There Is something related to 
ladies He wants you to hear.

[Translation]

SHRI LAL K. AOVANi : I said that very few Ministers 
are present here but the two women Ministers 
present...('/nfer/'upfMMis; I am sorry, that prominent part 
attracted my attention, I dM not pay attention to Kamal 
Nath jl.

[English]

MR SPEAKER : Kamal Nath ]i is a gentleman. 

[Translation]

SHRI LAL K. AOVANI : Partteuiarly when I stiouM 
have paid attentton. He is sporting the dress of our 
cotour. The Government shoukt collect full informatton 
in this reganl and convey to the House the action taken 
on It because it is a hsntous crime to threaten a woman 
candklate and attempt a murderous attack on her after

she emerges vietortoua. I condemn this act severely 

[Enga$hJ

MR. SPEAKER : it la really unfortunate that 
aomething of this kind happens and we have to take 
note of it. But unfottunateiy, we ahali also have to realise 
that there are for a where these matters can be properly 
raised and the remedies to such issues, problems, 
difficulties can be obtained. I am afraM that many times 
the matters which shouki be looked Into by the Judiciary 
have been coming to the Legislature and so, the 
Leglalature Is finding itself at a toaa to take some 
effective remedial actions. It would be better for the 
hon. Members to raiae these issues where they shouki 
be raised. Since Advaniji has saM aomething about it 
and some other ladies have also apoken about it. in 
this case I wouM expect the Government to collect the 
infromatton and give H to ua. I am aftakj that no effective 
remedy is found. The matter was raised by Mrs. Geeta 
Mukherjee more than once saying that we should 
discuss this matter on the floor of the House. I think we 
should discuss this matter on the floor of the House; 
maybe'in two ro three days’ time we may take up this 
matter as a short duration diacuaston. But I wouM expect 
the Members to be present in the House and ghren their 
consMered, vakied views on this point.

it shouki not go by default • the matter comes up 
for discussion and there are no Members to discuss 
that. It shouki not be like that.

SHRI E. AHAMED (Manjeri) ; May I take this 
opportunity to bring to the notice of the Houae as well 
as the Government a very serious matter which 
unfortunately the Central Government and the State 
Governments have not taken note of.

Sir, every month, thousands of people are being 
killed In the motor accidents in the country. And these 
motor accMents occur mainly because of the negligent 
and rash driving anckthe Central Government and the 
State Governments are taking a very lukewarm and 
lethargic attitude to prevent these accidents.

Sir, It Is estimated that more than 60,000 men, 
women and children are being killed every year due to 
these motor accidents In'the country and also more 
than three lakhs of‘persons are getting injured every 
year due to theee motor accidents, some of them 
grievously. In terms of economic toss to the country, it 
is estimated that the country is losing more than Rs. 
22,500 crore per annum only because of this rash and 
negligent driving in the country.

Sir, the mishap could be prevented to a larger extent 
if the rules are followed by the driver. The fatality 'rate 
is 20 per cent higher than that of the developed 
countries. The careleas driving, having unsafe vehleles
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e o u p M  KVtth bad roads, mixad traffic and haff-haarted 
•nforcamant of tha rulas by tha a uthorHiaa ara tha 
main raaaena for ttiasa accMants.

18.1S hta.
(Mr. Oaputy.Spaakar in tht chali)

Sir, in my Stata alao, avary day, avarybody wiil haar 
tha'nawa of motor aecidants; thara wiil ba no day in 
Karala whara not lass tiian a dozan psopia are eithar 
Idlled or injurad in thasa motor accidants. This is tha 
stata of affairs in many of our Statas, but unfortunately 
tha Stata Qovarmants or tha Central Government tai(a 
no steps to preve,nt this mishap. Thia is a great loss to 
the country. Many of tha famiiiaa are orphaned In this 
country and offenders involved in the offences on the 
road must be punished without fear or favour.

The issue of driving licence in this country is much 
easier than purchasing a platform ticket for a visit to the 
railway platform. So, there ahouid ba strict adherence 
so far as rules and regulations are con'camed, and the 
motor vehicle rules ara to ba amended. It is the duty of 
the Central Qovemment to call the concerned Ministers 
of the State Governments or the rapresentatives and 
discuss the matter to formulate a policy that will control 
the rash and negligent driving and thua to prevent these 
accidents.

Sir, it is nightmarish for a person to travel on the 
Indian roads. Si2,i wish that the Government of India 
and the Minister In-Charge of It will take some effective 
steps immediately In this regard.

[Translation]

PROF. RASA SINGH RAWAT (Ajmer) ; Mr. Deputy 
Speaker, Sir, through you, I wouM like to draw the 
attentton of the IHouae towards a sertous matter. The 
topographic situatk>n*of Rajasthan ia very odd and it 
has had leas rainfall for the past many yeara. Aa the 
Summer approaches, the drinking water criais is 
deepening there. Th e  Stata Government ia fully 
exploiting its limited resources in installing new 
handpumps, repairing the existing hand pumpa that ara 
out of order and making water available to the people 
wheravar It ia poaaibia. Through you, I would like to 
urge upon the Central Government to provkle special 
aaaistanca to tha Stata Government during the ensuing 
scorching Summer in Ra|asthan so as to make it able 
to copa up wNh tha sttuatton of dry hand pumps, ponds 
etc. where people have to fetch water from placea miiea 
away, where thara ia the drinking water criala for their 
oattla.

8HR1 OAU DAYAL JO SH i (Kota) : Mr. Deputy 
Speaker, Sir. lha limited rasoureea available with the 
Govemmant Impede tha procaaa of defusing the sNuatton 
of drinking neplar criaia. therafora, whHa aupportmg what

ha said, I demand that tha Central Government ^ o u ld  
provMe special aaalatanca to the State Government

iEnglitli]
MR. D EP U TY SPEAKER ; I will foltow the rules. 

[Ttmnaimtion]

SHRI RABi RAY (Kandrapada) : Mr. Deputy 
Speaker, Sir, I would Hke to draw the attentton of your 
goodaelf and that of this House to a very important 
iaaue. Prior to raising the main issue. I would like to say 
something on a matter for which I had sought the 
permisston of the hon. Speaker and that is that while as 
the Budget Session of Parliament is on, our hon. 
Finance Minister Manmohan Singh ji announces a policy 
statement there in America.

[English]

T h e  Finance Minister. Mr. Manmohan Singh said 
hare that action wouki ba taken shortly to deregulate 
the insurance Industry and Isgisiatton would be made 
to that effect.”

[Translation]

Because our Budget Session is on. Ours is a 
sovereign Parliament and the hon. Finance Minister 
shouM be aware that when the Budget Session of the 
Parliament is on, ha shouM not make a statement on 
deregulating our insurance industry there in the U.S. 
capital. This is an affront to the Parliament The 
democratic values we foltow In Lok Sabha that when 
the Parliament is in Session.

[English]

*He has no business to go out of the country and 
declare an announced policy declston that Government 
of India is going to deregulate insurance induaffry.”

MR. D EP U TY -S P EA K ER  : You have spoken on 
‘Reported policy statement regarding deregulating tha 
Insurance industry announced by the Finance Minister 
outside the Parliament'. So far as the other point is 
concerned, there is a blank against your name. Ybu 
have spoken on one subject.

SHRI NIRMAL KANTI C H A TTE R JE E  (Dum dum )'. 
On this Important point about privatisation of the 
insurance industry. I have to say that it is an bnpoaatble 
aituation that the Finance Miniater ia landing us in 
becauae Malhotra CommHtee report waa once discussed 
in tha Conaultatlva Commlttae. This waa never diaeussed 
in Parliament.

MR. DEPUTY-SPEAKER : it is true that Shrl Rabi 
Rayji haa raiaad the matter property. But It cannot be a 
general subject. If many people want to parttoipate. it
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bscomss very difficult. Th «r« ai« many other sub)«ets 
also. Thar* are also other persona to apeak.

SHRI NIRMAL KANTI CHATTERJEE : In that case, 
this demand will go by default.

MR. OEPUTY-SPEAKER : Thoae who have given 
the notice have a right to spealt.

SHRI NIRMAL KANTI CHATTERJEE : I can raise 
this matter tomorrow but since the matter Is raised now, 
allow me to speak for a minute.

MR. DEPUTY'SPEAKER : This amounts to deviation 
from the regular procedure. There are also others to 
speak on this matter.

(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE : Just five weeks 
ago. one subject was raised and so many speakers 
joined in the discusion. That subject was about the 
atrocities on women.

MR. OEPUTY-SPEAKER :That was permitted under 
extraordinary circumstances.

(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE . Therefore, 
please permit me to say that even m the Budget Speech 
he has hinted that without discussmg It in the Parliament, 
he IS going to set up a regulatory mechanism which is 
part of the Malhotra Committee recommendattons, which 
is part of the deregulation scheme. Now, as the hon. 
Member has very correctly drawn the attention of the 
House, he is promising the World Bank and the 
International financiers that we are going to deregularlse 
it, that too without the sanction of the Parliament. This 
Is happening again and again. .Without any sanctton, 
without any discussion in Parliament, such statements 
are being made and such actiona are being taken. 
Therefore, I join him in demanding that the Finance 
Minister ehoukl be called in to explain his positton and 
apologise before the House for the affront that is 
involved in this Issue.

SHRI SRIKANTA JENA (Cuttack) : Sir, I am on a 
point of order. (Interruptions)

MR. DEPUTY-SPEAKER ■ Shri Srikanta Jena, It will 
become a general discussion. I will tell you one thing. 
Please excuse me

(Interruptions)

SHRI SRIKANTA JENA This is not a general 
discussion.

MR DEPUTY-SPEAKER My request is that there 
are other Members to speak

(Interruptions)

SHRI SRIKANTA JENA . This concerns Parliament. 
We have to discuss ^....(Interruptions)

SHRI RABI RAY : Mr. Oeputy-Speafcer, Sir, it cannot 
be postponed. It is a very urgent Issue. I am not raising 
a n tin g  e[»e...(lnterruptlons)

MR. DEPUTY-SPEAKER : So far as Zero Hour Is 
concerned, there la no point of otfi»t....(lnt»m^>tlons)

SHRI RABI RAY ; How can be go all over Europe 
and America and make auch a atatement?

SHRI SRIKANTA JENA : Sir, this ia a quHstton of 
propriety....f/nferrupffons;

MR. DEPUTY-SPEAKER ; Shri Rabi Ray jl, if you 
feel he is violating the Constitutionai provlatona, there 
is a specific provlston. You shouM take reeourae to that 
specific proviston and haul up the Minister.

(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE : We can do 
that. But now we can discuss IK...(lnterruptk}na)

SHRI SRIKANTA JENA : Sir, when the Houae is in 
Sesston, no Minister can make any statement outsMe 
the IHouse. The House shouM be taken into confMence 
firat. If at all the Finance Minister and the Union 
Government take a poaitlon about privatisation of 
Insurance sector, why has the Finance Minister not taken 
the Houae into confidence? This is a question of 
propriety.

You shouki give a ruling in this matter You shouM 
aak the Finance Minister to come to the House and 
apologise before the Houae.

MR. DEPUTY-SPEAKER : There is a specific 
provlston. Under the specific proviaton, you can haul up 
the Minister. Ybu can caH the Minister.

SHRI SRIKANTA JEN A  : This is concerning 
everybody, the entire House. How couM the Finance 
Minister go to Waahington when the Houae was in 
Sesston? If at all he went there, why did he not take the 
House into confMence about thia fIrat and he make 
such a atatement? ThIa la really very aertous. Ybu should 
ask the Finance Minister to come before the House and 
he shouki tender an apology to the Houae.

Pranslatlon]

SHRI GEORGE FERNANDES (Mu^affarpur) : Mr. 
Deputy Speaker, Sir, such Issues are being raised here 
for a tong time and the permlasion sought by me is for 
an issue which is also related to it. Four daya back the 
American trade repreaentathre Shri Micky Canter has 
presented the annual report on America’s trade relations 
with other countries, it haa been categorically stated in 
the report that India has not paased the Patent law so 
far. Referring to Indian Parliament tt haa also been saM 
that the Parliament of India haa denied to accept the 
patent law Therefore, they will have to Impose special 
301 on India.
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W « hav* b ««n  talking about th» sovaralgnty of this 
country in this august itousa for tha last tour years. 
Many took it aa a fun. Including ttia hon Prima Mlnistar 
thara is iwKiV M y  hon. Mambar in. tha treasury benches 
who dU not maka a fun of this issue. Today a patty 
official of Amariea dares to State regarding the patent 
law. He haa aatd that-

[EngUBhJ

*1 look forward to expect continued progress by all 
countries in moating our concerns'*.

ITranslattonJ

it implies that'America expects and demands that 
all countries shouW act to meet the concerns of America. 
Thus they have led the country to such a situation. If the 
hon. Minister of Finance doea something to Insult the 
Parliament on his visit to America it can be consUerad 
a small thing but the situation has worsened much 
more. The problem has aggravated more than this.

Mr. Deputy Speaker, Sir, they have chosen such an 
opportunity that SAARC meeting la going to be heki 
and they have awaya been in the practise of choosing 
such occasaion to give threat warnings to us. Therefore, 
through you I wouM like to say one thing in this august 
House that in order to meet their concerns the Multi 
.National Companies, want India to implement all theae 
things under the new economk; policy. For this America 
can put our country into trouble to any extent. I, therefore, 
submit that barring few selected persons and parties all 
are welcoming the Multi-Nattonal Companies. They are 
saying that wherever the MNCS desire to come they 
call be accored red carpet welcome. Therefore, we 
shouM understand it as to where will America lead our 
country. This can be understood from one sentence of 
Micky Canter.

Mr. Deputy Speaker, Sir, America waged a war 
against Iraq-Today America is bent upon starving Iraq. 
A declaration made by Clinton has appeared In 
newspapers of the country today. Iran has been aerved 
a notice. Not only a notice, but also an order has been 
Issued that from today America will treat Iran In the 
manner it has been treating Iraq for tong. People often 
aay that our country la very vast. Tharefbre, the treatment 
likely to be meted out to Iran or meted out to Iraq will 
not be meted out to our country.

My submission Is that we ahouM never be under 
any such Impression regarding America.

Mr. Deputy Speaker, Sir, I do not want to comment 
.on tMa iaaue any mere. But through you I wouki like to 
request tha august House that the announcement made 
In America that fallura.of the Indian Parliament to accept 
patehf law wiH antaR the im)>osition of Super 301 or 
apeeiaf 301 on the eountry, ahould be condemned

unanimously. Hera we must cautton America that we 
are ready to compromlae on any other issue but we can 
never compromise on the sovereignty of our country. 
This maasage ahould be communicated from here.

iEngUahJ

SHRI JASW ANT SINQH (Chtttorgarh) : I wish to 
point out here that this can be very easily resolvable. 
I am not going into the aspect that my hon. good friend 
Shri Fernandes haa gone. The Issue raised t»y Shri 
RabI RayJI is very clear. With your permisston, I just like 
to read It out. From this fOltows, a course of actk>n. This 
Is from the book of Kaul and Shakdhar, on page 362. 
It says :

*lt has also been hekl that poltey statements should 
first be made on the ftoor of the House when the l^u se  
Is in session.”

In this case, it is in session. What the hon the 
Finance Minister has made is a policy statement. So 
there are two criteria. Is it a policy statement? Yes, it is 
a policy statement. Is the House In session? Yes, the 
House is in session.

Then It says:

"...before releasing them to the press or the 
public

In this case, the hon. the Finance Minister has 
reported it in Waahington. We have only the newspaper 
account on which to go. in this case, "before releasing 
them to the press or the public”, both things have 
happened. We have come across a press statement 
and those press statements could not be given about if 
he had not made a public statement. Unless I read It 
out in all fairness to the Goverment and to the hon. the 
Finance Minister, it will not be correct, it says;

”The Ministers cannot be prohibited from 
■ making statements outskle the House if such 

statementa are not contrary to the declared 
policy of the Qovernment.”

Is there no declared policy of the Qovernment In 
respect to the Malhotra Committee findings? Indeed. 
about the Malhotra Committee, the Government has 
Itself stood up here and aaki that we are yet to take a 
decision, So far aa the Malhotra Committee is 
concerned. Sir, the Government Is yet to take a decision. 
So far as any other aspect of the Insurance sector is 
concerned, the Government is yet to announce the policy. 
When the hon. Finance Minister makes a policy 
sutement he is vtolating the precedents of Speaker's 
ruling on this subject because he is makktg the policy 
statement when the House is in Seaaion; he w making 
it outskle tha premises of the House; and he is making 
it atwut a matter that Is not yet a dectered poticy of the 
Qovernment, Sir.
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The Spsaker, Sir, has however, In this said 
precedent, observed that where a statement Is made 
outside the House even clarifying the policy already 
enunciated, the Minister should also make a statement 
about It In the House at the earhest opportunity. This Is 
not a clariflcatton, Sir. This is a pronouncement of the 
new policy initiative and therefore, it would be our 
expectation that as a courtesy to the Parliament, should 
any Minister of the Qovemment make a policy statement, 
he or she must be mindful of the propriety of this House. 
If we point out this type of lacunae on the part of the 
Govemment, It Is not the personal lacunae that we are 
pointing out. If we, the Opposition, do not do so this 
Government would ride roughshod over us everyday. 
The Government should, therefore, explain and 
apologise to this House how they had made a policy 
statement outside the House when the House Is in 
Session and this is the new poltoy that has not been 
enunciated earlier. (Interruptions)

SHRI P.G. NARAYANAN (Gobichettlpaiayam) : I also 
join others In condemning the Govemment on this issue. 
The policy statement should be made only on the ftoor 
of the House...f/ntor/vpNons)

MR OEPUTY-SPEAKER . But the hon. Minister is 
there...

(Interruptions)

THE MINISTER OF FINANCE (SHRI MANMOHAN 
SINGH) ■ I wouM like to state categorically that I have 
made no statement on the insurance policies outskle 
this House. If you are referring to my visits to the United 
States I have stated exactly what I stated in my Budget 
speech, nothing beyond that.

(Translation]

PROF. PREM DHUMAL (Hamlrpur) Mr Deputy 
Speaker, Sir, I would like to draw the attention of the 
Govemment to a very Important issue of northern India

(Interruptions)

[English]

MR. DEPUTY SPEAKER : My request is if you all 
cut short, many people can participate..

(Interruptions)

MR. DEPUTY SPEAKER : That is a request. Be 
grack)us to accept my request. Do not be reluctant.

[Translation]

Will It not be better If you speak in the last?

PROF. PREM DHUMAL : Mr. Deputy Speaker. Sir, i 
would like to draw the attention of the Govemment to 
a grave crisis cropped up in northern India. Petroleum 
products like petrol, diesel, LPG and Kerosene are not 
available there. There is a mlii» tong queue of tractors

of farmers and buses waiting for fuel. Conaequently. 
fruKs, vegetables and fiowars are rotting there and the 
Unkm Govemment la not paying any attention thereto.

At present harvesting season is there. The work of 
sowing, thrashing and reaping has coma to a grinding 
haM there. The hon. Miniater of Agriculture is sitting 
here. QuestkHW regarding this have been asked earlier 
also. The farmers are compelled to sell their agricultural 
products which have already been reaped at throwaway 
prices. The shortage of diesel Is affecting normal life 
also In Himachal Pradesh tourism has been adversely 
affected due to It. Those passengers who have gone 
there are not getting fuel. The fuel they manage to get 
some there is mixed with water. The biackmarketing is 
rampant there. I wouM like to request the hon. Minister 
of Agriculture to talk with the hon. Minister of Petroleum 
and explain why petroleum products run short durirtg 
the harvesting SBMon...(Interruptions) What are the 
reasons for shortage? For tamen...(Interruptions)

MAJ. GEN. (R E TD .) BHUWAN CHANDRA 
KHANDURI (Gartiwai) : Mr. Deputy Speaker, Sir, for the 
last 10 years...C/nf»rrupMonsj The passengers In my area 
wait In queue on the roadside miles together 
..:(lnterrupthns)

[English]

MR. DEPUTY-SPEAKER ; My request is Prof 
Dhumal has told the difficulties where the Himachal 
Pradesh Is facing.

(Interruptions)

MR. DEPUTY SPEAKER : Would you not like to 
allow other friends also to participate In the debate?

[Translation]

PROF. PREM DHUMAL ; The most of the Heads of 
the States of SAARC countries are going to Shlmla. The 
Government says that petrol is not available there. If 
petrol Is not available, how they will make thoLlr 
Jou rney s?... (Interruptlona)

[English]

MR. DEPUTY SPEAKER ; So you have brought It 
to the notice of the Central Government to supply petrol 
and diesel Now I call out the name of Shrl Rajendra 
Agnlhotri Kindly resume your seats. Let us also observe 
discipline In the House.

(Interruptlona)

MR. DEPUTY SPEAKER : Then you send a nottee 
on your own and take an opportunity. Vbu cannot convert 
it into a general discussion. Ybu have brought It to the 
notice of the Minister and he will take note of N.

(Interruptions)
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MR. DEPUTY SPEAKER ; It does not go on racoiti. 
tf Shri Raj«ndra Agnlhotri i» not speaking, then I will 
call out the name of Shri Dwaraka Nath Das and then 
Shri Ram Nalk. Why don't you participate in the debates, 
Shri Rajendra Agnlhotri ahd Shri Dwaraka Nath Das?

(lnt»nvptlons)

MR. DEPUTY SPEAKER : Should this be the way 
how we have to carry on the proceedings of the House? 
When you are given a chance you have to speak. 
Otherwise you should sit down. Kindly resume your 
seats.

(Interruptions)

MR. D EPU TY SPEAKER : No, I do not tolerate this. 
I am very sorry.

(Interruptions)

MR. DEPUTY SPEAKER : Nothing will go on record. 
It will not go on receord.

(Interruptions)*

MR. DEPUTY SPEAKER : \bu have a talk with the 
Minister of Petroleum If you have got difficulties in your 
constituency or in your district. Or else you send a 
notice. Why do you not send a notice? Then you can 
have an opportunity. You cannot convert it into a general 
discussion. It is impossible. You have noticed that on 
very important matters, only the Members who have 
given notice are permitted to raise them. Though it is 
very Important, others also are very anxious to participate 
in it, they are not permitted.

(Interruptions)

MR DEPUTY SPEAKER . This is not the way. 1 am 
very sorry. I now call out the name of Shri Agnlhotri

(Interruptions)

MR. DEPUTY SPEAKER : Prof. Dhumal, you cannot 
expect any reply in Zero Hour. Zero Hour is meant to 
bring matters to the notice of the Ministers concerned. 
You cannot expect any reply.

(Interruptions)

MR. DEPUTY SPEAKER ; Today Is not the last day. 
You send a notice for tomorrow and you take an 
opportunity.

(Int0rruptlons)

MR. D EPU TY SPEAKER : Nothing will go on record.

(Interruptions)*

MR. DEPUTY SPEAKER : You are the Whip. Why 
do you not address your friends? This is not fair. This 
is very very unfair.

M AJ. Q E N . (R E T D .) BHUW AN CH AND R A 
KHANDURI : Our request is that the Government shouW 
be directed to make a statement on this. The situatton 
* Not Recorded.

Is really very bad. It is a famine situatton. So, I request 
the Qovemment to make a statement.

MR. DEPUTY SPEAKER : Okay. He has made a 
very good suggeetton. Now Shri -Agnlhotri.

MR. DEPUTY-SPEAKER . The concerned Minister 
is not here.

(Translations]

THE MINISTER OF AGRICULTURE (SHRI BALRAM 
JAKHAR) : Both you and we are concerned with K. I 
would talk to the hon. Minister of Petroleum. There Is 
nothing to be worried about so much. Your point Is right.

[English}

MR. DEPUTY-SPEAKER ; I have called Mr Agnlhotri 
first. Mr. Das, kindly take your seat.

MAJ G E N . (R E TD .) BHUW AN CH N AD FM  
KHANDURI : Sir. the hon. Minister has saM that he will 
make arrangements; that he will bring it to the notice of 
the concerned Minister.

[Translation]

SHRI RAJENDRA AGNIHOTRI (Jhansi): Mr. Deputy 
Speaker, Sir, through you I wouM like to raise an issue 
in the august House that the agents of the Department 
of Petroleum are selling LPG cylinders to the consumers 
in various towns of Uttar Pradesh at the rate of Rs. 300 
per cylinder whereas Its actual price there is Rs. 105 
only. The Government of India has made provision that 
home-delivery of cylinders will be made to the 
consumers but this is not being done today. Therefore, 
the consumers are facing severe crisis and getting 
cylinders on the payment of Rs. 300 each. At present 
the law and order situatkin is in Shambles there and 
consumers are getting cylinders for Rs. 300 each in 
Jhansi and Lalltpur. This has caused a great problem 
for the consumers.

[English]

MR. DEPUTY-SPEAKER : I am calling according to 
the list. My request is already I have made it very clear- 
that If two or three persons were to take more time, 
others are denied the opportunity. They cannot ventilate 
their grievances. I have been repeatedly requesting 
hon. Members to bear it in mind. Accommodate your 
own brothers.

[Translation]

SHRI R A JEN D R A  A G N IH O TR I . Mr. Deputy 
Speaker, Sir, through you I wouM like to demand that 
the chair shoulfll give a ruling and Instruct the 
Qovemment of India to sat right the system at Jhansi 
and Ljilltpur wfMf* LI*Q cylinder Is' available on the 
payment or Ra.300 in phioe of Ra. 105 for each cylinder
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It Is very dWIcuK to g«t cyllndsra thsrs. All the eonaumsrs 
are very worried. You may please Instruct the 
Government In this nQtttdi,..(lnt»rruptlon8)

[EngHsh]

MR. OEPUTY-SPEAKER : There Is going to be no 
reply. It is only to bring it to the.notice of the Qovemment 
That Is all.

(IntarrupUons)

SHRI LOKANATH CHOUDHURY (Jagatsinghpur) : 
How are the names listed and prioritized? 
...(Int0rruptlons)

MR. DEPUTY-SPEAKER : Now, please cut short. 
Mr. Agnlhotri, can you not understand what I say?

(Int9rruptk>ns)

MR. OEPUTY-SPEAKER : Now, I have called Mr. 
Owaraka Nath Das according to the list. Mr. Das, you 
idndiy/come to the front and spealc here because your 
voice is very feeble and it may not be heard in this 
House.

SHRI OWARAKA NATH OAS (KarimganJ) : Sir  ̂ in 
Assam, 12.49 per cent of Scheduled Caste people and 
13.10 per cent of Spheduied Trbe people are landless. 
They are living below the subsistence level.

Previously, the Scheduled Tribe people used to do 
their Jhum cultivation. At present, the same is prohibited 
because of dwindling of forest cover In the country. So, 
at present, they have become totally landless.

On the other hand, the Scheduled Caste people 
are forced to sell their small land holdings because of 
uncertainty of their professional earnings. They have to 
sell their own lands, in Assam, It Is said that they are 
being rehabilitated In a phased manner ..(Interruptions)

MR. DEPUTY-SPEAKER : Mr. Das, you have told 
the problem. You have also told the relief. Now, Shrl 
Ram Naii( please.

SHRI DWARKA NATH OAS : Sir, I asit the 
Qovemment of India to look Into the matter so that the 
landless Scheduled Caste and Scheduled Tribe people 
are rehabilitated very soon. Thank you ....Inttrrt^tlons)

MR. DEPUTY-SPEAKER : There are the names 
given. Things would go In accordance with the names.

[Tnnslatlon]

SHRI RAM NAIK (Bombay North) : Mr. Deputy 
Speaker, Sir, about 70 lakh flahermen of Maharashtra, 
Kerla, Tamilnadu, West Bengal and the coastal States 
of the country are compelled to face «  big problem. On 
account of It all the fishennen are taking part In agltatton. 
A qOestlon In this respect was also raised during last 
ses'ston The foreign trollers are coming In our deep 
sea. therefore the fishermen of the country are not

finding fish there. Therefbre, their licences should be 
cancelled though the Qovemment have assured that 
their would be eancelied yet tlH date their llcenees have 
not ilcenciea l>een eancelied. Therefore the 70 lakh 
fishermen throughout the country have launched an 
agitation. The Chief of the action committee, Thomas 
Kochri has started 4iis indefinite hunger strike since 2nd 
may at Porbandar, the birth Place of Qandhiji.- The 
fishennen in Delhi and In all the State capitals have 
again launched an agitatton. The Qovemment had also 
set up a ooitimMtee but it Is not doing anything. We had 
said here that the MPs shouU also be asked to discuss 
about their probiema but that committee did not discuss 
with us. Therefore, the fishermen are full of resentment 
and they are taking part In agitation serkiusly.

I urge upon the Governemnt that the action 
committee, which has started agitation shouki be called 
on here for a discussion. If It Is not done, the problem 
will become more serious and It will be Injustice with 
the flshremen of the country. I wouM like to know the 
Government's stand on it, from the hon. Minister. The 
Hon. Minster shouM putfOrth ail the details about the 
Government's stand on \X.^.(lnt»rrupthns)

SH. RQ. NARAYANAN : Sir, this is a very sertous 
mM9r...(lntenvptlons)

MR. DEPUTY-SPEAKER ; Shrl Narayanan, every 
matter Is a very serious matter; every matter is of very 
great Importance: really every hon. Member wants to 
put forth the view; unfortunately, the time at our disposal 
Is very short Shrl Lokanath Choudhury please

(Interruption*)

SHRI LOKANATH CHOUDHURY : Mr. Deputy 
Speaker, Sir, I want to raise the same point which my 
colleague Shrl Ram Nalk has taiswi...(Interruptions)

MR. DEPUTY-SPEAKER : Shrl Roy, the names of 
the Members are listed here. I do not kwk to right or 
left; I just took at the names here and I call them I 
wanted to show It to Professor also. So, you need not 
have any doubt about |t-

(Interruptions)

SHRI LOKANATH CHOUDHURY : Sir, when the 
Government issuedi l̂icences to the joint ventures, there 
was a big protest throughout the country. At that time, 
the Government eaid that they have appointed a 
Committee of Experts and that they wouM not further 
lasue the licences. ‘|<hen, It was not known that they 
have Issued licences to 800 joint ventures. As a result 
of this, .the whole cache has been affected and our 
fishermen are starving. Now, they hav^ gone on an 
Indefinite fast or hunger strike at Jantar Mantar. Ibday, 
they are having dhema alao. This is a serious problem.' 
The point Is that if the Qovemment thinks that the policy 
referred to the Expert Committe - whatever be the
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n»cM8lty of canyb^ out the sam« dtcislon - is right 
and If th«y do not'want to oanoal it, that maans, tha 
Govarnmant haa tha intantion to continua with their 
policy, if the Qovernment haa good intentions, along 
wtth the deeialen. they should also have cancelled the 
licance that has bean issued. This is a double-phased 
policy. The very action of the Government has created 
suspicion among fishermen about the Government's 
honesty In giving them relief. Therefore, we demand 
that the Government should taice a straight fonward policy 
iceeping the interests of the fishermen in mind and not 
handing over the fisheries of this country to the 
foreigners... (IntBmiptions)

(TranslattonJ

SHRi D. J. TANDEL (Daman and Diu) ; Mr. Deputy 
Speaker, Sir, the fisherrman from every nook and corner 
of our country are altting on a dharna at Porbander the 
birth place of Gandhiji. We have got their message that 
they will not disperse unless some action is taken. Ail 
fishermen are starving today. The State Minister, who 
hails from L^kshdeep Is also a flshereman. You are 
very well aware of the condition of the fishermen. We 
had met the hon. Minister last year also in this regard. 
The Food Processing Ministery had aasured that their 
problem woukl be solved at the eariieat but nothing has 
been done till date. My submission is that the liecences, 
which were Issued earlier ahould be cancelled 
Immediately and justlca ehouM be done with 4he poor 
fishermen.'if justice is not done with them then the 
fishermen are likely to stage a dhama before the Hon. 
Prime Miniater's House. The hon. Agriculture Minister is 
present here. I would like that Jakhar Sahib shoukl say 
something in this reganl, since the subject of fishermen 
come under his Ministery. it will be good, if he speaks 
something in this regard. He is our hon. Minister.

[EngJIsh]

SHRI PC. THOMAS (Muvattupuzha) : Sir, I have a 
matter of great national importance to bringforth to the 
notice ot the Houae aa well as the Government.

Sir, almost four years have passed since the 
assassination of late Prime Minlater Shri Rajiv Gtandhi 
took place. Now, It ia true that the prime and the real 
accuaed behind the aaaaaainatton are still at large and 
could not be apprehended till now. In today's papers, 
we have aean the official statement given by the 
President of Sri Lanka, Shrimatl Kumaratunga that Mr. 
Prabhakaran, the Chief of LTTE Is the prime accuaed 
and the Govammant has named him as tha accuaed in 
the ease of the assaaainatlon and the coW-biooded 
murder of Rajivji. Now, I wouM-llke to bringforth that thia 
ia a matter to be taken very seriously becauae the 
Government of that country itaeM haa come with that 
vkwv wMoh waa not given eo far. So, I would urge upon 
the Government to take thia matter very aerlouely and

divulge to this Houae aa to whether a caae of extradition 
is there or not. This ia a matter which the House and the 
country woukf like to know.

MR. OEPUTY-SPEAKER : Mr. Amal Datta.

SHRI AMAL DATTA <Daimond Harbour) ; I get a 
chance to speak here very rarely. I do not know what 
IS the eyatem-whether my name is there or not.

MR. DEPUTY-SPEAKER : Vbur name la there. That 
is why, I called you. Othenwise, I would not have wished 
myself for this bitter criticism.

SHRI AMAL DATTA : There shoukl be some system 
to know as to whether my name is there or r\ot.

I raise a matter which is of vital importance. It 
concerns the Health Department of the Government of 
India, how it works negligently and caltoualy. Recently, 
the Atomic Energy Reguiatton Board had to iasue a ban 
on radiotherapy treatment In Lok Nayak Jayaprakash 
Hospital which is a very large hospital of Delhi and a 
lot of people come there for treatment. The reason for 
the ban is that they have violated the radiatton protection 
rules and Atomic Energy Act and auch violatton was 
going on for more than two years. They do not have a 
radk>k>gy safety officer from December 1992 when the 
last officer have no calibrated radiation measuring 
equipments for the last few years. Now, all these are for 
the protectton of both the patients who get radiotherapy 
treatment there as well as for those who work with the 
machines. The workers who are working with the 
machines day in and day out are exposed more and If 
there Is a slight leak of radiation, they will invariably 
have some disease much later on but that diaeaae will 
not be visible for some years and then, It may lead to 
even cancer. Now, Sir, thia ahowa not only the negligence 
and callousness of the LNJP Hospital authorttiea but 
alao the Health Department of the Government. They 
have not taken the alightest atep to see that proper 
personnel officers are there and that the Instruments 
are calibrated without which nobody can meaaure 
radlatton. This does not cost a great deal of money. We 
always hear from the Qovernment that there is no money 
and that they are hslpiess. This does not cost much 
money but they dM not do it. Moreover, it is also a funny 
thing that the complainant, the body which haa found it 
out and banned, ahould alao be havled up because it 
is their duty to detect it and then draw the attantton of 
the Government to this matter and stop this illegal 
activity which is hazardous to the people working with 
such instruments.

Sir, they have alao taken more than two to three 
years to detect this and in the meantime hundred and 
even thousands of people have got expoeed to radlatton 
whtoh wouM harm them after aome years.

Sir. attention ie being drawn not only of the LNJP 
authorttiea but alao of the Health Minletry and the
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Oepartmsnt of Atomic energy because this Atomic 
Energy Reguiatory Board Is under them. Let all those 
people who have been callous and negligent come out 
with a statement as to what they are going to do in 
future not only about this In particuiar but also in general 
about this kind of things in all the hospitals.

m .  OEPUTY-SPEAKER : Next speaicer is Shri Ram 
Vilas Paswan. We have got five minutes. Four more 
Members have given notice. It is up to us to 
accommodate them. Literally it comes to 1 O'clocit and 
the Zero Hour comes to an end.

[Translation]

SHRI RAM VILAS PASWAN ; Mr. Deputy Speaker, 
Sir, I will conclude wUhin two minutes. First of all, my 
submission through you is that the problems of the 
Scheduled Caste are very complicated. The person who 
is in the list of Scheduled Caste in a State, when he 
shifts to another State, he is not given the status of a 
Scheduled Caste. Therefore, my foremost submisston 
to the Government is that the one who belongs to 
Scheduled Caste should be given the status of 
Scheduled Caste when he shifts to any part of the 
country.

Sir, my second question is about the Dalit Christians
I had made a submission to you that their problem is 
serious. Those who adopted Sikhism and Budhism from 
the Scheduled Caste have been given the reservation 
but the problem of the Dalit Christians is a major one, 
specially In the Southern States. They have been 
continuously demanding and the people are sitting 
thereon indefinite hunger strike. People from each party 
go there and assure them but even then the Government 
is not thinking over it seriously. This matter is concerned 
with the Home Ministry and the hon. Minister of 
Parliamentary Affairs is present here. I. urge upon the 
Government that the Dalit Christians should also be 
given the status of the Scheduled Caste so that they 
can make progress socially, economically and 
educattonally. This is the only issue which I wanted to 
bring in your notice.

[English]

*SHRI HARADHAN ROY (Asansol): Hon'ble Deputy 
Speaker, Sir, I am going to speak in Bengali. In my 
constituency, there are many coal mines of the 
Government of India. Even though they have their own 
Security Force. CiSF men have been deployed In these 
mines. Unfortunately, the CRPF instead of protecting 
the Company property have been terrorizing the 
inhabitants of the area.They have been indulging in 
looting the property, lathi charging and misbehaving 
with women folk. On 28th last of this month, at about
* tVantlatlon of the tpM K h origlnaHy dMvwed In Bwigali.

8.30 in the night, they were driving two buses on the 
small pedestrian road from the village of Dahuka to 
Haripur colliery under padaveswar P.S. They were 
driving with great spead on the road whteh was not a 
public or a metal road. Since they were driving very 
fast, it was risky and dangerous for the inhabitants. So 
the people asked them to take some other road and not 
to drive on that narrow path. But they did not Usten to 
their plea and started misbehaving. The Pradhan was 
sem for. Even while the talk continued, they started 
beating Indiscriminately the Pradhan and the people.

MR. DEPUTY SPEAKER : Mr. Haradhan Roy you 
are speaking in Bengali. Have you given notice oi 
spoken to and informed the Translator?

*SHRI HARADHAN ROY : No. Sit. Is there no 
translatton in English?

MR. DEPUTY SPEAKER ; Then speak the rest m 
English.

•SHRI HARADHAN ROY : No Sir. The translation is 
coming.

MR. DEPUTY SPEAKER : Yes, Now it seems the 
translation in English Is coming. Please continue

‘SHRI HARADHAN ROY : Thank you. Sir. The CISF 
started beating and manhandling the people 
Information was sent to the Police Station Attei 
receiving the informatton, the Police arrived and started 
shifting the injured to the Hospital. The CISF men left 
after half an hour that is 9 O'clock and returned at about
11 O'clock in two buses and five jeeps. So, Sir, they 
indulged in beating again the people indiscriminately 
for half an hour. More than 10 people were injured. It
IS only after the area MLA Shri Lakhan Bagdi's arrival 
that peace was restored after negotlatton. But it is a 
matter of regret that this type of Incidence is recurring 
almost dally. Sir, I urge upon the Government to take 
stern action against these unruly people and demand 
that the CISF must be cajled back immediately so that 
peace prevails in the area. Before concluding, I thank 
you for giving me an opportunity to speak.

«

P"ranslatlonJ
SHRI DEVENDRA PRASAD YADAV (Jhanjharpur) ; 

Mr. Deputy Speaker. Sir. I would like to draw the attention 
of the Government through you towards an important 
issue of public interest. Due to the negligence of the 
Central'Government, 710 MW, Koyalkaro hudro 
electricity project in Bihar has been lying pending for 
the last 16 yeaie, while it can play an vital role in the 
all round devetopment of this tribal area.

13.00 hre.

The initial cost of this project was Rs. 110 crore 
and it was handed over In 1978 b y the Government of 
Bihar to the Central Qovemment. At that time there was
* TVanslation o( th« apeeeh origlnaHy delivered in BengaM.
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th« probtem of rehabilttation and the land could not- 
acquired but now the court and the Government of 
Bihar have reached a decision and everything has been 
settled down. Now the Central Government has handed 
It over to the National Electricity Corporation after 
sanctlonlns its revised cost of rupees 1338 crore. Out* 
of it Rupees 10 crore was given for acquiring land in 
1993 which was taken back In 1994. During 1993-94, 
rupees 20 crore was earmarked for the acqulsitton of 
land but today this amount is not available and on 
account of It the work of land acquisition Is lying pending 
still. I have met the Minister of En.ergy of Bihar and the 
hon. Prime Minister also and have submitted that the 
Government Is delaying It knowilngly. It will generate 
710 MW electrnity. I urge upon the Government through 
you that the Government should take up this issue 
seriously. This project has been lying pending for 16 
years.

[English]

MR. DEPUTY SPEAKER : Two more Members, Shri 
Chetan Chauhan and Shri Ramashray Prasad Singh, 
are to speak. Please do not deny them the opportunity 
to speak. Kindly resume your seats.

(Interruptions)

MR. DEPUTY SPEAKER : It is already one o' clock. 
We wilt now take up the next Item on the Agenda- 
Papers to be laid on the Table.

13.02 hrs.

[English]

P A P E R S  L A ID  O N  T H E  T A B L E

Raihnray Paeeengers (Cancellation of Tickete and 
Refund of Fares) Amendment Rules, 1995

THE MINISTER OF RAILWAY'S (SHRI O.K. JAFFER 
SHARIEF) ' I beg to a lay on the Table a copy of the 
Railway Passengers (Cancellation of Tickets and Refund 
of Fares) Amendment Rules, 1995 (Hindi and English 
verstons) published in Notificatton No. G.S.R. 295(E) in 
Gazette of India dated the 29th March. 1995, under 
sectton 199 of the Railways Act, 1989.

[Placed In Library. See No. LT-7461/95]

NetHieatlene under Eeeentiel 
Commoditlea Act, 1955

THE MINISTER OF FOOD (SHRI AJIT SINGH) : I 
beg to lay on the Table :

( i ) A copy each of the following Notlflcattons ( Hindi 
and Engllah versions) under sub-«ectk>n (6). of 
section 3 of the Essential CommodHles Act, 
1965

(I) S.O. 214(E) published In Gazette of India 
dated the 21st March, 1995 rescinding the 
Gur (Control) Order, 1994.

(II) The Sugar (Price Determination for 1994-95 
Production) Amendment Order. 1995 
published In NotHtoation No. G.S.R. 271(E)/ 
Ess. ComVSugar in Gazette of India dated 
the 16th March, 1995.

(ill) G.S.R. 274(E)/Ess. Com/Sugar published in 
Gazette of India dated the 20th March, 1995 
making certain amendments with effect from 
the 1st April, 1995, in the earlier Order 
published In Notification No. G.S.R. 442(E)/ 
Ess. Com./Sugar dated the 9th May, .1994.

(iv) G.S.R. 338(E) published In Gazette of India 
dated the 7th April. 1995 directing that no 
recognised dealer shall' hold any stock of 
vaccum pan sugar or Khandsari for a period 
exceeding fifteen days from the date of 
receipt of such stock.

[Placed in Library. See No. LT-7462/95]

Annual Report and Review of the Working on *
Padmaja Naidu Himalayan Zooioaieal Park,

Dar|eeling for 1992*93 and Statement Showing
Reaaone for Delay in LJiying These Paper*.
THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE (SHRI ARVIND NETAM) : On behalf of 
Shri Kamal Nath, I beg to lay on the Table :

(1) (i) A copy of the Annual Report (Hindi and
English versions) of the Padmaja Naidu' 
Himalayan Zoological Park, Darjeeling 
for the year 1992-93. atongwlth Audited 
Accounts.

(11) A copy of the Review (Hindi and English
■ versions) by the Govenrment of the 

working of the Padmaja Nakfii Himalayan 
Zoological Park, Darjeeling, for the year 
1992-93.

(2) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (I) above.

(Placed in Library See. No LT-7463/9b]

Annual Report, Annual Accounta and Review on.
the working of National Federation of Urban

Cooperative Banka and Credit Societies, New 
Delhi for 1993-94 and Statement showing feaeona 

for delay in laying theee papere.

THE MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : I beg to lay 
on the Table :

(1) (I) A copy of the Annual Report (Hindi and
Engllah versions) o f ' the National
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Fadbration of Urban Cooperative Banks 
and Credit Societies Limited.

‘New Delhi, for the year 1903*84.

(II) A copy of the Annual Accounts (Hindi and 
English versions) of the National 
Federation of Urban Cooperative Banks 
and Credit Societies Limited. New Delhi 
for the year 1993*94. together with Audit 
Report thereon.

(III) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the National Federation of 
Urban'Cooperative Banks and Credit 
Societies Limited, New Delhi, for the year 
1993*94.

(2) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (I) above.

(Placed In Library See. No. LT 7464/95]

Annual Aeeounto and Review of the Audited 
Aceeunte of Raahtrlya Sanskrit Sanethan, New 

Delhi for 1993*94 and Statement showing reaeone 
for delay in iaying theee papers etc.

THE DEPUTY IMIINiSTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : I beg to lay on the Table :

(1) (I) A copy of the Annual Accounts (Hindi and
English versions) of the Rashtrlya Sanskrit 
Sansthan. New Delhi, for the year 1993* 
94, together with Audit Report thereon.

(II) Statement (Hindi and English versions) 
regarding review by the Qovenrment of 
the Audited Accounts of the Rashtrlya 
Sanskrit Sansthan, New Delhi, fbr the year 
1993*94.

(2) Statement (Hindi and English versions) showing 
reasons for delay in iaying the papers menttoned 
af (1) above.

[Placed In Library-Sss. No. LT-7465/85]

(3) (i) Â  copy of the Annual Report (Hindi and
English) venitons) of the Indian Council 
of Social Science Research, New Delhi, 
for the year 1993-94. alongwlth Audited 
Accounts.

(ii) A copy of the Review (Hindi and English 
versions) by the Qovernment of the 
working of the Indian Council of Social 
Science Research, New Delhi, for the 
year 1993-94.

(4) Statement (Hindi and English veraions) showing 
reasons for delay In laying the papers mentioned 
at (3) above.

[Placed in Library See No, 17*7466/96]

(5) (I) A copy of the Annual Report (Hindi and
English versions) of the Sahitya Akademi, 
New Delhi, for the year 1993-94. 
atongwKh Audited Accounts.

(II)- A copy of the Review (Hindi and English 
versions) by the Qovernment of the 
working of the Sahitya Akademi. New 
Delhi, for the year 1993*94.

(6) Statement (Hindi and English verstons) showing 
reasons for delay In laying the papers menttoned 
at (5) above.

[Placed In Laibrary. See. No. LT-7467/95]

13.0% hra.

[English!

(M ESS AG E F R O M  T H E  P R E S ID E N T
MR. DEPUTY-SPEAKER : I have to inform that 

House that the hon. Speaker has received the foitowlrrg 
message dated the 1st May, 1995 from the Presklent ;

“I have received with great satisfaction the 
expression of thanks by.the Members of the 
Lok Sabha for the Address which i delivered 
to both Houses of Parliament assembled 
together on the 13th February, 1995."

13.03 hra.

lEngMh]

' M E S S A G E S  F R O M  R A JY A  S A B H A
SECRETARY-GENERAL : Sir, I have to report the 

following messages received from the Secretary- 
General of Rajya Sabha :

‘I am directed to inforni the Lok Sabha that the 
Rajya ^abha at its sitting held on Tuesday, the 
28th March, 1995, adopted the foltowing motton 
In regard to the Committee on Public Accounts:

"That this House concurs In tlie 
rscommendatton of the Lok Sabha that the 
Rajya Sabha do agree to nominate seven 
members from Rajya Sabha to associate with 
the Committee on PubHc Accounts of the Lok 
Sabha for the term ending on the 30th /̂ pril,
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1996 and do procesd to «l«et in such manner 
aa tha Chairman may diract, savan mamban 
from among tha mambara of tha IHouaa to 
sarva on the said Committaa."

I am further to inform tha Loic Sabha that in 
purauanca of tha above motion, the toiiowing 
membera of the Rajya Sabha have been duly 
elected to the said Committee :

1. Shri Wloki Nath fthaturvedi
2. Shri Misa R. Qanasan
3. Shri Rahasblhari Barik
4. Shri Q.Q. Swell
5. Shri AJit P.K. Jogi
6. Shri Rajubhai A. Parmar
7. Shrimati Chandriita Abhinandan Jain'

‘I am directed to inform the Lok Sabha that the 
RaJya Sabha at its sitting held on Tueaday, the 
28th March, 1995, adopted the following motton 
in regard to the Committee on Public 
Undertakings :

‘ That this IHouse concurs in the 
recommendation of the Lok Sabha that the 
Rajya Sabha do agree to nominate seven 
members from Rajya Sabha to associate with 
the Committee on Public Undertaklnga of tha 
Lok Sabha for the term ending on the 30th 
April, 1996, and do proceed to elect In such 
manner as the Chairman may direct, seven 
members from among the members of the 
House to serve on the said Committee”

i am further to inform the Lok Sabha that in 
pursuance of the above motton, the following 
members of the Rajya Sabha have been duly 
elected to the aaid Committee :

1. Shri Krishan Lai Sharma
2. Shri Jagash Deaai
3. Shri Sureah Pachouri
4. ^hrl Vayalar Ravi
5. Shri Sanjay Oahnia
6. Shrimati Kamla SInha
7. Shri Dipankar Mukherjee.

‘I am directed to inform the Lok Sabha that tha 
Rajya Sabha at Its sitting held on -niesday, the 
28th March, 1995, adopted tha following motk>n 
In regard to the Committee on the Welfare of 
Scheduled Castes and Scheduled Tribea :

"That thia Houae reaolvea that the Rajya 
Sabha do Join tha Committee of both the 
Houses on the Welfare of Scheduled Castea 
and Scheduled TVIbea for the term ending on.

the 30th April, 1996, and do proceed to elect. 
In accordance with the system of proportional 
ref;resentation by meana of t{ie aingla 
transferable vote, ten members from among 
the membera of the Houae to aen^e on the 
saM Committee.”

I am further to inform the Lok Sabha that in 
pursuance of the above motion, the following 
members of the Rajya Sabha have been duly 
elected to the aaM Committee ;

1. Shri Kameshwar Paswan
2. Shri Sangh Priya Gautam 

' 3. Shri Hiphal
4. Shri V. Narayanaaamy
5. Shri S.S. Suijewala
6. Shri Satya Prekash Maiaviya
7. Shri Jaiaiudin Ansari
8. Shri G. Swaminathan-
9. Shri Anil Kumar 

10. Miss Mayawati

13.04 hre.

[English]

S T A N D IN G  C O M M I T T E E  O N  
P E T R O L E U M  A N D  C H E M IC A L S

Seventeenth, Eighteenth. Nineteenth Raporte and Minutea
SHRI SRIBALLAV PANIQRAHI (Deogarii) : I beg to 

present the fbilowing Reports and .Minutes (Hindi and 
English versions) of the Standing Committee on 
Petroleum and Chemicals :

(1) Seventeenth Report on 'Demands fOr Grants 
(1995*96)' of the Mlniatry of Petroleum and 
Natural Gas and Minutes of the sittings of 
the Committee relating thereto.

(2) Eighteenth Report on 'Demand^ for Grants 
(1995-96)’ of the Ministry of Chemtoals and 
Fertilizers (Department of Fertilizers) and 
Minutea of the sittings of the Committee 
relating thereto.

(3) Nineteenth Report on ‘Demands for Grants 
(1995'96)' of the Ministry of Chemicals and 
Fertilizers (Department of Chemicals and 
Petro-chemlcais) and Mhtutea of the aWings 
of ttie Commillee reiattng thereto.



299 Bm liHmduoKt MAY 2. 1995 Untktr Hul0 $77 300

13.04H hra.
,English]

B U S IN E S S  A D V IS O R Y  C O M M IT T E E

Foity>Ninth Rtport

THE MINISTER OF WATER RESOURCES AND 
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VIOYACHARAN SHUKLA) I b«g to mov9

“That this House do agre« with the Forty-ninth 
Report of the Business Advisory Committee 
presented to the House on the 28th April, 1995”

MR DEPUTY-SPEAKER The question is

‘That this House do agree with the Forty-ninth 
Report of the Business Advisory Committee 
presented to the House on the 28th April, 1995”

Th» motion was adopted

13.05 hre.

[English]

T E C H N O L O G Y  D E V E L O P M E N T  B O A R D  B ILL*

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M V CHANDRASHEKHARA MURTHY) 
Sir I beg to move for leave to introduce a Bill to 
provide for the constitution of a Board tor payment of 
equity capital or any other financial assistance to 
industrial concerns attempting commercial application 
of indigenous technology or adopting imported 
technology to wider domestic applications and for 
matters connected therewith or incidental thereto

MR DEPUTY-SPEAKER T.he question is

‘That leave be granted to introduce a Bill to 
provide for the constitution of a Board for 
payment of equity capital or any other financial 
assistance to industrial concerns attempting 
commercial application of indigenous 
technology or adopting imported technology to 
wider dome'stic appHcations and for matters 
connected therewith or Incidental thereto’

The motion was adoptad

SHRI M V CHANDRASHEKHARA MURTHY > 
mttoduce Hie Bill

[Enghsh]

R E S E A R C H  A N D  D E V E L O P M E N T  C E S S  • 
(A M EN D M EN T) B ILL*

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M V CHANDRASHEKHARA MURTHY) 
Sir, I beg to move for leave to Introduce a Bill to amend 
the Research and Development Cess Act, 1986.

MR DEPUTY-SPEAKER The question is

That leave be granted to Introduce a Bill to 
amend the Research and Development Cess 
Act, 1986*

The motion was adopted

SHRI M V CHANDRASHEKHARA MURTHY 
introduce the Bill

m Oeactte of Indie Extra-ordinary, Part-ll,

13.06 hre.
[English]

M A T T ER S  U N D E R  R U L E  377

(i) Need for Early Reimbursement of Backward 
Area Industrial Subsidies to the Government 
of Arunachal Pradesh

SHRI LAETA UMBREY (Arunachal East) Mr Deputy 
Spealter, Sir, the industries of the most backward State 
of Arunachal Pradesh which were set up long before 
the economic liberalisation, are facing acute financial 
problems due to non-payment of transport and other 
baci(ward area subsidies Insteed of new industries 
being set up to avail the economic pacitage announced 
by the Government, many small scale units have been 
closed down As per the directive of the Central 
Government, the State Government paid a sum of Rs 
3,20,00,639Ao the industnes through Arunachal Pradesh 
Industrial Development and financial Corporation with 
Its limited resources The Issue regarding early 
reimbursement has been raised in the House and at 
many other forums But only an amount of Rs 67,66 653/
- was reimbursed last year if remedial measures are 
not taicen urgently with proper subsidies and 
concessions to the backward States, economic 
imbalance will make peace-loVIng people unrest 
Therefore, I urge the Government to reimburse the 
balance amount at the earliest and continue the subsidy 
system at least for another ten years for the North 
Eastern region

(il) NeedtelMtthebanoneetfingupoflnduetries 
in Dhanu Taluka.Thme district, Maharashtra.

[TYanslation]
SHRI RAM NAIK (Bombay North) -Dahanu Taluka 

in Thane district of Maharashtra has been declared as

‘ Published in Gazette of India, Extra-ordinary, Parl*ll
Sacbon 2 datod 2 5 95
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"Mologjcaliy by th» Ministry of Environment
and FbTMt vld« it* NotWemtion d«t«d  8th Fabruary, 1991 
and not only In Dahanu Taluka only but a ban has bean 
tenpossd in tha 25 km. area sun’oundjng Dahanu Taluka 
on setting up of any Industry.; It Is really surprising that 
this ban has been Imposed after gh îng clearance to a 
big Thermal Power Plant of SOOMW at Dahanu which 
will consume 1250 tonne coal daily. There is Tarapur 
Atomic Power Plant at Paighar Taluka which is a big 
Industrial area of Maharashtra Industrial Devetopment 
Corporation and consists of several units of industries 
in the private sector. There are about 600 Industrial 
units in this area and ntost of them are situated in tribal 
areas like Talasarl, Jawhat, Vada and Paighar.

Not only Industries but local people are also facing 
great difficulties due to this ban because their 
employment opportunities have been curtailed. Many 
Gram Panchayats, Taluka Panchayats, MLAS, MPs and 
industrial organisations of this area have submitted their 
representattons to the State Government to help them 
in lifting the ban. After pondering over pros and cons of 
this ban, the State Government fonvarded it to the Central 
Government for reconskferatton and lifting the ban. Then 
Central Government agreed to the proposal of 
reconsideration and constituted a 9 member committee 
to review the ban and asked it to make its 
recommendations by 31st January 1995.

Three months have passed but so far the Central 
Government has not made any announcement about 
the decision taken in this regard. People of this area 
have a feeling of resentment on this issue. Therefore,
I request the Minister of Environment and Forest to take 
a positive deciston on it without any further delay.

(ill) Need to Alioeate Neceeeary Funde to the 
Government of West Bengal for Completion 
of Link Road Connecting NH 34 AT Gazoie in 
Malda District of Weet Bengal

[English]

SHRI SUBRATA MUKHERJEE (Ralganj) ; There Is 
a long-standing proposal of Department of Surface 
Transport, Government of India to connect NH-31 In 
Purnea district of Bihar to NiH-34 at Gazoie In MaMa 
district of West Bengal. Kora, a place near Pumea was 
selected as the Junction place of the connecting road at 
NH-31. Similariy, Gazoie In MaMa distrtet was selected 
as the )unctk>n place of the same connectton road with 
NH-34.

For same purpoee, necessetry fund was allocated 
to Bihar Government for the construction of the aforesaki 
connecting road covering 23 km. from Kora in Pumea 
distrtet to Paninpur in Katihar district, both in Bihar. But 
surpilsingiy funds have not been aiiocatad tW now to

Government of West Bengal for the constructton of the 
remaining pait of the proposed toad from Paranpur to 
Harishchandrapur covering only 11 km. in length. Alter 
iHarlahchandrapur to the rest of the part is State 
Kiighway may require some wMening only.

I urge upon the Central Government to aiiocjBte 
necessary funds to the Stste Government for the 
completton of the above-mentioned connecting road at 
the earliest. Moreover, my specific suggestton is to make 
the Junction place of the said connecting road with NiH- 
34 at Itahar in the district of Uttar Dinajpur in place of 
Gazoie which will reduce the distance of the connecting 
road up to 40 km. approximately. And for this purpose 
constructton of only one bridge on Mahananda river at 
Churaman In Uttar Dinajpur and Asapur in MaMa district 
will be required.

(iv) Need to Set UP a Carpet Technology InetKute 
at Bhavani in Periyer Dietrlct of Tamil Nadu

SHRi P.G. NARAYANAN (Gobichettipaiayam) 
Bhavani in Periyar district of Tamil Nadu which is in my 
Constituency, is a growing holy town and <he main 
Industry here is weaving of handloom carpets. The 
carpets produced here have an intemattonal fame and 
90 per cent of the pupuiation is engaged in carpet 
weaving. The carpets are woven in cotton and the costlier 
one in silk. The designs and embroidery work are very 
attractive. Though Bhavani is a small municipal town, 
on account of these industries, it has got a Grade-1 
IHead Post Office.

Bhavani town has got all facilities and amenities as 
it is situated on the trunk main road connecting Madras- 
Cochin iHarbour; Bhavani-Mysore/Bangaiore/Madras/ 
f^ndksherry etc. Keeping in view, the weaving industiy.
I suggest the opening of an Institute of Carpet Technotogy 
at Bhavani. This is a long felt demand of the people of 
the weaving community and will ameliorate the condition 
of a lot of people from the weaving community and 
open up new avenues of employment for them

(V) Need to Take Remedial Meaeuree to Root 
Out the E vil of Female Infanticide and 
FeetteMe

SHRI PR KALIAPERUMAL (CuddaMre) : We are in 
the middle of the SAARC Decade of the Girl ChiM. 
Sun/ival, protection and development are the major 
goals of our Nattonal Actk>n Plan of the SAARC Decade. 
Right to survival includes right to life, the basic human 
right.

There are national and International laws, 
conventions and deetarstion, projacts and programmes 
and schemes of cradles and creches to protect chiMren 
and prohibit female foeticMe and infantlcMe.
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DMprt* our commltmant to the causa of tha girl 
child and ralantlass' efforts to ansura tha rights to 
survival, protactlon and davalopmant of girl child, lamala 
foeticide and female infanticide continue to be in 
practice.

Incidents of killing of female children within few hours 
ot their birth have been reported from many parts of the 
country. Socio-economic condition motivate parents to 
annihilate their female children Adversities of poverty and 
atrocities against women of the indigent families are the root 
causes of annihilation of Infants of womankind.

Conscience of humanity is committed to protect the girl 
chikJ. I urge upon the Government of India to involve 
Kself actively to end female infantickle and foeticide 
after detailed survey of the occurrence and causes of 
the evil and remedy the malady of killing the girl chik).

(vl) Need to Absorb Trained Apprantices In 
Ordinance Faetorlaa in Jabalpur, Madhya 
Pradaah

SHFII -SHI^AVAN KUMAR PATEL (Jabalpur) ; I wish 
to draw the attantton of the Government towards the 
miseries being suffered by thousands of trade 
apprentices, who after receiving proper apprentkseship 
training In the various Ordnance Factories in Jabalpur, 
are awaiting their turn for proper emptoyment and 
absorption in regular jobs in tha ordnance factories. 
This problem has been seriously affecting the economy 
of Jabalpur and the nearby areas.

The matter has been agitating the minds of the 
youth for a k>ng time. The then Minister of Defence on 
March 28, 1990 had assured very early action for 
absorption of tha trained apprentices from the Jabalpur 
Ordnance factories.

In January this year, the Supreme Court passed a 
iudgement for absorption of apprentices who have 
undergone training under tha Apprenticeship Act, 
stressing that such apprentices shouM be ghren prtorlty 
over others as direct recruits, even-by relaxing age-bar 
to the extent of training period and wtthout the need for 
their being sponsored by the employment exchange. I 
may point out that in other ordnance factories outsMe 
Jabalpur recruitment of trade apprentices Is being done.

I, urge upon the Central Government to take steps 
for absorptton of the trained apprentices in regular jobs 
in the ordnance factories In Jabalpur.

(vli) Need to take early atapa for praaarvation 
and development of monumente of Jhanal 
and LalKpur diatrlcta, Uttar Pradaah.

[Translation]

. SHRI RAJENDRA AGNIHOTRI (JhansI): Mr. Deputy 
Speaker, Sir, JhansI Fort. Shrlmardan Singh Fort, 
Taibehat and Daogarii Fort and grand historical temple 
of Oeogarh in JhansI and Lalitpur dlstrk:t8, under tha

control of tha Archaeological Dapartmant of tha 
Govammant of India ara tha plaoaa of attractions for tha 
lourtets.

The Dapartmant of Archaeology had decided to 
formulate a policy to taka up tha work relating to 
maintenance and 1>aautlfleation of these monuments 
and making anvngamants for todging and bparding, 
restaurant, transport and communicatton facilities for 
tourists, but so far tha woric has not been started.

I, request the Central Govammant to complete the 
woric at the earliest.

[English]
MR. DEPUTY SPEAKER : Now the House stand 

adjourned for Lunch to raaaaambia at 14.20 hrs.

13.20 hra.

Th» Lok Sabha then adjoumed for Lunch till TW»nly 
Mlnutos past Fourt0»n at th» dock.

14.32 hra.
[English]

Tha Lok Sabha rB-assamblad after Lunch at 
thirty-two minutes past Fourteen of the Clock.

(Mr. Deputy-Speaker In the Chau)

RAILW AY B U D G E T  1995-96 
G E N E R A L  D ISC U S SIO N ;

Raaolutlon Ra ; Approval bf Racommandatlona 
Made in tha Ninth Report of Railway 

Convention CommNtaa;

Damanda for Qranta (Raihnya), 1996-96 
and

Damanda for Excess Grants (Railways) 1992-93

MR. DEPUTY-SPEAKER : Tha Houae will now take 
up combined discussions on the foltowing Items for 
whk:h two days have been allotted ;

(1) General Discussion on the Budget (Railways) 
for 1995-96

(2) Discussion on the Rissoiutlon regarding 
recommendations of Railway Convention 
Committee.

(3) Discusston and voting on the Demands for 
Grants (Railways) for 1995-96.

(4) Discussion and Vbting on the Demands fbr 
Excess Grants (Raliwaya) for 1992*93.

Tha hon. Members present in the House, whose Cut 
Motions to the Demands for Qranta (Raliwaya) for

■ 1995-96 have been cbeuiated, may, if they desire to move 
their motions, send slips to the Table within 15 minutea
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Indicating ttw Mrial numbers of ths Cut Motions th«y 
would IHm  to moira. Thosa Cut Motions only will ba 
traatad aa movad. A Hat showing tha serial numbara of 
tha Cut Motlona will ba put up on the Notice Board 
ahoiHy. in eaaa any Member finds any diacrepancy in 
the Hat, he may Idndly bring It to the notice of the officer 
at the Table without any delay.

I request the hon. Minister to move the Resolution.

TH E MINISTER OF RAILWAYS (8HRI C.K. JAFFER 
SHARIEF) : I beg to move :

“That this House approves the recommendations 
made in paragrapha 56, 57, 58, 59, 60, 61, 62, 
63, 64, and 65 contained in the Ninth Report of 
Railway Convention Committee, 1991, 
appointed to review the rate of dividend payable 
by the Raiway Undertaking to General 
Revenues as well as other ancillary matters in 
connection wKh the Railway Finance and other 
General Finance, which waa presented to Lok 
Sabha on 14th March, 1895.'

Sir, by a Reaoiutton adopted In the Lok Sabha on 
16th September, 1991 and concurred in by Rajya Sabha 
on 17th September, 1991, the Raiway Convention 
Committee, 1991 was constituted on 2Sth November, 
1991. The Committee was appointed “To review the 
Rate of OivMend which is at present payable by the 
Railway Undertaking to General Revenues as well as 
other Anclllaiy Matters in connection with the Railway 
Finance via-a-vla the General Finance and make 
recommendattona thereon."

The Ministry of Railways had submitted an interim 
Memorandum followed by a detailed Note submitted 
after the Committee's Evidence Meeting with the 
Railways Board requeating that tha rate for payment of 
dividend may be reconaMered by the Committee and 
that It may be aix per cent for the capKai investment up 
to 1980, 6.5 per cent for the capital Invested after 1980 
up to 1992 and that the increased rate of seven per 
cent ahould be applicable to the investments made 
from the General Revenues after 1992-93 duly 
continuing the existing concessions and the Railways 
being permitted to defer payment of the dividend in 
1995-96 at leaat to the extent the Railway's dues are 
outstanding from the State Electricity Boards, pending 
the Committee's final recommendattona for the Eighth 
Plan for which Memorandum to the Committee has aiao 
been submitted.

The Committee have, however, recommended aa 
follows ;

(I) Exemption of payment of dividend on the 
capital invested up to 1952, aa an irnarim 
meaaiire;

(II) Oefenlng the payment of dividend aubject to

the maximum amount outatanding from the 
State EiectricHy Boards; and

(ill) Presently paying seven per cent divklend for 
1995-96 as an interim measure, on the entire 
capital invested in the Raiway from 1952-53 
to till date.

As regards compensation for the social burdens, 
which amount to over Rs. 2,0000 crore per year and the 
control and operation of the Depreciation Reserve Fund 
(ORF) by the Ministry of Railways, as was the practice 
before the 5th Five Year Plan, the Committee have 
obaen/ed that these aspects will be considered by them 
on receipt of the Reports of the dbmmittees appointed 
In this regard.

Provisions for the Oepreciatton Reserve Fund (DRF) 
In 1995-96, for which the Committee have agreed with 
the proposal of the Railways, have been recommended 
at Rs. 2,650 crore subject to adjustments keeping In 
view the size of the Annual Plan finally fixed and the 
capacity of the system to generate the Internal resources 
and the fact that most of the Rolling Stock is now 
obtained through leasing for pension fund, the proposal 
of the Ministry of Railways that the contribution to this 
fund may be enhanced to Rs. 1,900 crore, keeping In 
view the increase In pensioners and the pension being 
increased with the each D.A. instalment, has been 
accepted by the Committee. A higher pnjvision at the 
level of Rs. 1,970 crore has been made in 1995-96 
budget based on the trends.

The Committee’s observations/recommendations 
regarding contributions to the Development Fund and 
the Capital Fund are being consMered.

Interest on the balances in the various Railway 
'Funds has been estimated on the basis of tha 
Committee's recommendatk>na.

With these words, I commend the Resolution for the 
consMeration of the House.

MR. DEPUTY-SPEAKER : Motton moved ;

(i) That this House approves the 
recommendations made in paragraphs 56. 
57, 58, 59, 60. 61, 62, 63, 64, and 65 
contained in the Ninth Report of Railway 
Convention Committee, 1991, appointed to 
review the rate of divkiend payable by tha 
Raiway Undertaking to General Revenues 
as well as other ancillary matters In 
connection with the Railway Finance and 
other General Finance, which was presented 
to Lok Sabha on 14th March, 1995.”

(II) Th a t the respective sums not exceeding the 
amounts shown in the fourth column of the 
Order Paper be granted to the President of 
India out of the Consolidated Fund of India, 
to complete the aums necessary to defray
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th« ch«rg«s that will coma in th« course of 
paymant during the year ending the 31st day 
of March, 1996, in respect of the heads of

Demands entered in the second column 
thereof against demand Nos. I to 16.”

Demands for Grants (RaHways) 1995-98 Si^mhtad to th* \M» of Lok Sabtia

No of Name of Demand 
Demand

Amount of Demand 
for Grant on Account 
voted by the House 

on 30-3-1995

Amount of Demand 
submitted to the 

Vote of the IHouse

Rs. Rs

1. Ralway Board 3.19,33,000 19,16,00,000

2. Miscellaneous Expenditure (General) 18,46,69,000 110,80,15,000

3. Qeneral Superintendence and Services 
on Railways

122,24,86,000 733,49,18,000

4. flepaira and Maintenance of Permanent 
Way and Works

256,64,36,000 1539,86,13,000

5. Reparls and Maintenance of Motive 
Power

190,27,72,000 1141,66,33,000

6. Repairs and Maintenance of Carriages 
and Wagons

273,19,17,000 1639,15.01,000

7. Repairs and Maintenance of Plant and 
Equipment

134,59,16,000 807,54,98,000

8. Operating Expenses • Roiling Stock and 
Equipment

221,72,35,000 1330,34,07,000

9. Operating Expenses - Traffic 951,66,83,000 2917,00,98,000

10 Operating Expenses - Fuel 607,20,90,000 3643,25,41,000

11. Staff Welfare and Amenities 98,42,87,000 590,57,23,000

12 Miscellaneous Working Expenses 122,84,60,000 737,07,60,000

13. ProvMent Fund Penston and other 
Retirement Benefits

330,17,23,000 1981,03,39,000

14. Appropriation to Funds 1005,83,33,000 6035,00,00,000

15 Divident to General Revenues Repayment 
of loans taken from Qeneral Revenues 
and Amortization of Over-Capitallzation

1371,16,50,000

16 Assets • Acquisition, Construction and 
Replacement

Revenue 7,50,00,000 45,00,00,000
Other Expanditure

Capital 213,28,41,000 1279,70,43,000

Railway Funds 1828,42,52,000 10970,55,11,000

Total 6385,70,33,000 36802,38,50,000

MR. OEPUTY-SPEAKER : Motion moved ;

‘That the respective excess sums not exceedmg the 
amounts shown in the third column of the Order Paper 
be granted to the President of India out of the

Consolidated Fund of India to make good the excess 
on the respective grants during the year ended on the 
31st day of March, 1993, in respect of the following 
Demands entered in the second column thereof.

Demand Nos. 8 and 16.'
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D9mands for Excess Grants (Railways) 1992-93 
SubmMad to the Vote of Lok Sabha

No.of Nam« of Dsmand 
Demand

Amount of 
Demand sub- 

mitta to the vote 
of the House

Rs.

8. Oprating Expenses - Rolling
Stock and Equipment 17,57,08,720

16. Assets-Acqulsltion,
Construction and Replacement

Other Expanditura

Capital 521,70,28,992

Total 539,27,37,712

[English]

MR. DEPUTY SPEAKER ; Now, item Nos. 13 to 16 
will be taken up together and the BAG has allotted two 
days, that is, ten hours, for the discussion.

Shri Ram Naik.

[Translation]
SHRI RAM NAIK (Bombay North) : Hon. Mr. Deputy 

Speaker, Sir, I hope Mr. Jaffer Sharif is keeping good 
health because last year he was not well and accordingly 
the health of the Railway Ministry also deterinated.

In view of the Financial Resolution presented by 
him it seemed that some special things will come but 
commuters will get no new hope in this Resolution. 
What has been done by you, will be discussed here 
and In view ot it you clarify the shortcomings during 
reply then it will ue a better thing, you should keep it 
in your mind that it is the last budget of this Lok Sabha 
that is presented by him. You have been continuously 
increasing the fare for the last 4-5 years but now please 
tell the commuters that more facilities will be provided 
during the last budget. You cannot know what is going 
to happen in near future voters willl decide that yor will 
be Railway Minister or which party will come to power 
during the 11th Lok Sabha. So you shouki think over 
this last budget from that viewpoint. Hon. Somnath 
Chatterji is the Chairman of Standing Committee for 
Railways. He has prepared the Railway budget with 
great ability and committee has made its contributton In 
it. The Committee has presented its report in the House 
and made unanimous recommendations. I hope that 
you will ponder over it.

The House should accept the recommendations 
made by Railway Convention Committee. I hope that 
you will accept the unanimous opinion given by the 
committee. So far you have not taken Sertousiy the 
different kind of recommendatlona made by the 
committee. I hope that It wilt not happen this time.

[Translation]

On the whole Railway's fhiancial position is not 
sound. The Ministry of Railways has not been able to 
achieve the targets fixed for the last year for earning 
through rail fare and rail freights. You had given an 
excuse during 1892-93 that there had been rk>ts in 
some parts of the country. That is why your activities 
were hindered and as a result there of Railway 
department couM not transport much freight. Now tiiefe 
is no such factor. All the other works continued to be 
undertaken in the country as per routine only, in brief 
I can only say that the railways did not functton hi the 
manner they should have. The railways' performance 
last year has been unsatisfactory. The Railway Budget 
also does not create any hope. I have always been 
concerned with the difficulties faced by the suburban 
rail passengers. I would like to start my speech with the 
same topic.' I must remind you that during the discussion 
on Railway Approprlatk>n Bill on 30th and 31st March, 
I had raised this Issue that you had not effected an 
increase in the lind class and 1st Class rail fares for 
long distances. You have meted out a step-motherly 
treatment to the suburban rail passengers-whlch sould 
not have been done. I have not raised this issue alone. 
Acharyaji, on behalf of C.P.M. and Sharad Dighe and 
Mamata Banerjee from the Congress side supported it. 
It has set a precedent in the parliamentary history that 
the proposed rate has been reduced, it was increased 
or reduced but not ruled out. That is why I would like 
to remind you. You had also said in that discusston that 
budget would then be referred to the Standing 
Committee of Railways, their recommendations woukl 
be submitted and the same would be considered artd 
a decision would be taken. That is why the proposed 
increase in the season ticket fare was then got cancelled 
and we had even thanked you for that. If you do 
something good then we wouki not hesitate in thanking 
you. If you make a good announcement now then there 
will be no reason for hesitating in thanking you. What 
have you done now? You have not proposed any 
Increase in the 1st and lind Class fares. You will have 
to differentiate between the daily passengers and 
commuters. You should keep this in mind that somebody 
who travels to attend wedding or for any personal 
business or a pleasure trip is a passenger but 
commuters are constrained to travel to attend to their 
business or Job. You must be considerate about these 
people. There is a big difference between a passenger 
and a commuter. You must at least keep this difference 
In mind. You have indulged in discrimination in this 
regard. In my opinton this increase in the rail fares 
shouki not have been effected. BesMis, you have also 
Increased the fare of the quarterly season tteket. Earlier 
the fare was 2.5 times which has now been increased 
to 2.7 times.

If we look at last five figures, I have ail the details 
with me concerning the railway ministry, then we will 
find that we tolerate Injustice. Earlier during 1991-92
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Rs. 118 us«d to b» paid on a lind elaat monthly saason 
ticket for a distanca of 120 kilomatraa. Now Ra. 220 will 
hava to ba paM i.a. you affactad an incraaaa of Rs. 102 
for the monthly rail pass during tha laat five yaars. Our 
daarnass altowanca Is not proportlonata to tha effected 
price-rise. This is sheer injuatice. Similarly, earlier one 
had to pay Rs. 83 per month for a distance of 60 
kilometres during 1991 •92. Now It has l>een Increased 
to Ra. 140. In other words an amount of Rs. 57 has 
been increased by you during the last five years. By 
effecting this increase you have done Injustice to the 
daily commuters. That la why, I submit that this increase 
shouM be withdrawn.

J have also tried to know as to what revenue are 
you going to earn through this Increase. This year you 
will earn revenue to the tune of Rs. 7,500 crore. I have 
collected figures from your Ministry only. You issue 
monthly passes for 1st and lind class, on suburban as 
wall as non-suburban railways and from what you.have 
proposed you are going to earn revenue to the tune of 
Rs 48 crore. You are going to earn an amount of only 
Rs. 48 crore annually out of a total Income of Rs. 7,500 
crore which comes around 0.64 *per cent, i.e. not even 
one.per cent. You can earn this much from any other 
source. You are going to earn Rs. 900 crore from the 
State Electricity Board and if you get this In time then 
there is no need to increase the fares. That is why, my 
first demand Is that you shoukl withdraw the hike in rail 
fares for subsurban passengers.

A meeting had been held in Bombay city on 17th 
April in which you were also Invited but you did not 
attend It. The hon. Shri Sharad Dighe was the Chief 
Quest, I waa the Chairman and the Chief Minister of 
Maharashtra, Shri Manohar JoshI had inaugurated the 
meeting. All of them-all commuters organisations, 
Maharashtra Chambers of Commerce and Industries 
and the Maharashtra Government had considered this 
questton at the meeting and had unanimously passed 
a resoiutnn that no matter whatever the reason, this 
fare shouM not be raised. Thi.s is today's demand and 
it is a logical demand.

The Standing Committee on Railways also 
recommends for giving relief. You may consult the report. 
After going through the report you will also feel that you 
should oot do such injustice against the Suburban 
commuters to earn such a meagre revenue as Rs. 48 
crore. This is the Committee's report :

[EngUah]
»

I quote from para 1.61 on page 32 of the 
Committee's report :

The committee note that there Is a proposal to 
charge Ihe quarterly season ticket at 2.7 times 
the monthly season ticket fare instead of 2.5 
times at present-.in suburban railways. It Is 
pertinent to note that no increaae haa been 
proposed in second class (area tor passenger, 
mail and express trains and in the first class

fare of the ordinary traina. Aa moat of the 
commuters In suburban traina are industrial 
workers or middle claas employees, the 
Committee recommended that there should be 
no Increase in monthly and quarterly season 
ttokets.

[Translation]

The Committee has given a unanimous decision 
and I woufd like you to accept it and withdraw your 
proposal.

Secondly, this la an injustice against all the 
Suburban commuters but among them you have been 
doing more Injuatice to the Suburban Commuters of 
Maharaahtra and Bombay. Thia budget again reflects 
injustice. I have been trying to reaaon out this point for 
the last four years. I feel that this is the last year for us 
to urge upon you. Sometimes we feel* aa if whatever we 
are saying may become a cry in the wilderness that 
they may just Ignore our pleas and say that they are 
making demands, then let them continue to do so I 
hope it is not a cry in the wilderness. But a doubt 
creeps in our minds. Due to your inactton Bombay's 
suburban rall-system collapsed last year and everyday 
disturbances were cropping up, the trains were being 
suspended and the time-acheduie waa also not being 
followed whtoh caused tot of Inconvenience to not only 
Bombay's but the whole country's Suburban Commuters 
and Bombay's Suburban commuter about whom it is 
said world wide ;

[EngUsh]
He is the most disciplined commuter in the world. 

[Translation]
Bombay's commuter never complains, never fights, 

never struggles. 10 persons travel standing in a space 
of one square metre In trains. The commuters who are 
accuatomed to travelling In the worst conditions in the 
world have also lost patience and then there were 
several kinds of disturbances. Then, you came to 
Bombay and a discussion was held and you tned to 
find ways to Improve the condition. But the reality is that 
the proposals made by you have been made in the 
wake of either, as a reactton to aome logical arguments 
put forth by us or the dissatisfaction expreased by the 
commuters. Sometimes such doubts assail our minds. 
After all, such things do not come to mind only after 
having discussions In the Parliament but it gets 
highlighted only when the commuters express 
dissatisfaction. It is not a good thing if such feelings 
start taking shape In regard to Parliament.

Sir, I was saying that you do Injustice and mete out 
stap*motheriy treatment to the suburban commuters of 
Bombay. What doea this year’s Budget contain? I wouki 
like to aay in brief the poaltton of metropolitan tranaport 
project In the budget. You are also -aware that 50 lakh 
commuters daily commute In trains in Bombay, In 
Calcutta the number of daily commuten ia 13 iakh and
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in Madm* it i* only 5 lakh. Vbu iiav« made a provision 
of Rs. 42 cfDra in this yaafs budget for Madras though 
the numtMT of eommutars is oniy 5 iaich and Rs. ;I41 
cror* for Caioulta wh«r* the number of commuters is 13 
iakh. Ttie provision Is Rs. 35 crore for Bombay where 
the number of commuters is 50 iakh. The provision 
made for Bombay is very l^ss. it even falls short of the 
provleion made for Madras and Calcutta. I do not know 
how you are viewing Bombay. The Railways have ali 
the figures of the revenue earned from Bombay, Calcutta 
and Madras. Now, when the figures were discussed, 
you sakf that one railway is earning profit while the 
other is incurring tosses and the profit is marginal. Now 
this is not correct. There are your figures.

The Central Railway Incuned tosses to the tune of 
Rs, 7 crore during 1892*93 in Bombay but Western 
Railway earned a profit to the tune of Rs. 40 crore.

A profit of Rs. 42 crores accrued to the- Central 
Railway and Western Railway jointly. There has been a 
ioss of Rs. 200 crores in Cateutta and Rs. 57 crores in 
Madras. According to the 1993-94 figures, there has 
been a profit of Rs. 53.55 crores In Bombay city. But 
there has beerra toss of Rs. 193-72 crores in Cateutta 
and Rs. 65.27 crores in Madras. WIN not it be a step 
motherly treatment to the suburban commuters, from 
whom you earn profits, if more provision is not made for 
them in the Budget. It is not that you have not done 
anything. After discusstons, you have included some 
good provistons. You have constructed a new railway 
line between Thane and Vashi at a cost of Rs. 105 
crores but It has a proviston of Rs. three crores oniy. 
The total cost of Belapur one-way doubling line is Rs. 
239 crores while as there Is a provision of Rs. 8 crores 
only In that. Ybu have provided tor a capital cost of Rs. 
131 crores for the worM's most passenger rush area 
Borivili and Wisai whereas there Is a provision of Rs. 4 
crores only in that.

There Is so little a proviston for such big projects, 
how and when wiii these be accomplished? if you 
resolve to complete these within two years and make 
ail suitable arrangements accordingly, then atone can 
you give relief to ail the commuters' of Mumbai, i wouki 
again like to convey you my heartfelt thanks on behalf 
of the commutere of Bombay for providing tor these 
projects in the current year's budget.

Paucity of fund has been ascribed as the main 
reason.

15.00 hre.

(Shrlmatl Maiini Bhattacharya In th» Chali)

This time, the Maharashtra chambers of Commerce 
and Industry paid a aertous consMeratton to it and 
proposed that an autonomous Railway Corporation 
shouki be given to Bombay on the pattern of Konkan 
Railway Cor|3oratton. They have nearly completed the 
oonstructlon of such a tong rail-Hne in five years. Bonds 
can be ftotted if funde are needed tor this. The common

man of Bombay, the banks and other institutions are 
ready to extend every cooperatton. But when we raised 
thia issue in the Partiamentary Consultath/e Commrttee 
on 8th April, your reply was :

[EngllahJ

Formation of a separate corporatton for suburban 
services would pose insurmountable problems in 
practice as the same infrastructure, that is, track, signals, 
stations, is used by suburban as well as the long 
distance trains.

[TranslattonJ

I think you will also agree to It.

SHRI C.K. JAFFER SHARiEF : Are you saying so 
for Bombay alone or for all the metropolitan cities like 
Calcutta, Madras etc.

SHRi RAM N A iK : My opinion is that It can positively 
be rsformsd if separate corporations are set up for 
these as well. But here, i am talking of Bombay I believe 
that we can do it tor Bombay. The hon. Members from 
Tamil Nadu and Calcutta wiii speak their mind at their 
own turn. But so far as Maharashtra. Bombay is 
concerned, I may say that there will be efficiency only 
if a separate corporatton is set up there We are ready 
to contribute money! This is our demand. We have also 
given a memorandum with the signatures of seven iakh 
commuters to the Standing Committee which, we hope, 
you might have received The standing committee on 
Railways has also given its remarks on Autonomous 
Corporatton which I would like to read out to the House

[English]

On page 93, paragraph 2.109 of the Standing 
Committee Report, it says .

"The Committee are distressed to note that two 
metropolitan transport projects, namely, MTP 
(Bombay) Mankhurd-Beiapur Extenston of Line 
and MTP (Madras) Madras beach-Luz-RapId 
Transit System, have been badly suffering from 
time/cost over-runs, in the case of M TP 
(Bombay) the original project cost has been 
revised from Rs. 132.15 crores to Rs. 440 86 
crores, i.e. an increase of Rs. 308.71 crores 
which works out to 233 per cent cost escalation, 
in the extra cost of Rs. 308 71 crores. Railways 
share is Rs. 102.90 crores. In the case of MTP 
(Madras) too, the original cost of Rs. 108.21 
crores has been revised to Rs. 185.61 crores 
i.e. an extra cost of Rs. 77.40 crores which 
works out to 71.51 per cent cost escaiatton. The 
extra cost has to be met by the Railways from 
the Budgetary support. This has put an extra 
burden on the limited budgetary support the 
Railways get from the General Revenue. The 
reasons for such substantial cost escalatmnas 
explained by the Ministry of Railways are not
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very convincing. The Committee desire that 
further costAlme over'runs In respect of these 
two metropolitan projects should be avoided.

The Committee have received a representation 
from a very large number of commuters for 
formation of a separate autonomous corporation 
for the Mumbai Suburban System. They would 
lilte to have the views of the Ministry of Railways 
in this regard.”

[Translation}

IHence the Committee have desired that the 
Government should serioulsy consider such an issue. 
In the background of this, a separate autonomous 
corporation should be set-up for Bombay.

I would also like to make a mention of another 
4-5 year old issue which is also related to funds. The 
surplus land available with the Railways shoukJ be put 
to commercial use If such projects are to be taken up 
in urban areas. It was out of our minds even after four 
years elapsed. We take loans from the World Bank. 
There will be no need of begging from the World Bank 
if such surplus lands are properly utilised by the 
Railways In the Bombay city You have also been 
receiving proposals In this regard. I can't understand 
why you are not able to convince the hon. Prime 
Minister or may be that he has other things to attent to. 
We are aware that the Cabinet has yet to take a decision 
on it but how much time will It take more? Will it take 
three years? There should be authenticity for commercial 
utilisation of the surplus land available with the Railways 
if you have to upgrade the system of suburban and 
otiier Railways. If this is done, the Railways can raise 
funds for anywhere in India at will Therefore, I urge that 
the Railways should consider It seriously.

Mr. Chairman,Sir, it Is true that the Railways do not 
get as much Budgetary support now as it used to get 
earlier. What is the reason therefor? Just now, the hon. 
Railway Minister said while reading his statement that 
the Railways is reeling under the increasing social 
burden Why is not he able to convince the hon. Finance 
Minister and the Planning pommisslon chaired by the 
hon Prime Minister? Why do not the Finance Minister, 
the Planning Commission and the Railway Minister 
Jointly confer on it? Railways makes a great contribution 
in the country's commercial and industrial production. It 
is said that Railways got 75 per cent support of the 
Qeneral Budget during the fifth Five Year Plan, 42 per 
cent during the 7th Plan and the current years figures 
show it as a meagre IS per cent. It seems that the 
Finance Minister and the Planning Commission are 
giving a step motherly treatment to the Railways. What 
Is, the reason therefor? He should convince them I 
suggested you many times that the MPs of Bombay 
should sit with the hon. Finance Minister, the Railway 
Minister and the Prime Minister and seriously conskfer 
this problem. But what happened?

SHRI C.K. JAFFER SHARIEF ; We wlH do 80 during 
the current seeston.

SHRI RAM NAIK : That Is good but you shoukJ at 
least cheek the fare Increase. A deciston can be arrived 
at in such a meeting. You are aware that Railways has 
made a great contrlbutton to the country's whole trade 
and industry. You should at least consider the 
suggestwns given by us if the hon. Finance Minister 
and the Prime Minister are blind to it. It Is good to say 
that you will conskler It In this session and I hope you 
will positlveiy make efforts In this direction.

Madam Chairperson, the hon. Minister talked about 
the social overheads of Rs. 2000 crores. We discussed 
this point in the standing Committee on Railways and 
In R.C.C. i can't understand wherefrom do they fetch 
these figures? We only want that this new burden sould 
not be put on the common railway commuter In the 
name of social obligations. You should consult the 
Finance Minister and here I would like to add that the 
Finance Minister and the Planning Commission people 
should be present whenever the Railway Budget' is 
discussed here but. Madam, the Congress Ministers do 
not have time to spare for the House. As they have 
many other preoccupatk>ns outside, they are not able 
to pay serious attention to the House. Either the Ministry 
of Finance shouki bear the social burden of Rs. 2000 
crores or your Ministry should make H good. Why should 
a poor man shoulder this burden? It should be decided 
as to who should make good this sum of Rs. 2000 
crores. What will be the utility of the Railways in future 
in the country If this is not decided upon, it is said that 
the Finance Ministry should run the Railways in a 
commercial manner ao as to accrue profits so that the^e 
Is no social cost. Attention shouki be pakl to it You 
cannot have the cake and eat it too. The hon. Finance 
Minister has this opportunity to clarify his stand in the 
backdrop of this, the R C.C and the Government should 
take some decision.

[Translation]

Lastly I wouM like to point out one Important Issue, 
it has been proposed that the Motion moved on the 
RCC recommendations should be approved In the 
august House. We received this Motion of yours on the 
10th April. I sent an amendment to it and I do not know 
where it has missed. But it dki not appear on record. 
Why did It not appear on record today? I do not want 
to discuss the issue, but I would tike to point out an 
important thing. Your Motion.

[English]

"That this House approves the recommendations
made in paragraphs 56, 67, 58, 59.”

[nanslatlon}

Your motion is like this and it contains the 
Recommendations No. 59. But If It is missing there, 
even then you will understand K. The ntain purpose of
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sending my amendmAnt was to ravsal as to what It 
contains. Tha r«oomm«ndat<on No. 59 on paga no. 25 
raads.

lE n ylvh }

“Tha Committaa do not saa any raason as to 
why tha praaant policy of tha Qovarnmaftt 
appllcabla to Public Sactor Undertakings for 
mobilising their own resources and not to 
depend on plan outlay should also be made 
applicable to the Indian Railways for they carry 
huge aoclal burdens amounting to Rs. 2,000 
crore which runs counter to the basic principle 
of a commercial undertaking. When the Ministry 
of Railways are themselves facing acute 
resource cruch, the Committee are in agreement 
with their contention that they should adequately 
be compensated for carrying social burdens. In 
this connection, the Committee had in their 5th 
Report (10th Lok Sabha) recommended that the 
Railways should carry out a frash study 
regarding compensation to be paid to the 
Rallwaya for carrying social burdens. However, 
the Committee regret to note that whereas the 
Railways, as stated by the Chairman, Railway 
Board during evidence, have made the 
necessary study on the subject, the details of 
the said study were neither furnished to them 
noi to the Miniatry of Finance. They, therefore, 
stress that the Ministry of Railways should 
fuinish the details of the study to the Committee 
and the Ministry of Finance expeditiously."

(Tninstation]

You have asked us to approve the recommendation. 
Moreover you and I have stated that there should be a 
policy on the social burden Who are the members of 
this committee? Sir, in your capacity as the hon. Minister 
of Railways you also have now become the member of 
this Committee. The hon. Minister of Finance Dr. 
Manmohan Singh is also member of this Committee. It 
is an issue of Parliamentary decorum whether Ministers 
shouM be the Members of Parliamentary Committees 
or not. Generally no Minister is Included In Parliamentary 
Committees. It has two reasons. In the Presence of 
Ministers the officials always fall under the former's 
infulence while giving evidence, there. Even if the 
Ministers do not utter a word, the officials are reluctant 
to speak frankly, and a.uthenticaliy before the 
Committees. In your presence even the membeis of 
your party are in a dilemma whether their evklence is 
politically Justlfted or not. Therefore for the sake of 
Parliamentary decorum, we have decided that no 
Minister atiatl ba included in the Parliamentary 
Committee. But you have come here only because the 
ABB kicomotJvee caae is Involved in K. The RCC has 
condemed the deals of ABB locomotives. You have 
inaistsd on certain ieauea in a very persuasive manner.

The Ministry of Rallwaya Is put Into trouble if a committee 
inalsts on something In a persuasive manner. Have you 
ever thought about tMa ?

8HRI C.K. JAFFER  SHARIEF : No, this is not so. I 
never attended the Committee while the evidencea were 
being taken by the Committee. I aakad to took Into the 
recommendationa and thereafter only I waa included In 
the Committee. I did not refer to the ABB probe. The 
manner in which the Committee report had been 
appearing in newapaper* waa worsening the situation 
all the more.

SHRI RAM IslAIK : it might be your view" point. Vbu 
may imagine the situation then If the Chairman of 
parliamentary Committe and the hon. Minister are also 
there in the committee. Ydu are right that you did not 
attend the Committee while evidences were being taken. 
But you were praaant during the preparation of 
recommendattons. You alao know that I i-iave no peraonal 
grudge. I am very friendly to you. But for the aake of 
Parliamentary decency, no hon. Minlater should join 
such Committees, when the Joint Parliamentary 
Committee on Security acam waa aet up...(lnt»miptlons)

SHRI C.K. JAFFER  SHARIEF : I Was not talking 
about that. I was talking about the ABB deal. I waa not 
In that Committee.

lEngllshJ

I was not a member of the Committee during that 
period ;

[TtanatattonJ

SHRI RAM NAIK : in your capacity as Minister of 
Rallwaya you and the Ministry of Railways received 
setbacks foltowing the recommendations made on the 
ABB deal, in order to prevent the recurrence of any 
such setbacks you both attended the Committee 
Othenwise, you might not have come, i am not talking 
about the ABB deal now.

[Engllah}

it has become a past history.

[TranstBtlon]

But it is veiy important whether an hon Miri«te> in 
the capacity of a member thereof ahouU attend «uch 
Parliamentary Committee or not.

For a healthy Parliamentary conventton, thus

[Englalh]

The Committee Is regretting; now, you ate regretting, 
the Finance Minister Is regretting.

[Translation]

The work supposed to be performed witit legard to 
social cost has not been done.
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[English]

When th« Ministers are there and when the 
Committee regrets, whom are you going to blame?

fjranstattonl
The Members of the RaHway Board? This Is your 

recommendations. But you 81*0 the member of thi^ 
Committee and in your capacity as its member you 
approved the report.

[English}

Is it not self-contradictory?

[Translation}

It is self-contradjctory in the sense that the 
recommendations made in the Committee asidng the 
Mmistry of Finance and the Ministry of Railways to 
accomplish the works earmarked for them are not being 
performed. Therefore, they talk contradictorily. This all 
happens \>nly when we do not obseree parliamentary 
conventions. Taking this point into consideration I wouM 
like to request both^ou and the hon. Minister of Finance 
not to* jeopardise the functk>nlng of the Committee You 
Just suggest as to how comments be made on you' 
respectfully and you may be hurt with a particular type 
of comments. But the Committee should function to ■ 
achieve Its objective. Therefore, the best way out is th^t 
both you and the hon. Minister of Railways should resign 
from the Committee so that the function of the Commiftee 
continues smoothly and without any pressure. If you do 
so, you and Jh^ hon. Minister of Finance will be 
renpembered with great respect in Parliamentary history. 
Otheiwise, both of you wilt be remembered for making 
contradictory statements and seeirt? from this point of 
view it can be construed thatVo(^1ffccept the 2000 crore 
deal, the hon. Minister of Finance also does so. But you 
are not implementing it. Who should be blamed for It. 
In tl;iis regard, I woukl like to request both you and the 
hon. Minister of Finance to resign from the Committee 
lest it shouM fans under any Influence of yours

I wanted to speak on freight. But many hon. 
Members are to speak here. Therefore, I raised three 
issues in brief The first one was that the proposal to 
raise the sub-urban train fare should be withdraw. 
Secondly, the Projects meant for Bombay should' be 
completed on warfooting in two years. Thirdly, both of 
you should withdraw your names from the Committee 
and the Railway should be compensated for social 
burdens which you are reffering to With these words I 
express my thanks and conclude.

SHRI BASUDEB ACHARIA (Bankura) : I beg to 
move .

‘That the demand under the head Railway Board 
be reduced to fie 1 '

/Failure to withdraw the increase In freight 
rates. (1)

That the demand under the head Railway Board 
be reduced to Re. 1.”

/Failure to withdraw the increase in f«ire on 
monthly and seasons ticketsV (2)

"That the demand under the head operating 
expenses-rolling stock and equipment be reduced to 
Re. I."

/Failure to maintain electric locomotive 
productk>n in C.L.W. up to 150 locomotives 
per annuam./ (469)

‘That the demand under the Head operating 
expenses-rofling stock and equipment be reduced to 
Re. 1.'

/Failure to carry out' modernisation 
programme at C.L W. to produce more electric 
locomotives./ (490)

‘That the demand under the head ’miscellaneous 
expenditure (general) be reduced by Rs. 100”

/Need to allot more funds to Eastern Railway 
to conduct surveys in West Bengal for 
constructton of new lines as per the growing 
deniand of the state./ .(560)

"That the demand under the head miscellaneous 
expenditure (general) be reduced by Rs. 100"

/Need to give proper attention for n«>'v surveys 
in West Bengal keeping in view the industrial 
developments (561)

"That the demand under the head miscellaneous 
expenditure (general) be reduced by Rs. 100"

■ /Need to take up survey to connect Falta 
Export Processing Zone by rail./ (562)

"That the demand under the ‘head miscellaneous 
ex|5endlture (general) be reduced by Rs. 100”

‘/Need to altot more funds for new surveys of 
Eastern, S.E. Railway and N.F Railway. / (563)

*Tnat the demand under the head miscellaneous 
expenditure (general) be reduced by Rs. 100"

/Need to give more powers to Zonal Railways 
to conduct survey by their own team./ (564)

‘That the demand under the head assets- 
acquisltlon, cooatruction and rejjiacement be reduced 
by Rs. lOO."

/Need to take steps to introduce, a super fast 
train between Tata Nagar and Guwahatl via 
Adra-Asansol Ranlganj-0urgapury(565)

‘That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. ICO."

/Need to introduce a super fast train between 
Howrah and Amritsary (5jS6)
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'Th a t tho demand under the head assets- 
aequiahion, conatructlon and replacement be reduced 
by Ra. 100."

/Need to .allot more funds to complete 
electrification of Adra-Mldnapore aectlort 
within a time bound period./ (567)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100.”

/Need to introduce a super fast train express 
train between Kharagpur and Amritsar./ (568)

“That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to intro'duce an express traiq from 
Chittaranjan to IHowtrah in the morning and

• back in the evening from i-lowrah./(569)

“That the demand under 'the head a'ssets-
acquisition, construction and .replacement'be reduced 
by Rs. 100."

/Need to extend suburban section up to 
Asansol./ (570)

'‘That the demand under the head assets-
acquisition, construction and replacement be reduced 
by Rs. 160.” ■

/Need to complete the missing lini< between 
Princep Ghat and Majernat section Circular 
Railway at Culcutta."/ (624)

"That the demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to taite up construction of double line 
for the entire stretch of Circular Railway at 
Calcutta and allot funds for this purpose./ 
(625)

“That the demand under the -head assets-
acquisitlon, construction and replacement be reduced 
by Ra. 100.”

/Need to take up elactrlfleatton of entire route 
of Circular Railway at Cateutta./ (626)

“That the demand under the head assets-
acquisitioiv conatructtoh and replacement be reduced 
by Ra. 400."

/Need to introduce OMU rakes in Circular 
Railway, Calcutta until Its electrification./ (627)

“T h a t  the demand under the head assets-
aoquisltion, conatruetlon and replacement be reduced 
by-Rs. 100."

/Need to extend Metro Railway from Ibllygun) 
to Qaria7 (628)

"That the demand under the head assets- 
acqulsltion, constructton and replacement be reduced 
by Rs. 100.”

/Need to take up 2nd and 3fd phase bf-MeVo 
Railway at Caicutta7 (629)

"That the demand under the head assets- 
acquisitlon, construction and replacement tie reduced 
by Rs. 100.”

/Need to expedite the constructton of double 
line between Farakka and New Jalpalguri./ 
(630)

"That the demand under the head assets- 
acquisltion, construction and replacement be reduced 
by Rs. 100."

/Need to expedite the construction of railway 
line from RaniganJ to Mejia via Bankura./ 
<631)

“That the demand under the head assets- 
acquisition, construction and* replacement be reduced 
by Rs. 100."

/Need to take Immediate steps forconstuctton 
of- double line between Seoraphuli and 
Tarakeawar./ (632)

"That the demapd under the head assets- 
acquisltion, constructton and replacement be reduced 
by Rs. 100."

/Need to take immediate steps to extend the 
railway line from Tarakeswar to Arambagh./ 
(633)

“That the demand Under the head assets- 
acquisltion, constructton and replace.ment be reduced 
by Rs. lOO.-'

/Need to start conatructton of railway line 
’ from Krishnanagar to Behrampore (West 

Bengal) via KarimpurV (634)

"That -the demand under the head assets- 
acquisition, conatructlon and replacement be reduced 
by Rs. 100."

’ /Need to take up conversion of Katwa- 
Ahmedpur narrow gauge railway line info 
broad gauge immediately./ (635)

"That the demand under the head assets- 
acqulsition, constructton and replacement be reduced 
b yR s. 100.”

/Need to take steps to etart EMU service 
between Jlrat and Howrah y (636)

"That the demand under the head assets- 
acquiaitlon, conatruetlon and replacement be reduced 
by Rs. 100.”

/Need to take steps to complete conetnicttoh 
of double line between Baraaat and Bongaon 
and altot adequate funds for this pwpose./ 
(637)
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That th0 demand undsr the head assets- 
hz luisition. construction and reptaeemant be reduced 
by '^s 100.’

/Need to take up immediately construction of 
double line between Baruipur and 
Lakhlkantapur, between Baruipur and 
Diamond Harbour and between Sonarpur 
and Canning./ (638)

'That the demand under the head assets- 
'acquisition, construction and replacement be reduced 
by Rs 100.”

/Need to take up construction of railway line 
from Budge-Budge to Namkhana for 
development of Sundarban region./ (639)

‘That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to take up immediately constructkm of 
double line between Ranaghat and Lalgola 
sectton of Sealdah Division./ (640)

"That the demand under the head assets- 
acqulsition, construction and replacement be reduced 
by Rs. 100."

/Need to start electrificatk»n Krishnanagar and 
Lalgola sectton/ (641)

"That the demand under the head assets- 
acquisitlon, construction and replacement be reduced 
by Rs. 100."

/Need to take up electrification of Barasat- 
Hansnabad section of £astern Railway 
immediately./ (642)

"That the demand under the head assets- 
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to take up immediately converston of 
Barddhaman-Katwa narrow gauge line into 
broad gauge line./ (643)

‘That the demand under the head assets-
aequlsition, construction and replacement be reduced 
by Rs 100."

/Need to take up constructton of new line 
between Bankura and Durlabhpury (644)

‘That the demand under the head assets-
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to take up conversion of Radhlkapur 
to Barsoi MG Hne into B.Q. line immediately7 
(645)

“That the demand under the head assets-
acquisition, construction and replacement be reduced
by Rs. 100."

/Need to take up immediately converston of 
Bongalgaon to Slligurl via Alipurduar 
Junction railway Hne7 (646)

"That the demand under the head assets- 
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to take up construction of double line 
between Bandel and Katwa./ (647)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to reduce fares between New 
Jalpaiguri and Darjeeling./ (648)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to reopen and modernise Himalay 
railway line between New Jalpaiguri and 
Darjeeling./ (649)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to altot more funds to complete the 
electriftoatlon of Adra-Midnapore section with 
in short tlme7 (650)

“That the demand under the head assets 
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to speed up construction of double 
line between Khana and Saihthia section / 
(651)

"That the demand under the head assets- 
acqulsltlon, construction and replacement be reduced 
by Rs. 100."

/Need to allot more funds for constructton of 
EkIakhI Balurghat railway line / (652)

"That the demand- under the head assets-
acquisitlon, construction and replacement be reduced 
by Rs. 100."

/Need to take up constructton of a new line 
from Barddhaman to Tarakeswar via 
Arambagh which will provide another route 
to Howrah7 (653)

"That the demand under the head assefs-
acqulsltlon, construction and replacement be reduced 
by Rs. 100."

/Need to altot more funds to complete Digha- 
IVimulk railway lines immediately./ (654)

"That the demand under the head assets-
acquisltlon, constructton and replacement be reduced 
by Rs. 100."
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/Nsad to Start immsdlateiy construction of 
Howrah*Amta<Bsrgachia railway llna, S.E. 
Railway./ (655)

'Th a t tha damand undar tha haad assats* 
acquisition, conatruction and rapiacamant ba raducad 
by Rs. 100."

/Naad to start immadlataiy construction of 
Howrah-Saa-Khaia railway lina./ (656)

’ That tha damand undar tha haad aasata- 
acquisition, construction and rapiacamant ba raducad 
by Rs 100."

/Naad to talta up convarsion of Banlcura- 
Damodar Railway Into broad gauga 
immadlataiy./ (657)

"That tha damand undar tha Head Railway Board 
ba raducad to Ra. 1.”

/Faiiura to piaca ordar lor wagons on Wagon 
Manutabturing units of Wast Bangal tharaby 
threataning their existence and job security 
of the Workers./ (802)

'That the demand under the head repairs and 
maintenance of plant and equipment be reduced by Rs.
100 "

/Need to Improve the communication system 
between the driver control room and 
passengers with regard to stoppage of train./ 
(603)

“That the demand the head operating expenses- 
traffic be reduced by Rs. 100."

/Need to increase the speed of EMU locals 
running between Howrah and Bargachia 
section of Si,E. Railway./ (804)

“That the demand the head operating expanses- 
traffic be reduced by Rs. 100."

/Need to increase the speed of Purulla 
Express thereby reducing running time 
between Purulla and Howrah / (805)

“That the demand the head operating expensea- 
traffic be reduced by Rs. 100."

/Need to reduce running time of Poorva 
Express, Kalka Mall, Gitanjall Express, HImgirl 
Express and Howrah Amritsar Mail./ (806)

"That the demand the head operating expenses- 
traffic be reduced by Rs. 100."

/Need to further increase speed of Black 
Diamond, Coalfied and Asansol Express so 
that Howrah-Asansol distance is covered 
within 3 hours./ (807)

'That the demand the head operating expenses- 
traffie ba reduced by Rs. 100."

/Need to cover the distance between Howrah 
and New Delhi within 14 hours by Rajdhani 
Expiass7 (808)

"That the damand tha haad operating expanses- 
traffic ba reduced by Rs. 100.”

/Need to run all pasaengar and goods traina 
with electric locomotiva* between Howrah 
and Asansol and thereby save revanua./ 
(809)

A"That tha damand undar tha head Assets- 
Acquisition, Construction and Replacement ba" reduced 
to Re. 1"

/Failure to allot adequate funds to complete 
the on-going Railway projects in Weat 
Bengal./ (810)

A 'Th a t the demand under the head Assets- 
Acquisition, Conatruction and Replacement be reduced 
to Re. r

/Failure to take initiative to include highly 
popular tourist routes namely, Caicutta*l9igha, 
Calcutta-Sunderban, Calcutta-Paiasi- 
Murshidabad, Calcutta-Bhubaneawar-Puri, 
Calcutta-Bishnpur, Calcutta-Bolpur- 
Shantlniketan, Caicutta-M aida-Gour. 
Calcutta-Asansol, Maithon-Topchachi, NJP- 
Darjeelirtg-Kurseong-Kalimpong, NJP-Mirik, 
Jaldapara Reserve Forest-Cooch-Behar, 
N JP -G angtok at the Weekend Holiday 
ProgrammeV (811)

A"That the demand under the head Assets- 
Acquisition, Constructk>n and Replacement be reduced 
to Re. 1"

/Failure to include Caicutta-Bhubaneswar- 
Puri, Calcutta-Shantiniketan-Malda-Gour- 
Murshidabad, New Jalpaiguri-Oarjeeling- 
Kalimpong-Kurseong-Gangtok, Calcutta- 
Gaya-Nalanda-Varanasi routes in ‘Palace on 
Wheel' project of Indian Raiiways7 (612)

A"That the demand under the head Assets- 
Acqulsltksn, Construction and Replacement be reduced 
to Re 1"

/Failure to implement the uni-gauge policy of 
the Government In the eastern sactor by 
conversion of narrow gauge routes of 
Shantipur-Nabadweep Ghat, Barddhaman- 
Katwa, Ahm edpur-Katwa, Siliguri-New 
Jaipaiguri, Slliguri-Allpurduar Jn ., 
Radhlkapur-Barsoi and Bankura Oamodat 
Railway into broad gauge7(813)

A"That the demand under the head Assets- 
Acquisltion, Construction and Replacement be reduced 
to Re. 1"

/Failure to provide adequate funds to Eastern 
South Eastern and N.F. Railways Ic ■ 
constructions of new Unas, gauga conversion, 
aiectrifieatton and other developmental work./ 
(814)
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“That th« demand undar tha iiaad Aaaata*
Acquisition, Construction and Raplacamant ba raducad 
to Rs. 100"A

/Naad to radwea tha axlatirig paasangar laras 
of Naw Jaipaigurl-DarjaaHng sactionT/ (815)

’That tha damand undar tha haad Assets*
Acquisition, Construction and Raplacamant ba raducad 
by Rs 100‘A

/Naad to tai(a atapa for conatruction of doubla 
lina batwaan Aaanaol and Burnpur, S E 
Railway^ (816)

«That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100’A

/Need to taka steps to construct a halt station 
at Asansol Court between Asansol and 
BUrnpur section of S €  Railway^ (817)

That tha demand under the head Sta«* Welfare and 
Amenities be reduced by Rs IOC

/Need to provide accommodation to the 
attendant In same class with privilege pass 
holders / (818)

‘That the demand under the head Staff Welfare and 
Arr«‘''ities be reduced by Rs 100'

/Need to provide four berths In A C 3 Tier or 
two berths in A C 2 Tier in RajdhanI Express 
to privilege pass holders instead of two and 
one as ordered/(8T9)

I h^t the demand under the head Staff Welfare and 
’ 'I s. be reduced by Rs 100

vNeed to provide four seats in A C Chair Car 
or two seats in Executive Class In Shatabdi 
express to pnvilege pass holders instead of 
two and one as oidered / (820)

'h 't  tno demand under the head Staff Welfare and 
I'ps be reduced by Rs 100

/Need to provide adequate funds so that 
better and modern medical facilities are 
available in all Railway hospitals / (821)

Tl<M the demand under the head Staff Welfare and 
Anunrties b-- reduced by Rs 100

/Need to set up a railway hospital at 
Ranaghat, Eastern Railway/ (822)

Thd* *he demand under 4he head Staff Welfare and 
Amenities be reduced by Rs 100"

/Need to set up more railway schools and 
colleges in the country/ (823)

That The demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100

/Need to start a smallei Circular Railway trom 
Howrah to kiapra Santragachi-Shalimar- 
Shibpurchar-Ramkistopur to HoWrah / (824)

"That the demand, under the head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs 100"

/Need to set up a Carshed at Asanaol for 
maintenance of EMU rakes./ (825)

"That the 'demand under the head Aasets- 
Aequisition, Construction and Replacement be reduced 
by Rs 100“

/Need to construct an approach road 
connecting Howrah station with new 
Vidyasagar Setu / (826)

"That the demand under the head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs 100"

/Need to construct new broad gauge iine by 
extending it from Uiubena to Shyampore in 
Howrah distnct of West Bengal / (827)

“That -the demand under the head Assets*
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to take immediate steps tor 
construction of double tine between Andal 
and Sainthia, Eastern Railway/ (828)

“That the demand under the head Ass«>t5-
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to take up electrification of Andal- 
Sainthia section of Eastern Railway"/ (829)

“That the demand under the head Assets-
Acquisition, Constructioji and Replacement be reduced 
by Rs 100

/Need to provide electronic boards indicating 
arrival departure of trains at Howrah, Sealdah 
Barddhaman Ourgapur, Asansol, Adia 
Purulia and Oum Dum Railway stations/ 
(830)

That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100’

/Need to piovide computerised reservation 
facilities at Baiddhaman' Ourgapur, 
Raniganj, Bandel. Anda, Ranag{)at and Sun 
railway stations/ (831)

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to provide tram informatton boards at 
ail important atations of Howrah, SeaMah, 
/Uansoi, MaMa, Kharagpur, Adra Divisions 
including all'Oivlsional Headquarters to 
ascertain the posltton of arrival departure 
timinga of the trains / (832)
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"That th «  dtmand* undar the head Assets- 
Aoquisftlon, Construction and Replacement be reduced 
by Rs. 100."

/Need to provide better passenger amenities 
at ail the. stations under Howrah, Sealdah, 
Kharagpur, Asansol, Malda and Adra 
OivisionsV (833)

"That the demand under the i>ead Assets- 
Acquisition, Constructlpn and Replacement be reduced 
b yR s. 100."

'/Need to introduce more local trains in 
Howrah, Seaidah, Kharagpur. Asansol, Adra 
and Malda Division to meet the demand of 
the area./(834)

"That .the demand under the h e a d 'A s se ts - 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to taittf'steps to construct a road over­
bridge at Lilual level-crossing./ (835)

"That the demand under the head Assets- 
Acquisition, Construction and pepjacement be reduced
by Rs. 100."

/Need to connect South Bengal with North 
Bengal by Introducing a superfast train from 
Tata Nagar to New Jaipaiguri via Puruiia- 
Adra-Burnpur-Asansol-Raniganj-Durgapur./ 
(836)

“That *he demand under the head Assets-
AcqCiisition, Construction and Replacement be reduced
by Rs. 100."

/Need to introduce passenger trsTlns between 
Asansol and Bolpur to fulfil the. longstanding 
demand of the people of West Bengal./ (837)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced
by Rs. 100."

/Need to run EMU rakes between Kharagpur 
and Bardhaman via Dankuni./ (838)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be heduced 
by Rs. 100."

/Need to take Immediate steps to run EMU 
tocais between Kharagpur-Dankuni-SeakJah 
and Haidia-Dankuni-Seaidah via Andal./ 
(830)

"That the demand under the head Assetb-
Acquisition, Constructori and Repiacem‘ent be reduced 
by Rs. 100."

/Need to run EMU ipeala between Kharagpur 
and Bandei and Between Kharagpur and 
Barddhaman via Bandeiy (840)

'"That the demand under the head Assets- 
Acqulsitk)/!, Construction and Replacement be reduced 
by Rs. 100."

/Need to increase number of rooms at 
Howrah Yiitrr Nlwas by vacating the rooms 
occupied by different departments^ (841)

"THat the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to initiate measures for Implementing 
. the East-West and North-South corrMoni for 

Metro Railway Project at Calcutta./ (842)
"That the demand under the head Assets-

Acquisition, Construq^ion and Re>lacement be reduced 
by Rs. 100."

/Need to provide a separate et>rridor for 
' suburban services at Howrah and Seaklah./ 

(843)

"That the demand under the head Assets-
Acquisltion, Construction and Replacement be reduced 
by Rs. lOOf

/Need .to run EMU rakes in Circular Railway 
at Calclitta and replace all conventional 
coaches till it is electrified./ (844)

“That the demand under the* head Assets-
Acquisitlon, Construction -and Replacement be reduced 
by .Rs. 100."

/Need to bring down* the suburban fare to the 
level of 1990./(845)

"That the demand under the head Assets-
Acquisftion, Construction and Replacement be reduced 
by Rs. 100."

/Need to Increase the strength of ticKet 
checking/collecting staff./ (846)

"That the demand under the head Assets-
Acqul^ition, Construction and Replacement be reduced 
by Rs. 100."

/Need to conduct regular checks on less 
traffto density routes./ (847)

"That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to give .recognition to RPF 
associatlony (1206)

"That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to give recognition to CLW Labour 
Union7 (1207)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to make provision for companion 
instead of attendant and provide 
accommodatton in same* class with privilege 
pass holders^ (1208)
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That th« d«mand under tha haad Railway Board 
b« raduead by Ra. 100’

/Naad to provida tour bartha in A.C. 3 TIar or 
two bartha In A.C. 2 TIar In RajdhanI Expraaa 
tralna to privllaga paaa holdara Inataad of 
two and ona raapactlvaly aa ordarad./ (1209)

"That tha damand undar tha haad Aasata- 
Aequlartion Conatructlon and Raplacamant ba raducad 
by Ra 100'

/Naad to axtand auburban araa up to 
Jhargram, S.E. Railway./ (1507)

“That tha damand undar tha haad Aaaata- 
Aequlattlon, Conatructlon and Raplacamant ba raducad 
by Ra. 100."

/Naad to taka up conatructlon of a naw 
railway llna from Tarakaawar to Barddhman 
via Arambagh./ (1508)

‘That tha damand undar tha haad Aaaata- 
Acquiaitlon, Conatructlon and Raplacamant ba raducad 
by Rs 100.”

/Naad to taka nacaaaary atapa to run trains 
(EMU) batwaan Saaldah and Barddhaman 
W« Bandal and Nalhatl7 (1509)

‘That tha demand undar tha haad Aaaats-
Acquisitton, Conatructton and Raplacamant ba raducad
by Ra. 100."

/Naad to taka atapa to provida stoppage of 
RajdhanI Express at Kharagpur7 (1510)

‘That the demand under the head Assets-
Acquisitnn, Construction and Replacement be reduced 
by Rs. 100."

/Need to take steps for providing stoppage 
of Howrah'Rourkela Shatabdi Express at 
Kharagpur./ (1511)

‘That the demand undar the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to take stepa to complete the Ranlganj- 
Me|ia-Bankura railway llna of S.E. Railway/ 
(1512)

"That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to Increase the number of trains in the 
Howrah-Farakka route./ (1563)

Th. t the demand under the head Railway Board 
be ••:fduced by Rs. 100"

/Need to Introduce a diiact tram between 
Nalhatl-Howrah via Sagardlgh and /Vzimganj 
ininiediately / (1564)

That the demand under the head Railway BoaM 
be reduced by Rs. 100."

/Need to electrify Katwa to Azimgan) railway 
line lmmedlataiy7 (1565)

That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to connect Lalgola with Janglpur Road 
through laying a new track alongwith a road 
over-bridge acroas the Bhagirathi river at 
Raghunathganj./ (1566)

That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to introduce express tram between 
Sealdah and Murshldabad, Sealdah- 
Berhampore from tourist point of view./ (1567)

That the demand under the head Railway Board 
be reduced by Rs.lOO"

/Need to Introduce super faat expreas trains 
between Howrah-Surat and Howrah-Bhopai, 
Kharagpur-Amrltaar, Tara-New Jalpalguri via 
Asansol, New Jalpatgurt-Purl/(1568)

SHRI JITENDRA NATH DAS (Jalpalguri) ■ I bag to 
move .

“That the demand under the head Railway Board 
be reduced by Rs 100."

/Need to withdraw the increaae in freight rates 
and seasons ticketa7(3)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to check malpractlcea in raaervation /
(4)

That the demand under the head Railway Board 
be reduced by Rs 100."

/Need to provide paaaengers with at least 
minimum facllitiea7(5)

That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to provMe computerised reservation 
facilittoa at all railway atattona In N.E Region./.
(6)

That the demand under the head Railway Boatd 
be reduced by Ra. 100."

/Need to improve catering and aanitation 
services in the railway restaurants./(7)

‘That tha demand under the head Railway Board 
be reduced by Rs.lOO."

/Need'to provide reaervation quota for 
RajdhanI Express at Jalpalguri Road/ 
Jaipaiguri Town 6tation./(8)
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Th a t th« dttnand und«r the head Railway Board 
b* raduead by fia. 100*

/Naad to modamiaa and improve the retiring 
room at Jalpaiguri Road atatlon7(8)

T h a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to replace all old bogiea of Teeata* 
Toraha and Kanchanjanga Expreaa./(10)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to checit train accidents and 
deraiirnenti '/in

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Rs. 100”.

/Need to provide A .C . 3 Tier coach to 
Darjeeling Mail, Kanchanjungha Express, 
Poorva Express and hlowrah-Kalka Mail./ 
(174)

T h a t  the demand under, the head Operating 
Expenses Traffic be reduced by Rs. 100”.

/Need to attach A.C. 1st class with Darjeeling 
Mail./(175)

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Rs.100".

/Need to run Teesta Torsha Express daily 
one from IHaldibari and another from 
Allpurduar7(176)

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Rs. 100”.

/Need to replace old bogies attached to 
Teesta-Torsha and Kanchanjungha Expressy 
(177)

”That the demand under the head Operating 
Expenses Traffic be reduced by Rs.100".

/Need- to check train accidents and 
derallmenta effeetlvelyy(178)

T h a t  the demand under the head Operating 
Expenses IVafflc be reduced by Rs.100”.

/Need to introduce a Shatabdi Expreas 
between Calcutta and New Jalpaiguri and 
back on the aame day./(179)

”That the demand under the head Operating 
Expenses Traffic be reduced by Rs. 100”.

/Need to Introduce an express train from 
Coochbehar to Calcutta ./(180)

”That the demand under the head Operating 
Expanses Tjraffic be reduced by Rs.100''.

/Need to Introduce a superfast express train 
between Tatanagar and new Jalpaiguri Wa 
Purulia, Adra, Aaanso4, Ranigan) and 
Durgapur./(1S1)

”That the demand under the head Operatmg 
Expenses Traffic be reduced by Rs.lOO”.

/Need to provide stoppage of 2301/2302, 
2305/2306 at Asansol7(182)

"That the demand under the head Operating 
Expenses Traffic be reduced by Rs.100”.

/Need to provide A.C. 2 Tier and A.C. 3 Tier 
compartment in Teesta-Torsha Express 
starting from Hakllbari./(183)

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Ra.lOO."

/Need to run proposed Howrah-Guwahati 
Express dally Instead of weekly./(184)

”That the demand under the head Operatmg 
Expenses Traffic be reduced by Rs.lOO”.

/Need to introduce Rajdhani type superfast 
train between Calcutta and Quwahati./(185)

‘ That the demand under the head Operatmg 
Expenses Traffic be reduced by Rs.lOO”.

/Need to run all the trains on time./(186i

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Rs.lOO".

J

/Need to provide stoppage of N.E. Expiess 
and Brahamputra Mail at Moynaguri/(187)

T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Ra. 100".

/Need to provide stoppage for all trains 
running between Delhi and Guwahati at 
Jalpaiguri Road Statlon./(188)

Th a t the demand under the head Miscellaneous 
Working Expenses be reduced by Rs.100.”

/Need to provide adequate security to 
passengers in all the country./(l89)

"That the demand under the head Miscellaneous 
Working Expenaes be reduced by Rs.lOO”

/Need to take immediate steps to check train 
robbery./(190)

‘That the demand under the head Miscellaneous 
Working Expenses be reduced by Rs 100.”

/Need to take proper steps againat private 
caterers so as to improve quality of food 
served in trainsy(191)

T h a t the demand under the head Miscellaneous 
Working Expenses be reduced t>y Rs. 100,"

/Need to run catering aervice by railways/ 
(192)

T h a t the demand under the head Miscellaneous 
Working Expenses be reduced by Rs.lOO."

/Need to improve the quality of food suppliad 
.In N .E . Express, Brahmaputra Mail. 
Darjeeling Mail and Kamrup Express./(193)
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That the d«mand under the head MiteeHantous 
Working Expensaa be radueed by Ra. lOO."

/Naed to provide newspapers to all 
paaaengeis of A.C. i  Tier of hlowrah-New 
Delhi RaJdhanI Express7(194)

That the demand under the head Miaeellaneous 
Working Expenses be reduced by Ra.lOO.”

/Need to take immediate steps for a Linen 
Room in A.C. 3 Tier coaches of Howrah- 
Rajdhani Expressy(l95)

“That the demand under the head MiaceHaneoua 
Working Expanses be reduced by Rs.100.'

/Need to make arrangement for water cooler 
and hot case In A.C. 3 Tier coaches of 
Howrah-Rajdhani Ex|>ress. (196)

That the demand under the head Miscellaneous 
Working Expenses be reduced by Rs. 100'

/Need to check the bkicking of toilet of A.C. 
3 Tier coaches of Howrah-Rajdhani Express7
(197)

Th a t the demand Onder the head Assets-
Acquisltton, Construction and Replacement be reduced 
by Rs 100'

/Need to take up gauge converston of lines 
between Siiiguri and Ailpurduar Junction./
(198)

Th a t the demand under the head Assets-
Acquisition, Constructton and Replacement be reduced 
by RslOO'

/Need to take up electrification of Malda- 
Quwahati route./(199)

Th a t the demand under the head Assets-
Acquisrtion, Construction and Replacement be reduced 
by Rs 100”

/Need to start gauge conversion between 
New Jalpalguri and ^iilgurl Junction/(200)

That the demand under the head Assets-
Acquisition, Construction and Replacement b*e reduced 
by Rs 100"

/Need to renovate Jalpaiguri Town and 
Jalpaiguri Road Stations./(201)

'That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100'

/Need to over bridge on level crossing at 
Mohitnagar and Jalpa«guri./(202>

That the demand under th<e head Assets-
Acquisition, Construction and Replacement be reduced 
by R s100"

/Need to construct over bridge on level- 
crossing at Siiiguri Town and Darieeling7 
(203)

Th a t the demand undar the haad Assets- 
Acquisitton, Constructton and Replacement be reduced 
by Ra. 100'

/Need to start constructton of Railway Gate 
near Ranmagar Railway Junction7(204)

‘That the demand under the head Assets- 
Acqulaitlon, Conatructlon and Replacement be reduced 
by Rs.100.*

'/Need to take up conatnictton of double line 
between New Jalpaiguri and Guwahati N F 
Raliway./(205)

T h a t the demand under the head Assets- 
Acquisitton, Construction and Replacement be ijsduced 
by Rs. 100.'

/Need to allot adequate funds for taking up 
of double line between New Jalpaiguri and 
Quwahatl7(206)

‘That the demand under the head Assets- 
Acqulsitton, Construction and Replacement be reduced 
by Rs.100."

/Need to allot more funds to start construction 
of Ekiakahi-Baturghat railway line/(207)

‘That the deTnand under the head Assets- 
Acquisitlon, Construction and Replacement be reduced 
by Rs.lOO."

/Need to improve the quality of bed-rolls 
provkled in Darjeeling Malt Kanchanjungha 
Express, Brahmaputra Mail and N E 
Express7(208)

‘That the demand under the head Assets- 
Acquisition, Constructton and Replacement be redUce 
by Rs.100.'

/Need to take up gauge conversion of 
BaMdhamati-Katwa, Ahmedpur-Katwa, 
Shantlpur-Nabadweepghat, BDR line into 
broad gauge./(209)

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Ra. 100.'

/Need to take up converaion of Siliguri- 
Alipurduar Junction MG line into broad 
gauge./(l2t2)

T h a t the damand uAder the head Aasets- 
Acquisition, Construction and Replacement be reduced 
by Rs.100.*

/Need to take .immediate steps to connect 
Siiiguri with broad gauge by converting New 
Jaipalguri-SIHguri MG line hrto broad gauge7 
(1213)
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"That th «  d«ip an d  undst tha haad Assata*
Acquiaition, CQnatructton and Rapiaojamant ba raducad 
by Ra. 100."

/Naad to connect Allpurduar Junction with 
Quwahati through broad gauga./(1214)

“Th a t the dem and under the head Aaaata*
Acqulaitlon, Conatruction and Replacement be reduced 
by Ra.OO."

/Need to take up conatruction of new BG line 
from Atipurduar Junctton to Pundibari./(1215)

‘Th a t the.' dejhand under the head Aaaeta*
Acquiahion, Conatruction and Replacement be reduced 
by Ra.lOO.”

/Need to take ateps for constructing 
alta'matlve broad gauge line converting MG 
to broad gauge from New Jalpalguri to 
Bongalgaon via Oohm ani, Mai Bazar, 
Alipurduar Junction./(1216)

T h a t  ^he demand under the he a d .A a a eta - 
Acquisitlon, Conatruction and Replacement be reduced 
by Rs. 100."

/Need to take immediate steps to connect 
Siliguri with Guwahatl through bro^pi gauge 
llne./(1217)

'Th a t  the dermand under the head Assets- 
Acquialtlon, Constructton and Replacement be reduced 
by Rs. 100."

/Need to take immediate steps to provide 
better railway communication to the backward 
district of Coochbehar for industrial 
development7(1218)

"That the demand UQder the head Assets- 
Acquisltlon, Constructton and Replacement be reduced 
by Rs.lOO."

/Need to take steps for constructton of new- 
broad gauge line from Moynagurl to Chanra-* 
Bandha via Mathabhanga-New Coochbehar./ 
(1219)

"That the demand under the head Aasets- 
Acquisitio’n, Constructton and Replacement b « reduced 
by Rs.lOO."

/Need to introduce passenger train from New 
Coochbehar to Dhubri via TUfanganj. /(1220)

T h a t  the demand u n d «r the head Aaseta- . 
Acqulsitton, Constructton and Replacemetn be reduced 
by Ra.100:

/Need to take up converaion of Mg  line Into 
B.G. from New Coochbehar to Qltaldaha./ 
(1221)

"That the demand under the head Aaaets-
Acqutsitton, Conatruction and Replacement be reduced
tv  Ra.100."

/Need to introduce one fast express train 
from New Coochbehar to Sealdah7(1222>

"That the demand under the head Assets- 
A6quisitton, Construction and Replacement be reduced 
by Rs.lOO."

/Need to introduce one faat expreaa train 
from New Jalpalguri to Seaidah in the 
morning and back in the evening to New 
Jaipaiguri./(1223)

SHRI AJO Y MUKHOPADHYAY (Krishnagar) : i beg 
to move:

"That the demand under the head Railway Board 
be reduced by Rs.lOO"

/Need to construct double line from Ranaghal 
to Lalgola in Seaidah Division, Eastern 
Railway./(12)

'That the demand under the head Railway Board 
be reduced by Ra.lOO”

/Need for ele.ctriflcatlon of Ranaghat>Gede 
Section in Seaidah Division, Eastern 
Railway./(13)

T h a t the demand under the head Railway Board 
be reduced by Rs. 100"

/Need to replace the outmoded coaches tor 
the trains in Ranaghat-Gede Section m 
Seaidah Division, Eastern Railway./(14)

"That the demand under the head Railway Board 
b9 reduced by Ra. 100"

/Need to , raise the platforms of various 
Railway Stations In Ranaghat-Gede Section 
of Seaidah. Division, Eastern Railway./(1S)

"That the demand under the head Railway Board 
be reduced by Rs.tOO"

/Need for early completion of constructton of 
the foot way over Pagla Chandi river in 
Seaidah Division, Eastern Raiiway./(16)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100"

/Need to convert narrow gauge into broad 
gauge railway line from Nabadwtp to 
Shantipur in Seaidah Division, Eastern 
Railway./(17)

T h a t the demand under the head Railway Boaid 
be reduced by Rs.lOO"

/Need for early completion of all ongoing 
railway projects In West Bengal7(ie)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100"

/Need to speed up conatructton work tor 
. completion of Metro rail lines from 

Shyambazar to Esplanade In' Caicutta7(l9)
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“That the demand under the head Railway Board 
be reduced by Rs 100”

/Need to stop the process of privatisation of 
different services of railways Including 
catering service./(20)-

'That the demand under the head Railway Board 
b» I educed by Rs. 100”

/Need to take over privatised railway catering 
service on important and busy railway 
«tatk>nsy(21)

‘That the demand under the head Railway Board 
be reduced by h • 100”

/Need to improve the standard of catering 
service in railways./(22)

'That the demand under the head Railway Board 
be reduced by Rs. 100”

/Need to ensure safety and assured amenities 
In railway )ourney./(23)

"That the demand under the head Railway Board 
be I educed by Rs.lOO"

/Need to place sufficient orders for wagons 
on Wagon Producing Units in West Bengali
(24)

"That the demand under the head Railway Board 
be I educed by Rs.lOO”

/Need to use the full capacity of Chittaranjan 
Locomotives with necessary modernisation./
(25)

'That the demand under the head Railway Board 
be reduced by Rs.100”

/Need for electrification of railway line from 
Krishnagar to Lalgola in Sealdah Division, 
Eastern Railway./(26)

• That the demand under the head Railway Board 
be reduced by Rs. 100"

/Need to introduce DMU engines from 
Krishnanagar to Lalgola in Sealdah Division, 
Eastern Railway./(27)

"That the demand under the head Railway Board 
be reduced by Rs 100”

/Need for renewal of railway tracic In 
Ranaghat-Gade Section in Sealdah Dhrlsion, 
Eastern Railway./(28)

"That the demand under the head Railway Board 
be reduced by Rs. 100”

/Need to introduce more DMU engines in 
Ranaghat-Gede Section in Sealdah Division, 
Eastern Railway/(29)

“That the demand under the head Railway Board 
be reduced by Rs. 100’

/Need to withdraw the proposed hike in 
season tickets/(30)

‘That the demand under the head General 
Superintendence and Servicea on Railways be reduced 
to Re. 1”

/Failure to check unauthorised entry of 
passengers in resen/ed compartments./(3i)

”That the demand under the head General 
Superintendence and Services on Railways be reduced 
to R e.r

/Failure to provide legitimate and assuiprJ 
amenities to railway passengers in railway 

. coaches /(32)

‘That the demand under the head Railway Board 
be reduced to Re.1”

/Failure to reduce expenditure of Railway 
Board7(70)

”That the demand under the head Railway Boaid 
be reduced by Rs.100.”

/Need to ensure emptoyment to the next of 
kins of railway employees who died in 
hamess./(71)

That the demand under the head Railway Boaid 
be reduced by RslOO.”

/Need to regularise contract labouiei^ 
handling-coal and ash in Steam locomotives / 
(72)

“That the demand under the head Railway Boaid 
be reduced by Rs. 100.”

/Need to Issue necessary orders to regularise 
the services of Sub-Coach Attendants 
working at Howrah Division ./(73)

“That the demand under the head Railway Boaid 
be reduced by Rs 100.”

/Need to modernise and upgrade the B R 
Singh Hospital at SeaMah with the latest 
facilities and equipments./(74)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to regularise the services of book­
sellers of Howrah-Rajdhani Express as 
railway employee under 'D' category7(75)

”That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provide Coach Attendants in 
Sleeper Class In all k>ng distance trains (76)

“That the demand under the head Operating 
Expanses-Traffic be reduced to Re.1.”

‘Failure to connect all district headquarters 
of West Bengal with fast passenger trains./
(77)
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‘ That tha demand under the head Operating 
Expenaea'TVafflfe be reduced to Re.1.”

/Failure to maintain punctuality of traina 
running under Eaetern Railway’s jurisdiction 7
(78)

"That the demand under the head Operating 
ExpenseS'TVaffic be reduced by Rs. 100.”

/Need to introduce more DMUs In Ranaghat* 
Gede Section, between Krishnanagar and 
Lai Gola and Ranaghat and Bongaigaon./
(79)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs.iOO."

/Need to Introduce direct trains between 
Sealdah and Murshidabad one in the 
morning from Sealdah and the other from 
Murshidabad and back in the evening with 
2/3 stoppages including at Krishnanagar./
(80)

“That the demand under the head Operating 
Expenses-Traffic be reduced by Rs.iOO."

/Need to reschedule the time table of the 
passenger and goods trains with preference 
to passenger trains in Ranaghat-Gede 
section of Sealdah Olvision7(81)

“That the demand under the head Operating 
Expenses-Traffic be reduced by Rs.iOO."

/Need to extend some of the north suburban 
trains up to Princep Ghat Station via Circular 
Railway lines during office time./(82)

"That the demand under.the head Operating 
Expenses-Traffic be reduced by Rs. 100."

/Need to reduce the running time of Howfah- 
New Delhi Rajdhani Express by Couple of 
h0urs7(83)

‘ That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100."

/Need to provide stoppage of 2305/2306 at 
Asansol./(64)

“Th a t the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
to Re.1."

/Failure to complete the Circular Railway at 
Calcutta./(85)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
to Re.1."

/Failure to take up any of the NG/MG lines in 
West Bengal for gauge conversiony(86)

"That the demand under the head Assets-
AcquiaMlon, Conatructton and Replacement be reduced
by Rs. 100."

/Need to construct Yatri Niwas in Murshid>ibad 
and Krishnanagar railway station ./(87)

"That the demand under the head Assets 
Acquisition, Constructton and Replacement be teduced 
by Ra. 100.”

/Need to provide computer bookmg centivs 
at Ranaghat, Krishnanagar, Berhampoiti 
Murshidabad in Seaklah Division ./(88)

“That the demand under the head Asset$-
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to rename 'Fulia' Railway Station as 
"FuHa*Krittiwas"./(B9)

"That the demand under the head A&.<->-T<i-
Acquistion, Construction and Replacement be reduceu 
by Rs. 100."

/Need to construct well furnished retiiing 
rooms with provision of A .C . at Howiah. 
Sealdah, A sansol, D urgapur, K rishnanagai 
and Murshidabad./(90)

"That the demand under the head Assets-
Acquisition, Construction an Replacement be reduced
by Rs. 100."

/Need to renovate 1st class and 2nd class 
retiring rooms In ail important railway stations 
in Sealdah Division./(91)

[TranslatforiJ
Dieapproval of Policy

SHRI RAMASHRAY PRASAD SINGH (Jahnabad)
I beg to move ;

That the Demand under the head Railway Board 
be reduced to Re. 1.

Failure in doubling Patna-Gaya rail line. (33)

That the Demand under the head Railway Board 
be reduced to Re. 1.

Failure to construct a new rail line between 
Fatuha-lslampur and Islampur-Bodh Gaya. (34)

Token

That the Demand under the head Railway Board 
be reduced by Rs. 100.

Need to check irregularities in Railway 
Vigilance Organisation (35)

That the Demand under the head Railway Board 
be reduced by Rs. 100.

Need for strengthening of Railway Vigilance 
Orgnlsatlon (36)

That the Demand under the head Railway Board 
be reduced by Rs. 100.

Need to attach more second class coaches 
in all the trains. <37)
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That th0 Demand undsr the head Railway Board 
be reduced Uy Rs. 100.

Need for strengthening CRP Force to ensure 
security of Passengers (SB)

That the Demand under the head Railway Board 
be leduced by Rs. 100.

Need to provide proper system for checking 
of tickets at road-sMes stations (39)

That the Demand under the head Railway Board 
be reduced by Rs 100.

Need for immediate implementation of 
welfare schemes for railway empk>yees. (40)

Dieapprovai of Policy

That the Demand under the head Repairs and 
Maintenance of Carriages and Wagons be reduced to 
Re.l

Failure to set up a passenger coach factory 
In Jehanabad, Eastern Railway (41)

Token •

That the Demand under the head Staff Welfare and 
Amenities (Pages 71-76) be reduced by Rs. 100.

Need to open a school for the*wards of 
railway employees at Jehanabad, Eastern 
Railway. (42)

That the Demand under the head Assets>Acqusitk>n, 
Construction and Replacement (Pages 101-114) be 
reduced by Rs. 100.

Need to replace old sleepers and railway 
. lines in Jehanabad-Gaya rail section. (43)

That the Demand under the head Assets-Acqusition, 
Constructton and Replacement, (Pages 101-114) be 
reduced by R^. 100.

Need to construct a railway ctpssing at Chotkl 
MasaudI near Taregana station. (44)

That the Demand under the head Assets-Acqusitlon, 
Construction and Replacement (Pages 101-114) be 
reduced by Rs. 100

Need to construct a rail overbridge at Fatwa 
railway station. (45)

That the Demand under the head Assets-Acqusitton, 
Construction and Replacement (Pages 101-114) be 
reduced by Rs. 100.

Need to construct a rail overbridge at 
Bageshwarl Gumti railway crossing in Gaya, 
Eastern Railway (46)

That the Demand under the head Railway Board 
be reduced by Rs. 100.

Need to minimise foreign tours and air journeys 
by the officials of RalAway Board. (508)

That the Demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs. 100.

Need to complete survey work of Patna-Qaya 
Rail line speediy. (509)

That the Demand under the head General 
Superintendence and Sen îces on Railways be reduced 
by Rs. 100.

Need to provkle facility of return reservation 
ticket at railway reservation office, Parliament 
House for all the stations. (^10)

That the Demand under the head General 
Suptelntendence and Sen/Ices on Railways be reduced 
by Rs. 100.

Need to modernise Jehanabad railway station 
of Eastern Railway. (511)

That the. Demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100.

Need to ensure early action on the 
applications/representations received from 
railway empioyeei fdr redressai of their 
grievances. (512)

That the Demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100.

Need to allow wait listed passengers upto S 
In reserved coaches. (513)

That the Demand under the Head Operating 
Expenses Traffk: be reduced by Rs. 100.

Need to increase the number of unreserved 
coaches in Mail/Express trains. (514)

That ine demand under the Head Operating 
Expenses Traffic (page 57 to 64) be reduced by 
Rs. 100."

Need to ban Hiegal chain pulling on Patna- 
Gaya rail route. (515)

That the demand under the Head Operating 
Expenses Traffic (page 57 to 64) be reduced by 
Rs. 100."

Need to attach PMU rakes on all trains of 
Patna-Gaya rail route. (516)

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to open a hospital at Jehanabad,. 
Eastern Railway for the benefit of rallwaV 
workers and their dependents. (517)

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to open a acfiool at Jehanabad, Eastern 
RaHway for the bensfit of railwav workers 
and their dependents. (518)
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That th« Demand under the Head Staff Welfare and 
AmenMea be reduced by Rs. 100.

Need to make available all life savings drugs 
in Railway hospitals. (519)

That the Demand under the Head Staff Welfare ajid 
Amenities be' reduced by Rs. 100.

Need to give preference in providing 
employment to the dependents of railway 
employees. (520)'

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to provide employment on
compassionate grounds to the dependents of 
railway workers within a stipulated time. (521)

That the Demand under the. Head Staff Welfare and 
Amenities be reduced by Rs. lOO-

Need to increase the tunds for t(ie welfare of 
railway scavengers. (522)

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to take early action on the 
representf^tions received from railway

■ workers and their dependents. (523)

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to give railway passes to retired railway 
personnel on the lines of serving railway 
employees. (524)

That the Demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to open a railway cooperative store 
depot/shop In Jahanabad for sale of essential, 
commodities^ (525)

That the Demand under the Head Assets-Acquisitton, 
Construction and Repiacement-be reduced by Rs. 100.

Need to construct a broad gauge line from 
Fatua to Bodhgaya vTa Isiampur. (526)

That the Demand under the Head Assets-Acqulsltton, 
Construction and Replacement be reduced by R i. 100.

Need to construct a railway crossing at. 
Chotkee-Masodhi at Taregana station of 
Eastern Railway. (527)

That the Demand under the Head Assets-Acquisltlon, 
Construction and Replacement be reduced by Rs. 100.

Need to construct an oveibrMge near Bairagi 
railway crossing near Gaya statton of Eastern 
Railway. (528)

That the Demand under the Head Railway Board 
be reduced by Re. 100.

Need to provide adeauate eecurity to 
passengers In running trains.. (529)

That the Demand under the Head' Railway Boa id 
be reduced by Rs. 100.

Need to check malpractices in Railways (530)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to check increase In freight rates. (531)

' î'lat the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to achieve the target in revenue 
earnings in respect of goods transport. (532)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to increase the number of general 
bogies in Mail-Express trains. (533)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to’ provide water, electricity and ttvatory 
facilities in trains running on Patna-Gaya and 
Mugaisarai'Gaya sectton (534)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to check Illegal reservation of tickets' 
by travel agencies. (535)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to check pilferage and bungling of 
booked good»i (536)

That the Demand und,er the Head Railway Board 
be reduced by Rs. 100.

Need to open Zonal headquarter at Patna in 
Eastern Railway. (537)

That the Demand under the Head Railway Board 
be reduced by Rs 100.

Need to introduce a Mail/Express train from 
Patna to Bombay.(538)

fEngltahJ

SHRI YAIMA SINGH YUMNAM (Inner Manipur) . I 
beg to move .

'That the demand under the head Railway Board 
be reduced by Rs. 100’

/Need to construct the Railway .line up to 
lmphal./(95)

T h a t the demand under the head Railway Board 
be. reduced by Rs. 100."

/Need to construct a broad gauge Railway 
line from Silchar to Jirbam7(86)
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“That the dwmand undsr the head Railway Board 
b« reduced by Rs 100.”

/Need to provide adequate chairs and 
benches for the passengers at the platforms 
In all the Railway Statlonsy(97)

“That th» demand under the Itead Railway Board 
be reduced by Rs. 100.”

/Need to provide trollies for carrying luggage 
at the railway platformsy(98)

‘That the demand under the head Railway Board 
be reduced by Rs. 100,”

/Need to mal(e arrangements to announce the 
name of the station prior to Its stoppage./(99)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to display badges or identity cards by 
the Railway employees Including the T.T.E. 
in the running trains/(100)

That the demand under the head Railway Board 
be leduced by Rs. 100."

/Need to provide bogles on demand for the 
people of Manipur at Quwahati Station./(101)

"That the demand under the head Railway Board 
be reduced by Rs 100."

/Need to increase the existing number of 
seats/berths made available for reservation 
from the Imphai out agency/(102)

That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to provide computer at the Imphai 
Railway out agsncy/(103)

SHRI TARIT BARAN TOPDAR (Barracicpore). I beg 
to move ;

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100”.

/Need to introduce an express tram between 
Howrah and Bhopal./(104)

'That ttie demand under the head Operating
Expenses-Traffic be reduced by Rs. 100"

/Need to introduce a direct express train 
between Puri and Bhopal7(105)

"That the demand under the head Operating
Expenses-Traffic be reduced by RslOO"

/Need to introduce a direct express train 
between Guwahati and Bhopal./(106)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100."

/Need to introduce a Shatabadi Express 
between Bombay and Bhopal./(107)

”That the demand under the head Operatix; 
Expenses-Traffic be reduced by Rs. 100”.

/Need to introduce a dally express n un 
between .Howrah and Surat./(108)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100”

/Need to Introduce a Rajdhani Expie$» 
between Howrah and Bombay7(l09)

"That the demand under the head Assets- 
Acqulaition, Construction and Replacement be reduced 
by Ra. 100.”

/Need for speedy construction of Habibgani 
railway station7(116)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need for construction oJ double line behween 
Asansol and Burnpur, South Eastern Railway / 
(117)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need for construction of a half station at 
Asansol Court between Asansol and
Burnpur./(118)

"That the demand under the head Assets-
AcqulsKion, Construction and Replacement be reduced 
by Rs. 100."

/Need to allocate more funds for completion 
of double line between Dattapukur and Habi.i 
and between Habra and Bongaon./(ll9)

"That the demand under the head Assets-
Acqulsltion, Construction and Replacement be reduced 
by Rs. 100.”

/Need for development of Howrah and 
Sealdah stations 7(120)

"That the demand under the head Railway Board 
be reduced to Re.1.”

/Failure to withdraw enhanced tars of Monthly 
Seasons Ticket and Quarterly Seasons 
Ttekets./(132)

“That the demand under the head Railway Board 
be reduced to Re.1.”

/Failure to fill up all the vacant posts of 
Zonal General Managers In Railwayay(l33)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Ra.lOO.”

/Need to provide Coach Attendants in A.C 3 
Tier of Howrah New Delhi Rajdhani Express./ 
(134)
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"That tha demand- under the head Operating 
Expenses-Tivffie be reduced by Rs.100.’

/iQeed to connect all diatrlct headquarters of 
West Bengal by introducing new passenger 
trains7(135)

“That the demand under the head Operating 
Expenses-Traffic be reduced by Rs.IbO”.

. /Need to reduce running time of i^o rv a  
Express, IHowrah-Kaika Mail and Howrah- 
New Delhi Rajdhani Express ./(136)

“That the demand* under the head Operating 
Expenses-Traffic be reduced by Rs. 100.”

/Need to Introduce express train between 
Sealdah and Murshldabad with facility of 
return Journey In the evening same day./(137)

“That the demand under.the head Operating 
Expenses-Traffic be reduced t>y Rs.100.”

/Need to Introduce more EM U rakes in 
different sections of Sealdah Division t o . 
reduce over-crowding./(138)

“That the demand under the head Operating 
Expenses-Traffic be reduced by Rs.lOP”

/Need to introduce an additional superfast 
express train between Calcutta and New 
Delhiy(139)

“That the demand under .the head Operating 
Expenses-Traffic be reduced by Rs.100."

/Need to introduce one Shatabdl Express 
between Calcutta and New Jalpaigurl./(140)

"That the demand under the head Operating. 
Expenses-Traffic be reduced by Rs.100.”

/Need to introduce Rajdhani type express 
train between Calcutta-Bombay and Calcutta- 
Guwahatl./(141)

“That the demand under the head Operating 
Expenses-Traffic be reduced "by Rs. 100.”

/Need td introduce an express train from New 
Jaipaiguri to Calcuttii in the morning and 
back from CAicutta in the evening same'day,/ 
(142)

“That the demand under, the head Operating 
Expenses-Tivffic bi| reduced by Rs.100."

/Need to introduce a superfast express from 
Tata Nagar to new Jaipaiguri via Purulia, 
Adra, Asansoi and Durgapur7(143)

“That the demand under the head Operating 
Expenses-lVaffic be reduced by Rs.100.”

/Need to introduce one fast passenger train 
connecting Asansol-RaniganJ-Durgapur and 
Kharagpur7(144)

"Th a t-th e  demand under the head Operating 
Expenses-Ti«ffic be reduced by Fto.lOO,”

/Need to run proposed i-lowrah-Quwahati 
weekly exp/eac daily7([145)

“That the demand under the head Assets-Aequisltion. 
ConetructiDn and Replacement be reduced to Re.l ”

/Failure to take up conversion of Shantipur- 
Nabadweep Ghat, ■ Barddham an-Katw a, 
Ahemedpur-Katwa, New Jaipaiguri Siligurl. 
Sliiguri'Alipurduar Jn. SDR line and extend 
it upto Tarakeswar, iRadhlkapur-Borsoi and. 
convert K into broad gauge.”/(l4e)

“That the demand under the head Asseta-Acquisitton, 
Construction and Repiaceifient be reduced to Re.l.”

/Failure to take up the construction of missing 
railway link between Princep Qhat to 
Majerhat./(147)

‘That the demand under the hejid Assets-Acquisltton, 
eonstructton and Replacement be reduqed to Re.l *

/Failure to take up any line of West Bengal 
for gauge conversk>n7(148)

Th a t the demand under the head Assets-Acquisition, 
Constru^ton and Replacement be reduced td Re.l.”

/Failure to take up the construction of any 
new railway line in West Behgal7(149)

"That the demand under the head Asaets- 
Acquisition, Construction and Replacement be reduced 
J>y Rs.'lOO.”

>Need to open booking counter at 
' Barrackpore railway station (Anandapuri 

side) throughout the day./(l50)

“That the demand under the head Assets- 
Acqulsttion, Constructfon and Replacement be reduced 
by Rs.100.”

/Need to .issue season tickets throughout the 
day from booking counter located at the sMe 
of Anandapuri at Barrackpur Railway Station./ 
(151)

“That the demand under the head A ss e ts - 
Acquisitton, Construcbon and Replacement be reduced 
by Rs.100.”

/Need to renovate HoWrah, Sealdah stations 
properly./(lS2)

“That the demand under the head Assets- 
Acquisition, Construction and Replacemeht be reducdd. 
by Rs. 100.”

/Need to construct an overbrioge from 
bgoking office of Anandapuri to Barrackpore 
railway station./(153)

■ “That the demand under the head Assets-. 
Acquisition, Construction and Replacement be reducMKl 
by Rs.100.”

/Need 10 repair property aH overbridges and 
platforms at Barrackpore Railway ^tib n y (1 5 4 )
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"That the demand undsr th« head Aasets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100:

/Need to provide electronic Indication boards 
at Howrah and Sealdah railway stations./ 
(155)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by R s.ie o :

/Need to provide computer reservation 
facilities at Barraclipore, Naihati and 
Ranaghat7(1S6)

‘That the demand under the head Assets- 
. Acquisition, Construction and Replacement be reduced 

by Rs.100*

/Need to take up electrification from 
Krishnanagar to Lalgoia in Sealdah Division 
of Eastern Raiiway./(157)

"That the demand under the head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs.100:

/Need to construct double line between 
Krishnanagar and Lalgoia in Sealdah 
Division of Eastern Railway./(158)

“That the demand under the head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs.100:

/Need to construct double tine between 
Baruipur and Diamond Harbour./(1S9)

“That the demand under the head Assets* 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to connect all platforms at Howrah by 
an over-bridge./(160)

“That the demand under the head Assets-
Acqunition, Constructton and Replacement be reduced 
by Rs. 100"

/Need to maintain proper cleanliness at 
Howrah and Sealdah stations dally./(l6l)

“That the demand under the head Assets-
Acquisition. Construction and Replacement be reduced 
by Rs. 100"

/Need to introudce on EMU service from 
Nalhatl to Sealdah so as to reach Sealdah 
at 810 In the mornlng7(1603)

"That the demand under the head Assets-
Acquisltton, Constructton and Replacement be reduced 
by RslOO:

/Need to construct an over bridge from 
outside platform No.4 at Ban'ackpore railway 
statton7(1604)

"That the demand under the head Assets- 
Acquisttton, Constructton and Replacement be reduced 
by Rs.100:

/Need to provide drinking water at Bidhan 
Nagar ivllway stattony(1605)

*That the demand under the head Assets- 
Acquisttton, Constructton and Replacement be reduced 
by Rs.100:

/Need to make ail sub coach Attendants of 
Eastern RaHway permanent./(l606)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs.100:

/Need to provide Hot case, water cooler, linen 
room and Coach Attention In A C. 3 Tier 
Coaches of Howrah bound Rajdhani 
Express./(1607)

SHRI AMAR PAL SINGH (Meerut): I beg to move

"That the demand under the head Railway Board 
be reduced by Rs.100:

/Need for laying of double rail line between 
Muradnagar and Meerut./(130)

That the demand under the head Railway Board 
be reduced by Rs lOO:

/Need for stoppages of Ludhiana Express 
and Link express of Meenjt Cantt/(131)

"That the demand under the head Operating 
Expenses Traffic be reduced by Rs.lOO:

/Need to provkle a half of five minutes at 
Meerut City for Delhi-Dehradun Shatabdi 
Express./(1359)

Pranslatlon]
Token

DR. RAMESH CHAND TOMAR (Hapur) . I beg to 
move :

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need for electrlftoatton of Qhazlabad-Meerut 
sectton. (210)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need for Introductton of new train between 
Garh MuMeshwar and Delhi. (211)

That the Demand uncfer the Head Railway Board 
be reduced by Rs. 100.

Need to make proper arrangements for 
maintain cleanliness at the platform df 
Ghazlabad railway statton. (212)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provide PCO facility at Hapur 
junctton. (213)
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That th« 0«m and und«r th« Hm m I Railway Board 
b «  raduead by Ra. 100.

Naad to lay railway Una batwaan Oalhi and 
GUiazlabad Nolda-Dadrl. (214)

Th a t tha Dam and undar tha H aad  Railway Board 
ba raducad by R a . 10 0 .

Naad to maintain claanllnass at platform of 
Hapur railway atatlon. (215)

That tha Damand undar tha Haad Railway Board 
ba raducad by Ra. 100.

Naad for conatructlon of an undar-brldga at 
Goahala croaaing In Qhaziabad. (216)

That tha Damand undar tha Haad Railway Board 
ba raducad by Ra. 100.

Naad for doubling of Ghazlabad-Saharanpur 
rail Una. (217)

' That tha Demand under the Head Railway Board 
ba reduced by Rs. 100.

Need for doubling of Ghaziabad-Moradabad 
rail line. (218)

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Need for introduction of EM U  tralna for 
Ghaziabad. (219)

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Need to provide stoppage of Shahaed 
Express at Hapur. (220)

That the Demand under the Head Railway Board 
,be reduced by ^ s . 100.

Need to provide stoppage of Nauchandi 
Express at Babugarh. (221)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need for Introduction of a new train between 
Delhi and Hapur. (222)

That the Demand undar the Head Railway Board 
be reduced by Ra. 100.

Naad for providing paaaage to Awaa*Vikaa 
colony naar Hapur atatlon. (223)

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Naad to extend tha platforms at Qhaziabad 
railway atatlon. (224)

That tha Damand undar tha Head Railway Board 
be reduced.by Ra. 100.

Naad to provWa atoppaga of aU aupar-faat 
trains at Qhaziabad railway station. (225)

Tokan

SHRIMATI BHAVNA CHIKHLIA (Junagarh): I beg to 
move ;

That tha Damand undar the Head Railway Board 
l>a reduced by Ra. 100.

Need to modernlae the Junagarh Railway 
Station. (274)

That tha Demand undar the Head Railway Board 
be reduced by Rs. 100.

Need to Introduce a iuper fast train between 
Una Dalwada and Junagarh. (275)

That the Damand under the Head Railway Board 
be reduced by Rs. 100.

Need to modernise the compartments of 
Somnath Mall. (276)

That tha Demand under the Head Railway Board 
ba raducad by Rs. 100.

Need to attach second class compartments 
in GIrnar Express daily. (277)

That tha Demand under the Head Railway Board 
ba raducad by Ra. 100.

Need to attach on lind Class A.C. coach in 
Somnath Mail. (278)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provide letter sanitation on facilitiaa 
at Ahmedabad Railway Station. (279)

That the Demand under the Head Railway Board 
ba reduced by Ra. 100.

Need to electrify and double the rail line 
between Surat and Bhusawal. (280)

That tha Damand undar tha Haad Railway Board 
be reduced by Ra. 100.

Naad to convert Pachona-Sindurnl rail line 
into broad gauge line. (281)

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Need to lay new rail line between Pachoaa- 
Sindurnl and Ajanta. (282)

That the Demand under the Head Railway Board 
ba reduced by Ra. 100.

Naad to double tha rail llna from Manmad to 
Doan. (283)

That tha Demand undar tha Haad RaHway Board 
ba reduced by Ra. 100.

Need to expand Bhuaawal to Jalgaoq rali 
llna Into a four way traoh. (284)

That the Demand under the Head Railway Board 
ba raducad by Ra. 100.

Naad to provide atoppaga of Karjiataica 
Expraaa at Jalgaon. (285)^
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That th« Damand undsr the H*ad Railway Board 
ba raducatf by Rt. 100.

Naad 10 provide stoppage of Pavan Express 
at Rabalr. (286)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to Introduce a super fast train between 
Bhusawal and Bombay. (287)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

I4eed to construct an over>bridge on rail line 
at National Highway No. 6 between 
Bhusawal and Jalgaon. (288)

That the demand under the head Railway Board 
(Pages 1-4) be reduced by Rs. 100."

Need to construct an over-brldge on rail line 
at National Highway No 6 between 
Bhusawal and Bergaon. (289)

That the demand under the head Railway Board 
(Pages 1*4) be reduced by Rs.-100.”

Need to attach latest wagone with special 
goods train carrying bananas from Bhusawal 
to Delhi. (290)

DR. LAXMINARAIN PANDEYA (Mandsour) ; I beg 
to move ;

• That the dtfmand under the head Railway Board 
(Pages 1-4) be reduced by Rs. 100.*

Need for creation of new railway zones for 
expansion of rî il network and efficient 
operation and administration of Railways. 
(291)

That the demand under the head Railway Board 
(Pages 1>4) be reduced by Rs. 100.’

Need for increasing the number of Members 
of Railway Boartf to look after its different 
areas of operation. (292)

That the Demand under the Head Operatinti 
Expenses-Traffic be reduced by Rs. 100.

Need for construction of an over<brklge near 
Jaora, Mandasor and Ratlam raHway stations 
on Western Railway. (293)

Inat the Demand under the Head Operating 
Expenses-Traffic be rwluced by Rs. 100.

Need for well furnished waiting rooms for 
first class, air conditioned class and general 
class passengers at Mandasor in Ratlam 
Division of Western Railway. (294)

That the Demand under the Head Operating 
Expenses-Traffic be reduced by Rs. 100.

Need for raising the level of railway platforms 
.at Shamgarh a'nd.garot stations on Kota 
Diviston of Western Railway. (295)

That the Demand under the Head Staff Welfare and 
Amenltlas be reduced by Rs. 100.

Need to extend residential facilities for 
empk>yees at Jaora railway statton. (296)

That the Demand under the Head Staff Welfare and 
Amenities be reduced* by Rŝ  100.

Need for proper ed’ucatton facilities for the 
chijdren of the officers and ernployees of 
Ratlam and Kota Divisions of Westei'n 
Railway. (297) '

That the Demand under the Head Staff Welfare and 
' Amenities be reduced by Rs. 100.

Need for housing facilities for the railway 
employees at vartous stations on_ Kota and 
Ratlam Dlvlstons of Western Railway. (298)

That the Demand under the Head Aksets-Acquisition, 
Construction and Replacement be reduced by Rs. 100.

Need for renovation of the Mandasor and 
Jaora station, in Ratlam Diviston of Western 
Railway. (299)

That the Demand under the Head Assets-Acquisttion, 
Construction and Replacement be reduced by Rs. 100.

Need to construct^n overbridge at the railway 
crossing near Jaora •station. (300)

That the Demapd under the Head As^ets-Acquisition. 
Constructton and Replacement be reduced by Rs. 100.’

Need to increase halting time of Dehradun 
Express at Jhaiawar Road Station in Kota 
Division of Western RailMay in order to 
facilities traffte and loading. (301)

That the Demand under the Head Assets-Acquisition, 
Construction and Replacement be reduced by Rs. 100.

Need to convert Gondia-Jabaipur railway line 
into broad gauge line. (302)

That the Demand under the Head Assets-Acquisition, 
Construction and Replacement be reduced by Rs. 100.

Need to run more Janata ExprMs trains -fbr 
■the convenience of passengers. (303)

That the Demand under the Head Assets-Acquisition, 
Constntctlon and Replacement be reduced by Rs. 100.

Need to tideover drinking water crisis at 
Mandasor Suwasra and Shamgarh railway 
stations for the convenience of ‘passengers. 
(304)

That the Demand under the Head Assets-Acquisition, 
Constructton and Replacement be reduced by Rs. 100.

Need to provide stoppage of Durgapur- 
Bombay and Jammu Yawl Superfast trains at' 
Shamgarh (Weatern Railway) for the 
convenience of passengers. (305)
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That th «  0«ffland u n d «r th «  Haad Assets- 
Acquisttion, Construction and Replacement be reduced 
by Rs. 100

Need to extend the plajform shed of Jaora 
station in the Ratlam Division of Western 
Railway for the convenience of passengers. 
(306)

Thai the Demand under the l-iead Assets-Acquisitlon, 
Construction and Replacement be reduced by Rs. 100.

Need to extend the platform shed of 
Shamgarh station in Western Railway for the 
convenience of passengers. (307)

That the Demand under the iHead Assets-Acquisltion, 
Corvstruction and Replacement be reducM by Rs. IOC

• Need to extend Nimach*Kota broad gauge 
line in Ratlam Division of Western Railway 
upto Delhi. (308)

That the Demand under the Head Assets-Acquisitlon, 
Construction and Replacement be reduced by Rs. 100.

Need for expediting the construction work of 
4ndore-Dohad rail line. (309)

Token

SHRi CHATTRAPAL SINGH (Bulandshahr) : I beg 
to movd :

That the Demand under the Head Assets-Acquisltlon, 
Construction and Replacement (Pages - 101-114) be 
reduced by Rs. 100.

Need to lay double line from Lucicnpiw to 
Delhi via Moradabad-Bareilly. (331)

That the Demand under the Head Assets-Acquisttion, 
Construction and Replacement (Pages - 101-114) be 
reduced by Rs. 100.

Need to expand railway services In the 
National Capital Territory of Delhi. (332)

That the Demand under the Head Assets-Acquisltion, 
Construction and Replacement (Pages • 101-114) be 
reduced by Rs. 100.

Need to run daily trains between Bulandshahr 
and Delhi via Khurja. (333)

That the Demand under the Head Assets-Acquisitiori 
Construction and Replacement (Pages - 101-114) be 
reduced by Rs. 100.

Need to maintain proper cleanliness In trains 
and railway stations. (334)

Token

SHRI SUR EN DR A PAL PATHAK (Shahabad) ; I beg 
to move :

That the Demand under the Head Railway Bo^rd 
be reduced by Rs. 100.

Need to relay a railway Hne from MadhogaYiJ 
railway jstatk>n of Northern Railway to Sandi

and to extend It from Sandl to Farrukhabad, 
(335)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to construct a shed ori platform Nos. 4 
and 5 at Hardoi railway station on Northern 
Railway. (336)

That the ‘Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provide P.C.O. booth at Hardof 
statton. (337) ‘

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provide cold water at Aujhi 
Shahabad railway station on Northern 
Railway. (338)

That the Demand unde; the Head Railway Board 
be'reduced by Rs. 100.

Need to attach on additional lind A.C. coach 
in 3049/3050, Howrah-Amritsar Express, 
4057/40SB Kashi Vishwanath Express, 4049/ 
4048 Gonda-Delhi Express and 4007/4008 
Sadbhawana Express trains. (339).

That the Demand under the Head Railway Board 
be reduced by Rs. 100.'

Need to provide more benches tor 
passengers on railway platforms. (340)

That the Demand under the Head Railway Boaid 
be reduced by Rs. 100.

Need to appoint Chowkklars at all unmanned 
railway crossings in Meradabad division 
(341)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to augment manufacturing of sleeper 
and ordirvary second class coaches. (342)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provide pantry Car on 3151/3152 
SeakJah>Jammu Tawi Express and 3005/3006 
Amrltsar-Howrah Mail trains, (343)

That the Demand under the Head Railway Board 
be .reduced by. Rs. 100.

Need to convert Bateilly-Kasganj-Mathura- 
Agra and Kanpur-Kasganj metre gauge line 
into broad gauge line. (344)

That the Demand under the Head Railway Board, 
be reduced by Rs. 100.

N e fd  to convert Lucknow -Sitapur- 
Lakhimporkhiri-Qola Qokarannath-Plllbhit- 
Bareilly meter gatige rati line into broad 
gauge line of North-Eastern Railway. (345)
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Th^t th« D«nn«td undtr th» HMd Rtlhway Board 
be raducod by Rs. 100.

Need to lay «  n«w ralhway lln* batwaan Qola- 
Gokarannath and Shahajahanpur via 
Mohammdi and axtand It upto Farrukhabad. 
(346)

That the Demand under the Head Railway Board 
;be reduced by Rs. 100.

Need to provide more amenities for 
pasaengera travelling in iind Class 
Compartments. (347)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to provMe adequate safety In passenger 
trains especially during night. (348)

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Need to deptoy ticket cheeking staff at every 
railway statton. (349)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

Need to take necessary steps to make viable 
all non*viable rail lines. (350)

Th'Ht the Demand under the Head Railway Board 
(Pages i-4) be reduced bĵ  Rs. 100.

Need to attach Pantry Cars in all long 
distance passengers traina. (351)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

. Need to modernise and beautify Hardoi and 
Aujhi Shahabad railway stations of N R and 
Gola Gokarannath station of N.E. Railway. 
(352)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced b/R s. 100.

Need to construct an overbrklge on Sitapur 
road crossing in Lakhimpurkhiri on N.E. 
Railway. (353)

That the Demand under-the Head Railway Board 
(Pages 1-4) be reduced by, Rs. 100.

Need to provide proper paasenger amenities 
viz. drinking water, sanitatton and toilets at 
Hardoi-Aughi Shahabad and Gola- 
Gokarannath stations. (354)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs 100.

Need for early construction of platforms at 
Jung Bhahadur Ganj, Mangalgan] and ' 
Egawan railway staton on N R. (355)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs 100

Need to take atem action agalnat tioketlees 
paaaengera. (356)

That the Demand under the Head Railway Board 
(Pagee 1-4) be reduced by Ra. 100.

Need to construct more houses for railway 
employees. (357)

That the Demand under the Head Railway Boatd 
(Pages 1-4) be reduced by Rs. 100.

Need to provUe proper medical facilities in 
passengers trains: (358)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Ra. 100.

Need to convert Baiamau-Unnao rail line 
Balamau-Sltapur and Sitapur-Rauza rail lines 
into broad gauge for fast running trains. (359)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

Need to allow travelling in sleeper class 
without reservation during day time keeping 
in view the rush of passengers and to 
increase the income of Railways. (360)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

Need to run the trains on time (361)

That the Demand under the Head Railway Board 
(Pagea 1-4) be reduced by Rs. 100.

Need to Introduce a new Express train from 
Bareilly to Bombay via Hardoi. (362)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

Need to construct an over-bridge between 
Bllpur and Moranapur on Nattonal Highway 
No. 24. (363)

That the Demand under the Head Railway Board 
(Pages 1-4) be reduced by Rs. 100.

Need to withdraw the increase in the fares of 
monthly season tickets. (364)

That the Demand under the Head Railway Board 
be reduced by Rs. 100.

Need to adopt austerity measures' in the 
expenditure of Railway Board. (367)

That the Demand under the Head RaHway Board 
be reduced by Rs. 100.

Need to stop retrenchment of railway 
employees In the name ol modernisation. 
(368)

That the Demand under the Head Railway Board 
be reduced by Rs 100

Need to root out wMespread corruptton In 
the Railways. (369)
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That th« Domand undsr th« Head Railway Board 
b « raducad by Rs. 100.

Naad to provida drinking water during aummar 
In all tha paaaangar traina. (370)

That tha Dantand under tha Head Railway Board 
be reduced by Ra. 100.

Need to reatrlct waiting Hat only upto the 10 
per cent of the total aeata In each claaa. 
(371)*

That the Demand under the Head Railway Board 
be reduced by Ra. 100.

Need to check entry of male paaaengera into 
ladiea compartmanta. (372)

That the Demand under the Head AaaeU-Acquiaitton, 
Construction and Replacement be reduced by Ra. 100.

Need to lay more railway lines in Uttar 
Pradesh. (373)

That the Demand under the Head Assets-Acquisition, 
Construction and Replacement Im  reduced by Rs. 100.

Need to check travelling on the roofa of the 
trains. (374)

That the Demand under the Head Assets-Acquisltton, 
Construction and Replacement be reduced by Rs. 100.

Need to complete all on going railway 
projects in the country within the stipulated 
time. (375)

That the Demand under the Head Assets-Acqulsltion, 
Construction and Replacement be reduced by Rs. 100.

Need to make available more wagons for 
supply of coal in Uttar Pradesh. (376)

That the Demand under the Head Aasets>Acqulsitlon, 
Construction and Replacement be reduced by Ra. 100.

Need to conatruct waiting room for tradera at 
godown of Hardol railway atatton. (377)

That the Demand under the Head Asset-Acquisition, 
Constructton, and Replacement (Pages 101 to 114) be 
reduced by Ra. 100.

Need to provide sheds at piatfrom Nos. 2 
and 3 of Baiamau station. (378)

That the Demand under the Head Asset-Acqulsltion, 
Constructton, and Replacement (Pagea 101 to 114) be 
reduced by Rs. 100.

Need to run a new train from Kanpur to 
Moradabad in Uttar Pradeah via Baiamau, 
Haldol and Bareilly. (370)

That the Demand under the Head Asset-Acquisition, 
Construction, and Replacement (Pagea 101 to 114) be 
reduced by Ra. 100.

Naad to raatore the atatua of Jahanikhera 
railway halt to atation in Uttar Pradesh. (380)

That the Demand under the Head Asset-Acqulsltion, 
Constructton, and Replacement (Pagea 101 to 114) be 
reduced by Rs. 100.

Need to extend the piatfonms of Hardol and 
Onjhi Shahabad statlona. (381)

That the Demand under the Head Aaaet'Acquisition, 
Constructton. and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to provide stoppage of 4007/4008 
Sadbhawana Express, 3151/3152 Seaidah- 
Jammu Tawi and 4307/4308 Lucknow-Bereiily 
Express trains at OnJhi Shahabad. (382)

That the Demand under the Head Asset-Acquisition, 
Construction, and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to electrify the Lucknow-Kanpur rail 
line. (383)

That the Demand under the Head Aaaet*Aequialtk>n. 
Construction, and Replacement (Pagea 101 to 114) be 
reduced by Rs. 100.

Need to provMe quotaTof four berths in A.C. 
second class in 4057 Kashi Vishwanath 
Express and two berths in A.C. second class 
in 4058 Kashi Vishwanath Express at Hardol 
station. (384)

That the Demand under the Head Asset-Acquisition, 
Construction, and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to provMe quota of two bertha in 4057/ 
4058 Kashi Vishwanath Express at Baiamau 
statton. (385)

That the Demand under the Head Asset-Acquisition, 
Construction, and Replacement fPaaes 101 to 114) be 
reduced by Rs. 100.

Need to attach one A.C. three tier coach with 
4057/4058 Kashi Viahwanath Expreaa, 4229/ 
4230 Lucknow-Delhi Mail, 3005/3006 
Howrah-Amrttsar Mail, 3151/3152 SeaWah- 
Jammu Tawi Express and other long diatance 
mail and and express trains. (388)

That the Demand under the Head Asset-Acquisition. 
Construction, and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to take immediate steps to make 
available bedrolls free of cost to the Air- 
Conditioned iil-tier paaaengera. (387)

That the Demand under the Head Asset-Acquisition. 
Construction, and Replacement (Pages 101 to 114) l>e 
reduced by Rs. 100.

Need to Introduce an Express train from 
Sitapur to Delhi via Nemisharanya and 
Hardol. (388)
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Thatth« Ostnand und«r tha Haad Aasat-AcqulsKlon, 
Construction, and. Rapiacamant (Pagaa 101 to 114) ba 
raducad by Rs. 100.

Naad to start DIasal Push pull sarvica 
batwaan Lucknovy and Barailly via Hardol. 
(389)

That tha Damand undar tha Head Assat-AcqulsKlon, 
Construction, and-Rapiacamant (Pagas 101 to 1^4) ba 
raducad by Rs. 100.

Naad to* formulata a ciaar cut policy for 
complatlort of all tha pending rail ovaibrldges 
on national highways in a time-bound 
manner. (390)

That tha Damand undar tha Haad Assat-Acqulaltion, 
Construction, and Replacement (Pages 101 to 11'4) be 
reduced by Rs. 100.

' Need to'start an unreserved express train 
batwaaii Lucknow aod Delhi via Moradabad. 
(391)

Tiiat tha Demand under the Head Assat>Acqulsilion, 
Constructton, and Replacement (Pages 101 to 114) be 
redudlid by Rs. 100.

Need to extend 37S/376 Oeihi-Shajahanpur 
paaaanger train upto Lucknow. (392)

That the Demand under the Head Assat-Acquisition, 
Construction, and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to undertake doubling of Hampur- 
Baraltiy rail line. (393)

That the Demand under the Head Assat-Acquisition, 
Construction, and Replacement (Pagas 101 to 114) be 
reduced by Rs. 100.

Need to undertake doubling of Ghaziabad- 
Moradabad rfiil line. (394)

That the Demand undef the Head Asset-Acquisition, 
Construction, and Replacement (Pages 1p1 to 114) be 
reduced by Rs. 100.

Need to undertake electrltieation of 
Saharanpur-Lucknow rail line. (395)

That tha Demand under the Head Asset-Acquisttton, 
Constructton, and -Rapiacamant (Pagas 101 to 114) be 
reduced by Rs. 100.

Need to undertake electrification of 
Ghazlabad-Moradabad rail line. (396)

That tha Demand'undar tha Haad Assat-Acquisition, 
Construction, and Replacement (Pages 101 to 114) be 
reduced by Rs. 100.

Need to provide stoppage of 3018/3020, 
Howrah-Kathgodam Express and 4231/4232, 
Lucknow-Saharanpur Expreaa trains a t . . 
Hftrdot station. (397)

That tha Demand undar the Haad /^aat-Acqulaltion, 
Conatructton, and Replacement (Pagaa 101 to 114) ba 
raduqad by Rs. 100.

Need to appoint ticket collectora in ail aieeper 
coachaa to prevent entry of unauthorised 
parsons. (396)

That the Demand under the Head Aaaet-Acquisltion, 
Constructton, and Rapiacamant (Pagaa 101 to 114) be 
reduced* by Rs. 100.

Need to provide compMtarisad reservation 
facility at all major railway stationa in U.P. 
(399)

That the Demand undar the Head Asset-Acquisition, 
Construction, and Replacement .(Pages 101 to 114) ba 
reduced ' v Rs 100.

Need to make adequate arrangements for 
the cleanliness of failway bogies. (400)

[English]

SHRI RAM NAIK (Bombay North) : I beg tp move :

"That the demand under the head General 
Superintendence and Services on Railways (pages 
9-16) be reduced to Re. 1.‘

/Failure to establish a separate autonomous 
Corporation for Mumbai (Bombay) Suburban 
Railway services./ (365)

“That the demand under the head General 
Supeiintendence and Services on Railways (pages 
9-16) be reduced to Re. 1.’

/Charging of increased fares to suburban 
railway service.in Mumbai (Bombay) In spitit 
of the profit for the last three years./ (366)

.‘That th'a Damaijd under the head Assets—  
Acquisition, Construction and Replacement (pages 
101-114) be reduced to Rsl 1."

/Discriminatory and step-motherly treatment 
to Mumbai commuters in sanctioning 
Metropolitan Transport Projects./ (491)

“That the Demand- under thk Head Aaaats—  
Acquisition, Construction and Rapiacamant (pagas 
101-114) be reduced to Re. 1.”

/Failure to sanction new projects for’ 
.Metropolitan cities and'also transfer of Nodal 
Ministry from- Urban Development Ministry./
(*9.2)

"That the Damand undar tha head Aaaats-^ 
Acquisition, Construction and Replacement (p^ges 
loi-114) be reduced to Re. 1.”

/Failure to extend the Mumbai Suburban 
Railway System from Virar to Dahanu Road 
to cater to the incraaaed commuter traffic  ̂
(49&)
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T h a t  th »  D «m «n d  und*r th «  h «a d  A ssatt—  
Acqubiltlon, Construction and naptacamant (pagaa 
101-114) ba raducad to Re. 1.”

/FaHura tb pravida sufficiant funds for pn^aets 
ineludad in Mumbai Suburban Railway 
Systamy (494)-

‘Tha t tha Damand under the head Assets—  
Acquisition, Construction and Replacement (pages 
101 114) be reduced to Re. 1.”

/Charging for second class quarterly season 
tickets on Suburban Railways at 2.7 times 
instead of 2.5 times and four times of second 
class ratea to first class commutersy (495)

‘That the demand under the head Assets—  
Acquisition, ConsUuction and Replacement (pages 
101-114) be re d u c ^  to Re. 1.”

/Failure In removing the tea and other stalls 
' from the crowded suburban railway platforms 

In Mumbai to suitable places outside the 
platforms y (49 6)'

.“Tha t the demand under the head Assets—  
Acquisition, Construction and Replacement (pages 
101-114) be reduced to Re. 1.”

/Failure to develop communication system 
between the guard and the motorman and

- tha control tower in reaped of suburban 
service In metropolitan citfesy (497)

“That the d'emand under the head Aasets—  
Acquisition, Construction and Replacement (pages 
101-114) be reduced ta Re. 1.”

/Failure to provide 12 coach rake instead of 
9 coach rake- for Central and Western 
suburban railways of A^umbaiy (498)

“That the demand under the head' Assets—  
.Acquisition, Construction and Replacement (pages 

101-114) be reduced to Re. 1.”

/Failure to provMe computerised reservatk>n 
facilities to private travel agents In Mumbai 
(Bombay)y (499)

“That the demand under the head Assets—  
Acquisition, Construction and Replacement (pages 
101-114) be raducad to Re. 1.’

/Failure to provfde foot-overbridges dfter 
cloaing tha level crossings on the suburban 
railway aystem in Mumbaiy (500)

‘Tha t tha dem and*under the head Assets—  
Acquisition, Construction ‘ and Replacement (pagaa 
101-114) be reduced by Rtt 100.‘

/Need to avoM, setting Up to new staUs on 
platforma of Mumbai Suburban Railway 
Systamy (501)

“Th a t tha dam and-upder tha head-Assets—  
Acquisition, Construction and Reptacement (pagaa 
101-114) ba reduced by Rs. 100."

/Need to provide mid-temtinal facilities at 
Goregaon and Bhayandar railway stattons of 
Waatam Railway suburban systamy (502)

‘ That the demand under the head Assets—  
Acquisition, Construction and Replaeisment (pages 
101-114) be reduced by Rs. 100."

/Need to provide new car shed either at 
Bhayandar or VIrar for Mumbai suburban 
system of Western Railwayy (503)

“Tha t the demand under the head Assets—  
Acqulsttlon, Construction and Replacement (pages 
101-114) be reduced by Rs. 100."

/Need to cheek the unauthorieed persons 
staying at night on the platforms of suburban 
railway stattons in MumbaiV (504)

SHRI BRAJA KiSHORE TRIPATHY (Purl) ; I beg to 
move :

“That the demand, under the head Railway Board 
be reduced to Re. 1.”

/Failure to put forward, any proposal of 
austerity in the expenditure of Railway 
Boardy (420)

“That the demand under the head (Railway Board 
be reduced to Re. 1.”

/Failure to make any concrete provlston for 
basic pubfic amenities by the RailwaysV 
(421)

T h a t the demand under the head Railway Board 
be reduced to Re. 1.*

/Failure to abandon the policy of privatisation 
of different sectors of Railwaysy (422)

T h a t the demand under the head Railway Board 
be reduced to Re. 1.”

/Failure to provide better passengers 
amenities to the second class railway 
passengers and.to Increase the number of 
coachesy (423)

T h a t the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to stop retrenchment of the railway 
emptoyees In the name of modernlsatlort./ 
(424)

T h a t the demand under the head RaUway Board 
ba reduced to Rd. l.“

/Failure to abaorb the caaual and temporary 
workers in the Railwaysy (425)’

Th a t the demand under the .head Railway Board 
be reduced to Re. 1 ’

/Failure to reduce the freight charges on 
essential commoditlea like rice, wheat, 
keroalne and sugary (426)
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"That th« damand undsr ttM h«ad Railway Board 
b« raducad to R*. 1.*

/Failura to sat up a separata Railway zona 
for Orissa and craation of a Division at 
Rourkala, Orissa^ (427)

'That tha damand undar tha haad Railway Board 
ba raducad to Ra. i :

/Fallura to alactrify Khadagpur to Khurda and 
Puri to palasa routa on S.E. Rallway7 (428)

That tha damand undar tha haad Railway Board 
ba raducad to Ra. 1.”

/Fallura to introduca a naw Exprass train 
batwaan Puri-Tirupatl and Puri>Bangaiora’on 
S E. and Southern Railways./ (428)

That tha damand under the head Railway Board 
be reduced to Re. 1.*

/Failure to provide adequate funds for shifting 
of Administrative Office of S E. Railway to 
Bhubaneswar, OrlssaV (430)

That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to provide adequate funds for smooth 
functioning of a full-fledged and an upgraded 
claim office at Bhubaneswar in OrissaV (431)

That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs 100.”

/Need for early sanction of survey for 
construction of Purl-Khurda Road and 
Cuttacic-Paradip double line in Orlssa7 (432)

‘That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs. 100.”

/Need for early sanction of survey for 
construction of Gopalpur-Taicher line in 
OrissaV (433)

“That the demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs 100’

/Need to checic widespread malpractices in 
the Railways./ (434)

‘That the demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100."

/Need to run trains in time7 (435)

‘That the demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100."

/Need to provide adequate security to railway 
passengecs./ (436)

“That the damand under the head General 
Superintendence and Servicas on Railways ba raducad 
by Rs 100"

/Need to maintain tha iavatorlea in the railway 
compartments in proper eondKiony (437)

‘That tha damand undar the head Operating 
ExpenseS'TtaffIc be reduced by Rs. 100.”

/Need to extend railway facilities to all areas 
to remove regional imbalanoesy (438)

"That the demand under the head Operating 
ExpenseS'Traftic be reduced by Rs. 100.”

/Need to withdraw unjustified increase m the 
fares of Monthly and Quarterly seasons 
tlcketsV (439)

*That the demand under the head Staff Welfare and 
Amenities be reduced by Rs. 100.”

/Need to provide accommodation facilities to 
all the railway empioyeesV (440)

"That the demand under the head Assets—  
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to lay new rail lines In the country 
particularly in Orissa^ (441)

"That the demand under the head Assets—  
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to renew old railway trades and 
undertake more electrification projects in 
Orissay (442)

"That the demand under the head Assets—  
Acquisition, Construction and Replacement be reduced 
by Rs 100."

/Need to provide more amenities to the 
railway passengera./ (443)

"That the demand under the head Assets—  
/Acquisition, Constructton and Replacement be reduced 
by Rs. 100."

/Need to double the brad gauge line from 
Puri to Khurda road in Orissa7 (444)

"That the demand under the head Assets—  
Acqulsitton, Constructton and Raplacamant be raducad 
by Rs. 100."

/Need to develop Puri Railway Station 
(Orissa) as a model station / (445)

"That the demand under the head Assets—  
Acquisltton, Construction and Replacement be reduced 
by Rs 100*

/Need to bulkl overisridges and flyovers on 
the laval crossings at National Highways and 
State Highways of Orissa./ (446)

."That the demarid under the head Assets—  
Acqulsltton, Construction and Replacement be reduced 
tiy Rs. 100."

/Need to check malpractices In the 
construction work in the Railwaysy (447)
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“Th a t the dam and undar tha head Assets—  
Acquisition, Construction and Replacement be reduced 
l>y Rs. lO O :

/Need to build overbridge on the level 
crosainga at National Highway No. 5 near 
Bulugaon Railway Station on S.E. Railway./ 
(448)j

"That the .demand under the head Assets—  
Acquisition, Construction and Replacement be reduced 
by Rs. too.”

/Need to construct overbridge on the level 
crossing at Samajpur, State Highway No. 8 
near Sakhigopai Railway Station of S .E. 
RallwayV (449)

[Translation}

SHRI R AJVEER  SINGH (Aonia) : I beg to move ;

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to construct an overbridge at Bareilly* 
Chaupula level-crossing. (450)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.*

Need to provide stoppage of Sadbhavana 
Express at AonIa station. (451)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to give assurance to izzatnagar rail 
factory. (452)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to open a Railway inter College at 
izzatnagar. (453)

Th a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to provide stoppage of Kissan Express 
at PItambarpur and Bilpur railway stations.
(454)

Th a t the Demand under the Head Railway Board 
be reduced by Rs. 100."

Need to construct on overbridge In Badaun.
(455)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to construct a new bridge at Kachhala 
between Badaun and KasganJ in place of 
the old dilapidated Ganga bridge. (456)

Th a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to construct a new rail line between 
Chandosi and Farruichabad via Bisoii. 
Wazirgari, Badaun and Dataganj (457)

”Thaf the Demand under the Head Railway Board 
be reduced by Rs. 100."

Need to convert Mathura*Bareiliy rail line Into 
broad gauge. (458)

T h a t the Demand under the Head Railway Board 
be reduced t>y Rs. 100.”

Need to run an inter city Express between 
Bareilly and Delhi. (450)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to upgrade Izzatnagar railway hospital. 
(460)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100."

Need to convert Bareilly to Laikuan rail line 
Into broad gauge. (461)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100."

Need to lay a broad gauge rail line from 
Lucknow to Laikuan. (462)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100."

Need to Introduce a new train between 
Bareilly and Bombay. (463)

T h a t the Demand under the Head Railway Board 
be reduced by Rs. 100.”

Need to manufacture new bogles and 
wagons at Izzatnagar factory. (464)

(English]

SHRI IMANABENDRA SHAH (Tehrl Garhwal) : I beg 
to move ;

T h a t  the Demand under the head Assets—  
Acquisition, Construction and Replacement (pages 
101-114) be reduced by Rs. 100."

/Need to construct a new rail line to link 
Rishikesh at Kansaraon with Haridwar- 
Dehradun iineiV (505)

”That the Demand under the head Assets—  
Acquisition, Construction and Replacement (pages 
101-114) be reduced by Rs. 100.”

/Need to Introduce direct train from 
^ Kathgodam to Kaika via Kotdwar/Nazibabad,

Haridwar, Dehradun and Chandigarh./ (506)

SHRI SUDARSAN RAYCHAUDHURI (Serampore) :
I beg to move :

*Thst the demand under the head Assets- 
Acqulsltion, Construction and Replacement be reduced 
to Re 1."

/Failure to withdraw the increase In fares of 
season tickets and freight rates7 (530)
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‘That the demand under, the head Assets- 
Acquisition, Construction and Repiacement be reduced 
by Rs. lOO:

/Need to clean suburban platforms at 
Howrah, Sealdah Statlonsy (540)

"That the demand under the head Ajisets- 
Acquttition, Construction and Repiacement be reduced 
by Rs. 100.”

/Need to provide more EMU rakes lor Bandel- 
Barddhaman, Bandel<Sealdah, Bandel- 
Naihati sections of Eastern Railway./ (541)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100"

/Need to take up new railway lines in West 
Bengal./ (542)

"That the demand under the head Assets- 
Acquisition, Constructk>n and Replacement be reduced 
by Rs 100."

/Need to take up conversion of Nabadwlp 
Ghat-Shantlpur, Barddhaman-Katwa, 
Ahmedpur-Katwa, BDR lines into broad 
guage./ (543)

“That the demand under the head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs 100."

/Need to provMe hot<case and water cooler 
in A.C. 3 Tier coaches of Rajdhanl Express^ 
(544)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to connect Tripura by rail./ (545)

“That the demand under the head Assets- 
Acqulsition, Construction and Replacement be reduced 
by Rs 100."

/Need to provkie adequate number of Coach 
Attendent in Howrah bound Rajdhanl 
Express / (546)

‘That the demapd under the head Assets- 
Acquisition, Construction and Repiacement be reduced 
by Rs. 100."

/Need to complete new railway line "between 
Bargachia to MunshJrhat, S.E. Railway7'(547)

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide 2n\i up line between 
Howrah and Bandei, Eastern Railwayy (548)

‘That the demand under the head Assets-
Acquisition, Constructton and Replacernent be reduced
by Rs. 100.”

/Need to provide adequate passenger 
amenities at Howrah-Bandel, Eastern 
RaiiwayV (549)

"That the demand under the head Assets- 
Acquisitlon, Construction and Repiacement be reduced 
by Rs. 100.”

/Need to provMe computerised reservation 
counter at Serampore, Seoraphuill. 
Chandannagar, Chuchurah and Biindet.
(550)

"That the detnand under the head Assets- 
Acquisitlon, Constructton and Replacement be reduced 
by Rs. 100."

/Need to clear the project for constructbn of 
an under;pass at Konnagar railway station./
(551)

‘That the demana under the head Assets-
AcquisKton, Construtstton :.nd Replacement be reduced 
by Rs. 100.”

/Need to provkie ticket counter at eastern 
sMe of Konnagar railway station./ (552)

”That the 4emar>d unaer the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to.Increase number of EMU rakes at 
Howrah-Bargachia Secttorr of S.E. Railway.' 
(553)

‘That the demand under the head Assets-
Acquisition, Constructton and Replacement Ije reduced 
by Rs. 100."

/Need to Increase of number of EMU trains 
at Sealdah Dankuhi Section of Eastern 
Railway^ (554)

‘That the demand under the head Assets-
Acqulsltton, Constructton and Replacement be reduced 
by Rs. 100.” '

/Need to run EMU trains between Jittit and 
Howrah./ (555)

‘That the demand under the head Assets-
Acqulsitkin, Construction and Replacement be reduce'd 
by Rs. 100.”

/Need to take Immediate , steps for 
construction of double lin » between 
Seoraphuli and Tarakeswar./ (556)

‘That the demand under the head Assets-
Acqulsltkjn, Construction and Replacement be reduced 
by Rs. 100.”

/Need to take up construction of double line 
between Bandei-and KatwaV (557)

"That the demand under the head Assets-
Acqulsltio'n, Construction apd Replacement be /educed 
by Rs. 100."

/Need to take up construction of new rajiway 
line from Tarakeswar to Barddaman vi*

• Arambagh:/ T558)
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"That th «  d «m «n d  undsr th »  h»a d  A »s«ts>  
AcquJsition, Conctruotion and R«placain«nt b «  raducad 
by Rs. 100."

/Naad for aariy complation of Howrah-Amta- 
Chamoadanga railway Una in S.E. RailwayV 
(1210)

"That the dem and undar tlia liaad Assets- 
Acqulsitlon, Conatruction and Reptaeament be reduced 
by Rs. 100.”

/Need to taxe up conatruction of new railway 
line to improve the bacicward areas of West 
Bengal./ (1211)

"That the demand under the head Miscellaneous 
Worldng Expenses be reduced by Rs. 100"

/Need to protect the passengers property in 
running trains./ (1581)

‘T h a t  the demand under the head Operating 
Expenses Traffic be reduced by Rs. 100"

/Need to tal(e steps to run a non-stop train 
between Howrah and New Delhi./ (1617) *

"That the demand under the head Operating 
Expenses tVaffic be reduced by Rs. 100.”

/Need to reduce the running time of Howrah, 
Rajdhani Express, Poorva Express and Kaika 
Mall7 (1618)

"That the demand under the head Operatmg 
Expenses Traffic be reduced by Rs, 100."

/Need to run 2301*2302 daily and provide 
as many as stoppages lo  it as to 
Bhubaneswar Rajdhahi Express^ (1619)

"That the demand under the head Operating 
Expenses Traffic be reduced by Rs. 100."

/Need to provide stoppage of Bhubaneswar 
Rajdhani Express at Khai«gpur./ (1620)

"That the demand under the head Operating 
Expanses Traffic be reduced by Ra. 100"

/Need to introduce more Shatabdl Express 
from Howrah towards different routes./*(1621}

"That the demand under the head Operating 
Expanses Tl«ffie be reduced by Rs. 100.”

/Need to run proposed weaidy trail) between 
Howrah and Guwahati and between Howrah 
and Varanaal dally./ (1622)

"That the demand under the head Operating 
Expenaea Traffic be reduced by Rs. 100.”

/Need to take up electrification of 
Kriahnanagar-Lalgola, Adra-M ldnapore, 
Baraaat-Hananabad, Andal-Salnthia, Khana* 
Salnthia*, M alda-New  Jalpalguri and 
R anaghat-G ede aectiona immsdlately./ 
(1623)

“That the demand under the head Operating 
Expenaaa Traffic be reduced by Rs. 100.”

•

/Need to introduce EM U service between Jirat 
and Howrah, between Bandel and SeaMah, 
between Kharagpur and Seaklah, Kharagpur 
and Barddhaman, Bandal and Ranaghat. 
Howrah and Seaklah via Beianagar./'(1624)

"That the demand under the head Operating 
Expenaaa lYaffIc be reduced by Rs. 100."

/Need to Increaaa the frequency of EM U 
aervice between Bandel and Barddhaman. 
between Barddham an and Sealdah via 
Bandel, Naihatl, between Seoraphuil and 
Howrah, between Seoraphuil and 
Tarakeahwar, Dankuni and Sealdah and 
Bandel and Howrah./ (1625)

"That the demand undar the head Assets* 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to take up construction of a railway 
line form Bankura to Durlabhpur./ (1626)

"That the demand under the head Assets- 
Acquisltton, Constructton and Replacement be reduced 
by Rs. 100"

/Need to take up conversion of Radhikapur- 
Barsol MG line Into broad gauge immediately 
to develop the backward areas./ (1627)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to connect Slilguri with broad gauge 
line and convert New Jalpaiguri-Sliigurl 
section into BG./ (1628)

‘ Th a t the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced ' 
by Rs. 100"

/Need to take up construction of Budge 
Budge-Namkhana railway line immediately./ 
(1629)

"That the demand under the head Assets* 
AcqulsHlon, Construction and Replacement be reduced 
by Rs. 100"

/Need to expand railway network In West 
Bengal to meet the growing demand of the 
industries as well as the people of -West 
Bengali (1630)

”Th a t the demand under the head Assets- 
Acqulsitton, Conatruction and Replacement b* reduced 
by Ra. 100.”

/Naed to provide modem lights at all stations 
between Howrah and Aaanaol./ (1631)
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"That tha damand undar tha haad Assata- 
Acquisition, Construction and Replacement be reduced 
by Rs 100."

/Need to talce up conversion of Ahmedpur- 
Katwa NG line into broad gauge Immedlately7 
(1632)

"Tltat the demand under tlie head Assets- 
Acquisition, Construction and Replacement be reduce*̂  
by Rs lOO:

/Need to take up construction of a new 
railway line from Krishnanagar to Berhampore 
via Karimpur in West Bengal./ (1633)

'That the demand under the head Aasets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100."

/Need to extend railway line from Taraiceswar 
to Arambagh./ (1634)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to take up construction of a new 
railway line from Barddhaman to Katwa or 
take up converston of Barddhaman-Katwa 
NG line into BG immediately./ (1635)

“That the demand under the head Assets- 
Acquisitton, Construction and Replacement be reduced 
by Rs 100"

/Need to allot more funds to complete the 
Ekiakhi-Balurghat railway line immediatelyV 
(1636)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100.'

/Need to take up construction of new railway 
line from Barddhaman to Tarakeswar via 
Arambagh immediateiyy (1637)

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to extend Circular Railway system at 
Calcutta from Pricap Ghat to Majerhat thereby 
complete the circled (1638)

‘That the demand under the head Aasets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to taka up constructk»n of double line 
for entire stretch of Circular Raihway at 
Calcutta and electrify the entire stretch./ 
(1639)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced
by Rs 100’

/Need to extend lUetro Railway from Toilyganj 
to Qaria and start 2nd and 3rd Phaa* of this 
railway immediately^ (1640)

‘That the demand, under the head Aaaets- 
Acquisltion, Construction and Replacement be reduced 
by Rs. 100."

/Need to allot m^re funda for Olgha-Tamluk 
Railway line and complete the project 
immediately./ (1641)

"That the demand under tha head Assets- 
Acquisition, Conatructton and Replacement be reduced 
by Ra. 100.”

/Need to start Himalayan Railway between 
New Jalpaiguri and Darjeeling and 
modernise the sectton to attract more tourists./ 
(1642)

‘That the demand undar the head Assets- 
Acqulsitlon, Construction and Replacement be reduced 
by Rs. 100."

/Need to expedite the construction of double 
line between Khana and Salnthia sectton of 
Eastern Railwayy (1643)

"That the ^demand under the head Asaets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to take up construction of double line 
between Bandei and Katwa, between 
Sheraphull and Tarakeswar, between Barasat 
and Bongaon, between Andai and Salnthia, 
between Aaanaoi and Burnpur, between 
Baruipur and Lakahikantapur, between 
Baruipur-Dlamond Harbour, between 
Sonarpur-Canning, Between Ranaghat- 
Lalgoiay (1644)

PROF. SU8ANTA CHAKRABORTY (Howrah) ; I beg 
to move : <

"That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to reduce freight chargea and aeaaon 
ticket fares of suburban sectkiny (571)

"That the demand under the head.Railway Board 
be reduced to Re. 1." ■

/Failure to reintroduce special concesstonal 
rate of fare for auburban tickets and season 
ttekets./ (572)

"That the demand under the head Assets • 
Acquisition, Constructton and Replacement be reduced 
to Re. 1.*

/Failure to take up conatructton of new railway 
iinea in West BengaiV (590)

"That the demand undet the head Aaaeta - 
Acquisition, Construction and Replacement be reduced 
to Re. 1." ■

/Faihtre to take up early conversion of NO/ 
MG iinea of Weat Bengal into a broad gauge
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l.«. Shantipur*Nabadw««pghat. Ahro»dpur> 
Katwa, Barddham an-Katwa, BOR linaa 
SWguri-Naw Jalpalguri, Sillgurl-Allpurduar 
Junction and Radhlkapur Boraol railway 
linaa./ (591)

“Tlia t tha damand undar tha hiaad Aaaata- 
Acqulaitlon. Conatructlon and Raplacamant ba raduead 
by Ra. 100.”

/Need to provide Circular Railway from 
i-towrah to Ramltiatopur-Sitibpurehar* 
Shallmar-Santragachi-Bhatnagar-Balanagar- 
Baily-Balur-Liluah to i^ r a h ./  (592)

“Tiia t tlia damand undar tha IHaad Aaaata- 
Acqulaitlon, Conatructlon and Raplacamant ba raduead 
by Rs. 100.*

/N6ad to provide amaller Circular Railway 
from Howrali to TIkiapara-Santragachi- 
Shailm ar-Shlbpurciiar-Ram kiatopur to 
Howrah./ (593)

“That the damand under the l-lead Asseta* 
Acquiaitlon, Conatructton and Replacement be reduced 
by Rs. 100."

/Need to take atepa to.complete the missing 
link between Prlncep-Ghat to Majerhat section 
of circular Railway at Calcutta./ (594)

"That the demand under the Head Aasets- 
Acquiaition, Conatructton and Replacement be reduced 
by Rs. 100."

/Need to take up conatructlon of double line 
for entire atratch of Circular Railway, Caicutta7 
(595)

“That the demand undar the Head Aasats- 
Acqulsition, Conatructton and Replacement be reduced 
by Rs. 100."

/Need to take up electrification to entire 
stretch of Circular Railway, Calcutta ao that 
EMU rakaa directly enter the Circular Railway 
system y (596)

‘ That the demand under the Head Aaaeta - 
Acqulaitlon, Conatructton and Replacement be reduced 
by Rs. 100."

/Need to Introduce DMU coaches In Circular 
Railway, Calcutta until ita aiacrificatton7 (597)

"That tha damand under the Head Aaaeta - 
Acqubitton, Conatructlon and Replacement ba raduead 
by Rs. 100."

/Need to construct a fly-over at Mourigram 
and Ramrajataia Stattona of S.E. Railway./ 
(598)

"That tha damand undar the Head Assets - 
AcquMtlon, Conatructton and Replacement be reduced 
by Ra. 100."

/Need to atart the 2nd and 3rd phaaa of Matro 
Railway projact In Cateuttay (599)

"That the demand under the Head Asseis 
AcquiaKton, Conatructton and Replacement be reduciiO 
by Ra. 100."

/Need to taka steps for early completion of 
Ekiakhi-Belurghat, Digha-Tamiuk Railway 
Hney (800)

"That the demand under the Head Aaaats • 
Acnuisitton, Conatructton and Replacement be reduced 
by Ra. 100."

/Need to take up electrifteation of Kharagpur- 
Bhubaneswar line./ (601)

Its -
Acqulaitton, Conatructton and Replacement be reduced 
by Rs. 100."

/Need to take up electrification of Adra- 
MMnapore aectton of S.E. Railway/ (602)

"That the demand under the Head Assets - 
Acquisitton, Constructton and Replacement be reduced 
by Ra. 100."

/Need to start immediately conatructton of 
Howrah-Amta-Bargachia line./ (603)

"That the demand under the Head Aaaeta - 
Acquisitton, Constructton and Replacement be reduced 
by Rs. 100."

/Need to start Immediately conatructton of 
Howrah-Seakhala railway line / (604)

"That the demand under the Head Aaaeta - 
Acquisitton, Conatructton and Replacement be reduced 
by Ra. 100."

/Need to take immediate steps for 
construction of road overbridge at

■ Santragachi atation S.E. Railway to enable 
the pMople to make full uae of the Vidyasagar 
Setu./ (605)

"That the demand under the Head Assets - 
Acquisitton, Constructton and Replacement be reduced 
by Ra. 100."

/Need to atart conatructton of 3rd tine between 
Panakura and Kharagpur S.E. RallwayV (606)

"That the demand under the Head Aaaeta - 
Acqulaitton, Conatructton and Replacement be reduced 
by Ra. 100."

/Need to atart conatructton of 4th tine between 
Tiklapara and Panakura, S.E. Railway./ (607)

"That the damand under the Head Aaaeta - 
Acqulaitton, Conatructton and Replacement be reduced 
by Ra. 100.”

/Need to take Immediate steps for 
Introduction of paasenger train aarvicea 
<EIMU) from Kharagpur to Seakfah of Eaatecn 
RaMiiray wto AndidOankuni Choid Hna7 (608)
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SHRI RAMGHANDRA MAROTRAO GHANGARE 
(Wardha) : I b«g to move :

“That the demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100."

/Need to stop thefts, snatching and dacoity 
in running trains and to provide adequate 
satdty to'the passengers^ *(573)

‘‘That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100"

/Need to pay allowance to Station M îstars 
and other staff connected with running of 
trains7 (574)

‘That the demand under the head Operating 
Expenses • Traffic be reduced by Rs. 100.”

/Need to provide adequate number of coach 
Attendants in Howra>Rajdhani Express^ (575).

"That the demand under the head Operating 
Expenses • Traffic be reduced by Rs. 100.”

/Need to print reservation/cancellation 
requisition slips in regional languages also./ 
(576)

"That the demand under the head Operating 
Expenses - Traffic t>e reduced by Rs. 100."

/Need to provide better and quicit railway 
facilities between Howrah and Bombay./ (577)

"That the demand under the head Operating 
Expenses ■ Traffic be reduced by Rs. 100*

/Need to Provide a night chowkidar on Gate 
No. 19 between Yenora and Nagri Stations 
on Wardha-Ballarsha section./ (578)

‘That the demand under the head Operating 
Expenses ■ Traffic be reduced by Rs.' 100."

/Need to introduce express trains between 
Howrah to Surat and between Howrah to 
Bhopal./ (579)

"That the dem and under the head Operating 
Expenses • Traffic be reduced by Rs. 100."

/Need to reduce running time of Gitanjali 
Express./ (580)

"That the demand under the head Operating 
Expenses - Traffic, be reduced by Rs. 100."

/Need to introduce express train between 
Howrah and Bombay Central./'(581)

'That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100"

/Need to attach A.C. 3 tier coaches with 
Howrah-Bombay Mail and Gitanjali Express^ 
(582)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100"

/Need to depute Train Superintendents in 
long distance tralnsy (583)

"That the demand under the head Operating 
Expenses • Traffic be reduced by Rs. tOO."

/Need to provide stoppage of Gitanjali 
Express at Wardha./ (584)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100"

/Need to Introduce a Rajdhani type train 
between Howrah and Bombay.'/ (585)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100."

/Need to provide stoppage of.A.R Express 
and timii Nadu Express at Wardha East 
station./ (586)

“That the oemand under the head Operating 
Expenses - Traffic be reduced by Rs. 100."

/Need to provide stoppage of'trains going to 
and from Gorakhpur at Warora7 (587)

"That the demand under the head Operating 
Expenses • Traffic be reduced by Rs. 100.”

/Need to provide stoppage of Vidharbhn 
Express at Chandur./ (588)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs 100."

/Need to_ introduce a fast passenger train 
between Nagpur and Bhusaval./ (589)

PROF. MALINI BHATTACHARYA (Jadavpur) : I beg 
to move ’

"That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to provide regular onjers fpr wagon 
industry parttoularly tliose tocated in West 
BengaiV (609)

"That the demand under the head Ral^«ay Board 
be reduced to Re. 1."

/Failure to reduce freight charges and season 
ticket fares7.(610)

"That the demand-under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100."

/Need to prevent train ‘accidents and 
derailments./ (611)

"That the demand under the head Miscellaneous 
Working Expenses be reduced by Rs. 100."

/Need to provide timely compensation to 
next-of those killed in railway accidents. 
(612)

"That the demand under the head Assets*
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Acquisition, Conatruetion and Raplaeanwnt be raduced 
to i ^ ,  1.”

/Faiiura to provida basic paasangar amanitiaa 
on local trains in Howrai), Saaldah and 
Kharagpur aactionsV (613)

“Tha t tha damand undar tiia head Assets- 
Accruiaition, Construction and Replacement be reduced 
to Re. i ;

/Failure to taKa up gauge-conversion of 
Nabadwipghat-Shantipur, Ahmadpur*Katwa, 
Barddhaman-Katwa, BOR line, Siiiguri-New 
Jaipaiguri, Siilgurl-Alipurduar Junction and 
Borsoi-Radhiiuipur line into broad-gauge in 
West Bengal7 (614)

‘Th a t the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100.”

/Need to recruit more ticitet checking staff 
thereby increasing revenue./ (615)

“Th a t the demand under the head Assets-
Acquiaition, Conatruction and Replacement be reduced 
by Ra. 100."

/Need to provide railway lines for the State 
of Tripura7 (616)

"That the demand under the head Assets-
/KcquisKion, Construction and Replacement be reduced 
by Rs. 100.*

/Need to conduct regular checking of those 
areas where counter-sale Is Iess7 (617)

“That the demand under the head Assets-
Acquisitton, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide adequate funds for Eklakhi- 
Balurghat, Digha-Tam luk, Howrah-Amta 
railway projects of West BengaiV (618)

“That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to extend f\ilatro Railway in Calcutta^ 
(619)

“That tha demand under the head Assets-
AcqulsKlon, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provkJe adequate funds to complete 
the missing link between Princep Ghat and 
IMaJerhat section of Circular Railway in 
Calcutta./ (620)

“That the demand under the head Assats-
Acquisitkm, Constructton and Replacement be reduced 
by Ra. 100.”

/Need to piovMe more EMW rakes for Howrah 
and Sealdah diviatons of Eastern RaHway7 
(821)

"That tha demand under the head Assets* 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/I l̂eed to provMe circular Railway for Howrah 
using the existing lines./ (622)

“Tha t the demand under the head Assets- 
AcqulsWon, Construction and Replacement be reduced 
by Rs. 100.“

/Need to provide better railway faculties to 
tourists places of Weat Bengal./ (623)

SHRI HANNAN IMOLLAH (Uluberia) ; I beg to 
move ;

“That the demand under the head Railway Board 
be reduced to Re. 1.”

/Failure to withdraw increase on season 
tickets and suburban fares./ (658)

"That the demand under the head Railway Board 
be reduced to Re. 1.“

/Failure to reduce passenger fares of New 
Jalpaiguri-Dar|eeling section / (659)

“That the demand under the head assets- 
acquisltlon, constructton and replacement be reduced 
to Re. 1.”

/Failure to complete Howrah-Amta, Howrah- 
Seakhala and Howrah-Champadanga broad 
gauge line under S.E. Railway./ (660)

"That the demand under the head aasets- 
acquisition, constructkin and replacement be reduced 
to Re. 1.”

/Failure to take up converston of NQ/MG lines 
of West Bengal into BQ on Shantipur- 
Nabadweepghat, Ahm edpur-Katw a- 
Barddham an-Katwa, BOR line, New 
Jalpaiguri-Sillguri, Siligurl-Alipurduar 
Junction and Radhikapur Barsoi sections/ 
(661)

“Tha t the demand under the head assets- 
acquisition, construction and replacement be reduced 
to Re. 1.”

/Failure to take up conatruction of double 
line for entire stretch of Circular Railway at 
Calcutta to enable EM U trains to enter 
circular Ralway system./ (662)

“That the demand undar the head assets- 
acquisltlon, constructton and replacement be reduced 
to Re. 1.”

/Failure to provide any attention for 
conatructton of new railway lines in West 
Bengal to provida better railway facilities to 
the Industries which are coming up in different 
parts of the Statey (663)

“That the demand under tha head asaets- 
acquiaition. eonatruetion and replacement be reduced 
to Re. 1.”

/Failure to connect remot* and tribal areas of 
West Bengal by raltway net-Worky (664)
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“That th« damand undar tha haad aaaata- 
acquiattion, conatruction and raplacamant ba raducad 
to Ra. i :

/Faihira to provida battar auburban aarvlcaa 
In Calcutta and Kharagpur DIvlalonay (665)

“That tha damand undar tha haad aaaata- 
acquisition, conatruction and raplacamant ba raducad 
to Re 1"

/Failura to daelara suburban araa up to 
Asanaol./ (666)

That tha damand undar tha haad aaaata* 
acquisttion, construction and raplacamant ba raducad 
to Re. 1"

/Failure to connect all diatrlct haadquartara 
of Waat Bengal by railway networky (667)

‘That the demand under the head aaseta* 
acquisition, construction and raplacamant be reduced 
by Rs. lOO:

/Need to start construction of 3rd railway Una 
between Panakura and Kharagpur, S.E. 
Railway./ (668)

“That tha demand under tha head aaseta-
acquisition, conatruction and replacement be reduced
by Rs. 100.'

/Need to take up constructk>n of 4th railway 
line between Howrah and Panskura, S.E. 
Railway./ (669)

‘That the demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs 100.*

/Need to complete construction of Shallmar 
Terminal Station for EMU servteeV (670)

‘That tha demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs 100."

/Need to run local trains In time in Howrah, 
SeaMah, Kharagpur, Asansol Divlsbns and 
also to check late running of tralnaV (671)

‘ That the demand under the head asseta- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to increase number of EMU kjcala In 
Howrah-Kharagpur, Howrah-Bandel, Howrah- 
Barddhaman, Sealdah-Ranaghat, Saaklah* 
Bandel and SeaMah-Barddhaman sactlonV 
(672)

"That the damand under the head asseta- 
acquMitlon, eonatruetlon ai\d replacement be reduced 
by Ra 100."

/Naad to Introduce more EMU locale 
batwaan Howrah and Bargachla, between

Howrah and Uluberia and between Howrah 
and Bagnan under S.E. RaliwayV (673)

"That tha damand undar the head aasats- 
aoqulaitlon, conatruction and replacement be reduced 
by Rs. 100.*

/Need to introduce more local trains in 
Howrah, Saaklah, Kharagpur, Asanaol arid 
MaMa Diviatons ao aa to facilitate growing 
number of paaaangera7 (674)

‘Th a t the demand under the haad aasets-
acqulsHlon, constructkin and replacement be reduced 
by Rs. 100."

/Need to Increase speed of EMU tocals in 
Howrah-Bargachia sectton of S.E. RailwayV 
(675)

"That the demand under the head assets-
acquialtlon, constructton and replacement be reduced 
by Rs. 100."

/Need to run EMU locals between 
Kharagpur-Dankunl-Seaidah and Haidia- 
Dankuni-SeaMah via Anduiy (676)

"That the demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to run EMU locals between Kharagpur 
and Bandel and between Kharagpur and 
Barddhaman./ (677)

"That tha demand under the head assets-
acquialtlon, conatructton and replacement be reduced 
by Ra. 100.”

/Need to connect platform No. 1 to 21 at 
Howrah statton by an overbridge./ (678)

"That the demand under the head assets- 
acquisitlon, conatruction and replacement be reduced 
by Ra. 100."

/Need to provM# electronic arrival/departure 
and train information boarda at Howrah, 
SeaMah, Kharagpur, Barddhaman, Ourgapur 
and Aaanaol atationay (679)

"That tha demand undar the head aaaata- 
acquiaition, conatructton and replacement be reduced 
by Ra. 100."

/Need to aonatruct approach road connecting 
Howrah atatton wRh new Vidyaaagar Setu 
(2nd Hooghiy bridge)./ (680)

"That tha damand undar tha haad aaaats- 
acquiaHion, conatructton and replacement be reduced 
by Ra. 100."

/Need to conatruct ovarbrldgea at LIhiah, 
Riahra, Bagnan and Mourlgram railway 
atattonay (681)

"That tha demand undar the head aaaets*
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acquisition, construction and rsplacomant ba raduead 
by IRs. lO O :

/Naad to stop iiarassmant of railway hawitarsy (M2)
"Ttiat tha damand under tha head assats* 

acquisition, cdnstructlon and raplacamant ba raduead 
by Rs. 100.”

/Naad to provlda flcaneaa to tlia Hawkars in 
local trains and at railway stations./ (683)

‘That tiia damand undar tha head aasata* 
acqulaition, conatruction and raplacamant ba raduead 
by Ra. 100.”

/Naad to run EM U locals In Kharagpur 
division during peak hours after 10 minutes 
Interval./ (664)

“That the demand under the head assets* 
acquwition, construction and replacement be- reduced 
by Rs 100."

/Need to construct a new BG line by 
extending It from Uluberla to Shyampore in 
the l^w rah district of West Bengali (685)

‘ That the demand under the head assets* 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to provide Circular Railway system 
from Howrah to Ramkistopur*8hibpurchar- 
Shalim ar-Santragachl-Bhattanagar-Bela 
nagar-Baiiy -Belur-Lliuah to IHowrahy (686)

‘That the demand under the head assets-
acquisltion, construction and replacement be reduced 
by Rs. 100."

/Need to take steps for a smaller Circular 
Railway from Howrah to Tikiapara- 
S a n tra g a c h l-S h a llm a r -S h lb p u rc h a r>  
Ramkistopur to HowrahV (687)

‘Tha t the demand under the head assets-
acquisltlon, constructhjn and raplacamant ba reduced 
by Rs. 100.‘

/Need to provkJe sheds and other paaaenger 
amenities at Platform No. 15 of Howrah 
statk>n7 (668)

"That tha damand undar tha head asaata'
acquiaMion. conatruction and replacement be reduced 
by Ra. 100.”

/Naad to ramodal- and renovate Andul, 
Baurla, Uiubaria and Bagnan stations of 
Kharagpur Ohrlslon, S.E. Railway^ (689)

'T ha i tha damand undar tha head aasata*
aoQuialtion, conatruction and taplacamant ba reduced
by Rs. 100."

/Need to provide ladies toilets in all stations 
under Howrah, SaakJah, Kharagpur, Asansoi 
and MakJa Olviakiny (690)

"That tha damand under the head assets- 
acquisKion, constructton and replacement be reduced 
by Rs. 100.”

/Need to construct cycle stand at all railway 
stattons of Khargpur dlviston, S.E. Railway./ 
(691)

"That the demand under the head aasets' 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to take up constructton of double line 
between Andul and Sainthia section of 
Eastern Railway/ (692)

‘ That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to run passenger trains between 
Bolpur (Shantlneketan) and Asansoi and 
between Barddhaman and Puruiia7 (693)

‘That the demand under the head assets* 
acquisKion, construction and replacement be reduced 
by Rs. 100."

/Need to provide more EM U rakes for 
Asansol*Barddhaman section and Asansoi* 
Adra section./ (694)

‘That the demand under the head assets*
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to set up car-shed for maintenance of 
EMU rakes at Barddhaman and Aaanaoi./ 
(695)

"That the demand under the head assets*
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to allot more funda to complete'the 
construction of car-shed at Bandel./ (696)

"That the demand under the head assets-
acquisition, construction and replacement be reduced 
by Ra. 100."

/Need to run more EM U locals between 
Barddham an-Sealdah, between Bandel* 
Barddhaman, Oankuni-Seatdah.
Barddhaman-Howrah (Chord line), Bandel* 
Saaldah, Asanaol*Adra and Asansoi and 
Barddhaman sectlons7 (697)

‘ That the demand under tha head aaset*
acqulaition, conatructton and repiacament be reduced 
by Ra. 100.”

/Need to repair, raatora and develop 
i^)pfDaeh roada from each railway atatlona
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und«r Kharagpur Division, S.E. Railway./ 
(096)

"That th* damand undar tha haad aaaata* 
acquiattion, eonatructlon and raplaeamant ba raduead 
by Ra. 100*

/Naad to improva aubuiban boolcing faciHtiaa 
at Howrah for S.E. Railway paaaangara./ 
(698)

“That* tha damand undar tha haad aaaata- 
aequisition, eonatructlon and raplaeamant ba raduead 
by Ra 100*

/Naad to Impiova tha eondKlona of Railway 
Statlona undar Howrah, Saaldah, Kharagpur, 
Malda and Aaanaol Divisions by providing 
all passangars amantitlas./ (700)

SHRI HARADHAN ROY (Asansol) . I bag to mova;

“That tha damand undar the haad Railway Board 
ba reduced to Re 1.'

/Failure to declare Barddhaman-Asansol 
section of Eastern Railway as auburban 
section./ (701)

“That the demand under the head Railway Board 
be reduced to Re. 1.*

/Failure to reduce expenditure of Railway 
Board and allot the same for new Imes, 
doubling, electrification and passenger 
amentitiesV (702)

“That the demand undar the head Railway Board 
be reduced to Re. 1 '

/Failure to give adequate order for wagons 
to the wagon manufacturing units of West 
BengaU (703)

“That the demand under the head Railway Board 
be reduced to Re 1.*

/FaHure to give more orders to Chlttaranjan 
locomothre works (CLW) to manufacture more 
electric locos tor the country./ (704)

That the demand under the head Railway Board 
be 'educed to Re. 1."

/Failure to withdraw the preposed hike in 
freight rates./ (705)

That the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to bring down attwrban faraa as well 
aa 2nd elaaa ordinary faraa to tha level of 
1990 / (706)

'That the demand under the head Railway Board 
be reduced to Re 1.”

/Falhira to withdraw propoaad hike In aeason 
tickMa farea./ (707)

*That the damand under the head Railway Board 
be reduced to Re. 1.*

/Falhira to racruK mora ticket cheeking staff 
and to depute them to those areaa where 
ticketleas travelling la more and window sale 
is leaaV (708)

*That the demand under the head Operating 
Expenaea-TVaffie be reduced by Ra. 100.”

/Need to provMe adequate light and fans in 
k)cal trainaV (740)

*That the demand under the head Operating 
Expanaee-Trafflc be reduced by Ra. 100.’

/Need to provide adequate security staff and 
Coach Attendanta in all alaeper ciaaaes of 
long distance trains for safety of the 
pasaengeraV (741)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to Improve all the stations between 
Barakar and BarddhamanV (742)

That the demand under the head RaHway Board 
be reduced t>y Ra. 100.*

/Need to renovate Kulti Aaanaol, Durgapur, 
Ranlganj, Andai, Khana and Barddhamah 
atattons of Eastern Railway in view of the 
growing rush / (743)

“That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to take steps for provkiing adequate 
drinking water at all railway stations between 
Barakar and Barddhaman./ (744)

*That the demand under the head Railway Board 
be 4’educed by Rs. 100.”

/Need to take steps to clean all stations and 
platforms regularly under Howrah, Saaldah, 
Kharagpur and Asanaol DIvlsons./ (745)

"That the demand under the head Railway Board 
be reduced by Ra. 100”

/Need to raiae the level of railway platforms 
of KuitI, Andul, Qalai, Rajbadh, Tailt atations 
of Eaatern Railway./ (746)

*That the demand under the head Railway Board 
be reduced by Ra. lOO:

/Need to construct long platforms as 
Barddhaman, Durgapur. RaniganJ, Andul, 
Asanaol atatlona to accommodate 24/26 
coach tralnaV (747)

“That the demand under the head Repaira and 
Maintenance of Canlagea and Wagona be reduced by 
Rs. 100.”

/Need to replace ail old coachea of tralna 
operating from Howrah, Seaklah and New 
Ja^aigurlJ (748)
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"That th «  d«m afld u ndtr th «  h «sd  Opsrating 
ExpanaM-TVafflc b «  raduoad by As. 100."

'/Naad to provida nwra traina from Howrah to 
Maw Daihi in viaw of tha growing ruah7 (749)

"That tha datnand undar tha haad Oparating 
Expanaaa-Traffic ba raducad by Ra. 100.”

/Naad to changa dapartura tima of Poorva 
Expraaa and Kalka Mail from l^owrah and 
raduca thair running time./ (750)

“That tha damand undar tha haad Oparating 
Expenaaa<Traffic ba raducad by Rs. 100.”

/Naad to covar l-lowrah-Oalhi/Naw Dalhl by 
Poorva Expraaa and Kalita Mall In 20 hours./ 
(751)

”That tha damand under the head Operating 
Expensea'Tlaffle be reduced tyy Ra. 100.”

/Need to run 2381/2382 Mughalaaral to 
Allahabad direct Instead of Mughalaaral* 
Varanaal-Allahabad./ (752)

"That the demand under the head Operating 
Expenses'Traffic be reduced by Rs. 100.”

/Need to cover Howrah*New Delhi distance 
in 14 hours by Ra|dhanl Express./ (753)

“That the demand under the head Staff Welfare and 
Amenltias be reduced by Rs. 100.”

/Need to provide staff quarters to all railway 
employees./ (754)

“That the demand under the head Staff Welfare and 
Amenities be reduced by Rs. 100.”

/Need to provide modem medical facilities to 
all railway staff and latest equipments In all 
Railway Hospitals./ (755)

“That the demand under the head Miscellaneous 
Working Expenses be reduced by Rs 100."

/Need to expendlte all pending compensation 
casea of Howrah, Sealdah and Asansol 
Divialona of Eastern Railway./ (756)

*That tha damand under the head Miscellaneous 
Working Expenses be reduced by Rs. 100.”

/Need to pay compensation for losses 
incurred during train Journeys due to 
inadequate aacurityy (757)

”That the demand under the head Miscellaneous 
Working Expanaas be reduced by Rs. 100.”

/Need to ensure good quality of food Itema 
auf^llad by private catering contractors to 
tha paaaengeray (758)

"That the damand undar tha haad RaHway Board
bf radtiead to Ra. i  *

/Fallura to withdraw Railway BoMtl% dbaetlve 
in regard to laaua of M 8 T facNMaa to long 
diatanee paaaengera f.a. beyond 150 Kma./
(877)

”That the damand undar tha haad RaMvay 9eanf 
be reduced to Re. 1.”

/Failure to place wagon order on the wagon 
manufacturing unita of Waat Bengal ttterebv 
threatening their exiatenca and |ob aecuniy 
of thousand of workers / (878)

*Thar the demand under the head Repaira and 
maintenance of Carriagea and Wagons be reduced by
Rs. 100."

/Need to set up a Car Shed at Aaansol to 
carry our repair and maintenance work of 
EMU coaches./ (879)

”That the demand undar the haad Oparating 
Expenses-TraffK i>e reduced by Ra 100*

/Need to provhJe one CA (Coach Attendant) 
in all sleeper coachaa in addltton to tha T.T.E./ 
(880)

‘That the demand under the head Operating 
Expenses-Traffic be reduced by Ra. 100.”

/Need to open more reservatton counters at 
Asansol railway statton during peak hours y 
(881)

“That the demand under the head 'Operating 
Expenses-Traffic be reduced by Rs. 100.”

/Need to Include highly popular touriat routes 
namely Caicutta-Oigha, Calcutta*Sundarban 
Calcutta*Palasi>Murshidabad, Calcutta- 
Bhubaneswar-Puri, Calcutta-Blshnupur. 
Calcutta-Boipur-Shantinikatan, Calcutta* 
Malda-Gour, Caicutta-Asanaol-Maithod* 
Topchachi, N jp -O arjaeling -K urseo ng - 
Kalimpong, N JP -M lrik -Ja ldapara -
Coochbehar, NJP'Qaitgtok in the weekend 
holiday programme./ (882)

“That the demand under the head Operatimg 
Expenses-Traffic be reduced by Ra. tOO*

•

/Need to set ji»p a lire  station m each 
DIvblonai Headquarters from safely point of 
viewy (883)

‘T h a t the demand under the head Operating 
ExpenseS'TVaffic be reduced by Ra. 100.”

/Need to launch Intensive public awaieneaa 
'drive to Inform the paaaengera atMut the 
hazards of carrying inflammable gooda and 
articlaa on trainsy (884)

"That the demand under the head Operating 
Expansea-Traffic be reduced by Ra. 100.”

^ e a d  to provMe fire axtinguiahor in each 
eoaeh from safety point of viewy (885)
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‘ That the demand undar.tha head Operating 
Expenses-Ti'afflc be reduced by Re. 100.’

/Need to provide Instant Action Qroups in all 
long distance tralnsy (866)

"That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100.”

/Need to provide a Train Superintendent in 
•II long distance trainsV (887)

'That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100."

/Need to Include Calcutta-Bhubatteswar-Puri, 
C a lcu tta -S h a n tln ii(S ta n -M a ld a -G o u r- 
Murshldabad, NJP-DarJeeling-Kalimpong- 
Kurseong-Gangtok, Calcutta-Gaya-Naland- 
Varanasi on the Place on Wheel Project of 
Indian Railways./ (888)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to expand and modernise Coach 
Terminal facilities at Asansol V^rd./ (890)

‘That the demand under the head Railway Board 
be reduced to Re.l."

/Failure to abolish RAC system in all classes7 
(1129)

‘That the demand under the head Railway Board 
be reduced to Re.1."

/Failure to issue 10% waiting list according 
to capacity of each class./ (1130)

That the demand under the head Railway Board 
be reduced by -Rs. 100."

/Need to take steps for opening of a Railway 
Catering unit of Eastern Railway at Raniganj 
station^ (1140)

"That the demand under the head Operating 
Expenses-Ttaftlc be reduced'by Rs 100"

/Need to introduce a fast express train from 
Kharagpur to New Delhi via Adra-Bumpur- 
Asansol./ (1150)

‘That the demand under the head Operatmg 
ExpenseS'Traffic be reduced by Rs. 100."

/Need to introduce a fast express train from 
Kharagpur to Amritsar via Bankura-Adra- 
Burnpur-Asansoi-Dhapbad./ (1151)

‘That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100.”

/Need to take steps for intr duction of 
passenger tram between Asansol and Suri, 
district headquarters of Biibhum7 (1152)

‘That the demand under the head Assets*
AcqMisKion, Construction and Replacement be reduced
by Rs 100."

/Need to take up construction of railway line 
between Lalgoia and FaraMca with an over* 
brkige on Bhaglrathi river thereby pravMing 
another route to North Bengali (1160)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide more EMU rakes for 
Asansol-Barddhaman section and thereby 
replace all the outdated conventional rakes7 
(1161)

‘That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100."

/Need to provWe stoppage of 2301/2302 and 
2305/2306 at Asansol./ (1501)

‘That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100.”

/Need to provide stoppage of proposed 
Shatabdl Express between Howrah and 
Rourkeia at Kharagpur^ (1502)

‘That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100."

/Need to provide stoppage of Rajdhanl 
Express at Kharagpur./ (1503)

‘That the demand under the head Operating 
Expenses-Traffte be reduced by Rs. 100.”

/Need to introduce Rajdhani Express 
between Howrah and' Bombay, Howrah- 
Madras and between Howrah and Guwahati./ 
(1504)

‘That the demand under the head Operating 
Expenses-Traffie be reduced by Rs. 100."

/Need to run express train between New 
Jalpaiguri and Bhubaneswar/Puri./ (1505)

‘ That the demand under the head Operatmg 
Expenses-Traffie be reduced by Rs. -IOO.”

/Need to run passenger trains between Surl 
and Asansol and between Bolpur and 
AsansolV (1506)

‘That the demand under the head Assets- 
AcqulsHlon, Construction and Replacement be reduced 
by Re. 1.” ’

/Failure to include any NQ/MQ lines of West 
Bengal under ‘ Project Unigauge” as 
recommended by the West Bengal 
Legislative Assembly^ (1595)

‘That the demand under the head Assets- 
Acquisitton, Construction and Replacement foe reduced 
by Rs. 100.*

/Need to construct fiy-overs at Panegarh, 
Kajora, Harlshpur, Kultl; Salanpur, 
flupanarayanpur, Tepei, Ukhra; Pandabeswar 
railway stations^ (1596)
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T h a t  tha dam and tmdar tha head Assats- 
Aequiaitlen, Conatruetlon and Raplacamant ba raducad 
by fla. 100.*

/^toad to run more axpraaa traina in Andai- 
Barabanki-Sitarampur aaetion of Eastarn 
Railway./ (1597)

“Th a t tha damand under tha head Aaaata- 
Acqulaition, Conatruetlon and Raplacamant ba raducad 
by Rs. 100."

/Need to aat up Electric Loco Sheds at 
Howrah and Aaanaol to maintain high spaed 
locos l.a. WAP 1, WAP 4, etc. / (1598)

"That the damand under the head Aasets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to allot more funda to rebuild BNR 
Bridge (ROB No. 533) between Asansol and 
Burnpur S.E. Railway./ (1599)

"That the demand under the head Aaseta>
Acquisition, Construction and Replacement be reduced 
by Rs. lO O :

/Need to construct more piatfroma at Asansol 
railway stationy (1600)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to taite up remodelling of yard and 
expand and modernise Coach Terminal 
facilities at Asansol./ (1601)

“That the demand under the head Assets-
AcquisHion, Construction and Replacement be reduced 
by Rs. 100."

/Need to taka steps for second entry from 
North shie of Asanaoi railway station./ (1602)

DR. SUDHIR RAY (Burdwan) : I beg to move :

"That the demand under the head Railway Board 
ba reduced to Re.1.”

/Failure to withdraw enhanced freight rate 
and auburban aeaaon ticketay (759)

“That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to place more order for electric k>cos 
at CLW7 (760)

“That the demand under the head Railway Board 
be reduced by Ra. 100.”

/Naad to reinstate all ratranchad railway 
amployaaa immediately./ (761)

Th a t the demand under the head Railway Board 
ba reduced t>y Ra. 100.”

/Naad to provida Hcancea to att tha hawkats 
at railway atationay (762)

“That tha demand under the head Railway Board 
ba raducad by Ra. 100.”

/Need to reduce expenditure of Railway 
Boardy (763)

*That the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to flll<up ail tha existing vacancies of 
General Managers immediataiyy (764)

”That the demand under the head Operating 
Expanses-IVafnc be reduced t>y Rs. 100.”

/Need to raiae the level of platforms at Kulti, 
Andai, Rajbandh, Galsi, Talit, Paraj, Khana 
under Asansol Division of Eastern Railway./ 
(765)

“That the demand under the head Operating 
Expenses-Traffk: be reduced by Rs. lOO.”

/Need to make necessary arrangements to ' 
provkJe drinking water at all railway stattons 
between Barakar and BarddhamanV (766)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100.”

/Need to take steps for daily cleaning of all 
Railway Stations and platforms between 
Howrah and Barakar./ (767)

“That the demand under the head Operating 
Expenses-Traffic ba reduced by Rs. 100."

/Need to cover the distance between Howrah 
and Asansol within three hours by Black 
Diamond, Coalfield and Asansol Expreas 
trains./ (768)

“That the demand under the head Operating 
Expenses-Traffic ba reduced by Rs. 100."

/Need to maintain punctuality of all trains 
under Eastern Railway./ (769)

"That the demand under the head Operating 
Expenaes-Traffic be reduced by Rs. 100.”

/Need to take appropriate steps to reduce 
rail accklents and deraiimenta./ (770)

"That the demand under the head Operating 
Exp'ansas-Traffie ba reduced by Rs. 100.”

/Need to increase reservation quota in ail 
traina passing v/a Barddhaman, Ourgapur, 
Raniganj and Asanaoi./ (771)

”That the demand under the head Aasats- 
Acquisltton. Construction and Replacement i>e reduced 
to Re. 1.”

/Failure to connect Aaanaol compurterisad 
resaivation centre with aatelHte ao that retum 
raaatvatton facHltiaa eouM ba made avaHabia 
**^rey (772)
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'That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100'

/Need to take up electrification of Andal- 
Salnthia section of Eastern Railway 
immediately/ (773)

That the demand under the head Assets- 
Acquisition Construction and Replacement be reduced 
by Rs 100"

/Need to include Barddhaman-Katwa, 
Admedpur Katwa, Shantipur-Nabadwip Ghat, 
Bankura-Damodar Railway line, NJP-Siliguri, 
Siliguri-Alipurduar Junction and Barsoi and 
R a d h ik a p u r sections under th e  uni-gauge 
programme/ (774)

That the demand under the head Assets- 
Acquisition Construction and Replacement be reduced 
by Rs 100

/Need to taka up construction of double line 
between Andal and Sanlthia of Eastern 
Railway immediately/ (775)

That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100

/Need to take up construction of double line 
between Bandel and Katwa of Eastern 
Railway/ (776)

That the demand under the head Assets-
Acquisition Construction and Replacement be reduced 
by Rs 100

'Need to provide more EMU rakes for 
Barddhaman-Asansot section of Eastern 
Railway/ (777)

That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs 100

/Need to introduce an express tram between 
Howrah and Chittaranian / (778i

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to take up modernisation and
renovation ot Barddhaman, Raniganj and 
Asansol Railway Stations / (779)

'That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100-

/Need to construct Yatri Niwas at Barddhaman, 
Durgapur Asansol, Bolpur Tarakeswar, 
Murshidabad Diamond Harbour Sealdah 
and New Jalpaigun/ (780)

‘That the demand undei the h ,<j Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100*

/Need to take steps tor con«tructton of a read 
over-bridge at Llluah level crossing/ (7811

‘That the demand under the head Assets- 
Acquisttion, Construction and Replacement be redured 
by Rs. 100.'

/Need to take steps for computerised 
reservation facilities at Baiddhaman 
Durgapur, Ranigan) and Bandel/ (762)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100”

/Need to make available return journey 
facilities at Asansol / (783)

"That the demand under the head Assets 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to increase the number of reservation 
counter at Howrah and Calcutta for return 
journey tickets / (784)

"That the demand under the head Assets- 
Acquisition Constructton and Replacement be reduced 
by Rs 100"

/Need to introduce a superfast tram between 
Howrah and New Delhi / (78S)

"That the demand under the head Assets- 
Acquisition. Construction and Replacement be reduced 
by Rs 100

/Need to attach A C S  tier coaches with Kalka 
Mail, Poorva Express, Darjeeling Mail 
Kanchanjugha Express, Amritsar Mail, Himgiri 
Express and Qitanjali Express/(786)

‘That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to introduce Shatabdi Express 
between Howrah and New Jalpaiguri7 (787)

"That the demand under the head Assets- 
AcqulsHion Constructton and Replacement be reduced 
by Rs 100"

/Need to introduce Rajdhani Express 
between Howrah-Bombay and Howrah- 
Guwahati/ (788)

"That the demand under the head Assets- 
Acqulsltton, Construction and Replacement be reduced 
by Rs 100"

/Need to take steps for setting up Carshed at 
Asansol for maintenance of EMU raitesV (789)

Tha t the demand under the head Assets-
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Aequisitiot), Comtnietion and R«plac«ment be rsduead 
by R». 100.”

fN09di to atlot more funds to comptBta 
eleetrffieatlon of Adra-Midnapore section of 
S.E. Railwayy (790)

“Th a t the dem and under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide more EM U  ralces for 
Asansol-Adra section of S.E. Raiiwey./ (791)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Ne*d to take up construction of double line 
between Asansol and Burnput, S.E. Railway./ 
(792)

"That the dem and under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide halt station at Asansol Court 
between Asansol and Burnpur section of S.E. 
Rallway./(793)

“That the dem and under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to allot more funds for rebuilding of 
BNR brige (ROB No. 533) between Asansol 
and Burnpur./ (794)

‘ That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to construct long platforms at 
Barddhaman, Ourgapur, Ranlganj, Asansol 
stations to handle 24/26 coaches trains./
(795)

"That the demand under the head Assets- 
Acqulsition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to increase number of platforms at 
Barddhaman and Asansol Railway Stations./
(796)

“Th a t the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to enhance emergency quota in the 
tralna at Barddhaman and Asansol Railway 

'  8tationa7 (797)

"That the demand under the head Assets- 
Acquisttlon, Construction and Replacement be reduced 
by Rs. 100.”

/Need to provide emergency quota in the 
trains at Surat RaHway Stationy (798)

'Th a t the dem and under the head Assets- 
Acquisition, Construction and Replaeement l>e reduced 
by Rs. 100”

/Need to set up a Coach manufacturing unit 
in West Bengal to meet the demandV (799)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to run Train No. 381 UP to Sainthia 
Instead of Rampurhat or provide connecting 
train to meet the necessity of passengers 
desire to go to Sainthia, Andal and Asansol./ 
(800)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs 100.”

/Need to introduce passenger train between 
Boipur and Asansol to meet the longstanding 
demand of the people of West Bengal./ (601)

"That the demand under the head Railway Board 
by reduced to Re. 1.”

/Failure to make provision for companion 
instead of attendant and provide 
accommodatton in same class with privilege 
pass hokiers7 (1608)

"That the demand under the head Railway Board 
be reduced to Re.1.”

/Failure to provkie four berths in AC 3 Tier or 
two Iwrths'in AC 2 Tier in Rajdhani Express 
to privilege pass holders instead of two and 
one respectively./ (1609)

SHRI SUBRATA M UKHERJEE (Raiganj) : I beg to 
move ;

T h a t the demand under the head Railway Board 
be reduced by Rs. 100."

Need to take up conversion of Siigun to 
Guwahati via Alipurduar Jn. MQ line into BQ 
line and thereby fulfil the demand of the 
people of West Bengal and Assam./ (849)

“That the demand under the head Railway Board 
be reduced by Rs. 100."

Need to expand the railway net-woik in 
Coochbehar district of West Bengal./ (850)

"That the demand under the head Railway Board 
be reduced by Ra. 100.”

Need to take up construction of a railway 
line from Moyanguri to Changia Bandha- 
Mathabhanga-New Coochbehar/ <851)

“That the demand under the head Railway Board 
t>e reduced by Ra. 100."

Need to run paaaenger tram tiom New 
Coochtiehar to Dhubri via Tuf.<>vi-,m (852)
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‘That th« dwnand und«r th« head Railway Board 
b« raducad by Ra. 100.'

Need to taka atapa for convareion of matra 
gauge line from New Cooehbehar to QltaMah 
into broad gauge immedlatelyy (853)

“That the demand under the head Railway Board 
be reduced by Ra. 100."

Need to provide atoppage of RajdhanI 
Expreas at Kiahanganj7 (854)

'That the demand under the head Railway Board 
be reduced by Rs. 100."

Need to taica stepa to introduce an expreaa 
train between Cooehbehar and Calcutta 
daliy7 (855)

That the demand under the head Railway Board 
be reduced by Rs. 100."

Need to Introduce an express train from New 
Jaipaiguri to Calcutta in the morning and 
bacl( in the evening same dayV (856)

That the demand under the head Railway Board 
be reduced by Rs. 100”

Need to run propoaed weeidy train between 
IHowrah and Quwahati daily to meet the 
growing demand of the people./ (857)

That the demand under the head Railway Board 
be reduced by Rs 100"

Need to provide stoppage of N E. Express 
and Brahmaputra Mail at Daikhola statk>n7 
(858)

That the demand under the head Railway Board 
be reduced by Rs. 100."

Need to introduce a superfast train from New 
Jaipaiguri to Purulia via Durgapur-Asansol* 
Burnpur-Adra / (859)

That the demand under the head Railway Board 
be reduced by Rs 100"

Need to take immediate ateps to aboliah RAC 
system In all classes./ (860)

That the demand under the head Railway Board 
be reduced by Rs. 100."

Need to provide free linen in all Sleeper 
Clasa coaches./ (861)

“That the demand under the head Railway Boanl 
be reduced by Rs. 100.“

Need to attach A.C. 3 tier coaches with 
Darjeeling Mali, Kanchanjungha Expreaa and 
Kamrup ExpraasV (862)

"That the demand under the head Railway Board 
be reduced by Ra. 100."

Need to take stepa for conversion of

Radhikapur-Baraol metre gauge line into 
broad gauged (863)

That the demand under the head Railway Board 
be reduced by Ra. 100."

Need to Introduce paaaenger traina for all 
diatrict headquarters of Weat BengalV (664)

That the demand under the head Railway Board 
be reduced by Ra. 100."

Need to increaae the funda to complete 
EkIakhi'Balurghat railway line at the earliest^ 
(865)

SHRI ANIL BASU (Arambagh) ; I beg to move :

"That the demand under the head General 
Superintendence and Services on Railways be reduced 
by Rs. 100."

/Need to take immediate steps to provide 
hot-case, water cooler and linen room In A.C.
3 tier coaches./ (866)

"That the demand under the head Repairs and 
Maintenance of Plant, and Equipment be reduced by 
Rs. 100."

Need-to allot adequate funds to complete 
the construction of carahed at Bandel./ (867)

"That the demand under the head Operating 
ExpenseS'Traffic be reduced by Ra. 100."

/Need to provide Coach attendants m A.C. 3 
tier coachea of Howrah Rajdhani Express 
daily7 (868)

"That the demand under the head Aaaets- 
Acquisitton, Construction and Replacement be reduced 
by Ra. 100."

/Need to take up conatructlon of double line 
between Sheoraphuli and Tarakeawar./ (869)

"That the demand under the head Assets- 
AcquisHton, Construction and Replacement be reduced 
by Rs. 100."

/Need to take up conversion of BDR line into 
broad gauge and extend It up to Tarakeswar 
via AratiAagh7 (870)

"That the demand under the head Aaaets- 
Acquiaitton, Conatructton and Replacement be reduced 
by Ra. 100.”

/Need to take up construction of railway line 
from Barddhaman to Tarakeawar via 
Arambagh immediately thereby providing 
another route to Howrah/ (871)

"That the demand under the head Aaaeta- 
AcquiaAton, Conatructlon and Replacement be reduced 
by Rs. 100."

Need to provide more EMU ooaches for 
Bandal-Hawah, Bandal-Sealdah, Bandel- 
Barddhaman, Sealdah-Barddhaman,
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B«rddham «n'H ow rati sections of Eastsrn 
Raitwayy (672)

*Tha< th « damand undar tha haad Assets- 
Acquisition, Constnietion and Replacement be reduced 
by Re. 100.”

/Naad to talce steps to run EM U raltes 
between Jirat and l-iowrah7 (673)

"That the demand under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. lO O :

/Need to take immediate steps to run EMU 
local between Kharagpur and Seaidah via 
Dankuni./ (874)

"That the dem and under the head Assets-
Acquisitfon, Constructioa and Replacement be reduced 
by Rs. 100." .

/Need to Introduce a superfast train between 
Howrah and New Delhiy (875)

"That the dem and under the head Assets-
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to Introduce Shatabdl Express 
between Calcutta and New Jalpaiguri 
immediately./ (876)

"That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to withdraw enhanced fare on season 
tickets on suburban section./ (891)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to stop selling of rolling stocks and 
railway tracks on Mughal Sarai Marshalling 
Yard In the name of Scrap. (692)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to Introduce A.C. wagons for transport 
of value added items. (893)

'That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to set up fuli-rake capacity goods yards 
at Tarakeswar Railway station of l-iowrah 
Division of Eastern Railway./ (894)

"That the demand under the head Railway Board 
be reduced by Ra. 100.*

/Need to take steps for short distance goods 
booking so aa to earn more revenues^ (895)

T h a t  the demand under the head Railway Board 
be redueed by Ra. 100."

/Nted to withdraw Ralhvay Board’s directives 
in ragard to lasue of M ST facilities to tong

distance passengers i.e. beyond ISO Kms./ 
(896)

"That the demand under the head Operating 
ExpenseS'TraffIc be reduced by Rs. 100."

/Need to make attendant as companton and 
provMe accommodation in same class with 
privilege pass holdersV (897)

"That the demand under the head Operating 
Expenses-Traffic be reduced by Rs. 100."

/Need to provide four berths in A.C. 3 Tier or 
two berths in A.C. 2 Tier in Rajdhani Express 
to privilege pass hoMers Instead of two and 
one./ (896)

"That the demand under the head Operating 
Expenses-fuel-be reduced by Rs. 100."

/Need to haul 2305/2306 with electric locos 
between IHowrah and Asansoi so as to save 
fuel./ (899)

"That the demand under the head Assets-
Acquisition, Construction and Replacement - be reduced 
by Rs. 100."

/Need to provide more EMU rakes for Bandel/ 
Howrah sectton of Eastern Railway./ (900)

“That the demand under the head Assets-
Acquisitlon, Constructton and Replacement - be reduced 
by Rs. 100."

/Need to run 2301/2302 daily and provMe as 
many stoppages to it as Bhubaneswar 
Rajdhani Express./ (901)

"That the demand under the head Assets-
Acquisitton, Constructnn and Replacement - be reduced 
by Rs. 100."

/Need to introduce express tram between 
South Bengal and North Bengal connecting 
Purulia, Adra, Asansoi, RaniganJ and 
Ourgapur./ (902)

ITtanalatlonJ
Oiaapproval of Policy

PROF. RASA SiNGH RAWAT : I beg to move

That the demand under the head Railway Board be 
reduced to Re. 1

Failure to withdraw the proposed increase In 
the freight rates. (903)

That the demand under the head Railway Board be 
reduced to Re. 1

Failure to achive the targets in respect of 
transportation by the Railways. (904)

That the demand under the head Railway Board be 
reduced to Re 1

Failure to streamline the functioning of 
Railway Seiectton Boards. (90S)
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That the domand under the head Railway Board be 
reduced to Re. 1

FaHure to make Railway Administration and 
railway services more efficient and effective. 
(906)

Token
That the demand under the head Railway Board be 

reduced by Rs. 100.

Need to make Railway Consumers' Advisory 
Committees more effective and efficient (907)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to avoid retrenchment of railway 
employees and also to lift ban on new 
recruitments (908)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to reorganise all the railway divisions 
and zones in the country (909)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to extend the computerised reservation 
facilities at Ajmer so as to connect it with 
Ahmedabad, Bombay, Delhi and all other 
prominent stations of the country (910)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to devetop the A|mer raihway station as 
a model railway station (911)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to extend and develop the Beawar, 
Kishangarh, Naslrabad, Vijaynagar, 
Bandanwara, Mangliyawas, Dauria Mawar 
stations as per the,ir requirements (912)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to construct Rail Yatri Niwas at Ajmer 
(913)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to provide gatemen at all unmanned 
railway crossings (914)

That the demand under the head Railway Board be 
reduced by Rs 100

Need to make Ajmer, as a new Zonal 
(Headquarters of railways (915)

That the demand under the head Railway Board 
(Pages 1-4) be reduced by Rs 100"

Need to retain the Accounts Office of Western 
Railway at Ajmer (916)

That the demand under the head Railway Board 
(Pages 1-4) be reduced by Rs 100."

Need to ensure proper safety and protection 
of railway assets. (917)

That the demand under the head Railway Board 
(Pagea 1-4) be reduced by Rs. 100."

Need to give proper encouragement to sports 
persons in railway service (918)

That the demand under the head Miscellaneous 
Expenditure (Qerieral) be reduced by Rs, 100”

Need to conduct survey of Ajmer-Pushkar- 
Peeaaganj-Jaltaran-Jodhpur track (919)

That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs, 100'

Need to undertake conversion of Ajmer- 
Chittor-Ratlam-Khandwa and Ajmer-Chrttor- 
Udalpur metre gauge line into broad gauge 
line (920)

That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs, 100”

Need to conduct a sun^ey of Ajmer-Kakari- 
Deoli-Bundl'Kota sectton so as to connect it 
by a rail link with Divisional Headquarters at 
Ajmer tind Kota (921)

That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs, 100”

Need to take up survey and construction work 
to connect Ajmer-Pushkar-Merta and Ajmer- 
Kishangarh-Rupangarh-Parbatsar-Makrana 
by rail (922)

That the demand under the head Miscellaneous 
Expenditure (General) be reduced by Rs, 100”

Need to take up survey to connect 'Beawar- 
Jawaja-Bhlm-Barar-Deogarh' by a rail link 
(923)

That the demand under the head General
Supenntendence and Services on Railways be reduced 
by Rs 100.

Need to check passengers travelling without 
tickets (924)

That the demand under the head General
Supenntendence and Services on Railways be reduced 
by Rs 100

Need to check increasing rail acckJents. (925)

That the demand under the head General
Supenntendence and Services on Railways be reduced 
by Rs 100

Need to check irregularities in railway 
reservations. (926)

That the demand under the head General
Supenntendence and Sen/ices on Railways be reduced
by Rs. 100
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KjMd to WMura ttw M f«ty of Ilf* and goods 
of railway psMongors. (927)

TH »t iho domand under th« haad Rapairs and 
Mamtanane* of Parmanant Way and Works be reduced 
by Ra. 100.

Need to dispose of scrap worth erore of 
rupees lying with the railways for past so 
many yeara. (928)

That the demand under the head Repairs and 
Maintenance of Motive Power be reduced by Rs. 100.

Need to start the repair and maintenance 
work of broad gauge diesel engines at loco 
factory, A]mer. (929)

That the demand under the head Repairs and 
Maintenance of Motive Power be reduced by Rs. 100.

Need to make the loco running shed staff 
expert in dieaei engines work. (930)

That the demand under the head Repairs and 
Maintenance of Motive Power be reduced by Rs. 100.

Need to manufacture small machinery parts 
of railway engines at Ajmer toco factory. (931)

That the demand under the head Repairs and 
Maintenance of Mothre Power be reduced by Rs. 100.

Need to improvie and develop properly the 
oMest Loco and Carriage factory of Western 
Railway at Ajmer. (932)

That the demand under the Head Repairs and 
Maintenance of Carriages and Wagons be reduced by 
Rs. 100.

Need to start the work of manufacturing new 
passenger coaches and goods wagon at 
carriage factory Ajmer. (933)

That the demand undei the Head Repairs and 
Maintenance of Plant and Equipment be reduced by 
Rs. 100.

Need to modernise signalling system on 
Oelhl'Ahmedabad main line. (934)

That the demand under the Head Repairs and 
Maintenance of Plant and Equipment be reduced by 
Rs. 100.

Need to adopt latest technology in tele­
communication and signal system in the 
railways. (935)

That the demand under the Head Repairs and 
Maintananoe of PJant and Equipment be reduced by 
Rs. 100.

N e e d  to o n h a n c e  the working capacity of 
Loeo*ali«da b y  re p la c in g  th e  o b a o le te  
maehlnery new o ne . (936)

That (he demand under the Head Operating
Expenaea-Thitfte (Pagea 57*64) be reduced by Rs. 100.

Need to ensure punctuality in running the 
trains. (937)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57*64) be reduced by Rs. 100.

Need to run Ajmer-Beawar, Ajmer-Manwar 
Junctton, AJmer-Naairabad-Vijaynagar, Ajmer* 
Mehasana trams regularly aa before. (936)

That the demand under the Head Operating 
Expenses'Traffic (Pages 57-64) be reduced by Rs. 100.

Need to Introduce a superfast train from Ajmer 
to Agra Fort. (939)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to extend the proposed inter-city 
express between Oelhi-Jaipur upto Ajmer. 
(940)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to increase the speed of Delhi-Udaipur 
Chetak Express. (941)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100

Need to introduce a local passenger .train 
between Ajmer and Delhi. (942)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to reschedule the timing of Meenakshi 
Express (Jaipur-Kachiguda) and operate It 
between Ajmer and Kachiguda only. (943)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to introduce inter-city trains between 
AJmer-Udaipur, AJmer-Bikaner and AJmer- 
Jaipur. (944) .

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to run Oelhi-Ahemdabad Mall, Delhl- 
Jodhpur Mail, superfast (Ashram) Express. 
Jayanti-Janata and Delhi-Ahmedabad 3 up/
4 up trains as before. (945)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs 100

Need to extend Shatabdl Express (Delhi- 
Jaipur) upto Ajmer. (946)

That the demand under the Head Operating 
Expenaes-Trafflc (Pages 57-64) be reduced by Rs 100

Need to run an Inter-city Express between 
Ajmer and Jaipur keeping in view the heavy 
rush of traffic on National Highway No. 8. 
(947)
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That the demand undar tha Haad Oparatlng 
Expanses-Traffic (Pages 57*64) be reduced by Rs. 100.

Need to extend Puja Expreas (Jammu Tawi- 
Jaipur) upto Ajmer. (948)

That the demand under the Head Operating 
Expenses-Tratfic (Pages 57-64) be reduced by Rs. 100.

Need to start a local passenger train between 
Delhi and Ajmer. (949)

That the demand under the Head Operating 
ExpenseS'Traffic (P&ges 57-64) be reduced by Rs. 100.

Need to start new Express trains between 
Ajmer-Amritsar AJmer-Lucitnow, Ajmer- 
Chandigarh and Ajmer-Blkaner. (950)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to attach two additional bogies In 
Marudhar Express for Ajmer. (951)

That the demand under the Head Operating 
Expenses-Tratfic (Pages 57-64) be reduced by R^. 100.

Need to ensure resen/ation quota for Ajmer 
in all the trains leaving from Jaipur to Bombay 
and Howrah etc. (952)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to effectively implement measures of 
safety, security and punctuality In railway 
sen/ices. (953)

That the demand under the Head Operating 
Expenses-Traffic (Pagea 57-64) be reduced by Rs. 100.

Need to ensure timely and safe transportation 
of goods/materials carried in railway wagons. 
(954)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to provide booldng counter facilities at 
Moi(hampura between Vijay Nagar and 
Singawal stations on Ajmer-Khandwa section 
in Ratlam division. (955)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced t>y Rs. 100.

Need to increase the reservation seats for 
Naslrabad from 2 births to 8 berths In 7569 
UP, running between Ajmer and Kachiguda. 
(956)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to increaae the reaervation quota for 
Ajmer on Ahmedabad-Bombay 9006 UP 
Sourashtra Mail. (957)

That the demand under the Head Operating 
Expenses-Tyaffic (Pages 57-64) be reduced by Rs. 100.

Need to provide connecting train facility to

the passengers reaching Ahmedabad from 
Ajmer. (958)

That the demand under the Head Operating 
Expenses-TVafflc (Pages 57-64) be reduced by Rs. 100.

Need to provide reservation quota for 4 berths 
for the passengers of Meenakashi from 
Ratiam to Vijay Nagar on Jaipur-Bombay 
Qangaur Expreas train. (959)

That- the demand under the Head Operating 
Expenses-iyafNc (Pages 57-64) be reduced by Rs. 100,

Need to extend Ajmer-Naairabad shuttle train 
upto Vijay Nagar or BhHwara. (960)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to increase cancellation charges to 
discourage travel agents booking special 
passenger coaches and thereby cau^ng 
revenue teases to railways. (961)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to introduce the system of RAC in 
respect of ail resented bogies of ail passenger 
trains. (962)

That the'demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs. 100.

Need to redress the grievances of station 
masters, guards ticket conductors, ticket 
checkers and other classes of railway 
employees and to revise their pay scales 
reasonably. (963)

That the demand under the Head Operating 
Expenses-Traffic (Pages 57-64) be reduced by Rs 100

Need to introduce a Supertast train from 
Bikaner-Howrah (v/a Bhatinda-Ambaia 
Saharanpur or via Jalpur-Aiwar-Mathura). 
(964)

That the demand under the Head Operating 
Expenses-Thiftic (Pages 57-64) be reduced by Rs. 100.

Need to construct railway by-pass in Bikaner 
in order to aoive the problem of level 
crossings. (965)

That the demand under the Head Operating 
Expenaes-Tyaffic (Pages 57-64) be reduced t»y Rs. 100.

Need to undertake immediate survey in 
respect of Ajmer Kota (Wa Kekari-Deoll) 
diviaional head-quarters to link them with 
broad gauge line. (966)

That the demand under the Head Operating 
Expenses-iyafflc (Pages 57-64) be reduced by Rs. 100.

Need to introduce a auper-^ast expreas train 
between Bikaner and Bombay via Jaipur. 
(067)
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That th «  d «m «n d  untf*r th « H »a d  Operating 
Exparaaa-lhtflto fPaoM S7>64) b « rwfucad by FU. 100.

Naad to axtand Kaehlguda <M««nakshl 
EMItraaa) train upto BHcanar via Kachlguda- 
Ktiandwa-Ratlam AJmar Phulara-Raangus- 
Churu. (968)

That tha damand undar tha Head Operating 
ExpanaaB'iyaffic (Pagaa 57-64) ba raducad by Rs. 100.

Naad to run Jodhpur-Jammu Tawl aupar-faat 
aiqiraaa train via Biicanar-Bhatinda. (969)

That tha damand undar tha Haad Operating 
Expenaaa-Traffic (Pagaa 57-64) be reduced by Ra. 100.

Need to provide atoppage of Delhi* 
Ahmedabad 8upar*faat expreaa, Ashram 
Expraaa at Bemrar city. (970)

That the demand under the Head Operating 
Expenses-Ttafflc (Pages 57-64} be reduced by Rs. 100.

Need to provide a fiVe minute atoppage of 
Garib-Nawaz-PInk CKy Express train running 
between Udaipur and Delhi v/a Reengus, 
Rewarl at the cantonment area of Nasirabad 
and Kiahangarh. (971)

That the demand under the Head Operating 
Expenses-Trafflc (Pages 57-64) be reduced by Rs. 100.

Need to increaae the number of coaches in 
2905/2906 Ashram Express (Delhi- 
Ahmedabad metre gauge train). (972)

That tha demand under the Head Operating 
Expanses-IYafrie (Pagaa 57-64) be reduced by Rs. 100.

Need to connect all the Important cities of 
Rajasthan by a direct rail link with Bombay, 
Delhi and Cateutta. (973)

That the demand undar the Head Operating 
Expenses-Trafflc (Pages 57-64) be reduced by Rs. 100.

Need to provide computerised reservatton 
facility at Beawar atatton In Ajmer diviston. 
(974)

That the demand undar the Head Operating 
Expenses-Fuel be reduced by Ra. 100.

Naad to stop misuse of coal, diesel and 
eieetriclty and to effect economy in the 
running of trains (975)

That the damand under the Head Staff Welfare and 
Amanltiea ba reduced by Ra> 100.

Need to improve baaic amanltiea In railway 
. raaidantial coionias. (976)

That tha demand iindar tha Head Staff Waifara and 
Amanfltaa ba raducad by Ra. 100.

Naad to allot mere funda for adequate 
davatopmant and ' upgradatlon and 
maititananea of railway aehooia. (977)

That tha damand undar tha Haad Staff Waifare and 
Amanitiee ba reduced by Ra. 100.

Need to provide better facilltlaa In railway 
hoapitala and diapenaariea. (978)

That tha damand under the Head Staff Waifare and 
Amenities be reduced by Rs. 100.

Need to provMe latest medical facilities at 
the Oiviatonai Railway Hospital, Ajmer. (979)

1 iiat the demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need for expansion of railway cotonlas and 
construction of new quarters with all 
necessary facilities. (980)

That tha demand under the Head Staff Waifare and 
Amenities be reduced by Rs. 100.

Need to provide modern facilttles in the loco 
and carriages sports stadium and aports 
grounds at Ajmer. (961)

That the demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to proper maintaince of railway 
community hails In Ajmer. (982)

That the demand under the Head Staff Welfare and 
Amenities be reduced by Rs. 100.

Need to devetop parts, chlMren amusements 
parka and welfare centrea In railway colonies 
throughout the country. (983)

That tha demand under the Head Miscellaneous 
Working Expenses be reduced by Rs. 100.

Need to Improve passenger amenities such 
as catering, todging and sanitatk>n etc. (984)

That the demand under the Head Mkicellaneous 
Working Expenses (Page 77-84) foe reduced by 
Ra. 100.

Need to strengthen the Railway Protactton 
Force and make It more effective. (985)

That the demand under the Head Miscellaneous 
Working Expenses (Page 77-84) be reduced by 
Rs. 100.

Need to strengthen G.R.P. stattons and police 
posts to provide adequate security to the 
passengers. (986)

That tha demand under the Head MiscaHanaous 
Working Expenaes (Page 7 7 -84 ) be reduced by 
Ra. 100.

Need to upgrade and modemlae the rsllway 
training school at Ajmer. (987)

That the demand under the Haad Miacallanaous 
Working Expenses (Page 77-84) be reduced by 
Ra. 100.

Need to provkte adequate training aporla and 
houaing faeNMaa to R.P.F. and G R.P. forces. 
(988)
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That th« dwnand undar tha Haad Miaeatlan*ous 
Working Expanaas (Paga 77-84) ba raduead by 
Rs 100

Naad to grant parmiasion to tha R.RF. 
paraonhal to form thair own walfara 
organisation. (888)

That tha dafnand undar tha Haad MIscallanaous 
Working Expanaas (Paga 77-84) ba raduead* by 
Rs 100

Naad to improva tha quality of food Hams 
aarvad by tha railway catering units. (980)

That tha damand undar tha Haad Mlacatlanaoua 
Working Expansaa (Paga 77-84) ba faducad by 
Rs 100.

Naad to maintain adaquata cleanliness at ail 
tha railway stations (891)

That the demand under the Head Miacellaneoua 
Working Expenses (Paga 77-84) be reduced by 
Rs 100

Need to provide adequate drinking water 
facilities at all the railway stations. (882)

That the demand under the Head Miscellaneous 
Working Expenses (Paga 77-84) be reduced by 
Rs 100

Need to provMe scholarship and aducattonal 
aaaistance to the warda of R.PF. and Q.R.R 
personnel. (893)

That the demand undar tha Haad Miscellaneous 
Working Expenses (Paga 77-84) be reduced by 
Rs 100

Need to display ail necessary lnformatk>n, 
time-table, instructions etc. at ail railway 
stations. (994)

That the demand under the Head Miacellaneoua 
Working Expenses (Page 77-84) be reduced by 
Rs 100

Need to provide adequate compensatk>n to 
the families of railway emptoyees who die in 
acckJents or in harness. (885)

That the demand under the Head Miscellaneous 
Working Expenses (Paga 77-84) be reduced by 
Rs 100

Need to give employment to the dependents 
of deceaaed railway emptoyees without delay. 
(986)

That the demand under the Head Miscellaneous 
Working Expanses (Page 77-84) be reduced by 
Rs 100.

Need to increase the use of Hindi on railway 
atationa. railway atatlonery and tickets etc. 
(997)

That the demand under the Head Miacellaneoua 
Working Expanses (Page 77-84) be reduced by 
Rs. 100

Need to provide timely and adequate 
compensation for the lost, damaged or 
delayed consignments In the goods trains. 
(898)

That tha demand under the Head MiaceHaneous 
Working Expenaea (Page 77>84) be reduced by 
Ra. 100.

Need to Implement raH paaaenger inaurance 
scheme effectively. (988)

That the demand under the Head Mlacelianeous 
Working Expenaea (Page 77-84) be reduced by 
Ra. 100

Need to urgently provide adequate 
compenaatlon to the passengera killed or 
Injured In rail accidents. (1000)

That the demand under the head Provident Fund 
Penaion and Other Retirement Benefita be reduced by 
Ra. 100.

Need to pay all the dues vbi. provkJent fund, 
penaton and other benefits to the workers/ 
emptoyees at the time of their retirement. 
(1001)

That the demand under the head Provident Fund 
Penston and Other Retirement Benefits be reduced by 
Rs. 100.

Need to solve expedKlousiy the problems 
relating to aervice condlttons, pay scales, 
promotion and Increment of the railway 
empktyeea. (1002)

That the demand under the head Aaaets-Acquisition, 
Construction and Replacement be reduced by Ra. 100.

Need to complete the conversion of metre 
gauge line into broad gauge on Deihi- 
Ahmedabad section Wa Ajmer within the 
stipulated- period. (1003)

That the demand under the head Aaaeta-Acqulaitton, 
Constructton and Replacement be reduced by Ra. 100.

Need to moderniae Ajmer, Kishangarh, 
Beawar and Naairabad railway atations. 
(1004)

That the demand under the head Aaaets-AcquisKton, 
Constructton and Replacement be reduced by Rs. 100

Need to provUe baalc amenltlea at all raHway 
atations of Ajmer division. (1005)

That the demand under the head Assets-AcqulsXion, 
Constructton and Replacement be reduced by Ra. 100.

Need to convert AJmer-Naalrabad-BhHwara- 
Chittor-Udaipur metre gauge line into broad 
gauge Ime. (1008)
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Tbat th« demand under th* head AasetS'AoquisKion, 
Construction and Raplacamant be radueed by Rs. 100.

Naad to provide a new railway station at 
Madar near Ajmer. (1007)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need to double Madar-Daurai bypass by 
laying broad gauge JIne along with metre 
gauge line. (1008)

That the demand under the head Assets-Acquisition, 
Construction and Replacement be reduced by Rs. 100.

Need to convert the “A|mer-Chittor*Ratiam- 
Khandwa” metre gauge line into broad gauge 
line. (1009)

Thi^t the demand under the head Assets-Acquisltion, 
Constiuction and Replacement be reduced by Rs. 100.

Need to convert Phuiera-Reengus-Narnaul- 
Rewari metre gauge line into broad gauge 
line. (1010)

That the demand under the head Assets-Acquisition, 
Construction and Replacement be reduced by Rs. 100.

Need to convert Marwar Junctlon-Jodhpur 
and Manwar Junctlon-Udalpur (from Jodhpur 

* to Udaipur) metre gauge line into broad 
gauge line. (1011)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need to convert Bandli<ui-Agra Fort metre 
gauge line into broad gauge line at the 
earliest. (1012)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need to convert Ajmer-Chittor-Udaipur metre 
gauge line into broad gauge line. (1013)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need to construct proper godown and yard 
at KIshangarh station in Ajmer dh^ision to 
facilitate loading of marble and granite. 
(1014)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need for Immediate construction of an over- 
brldge/under-brldge at Roopangarh road 
level-crossing at KIshangarh railway station ' 
in Ajmer division. (1015)

That the demand under the head Assets-Acquisltion, 
Construction and Replacement be reduced by Rs. 100.

Need to eonetrtict a new railway line between 
Kafoli and Mathura vim Bandiitui Qangapur. 
(1016)

That the demand under the head Aseets-AequlaMon. 
Construction and Repiacement be reduced by Re. 100.

Need to raise the level and width of Martlndai 
bridge at Ajmer. (1017)

That the demand under the head Aaeets>Aequisltjon. 
Construction and Repiacement be reduced t>y Re. tOO<

Need to construct over bridges or under 
bridges at level crossings at Johnsganj and 
Lai Phatak In Ajmer, Krisha Meel on Beawar 
road and on Rupangarh road in Kishangarh, 
(1018)

PROF. R.R. PRAMANiK (Mathurapur) : I beg to 
move :

Th a t the demand under the head assets-acquisition 
construction and replacement be reduced by Rs. 100.”

, •
/Need to take up constructk>n of a railway 
line from Namkhana to Frazerganj Fishing 
Harbour in Sealdah section in West Bengai./ 
(1094)

Th a t the demand under the head assets-acquisition 
constructton and replacement be reduced by Rs. 100."

/Need to take up constructton of a railway 
line from Sonarpur to BasantI in' Sealdah 
section of West Bengal./ (1095)

Th a t the demand under the head assets-acquisition 
construction and repiacement be reduced, by Rs. 100.”

/Need to doubki the railway line from Bamipur 
to DImond IHarbour in Sealdah section in 
West Bengal./ (1096) .

Tha t the demand under the head assets-acquisition 
construction and replacement be reduced by Rs. 100."

/Need to extend the Calcutta Metro Railway 
line from Tollyganj station to Garia railway 
stattony (1097)

Th a t the demand under the head assets-acquisition 
construction and repiacement be reduced by Rs. 100.”

/Need to take up construction of Budge- 
Budge to Namkhana railway line which is 
the tonstanding demand of people of West 
Bengaiy (1098)

Th a t the demand under the head assets-acqulsitton 
construetton and replacement be reduced by Rs. 100."

/Need to take up construction of double Mne 
for entire stretch of Circular Railway at 
Catouttay (1099)

SHRi RUPCHAND I^ L  (IHeoghiy) ; I beg to move:

T h a t the demand under the head Railway Boaid 
be reduced to Re. 1.”

/Failure to provfcie sufficient orders for wagons 
on the wagon producing units of West 
Bengal./ (1100)
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That th« damand undar tha haad RaHway Board 
b« raduead to Ra. 1.* ■

/Failure to complata tha ongoing Railway 
projacta of Waat BangalV (1101)

That tha damand undar tha haad Railway Board 
b« raduead to Ra. 1."

/Fallura to conatruct fourth railway llna 
batwaan Howrah and Bandaiy (1102)

That tha damand undar tha haad Railway Board 
ba raduead to Ra. 1.”

/Fallura to ranovata tha aubwaya at Bandal, 
Hoogly, Chuchura, Chandannagar, Mankundu 
and Bhadraawary (1103)

That tha damand undar tha haad Railway Board 
ba raducad to Ra. 1.”

/Fallura to axpand railway natwork In thoaa 
placaa of tha country whara tha paopla naad 
railway aarvlcas moat./ (1104)

That tha damand undar tha haad Railway Board 
ba raducad to Ra. 1."

/Fallura to conatruct railway linaa in Tripura 
connacting important placaa of tha Stata with 
tha Stata capitai and also othar parts of tha 
countryy (1105)

That tha damand undar tha haad Railway Board 
ba raducad to Ra. 1."

/Fallura to withdraw tha incraaaa in fraight 
rataa./ (1106)

That tha damand under the head Railway Board 
ba reduced to Re. 1.”

/Failure to withdraw enhanced fare of Monthly 
Saaaona Tickets./ (1107)

That tha damand under tha head Railway Board 
be reduced to Re. 1.”

/Failure to complete the Calcutta Metro 
Railway^ (1108)

That tha damand undar the haad Railway Board 
ba raducad to Re. 1.”

/Falkire to complete the Circular Ralhmy at 
Calcutta./ (1109)

T h a t  tha damand under tha haad Qanaral 
Superintendence and Servicea on Railwaya ba reduced 
by Ra. 100.-

/Naed to provide baaic amantitiea to tha 
paaaangara of tocal tralna in tha Howrah 
diviaton and Saaklah divlalon./ (1170)

T h a t  tha damand undar the haad Qaneral 
Superintendence and Services on Railways ba raducad 
by Rs. 100.*

/Need to check train accldanta and 
derallmanta./ (1171)

T h a t  tha damand undar tha haad Aaaata* 
AequiaMon, Conatruetton and Raplaeamant ba reduced 
by Ra. 100."

/Naad to provkla Joba to all worker working 
in tha coal and aah unlta in Steam Loco 
Shaday (1172)

T h a t  tha demand undar tha head Aaaats- 
AcquMtion, Conatruetton and Raplaeamant ba reduced 
by Rs. 100.*

/Need to conatruct double Una between 
Bandal and Katwa7 (1173)

T h a t  tha damand undar tha haad Assets- 
Acquiattkiin, Constructton and Replacement be reduced 
by Rs. 100."

/Need to construct new railway line from 
Tarakaswar to Buidwan via Arambag7 (1174)

T h a t  tha demand undar tha head Assets- 
Acquisltton, Construction and Replacement be reduced 
by Rs. 100."

/Need to clean suburban platforms at 
Saaklah and Howrah DIvlstons./ (1175)

T h a t  the demand undar tha head Assets- 
Acquisition, Constructton and Replacement be reduced 
by Rs. 100."

/Need to provide more EMU rakes for Bandel- 
Howrah section of Eastern Railway./ (1176)

T h a t  the demand under the head Assets- 
Acqulsltton, Constructton and Replacement be reduced 
by Rs. 100."

/Need to construct double line between 
Sheoraphall and Tarakaswar in Eastern 
Railway./ (1177)

T h a t  the demand undar the head Assets- 
Acquisitton, Construction and Replacement be reduced 
by Rs. 100."

/Need to provide more EMU coaches 
betwaap Howrah and JiraiV (1178)

T h a t  the demand undar the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to provMe more trains between Bandal 
and Saaklah via Nalhatl7 (1179)

T h a t  tha damand undar tha haad Assets- 
Acqulsltton, Conatruetton and Raplaeamant ba reduced 
by Ra. 100."

/Need to construct retiring rooma at Bandal 
and Chuchura and Chandnagar for the 
benam of tourlatay (1180)

That tha damand undar tha haad Aaaata-
AcqulaHton, Construction and Raplacament ba raducad
by Ra. 100."
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/ N ««d  to construct railway tin* batween 
TarakMwar and Kamarpukur in Hooghly./ 
(1181)

“That tita damand undar the head AssetS' 
Aequiaition, Conatruetton and Replacement be reduced 
by Rs. 100.*

/Need to construct necessary alignment to 
run train betwebn Seakiah and Burdwan via 
Bally Ghat, Bally and BandeiV (1182)

"That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to construct ticket counter on the 
eastern side and connecting path to Bandet 
platform from the Eastern side7 (1183)

"That the demand under the head Assets-
Acquisitlon, Constructton and Replacement be reduced 
by Rs. 100."

/Need to provide computerised reservation 
facilities at Bandel Chandannagar, Chuchura, 
Kamarkundu and Tarakeswar railway
stations./ (1184)

“That the demand under the head Assets-
Acqulsition, Construction and Replacement be reduced 
by Rs. 100."

/Need to construct over bridge to connect 
Eastern side of Bandel to Bandel piatform7 
(1185)

“That the demand under the head Assets*
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

'/Need to make adequate arrangement to 
check water logging at Bandel, Hooghly, 
Chuchura, Chandnagar, Mopra, Mankundu, 
Bhardeswar stattons, etc7 (1186)

‘ That the demand under the head Assets*
Acquisition, Construction and Replacement be reduced 
by Rs. 100.”

/Need to extend Cateutta Metro Railway from 
Oum Oum to Salt Lake and from Oum Oum 
to Howrahy (1187)

SHRI SATYAQOPAL MISRA (Tamluk): I beg to move:

“That the demand uiider the head Operating 
Expenses-Trafflc be reduced by Rs. 100.”

/Need to extend suburban area up to 
Jhargram, S.E. Raiiwayy (1144)

"That the demand under the head Operating 
Expanses-Thiffie be reduced by Rs. 100."

/Need fOr stoppage of ispat Steel, OhoH and 
Shatabdl Express trains at Meehedo railway 
atationy (1145)

"That the demand under the hea'd Operating 
Expenses-Traffk: be reduced by Rs. 100."

/Need to introduce more local trains in 
IHowrah-MMnapore section y (t146)

"That the demand under the head Operating 
Expenses-Trafflc be reduced by Rs. 100."

/Need to Introduce one more pair of kwai 
trains in Panskura-Haklia secttony (1147)

"That the demand under the head Operating 
Expenses'TraffIc be reduced by Rs. 100."

/Need for stoppage of Rajdhani Express M 
Kharagpur railway stattony (1148)

‘That the demand under the head Operating 
Expenses-Trafflc be reduced by Rs. 100."

/Need to introduce Rajdhani Express 
between Howrah-Bom bay and Howrah- 
Madrasy (1148)

‘That the demand under the head Assets-
Acqulsitton, Construction and Replacement be reduced 
by Rs. 100."

/Need to provMe sufficient funds for the early 
completion of Tamluk-Digha railway iiney 
(1154)

"That the demand under the head Assets-
Acquisition, Constructton and Replacement be reduced 
by Rs. 100.”

/Need for constructton of another railway line 
in l-lowrah-Kharagpur aectlony (1155)

"That the demand under the head Assets-
Acquisitton, Construction and Replacement be reduced 
by Rs. 100.”

/Need for construction of double line in 
Panskura-Haidia section, S.E*. Railway./ 
(1156)

‘That the demand under the head Assets- 
Acquisition, Construction and Repiac'ement be reduced 
by Rs. 100."

/Need for opening a passenger halt station 
at Ranichak in Panskura-HaMla sectton of 
S.E. Raiiwayy (1157)

"That the demand under the head Assets- 
Acquisitton, Constructton and Replacement be reduced 
by Rs. 100."

/Need for renovatton of Meehetfo .railway 
statton, S.E. Raiiwayy (11S8) .

"That the demand under the head Assets- 
AequlsHton, Constructton and Replacement be reduced 
by Rs. 100."

/Need for time t>ound electrifieation 
programme In the M idnapora^ra  aecttony 
(11S9)
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SHRI M. RAMANNA RAI (Kasaragod) ; I beg to 
move :

That the <lemand under the head Railway Board 
be reduced by Rs. 100.”

/Failure to extend train No. 6347/6348 to 
Kasaragod./ (1237)

That the demand under the head Railway Board 
be reduced by Rs. 100."

/Failure to construct more platforms in 
Kasaragod station^ (1236)

“That the demand, under the head Railway Board 
be reduced by Rs. 100.*

/Need for introduction of general coaches in 
West Coast Express./ (1239)

"That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to introduce a new express train from 
Mangalore to Madras and vlce-v»rsaJ (1240)

That the demand under the head Railway Board 
be reduced by Rs. 100”

/Need to construct an over-bridge at 
Kanhangad railway station immediately./
(1241)

That the demand under the head Railway Board 
be reduced to Rs. 100.”

/Need to Introduce a passenger train from 
Kollur to Guruvayyur via Udipi Mangalore./
(1242)

"That the demand under the head Railway Board 
be reduced to Rs. 100.”

/Need to halt train No 525 and 526 running 
between Mangalore-Coimbatore at Pallikere 
statlon7 (1243)

That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to give a halt at Ezimale station for all 
the trains in view of Niival AcademyV (1244)

That the demand under the head Railway Board 
be reduced by Rs 100”

/Need to extend Mangalore-Cueruvathur train 
No. 529 to Kannur and vlce-versaJ (1245)

"That the demand under the head Railway Board 
be reduced by Rs. 100,”

/Need to introduce one passenger train from 
Kannur to Mangalore connecting Ernaltulam 
Kannur Executive Express^ (1246)

That the demand under the head Railway Board 
be reduced by Rs. 100,”

/Need to reconsider the proposed shifting of 
proposed Kanjiitod coach factory, Palghat 
district of Kerala / ii? 4 7 )

That the demand under the head Railway Boa id 
be reduced by Rs. 100.”

/Need for immediate electrification ut Eiocie 
Ernakulam Section./ (1248)

'That the demand under the hpnd as.«ot 
acquisition, construction and replacenteni i>e reducwi 
by Rs. 100.”

/Need to construct two mote pidttoimb m 
Kasargod railway station / (1249)

T h a t  the demand under the head ass^\ 
acquisition, construction and replacement be reduced 
by Rs. loa.”

/Need to construct additional waiting rooms 
and providing drinking water in Kasaragod 
railway station7 (1250)

‘That the demand under the head assets- 
acqulsition, construction and replacement be reduced 
by Rs. 100.”

/Need to expedite the work of Tellichery 
Mysore iineV (1251)

"That the demand under the head assets- 
acquisition,'construction and replacement be reduced 
by Rs. 100.”

/Need for Immediate doubling of Mangalore- 
Sharanur Section and to entrust the work to 
Konkarn Railway Construction Corporation/ 
(125?)

‘That the demand under the head assels- 
acquisltion, construction and replacement be reduced 
by. Rs. 100."

/Need for Converting and upgrading 
Trikkaripur station to a block station / (1253)

OR. ASIM BALA (Nabadwip) : I beg to move

That the demand under the head Railway Board 
be reduced by R%. 100."

/Need to complete Santipur Nabadwip Ghat 
gauge conversion in Sealdah Division of 
Eastern Railwayy (1324)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to construct electrificatton in Ranaghat 
Qede line In SeaMah Division of Eastern. 
Railway7 (1325)

That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to have halt station between Chakda 
and Pyradanga railway statton In Sealdah 
Dhrlslon of Eastern Railway^ (1326)

That the demand under the head Railway Board
be reduced by Rs. 100."
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/Nsttd to •l«ctrify the Ranaghat-Bongaon 
raHnray ttna In Saaidah Division of Easfam 
Railway7 (1327)

> Th a t tha damand undar tha haad Railway Board 
ba raducad by Rs. 100.”

/Naed to opan naw railway lina from 
Kriahnanagar to Karimpur In Saaidah Division 
of Eastarn Rallway.(1328)

Th a t the demand undar the head Railway Board 
be reduced by Rs. 100."

/Need to complete double rail line from 
Ranaghat to Loigoia in Saaidah Division of 
Eastern Railway./ (1329)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to introduce more DMUs in Ranaghat- 
Gede line In Sealdah Division of Eastern 
Railway./ (1331)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to introduce DMUs to Bongaon- 
Ranaghat line./ (1332)

Tha t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to introduce double line from Habra to 
Bongaon line in Sealdah Division of Eastern 
Railway./ (1333)

Tha t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to introduce more trains from 
Krishnagar to Seaidah in Sealdah Division 
of Eastern Railway^ (1334)

Tha t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to increase number of dally passenger 
trains from Sealdah to Bongaon and Seaidah 
to Krishnagar in Eastern Railway./ (1335)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to Increase number of trains from 
Seaidah to Laigoia in Eastern Railway./ 
(1336)

SHRI SAIFUDDIN CHOUDHARY (Katwa) ; I beg to 
move :

"That the demand under the head Railway Board 
be reduced to Re. 1.”

/Failure to reduce season ticket fares and 
auburban fares./ (1432)

That tha demand under the head Railway Boaid
be reduced to Re. 1."

/Failure to withdraw enhance freight charges 
to contain ^rlce rlae./ (1433)

Tha t the demand under the head Railway Board 
be reduced to Re. 1."

/Failure to withdraw Railway Board's 
directives in regard to Issue of M ST facilities 
to long diatance passengers i.e., beyond 150 
KM7 (1434)

"That the demand under the head assets* 
acquisition, construction and replacement be reduced 
to Re. 1."

/Failure to take up Barddhaman-Katwa, 
Ahmedpur-Katwa, Santipur-Nabadwee*Ghat. 
Bankura Damodar River line, Radhikapur- 
Barsoi, Siliguri-New Jalpaiguri, Slliguri> 
Alipurduer Junctton Railway lines for gauge 
conversion./ (1435)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
to Re. 1."

/Failure to take up electrification of Bara*sat- 
Hasnabad, Ranaghat-Qede, Kriahnanagar* 
Laigoia, Andai-Salnthia, Adra-Midnapore. 
Khana-Sainthia, sections in West Bengal./ 
(1436)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
to Re. 1."

/Failure to introduce new passenger train 
between i-lowrah and New Delhi whereas 
several trains were introduced in other parts 
of the country./ (1437)

"That the demand under the head assets- 
acquisition, constructton and replacement be reduced 
to Re. 1."

/Failure to take up constructwn of Howrah- 
S e a k h a le ,H o w r a h -A m ta -6 a rg a c h la , 
Barddhaman to Tarakeswar via Arambagh, 
Bankura to Durlabhpur, Krishnagar to 
Baharampoore via Karimpur, Budge Budge- 
Namkhana railway lines in West Bengal and 

■ allot fund for this purposed ,(1438)

T h a t  the demand under the head assets- 
acquisition, construction and replacement be reduced 
to Re. 1."

/Failure to take up conatructlon of double 
line between Sheraphuil and Tarakeswar. 
B a n d e i-K a  t w a ,B a ra s  a t -B o a n g a o n , 
K r ls h n a n a g a r -L a ig o ia ,F a ra k k a -N e w  
Jalpaiguri, Baruipur Lakhikantapur, Baruipui- 
Diamond Harbour, Sonarpur-Canning, 
R ana g hat-K rlsh n an a ga r.N isch lnta pu r- 
Namkhana section of Eaatern Railway./ 
(1439)
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"That th« dsmand under th« h«ad assats- 
aequisitlon, eonatruetion and raplaoamant ba raducad 
by Rs. 100.”

/Naad to taka Immadlata ataps to run 56 Dn. 
MayurakhI faat paaaangar via H.B. Chord./ 
(1452)

“That tha demand unda'r tha head asseta- 
acqulaltlon, eonatructton and replacement be reduced 
by Rs. 100."

/Need to take up eonstructton of railway line 
from Salnttihr*To Mohammad Bazar via 
Mlllalpury (1453)

"That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to run proposed weekly express train 
between Howrah and Guwahatl daiiyV (1454)

‘That the demand under the head assets- 
acquislUon, conatructton and replacement be reduced 
by Ra. 100."

/Need to take steps for introduce of a 
Shatabdi Express between Calcuna and New 
Jalpaigurl./ (1455)

“That the demand under the head assets- 
acqulsKlon, eonatruetion and replacement be reduced 
by Rs. 100.’

/Need to Introduce an express or fast 
paaaenger train between Sealdah and 
Kriahnanagar./ (1456)

‘That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Ra. 100.’

/Need to introduce one more passenger train 
between Howrah and Suri/ (1457)

‘That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100."

/Need to raise exemption limit up to 250 KM 
in respect of monthly season ticket fare./ 
(1458)

‘That the demand under the head assets- 
acquialtion, conatructton and replacement be reduced 
by Rs. 100.’

/Need to Improve train services and increase 
the frequency of trains in Andal-Sainthia 
section of Eastern Railway  ̂ (1459)

‘That the demand under the head assets- 
acquisltion, construction and replacement be reduced 
by Rs. 100."

/Need to extend suburban area up to 
Asanaol./ (1460)

“That the demand under the head assets- 
acqulaltlon, conatructton and replacement be reduced 
by Rs. 100."

/Need to provMe computer reaervctton system 
at Boipur, Surl, Ourgapur, Barddhaman, 
Bandel./ (1461)

“That the demand under the head assets- 
acqulsttlon, constructton and replacement be reduced 
by Rs. 100.“

/Need to take up conatructton of double line 
between Andal and Salnthia section of 
Eaatern RailwayV (1462)

“That the demand under the head aasets- 
acqulsHlon, construction and replacement be reduced 
by Rs. 100." .

/Need to take up constructton of double line 
between Asansol and Burnpur sectton of S.E. 
Railway./ (1463)

“That the demand under the head assets- 
acquisltlon, construction and replacement be reduced 
by Rs. 100.’

/Need to provkie adequate funds to complete 
the missing link between Princep Ghat and 
Majerhat section of Calcutta Circular 
Railway./ (1464)

“That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs. 100“

/Need to provkJe more funds for different 
railway pro)ects in West Bengal / (1465)

“That the demand under the head assets- 
acquisitlon, construction and replacement be reduced 
by Rs. 100."

/Need to take up doubling and electrification 
of Calcutta Circular Railway ao that suburban 
trams can reach BBD Bag area as suggested 
by the West Bengal Government./ (1466)

‘That the demand under the head assets- 
acquisition, constructton and replacement be reduced 
by Rs. 100."

/Need to take up remaining two phases of 
Metro Railway e.g., Dakshineswar to Garia 
and Salt Lake to Ramrajatala immediately./ 
(1467)

"That the demand under the head assets- 
acquisitlon, constructton and replacement be reduced 
by Rs. 100."

/Need to taka steps to run EMU trains from 
Kharagpur to Sealdah via Andul-DankunI 

' Chotd line./ (1468)

“That the demand under the head assets-
acquisition, constructton and replacement be reduced
by Ra 100."
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/NMd to run EMU trains b«twe«n Saaldah 
and Barddttaman via Andul>0unkuni7 (1469)

"That t )i«  d «m and und«r th » head assets- 
acquiattion. eonatructlon and raplacsmant be reduced 
by Ra. 100.”

/Need to introduce more trains between Andal 
and Paiastiiali section of Eastern Raiiway7
(1470)

“That the demand under the head assets- 
acquisition, construction and replMement be reduced 
by Rs. 100."

/Need to taice up Circular Railway project 
from Howrah via RamKistopur-Shibpurchar-
S ha lim a r -S a n tra g a c h i,B h  attan a g a r- 
Belanagar, Baiiy-Beiur-Liluah to Howrah/
(1471)

“That the demand under the head assets- 
acquisition, construction and replacement be reduced 
by Rs 100.*

/Need to take up extenston of Tarakeswar 
line up to BIshnupur via Arambagh/(1472)

“That the demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs. 100".

/Need to introduce passenger trains between 
Bolpur and Asansol and between Surl and 
Asansol./(1473)

“That the demand under the head assets-
acquisition, construction and replacement be reduced 
by Rs 100." ■

/Need to take Immediate steps to abolish 
RAC system In all ciasses7(1474)

‘T h a t  the demand under the head assets-
acquisition, constructton and replacement be reduced 
by Rs 100."

/Need to run all passenger trains in time./ 
(1475)

SHRI ZAINAL ABEDIN (Janglpur) : I beg to move;

“That the demand under the head Assets-
Acquisitlon, Construction and Replacement be reduced 
by Rs 100."

/Need to maintain properly trains running in 
the Howrah-Farakka route7(1440)

“That the demand under the head Assets-
Acquisitlon, ConstrucUon and Replacement be reduced 
by Rs. 100."

/Need to connect Lalgola with Janglpur read 
station through laying a new track In between 
along with a road-over-bridge across the 
Bhagirathi river at Raghunathganj/(1441)

"That the demand under the head Assets-
Acquisitlon, Construction and Replacement be reduced
by Rs. 100.”

/Need to take steps for electrification of 
railway track from Katwa to Azimganl /(1442)

“That the demand under the head Assets- 
AcquisHion, Construction and Replacement be reduced 
by Rs. 100."

/Need to take steps for electrification of 
railway track between Krishnanagar and 
Lalgola of Sealdah Division of Eastern 
Railway./ (1443)

"That the demand under the head A s s e U - 
Acquislth>n, Constructton and Replacement be reduced 
by Rs. 100.”

/Need to introduce DM U rakes between 
Ranaghat-Lalgola and between Krishna­
nagar and Lalgola section of Eastern 
Railway./ (1444)

"That the demand under the head Assets- 
Acqulsltion, Constructton and Replacement be reduced 
by Rs. 100."

/Need to lay double line from Krishnanagar 
to Lalgola in the SeaMah Division of Eastern 
Railway./ (1445)

“That the demand under the head Assets- 
Acquisition, Construction and Replacement be reduced 
by Rs. 100"

/Need to convert the Sankopara halt station 
into a fullfledged statkin under Maida Division 
of Eastern Railway./ (1446)

“That the demand under the head Assets- 
Acquisition,- Construction and Repiacemeat be reduced 
by Rs. 100."

/Need to construct high level platform at 
Barala station in the Azimganj-Nahrati Section 
of Eastern Railway./(1447)

“That the demand under the head Assets- 
AcquisRton. Construction and Replacement be reduced 
by Rs. 100."

/Need to construct over-bridge at Sagatdigbi 
statk>n./(1448)

"That the demand under the head Assets- 
Acquisitton, Construction and Replacement be* reduced 
by Rs. 100."

/Need to renovate the office building of the 
Dhuilyan Ganga station of the Maida 
Division 7(1449)

"That the demand under the head Assets- 
AcquisKion, Constructton and Replacement be reduced 
by Rs. 100."

/Need to increase the number of trains the 
Howrah-Farakka route of Eastern Railway 
immedlateiy./(i4S0)
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"That th* dtmand und«r th« h ««d  Asstts- 
Acquisition, Construction and Rapiaeammt be reducad 
Ijy Rs. 100.”

/Nead to provlda paasangar amanltias In all 
tha coachas of all tha trains ainning in tiia 
Howrah-Farakica routay(1451)

That tha damand undar tha haad Railway Board 
ba raducad by Rs. 100.”

/Need to provlda stopaga of the Saaldah- 
Katlhar Express at Dhuiiyan Qanga station 7 
(1545)

‘That the demand undar tha haad Railway Board 
be reduced by Rs. 100.”

/Need to provlda atoppaga of 347 UP and 
402 DN to tha Mohlpai halt station In the 
BAK Koop Una undar Malda Division ./(1546)

“That tha damand undar tha haad Railway Board 
be reduced by Rs. 100.”

/Need to introduce a direct train to be ran In 
the Nalhatl-Howrah route via Sagardighl and 
Azimgan]./(1547)

‘That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to maintain punctuality of trains 
running In the Sealdah-Lalgoia section./ 
(154B)

‘That tha demand undar the haad Railway Board 
be reduced by Rs. 100.”

/Need to connect all district headquarters of 
West Bangal by Introducing passenger 
trains7(1549)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provide stoppage of 2301/2302. 
2305/2306 at Aaan80l/(15SO)

‘That the demand under th'a head Railway Board 
be reduced by Rs. 100.”

/Need to strengthen security meaauras In 
tralna running at night In tha Saaidah-Laigoia 
saction./(1551)

‘That tha demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to run more trama between Lalgola 
and Seaidah7(1552)

”That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Ne«|d to introduce and axpraaa train from 
Seaidah in tha morning and back from 
Lalgola in the evening daily to cater the 
tourists ./(1553)

"That the demand under the head Railway Board
be reduced by Rs. 100.”

/Need to introduce paaaenger trains to catar 
to tourists damand and maka trains available 
from Krishnanagar, Berhampore 
Murshldabad./(1554)

‘That tha damand undar tha haad Railway, Board 
be reduced by Ra. 100.”

/Need to provide better rail communications 
to all tourist spots of West Bengal./(1555)-

*That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to extend Suburban area up to 
Asansol./(1556)

”That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to conatruct an ovar-brMge at Lalgola 
station in the Seaidah Division of Eastern 
Railway./(1557)

‘That the damand under the head Railway Board 
*be reduced by Rs. 100.”

/Need to construct a road over*bridge on 
National Highway No. 34 at the level- 
crossing near Berhampore Court station of 
Seaidah Division of Eastern Railway/(l 5 f.>

"That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to enhance passenger amenities i>' 
the 2nd class coaches of all the trains running 
in SeaMah-Lalgola saction./(1559)

"That the demand under the head Railway Boatd 
be reduced by Rs. 100."

/Need to convert the Pirtala i-ialt Station into 
a flag station in Seaidah Division of Eastern 
Railway. /(1560)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to make adequate water supply 
arrangement at Lalgola atatlon for the 
passengers as well as ataff quarters ./(1561)

"That the demand undar the head Railway Board 
be reduced by Rs. 100.”

/Need to raise maintenance level in ail the 
trains running in the Seaktah-L^lgoia aection 
of Eastern Railway./(1562)

That the demand under the head Railway Board 
be reduced by Rs 100”

SHRI JAGAT VIR SINGH DRONA (Kanpur): I beg to 
move :

"That the damand undar tha haad Railway Board 
be reduced by Rs. 100.”

/Need to Introduce an axpraaa train between 
Howrah and Jaipur Wa Sawai H4adhopur> 
Ninil. /(1476)
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T h a t th« damand undar tha haad Railway Board 
be leducad by Ra. 100."

/Naad to intreduca a train batwaan Gorakhpur 
and Jaipur ytii Sawai Modhopur-Nirai./(l477)

T h a t tha damand undar tha head Railway Board 
be teducad by Ra. 100.”

/Naad to Introduce a direct train between 
Kanpur and Madraa7(l478)

T h a t the demand under the head Railway Board 
be reduced by Ra. 100."

/Need to Introduce a direct train between 
Kanpur and Dehdradun via Muradabad and 
Haridwar./ (1479)

T h a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provide reserved coaches from 
Kanpur In trains for Jammu Tawi for the 
benefit of large number of Hindu pilgrims to 
Vaishno Devi Shriney(1480)

'That the demand under the head Railway Board 
be reduced by Rs. 100.” '

/Need to upgrade Govind Puri station in 
Kanpur and to provide stoppage of mall trains 
at that station^ (1481)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.'

/Need to Increase substantially reservation 
quota in all trains passing through Kanpur./ 
(1482)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to provide free medical treatment to 
vendors and their family members./ (1483)

T h a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provide adequate amenities and 
proper security to second class passengers./
(1484)

T h a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provide minimum six computerised 
reservation counter In Kanpur City station./
(1485)

T h a t tha demand undar the head Railway Boanj 
be reduced by Rs. 100.”

/Need to Improve the quality of food and 
catering aervlce in the trains./ (1486)

That tha demand under the head Railway Board
be reduced by Rs. 100."

/Need to complete electrification of railway 
track between Kanpur and Lucknow on 
prtorHy./ (1487)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to expand the capacity of Kanpur 
Central station to cope up the Increased 
trafficy (1488)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to lay double irack between Kanpur 
and Jhanal7 (1489)

Th a t the demand under the 'head Railway Board 
be reduced by Rs. 100.”

/Need to waive superfast chargee in Gomtl 
Expreas for M ST hoklers between Kanpur 
and Etawah./ (1490)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to provkJe two coaches one second 
ordinary and one sleeper class in Tata>Hatia 
Amritsar Express from Kanpur to Amritsar and 
from Kanpur to Hatla./ (1491)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to,attach two coaches one second
class sleeper and one second class ordinary
to Barauni-Amrltsar Express from Kanpur both
In up and down journeysy (1492)

f
Th a t the demand under the head Railway Board 

be reduced by Rs. 100.”

/Need to extend Unchahar Express (No. 4517 
UP) up to Amritsar./ (1493)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to construct flyover near Central 
Ordnance Depot, Kanpur./ (1494)

Th a t the demand under the head Railway Boatd 
be reduced by Rs. 100."

/Need to construct flyover near M ed ical 
College, Kanpur./ (1495)

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to strengthen the* Railway Board to 
protect railway land, property and assets 
properly./ (1496)

‘That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to constitute a Commisston for railway 
accMents due to modernisation of railways
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resulting in Introductbn of h«aviar snginM, 
bogies and wagons with lieavtef axle loads./ 
(1497)

“That the demand under the head Railway Board 
tie reduced by Rs. 100.”

/Need to make it mandatory (or eve7  railway 
employee to be trained In First-Aid, to help 
the passenger./ (1498)

"That the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to strengthen patrolling of railway 
tracks to detect and prevent sabotage 
activities./ (1499)

“That the demand under the head Railway Board 
be reduced by Rs. 100.”

/Need to emphasise the Importance of 
Refreshers course and equip the training 
institutions with modern equipment and 
motivated instaictors./ (1500)

[Translation]
Token

SHRI GIRDHARI LAL BHARGAVA (Jaipur): I beg to 
move ;

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to run Jodhpur-Lucknow Marudhar 
Express daily. (1513)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to convert Bandikul-Agra sectton into 
broad gauge line immediately. (1514)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to introduce a new rail service from 
Jaipur to Madras and other parts of South 
India. (1515)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to run a superfast train from Bikaner to 
Howrah. (1516)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to provide 25% concessional rate 
tickets to the senior citizens of the age of 
above 60 years instead of 65 yeara. (1517)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to waive the condition that 25% 
conoesston on tickets will be given to sentor 
citizen only for the Journey of more than 500 
kms. (1518)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to give priority In reeervatton to the 
attendants of Senior citizens. (1519)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to provMe adequate quota from Jaipun 
Id Superfast Express running between 
Jodhpur and Howrah. (1520)

«

That the demand under the head Railway Board be 
'reduced by Rs. 100.

Need to detail ticket examination staff in 
Marudhar Express and Mandor Express from 
Jaipur city. (1521)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to provide same amenities to ticket 
checking staff as are available to running 
staff. (1522)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to provMe stoppage of every train at 
Malaviya Nagar and Gandhi Nagar running 
between Delhi and Jaipur. (1523)

That the demand under the head Railway Board t>e 
reduced by Rs. 100.

Need to link Jaipur reservation computer with 
Delhi reservatton computer. (1524)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to convert Jaipur-Toda Ral Singh> 
Udaipur line into bread gauge line. (1525)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to construct broad gauge line on Delhi- 
Bahroad'Kotputil-Jaipur route. (1526)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to attach pentry car with the trains 
runnkig between Jaipur and Bombay. (1527)

Thafthe demand under the head Railway Board be 
reduced by Rs. 100.

Need to open Parcel Booking Office at 5 
places in Jaipur city. (1528)

That the demand under the head Railway Board be 
reduced by*Rs. 100.

Need to construct broad gauge line on 
Jaipur-Chittorh'Udalpur route. (1C29)

That the demand under the head Railway Board be 
reduced bv Ra. 100.
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N 0«d  to run train betwsan Jodhpur and 
Jaiaaimar. (1530)

That tha damand undar tha haad Railway Board ba 
raduoad by Ra. 100.

Naad to conduct aurvay for Phulara-Ringas- 
Rawarl broad; gauge line. (1531)

That the demand under the head Railway Board be 
reduced by Ra. 100.

Naad to conduct survey for laying broad 
gauge line on Dholpur-Savampura-Qanga 
Nagar route. (1532)

That tha damand under the head Railway Board be 
reduced by Ra. 100.

Need to conduct survey for Jalpur-Nagore- 
Phalodl railway line. (1533)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to run train on broad gauge line from 
Jaipur to Guwahati (Assam). (1534)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to run train from Jaipur to Kanyakumari. 
(1535)

That the demand‘under the head Railway Board be 
reduced by Rs. 100.

Need to run superfast train on broad gauge 
line between* Jalpur-Delhl/New Delhi back 
starting from Jaipur In the morning. (1536)

That the damand undar the head Railway Board be 
reduced by Rs. 100.

Need to run train from Jodhpur to Calcutta 
(Howrah) via Aiwar-Mathura. (1537)

That the demand under the head Railway Board be 
reduced by Ra. 100.

Need to run a tourist train in collaboratton 
wKh Rajasthan Tourism Department. (1538)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to construct railway retiring rooms in 
New Delhi. (1530)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to develop mega terminal at Jaipur 
railway station. (1540)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to Introduce push-pull train on Jalpur- 
Bandlkui-Aiwar. Jalpur-Rlngas-Slkar, Jaipur- 
Phulara-AJmer, Jaipur-Sanganer-Toda Ral 
Singh, Jaipur-Sanganar-Sawal Madhopur 
dh/lak>na. (1541)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to introduce circular train in Jaipur 
(1542)

That the demand under the head Railway Board be 
reduced by Ra. 100.

Need to construct container terminal in 
Kanakpura (Jaipur). (1543)

That the demand under the head Railway Board be 
reduced by Rs. 100.

Need to introduce parcel train between Jaipur 
and Delhi. (1544)

DR. i=)AM CHANDRA DOME (Biibhum) ; I beg to 
move :

Th a t the demand under the head Railway Board 
be reduced by Rs. 100."

/Need to provide M S T  facilities to long 
distance passengers, i.e . beyond 150 KM./ 
(1569)

“That the demand under the head Operating 
Expenses - Rolling Stock and Equipment be reduced 
by Rs. 100."

/Need to provide more EM U  rakes foi 
Barddhaman-Asansol section of Eastern 
Railway./ (1570)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs 100"

/Need to maintain punctuality of trains in 
SahlbganJ Loop and Andal-Azim ganj 
Section./ (1571)

“That the demand under the head Operating 
Expenses • Traffic be reduced by Rs 100"

/Need to take appropriate step to prevent 
frequent derailments at PIchkurMhal / (1572)

"That the demand under the head Operating 
Expenaea • Traffic be reduced by Rs. 100"

/Need to run Mayurakshi fast paasengar. 
Viswa Bharati fast passenger, Shantineketan 
Expreaa on time daily./ (1573)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100.”

/Need to take steps to make availability of 
path to run 57 On. via H.B. Chord daily 
Inataad of main Hne./ (1574)

"That the demand under the head Operating 
Expenaea - Traffic be reduced t)y Rs. 100.’

/Need to run more trains between Andal- 
Palasthali and Andal-Sainthn./ (1575)

“That the demand under the head Operating
Expenaea - Traffic be reduced by Rs. 100."
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/Need to Introduce one express train from 
Howrah to Suri in the morning and bacit in 
the evening same day./ (1576)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100.”

/Need to link Suri, the district headquarters 
of BIrbhum with national capital by Introducing 
express train./ (1577)

*That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100."

/Need to run passenger trains between Sun* 
Asansol and Suri-Barddhaman./ (1578)

"That the demand under the head Operating 
Expenses - Thiffic be reduced by Rs. 100.”

/Need to introduce passenger trains between 
Boipur and Asansol / (1579)

"That the demand under the head Operating 
Expenses - Traffic be reduced by Rs. 100."

/Need to introduce one express train between 
Boipur and New Delhi/ (1580)

“That the demand under the head Assets - 
Acquisition, Construction and Replacement be reduced 
by Rs. 100."

/Need to extend Suburban Area up to 
Asansol./ (1582)

"That the demand under the head Assets - 
Acquisition, Construction and Replacement be reduced 
by Rs 100."

/Need to take up electrification of Khana- 
Sainthia section of Eastern Railway./ (1583)

“Thtft the demand under the head Assets - 
Acquisition, Construction and Replacement be reduced 
by Rs 100"

/Need to take up constructh>n of double line 
between Andal-Salnthia / (1584)

“That the demand under the head Assets - 
Acquisition, Construction and Replacement be reduced 
by Rs 100”

I /Need to take up electrification of Andai-
Sainthia section immediately/ (1585)

"That the demand under the head Assets - 
Acquisition, Construction and Replacement be reduced 
by Rs 100”

/Need to take up construction of new railway 
line from Sainthia to Mohammad Bazar via 
Moiiarpur./ (1586)

“That the demand under the head Assets • 
Acquisition, Construction and Replacement be reduced 
by Rs 100."

/Need to take up construction of fly-over at 
Moiiarpur, Nalhati and Murari./ (1587)

{English]

SHRI SHARAD DIQHE (Bombay North Central) 
Madam Chairperson, I rise to support the budgetary 
proposals of the Railway Ministry and also the motions 
put by the Hon. Minister before this House. The 
Opposition Memtier, Shri Ram Naik has made a long 
speech and highlighted the hardships and the injustice 
that is being done, particularly to the Bombay suburban 
commuters. I.have always been supporting him on this 
issue not only in this House but outsMe the House also 
But he has made certain observations about the general 
budgetary proposals with which I may not agree. He 
has tost sight of several good proposals and aspects 
which are contained in this budgetary speech of the 
Hon. Railway Minister and from that point of view. I 
humbly submit that he has not done justice to that 
subject.

Firstly, we must appreciate that this Budget is 
submitted to the House In the backdrop of seveie 
resource crunch and the hon. Member, Shri Ram Naik 
has himself referred to the main backdrop of dwindling 
of budgetary support from year to year to this Ministry 
With this handicap, the Railway Ministry is functioning 
for the last several years and this budgetary  ̂ support 
has dwindled from 51 per cent to 18 per cent'and this 
time, even less than that. So, there is a severe resouico 
crunch. Added to that, we also find that there are 
tremendous increases in the outstanding dues nuunly 
from power houses and the State Electricity Boaid<« 
also. So, that has added further financial difficulties lu 
the Railway Ministry. Therefore, with this background, 
several proposals which are contained in the sp<>*'ch 
of the Railway Minister have to be appreciated Now I 
was saying that several good proposals are there in 
this Budget. Even then, keeping aside the season ticket 
fares of the Bombay commuters, this Budget may be 
described as a very soft Budget and the additional 
revenue is collected through very modest and selective 
increases in fares and freights as far as the commuters 
are concerned We shall see 7.5 per cent hike in fieight 
whteh also exempts grains, pulses, sugar, ehemual 
manures, etc. and 10 per cent hike In fares in the luxury 
classes of the Railways. So, the combined average 
increase this year is 3.6 per cent.

As against the past Budgets, it Is not that high. I 
remember that each of the first three Budgets contained 
15 per cent combined increase. Ln 1994>95, the 
combined increase was six per cent. As against that, 
we must appreciate that this year, the combined increase 
is only 3.6 per cent. From that point and considering the 
rate of inflatton, there is no increase at all in real terms, 
or even If there is an increase, it is very very marginal
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As the Chairman of tha Railway Board has said in his 
press conference, this increase may push up the 
whoieBale«priee index hardly by 0.14 per cent. So, as 
far as these increases are concerned, these are not 
going to affect the economy in any way. Therefore, 
consictoring all these aspects, as far as revenue 
collection is concerned, we must admit that this year's 
Railway Budget is indeed a very soft budget.

No doubt, there may be critics who would say that 
more effort should have been made to collect the 
revenues so that further development of this vital 
infrastructure could be made. In the present climate of 
globalisation, there is need to strengthen the economic 
structure for which a very good infrastracture in the 
transport sector is highly, importiant. From this point of 
view, there may be criticism that'more efforts should 
have been made to mobilise resources so that the 
transport system can further be strengthened at an 
accelerated speed.

! would lilte to mention that as far as the present 
Budget is concerned, the thrust areas are electrification, 
gauge conversion, rolling stock and terminal facilities 
without affecting the steady progress of replacement 
and renewal of tracks which have been going on for the 
last few years. In this field too, great steps have been 
taken and I would like to give a few figures to illustrate 
my point. As regards gauge converston, conversion of 
over 4700 km to broadguage In the first three years of 
the Eighth Plan, 1500 km in the next year and 14 
sections in the year 1994-95 are planned to be 
completed. Ten gauge conversion programmes are 
proposed in 1095-96 Budget. As far as track renewals 
are concerned, there is a drastk: reductton of arrears. 
At the beginning of the Eighth Plan, the arears stood at 
9600 km in April 1992. They are likely to come down to 
1950 km t>y the end of the Plan. In the current year, 
track renewal of 2550 km has been achieved and the 
target for 1995-96 is set at 2,600 km. These are very 
good strides which are being taken to improve the 
transport infraatructure of this country.

Now, in spite of some difficulties during the last 
three years, this year, an ambittous target of 398 million 
tonnes of revenue earning freight traffic is aimed at as 
against 380 million tonnes during the previous year.

During the past three years there has been some 
deficit in reaching the uaual target. For example, in 
1993-94, the railways could move only 359 million 
tonnes of revenue earning freight. It fell short of the 
revised target of 362 million tonnes. In 1994-95, the 
target was 380 million tonnes but during the first nine 
months, the rallwaya could move only 273 millions 
tonnes and actually it couM reach 265 million tonnes 
as far aa revenue earning freight was concerned.

Even in case of the passenger traffic elso. m 
1993-94 the railways projected a passenger traffic target 
of 4,187 million, which was later revised to 3847 millions 
and actually it could achieve 3,724 million. In 1994-95. 
the railways projected a passenger traffic target of 3,924 
miiltons and then it was revised to a lower figure and 
finally, from the documents which are available to us. it 
Is expected to be 3,978 million. So, during the past two 
to thrtie years, there has been some fall in the revenue 
earning freight and passenger traffic. But even then, the 
Ministry of Railways has kept before them a higher and 
an ambitious target and they hope to reach those targets 
as far as the current year Is concerned.

Now, several new trains have also been Irttroduced. 
If you see the Railway Minister’s Budget speech, at 
page 8, paragraph 7.2, it is said that 19 new trains are 
proposed to be introduced. I welcome particulatiy one 
of those new trains because that will benefit the voters 
of my constituency. In Kem no. 16 it is mentioned that 
a weekly express train will run between Nagercoil to 
Bombay V.T. via Madurai. There was a persistent demand 
from the people of my parliamentary constituency, 
particularly from Oharavi area which consist of several 
people coming from TIrunelveii. These people had some 
difficulty, while going to TIrunelveii. I was demanding 
for some time about giving some relief to them. I am 
glad to know that this year the Railway Minister has met 
that demand and this new train is Included among the 
19 new trains which are proposed to be introduced I 
heartily thank the Railway Minister for considering thnt 
demand. Then at para 7.3, It is mentioned that it has 
been decided to introduce fully unreserved trains foi 
four sectors. The fact that so many trains are proposed 
to be extended - which are listed in the next para also
- and several other things which are proposed to be 
done shows that he really means to add to the facilities 
of tha railway commuters and wants to give more and 
more relief to the passengers even though there are so 
many constraints in regard to the resources. So, from 
this point of view, this Railway Budget has \o be 
welcomed by those who are using this, especially the 
paasenger traffic as well as the traders who are using 
the railways for carrying their goods.

Now, several crtticisms have appeared either in the 
Press or in different fora. The first among them was 
regarding inflation. Many of the critics agreed that wilt 
not add much to inflation. Shri Ashok Bhatnagat. 
Chairman, Railway Board has already sakl that overall 
average increase is 3.5 per cent and therefore the 
impact woukJ be only 0.14 per cent on the wholesale 
prices. So, by and large, the different sections of this 
country have welcomed this year's proposals in the 
Railway Budget because they do not add much to the 
burden of the people and will not have an inflattonary
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offset. At th« same time, it is providing and promising 
seveiai new trains, extensions trams and several other 
facilities.

I may particularly mention the new factor which has 
been introduced In this, that Is the Industrial Relations 
and Participation of Workers. In the background of the 
Workers' Day, which was there yesterday only, this has 
to be seen and appreciated from the workers point of 
view. I find at Paragraph 34.2, the promise of 
participation at the apex level between the Railway 
Board and the Labour Federations in important matters 
of railway working leading to greater transparency. It Is 
a very welcome step which the Railway Minister has 
taken. It is not only that, but he has further states In the 
next paragraph that there will be wider partteipatton 
with the affiliated untons on issues and concerns having 
a bearing on railway operations and customer sen îces 
and at the grassroot level self-management teams will 
be constituted for direct involvement and self-directed 
endeavour. I wish that this is introduced and followed 
immediately wKh a real will to involve the workers as far 
as functioning of the Railways is concerned. This will 
not only satisfy the workers demand but it will really 
add to the progress of our transport system because If 
more and more participation of workers is there. It will 
improve the functioning of the Railways.

I also welcome one more suggestton regarding the 
licenced porters. You have also announced that they 
will get outdoor medical facilities for their dependents 
and children and education facilities will also be given 
towards the schools run by the Railways or by the 
organisations run by rallwaymen and Mahlla Samltl. 
This is a very welcome proposal.

Several announcements are there as far as giving 
reliefs to the passengers is concerned. Because of the 
constraint of time I will not refer'to each and every point 
but. by and large, the whole directton of the Railways 
Minister is to give more and more relief to the 
passengers and Improve the transport system to suit 
the present condition of this country and also the present 
economic devetopment of this country.

As far as Bombay Suburban commuters are 
concerned, I agree with Shri Ram Nalk and feel that 
this hike in the Season Ticket fare was not justified and 
ought not have been made at all. If this had not been 
don», this Budget wouM have been more attractive. 
This wouki have satisfied a large number of commuters 
as far as Bombay Suburban system is concerned. I 
need not repeat what Shri Ram Nalk has saM but the 
Suburban fare structure for season ticket has been 
touched In this Budget on two grounds: Firstly, the 
burden of song of the Railways Ministry for the last 
several years has always been that this Suburban

railways Is highly subsMlsed, which Is not true at ail. 
Every year In this House Members coming from Bombay, 
both from the Opposition as wall as the Congreaa Party, 
have been pleading with the Railways Ministry that this 
Is a myth. At least as far as Bombay suburban i!« 
concerned, It Is not highly subsfcJazed. Shri Ram Naik 
has already pointed out the figurea showing that the 
Bombay Suburban Section Is not at all In toss.

On the contrary, K Is making profits. The figures 
which are available * I will not refer to the originals • 
say that In *1991-92, the Central Railway have made a 
toss of Rs. 7.81 crore whereas the Western Railway 
have made a profit of Rs. 24.91 crore. In 1992-93, the 
losses of Central Railway have gone down from 
Rs. 7.81 crore to Rs. 7.13 crore while profits of the 
Western Railway have risen from Rs. 24.91 crore to Rs. 
49.94 crore, that Is, more than double. In 1993-94, loss 
incun-ed by the the Central Railway has marginally risen 
to Rs. 10.33 crore while profit of the Western Railway 
has again risen to Rs. 63.88 crore. So, on the whole, 
the Western Railway and the Central Railway taken 
together, the Bombay Suburban Railway is making 
enormous profits.

It Is not just I who Is saying this but all the figures 
are here. Even in the Report of the Nanjundappa 
Committee on Fare and Freight, on every page It is 
referred to, admitted and acknowledged that this is the 
posltton and the Bombay Suburban Railway particularly 
are not in loss at all but they deserve further facilHias 
and amenties.

Now, If I may refer to this Report whksh you always 
rely upon for the purpose of raising railway fares, the 
Nanjundappa Committee Report - the Railway Fare and 
Freight Committee Report is always quoted by you - 
that very Committee has made.certain observations 
which are absolutely In favour of Bombay commuters. 
He has dealt with and described the condition of these 
commuters at page 441 para 16.4.3. He says :

“One shouM see to believe the overcrowding 
on suburban trains In Bombay during peak 
periods. In a EMU train of nine rakes total 
accommodatton or canying capacity is 1726 
passengers Including 870 standing, actual 
load during peak perk>d may be 3000 to 
0500 which In Railway parlance is called 
super-dense-crush-load.

He has used that very expression, super-dense- 
crush-toad. He goes on to say ;

"Consequently as many as 10 passengers 
are squeezed into the apace of one square 
metre. This la Inhuman, to say the least, and 
yet It seems as If It Is tolerable''
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T h l»  is your own Commlttao’s Report and their 
description as far as tiie Bombay Suburban Railway 
are concerned. Further on. in paragraph 16.18.19 a 
very Important recommendation .has been made, i will 
)ust refer to it. It Is a very small recommendation. I4e- 
recommends :

"At the same time we recommend that the 
following measures be taken immediately for 
getting full benefit from the new structure. 
Additional EMU rakes shouM be supplied to 
Bombay on top priority to make optimum 
utilisation of existing capacities. It may be 
kept in mind that Bombay is the only city 
where passenger sen^ices are not incurring 
any kiss.”

This is the Nanjundappa Committee Itself saying 
that it may be kept In mind that Bombay is the only city 
where passenger sen^ices are not Incurring any toss. 
IHe continues to say :

"Even though fixatftin of separate fares for 
Bombay alone may not be possible for 
reasons already given, Indian Railways owe 
it to the Biombayites to relieve overcrowding 
which has already reached unbearable 
limits."

If you are following their recommendation for 
increasing the price of quarterly season ticket from 2.5 
times to 2.7 times of monthly season ticket why do you 
not follow this recommendation which Is also connected 
with that recommendatton? So, you cannot pick up only 
one recommendation and keep aside the other 
recommendatton which is In favour of the commuters.

Therefore, my submission is that If you are following 
their recommendations, do not follow them in part, follow 
them In toto and also implement this part of the 
recommendatton.

Now, there Is also a suggestion. One of the soluttons 
for stopping yearly increase in fares. It appears and as 
found out by some thinkers. Is to create an autonomous 
Corporation as far as the Bombay Suburban Railway is 
concerned. Today, you are denying the viability of such 
a Corporation. But I know that in Parliament, on many 
Issues, many times, for years together, the Government 
went on denying that It Is not possible to do so. Take 
the example of our Regional Boards in Maharashtra. 
We were raising this Issue for several years but every 
time the Qovemment was saying that it was not possible,
It counid be done under the Constitution. UHimateiy, 
last year, It was conceded. Therefore, here alao, I hope 
that In spite of your denial from time to Hme, at least, 
a thus wfli now come when you wW have to concede 
to tM« demand, because, It Is a togleal demand. It la

logical from this point of view that it is supported by the 
Railway Ministry ttseH from time to time. When Shri 
George Fernandes wss the Railway Minister, he 
prepared a Perspective Paper in September, 1990 on 
Bombay Suburban Transportation, in that Report also 
this suggestion was hinted at. It is stated there and 1 
quote :

‘ It Is a moot questton whether this solution 
lies in creation of a Unified Metropolitan 
Transport Authority as part of the Regional 
Development Authority with the following 
broad functions.”

So. a suggestton was mooted but a final decision 
was not taken.

SHRI RAM NAIK (Bombay North) : What about the 
Worid Bank?

SHRI SHARAD DIGHE ; Of course, they supported 
It. The document which is given to us by the Maharashtra 
Government which describes BUTP's project clearly 
states that the WorM Bank is also mooting this idea. 
The Worid Bank Is giving emphasis on our re-locatton 
and rehabilitation of displaced persons. It has also 
suggested certain instituttonal reforms for formulatk>n of 
a Metropolitan Railway Authority. Ultimately for planning 
a Metropolitan Transport as well as for road traffic 
management, some body has been formed. It may 
ultimately include road transport and railway transport 
and have a combined solution as far as transport 
problem is concerned. So, all the Experts Committee 
had hinted at this suggestion. Now, it is being supported 
by several organisations in Bombay. I also heartily 
support the suggestion that if you form an autonomous 
body like the MTNL for the Bombay cHy, then there will 
be, profit. You can have Suburban MetropolHan Authority 
there and leave the whole suburban service to the 
Metropolitan Authority. They put before us their problem 
that It will be diffteuit for them to bifurcate the accounts.
I do not know what is the diffculty there. When in the 
case of telephones we couW do it, then It couM be 
possbie to do It In the ease of Railways also. You can 
put some experts and divide the assets and profits as 
far as the common senrices are concerned and then 
you can give full give (ustice to the Bombay commuters 
as far as their facilltes are concerned.

We may not be required to put burden every now 
and then In the form of Increase In season tickets and 
the quarterly passes also. From this point of view' I 
support and I think that ia the only sohitkHi the Railway 
Ministry shouU sertously consMer and get it examined 
from the experts. From time to time we say that ft is 
hIghV subaidi»ed. I have denied that and I have proved 
that K is not highly subsldlaed. But assuming that it is
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subsidised, evan than thara is nothing wrong in 
subsidising a matropolitan subutban railway. It is dona 
avary whara in tha world. At paga 11 of tha Fifth Raport 
of tha Standing Committaa of tha Railway Ministry, thay 
have givan> tha amount of subsld)r given In other 
countries. The British Railway gives' to its suburban 
railway, subsidy to the extent of 22.4 per cent; the Swiss 
Federal Railway gives 35.7 per cent subsidy; the German 
Federal Railway gives 51.2 per cent and the France 
National Railway gives 42.31 per cent. Suburban sytam 
is a system which has to be supported because it 
suiiounds the whole industrial area and it is used by 
the employees and the poor workers to reach their 
places of work. Apart from this point of view, It is in the 
national interest, it is in the interest of the indust^ and 
for the development of the country that such a thing 
should be highly subsidised. But in case of Bombay, of 
course, highly subsidised theory is wrong and it is a 
myth It can be solved by forming a separate corporation.

With these words, I again appeal to the Railway 
Minister to drop and give up this proposal of season 
ticket fare hike as far as the Bombay suburban railway 
IS concerned Even the proposal to hike the quarterly 
season ticket fare from 2.5 times to 2 7 times of tha 
monthly season ticket may also be dropped. It is not 
going to have more loss. It is going to give you»a very 
small revenue Then why Insist upon it and why 
displease a very large section of the cosmopolitan city 
which IS giving so much revenue to the Centre from all 
points of view‘d From the nattonal point of view also, it 
IS necessary to satisfy the city’s large population which 
IS t icmg a great hardship as faY as the railway 
commuting is concerned. Give up this small thing and 
satisfy all of us also who are their elected 
representatives.

SHRI BASUDEB AQHARIA (Bankura) ; Madam, 
Ch.iiiperson, the performance of the Indian Railways in 
the last few years is far from satisfactory contrary to the 
claims made by the Railway Minister.

Railways moved 259.8 million tonnes of freight 
traffic, according to the Revised Estimate of 1994-95. It 
was a bare seven million tonnes more than what was 
achieved during the year 1993-94. The Budget Estimate 
for 1995-96 of 270.76 million tonne kitometers is quite 
unrealistic. It has rather Increased by 10 per cent. 
Similarly the projection of frieght earning traffic, what 
has been made as 15,125 crores for the current year, 
is also an increase by 10 per cent.

Even in the kiading figure, in 1993-94 the originating 
toading target had to be reduced from 380 million tonnes 
to 362 million tonnes. But the actual loading was even 
less than 358.7 million tonnes. It is rather doubtful 
whether the Railways will be able to achieve the target

for the year 1995-96. The target for the current year has 
been fixed as 398 million tonnes. The argument 
advanced by the Railway Minister Is, ‘aa the Planning 
Commlasion has fixed the target In the terminal year of 
Eighth Five Year Plan as 414 million tonnes, that is why 
the Railways has fixed H for the year 1995-96 as 398 
million tonnes which Railways will not be able to 
achieve*.

The traffic projection is alao not commensurate with 
the rolling stock acquisition programme. Why is the 
Railways not able to carry more frieght traffic? The 
Railway Minister has admitted in his speech that there 
is enough unutilised capacity in the'Rallways. Why is 
the traffic being diverted to road traffic or the road 
sector? What is the reason? Why is the Railways not 
being able to carry the traffic whteh the Railways should 
carry? in spite of the fact that the Railways is seven 
times more fuel efficient, what is the reason that every 
year the traffic is being diverted to road sector?

Madam, in 1951-52, Railways used to carry about 
37.6 billton tonne kitometers of traffic, whereas in road 
sector it was only 6 billion tonne kilometers. In 
1951-52 the Railways share was 80 per cent sector 
share was only 16 per cent. In 1990-91 the Railways 
carried 250 billion tonne kitometers where as in road 
sector. It was 312 bilinn tonne kilometers. The share of 
Railways came down to 44 per cent whereas the shaie 
of road sector increased to 56 per cent.

The Railways Is not carrying or is not in a position 
to carry more freight traffic and there had been no effort 
to carry more traffic or to implement what was 
recommended by Nattonal Ttnnsport Policy Committee 
in 1980 namely, that the Railways share should-be 70 
per cent whereas road sector share shouki be 30 per 
cent.

16.00 hra.

As a result of this, there has been an impact in the 
rolling stock acquisition programme also. We fail to 
understand one thing. Though there Is a little growth 
both in the freight traffic and in the passenger traffic, in 
the rolling stock acquisition programme of the Railways 
what we find is that the Railwaya are gradually acquiring 
less wagons, less passenger coaches and less 
locomotives. In the year 1992-93 and then again in the 
year 1993-94, the Indian Railways had acquired 20,000 
wagona. Suddenly, last year, 1994*95, It was reduced 
to 18,000 wagons. In the Budget, it was estimated as
18.000 wagons. One month after the passing of the 
Budget, the Railways decMed to reduce It to 12,000 
wagons. The acquisition programme was fixed according 
to the target and according the the freight traffic. After 
the passing of the Budget, after fixitig the target and
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after finalising th« aoqutoition prdgntmme, suddenly the 
Railways thought that they would not need 18,000 
wagons and rather their requirement would be only
12,000 wagons. And even when they reduced the target 
from 18,000 wagons to 12,000 wagons, actually the 
order waa placed only to the extent of 7,500 wagons.

- There are a number of wagon manufacturing units in 
the State of West Bengal. Also outside the State of West 
Bengal, a tew wagon manufacturing units are there, 
These wagon manufacturing units are dependent on 
the order of the Railways. Their total capacity is 35,000 
wagons. Last year the orders were placed only to the 
extent of 7,500 wagons. This year, the Railways have 
placed their orders with the Wagon India to the extent 
to 5,500 wagons only and they have decided to float 
tenders fOr 50.per cent of its requirement. Then, how 
will these wagon manufacturing units, not only of the 
State of West Bengal but also a few wagon 
manufacturing units, which are*outside the State of West 
Bengal, survive? There are 60,000 workers directly 
employed and another 60,000 workers, who are 
employed In the ancillary Industries, which manufacture 
machineries and spares required for the manufacturing 
of wagons.

'Own-Your-Wagon' scheme was mtroduced two 
years back. When this scheme was introduced, it did 
not become popular and It was not popular. Last year, 
suddenly this 'Own-Your-Wagon' scheme, has become 
popular Suddenly the Railways have become more 
efficient with the existing, even reduced, wagon fleet In 
the year 1992-93, the total wagon fleet with the Indian 
Railways was 3,36,665 and In the next year it was 
reduced to 3,12i405. So, there Is a traffic growth

In spite of that the fact that traffic is being diverted 
to load sector, there is still traffic growth. The wagons 
have podel life also and a large number of wagons are 
to be replaced every year. In spite of that, the Railways 
have reduced their wagons acquisition programme. 
Madam, when the Railways' five-year plan was finalized, 
the rolling-stock acquisition programme was finalized, 
in the corporate plan which was started in 1985, this 
projection was made. Now this corporate plan has gone 
haywire. There is no corporate plan. There is no five 
year Plan for the Railways. Even the target which has 
been fixed In the Annual Plan - suddenly after six months 
after finalization of Annual Plan • that is the acquisition 
programme, the acquiaition of the rolling stock is being 
reduced.

Similar is the condition with the passenger coaches. 
There are two production units with the Railways. They 
are RaNways own production units. Previously there 
was only one productton unit. i.e. the ICF In the year 
1986, the Government of India thought that with the

increase in passenger traffic to the extent of five per 
cent every year, there ahould be another coach 
manufacturing unit and that was sancttoned. This was 
set up in Kapurthaia which started commercial 
productton in 1988. Together the total capacity of Indian 
Railways own passenger coach manufacturing unit is 
about 2,100. BesMes, there is a premier manufacturing 
unit In Bangalore, that is, Bharat Earth Movers Ltd. 
Their capacity is 400. Now the Railways have decided 
to acquire less number of passenger coaches. It |« 
rather surprising. When there Is a growth in the 
passenger traffic - this is at least better than the 
perfomance of the freight traffic of last year -  to the 
extent of four per cent If not five per cent, the Railways 
have decided to acquire less number of passenger 
coaches. The passenger traffic growth is four per cent. 
It was two per cent a year before. In spite of that, why 
have the Railways decided to acquire less number of 
passenger coaches?

Madam, you have the experience of travelling in 
the tocal trains I am not talking of EMU. 1 request the 
hon. Railway Minister, at least, to travel by a local train 
not t>y EMU. You will find the plight of the local train 
passengers. The outdated coaches are still being used. 
You will not find any shutters. You will not be able to use 
the toilet. You have stated here about the environmental 
consciousness of the Indian Railways and how the latest 
matenal is being used for the toilet. There Is no light 
In this summer, you will find the ceiling fan is not working. 
In the rainy season, there Is no shutter. You will not able 
to save yourself from the rain. In summer you wiH not 
be able to save yourself from the hot waves. Such is the 
condition of the local trains.

16.10 hre.

(Shrl Sharad Dighe In the Chali)

So there is a need to replace when there is a 
growth. There is a growth in the passenger traffic. If we 
see it from 1950-51, there is a growth of passenger 
traffic to the extent of 67 per cent, whereas there is a 
growth In passenger coaches only 37 per cent. So 
there is a need for the replacement of 35 per cent of the 
overrated coaches. But the Railway Minlatry have 
decided to reduce the acquisition programme to 1400. 
in this year Budget speech, Mr. Chairman, Sir, and also 
in the last year Budget speech, you will find that he has 
praised the workers of Chitranian Locomotive Works.

They dM commendable work. They could sucpass 
the targets fixed for the manufacturing of electric 
locomotives. The Railways decided to increase its 
manufacturing capacity from IDS to 115, 135 and finally 
to ISO locomotives. This year, aa per the ntpianatory 
note given here it is menttoned that the Railways would
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raquir* 117 looomotivM. That to what Is givan In tha 
axptanatory nota tn tha papars rlreulatad along tha 
Budgat, that actually tha Rallwaya hava dacldad to 
raduca it to 107 alactrie locomotivaa.

Thara Is a thruat In tha alactrlflcation prograrnma 
and tha hon. Mlnlatar has Incraasad the allocation for 
tha alactrlflcation prograrnma. Wa must thank him for 
anhancing tha allocation fOr alactrlflcation. Thera Is naad 
for electrification and the pace of electrification has to 
be incraaaad. Tha target fixed for the Eighth Five Year 
Plan has to be achieved, that is, 2700 route idlometrea 
have to be electrified. Only 18 per cent of the raihway 
track la electrified now; out of 62,500 km only 11,000 
km have been electrified. There Is need for electrification 
and there is an enhanced aUocatfon for electrification 
programme. But there is a reduction in the programme 
for acquisition of eiectrric tocomotives! Is this because 
of the Railways' decision to import the ABV 3-Phase
6,000 HP electric locomotives by overruling a 
unanimous recommendation of a high-powered 
committee, the Railway Convention Committee? This Is 
a precedent; it Is a unanimous recommendation of a 
Parliamentary Committee. But what la the reason? If the 
manufacturing programme la reduced from 150 to 107, 
more than 2500 workers will be rendered surplus. How 
will they be utilised? Then why have the Railways 
decided to increaae the capacity of the Chlttaranjan 
Locomotive Works? Not only that. In the Ourgapur Steel 
Plant they Invested thousands of crores of rupees for 
the modernisation of the Wheel and Axle Plant, in 
addition to the Wheel and Axle Plant at Bangatore which 
Is in the Railway Minlater'a conatituancy, there la also 
a Wheel and Axle Plant at Durgapur Their main products 
are wheels and axles. Is the programme for acqulsitton 
of locomotives reduced?

We are not manufacturing tocomotive wheels. Wa 
shoukl try to manufacture them. We are importing these 
locomotive wheels, if the production of paaaenger 
coaches is reduced, then there will definitely be an 
impact on the wheel and axle manufacturing alao. We 
fall to understand why this is so when there ia a growth 
both in passenger and freight traffice, when there ia a 
need for expanaion.

We are not opposed to unlgauge system. We all 
want one system. But It will be the hon. Minister’s dream 
only, because we will never have thia unigauge aystem. 
We will continue with broad gauge, metre gauge and 
narrow gauge aystems. After conversion of 6,000 km. 
if I am correct, still 21,000 km of metre gauge are 
there.

SHRI C.K. JAFFER SHARIEF : You will hava that in
Weat Bengal.

SHRI BA8U0EB ACHARIA : In thia project of 
unigauge, our ahare la negligible. Out of Ra. «650 crore 
allooated for thia year, our ahare ia negligible.

SHRI C.K. JAFFER SHARIEF ; All metre gauge 
linea will be transferred to Weat Bengal and all broad 
guage linea from Weat Bengal will be transferred outside 
the State.

SHRI BASUDEB ACHARIA : No, we are not opposed 
to unigauge ayatem.

What is our concern? He has stated In hia apeech 
that the criticiam for thia unlguage project is because 
we are not properly informed, aa if we are misinformed 
and as If the Standing Committee on Railways is 
misinfbrmed. We are not mialnformed. There are experts 
on the Rallwaya. Even thelormer Chairmen, the former 
Member (Traffic) after their retirement have now started 
saying that enough is enough. Now, we should stop 
what we deckled earlier in the Seventh Five Year Plan 
which ia that thia gauge converston should be on a 
aaiectlve basis. That was the correct policy. What has 
happened due to massive allocation and massive 
investment for gauge converafon? This year the target 
for new line is only 17 kms.

SHRI ANNA JOSHI (Pune) : Is It only 17 kms?

SHRI BASUDEB ACHARIA : The Railways are 
proposing to compfiate this year only 17kms. Last year 
it was only 42 kmi.

Mr. Chairman, we know, you have a problem in 
Bombay suburban system. The Standing Committee on 
Railways had exclusively examined the problems of 
suburban rallwaya not only of Bombay but also of 
Calcutta and Madraa. But what will happen to expansion 
of railway network?

In reply to a question on linking Agartala with 
Pacharthai it is state'd that the railway line has been 
extended from Kumarghat to Pacharthai. He has stated 
that where there is a will there ia way. But wherefrom 
money will come? (IntBnvptions), TVIpura will not have 
any 'taUway line in future, in West Bengal two district 
headquarters of North and South Dinajpur will never be 
linked with railway line because in the last year’s Budget 
you allocated only Ra. 1,000 for thia purpose. Then 
there was a ahouting on the fkx>r of the Houae and In 
the Supplementary Budget you made a provision of Rs. 
one crore, but no work was started. The office was 
shifted. We do not know what had happened to that 
money of rupeea one crore and whether that has been 
dhrerted for gauge conversion also or not.

Similar is the case with Tamhik-Dlghe line and other
railway lines. In West Bengal regarding Howrah Amta
line, the foundation stone waa laid by late Shrimati
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Indira GandM. I would request the hon. Minister to read 
the speech made by late Shrlmatl Indira Qandhl while 
laying the foundation stone of Howrah-Amta railway 
line. I want to quote from what she said at that time.

8HRI C.K. JA FFEfl SHARIEF : I am glad that yoii 
used her name so loudly.

SHRI B A S U D E B  ACHARIA ; Sir, this year the 
Railways have allocated only Rs. 1,000. What do they 
want to do with Just Rs. i ,000?

I want to draw the attentton of the Minister to the 
expansion programme of the railway network. Railway 
Is not for the Railways alone. Unless there are railways, 
there cannot be industrialisation. That is why we have 
been demanding that there should be more budgetary 
support for the Railways. At one Itime, the budgetary 
support was seventy-five per cent but in the Eighth 
Five-Year Plan, It has been reduced to nineteen per 
cent only. Unless there are railway lines, there cannot 
be any development Some areas which are backward 
will continue to be backward unless there Is expansion 
of railway network. That is why we have been demanding 
that there should be more budgetary support for 
Railways. If the budgetary support Is reduced, then why 
should Railways pay dividend? Even for a line which 
was constructed one hundred years back, the Railways 
are paymg dividend to the Central exchequer. The 
dividend payable to the Central exchequer is more than 
the amount paid by the Central Qovernment as budgetary 
support. So, if the budgetary support is not paid, then 
the Railways also shouM not pay dividend to the Central 
exchequer.

I was a member of the Railway Conventlori 
Committee, when the Indian Railways Finance 
Corporation (IRFC) was constituted. We expressed our 
apprehension that by borrowing money at the rate of 
fourteen per cent per annum, the Railways fail into a 
debt trap. This year, the Railways, programme Is to 
borrow more than Rs. 2,200 crores from the market. 
When the Railways are already in a debt trap, where 
will the money come from for repayment of toans? Why 
should the Central Qovernment not pay subsMy? Mr. 
Chairman, Sir, you have also quoted from some 
countries' Railway Reports, that suburban railways are 
subsMlsed all over the worU because they are carrying 
a social burden. Railways are carrying some essential 
commodetles at less than the nonnal freight charges, 
and for that, the Central Government must pay subskly 
to the Railways. Otherwise, where will the money for 
Railways come from? Unlees all these problems are 
addressed, there oannot be expanston of railways.

Now, why are we asking for the expanston of the
raUwey network. There are about eleven thousand

kitometres of railway lines on Important routes whteh 
are in the state of saturation some may be under 
Western or Central RaHway and some In Eastern or 
South-Eastern Railway also. Whenever we demand new 
trains on a particular sectk>n. the stereotype reply given 
Is that particular section of the Railway is already 
saturated^or over-eaturated. To some extent. It may be 
true that the line may be saturated, but can the capacity 
not be augmented?

Sir, we are asking for additional lines between 
Howrah and Panskuda and Panekuda and Kharagpur. 
Similarly there Is the Howrah-Bandel section also and 
the SeaMah section also. Why are we asking for them?
I have been making a very simple request for which no 
money Is required and no extra rake is required. I have 
been asking fOr extenston for which alsa no change of 
the existing timings Is required.

One section was converted into broad gauge. We 
congratulated the hon. Minister. Although he assured 
me two years back that he wouM come and formally 
inaugurate It, he dkJ not find time to inaugurate that 
section.

SHRI C.K. JAFFER SHARIEF : You dM not invite
me.

SHRI B A S U D E B  A C H A R IA  : I mad.e seveial 
requests. The date was fixed and it was subsequently 
cancelled. Only one train had been Introduced. After 
one year the Railways wouM come to the concluston 
that the return on capital investment for conversion, 
which has now increased from 12 per cent to 14 per 
cent, is negatived and It is Incurring losses. I have been 
making a very simple request to extend the Kharagpur- 
Khatia Passenger up to Howrah. The reply is that the 
sectksn Is oversaturated. If it is oversaturated, then you 
increase the capacity, provide additional line and 
augment the capacity. For these things wherefrom the 
funds will come? Massive Investments are made in 
gauge conversion. Gauge converston Is good. But what 
Is the impact of it on the traffic? I want to know whether 
any study has been undertaken to know the' impact of 
the gauge converston isn both the freight traffic and 
passenger traffic.

In 1992 this programme of Project Unlgauge was 
started. In January, 1992 the Railway Minister thought 
that we should have Project Unlgauge. It was good. 
Three years have passed since then. I want to know 
whether any study has been undertaken to know the 
result or impact of the Project Unlgauge on the 
paesenger traffic and freight traffic. I want to know 
whether there was any increase In the freiqht traffic and 
paesenger traffic or not. If there Is increase in the 
passenger traffic, then why the seme Impact is not there
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in the rolling stock acquisition programme? Why Is there 
programmes for less production of locomotives, less 
production of passenger coaches and less production 
of wagons? I want to know wether there Is any possibility 
or any scope to make the meter gauge system more 
efficient. I .want to know whether any efforts have been 
made to know whether anywhere else in the world 
there Is more efficietM meter gauge system than what 
we had or what we have now. I want to know whether 
there was any possibility of making this system more 
efftelent than the broad gauge system.

What has actually happened? The Lumdlng- 
Guwahati section has been converted to broad gauge. 
But there is no possibility that you will be able to convert 
the Lumdlng-Badarpur section because of 36 tunnels 
and because of geophysical condittons existing there 
A passenger from Badarpur was prevtously able to go 
directly up to Guwahati. Now the passengers of 
Badarpur have to get down at Lumdlng and catch the 
broad gauge train from there to go to Guwahati. When 
you converted Lumdlng*Quwahati section to broad 
gauge, the parallel meter gauge line could also be 
there so that the meter gauge train from Badarpur can 
also be there up to Guwahati.

When an amount of Rs. 950 crore Is being Invested 
for gauge conversion the allocation should be 
proportionate.

Why is the share of West Bengal, Kerala and Bihar 
is less than the other States? Susheelaji will be able to 
tell you about the position of Kerala better than me. 
Then, Or. Asim Bala has been clamouring and 
demanding conversion of a small pasture of 15 to 20 
l(ms from Shantipur to Nawadevdam. It is a genuine 
damand. He always gets a standard reply that It is 
unremuneratlve. I know how unremuneratlve sectton 
can be converted into a remunerative section. The 
Minister knows better than me.

Mr. Chairman, Sir, I want to draw the attention of the 
hon Minister of Railways to another important point 
and (hat is, the research and development report of the 
Indian Railways. What Is the percentage of amount 
spent on research and development out of the total turn 
ovet’’ It IS only 0.02 per cent. (Interruptions) We have 
a very tich infrastructure at the research and 
devetopment organisation of our railways. Our RDSO Is 
only doing adoption of technology. I want to know 
whether we are developing our own technology. Our 
engineers, technocrats, technicians and workers have 
manufactured 5 000 HP locomotive In Chittaranjan 
Locomotive Works But our Government wants only ABB 
and they do not n«ed own technology. They are 
spending Rs. 700 crore on the Import of foreign 
technoioqy If we can spend Rs 700 crore fOr expansion

of network, we wJli have another 700 kitometres of new 
railway llnea. ‘Where there is a will, there Is a way”. 
Then, even Agartala will be linked with a railway line. 
Why should we import the foreign technotogy? What is 
the necessity for it when we can manufacture 5,000 HP 
tocomoth^e? We can manufacture 6,000 HP locomotive 
also in our country Itaelf.

We ahould decide our prtority as to whether we 
shouki take up expanakNi of railway network or gauge 
conversion or the Import of technotogy. We do not say 
that the ABB technotogy is not good. The technology is 
good. The three phase, 6,000 HP ABB tocomotlve is the 
most modern technotogy available and we, atlll, have a 
technology of 1960s. We have not yet updated our 
technology. Our Research and Development 
Organisation can work on this and they can update the 
technology for.Indian conditions and they can 
manufacture 6,000 HP tocomotlve also. Sir, do you know 
the cost of 5,000 HP tocomotlve which is manufactured 
by our Chittaranjan Locomotive Works? It is only Rs 
3.5 crore.

MR. CHAIRMAN : Please wind up.

SHRI BASUOEB ACHARIA : I will wind up. Sir

Sir, I have not spoken about the suburban railway. 
Please altow me to apeak on this. I will be supporting 
your cause and that is why please give me more time 
In suburban sectton, we support what Shri Ram Naik 
has sakl and what the hon. Member said from the other 
skJe...^/n(errupfton8;

SHRI ABOUL GHAFOOR (Gopalganj): If the whole 
Budget money is consumed by Calcutta and Bombay, 
then what will we get? .

V

[TrMalttion]

SHRI BASUOEB ACHARIA : No, we will conskler 
Bihar alao. It will be done in Patna also.

[English]

Bombay has dedicated corridor for EMUs, for 
suburban trains, but Catoutta doea not have a dedicated 
corridor The Standing Committee has recommended 
that In Howrah'Kharagpur section, Bandel section 
Bardhman and alao In SeaMah aectton there ahouM be 
a dedicated corridor. There Is a propoaal to have 
coaching terminal at Shallmar. What is the fate of this? 
It waa to be Inaugurated In March thia year. Prof. Suaanta 
Chakraborty la from that area; he knows better than me; 
Prof. Suaanta Chakraborty la saying that the work has 
stopped. What about the doubie>.diacharge platform at 
Howrah and Sealdah? How much altocatton la being 
made?
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Sir, th« Circular Railway is a misnomarl pleasa 
ciianoa tha nama. How can you call It Circular Railway 
uniaaa you complata the woric on tlia Circular Railway? 
The work la yat to ba eompiatad on a flva idiomatrs’ 
stretch and that too it is Just a single line. Do you know 
what is tha spaad? It will be surprising, Mr. Chairman, 
if you know the average speed of the train. Ybu have 
the experience with Bombay suburban trains, but I 
request you to travel to Calcutta and see this Circular 
Railway. The average speed is Just 25 kilometras per 
hour. It is not yet electrified and it is only a single track. 
The  portion of 5 kilometres from Majherghat to 
Princepghat has not been completed for the last ten 
years. The problem lies with Calcutta Port Trust. Now, 
you have a proposal to have an elevated structure. Why 
have you not made any proviston for that in this year's 
Budget? What about the original plan of Calcutta Metro 
from Ramarajatala to Salt Lake and extension upto 
Goria and up to Barrackpore? What about that? Now, 
you are thinking to handover It to the State Qovernment. /

SHRI C.K. JAFFER SHARIEF . The question to be 
debated is whether It Is the Budget for Calcutta or the 
Budget for the entire country.

SHRI BASUDEB ACHARIA : I am speaking for 
Bombay, I am speaking for Patna and I am speaking for 
Bangalore also. Though you have forgotten, I have 
menttoned alaout your constituency problem relating to 
Bharat Earth Movers and Wheel and Axel Plant. I am 
speaking for the entire India.

Now, Sir, I will finish by referring to what he has 
said about improving the industrial relations. He has 
proposed to have, in the last year's Budget speech, the 
participation of railway employees in management. 
PREM  is about workers’ participation in the 
management. In the policy-making in a meaningful way.
I want to know from the hon. Minister as to how many 
meetings have been held within this one year. What 
exactly is the functtoning of this PREM (Participation of 
Railway Employees in the Management)? Now, it has 
been upgraded in the apex also. He has proposed to 
have the participation of the Railway Board And 
yesterday only, we have seen in the newspapers that 
he has invited two representatives from two federations 
to participate in tha General Managers' Conference.

This is not enough. Workers' participation in 
management shouW be in the poHcy-making Itself. It Is 
the meaningful way.

SHRI C .K . JA F F E R  S H A R IE F  : This is very 
extraordinary, Even this you do not want to appreciate. 
Why do you want to ba a hypocrite? Is it your right to 
talk of tha workers' waifara? n ia very disgraceful that 
you do not want to appreciate what we dU to tha worfcara.

SHRI BASUDEB ACHARIA : We want workers' 
participation in a meaningful way. Why are you not 
Introducing secret balkit? The workers will choose their 
representatives. We have been demanding that there 
shouM be review in respect of the poltey of recognftton 
ot the untons in the railways. Why should there not be 
untons in production units? Why shouM there be two 
federation only? When there shouM be two federations, 
why shouM there not be three or four federattons? There 
shouM be one federation and that should be decided 
through secret ballot. Workers should choose .their 
representatives. Why are you not changing this policy? 
Then there will be participation of workers in 
management. We will support you If you take the 
initiative. Ybu have constituted so many committees. 
That is good.

*

SHRI C.K. JAFFER SHARIEF : Your iogto Is good. 
Either you be on this side or be on that side.

SHRI BASUDEB ACHARIA : You will get ail support 
from the Members, from BJP to your skje. There are 
Members In the Congress-i. Shri Oscar Fernandes js 
also nodding his head. He is supporting me!

SHRI NIRMAL KANTI C H A TTER JEE  (Dumdum) 
What he says Is you are good! But he wants you to be 
better.

SHRI C.K. JA F F E R  SHARIEF ; He said about 
workers. I said ‘either you be on that side or come to 
this side.

SHRI BASUDEB ACHARIA : You take the initiative 
in this. You will get all support. Have a review of this 
policy. You are continuing wHh this for many years. W h ^  
ShouM there not be any unions in production units? You 
know that the Staff Council rarely meets once a year 
How the grievances of the workers can be redressed if 
this Staff Council meets once a year? Have the unions 
there. They will cooperate, workers will cooperate. They 
know the crisis that the Railways are facing They will 
also extend their support bacause Railway ts the biggest 
public sector undertaking in our country still having 16 
lakh employees although you are not tilling up tha 
vacancies after retirement of the railway amptoyees. 
The vacancies are not being filled up. Posts are being 
surrendered. The workers who have been rendered 
surplus because of change of traction from steam to 
diesel tocomotives are not yet being ra*deployad. They 
still remain* surplus and workara ware retrenched 
because of the change of traction and they have not yet 
been taken back. We expect you to take the Initiative in 
this regard. Vbu will get all support from this House.

When the Vbte on Account was being passed, we
Shri Ram NaMc, yourself and I axpiasaad our concern
for the suburtMn passengers. We demanded that there
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should not ba an Incraas* in fara of sub-urban 
passangera. Tha Railway will loaa only Ra. 48 eroraa if 
tha proposal for fara hipa Is withdrawn. That will do. YbCi 
don't Incraasa tha fara of* suburban passangars. 
Withdraw tha proposal that you hava mada in your 
Budget for tha incraasa of suburban passangar faras 
and gat all support. You provida mora monay, battar 
amanltias and naw eoaehas and ravarsa tha policy. 
With thasa words, I eoncluda my spaach.

DR. MUMTAZ AN8ARI (Kodarma) : Mr. Chairman, 
Sir, this Railway Budgat which has baan prasantad by 
tha hon. Railway IMinlstar is a soft Budget. I thinit, this 
Budgat has bean Implamanted keeping In view of tha 
coming general election of the Lok Sabha. That Is why, 
the fares of tha second class passangars have not 
been Increased. So far as luxury classes are concerned, 
the hike has taken place up to ten per cent. So far as 
freight Is concerned. It Is a matter of concern for all the 
common people Ihring In this country, tha poor people 
who are concerned with this freight hike because this 
has taken place by seven per cent. This Is bound to 
increase an Irrflationaiy trend In the country because so 
many commodities which are Just being transported by 
railways from one corner to another corner of the country, 
will become costlier. So, I oppose whatever hike in 
freight* has taken place. This should not have happened 
because this will Increase the cost of so many 
commodities which are consumed by general people of 
the country.

Similarly, this Budget is not a balanced Budget in 
various respects. So far as North India Is concerned, so 
far as South India Is concerned, there Is a divide whksh 
has been created between the North and the South. 
Similarly, one divide has been created between the 
urban areas and the rural areas; a divide has been 
created between the bac|(ward States and the advanced 
States of the country. So this cannot be called a balanced 
Budget. This is the most unbalanced Budget. Prevtousiy 
also, we had opposed this Railway Budget because 
last year also, whatever Budget was presented, that 
was also giving a picture as if that was not a balanced 
Budget (Or the country. We had opposed that Budget 
last year also. We had placed our demands before the 
hon Railway Minister that this imbalance should be 
corrected, that this shoukl be set right. We had staged 
a dharna and we had met tha hon Railway Minister 
with a delegatton. We had requested that this Imbalance 
should be removed. But in the present Budget, this 
imbalance has not been removed.

So far as gauge conversion is concerned, so far as 
renewal of track Is concerned, so far as electrification 
of railway is concerned, so far as Introduction of new 
trains is concerned, so far as opening of new railway

Hnea Is concerned, in ail respects, certain States have 
baan discrimlnatad against. And Bihar has baan badly 
affected and badly neglected by the hon. Railway 
Minister. So far aa South Bihar Is concamad, South 
Bihar is vary much replete with natural resources, forest 
resources and mineral resources and transportatton of 
coal Is also taking place from Bihar to different other 
remote corners of the country. We had requested the 
hon. Railway Minister that this backwardness of Bihar 
shouM be kept In view because unless and until there 
are infrastructural facilities provkled to any State, the 
movement of coal, the movement of goods and aervices, 
the movement of various commodities, the movement of 
coal, the movement of graphite, the movement of granite 
and so on in which this part of Bihar Is replete, will not 
be possible. But that was not paid any head to. That 
was also Ignored by the hon. Minister.

So far as new railway line is concerned, only 130 
kilometre line has been proposed in this Budget which 
is located In South Bihar. But so far as North Bihar is 
concerned, so far as the Himalayan range is concerned, 
so far as the proposal of a railway line between 
Darbhanga and Ruksooi is concerned, we had 
requested the Hon. Railway Minister about all these 
areas But our requests are pending with the hon. 
Minister and we expect that he will pay a heed to 
whatever we are requesting for. But that request was 
also not conceded That Is why, these new proposals 
did not include the railway lines of Bihar.

Similarly, many headquarters of Bihar are not 
connected with the railway lines. Many areas which are 
very much sensitive and which are Important had not 
been connected by railway lines. In this way, Bihar has 
been completely neglected. One survey order from 
GIridhi to Kodarma whfeh has been provkled for in the 
Railway Budget is going to be conducted. But up to 
now that has not been taken up seriously. I hope the 
hon. Minister will take up this seriously and the order 
for this survey work will be executed very shortly from 
Qiridhi to Kodarma which lies In my constituency.

Similarly, Hazaribagh is a very Important 
headquarters from all points of view, namely, 
geographical, historical, natural resources and 
passenger and traffic burdens. Time and again, we have 
requested the hon. Railway Minister that this historically 
Important Hazaribagh district shouM be connected with 
railway. But In spite of our repeated requests this has 
not been conceded to; this has not been accepted by 
the hon. Minister.

Similarly, there Is a historically important railway 
line which connects Qaya and Patrta. In this regard, for 
the last many years, since independence, we had 
requested, in writing, so many Railway Miniaters for



457 Damand tor Exe»$s VAI8AKHA 12, 1917 (Soto) Qfmrtt (Rtlhtnyt) 199^93 ■ 468

the doubling of this Hn«. Wo Had alroady mado our 
submissions bofora so many Railway Ministars. Wa hava 
Juat now aubmittad bafora our hon. Railway Mtniatar 
alao baoauaa ttila cormacta Patna, tha Capital Town of 

‘ tha Stata and tha Intarnationaly important city, Qaya. 
But, up to now nothing conbrata has baan dona. Nalthar 
any propoaal haa baan provided for nor anything 
eonerata haa baan dona for tha doubling of this railway 
line which connects Gaya and Patna.Thls may increase 
the passenger traffic; this may increaae the eaminga of 
the Railways; thb may increase the efficiency of the 
Railways; this may reduce the accidents; this may 
facilitate the passengers of that area. Gaya is a place 
of pilgrimage. Gaya is a sacred piaca. People from all 
over the world are coming to pay their respects. Bodh 
Gaya is located there. This Is also a historically very 
important place from religious point of view. People 
from Japan and China are coming here to pay their 
respects. But, In spite of all these facts, the Railway 
Minister has not accepted our proposals.

Sir, so far as the movement of wagons is concerned, 
this is very important for the movement of commodities 
and articles from one corner of the country to another. 
The Federation of Indian Chambers q;. Commerce and 
Industry has also put forward certain proposals. In 
northern India, there is no sufficient supply of wagons. 
That is why, there are some sort of impediments, some 
sort of bottlenecks and obstacles In the movement of 
various articles from one corner to another. This point 
of view has also not been taken Into conskJeratnn by 
the hon. Mlniater. In northern India especially, this facility 
is lacking. So, I wouM like to request the hon. Minister 
that the production of wagons should also be 
accelerated and the wagons should also be made 
available to all those who are concerned with the 
acceleration of the movement of the commodities from 
one corner to another.

So far as the freight hike Is concerned, what I would 
like to inform the hon. Minister is that once It has been 
increased, there is a rail-road competition. In that case, 
the Railway Department itself will be affected. If the 
people prefer to send their commodities by road, the 
earnings of the Railway Department by way of freight 
will be adversely affected.

So, this railroad competition should also be kept In 
mind. This freight hike should be reduced, so that it may 
be easier and It may be less costlier for the persons for 
sending commodKlea from one comer to another. I hope 
that the Railway Minister will take into consideration 
this freight hike.

Tha next point Is very much Important from our
party, Janata Oai’a point of view. That ia, the Mandal
CommiaalDn recommandationa ahouM be implamented.

I am happy to note that in the Railway Department, 
which ia the aacond largeat Department in the world, 
the Mandal Commission recommendations are put into 
execution and implementatton wherever recruitment is 
taking place. But there is some sort of embargo and 
reatriction on the recruitment. I would requeat the hon. 
Miniater that thia embargo ahouM be lifted, shouM be 
removed and the people from weaker sections, 
minorities, S C  And S T  people should,be recruited 
becauae their conditkin ia very much miaerabla. In order 
to alleviate their miaery and sufferings, they shouM be 
recruited In the Railway Department.

While the Railway Ministry Is looking into gauge 
conversion and new railway lines and introduction of 
new traina, in that reapect I woukl like to request the 
hon. Minister that new traina ahouW alao be Introduced 
in northern India and especially in those States which 
are economically and industrially backward. Partteulariy 
in Bihar no new trains have been introduced. So far as 
gauge converston is concerned, that has also not taken 
palce in Bihar, Oriasa and West Bengal. Even where it 
is done. It Is done on a smaller scale. But on a  large 
scale that should be taken up because these are all 
infrastructural facilities. Unless you provide 
infrastructural facilities to these backward Statea, I do 
not think that these States will be progressing well and 
they cannot be set on the sound footing on par with 
those States whteh are advanced. Our hon. Minister is 
paying much more attentk>n towards southern part of 
the country and that is but natural because he comes 
from that part of the country. That Is why he is 
concentrating on the development and progress and 
prosperity of that part of the country. But ao far as the 
northern States and especially those Statea are 
concerned....

TH E  MINISTER OF RAILWAYS (SHRI C.K. JAFFER  
SHARIEF) ; Rajasthan is not in the South; Narkatiaganj 
is not in the South.

DR. MUMTAZ ANSARI . In Rajasthan at leaat there 
are camels which are sufficient to carry the toad. They 
can also be used as a means of transport. But in Bihar 
camels are non-entities. That is why I am making a 
special request to the hon. Minister.

p i’analatlonj

SHRI OAU DAYAL J0 8 H I (Kota) : Hon. Anaari)i, 
your atate has given three Ministers of Railways It ts 
our misfortune that we did not have a single Minister of 
Railways. It would really do us good if someone Ifke 
Shri Ayub Khan becomes a Minister from our State.

PROF. RASA SINGH RAWAT (A)mer) ; Pleaae give
attention to Raja^an alao.
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[English}

MR. CHAIRMAN ; No regional disputes; no regional 
fights.

OR. MUMTAZ ANSARI ; Mucli attention has been 
paid by the hon. Minister to Rajasthan. So far as Bihar 
is concerned, it has been badly neglected. That is why 
I am maldng a special request. So far as Rajasthan is 
concerned, in additional to camel, there are so many 
other means of transport also. Joshiji is there; he is an 
Ayurvedic expert; that is why there is no such problem 
existing in Rajasthani

17.00 hre.

Bihar is a very backward State There Is an 
impression that as Bihar Is ruled by the opposition 
parties, much attention is not being paid to that State. 
So far as BJP is concerned, they are worldng hand In 
glove with Congress. That is why BJP ruled States are 
getting much more facilities; and more attention is paid 
by the hon. Railway Minister. This is the general 
impression-which has been created. This may be wrong; 
this may be right. But this is the general impression 
created in the minds of our countrymen. They have 
become partners; they are worldng hand in glove; they 
are vary much close to each other; and they have got 
proximity to each other. That is why they are getting the 
facilities in States like Maharashtra, Gujarat and 
Rajasthan. But so far as Orissa and Bihar is concerned, 
...(Interruptions)

[Translation!

SHRI RAJVEER SINGH (Aonia): What do you have 
to say about Karnataka?

[English]

DR. MUMTAZ ANSARI : This is a very historical 
place. This is the place of Tipu Sultan. That Is why 
nobody will dispute that there should be concentration 
of attention there for the development of railways.

So far as hawkers are concerned, their services 
shoukJ be regularised. They shouM also get some place 
on the platform because they come from the poorer 
sections of the society.

Bihar has been badly neglected so far as 
electrification is concerned. So, electrification work 
shouM also be expedited in that part of the country. 
Similarly, there are so many tacilities which are available 
in different States and stations. They should also be 
made available in the stations in Bihar. Beautification of 
the stattons should be taken up. There are so many 
things whnh are lying klie and are being stolen by the 
employees of the Railway Department themselves and 
also the outskiers. This shouM be reduced so that the

costs are brought down and the efrielency of the Railways 
is enhanced. These are my suggesttons,

[TranslaVon]

SHRI VIJOY KUMAR YADAV (Nalanda) : Mi 
Chairman, Sir, Bihar has been grossly neglected this 
time also. I do not hesitate In saying that the Congress 
Government has understood it well that they do not 
have any future In Bihar. That is why they are not willing 
to listen to any desperate pleas of the representatives 
of Bihar. When the division of developmental works will 
have political bearing then it will undoubtedly lead -to 
resentment in States. Bihar is one such State which 
generally does not react but when it wakes up then 'it 
goes to the extent of revolt. I would like to extend a 
suggestion to the Congress Government that H Bihar 
continues to be treated with an intention to keep it 
backward in every field. Bihar will not tolerate it for long 
and will set out for a rise. If Bihar revolts then the 
situation may start slipping out of hand and finally Bihar 
will get its due share, i want that Bihar should get its 
legitimate share. What is the basis for the atk>catk>n of 
Railway Development Fund? Whatever works are 
undertaken, e.,g., expansion of rail lines or some other 
work, etc. and the funds are allocated, then Bihar should 
also get its due share in these funds. Bihar tops the list 
in regard to raw material, industrial development and 
some other potential. That is why, I want to say that if 
you neglect Bihar from this point of view then you will 
lose hoM on Bihar in other matters also as you have 
already lost a political hold on Bihar. Bihar will assert 
its authority and get ite due share in other matters also 

, and not beg to get Its due share. People are revolting 
at several places but have you ever given it any thought? 
You should remove all regional imbalances and give 
Bihar its due. Today no Cabinet Minister or a State 
Minister visits the northern Bihar as this part of Bihar 
has not been linked with railways, it Is not easy to travel 
by motor-car to reach this area. Bihar is divided into 
three pads, i.e., Northern, Central and Southern. The 
Southern Bihar has ail the mines— iron, Mica, Coal, etc. 
The exapansion of rail lines had been done here with 
a specific purpose of transporting the goods from this 
part of Bihar to other States and ensure industrial 
devetopment there. Today Bihar is being exploited. It is 
not proper to deny Bihar of its due share of its resources.

' Mr Chairman, Sir, the Chief Minister of Bihar has 
recently made several announcements. He proposes to 
Invite muitinatkinals there but for that, existence of a 
matching infra-structure is a precondition, it includes 
electricity and railways also. He has recently met the 
Minister of Railways but we have not received any 
report in regard to the contents of the talks. The Central 
Government shouki consider it.
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Sir, Patna to Bihar’s capital w h «r« th «r« haa been 
a iong-atanding damand to conatruet a railway over- 
bridga and tha aavaral aueeasslve Qovarnmants had 
promtoad also Irom timo to time to get it constructed but 
it is yet to be constructed. We do not have any zonal 
office in Bihar and that to why the local people have to 
go to Calcutta to work In Railways. The rail have a big 
expansion in Slhar but unfortunately the main control is 
exercised from Calcutta.

Not to taii( of setting up new factories, the old rail 
engine repair factory in Jantaipur in Bihar was closed 
down. The rail'lines are being expanded at several 
other places in the country but the Fatuha-islampur 
metre-gauge line has been dtomantled. You should have 
converted it into a broad gauge line but you are 
expanding the rail lines on political basis, it is being 
said about the Buddhist circuit that it will receive 
Japanese aid. It is a very big site. The pilgrimage of 
H indu-M usiim , Siich, Buddhist and Jains fail on 
Bakhtiyarpur*RaJgir line, Pawapurl, Nalanda, Rajgir etc. 
fall on this line and there has been a long-standing 
commitment to expand this line upto Gaya. This matter 
had been raised here during the Question i-lour about 
six to seven months baci< and the hon. Minister had in 
a way made a commitment that the Baichtiyarpur-Rajgir 
line would be expanded up to Gaya. I feel that the 
Government should honour their commitment. Our friends 
discussed about Patna-Gaya railway line and the issue 
of doubling It has also been raised time and again and 
the former Ministers of Railways promised at the 
meetings of the consultative committee and then again 
h was promtoed at an informal meeting with the Members 
of Parliament but this promise of undertaldng the woric 
of doubling the line is not being translated into reality. 
Patna, the capital of Bihar, does not have a single 
Delhi-bound train. It has been a policy of the Government 
to have the trains linking ali the state capital with various 
capitate and we have been demanding for it for long. 
The Govenrment must conskler it and introduce a Delhi- 
bound train from Patna.

There  haa b «e n  a long standing demand of 
constructing a railway overbridge, in the absence of 
which people face many hardships and there are 
accidenta and traffic dtoruptions.

The running of new DMU trains has provided a 
great relief to the paasengers in particular and they 
reach their deatinatlona faater. The aurrounding areaa 
of Patna like Mugatoarai, Gaya, Raiagir. Barauni etc. 
should be linked with the State capitai by suburban 
trains and their frequency ahouM be increased so that 
peopto can commute to do their work conveniently. In 
North-Eaat Expreaa train, there is no quota for berth 
reservation for Patna. The Magadh Express haa no quota

from Bakiitiyarpur. Bakhtiyarpur links many international 
placea. There to no stoppage of North-East Express and 
Pun/a Express there. Arrangements should be made for 
their stoppage.’ Many trains passing through the main 
line of Bihar which goes through Patna does not go 
there because it has not been electrified. The  
Govenrment has taken a decision on its electrification 
and the work has been started but with a stow pace. 
Therefore, the eiectrlficatton work of the Jha|ha-Patna- 
Mughaisarai route shouM be accelerated. The common 
commuters have to face many difficulties since the 
initiatton of the ayatem of computertoed reservation and 
increaae in the paasenger load on trains. Generally, 
they are not able to get reservation soon. Therefore, 
there is need to run trains with unreserved berths. A 
large number of labourers from Bihar come to Delhi, 
Punjab and other Places and thousands of labourers 
have to remain on railway stations. They do not get any 
room, seat in the trains. Therefore, I urge upon the hon. 
Minister to make arrangements for running such trains 
which may mitigate the difficulties of such labourers 
who travel to other cities for making a livelihood and 
also of other passengers.

The fare of Rajdhani Express running between Delhi 
and Calcutta via Gaya is icfes as compared to that 
running via Patna. That train does not run daily. It runs 
via Patna for three days and via Gaya for rest of the 
days. A passenger going from Delhi to Howra has to 
pay more fare for travelling at a particular loute. This 
difference should be removed.

My second subnfiission is that the Patna railway 
statbn is too congested and does not have necessary 
cleanliness arrangements and the desired development. 
The Ministry had given an assurance to run more and 
more trains through Patna and some land was also 
acquired in Fatuha and some work has also started 
there but I think that the work is not being expedited. 
IHence, extension work of Patna and Bakhtiyarpur 
railway stations should be undertaken. We have one 
more long standing demand and that is for extension of 
Bakhtiyarpur-Ra|agir railway line. The hon. Minister is 
also aware that it is an important railway line and the 
Government of Japan is also going to give assistance 
for it. Therefore, the matter of extenelon of railway line 
upto Gaya should be taken up so that our long standing 
demand to fulfilled. Thankyou.

(EngliahJ

SHRI A. ASOKARAJ (Perambakir) ; Thank you Mr. 
Chalnnan. On behalf of my party, All India Anna DMK,
I woukJ like to say a few words.

First of ail, I wouM like to congratulate the hon.
Railway Miniater for introducing the Shatabdi Express.
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Rogarding th« MRTS • Madras Rapid Transit Systam 
betwaen Madras Baach and Luz, I would lika to stata 
that tha work is going on at a vary aiow pace. Though 
tha hon. Ministar haa provldad somathlng in this yaar's 
Budget, It Is not satisfactory to us. i-ianca I request the 
Minister to see to it that the MRTS between Madras 
Beach and Luz be completed as early as possible.

The Hon. Minister has announced that a 
broadgauge line between Tambaram and Vllupuram will 
be taken up. This Is very important and I congratulate 
the hon. Minister. Even though I am very happy with the 
announcement, I have a suspicion irnmy mind that it 
will take a k>ng time before it is completed it is all right 
to announce that the work will be taken up. But the 
most important aspect is as to when it will be finished. 
This is what I wouM like to know from the hon. Minister. 

'Secondly, it is midway between Madras and 
TlruchlrappaiH. So, I would request the hon. Minister to 
see that the Vllupuram - Tiruchirappalil broadgauge line 
is taken up at least in the next year and I also request 
that within one or two years the conversion of 
broadgauge line between Tambaram and Vllupuram 
should be completed.

I am also thankful to the hon Minister as he has 
already proposed the Mainline Electnc Multiple Units
—  MEMU —  in the Madras • Salem sector. I wouM once 
again request the hon. Railway Minister to see that the 
work IS completed on a time-bound basis, it is not enough 
to begin the work but II should also be seen that the 
work is finished as early as possible and according to 
the schedule.

There is a great rumour regarding a workshop In 
our area. My constituency Perambalur is in the 
Tiruchirappaii District. There is a workshop at Golden 
Rock.

17.20 hre.

(Mr. Deputy Speaker in th» chali)

Sir, it Is an old and famous workshop. The hon. 
Minister knows about it People are afraid that this 
workshop might be given to the private sector. I would 
like to request the hon. Minister to clarify and alley our 
fears that this workshop would not be given to the 
private sector. There are thousands of people who are 
working In this workshop.

Sir, some two or three months back one new train 
was Introduced between Madurai and Madras. That is 
called the Koodal express. The people find this train 
very convenient for travelling and most of the people 
travel by this train. So, I would like the hon. Minister to 
take into account the request for inclusion of one A/C 
Chair Car coach in this train. I used to board this train

at Artyalur, It la nearest to my constituency Perambalur. 
Almost all the coaches In the Rockfort express are very 
very old coaches. I wouM like to request the hon. Minister 
to kindly ask his officers to go and inspect the coachek. 
They ere all infested by Insects. They cannot be used. 
People are mocking at us. The hon. Minister shouM not 
take me in a wrong way but the rumour Is, all the good 
trains are being taken to Bangalore side and we are 
deprived of the new coaches. Only old coaches are 
provided to Madras and Tiruchlrapaliy.

MR. DEPUTY-SPEAKER : Shrl Oscar Fernandes is 
responsible for that.

SHRI OSCAR FERNANDES (Udupl) ; Sir, most of 
the trains go from Bangalore to Tamilnadu.

SHRI A. ASOKAFMJ : Sir, I am not alleging. I am 
happy that new trains are being provMed to Bangalore 
I am not against it. Tha only thing is that the coaches 
that are there in Madras should not be taken to 
Bangalore. People are having that suspicion. I do not 
have any suspicion, it Is our experience because we 
are travelling by trains. We cannot travel in such good 
old coaches. We have no other way We have to coma 
to Delhi to attend to Parliament work. We have to come 
only by trains.'

Sir, most of the MPs from the south catch their flight 
from Madras. The express trains stop only at Tambaram 
and from there it goes to north Madras Only the Rockfort 
express comes at that time. So, I would like to request 
the hon. Minister that for the convenience of the 
Members of Parliament, if the Rockfort express couM 
be given stoppage which wouM be nearer to the aliport. 
I hope it will be taken Into account

Sir, I would like to mention about some admlnstrative 
problems of the Southern Railway. We are never 
infomned of the works that are taken up. We are only 
informed of aome work being taken up in some station 
But after that, whether the work has started or whethei 
the work is progressing or whether the work has been 
finished, the status of work Is never infornied to us 
Strangely, some weeks ago, a message reached me 
that a name plate bearing the name of some Member 
of Parliament belonging to some other constituency has 
been seen erected at one Mathur station whteh is very 
near to Pennadum statton. it has been erected In such 
a manner as If the work Is commemorated. So. the 
people of my constituency informed me about this I 
asked the additional DRM about how the name plafe 
bearing the name of an MP of another constituency is 
erected In another MP’s constituency. Though this Is not 
a grave mistake yet the officers shouM be careful when 
works are going on because these works are done for 
the welfare of the people. It should be seen and
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consult«d wM) th* coneamad Memb«r of Parliament, i 
am only drawing your attention to the facts.

D u a la  haavy flooda last yaar, tha new broad gauge 
Una batwaan Karur and Madurai developed breaches. 
This la because tha original work that was undertaken 
on thla Una waa not dona properly. I think even now the 
hon. Minister can resurvey this line, in the Budget speech 
the hon. Minister has said that he is going to take up 
at least 40 surveys this year. From the Sixth Lok Sabha 
onwards I have been a Member of Parliament 
representing i^erambalur constituency. Since then I have 
been saying that In most part of my constituency the 
small chlMran have not seen the train. They have seen 
the train only In pictures. From then onwards In almost 
every speech I have been requesting for a new line 
from Arlyalur to Athur connecting perambaiur 
constituency and also connecting Perabaiur and 
Thuraiyur. I assure the hon. Minister that it has a great 
potential as Jayenkondgm Lignite Corporation Is goirfg- 
to be set up there very soon. So, I request the hon. 
Minister to at least order for a survey to be conducted 
for this new line from Arlyalur to Athur connecting 
Perambaiur and Thuraiyur so that It satisfies the people 
like us who have been fighting for It for the last 15 
years.

In my constituency, Arlyalur is the biggest Railway 
Statton. As a Member of Parliament, I am boarding the 
train from there. I am very sorry to mention that no 
facility Is there for the passengers. When I raised this 
matter in one of the Committee meetings a long reply 
was given to me saying that revenue is not there. Even 
the account which they gave was not correct. When I 
board the train from Arlyalur Railway Station I see a M  
of other passengers boarding the train. If the Officers' 
account Is correct then we have to take it that all those 
are ticketless travellers. But to the best of my knowledge, 
It is not so.

At Arlyalur Railway Station there is one waiting 
room for the firat-class passengers. Once I went there 
and asked the person concerned to open that room. 
When that room was opened, to my great surprise, I 
found a very big frog sitting on the table. Though this’ 
may appear to be a Joke but I am trying to point out the 
manner in which thaae things are being maintained 
there. Thera la no place even for the Membera to alt. I 
do not aak anything especially for me becauae I think 
we are just like the common people but at the same 
time we are being put into a lot of criticism by public. 
They question the way these statk>ns or traina are being 
mainlainad there. I requeat the Minister to pieaae take 
a note of It.

in the laat meeting I had aaked for an overbridge,
though R to not coming In my conatltuency but R Is very

near to Lalgudi in TIruchicapalli Parliamentary 
constituency. But again the same account regardins 
traffic haa been shown and it la saM that It cannot b« 
done. We ail know that ail North bound buses and 
torrles plying towards TIruchirapalli have to come t>y 
this- way.

I am not even asking for an overbridge at Arlyalur. 
Around Arlyalur there are about 25 cement factories foi 
which material Is being transported by road on lorries. 
If an overbridge Is constructed at Valadl it will serve 
people better. I request the hon. Minuter that first priority 
ahouki be given to Valadl after which Arlyatoor can be 
taken up.

About a week ago tt was stated in the Tamil Nadu 
Assem bly that a rapid transport system will be 
implemented with the help of private entrepreneurs. 
They will definitely approach the Central Government 
I request the hon. Minister to see that Government's 
sanction is given to this system as It would be very 
good, would cover more areas, and more people can 
be carried in lesser time.

You are aware of Maruthaiyar brklge, Sir. It is very 
near to Arlyalur. This Maruthayar bridge lies between 
Pennadam and Pullambadi railway stations. The rive 
turns very dangerous during rainy seasons because of 
heavy floods. Once Hpn. Lai Bahadur Shastil resigned 
as Minister of Railways because of a rail accident that 
occurred here. This area lies in my Parliamentary 
constituency. It is an extremist infested area. The area 
between Pennadam to Maruthaiyar project, some IS 
kilometres, is inhabited by a group of Extremists. I have 
already apoken in many forums and meetings that more 
Railway Protectton Force men should be deployed here. 
Once during nights the train used to travel this distance 
very slow. It should be seen personally to be believed 
People used to be scared of that area as there were 
newspaper reports that it will -be blown up at any time. 
This place comes under Southern Railway, m 
TIruchirapalli Oiviston, Sir. It should be seen that more 
Railway Protection Force men are deputed to patrol 
this area. I am going to finish it in a short while, Sii. I 
will not take much time.

Another fear prevalent In our area is that the 
Headquarters of Southern Railway would be shifted to 
Bangatore. I believe It is only a rumour; but as people 

.are talking about it, I would request the hon. Minister to 
clarify this matter also.

Another thing is, the buiki, own, lease, transfer 
scheme regarding the private entrepreneurs, which is 
announced recently. Even though it is a good scheme, 
tt ahouki be aeen that public la not harassed In any 
manner because once we are going to private enterprise
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they should not have thsir own ruling. I request the hon. 
Minister to look into this.

Finally, 1 would like the hon. Minister to see that a 
new train Is Introduced* between Coimbatore and 
Tiruchlrapalll as there are large crowds at nights trying 
to board buses. We have been receiving many 
representations from people In this regard. So, I request 
the hon. Minister to sea that a new train between 
Coimbatore and Tiruchirapaili is introduced.

[Translation]

SHRI RAJVEER SINQH (Aonia) : Mr. Deputy 
Speaker, Sir, I thank you for giving me an opportunity 
to speak on the Railway Budget. The department of 
Railways is an Important department in the count^. The 
Railway network is spread through the length and 
breadth of the country and it has to take full care of the 
comforts and conveniences of the people. There is no 
better link other than Railways to join the South with the 
North and the East with the West. Railways is also a 
means of transport for the common poor but the 
Railways is suffering from mismangement for the past 
few years. There are some difficulties. 1 wouM like to 
draw your attention towards one-two aspects. It is right 
to say that there shouM be a universal, uniform guage 
for the whole country but this should be done only 
when we are economically competent to give a universal 
guage to the whole country. Turning 4-S thousand 
kilometer long railway line out of thousands of kitometers 
into universal guage will not do It is generally said, 
whether the hon. Minister is aware of it or not, that rules 
are not followed In guage conversion processes. 
Honesty of purpose is also not discernabie, there are 
scandals involved in it, no new tenders have been 
invrted, work is done on one work order atone under 
the same system. On the issu» of guage converston, 
some senior Railway Offteers also admit in a hush-hush 
manner that there is so much terror of the Railway 
Minister that even very good advisers are afrakl of givktg 
him any advise lest they should lose their jobs. 
Therefore, they are not ready to say things with honesty, 
they are ready to speak out of record but not on record. 
This is a pitiable situation. This process is on now and 
it is beyond our reach to check it. But my submisston 
is that you have sent a crazy wave of guage converston 
throughout the country. Just now one of my friends, 
here was supporting the cause of guage conversion 
We also support It but there shouki be some benefit, 
involved in it.

I would like to cite an example. Kathgodam has 
been linked with a broad guage line but from Lucknow 
the Kathgodam Express runs an a narrow guage line. 
A narrow guage train ran between Agra and Kathgodam 
fot fifty years. Both these trains were very famous, but

what is their posttion now? These have been terminatAi 
in Lai Quan. Earlier people used to travel from Agra to 
Kathgodam wherefrem they directly visited Nainital. Now, 
they have to terminate their journey at Lai Quan where 
they face a lot of difficulUea whksh the hon. Mlniater can 
never vlaualise because he finds a motorcade awaiting 
his arrival there to carry him anywhere he chooses. 
Same is the case with us when we visit Lai Quan as 
Members of the Committee. But imagine the difficulties 
of common people who drop at Lai Quan wRh their 
young chiMren whom they are taking to Nainital to 
show them around the place. I am aurprised at the 
inaction of your adviaera. What was the need of 
dismantling the old line when new line was being laM 
under the guage conversion programme from Delhi to 
Nainital or Rampur to Nainital. That narrow guage line 
couM have been altowed to exist and couM be ctosed 
for traffic after the guage conversion work from 
Kathgodam to Bareilly was completed. Unfortunately 
work is done unwittingly and without considering its 
pros and cons. The 20-25 kms. long railway line between 
Lai Quan and Kathgodam has been dismantled.

Now people are facing a lot of difficulties due to It. 
so I request you to- pay attentton towards it.

Mr. Minister, Sir, there are some other issues also. 
Time and again we write about that and in reply to it 
your secretary writes that 10 pairs or some other specific 
number of trains are running on that line. Such reply 
creates confuston and resentment among the people. 
There is a railway statton at Pitambarpur, Earlier train 
used to stop at this statton but I do not know why this 
stoppage has been canceled now. Due to this there 
was much resentment among the people and they got 
agitated. I have this newspaper with me and I would 
like to show the photographs of that violent agitation 
staged there. Trains were stopped there for five tong 
hours and later on an official from your Department 
came there and assured them that within IS days the 
train service will be resumed only then the trains weie 
allowed to move from there.

Now a days people do not get accommodatton in* 
cities on rent and daHy tliey have to commute up and 
down. All the members have raised the issue regarding 
suburban railways. The debate of today as weH as pf 
that day was about the faciiltiea to be given to suburban 
passengers but what is the fault of rural people working 
in far away areas. Hon. Minister why their convenience 
is not cared for. Pitambarpur railway station whteh is 
also called FarMpur la a Tehsil, People from this areas 
go to Barelly and Shahjahanpur for earning their 
livelihood. They have to commute up and down daily as 
they do not get houses on rent in these areas. They 
purchase monthly ttekets for It. All of a sudden they
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have cane«ll«d th« h«tt of the train then  and hav« 
changed the timings. What will the people do? The 
stoppage of train haa been cancelled and passes issued 
by Railway authorlly have become useless, then what 
the people wilt do? I have written several times for It but 
your secretary gives the same reply that the letter has 
been received and has been shown to the hon. Minister 
but your request cannot be acceeded to, whereas this 
can be done and st6ppage of that train can be provided 
there.

There Is one Klsan Express which reaches Lucknow 
before the scheduled time and while returning reaches 
Barelly before the scheduled time. That train can wait 
at the signal but cannot halt at the station. What is this. 
You should provide a stoppage for Kisan Express at 
that station which is also called Qanga-Satluj train.

You have introduced an Express train between Delhi 
and Gonda. Earlier it was in a very bad condition but 
now it has improved, it a halt at Pitambarpur is provided 
for this train, It will facilitate the people travelling 
between Delhi to Pitambarpur and Pitambarpur to Delhi. 
If this is done railways will also not lose anything and 
there Is no harm in it but due to their own whims they 
will not do so.

You have introduced one more train and I have 
received at least 500 letters about it and you may have 
got thousands of that. I have already despatched there 
500 letters to you. The name of that train is 'Sadbhawna 
Express' and we were hopeful that it will create hannony 
among the people but H has generated differences 
instead. That train runs between Moradabad to Lucitnow 
via chandausi, Aonia, Chaneti and Shah)ahanpur 
railway stations and leaves Barelly railway station In 
between. I would not say anything about Bareily station 
It stops at Aonia but there is no official stoppage, so 
passengers do not get ticlcet from there. It is a co­
incidence that both the ‘Sadbhawna Express' coming 
from Delhi and going to Delhi passes each other at this 
atation. Accoidlng to your schedule there is crossing of 
these tralna and both the trains stops there. Vbu have 
the time table there for crossing but there is no time tor 
stoppage of this train in that time table. If that trains 
atops for 2 or 6 minutes and 30 or 100 tickets are soM 
from that atation, what is the harm in it. Hon. Minister 
Sir, pleaae think over It. Aonia is an important town. 
There la fertilizer factory of IFFCO and recently an oil 
depot has been aanctfcined to be set up at Aonia by 
Shrl Satish Sharma who is also present here. Three oil 
companiee are aetting up their depoto at that station 
and It h «s  lieeonie an kmpoitant atatton but ‘Sadbhawna 
Expreaa' doea not stop there. He will tell you and you 
can aak it. Sharmaji am I wrong If I say so? I am 
praising you and your department for starting new things

in the area but Railway Department Is not cooperating 
with you. If stoppage Is provMed for that train for five 
minutes at that station I will think that...

SHRI C.K. JA FFER  SHARIEF : The point la that you 
are pralaing the Petroleum Minister and criticizing me 
becauae he betonga to your area.

SHRI RAJVEER SINGH : It is not so. when I will 
sp«»i( against him I will praise you and his department 
will be criticised. Why are you worrying about that? A 
paaaenger train runs between Barelly and Chandausi 
which haa only 2-3 bogles. TWo more bogies should be 
added to It. This train should have at least 5 bogies. 
There is no roads and other means of transport in that 
area so people have to travel on roof tops and Joints of 
the train. These people are suffering great difficulties 
and quarrels snd conflicts have become a routine 
feature there at the station. The train keeps standing at 
the station for hours togflther due to chain-pulling. Your 
officials are also present and they should listen to me 
Bogies are kept Idle at the station and these can be 
attached to the train. I request you to attach 2*3 more 
bogies with this train.

Just now an Hon. Member was saying that there is 
no train from Patna to Delhi. Perhaps he may not t>e 
knowing that Shramjivi Express runs between Patna 
and Delhi, it is a super fast train but has no quota tor 
Bareily. We cannot travel in tt. We cannot get our seats 
reserved for Patna becauae it does not have even a 
quota of single seat.

Public amenities have not been provided at Bareily 
Junction even after according sanction for tliese. ORM 
had conveaned a meeting in this regard and i had also 
gone there. It was deckled in the meeting that atleast 
toilets should be constructed at the platform. Sanction 
was accorded to that but even after passing of three 
years those have not been constructed. After repeated 
requests, the first class waiting room has been 
constructed at the platfarm but the chairs put in that are 
really uncomfortable I wish you have a journey like this 
and your train shoukj also be late for three hours and 
I win really pralae you If you will spend those 3 hours 
while sitting on these chairs.

We have to sit for 2V& or 3 hours on those plastic 
chairs. These are fixed atong the walla of the room and 
not under the fan and mosquittoes are also there, the 
paasengers have to remain there is a pitiable condittons. 
How you are punishing the passengers travelling in 
higher class, if you have to bring aocialism you sfwuld 
abolish first class. A sleeper olaaa etc. Vbu shouM run 
a train which do not have different claaaed but If yov 
charge four tknee or eight time chargee then you should 
also provide facttiUea accordingly.
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Now I would Ilka to draw your attantion towarda an 
imprtant isaua. Thera ia a rail coach factory in Izzatnagar 
under N.E. Railwaya. To appeaae the people of Punjab 
you have given that factory to Punjab. We do not have 
any objection In It. It was a good thing We have alao 
been given assurance that another factory will be set 
up there. Today that factory la going to be closed down 
and thousands of workers employed In It will t>eeome 
Jobless. You have land, building and all other 
arrangements then why are you not using them. Bogies 
of passenger trains and goods trams should be 
manufactured there. Vbu ahouM pay attention towards 
It.

Now I wouM like to draw your attention towards a 
special issue. A survey for constructing railway line 
between Rishikesh to Kama Prayag in Uttranchal was 
conducted in 1935. Most of the people from Uttranchal 
join Armed Forces, they are facing a lot of difflcultiea. 
This survey shouM be conducted again

MAJ GEN. (R ETD .) BHUWAN CHANDRA 
KHANDURI (Qarhwal) : I have made several requests 
for allocating funds to get this survey conducted But 
everytime you say that there is paucity of funds. Not a 
single paise has been spent on Garhwal subdivision 
duiing the last 47 years. Now something should be 
spent.

SHRI RAJVEER SINGH : Railway line can be 
constructed in Shimla and Darjeeling and now you are 
considenng to construct railway line between Jammu 
and Srinagar then why It cannot be constructed between 
Kathgaudam and Almora and between Rishikesh and 
Karan Prayag or you do not wish to do that. Or you will 
listen to us when situation- of the area will become 
similar to Kashmir. You should not do injustice with Uttar 
Pradesh After all the people living there are also the 
citizens of this country. Whether yeu are punishing Uttar 
Pradesh for the fault that out of total 85 only five 
members of your party were elected from there. But 
these five will also not be elected if the same situatton 
will continue further. Mr. Minister, I am hinting towards 
you. (Interruptions) AJIt Singh Ji, please help us.

My submission is that If the Government wants to 
come In power again then he should be made to 
understand. Introduce a train there and Improve the 
railway facilities.

Now I wouki like to draw your attention towards the 
problem of the entire nation. Last year sleeper-class 
was declared by the Government If all of a sudden any 
common man wants to travel, he does not get 
resen/ation. He does not get the sleeper class coach. 
If he travels in the reserved coach, he has to pay heavy 
penalty. I do not say that the day time passengers shouki 
be troubled. I do not rise to say so. My submission is

that one or two more unreaerved coaches shouki be 
attached with the trains so that the common people'can 
get a seat for sitting. The Government may change the 
design of those coachea. Make altting arrangement 
available. The people have to face a lot of problems. 
We have to face the situatton when we travel by train. 
They say that thia Is our M.P. we do not get a pakse to 
sM In the compartment where aa he travela in the firyt 
class or A.C. It pricks us at that time. Let the common 
man travel in the compartment and complete his Journey. 
The sword of penalty on him should be brought to an 
end. There is one thing in it that It cauaea kiaa and 
leads to corruptton. If a TTE  or conductor la honest, he 
takes the money and gives the receipt and If he is a 
dishonest person, he asks for money and advises the 
paasenger to meet him at next statksn. The money goes 
in his pocket and later on he slips away. Pleaae stop 
such type of growing corruptton.

Just now I was criticising the system of gauge 
converaion. The reaaon behind it was that the whole 
money Is being spent on gauge converston but there 
are so many such areas, where there is no railway 
track. My friend was saying that railway tracka and the 
coaches are seen there only in'movies. I wouki like to 
submit here that a new railway line should be laid 
between Chandausi and Farrukhabad, which will 
connect Chandauai with Calcutta via Badayun Dataganj, 
Farrukhabad and Kanpur. Thus you will get a bye pass 
from Moradabad to Calcutta. Thus the density of traffic 
which is too much here will be reduced and facility will 
be available. I think that, if you think over it then both 
routs via Kanpur and via Moradabad will be benefited. 
In this way a new and short route for Calcutta will be 
available for which an arrangement of only 140 
kitometera is to be made. A special and separate main 
branch line will be available from Delhi to Calcutta and 
later on goods train can also ply on it. A apeclal train 
shouki be introduced on this track.

Now, I would like to draw the attention of the 
Government towards doubling the line. Doubling of line 
has been done from Moradabad to Bareilly and only a 
iittie part of it is yet to be doubled, which will be 
composted this year. But it ia not beneficial, H wHI be 
beneficial only if doubling of line between Ghaziabad 
and Moradabad is done. About 45*57 kitometers have 
been sancttoned for Ghaziabad and Moradabad but it 
will not be enough to reach upto the Ganga brktge. Ybu 
shouM get it doubled completely. Unless It is doubled 
completely, we will not get any Advantage of doubling 
and H R Is done, it will serve the purpose. You will have 
the facility to ply Shatabdl and some express trains for 
Lucknow. The traffic load on the busy Kanpur route will 
be reduced, it seems that the Hon. Minister will certainty 
pay attention to my suggestions. I want that a new train
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•tioutd b «  ifitroduo«d batwMO Barallly and Bombay. I 
know thar hundMrtla of paopla hava mat you in this 
ragatd and thay tiava givan rapraaantation to you for 
this purpoaa. Tfta paopla hava mat you in Bombay alao. 
I hava alao writtan many lattara and I hava racaivad tha 
eopiaa of tha mamoranda aant to you. I think that you 
will pondar ovar It.

Sir, I hava ona more suggestion, I do not know how 
much practical It will ba, only your axpait officara and 
anginaars will tall about it. A batwaan Lucknow Mail 
train OalhI la in oparatton, it runs for 6 hours and rasts 
for 16 hours. If It is mada to run again, 8 hours ara 
sufflciant to taka rast for K. Your problem will also be 
solved. One train will leave,for Lucknow from Delhi in 
day time. Give It reat for 8 hours instead of 16 hours. 
I had given this suggestion last time also and at that 
time also you had noted down in the same manner in 
which you are doing today. But this time if you note 
down, please get it implemented....^/nfe/n/ptona;

SHRI C.K. JAFFER SHARIEF : Perhaps you have 
not listened to what Basudev Achariya ji has just now 
said. As he was saying, we are making the optimum 
use of the coachea and wagons. He was saying that I 
had cancelled the idea of giving orders...(Interruptions) 
If the efficiency is increased, such blame 
comes ...(Intenuptlons)

SHRI RAJVEER SINGH : How long the Tamiinadu 
Express takes rest? The train, which goes to Lucknow 
takes rest for 16 hours...(’/nfem/prtons; Please listen me 
first.

Mr. Deputy Speaker, Sir, I would like to urge upon 
the Hon. Minister through you that we have raised it 
how In the act motions and It is our long standing 
demand that an overhead brklge shouki be constaicted 
at Bareilly Cahupla. TWo trains pass at a time from 
there. There Is NRB and NERB. The train stops there for 
two and a half to three there. This results In traffic jam 
there. The traffic Jam goea to this extent that In Bareilly 
cHy tha traffk: Jam can be seen upto 2 kitometers and 
more. The people hava to face a tot of difficulties. It 
takea many hours to pass through that area. The people 
ara panicked, therefore please do something. The 
Government of Uttar Pradesh had made a request last 
time. Pleaaa accept their request.

Sir, pleaaa Introduce a Barailly-Delhi Intercity 
expreas. Pleaaa do aomething for Bareilly before you 
complete yourtennure. I wouW like to draw your attentk»n 
towaida a aerleua problem. Pantry cars ara In trains 
and the adlblea are available on the platlOrms also. The 
Hon. Mlnlatar ahoukl got theae checked at times. The 
quantliy la 'vaty poor there. Our Hon. Minister is present 
hare, if he haa an opportunity to take tea of edibles from

the pantry ear of a train he might remember It fOrevet 
There is no question of ruling party or opposition In ii 
all get aame sort of food. See, the Hon. Minister is 
raising his hand. One other hon. Member Is supporting 
me. Please Improve its quantity ...(tn^rrrupHoM) I do 
not know as I do not take meals here ...(Interruptions)

[English]

18.00 tire.
MR. DEPUTY-SPEAKER : Now it is six'o clock. Shall 

we att for another half-an-hour?

TH E MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRI MUKUL WASNIK) ; Sir, today we will have to sit 
tonger because there are a large number of Members 
who would like to participate in the discussion. 
Othenwise the schedule which hM  been prepared for 
discussing vartous demands will be upset So we will 
sit aa tong as possible.

MR. DEPUTY-SPEAKER : There are a number of 
hon. Members to participate in the Railway Budget. I 
think, it Is better that we shouki sK some more time so 
that more Members can participate and represent their 
constituencies.

Shall we sit at least for half>an<hour? The Minister 
is prepared to sit for a tonger time.

SHRI S O B H A N A D R E E S W A R A  RAO VADDE 
(Vijayawada): If we sit for more time, we will be missing 
our dinner.

SOME HON. MEMBERS ; Let us sit for one hour

MR. DEPUTY-SPEAKER : Shall we sit up to 7 PM. 
Is it agreed?

SEVERAL HON. MEMBERS ; Yes

MR. DEPUTY-SPEAKER ‘ So, the House agrees to 
sK up to 7 P.M.

fTtansiaUon]

SHRI RAJVEER SINGH : Mr. Deputy Speaker. Sir,
I was urging upon the Hon. Minlater that the catering 
arrangement la very poor. Many coHeagues have said 
that the quality of food being aupplled here by the 
canteen here Is very poor and It Is sakl that the catering 
Incharga deputed here haa been brought from 
Bangatore and he doea not liatan to anybody. He uses 
to say that he betonga to the village of the Hon. Minister 
Qod knowa whether It Is fact or not. However the food 
belonga to Bangatore and he la aervJng the food
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[English]

SHRt MUKUL WASNIK ; It is not fair.

[Translation]

SHRI SYED MASUDAL HU$8AIN (Murshidabad) ; 
Tills matter can be discussed In tiie catering committee. 
It would be better of tills person is remove.

[English]

MR DEPUTY SPEAKER : It is a suggestion. It Is left 
to you. Both tiie suggestions are accepted here.

[Translation]

SHRI RAJVEER SINGH ; There is nothing in saciting 
him. He is not above the Parliament. Or. Sahib you 
might not be taidng meals there.

SHRI C.K. JAFFER SHARIEF : We had received a 
suggestion that if Railways closes its catering services, 
the Ashoica group will tai(e over It. This suggestions had 
been accepted by us.

SHRI RAJVEER SINGH : For this, we shall have to 
request Shri Ghulam Nabi Azad. Let the Railways 
continue with its services.

[English}

SHRI SOBHANADREESW ARA RAO VADOE ; 
Somebody from South should also be there so that they 
are well-versed with South Indian dishes.

[Translation]

SHRI RAJVEER SINGH : This is not a question of 
North and South. It is the question of quality. Mr. 
Spealcer. Sir, steam tocosheds are being closed down 
and the employees woridng -there are facing Imminent 
retrenchment. The Hon. Minister should given an 
assurance here right now that no employees will be 
retrenched after closing down the steam locosheds and 
they will be given employment In other units after 
imparting training to them.

There is a tort of icing Drupad at Ramnagar, In my 
constituency. There Is also a Jain temple of famous 
‘Tirthankar.’ Thousands of pilgrims visit this place. There 
Is a railway station viz. Rewatl Bahura Khera, which 
has no platform. It was sanctioned several years back 
but the construction is yet to start. I have written several 
letters to the Hon. Minister and the ORM on this subject. 
A large number of piigilms visit the place and they have 
to climb downstairs. I wish that a platform should be 
constructed there at the earliest.

With these words, I conclude.

SHRI AYUB KHAN (Jhun|hunu) ; Mr. Deputy 
Speaker, Sir, I thank you for alkwing me to speak. I rise 
to support the Railway Budget. First of all. I wouM like 
to congratulate the Railway Minister as due to bis and 
Railway family’s ability, Indian Railways has carved a 
place for itself in the worM. The Indians are proud of it. 
I especially thank the Hon. Prime Minister because It 
was due to his farsightedness and able leadership that 
the Railways Is delivering good results. As a result, the 
Indian Railways has become a pioneering public sector 
undertaking today.

The people of Rajasthan are gratedful to Shri Jatter 
Sharlef who has provided broadguage railway line for 
the backward area of R^asthan. He is the first Railway 
Minister who had pakl attentton towards Rajasthan and 
people of the State will never forget this gesture, in the 
most backward area of Rajasthan human blood is 
cheaper than water. Jhunjhunu has produced largest 
number of soldiers to protect the borders of this country. 
No other district of India has ever produced such a 
large number of soldiers. Jhunjhunu is a district mostly 
Inhabited by ex-servicemen. Further most of the 
industrial personalities also belong to Jhunjhunu. I would 
request the Hon. Minister that inspKe of my continuous 
demand, depriviifg this area of the facility of broadguage 
line will be a an Insult of those soldiers,who, while 
protecting the border, will be thinking that their area 
has not been devek>ped and broadguage railway line 
has not been laid there so far. I, myself had been a 
soldier It will not be proper if these soldiers do not 
benefit from this facility and given honour under the 
regime of Shri Jaffer Sharlef. Jhunjhunu is inhabited by 
the maximum number of awardees and war-wldows. 
The Rrailways shoukJ provide broadguage railway line 
for the development of this area. The Railways are 
going ahead with the conversion of the existing railway 
line Into broadguage line upto Rewari. Luharu is only 
90 kitometres away from Rewari and Jhunjhunu is 100 
km. from Luharu. They have proposed a broadguage 
railway line from Jhunjhunu to Ajmer via Sikar, Reengas 
and Fulera. I am of the opinion that as an alternative, 
a new line could be constructed from Jhunjhunu to 
Delhi via Sikar, Luharu and Rewari. I hope that keeping 
in view the welfare of ex-servicemen and backwardness 
of this area, the Hon. Railway Minister will link Jhunjhunu 
with broadguage railway line. A broadguage railway 
line has been provided In Rajasthan but it will an 
injustice to those ex-servicemen, if my area remains 
deprived of this facility. I wouM like to say that Railways 
has made a remarkable progress under your guMance. 
You have taken oare of the intereats of ail parts of the 
country and Intruduced 19 new trains, inter-city trains 
and railway bus service have also been introduced. 
Railway reservation facility has been computerised
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Which is quit* comfortabto for the passengers, i would 
iiKe to make some suggestions. Arrangements should 
be made for training of railway staff and upgrading 
training course should be Introduced to maKe the railway 
staff give efficient service. Railways could not make 
arrangement for proper communication system.

It is tfte need of the hour that telephone facliity 
should be provkled for the maintenance of wagons and 
coaches. Why wireless system cannot be Introduced 
here when It has been introduced everywhere? It can 
help In avoiding accMents. Today, the technology has 
advanced in the whole world. Therefore, such a 
technology can be developed which could help In 
uninterrupted running of trains from one place to another.

Mr. I3y. Speaker, Sir, it has also been stated that 
food supply Is satisfactory but there is a scope for 
improvement in It. Bathrooms and urinals should be 
clean. In our country, road traffic is quite heavy. Most of 
the goods are transported by trucks. Arrangements 
should be made for transportation of loaded trucks by 
train. It will not only save diesel but also expedite the 
work. From operation point of view, special coaches 
should be manufactured for the movement of army and 
their equipments from one place to another. It would 
also facilitate toading and unloading of tanks at any 
statton. A few coaches should be reserved In trains for 
those army personnel who do not have any fixed time 
and are requjred to travel a very short-notlce.

I hope that thee Hon'ble Minister will pay attention 
to the suggestions given by me and In the end, I would 
like to say that the railway line in my area should be 
converted Into broadguage line. In my area, very few 
people have heard about trains. Dabala-Singhana 
copper project Is in my area and a goods train runs 
there. I have been demanding for the last ten years that 
a passenger boggy should be added to this train so as 
to benefit the labourers working there. In this connection, 
people of that area have written that they are ready to 
contribute 50 per cent of the expenditure on it. Once It 
Is converted into broadguage line, it will beneftt the 
labourers as well as the above pro|ect.

Mr. iSeputy Speaker, the distance between Singhana 
and Surajgarh Is 10 kms. If this area is linked with a 
train, the passengers will be benefited.

In the same way, Noonh, Mandava and Fatehpur In 
Jhunjhunu can also be linked with train. I hope that 
attentton would be paki towards the points raised by 
me, especially about linking Jhunjhunu with broadguage 
railway line. Government's assets are also there and 
construction of broadguage line will help in the 
development of this area. Further, the people will also 
be able to avail the facilities particuiariy, In my area

where railway stattons lack drinking water facility, proper 
sheds and concrete platforms etc. The backwardness 
can be removed only by constructing broadguage 
railway line there.

Mr. Deputy Speaker, Sir, in the end, while tiHiniteis 
my demands, I support the Railway Budget.

[English]

SHRI SOBHANADREESW ARA RAO VADOE : Mr. 
Deputy Speaker, Sir, I thank you for giving me the 
opportunity to speak on this Mipoittnt discusston on 
Budget proposals moved by our Hon. Minister for 
Railways.

Sir, we can be proud of the fact that our Indian 
Railways are the second largest In the world. But 
performance-wise, we cannot be so happy. In fact 
recently I had an occasion to travel by Euro Rail. We 
can correct our watches by seeing the arrival of the 
train. I know and I accept that the conditions and 
circumstances there are different; the track and other 
technology are different and the capacity of the 
locomotives is another fector. All these things are quite 
different. But, at the same time, I woukl like to say that 
though substantial progress has been achieved by us
—  the passenger traffic has increased threefoM and the 
freight traffic has increased fivefoM —  but yet the sytem 
could have been much better provide the Railways 
spend more amounts on construction of new lines and 
some other factors. Unfrotunateiy the Railways —  I do 
not know the reasons for it —  are not so Interested in 
adding new lines. While In the year 1992*93, 241 route 
kilometres have been constructed, it came down to 211 
kilometres in 1993*94 and the target for 1994-95 was 
145 kolometres and In 1995*96 it has further come 
down. As a result of this, much more trafic has to be 
pushed on the already existing railway track and the 
administration have already accepted that nearly 12,000 
kilometres' route length Is saturated.

Another important bottleneck is that the doubling 
work has been neglected. Only 23 per cent of the railway 
track Is having a double line or multiple line. During the 
last ten years, only 2,000 kilometres of railway track is 
doubled. While In the year 1994*95, Rs. 265 crore was 
altotted for this purpose. In the year 1995*96 It came 
down to Rs. 150 crore. Instead of Increasing the 
allocations, they have come down. I suggest to the 
Hon. Minister to at least Increase the amount for 
doubling line In the Supplementary Demands which he 
may be proposing after some time.

Another Important bottleneck Is about the 
electrification. This has not been given that much 
Importance which It deserves. In fact the steam tocos 
have gone away. Regarding dleeel locoe, we- are
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spending a lot of monsy on Import of dl«s«l oil. Th« 
extension of electrification work would have further 
helped the Railways to earn more Income and to operate 
more efficiently. But, unfortunately, only 12,000 
kilometres’ route length has been electrified.

I want to mention about one of the most Important 
routes which Is the Madras-Calcutta route. Though the 
section from Madras to Vijayawada has been electrified, 
the Vi)ayawada*Calcutta portion has not yet been fully 
electrified. A few years back the eiectrificatton work of 
Vyayawada-Visakhapatnam section was taken up but it 
IS grounded. Contrary to the statements of several top- 
level railway officers, the electrificatkin work is going 
on at a stow pace. Of course, I thank the i-ion. Minister 
tor provkling good amount of money this year for the 
electrification of Vijayawada*Vlsakhapatnam section.

Another important bottleneck is that sufficient rolling 
stock IS not being added. While the passenger traffic 
has increased threefoki the number of coaches has not 
increased. In 1980-81 there were 35,700 coaches and 
after 12 years they are only 36,500 in number, which 
fact clearly shows that they are inadequate.

Sir, I want to mention about one more thing which 
may be your experience also Many a time, when a 
passenger waits at the railway station after spending tot 
of money on buying the ticket, he Is compelled to stand 
in the train and many times he is Just squeezed.

Unlike some States in Northern India, as you know, 
in most of the States in Southern India the passengers 
who purchase the tickets are not even provided with 
minimum space to sit. It is really a very awkward 
situation And I hope that the Railway administration 
will take ail necessary steps to purchase more coaches. 
I also suggest that the present first-class coaches may 
be replaced by second-A.C or A C-three tier coaches 
so that more number of passengers can travel with 
more comfort. In first-class, less number of passengers 
can travel and in these days the people's preference is, 
by and large, to go in A.C-sleeper class provided the 
prices are kept within their reach and comparable to 
the first-class.

And the other thing is regarding wagons. In 
1960-61, three wagons were there After 32 years, the 
total number of wagons is only 3,37,500.1 really wonder 
as to why this state of affairs is continuing. And it is 
because in the Nattonal Transport Policy it has been 
visualised that the Railways will play a pivotal role —  
nearly 72 per cent of the goods traffic will be carried by 
the Railways and only 28 per cent by the road transport. 
But the situation Is reverse. The road transport is carrying 
more goods traffic than the Railways. So, my suggestton 
is that efforts shouM be made to procure more wagons. 
And I am sorry to find that the wagon turn-around which

was around 11 days In 1950-51 is currenUy at the same 
level, i am not aaying anything new. I am stating this 
from the information supplied by our Parliament 
Secretariat. After nearly 40 years, the wagon turn-arourid 
Is remaining at the same level. And also the turn 
kilometres per wagon per day haa been stagnating for 
the last three decades. This is a very sertous matter and 
I hope the Railway administration will taka care of this 
matter and take necessary steps to Improve the situatton 
and make available more wagons to the consumers 
This Is primarily because of the wrong investment 
policies. Of course, Shrl Rajvlr Singh has already 
menttoned about this and I do not want to go Into the 
details. But for some reasons best known to the 
authorities, more funds have been spent on gauge 
conversions rather than on the doubling of the lines or 
new lines or purchase of rolling stock or electirflcation 
I do not say that unigauge system is bad. it is necessaiy, 
it is good. But at the same time the priorities that we 
give to different items of these railway activities have to 
be retooked. And I hope the situatton will improve In the 
near future.

Unfortunately, the expenditure on Railways, as a 
percentage of total Plan expenditure, has come down 
from 15 per cent'in the Second Plan and Third Plan to 
6.2 per cent in the current Plan. It is much lesser thŝ n 
9 per cent in the Seventh Plan. It has come down in the 
Eighth Plan from Seventh Plan. I hope the Railways will 
make more investment and the Government of India will 
also make available more funds to the Railways so that 
the Railways are -in a fit position to meet the 
requirements of the growing economy, the passenger 
traffic as well as the goods traffic.

Sir, unfortunately, though the Railways are earning 
thousands of crores of rupees through passengers and 
freight, what Is the amount that they are spending for 
provkling the passenger amenities? it is hardly around 
one per cent while they are expecting nearly Rs. 5,700 
crore through passenger travel revenue this year. They 
have allotted only Rs. 60 crore for the passenger 
amentities. Sir, I do not know whether you travel by train 
sometimes or not.

MR. DEPUTY-SPEAKER : I do travel.

SHRi SOBHANADREESW ARA RAO VADDE ; 
Unfortunately, when you stand on the Platform No. 9 at 
the Railway Station in the Capital cKy of Delhi, I do not 
know about other platforms, you cannot bear the smell; 
tot of foul smell will be there.

That Is happening at New Delhi Railway Statton. 
Sanitary condlttons are very very bad. I do not know 
why the Railways are not taking any steps. Of course, 
I thank the Railway Administration. At Vijayawada 
Railway Station, beneath the sleepers, on Important
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platforms w h «r« long-dlstanea Expras* train* coma, It 
is coneratisad and watar ia appliad vaiy fraquantiy and, 
t>y and larga, tha anvlronmant Is quita all riglit. It is 
baarabla. But I do not And tha sama condition In Naw 
Dalhi Railway Station in this capital city; and at savaral 
atatlons titis ia tiia aama aKuatlon. it la just bacausa you 
ara tiia only Organiaatlon who ara running railways, 
you ara abia to spand that small amount of money for 
tha passangar amanitlas. Aftar all, thay ara tha mastars. 
it Is through tham you ara gatting aoma monay. I hopa 
that tha railway administration will apand mora amount 
on tha passangar amanitlas. As regards the employees' 
walfare, of course, I do have to accept that railway 
administration Is doing something for the welfare of the 
employees. I know there are several railway schools, 
hospitals and collagas also. Some time back, I requested 
the Railway Minister to start a junior college at 
Vijayawada. It was agreed to and already for two years 
new, the juntor college has been functioning and now 
Degree College has to come. But my point is that these 
activities are not sufficient to the requirements. The 
railway Is running some schools. But the number of 
secttons which they are operating ara less as a result 
of which ail the children of the railway employees are 
not getting admission and find It very difficult to get 
admissions in other schools because they say 'You are 
in lailways. You are having your own schools. Why do 
you come to our school?' They say like that. So, 
wherever there is genuine requirement, kindly assess 
that the take necessary steps to increase the sections.

Regarding the unions, I am told there are only two 
major recognised unions, All India Railwaymen’s 
Federation and National Federation of Indian 
Railwayman. I do not understand why there should be 
only two unions. After all, there are only 16 lakh 
employees working in the railways and naturally It will 
be very very difficult for anyone union to represent the 
genuine grievances of the employees working in various 
sections. I have come across several Assoclattons like 
the Loco Running Staff, All India Guards Council, 
Diploma Engineers Association of Railways, ED P 
Association and Indian Railways Stenographers 
Associatton. >^rlous Associations are there like that.

My suggestion Is kindly rethink about previous 
policy in regard to the trade unions. You allow more 
unions to repraaant the griavancea. After all, now you 
have introduced a good scheme namely, Participation 
of Railway Employees with Management, in this, top- 
level management and the labour representatives ara 
sitting acroaa the table and, of course, whether It is 
functioning satisfactorily or not Is a different matter. But 
theoretically you have given an opprtunlty for the labour 
to interact wHh tha management. There are lakhs of 
middle-level people like diptoma holders, engineers,

and graduatea working in diffarant fiaMa of the railway 
civil engineering, mechanical engineering, electrical 
engheering, signal and tale-communlcattons. They have 
their own representatives. In additton to expressing their 
own genuine griavancea, they can aiao give very useful 
suggesttons, for improvement of Ihe efficiency and for 
improvement of the railway functioning Kindly think 
over and give them opportunities.

I have come across two very very small caaes which, 
after ail, you can do it without any difficuiJj  ̂and I have 
already brought it to your notice The Stenographers 
working in the EDP Centres have been repreaanting 
regarding cadre restructuring. I wrote some DO letters 
to you also. I hope you will take care.

Similarly, the diploma engineers who are working 
in mechanical or tele-communications and signallings 
have been representing that they may be treated as 
junior engineers.

It is not a very unreasonable demand. In fact, tha 
Qovemment of India has given instructtons to Its various 
Departments like Surface Transport, Telecommunications 
and iHousIng and Urban Development etc. to treat these 
Diploma Engineers as Junior Engineers, in the State 
Governments also, either in Panchayati Raj Institutions 
or in the R&B Departments as also in several 
departments wherever the diploma engineers are 
working, they are being treated as Junior Engineers. 
After all, restore some respect Jo them because they 
will be in the middle level. That will help them in making 
to work more vigorously. You are losing nothing 
financially. After all you are giving them some status. 
So, I request the Government to sympathetically consklei 
their representations.

Coming to the issues of Andhra Pradesh, I thank 
the IHon. Minister. After a great deal of effort, he has 
accepted to start the work of Kakinada-Kotpalli line On 
my own bahalf and on behalf of my Party as well as on 
behalf of the people of Andhra Pradesh I thank the 
IHon. Minister because It is a very important line which 
we are requesting the Government of India to complete 
because it will enable the crude-oil that will come out 
of the Ravva structure in the KG Basin to boms to the 
VIsakhapatnam Refinery. I also thank the Hon. Minister 
for another thing. Earlier, he was inatrumentai in 
sanctioning the Pedapalii-Karim nagar-Nizam abad 
railway line when Shrl Mallikarjun was there as the 
Minister of State for Railways. This Is the second line 
in our State of Andhra Pradesh which is a new line after 
Nadikudi-Blblnagar. The Prime Miniater has laid the 
foundathin stone. But what amount have you allotted to 
this? You have allotted only Rs. 2 crora for this work 
When tha requirement was Rs. 192 crore, you are 
allotting Rs. 2 crore. At this rate, when will that line be
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complatad? This must ss« ths light of th« day. My 
suggMtion Is to onhsnc* th* allotment. Tha Prima 
Ministar has laid tha foundation stona.

Ragaiding tha BG Unas, ha was good anough to 
ordar survay of Nadlkudi-Ranigunta and Gadwal- 
Raichur sactor. Tha survays hava baan complatad. I 
request the Hon. Railway Minister to use his good offices 
with the Planning Commission to gat the approval for 
these new BQ lines.

Badrachaiam Road to Kovuru and Ongole- 
|[)onal(onda survey has been ordered. I thank him for 
this My auggastion Is that Jaggalahpata<Mlrlyaiaguda 
line should be surveyed. Already from Motumarri - on 
this Grand Trunk line Kazipat to Vijayawada - up to 
Jaggalahpeta, railway line is there Now, the pulvarised 
ilme*stone is brought from that place to VIsakhapatnam 
Steel Plant. Tha railway line is there. Goods wagons 
are coming. MIriyalaguda la vaiy near to Jaggalahpeta. 
So, I request the Hon. Miniatar to take necessary steps 
to get thia survay conducted.

Regarding the railway line Guntur-Dronachalam- 
Guntakal'Bolarum-Mahabub, Nagar-Kurnooi-Katpadi- 
Pakaia-Tirpati, gauge conversion work is going on. I 
thank him for this. More funds should be allotted so that 
that work would be completed as early as possible

Regarding doubling of the tracks, Gudur-Ranigunta 
line is very very important. From this Grand Trunk line, 
iakha of pilgrims go to Tinipatl. At present, it is a single 
line. There is an urgent necessity for doubling this Gudur* 
Renigunta track. Of course, you have already taken up 
Guntakal-Wadi work. More funds should be earmarked.

There is one particular requeat from me and my 
colleagues. The Vijayawada-Guntur-Tenall railway 
triangle la there covering three cities coming in the 
single Urban Development Authority. Already, 
electrifiqation work has been done. Already, tha Matre- 
Gauge track la there. Though the rails are removed, yet 
the track is there. You need not spend even a single pie 
for the acquisition of land. With minimum amount, you 
can lay another track. When there are two tracks, you 
can run the trains very very promptly and carry more 
number of people. Electrical Multiple Units can be 
operated between theae three citiea. It is vary very 
important. It will derive a lot of income to your Railways 
also.

I have expressed my thanks to the Railway Minister 
for providing substantial money for electrification of 
Vijayawada-Visakhapatanam railway line. Another 
double line which will be of much use is the Vijayawada- 
Gudivada-Bheemavaram-Nidadavolus hundreds of rice 
mills are there. It passes through the rice granary of

Andhra Pradesh, it will enhance the income of Rallwaya 
also.

Regarding Hyderabad LIglit Rail Thinaport System, 
Hyderabad haa been taken aa a mega city. You have to 
taka necessary steps for taking up this project. We aiao 
thank the Railway Minister for intruducing the dieael 
multiple units in Secunderabad, Bolaram and a few 
other secttons which are aerving tha naeda of the people 
of Secunderabad and Hyderabad.

Another suggestton to the Hon. Minister is that a 
circular railway can be commissioned between twin 
cities of Secunderabad and Hyderabad with the exiating 
BG lines that are already there. Some time back, there 
was a proposal from our Division Railway Office for 
Introducing a Shatabadi Expreaa. I do not know why it 
has been stopped. We hava been representing for a 
Shatabadi Express between Vijayawada and 
Secunderabad or Rajahmundry-Vijayawada- 
Secunderabad. People of Vijayawada and around hava 
been representing for a intruductton of an express train 
from Vijaywada to Bombay. But it has not yet been 
fulfilled and the previous arrangement of Konark Minar 
Express has been derailed. Now thousands of 
passengers are suffering a lot because the timings are 
not suitable and they are feeling very bad about it I 
request the Railway authorities to cross-check this 
information and take necessary steps so that passengers 
are not put to any diffteulty.

Another suggestion is, at Kondapalli neai 
Vijayawada, there is a thermal power statnn and several 
Industries have coma up. My suggestion to the Hon 
Minister is to examine and take necessary steps for the 
operatton of an Electric Multiple Unit (EMU) between 
Kondapalli and Vijayawada to meet the laat increasing 
traffic demand between these two places. The East 
Coast Express between Hyderabad and Howrah is a 
very important train But there is no AC coach in it. It is 
a day tima train I request that an AC coach may be 
added to that.

Anothei suggestion is about the Municipal 
Corporation of Vijayawada. Previously the Mayor of 
Vijayawada city met the Hon Prime Minister and the 
Railway Minister asking for permission for removal of 
the railway track for Satyanarayanapuram. Some time 
back Shri Maliikarjun visited this diesel multiple unit on 
this route. But It has not yet been fuHilied. Recently 
elections were conducted to the municipal corporation. 
Now peoples' representativea are there. They are 
prepared to give nearly Ra. SO lakhs to the railways if 
the railways is kind anough to permit for removal of the 
track, n will help the municipal corporation. It will be a 
artillery road for carrying the traffic In tha Vijayawada 
city.
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La«tly, you ar* good «nough to sanction ROB for 
A|itslngh Nagar naar V^ayawada city whara a lakh of 
population ia locatad on tiia otiiar aid* of track. Vary 
racently, our Qovarnmant of Andtira Pradash was good 
anough to aUot Its fund to taka' up this work. Thay hava 
called for a tandar also. I request the Railway 
administration to take necessary steps for the 
construction of one ROB. The prevkius Chief IMInister 
Shri Janardhana Reddy had laid the foundation stone 
only three years back. But till now nothing has been 
done in this regard. I.‘request the Railway Minister to 
take necessary ‘steps and start constructton of a railway 
over-brklge.

If the zonal reogranlsation takes place, we request 
you to kind add WaKalr Division to our South Central 
Railways. In case you have a separate zone for 
Karnataka and other nearby areas, we request that 
Wattair should be added to this section.

I request that Waltair should be added to this 
Sectton. I request the Hon. Railway Minister of the tope 
officials of the Railway Board to take necessary steps 
to improve the functioning of the Railways and ultimately 
the people who pay tot of money by way of purchasing 
of tickets are provkled with a decent journey comfort so 
that some Justtee is done to them.

My colleague, Shrl B. Bulllramlah has requested 
me to put one Important thing to the Hon. Minister's 
notice, that is, at Tadepalligudem which is a very 
Important haHIng point and a big town, the Important 
express trains coming in the eariy hours are halting on 
the platform which Is not nearer to the station because 
of which in the early hours people are made to 
experience lot of difficulties while crossing the flyover. 
Although at that time the number one platform will be 
vacant. I suggest that the Railway authorities shoukJ 
issue suitable instructions so that the passengers will 
not be put to difficulties.

With these words, I thank you very much for giving 
me this opportunity.

[Tran»lmtlonJ

SHRI RAM CHANORA M AR O TR AO  GHANQARE 
(Wardha) : Mr. Deputy Speaker, Sir, I thank you for 
giving me time to apeak. I support the demand made by 
Shri Ram Naik for withdrawing the Increase In the rates 
of monthly and quarterly seasonal tickets because I 
also reside In Maharashtra and often I have to go to 
Bombay. White the guaga converaton of narrow and 
meter guaga Hnea is going on, the narrow guage lines 
running between Murtlzapur and Achalpur and between 
Murtlzapur and Vkvatmal are not being converted Into 
broad guage. Shnilariy the line between Phulgaon and 
Aatvl Is also not being converted Into broad guage. I

wouM IN(e to remind that the Hon. Prime Minister had 
ghwn in.assurance for undertaking work on Amravati- 
Narkhed line when he was a conteatent in the 
Parlian>entary electtons. Two years ago, a commitment 
was made to this effect in the House but work on this 
line has not been atarted as yet. People fear whether 
the work wHI be started at all or not? Even the assurance 
of the Railway Minister given on behalf of the Prime 
Minister Is not fulfilled. Guage conversion work is on In 
Marathwada. Conversion of narrow guage Is taking 
place on Parabanl'Nanded section. Pieces of old rails 
are lying by the side of the track there. A big gang 
Involving some politicians and antisocial elements is 
Indulged In the pilferage and subsequent sale of these 
Kerns at Nagpur. An inspector of Railway Police Force 
(R.P.F.) had seized some such goods at Wardha He 
was earlier awarded a certificate of Appreciation by the 
General Manager, Central Railways when he seized 
goods worth Rs. 2 lakh. But when a matter seems to be 
invohfing the persons from higher political echelons 
such personnel are entraped by the C.B.I. The questton 
Is what is the use of being honest when an honest 
Railway official is being rewarded like that for his 
honesty? Had he been a party to Iheir lll-designs, he 
would not have been implicated. I think that this is .a 
veiy wrong act and, through you, I urge upon the Railway 
Minister to pay attention to it. I also said that when he 
was honoured, the Second Railway Labour Tribunal 
Award, of 1969 pertaining to employment legulations 
was openly being vtolated, but no attention is being 
paid to the violation of the provisions thereof.

Formerly, there was a five day week for the whole 
staff, responsible for the safe passage of trains. This 
provision should be reintroduced for them now This 
existed prtor to 1.8.1974 but it Is being violated now. 
There Is always a risk' to the. lives of Station Masters 
and Assistant Station Masters who are on duty in rural- 
areas, in terrorism infested areas in particular, they have 
to remain atone on the stations even if there is no 
terrorism in the area of their duty and have to perform 
all types of functions like giving the signal, taking the 
messges, passing the trains etc. The duty of railway 
passing is an important one and, thus, thay should be 
given the runnkig aitowances. Such demand was made 
by the All India Station Masters Association but no 
attentton is being paid to it. I would like to urge upon 
the Hon. Minister to accept their genuine demands in 
this regard.

There le no parity between the Yard Master snd the 
Asstt. Station Maater or the Station Master. This parity 
existed earlier but now the Yard Master and other 
employees who virtually work under the Statton Master 
draw more aalay than the latter This seems to be very 
Improper. This shouU be considered and these people 
paM duty allowanee and other aitowances.
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My another submission Is that sv«n aftsr th« 
Indspendsncs of India, sotns rails ars still undsr the 
occupation of the British. They are the masters of the 
narrow guage railway lines running between Muttazapur 
and V^vatmal, Murtazapur and Achalpur and Phulgaon 
and Aarvi In Wardha district. Why Is it so? Why is not 
the charge of these lines taken from them even after 
45-50 years of the country's Independence? We demand 
that these narrow guage lines should be taken over 
from them and converted Into broadguage.

Similarly, you have said that some railway fare 
concesstons will be given to the candkiates appearing 
for the interviews. But the selection lists are kept 
pending for 4-5 years which debars the candidates 
from employment as they get overage. This is no facility, 
in fact, the people are being retrenched. The 33.3 
percent vacancies of the IValn Ticket Inspectors have 
not yet been filled In the Nagpur division of the Central 
Railways. There are no T.T.Es many coaches. They-can 
be seen In very few coaches. How are the trains being 
run In the absence of adequate number of T.T.Es. This 
causes financial toss to the Railways Itsalf.

The D.R.Ms do not participate In the meetings of 
the Employees Federations. The Venders' Commisston 
has not revised the rates of different items since 1956. 
Though the prices of coU drinks have increased yet the 
venders’ rates of commisston have not been revised-

There is uncertainty about the running of Majari 
Want Rajoor train. People wait throughout the day for 
It. It is very shameful. Its coaches should be added to 
the trains available for Chandrapur or Wardha.

There has been a long standing demand for 
providing haltage at Varora railway station of the trains 
running to and fro from Gorakhpur station for the 
convenience of Gorakhpur! labourers working In Varora 
and the mine workers I request that attentton be paki 
to this.

I always put forth 1 -2 points but no attention is pakl 
to them even after I have written letters also with regard 
thereto. The last movement of Mahatama Gandhi was 
launched from Wardha. People from many parts ot the 
country visit this place. Wardha has almost paled into 
insignificance. There is an ‘Ashrama’ of VInoba 
Bhave ji here. He had launched the Bhoodan movement 
from there. We demanded many times that a two minute 
stoppage of the A.P. Express or Tamil Nadu Express 
and one minute stoppage ot GItanjall express shoukf 
be provkled there at Wardha station. A few days back, 
the three tier quota of Kerala express was withdrawn. 
This facility shouM be resumed because the people are 
left with no other optton and there Is no other train. 
Hundreds of passengers visit the place. The people of 
Wardha, Nagpur and Musawal face many difficulties.

There Is no reservatton fieliity. There are many pass 
holders and students. A fast passenger train shouM be 
run between Nagpur and Musawal. I urge upon the 
Hon. Minister to pay attention to what I saM and take 
a favourable atand I hope that he will fulfill the peoples' 
demanda.

SHRI 8UKDE0 PA8WAN (Araria) ; Mr. Deputy 
Speaker, Sir, I thank you fOr giving me time to speak. 
Since I became a Member, I have been raising my 
voice Inakie and outsMe the Parliament to draw attention 
to our demands. I staged a dharna and also courted 
arrest from the resklence fb the Hon. Railway Minister, 
Shrl Jaffer Sharlef In order to press our demand for 
converting 106 kms. tong railway line between Katihar 
and JogbanI Into broadguage line. I do not know why 
the Hon. Railway Minister is annoyed. I would like to 
urge upon him to positively convert the Katihar to 
JogbanI line into btoadguage.

In 1973, the then Railway Minister, late Lailt Narayan 
Mishra, a resident of my neighbouring area had 

'conducted a railway survey for laying Lallt Qram- 
Madhepur, (a pilgrim centre) via Veerpur Radhopur, 
PIpara, via Sklheswar and It was his desire to complete 
this work. I wouM urge upon the Hon. Railway Minister 
to definitely fulflll the last desire of the late Railway 
Minister, Lallt Natayanll..(Interruptions)

Then, there is about a 105 kms. long rali-llne from 
Araria to Supaul via GIdwas, Raniganj, Triveniganj Pipra. 
There is no bus transport facility in this area. The people 
of the area do not know what shape the train is like I 
wouM like to urge upon the Hon. Minister to run a train 
upto Supaul via Araria, Raniganj, Margama.

Hon. Minister, Sir, ours Is a very backward area 
Lete LalK Narayan Babu had extensively toured the 
area which is contiguous to the Nepsi border. This area 
has been Ignored from the very beginning. No Minister 
of Railways except Lallt Narayan Babu. has toured and 
seen the area so far. When Lallt Narayan Babu gave 
Impetus to the development of this area, he was 
assassinated and our Northern Bihar remained as 
ignored as earlier.

The area from Farblsganj to Siligurl via Kurshakata, 
Sikati, Plasi Is a very important but backward area. This 
area will definitely be developed If a rail-line Is laid 
traversing It. I would Nke to urge upon the Hon. Minister 
to pay attention to it and make efforts to lay a new 
railway-line In this area.

So far as the trains running‘on metre gauge are 
concerned, the train running between Mansi and 
Saharsa via Katihar, JogbanI, FanwisganJ, Narpatganj 
and Supaul does not have any facllitlea like water in 
the toilets and bulbs. Its main gates or the other gates
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are genanUly broken. Thar« i» no arrangenwnt for light 
and water that*. Th* traina running on narrow gauga 
do not havo ovon thoir haadlighta to anabla ttte driver 
to see fbnnmfd.The traina run there In a reckless manner. 
They do not haVe even any whistle facility there. I, 
therefore, request the Hon. Minister to ensure essential 
facilities In trains running on narrow gauge.

S H R I C .K . J A F F E R  S H A R IE F  ; Such a poor 
condition is. nowhere except In Bihar.

SHRI SUK D EO  RASWAN : Besides Bihar there are 
other Statea like Uttar Pradesh and Bihar which share 
the same conditions. The Qovernment should think about 
all of \hBm...(lnt0rruptk>na)

SHRI S Y ED  MASUDAL HOSSAIN (Murshkiabad) : 
Please leave it. The Government itself In without any 
headlight... f/nferrup tons;

SHRI SUK D EO  PASWAN : I want to request that 
naw rail lina should ba laid down batwaan LalH Gram 
and to BlharlganJ via Chhatapur and Jadia Kumar 
Khand. This is a very backward area. There are only 
two trains running on the route Fanvisganj —  Jogbani
—  Katihar'—  Narpatganj and Saharsa. Therefore, I would 
like to request the Government to lay a new rail track 
here.

19.00 hre.

Hon. Mr. Minister of Railways,- Sir, It Is very surprising 
that in spite of having their genuine tickets the labourers 
travelling to Delhi, Haryana, Punjab and other parts of 
the country are harassed by T T E s  or the G.R.P. 
constables and their belongings and tickets are 
snatched from them in order to extort money from them. 
If they do not pay extra money then they are beaten up, 
roughed up thrown out from trains anywhere. It is veiy 
shocking. The poor who cannot afford clothes on their 
bodies, and who leave for Delhi, Haryana,* Punjab etc. 
to earn bread for their families are subjected to 
atrocities. Proper and effective instructions shouki be 
Issued in this regard. Certain strategy shouid'be chalked 
out so that they are not subjected to such excesses^any 
more. They belong to very poor families and their 
dependents expect that they will fetch money for them. 
On several occaalons their tickets are forclbiy taken 
away and then again fare la charged from them. 
Moreover, besMes Bihar there is hardly any other State 
where dacoity doea not take place In trains. So far as 
I have the informatton the Q.R.P, the railway police 
personnel are Instrumental in the IncMents of dacoity. 
These Incidents can never take place unless they are 
In coiluaion with anti-aociai elements. Therefora, a 
strategy shouki be prepared to prevent robberies in 
traina. The atringentest poaalble meaaures shouki be 
taken to prevent theft and dacoitlea in traina. People

travel in traina with great hope that they will reach their 
home after performing their journey. But it does not 
happen in true sense.

Hon. Mr. Minister of Railways, Sir, today there is no 
facilities for women in trains. In some of the trains only 
five seats are reserved for woman. I want that one 
special coach shouki be provUed for women in every 
train ao that they also may travel comfortably and face 
no pruLiems during their journey. Hon. Minister of 
Railways, Sir. we have only one train Ihe North-East', 
running between New Delhi and Guwahati. it haa been 
allocated quota for two berths only from Patna, and two 
berths from Katihar. My request is that the alfocatton of 
quotas of 4 or 6 berths each shouM be ensured for 
Patna and Katihar. The citlzans of the areas there faca 
a lot of difficulties to get their berths reserved in the 
train. Only the Rajdhani Express has been running 
between Naw Delhi and Guwahati The Government 
had announced that arrangement would be made to 
run thraa trains a weak from Naw Dalhi to Guwahati. I 
hope that it will shortly announce to introduce three 
trains between New Delhi and Guwahati in the month 
of May. The Delhi-Patna Shatabdi Express should 
positively be run because ordinary people face a lot of 
trouble In travelling from Patna to Delhi and the 
passengers are supplied watting list numbering up to 
300 or 400. I, therefora, request the Hon Minister of 
Railways to introduce a Shatabdi Express, Super Fast 
Express from Patna to Naw Dalhi. Hon. Minister, Sir. 
there is not a single train from Katihar or North Bihar 
in wl>ich labourers get seats against their tickets Even 
after getting their tickets the passengers have to sit on 
the roof of the train because they fail to get their berth 
reserved. Thus due to shortage of seats or berth 
passengers face a lot of difficulties. I request the Hon. 
Minister to introduce a direct train having ail 3 Tier 
coaches between Katihar to New Delhi so that labourers 
do not face any problems.

Such grievances are innumerable. The railway 
police personnel and railway employees are hands in 
glove with anti social elements and the smuggled goods 
are transported to Katihar in the Katihar bound train 
coming from Jogbani M ass-scale  sm uggling i.s 
committed on Nepal border. In collusion with railway 
employees the screws of bogies are opened and goods 
are set in order there meticulously. Concrete action 
shouki be taken in this regard so that such smuggling 
is checked The Hon. Minister of Railways is requested 
that while making his statement he should give his 
suggesttons on all the issues raised t>y me.

[English]

MR, DEPUTY-SPEAKER : Let the Hon. Member start
hia apeech. He will conclude It tomorrow. We will adjourn
just after one minute.
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AN HON MEMBER : Tomorrow, wh#n will our turn 
be coining Sir?

MR. DEPUTY-SPEAKER ; Tomorrow is notoriously 
uncsrtain; Yss Mr Vlswanatham, you may pisass start.

OR. VISWANATHAM KANITHI (Srlkakulam) - Mr. 
Dsputy-Spaalwr Sir, thank you very much tor giving me 
the opportunity to speak on Railway Budget for 
1995-96 i rise to support the Demands for Grants for 
Railway for 1995-96. The Hon. Minister and his Ministry 
has presented a popular Budget for 1995-96. Some 
people say that this is an Election Budget. But this is 
not an election budget. It has not affected any particular 
section of the people in an adverse way though I must

admit that there Is some resentment among the season 
tlckst hoMers.v

MR. DEPUTY-SPEAKER : You may continue 
tomorrow.

19.09 hr«.

Now the HOUS0 stand acfjoumtd to m0»t again on 
May 3, 1B9S at 11.00 A.M.

The Lok Sabha then adjourned HU Eleven of the 
Chck on Wednesday, May 3, 199S/ \Maakha 

13,1917 (Saka)




